
Eighteenth Series, Vol. IV  No. 5                                   Monday, December 02,  2024 
        Agrahayana 11, 1946 (Saka) 
 

 

LOK SABHA DEBATES 
(Original Version) 

 

 

Third   Session 

(Eighteenth Lok Sabha) 

 

 

 

 
 

 

 

 

(Vol. IV  contains Nos.1  to 10 ) 

 

 

 

LOK SABHA SECRETARIAT 

NEW DELHI 

 

 

 



EDITORIAL BOARD 

 

 

Utpal Kumar Singh 

Secretary-General 

Lok Sabha 

 

Mamta Kemwal 

Joint Secretary 

 

Bishan Kumar 

Director 

 

   Narad Prasad Kimothi 

Sunita Thapliyal 

Joint Director 

 
Maneesha Bhushan 

Deputy Director 

 

Krishna Bist 

Editor 

 

© 2024  Lok Sabha Secretariat 

None of the material may be copied, reproduced, distributed, republished, downloaded, displayed, 
posted or transmitted in any form or by any means, including but not limited to, electronic, mechanical, 
photocopying, recording or otherwise, without the prior permission of Lok Sabha Secretariat. However, 
the material can be displayed, copied, distributed and downloaded for personal, non-commercial use 
only, provided the material is not modified and all copyright and other proprietary notices contained in 
the material are retained. 



02.12.2024                                                                                                                                               1 
 

C O N T E N T S 
 

Eighteenth Series, Vol. IV, Third Session, 2024/1946 (Saka) 
No. 5, Monday, December 02, 2024/ Agrahayana 11, 1946 (Saka) 

   

S U B J E C T          P A G E S 

ORAL ANSWER TO QUESTION       
        Starred Question No. 81    8-32 

WRITTEN ANSWERS TO QUESTIONS 

Starred Question Nos. 82 to 100 32-120 

Unstarred Question Nos. 921 to 1150  120-406 



02.12.2024                                                                                                                                               2 
 

PAPERS LAID ON THE TABLE      407-447 

STANDING COMMITTEE ON CONSUMER AFFAIRS, FOOD AND  
PUBLIC DISTRIBUTION  
 1st to 4th Reports        447-448 

STATEMENT BY MINISTER        

 Status of implementation of the recommendations 

contained in the 56th Report of the Standing Committee on 

Labour, Textiles and Skill Development on Implementation 

of Skill Acquisition and Knowledge Awareness for 

Livelihood Promotion (SANKALP) Project pertaining to the 

Ministry of Skill Development and Entrepreneurship  

  

 

 

 Shri Jayant Chaudhary 
 

 449 

STATEMENT    CORRECTING    REPLY   TO  USTARRED  
QUESTION   NO.  101  DATED   25.11.2024  REGARDING  
“INCREASE   IN COUNTERFEIT CURRENCY”    450-456 

ELECTION TO COMMITTEES       457-458 
(i)     Council of National Institutes of Technology, Science  
         Education and Research (NITSER)    457 
(ii)    Council of Indian Institutes of Technology (IITS)  458 

COASTAL SHIPPING BILL, 2024      459-460 

MATTERS UNDER RULE 377        460-475 

(i)  Need to revamp and develop Maldaha Airport in West 
Bengal for defence purposes 

  

   Shri Khagen Murmu 
 

 460-461 

(ii) Need to undertake census of illegal immigrants in the 
country and to deport them to their respective countries 

  

 Shri Mitesh Patel (Bakabhai)  461 



02.12.2024                                                                                                                                               3 
 

 
(iii) Need to provide financial support to Odisha for 

development of Green Energy Corridor 
  

 Shri Baijayant Panda 
 

 461-462 

(iv) Regarding setting up of a Maize Processing Unit in 
Rajnandgaon Parliamentary Constituency, Chhattisgarh 

  

 Shri Santosh Pandey 
 

 462 

(v) Need to develop Rajahmundry in Andhra Pradesh under 
HRIDAY Scheme 

  

 Shrimati Daggubati Purandeswari 
 

 463 

(vi) Need to provide basic civic amenities in residential 
colonies of North Delhi 

  

 Shri Yogender Chandolia 
 

 464 

(vii) Need for integration of Artificial Intelligence in governance   
 Shri P. P. Chaudhary 

 
 464-465 

(viii) Regarding transfer of land under Bhilai Steel Plant to 
Government of Chhattisgarh 

  

 Shri Vijay Baghel 
 

 465 

(ix) Need to set up International Financial Services Centre in 
Mumbai 

  

 Prof. Varsha Eknath Gaikwad 
 

 466 

(x) Need to restart Border Area Development Programme and 
include the border districts of Rajasthan in the Vibrant 
Village Programme 

  

 Shri Ummeda Ram Beniwal 
 

 466-467 



02.12.2024                                                                                                                                               4 
 

(xi) Regarding laying of new railway lines in Churu 
Parliamentary Constituency, Rajasthan 

  

 Shri Rahul Kaswan 
 

 467 

(xii) Need to include ‘Anchunadu Vellalar’ community of Kerala 
in the Central list of other Backward Classes (OBC) 

  

 Adv. Dean Kuriakose 
 

 467-468 

(xiii) Regarding refund of money to people who invested in 
Sahara India Company 

  

 Shri Pushpendra Saroj 
 

 468 

(xiv) Regarding ethnic violence in Manipur   
 Prof. Sougata Ray 

 
 469 

(xv) Need to provide road connectivity to Kalikarambu forest in 
Kondarahalli Panchayat of Dharmapuri District, Tamil 
Nadu under PMGSY 

  

 Shri A. Mani 
 

 469-470 

(xvi) Need to release financial assistance for construction of Y-
line connection at Thawe Junction Railway Station in 
Gopalganj Parliamentary Constituency, Bihar 

  

 Dr. Alok Kumar Suman 
 

 470 

(xvii) Need to expedite completion of construction work 
alongwith provision of essential amenities on National 
Highway No. 66 in Kerala 

  

 Dr. M. P. Abdussamad Samadani 
 

 471 

(xviii) Need to take action against fraudulent travel agents   
 Shri Chandra Prakash Choudhary 

 
 471-472 



02.12.2024                                                                                                                                               5 
 

(xix) Need to increase deadline for completion of Andhra 
Pradesh Rural Roads Project and also change the funding 
ratio to 90:10 

  

 Shri Balashowry Vallabhaneni 
 

 472-473 

(xx) Need for construction of an underpass on NH-55 at 
Radhakishorepur Panchayat in Athagarh block of Cuttack 
Parliamentary Constituency, Odisha 

  

 Shri Bhartruhari Mahtab 
 

 473-474 

(xxi) Need to include Bhojpuri language in the Eighth Schedule 
to the Constitution 

  

 Shri Rajeev Rai 
 

 474-475 

(xxii) Need to ensure mandatory construction of service lanes 
along all the Highways 

  

 Shri Rajiv Pratap Rudy 
 

 475 

ANNEXURE – I         

Member-wise Index to Starred Questions      477 

Member-wise Index to Unstarred Questions       478-486 

ANNEXURE – II 

Ministry-wise Index to Starred Questions       487  

Ministry-wise Index to Unstarred Questions      488-489 

     



02.12.2024                                                                                                                                               6 
 

OFFICERS OF LOK SABHA 

 

THE SPEAKER 

Shri Om Birla 

 

PANEL OF CHAIRPERSONS 

Shri Jagdambika Pal 

Shri P. C. Mohan 

Shrimati Sandhya Ray 

Shri Dilip Saikia 

Kumari Selja 

Shri A. Raja 

Dr. Kakoli Ghosh Dastidar 

Shri Krishna Prasad Tenneti 

Shri Awadhesh Prasad 

 

SECRETARY GENERAL 

Shri Utpal Kumar Singh 

 

 

 

 

 



02.12.2024                                                                                                                                               7 
 

LOK SABHA DEBATES 

 

 

 

 

LOK SABHA  

---------- 

 

 

Monday, December 02, 2024/ Agrahayana 11, 1946 (Saka) 

 

 

The Lok Sabha met at Eleven of the Clock. 

 

 

 

[HON. SPEAKER in the Chair] 



02.12.2024                                                                                                                                               8 
 

ORAL ANSWER TO QUESTION 
 

HON. SPEAKER: ÿĳ काल । ³वĲेन न.  81, ®ी जी. लàमीनारायण । 

… (Interruptions) 

11.0 ½ hrs 

At this stage Adv. Priya Saroj, Dr. M. K. Vishnu Prasad and some other hon. 
Members came and stood on the floor near the Table. 

 
 

CENTRES OF EXCELLENCE FOR SKILL DEVELOPMENT 

81. SHRI G. LAKSHMINARAYANA: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state 

(a)  the details of the total number of Centres of Excellence (CoEs) for Skill 

Development established across the country, State-wise, including the sectors they 

focus on;  

(b) the details of the number of CoEs operational in each State, district-wise;  

(c) the details of the number of beneficiaries trained by the CoEs in each State, 

including the details of placements or employment outcomes; 

(d) the details of the financial outlay for establishing and maintaining these CoEs 

along with the funding pattern followed for their operation, whether Government-

funded, public-private partnership, etc.;  

(e) whether there are any proposals to expand or establish additional CoEs in the 

future across the country especially in Andhra Pradesh; and  
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(f) if so, the details thereof and if not, the reasons therefor? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 

(क) से (च): िववरण सभा पटल पर रख िदया गया है। 
िववरण 

(क) से (घ) ®म एवं रोजगार मंýालय (एमओएलई) के तÂवावधान म¤ रोजगार एवं ÿिश±ण 
महािनदेशालय (डीजीईएडंटी) ने बिुनयादी ढांचे के उÆनयन और आधुिनकìकरण के िलए एक Öकìम 
कायाªिÆवत कì ह,ै िजसके तहत 100 मौजूदा आईटीआई को बहò-कुशल कायªबल तैयार करने के िलए 
"उÂकृĶता क¤ þ (सीओई)" के łप म¤ अपúेड िकया गया। यह Öकìम वषª 2005-06 म¤ शłु कì गई थी और 
वषª 2009-2010 म¤ समाĮ हो गई। सीओई Öकìम के अंतगªत िश±ओु ंको जारी िकए गए ÿमाण-पýŌ कì 
कुल सं́ या 2,13,471 है। ÿÂयेक आईटीआई को 1.6 करोड़ Łपए कì रािश आबंिटत कì गई थी। यह 
िनिध आईटीआई के आस-पास के उīोग के िवशेष समूह कì जłरतŌ को पूरा करने वाले बहò-कौशल 
पाठ्यøमŌ कì शुłआत के िलए बुिनयादी सुिवधाओ ंको िवकिसत करने के िलए ÿदान कì गई थी। 
 इसके बाद, 2019 म¤, कौशल िवकास और उīमशीलता मंýालय ने कौशल ±ेý और संबĦ ±ेýŌ 
म¤ अनुसंधान और िवकास गितिविधयŌ म¤ पहले से सरंेिखत िनकायŌ को उÂकृĶता क¤ þ के łप म¤ माÆयता 
दनेे के िलए िदशािनद¥श जारी िकए। िदशािनद¥शŌ के अनसुार, उÂकृĶता क¤ þ कì माÆयता ůैक åरकॉडª, 
बुिनयादी ढांचे कì उपलÊधता, उīोग इंटरफेस, अनसुंधान और िवकास, इन³यूबेशन/म¤टåरंग सहायता 
आिद के संदभª म¤ िनधाªåरत पाýता मानदडंŌ को पूरा करने वाले िवĵिवīालय/सÖंथान को दी जा सकती 
है। कौशल िवकास संÖथानŌ को उÌमीदवारŌ के िलए महÂवाकां±ी संÖथानŌ के łप म¤ दखेा जाता है, जो 
कौशल ÿिश±ण कì गणुव°ा और िवतरण को बढ़ाने के िलए Óयापक शोध करते ह§, सहयोिगयŌ के माÅयम 
से उÌमीदवारŌ को कौशल ÿदान करते ह§, ÿÂयेक ±ेý म¤ गणुव°ापूणª ÿिश±कŌ कì िनरतंर आपूितª सुिनिĲत 
करने के िलए ÿिश±कŌ को ÿिशि±त करते ह§। एमएसडीई के सीओई िदशािनद¥शŌ के अनसुार, छह 
सÖंथानŌ को सीओई के łप म¤ माÆयता दी गई है। मंýालय Ĭारा माÆयता ÿाĮ छह सीओई का िववरण 
और ÿिशि±त और िनयĉु उÌमीदवारŌ कì सं´या संलµन अनुबंध-I म¤ दी गई है। एमएसडीई Ĭारा माÆयता 
ÿाĮ सीओई के िलए कोई िव°ीय सहायता नहé है।  
 उपयुªĉ के अलावा, राÕůीय कौशल िवकास िनगम (एनएसडीसी) Ĭारा Öथािपत ±ेý कौशल 
पåरषद (एसएससी) ने पूर ेभारत म¤ 202 सीओई कì पहचान कì है। ऐसे सीओई कì राºय-वार सूची संलµन 
अनुबंध-II म¤ दी गई है। इन सीओई कì Öथापना उīोग और िश±ा जगत के भागीदारŌ के सहयोग से कì 
गई है और इनके Ĭारा समिथªत है।  
(ङ) और (च) मंýालय को अÆय संÖथानŌ से भी सीओई के łप म¤ माÆयता के िलए ÿÖताव ÿाĮ हो रह े
ह§, िजनम¤ नौसेना डॉकयाडª िश±तुा Öकूल, िवशाखाप°नम, आंň ÿदेश से एक ÿÖताव भी शािमल है। 
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अनुबंध- I 
  
मýंालय Ĭारा माÆयता ÿाĮ छह राºय-वार सीओई का िववरण और वषª 2023-24 म¤ ÿिशि±त और 
िनयोिजत उÌमीदवारŌ कì सं́ या िनÌनानुसार है: 
  
ø.स.ं सÖं थान राºय िज़ला ÿिशि±त िनयोिजत 

1 Óयावसाियक िश±ा एवं 
ÿिश±ण िवīालय 

(एसओवीईटी) 

ओिडशा खोरधा 98267 21743 

2 कला एवं िशÐप िवकास 
हेतु राºय संÖथान 
(एसआईडीएसी) 

ओिडशा खोरधा 423 307 

3 भारतीय उīिमता िवकास 
संÖथान (ईडीआईआई) 

गजुरात अहमदाबाद 197742  ये उīिमता से संबंिधत 
पाठ्यøम ह§ 

4 जेिवयर ÿबंधन एवं 
उīिमता सÖंथान 
(ए³सआईएमई) 

कनाªटक ब¤गलŁु  377 222 

5 काķ िव²ान एवं 
ÿौīोिगकì संÖथान 
(आईडÊÐयूएसटी), 

कनाªटक ब¤गलŁु  1831 74 

6 उÂकृĶता क¤ þ (समþुी 
इंजीिनयåरगं) आईएनएस 

िशवाजी 

महाराÕů पणेु 150-200 सेवारत नौसेना कािमªकŌ को 
ÿिश±ण िदया जाता है 

 
 

अनुबंध- II 
एसएससी Ĭारा िचिÆहत सीओई कì राºय-वार सचूी: 

ø.सं. राºय सीओई का नाम एसएससी का नाम सीओई का उīोग भागीदार 

 

 

 

 

1.   आंň ÿदेश र³सा अकादमी, अनंतपुर 
ÿबंधन एवं उīिमता 
और Óयावसाियक 
कौशल पåरषद 

र³सा िस³योåरटी सिवªसेज 
िलिमटेड जीएमआर úुप 
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2.   
गेल इंÖटीट्यूट ऑफ िÖकÐस, 
नगरम 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

तेल एवं गैस ±ेý म¤ गेल Ĭारा 
ÿवितªत 

 

3.   
राÕůीय िनमाªण अकादमी, 
पिुलव¤दला 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

राÕůीय िनमाªण अकादमी  

4.   
समुþी एवं जहाज िनमाªण 
उÂकृĶता क¤ þ (सीईएमएस), 
िवशाखाप°नम 

लॉिजिÖट³स स³ेटर 
िÖकल काउंिसल 

सीईएमएस  

5.   
åरटेल स¤टर ऑफ ए³सील¤स, 
िवशाखाप°नम 

åरटेलसª एसोिसएशन 
कì िÖकल काउंिसल 
ऑफ इंिडया 

कौशल िवकास संÖथान, 
िवशाखाप°नम 

 

6.   
åरटेल स¤टर ऑफ ए³सील¤स, 
िवशाखाप°नम 

åरटेलसª एसोिसएशन 
कì िÖकल काउंिसल 
ऑफ इंिडया 

कौशल िवकास संÖथान, 
िवशाखाप°नम, अनाकापÐली 

 

7.   
कौशल िवकास सÖंथान 
(एसडीआई) िवशाखाप°नम 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

िहंदÖुतान पेůोिलयम कॉपōरशेन 
िलिमटेड (एचपीसीएल) के नेतÂृव 
म¤, अÆय सदÖय ह§ बामर लॉरी एडं 
कंपनी, भारत पůेोिलयम 
कॉपōरशेन िलिमटेड, इंजीिनयसª 
इंिडया िलिमटेड, गेल इंिडया 
िलिमटेड, इंिडयन ऑयल 
कॉपōरशेन िलिमटेड, ऑयल एडं 
नेचरुल गैस कॉपōरेशन और ऑयल 
इंिडया िलिमटेड 

 

8.   
उÂकृĶता क¤ þ – आईओटी 
और एआई, िवजाग 

आईटी आईटीईएस 
एमईआइटीवाई, आंň ÿदेश 
सरकार 

 

9.   अŁणाचल ÿदेश 
नामदाफा िडúी कॉलेज, 
िमयाओ 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

नमदाफा िडúी कॉलजे  

10.   

असम 

अिजता± व¤चसª ÿा. िलिमटेड 
धुबरी 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

धबुरी आईटीआई  

11.   
भारतीय उīिमता सÖंथान, 
गवुाहाटी 

सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

Ö वयं  

12.   

पूवō°र हÖतिशÐप एवं 
हथकरघा िवकास िनगम 
िलिमटेड 
(एनईएचएचडीसीएल), 
गवुाहाटी 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

100 उīोगŌ के साथ संरेिखत  
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13.   टीएसएससी सीओई, 
िबŁबारी, गवुाहाटी 

दूरसचंार ±ेý कौशल 
पåरषद 

Ö वयं  

14.   
एपीआरओ (असम पुिलस 
रिेडयो संगठन), झालकुबाड़ी, 
गवुाहाटी 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

सैमसंग  

15.   
कौशल िवकास सÖंथान 
गवुाहाटी (एसडीआईजी) 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

इसे तेल और गैस ±ेý के आठ 
सावªजिनक उपøमŌ Ĭारा ÿवितªत 
िकया जाता है, अथाªत 
आईओसीएल, ओएनजीसी, गेल, 
एचपीसीएल, बीपीसीएल, 
ओआईएल, ईआईएल और बामर 
लॉरी 

 

16.   
भारतीय उīिमता सÖंथान, 
लालमाटी, गवुाहाटी 

कपड़ा ±ेý कौशल 
पåरषद 

बिलजाना आंचिलक सेवा सिमित  

17.   
भारतीय उīिमता सÖंथान, 
लालमाटी, गवुाहाटी 

कपड़ा ±ेý कौशल 
पåरषद 

अिÿÆस कंपनी  

18.   िबहार टीएसएससी सीओई, पटना 
दूरसचंार ±ेý कौशल 
पåरषद 

हòआवेई  

19.   
छ°ीसगढ़ 

ओपी िजंदल कÌयिुनटी 
कॉलेज (ओपीजेसीसी), 
रायगढ़ 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

ओपीजेसीसी  

20.   टीएसएससी सीओई, रायपरु 
दूरसचंार ±ेý कौशल 
पåरषद 

Ö वयं  

21.   

िदÐली 

उÌमीद एक आशा, िदÐली  

गहृ ÿबंधन एवं 
देखभालकताª ±ेý 
कौशल पåरषद (घरेलू 
®िमक ±ेý कौशल 
पåरषद) 

अपोलो अÖपताल  

22.   अिखल भारतीय आयवु¥द 
संÖथान, िदÐली 

ÖवाÖÃय देखभाल ±ेý 
कौशल पåरषद 

अिखल भारतीय आयवु¥द सÖंथान  

23.   
एलजी होप टेि³नकल िÖकल 
अकादमी, िदÐली 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

एलजी इले³ůॉिन³स इंिडया  

24.   
आरव शैि±क एवं रोजगार 
अनसुंधान संगठन, िदÐली 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

तेल एवं गैस ±ेý सरु±ा ÿिश±ण 
संगठन 

 

25.   
सीओई- कौशल िवकास के 
िलए आईओटी लैब, िदÐली 

दूरसचंार ±ेý कौशल 
पåरषद 

वोडाफोन आइिडया फाउंडेशन  
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26.   ल³ुस अकादमी, िदÐली 
सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

ल³ुस सैलून  

27.   
जेडी इÖंटीट्यूट ऑफ फैशन 
टे³नोलॉजी, िदÐली 

मीिडया और मनोरंजन 
कौशल पåरषद 

  
धमाª  ÿोड³शन, 
मनीष मÐहोýा, 
केिÐवन ³लेन, एचएम, प§टालूÆस, 
यूनाइटेड कलसª ऑफ बेनेटन 

 

28.   

िदÐली 

³लािसक िफटनेस, िदÐली 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  

29.   
िफटनेस øेवसª अकादमी, 
िदÐली 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  

30.   एåर³सन स¤टर ऑफ 
ए³सील¤स, िदÐली 

दूरसचंार ±ेý कौशल 
पåरषद 

एåर³सन  

31.   
जगÆनाथ कÌयिुनटी कॉलेज, 
िदÐली 

पयªटन और आितÃय 
कौशल पåरषद 

रिेडसन Êलू, एरोिसटी, रिेडसन 
Êलू, पिĲम िवहार, द ताज होटल, 
द ओबेरॉय होटल, नई िदÐली, 
हयात रीज¤सी िदÐली 

 

32.   माटी सजृन, िदÐली 
हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

5 उīोगŌ के साथ संरिेखत  

33.   
आरोµय पीठ Æयूरोथेरेपी स¤टर, 
िदÐली 

सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

आरोµयपीठ वेलनेस ÿाइवेट 
िलिमटेड 

 

34.   
जीएमआर Óयावसाियक 
ÿिश±ण संÖथान, िदÐली 

åरटेलसª एसोिसएशन 
कì िÖकल काउंिसल 
ऑफ इंिडया 

जीएमआर वरलàमी फाउंडेशन  

35.   कला संÖथान , िदÐली 
पयªटन और आितÃय 
कौशल पåरषद 

जेडÊÐयू मैåरयट, पुलमैन 
नोवोटेल, अंदाज़, लीला, हयात, 
शांगरी-ला 

 

36.   गोवा कामा³सी िÖकÐस, वनाª 
पयªटन और आितÃय 
कौशल पåरषद 

øूज़ लाइनसª  
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37.   

गजुरात 

लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
अहमदाबाद 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

38.   
पीआईएमए कंůोÐस, 
सनाथल 

इÖंůñम¤टेशन, 
ऑटोमेशन, िनगरानी 
और संचार ±ेý कौशल 
पåरषद 

पीआईएमए कंůोल ÿाइवेट 
िलिमटेड 

 

39.   
नोिकया िÖकल डेवलपम¤ट 
सीओई, अहमदाबाद 

दूरसचंार ±ेý कौशल 
पåरषद 

नोिकया  

40.   
योकोहामा कौशल िवकास 
क¤ þ, भłच 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

योकोहामा टायसª  

41.   
एÖपायर िडसरिÈटव िÖकल 
(एडीएस) फाउंडेशन, 
गांधीनगर 

ऑटोमोिटव कौशल 
िवकास पåरषद 

एÖपायर िडसरिÈटव िÖकल 
(एडीएस) फाउंडेशन 

 

42.   
कौशल िवकास सोसाइटी 
(एसडीएस) अहमदाबाद 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

अÆय तेल पीएसयू (आईओसीएल, 
बीपीसीएल, एचपीसीएल, 
ओआईएल, गेल, ईआईएल और 
बामर लॉरी) के सहयोग से 
ओएनजीसी कì पहल 

 

43.   
गजुरात ऊजाª  अनुसंधान एवं 
ÿबंधन संÖथान 
(जीईआरएमआई), गांधीनगर 

úीन जॉÊस के िलए 
कौशल पåरषद 

Ö वयं  

44.   
अिनल नाइक तकनीकì 
ÿिश±ण 

कौशल पåरषद Ö वयं  

45.  

 

क¤ þ (एएनटीटीसी), खरेल úीन जॉÊस   

45.   
गणपत िवĵिवīालय, 
मेहसाणा 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

गणपत िवĵिवīालय  

46.   
अिनल नाइक तकनीकì 
ÿिश±ण क¤ þ, नवसारी 

ऑटोमोिटव कौशल 
िवकास पåरषद 

लासªन एडं टुāो पिÊलक चैåरटेबल 
ůÖट 

 

47.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

48.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 
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49.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

50.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

51.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

52.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

53.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

54.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

55.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

56.   
कौशल िवकास अकादमी, 
सूरत 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

आस¥लर िम°ल िनÈपॉन Öटील 
इंिडया (एएम/एनएस) 

 

57.   आईएफएसडीएमएस, वडोदरा 
ÿबंधन एवं उīिमता 
और Óयावसाियक 
कौशल पåरषद 

चेकमेट úपु  

58.   
मैकिलयोड्स फामाªÖयिुटकल 
िलिमटेड, वापी, वापी 

जीवन िव²ान ±ेý 
कौशल िवकास पåरषद 

मैकिलयोड्स  

59.   
उÂकृĶता क¤ þ - आईओटी 
और एआई, गांधीनगर 

आईटी आईटीईएस एमईआईटीवाई, गजुरात सरकार  

60.   

हåरयाणा 

ईएसएससीआई मानव रचना 
स¤टर ऑफ ए³सील¤स, 
फरीदाबाद 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

अनÿुयĉु सामúी  

61.   िककì स¤टर फॉर टे³नोलॉजी, 
गŁुúाम 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

एचडÊÐयूके, कोÊल¤ज़  
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62.   गŁुकुल ÿिश±ण क¤ þ, गłुúाम 
ऑटोमोिटव कौशल 
िवकास पåरषद 

हीरो मोटोकॉपª   

63.   

हेिटच पोĥार वडु विक« ग 
इÖंटीट्यूट 
(एचपीडÊÐयूडÊÐयूआई), 
फरीदाबाद 

फनêचर और िफिटंग 
कौशल पåरषद 

हेिटच इंिडया और एफएफएससी 
के उīोग भागीदार 

 

64.   

िÖकिपंग Öटोन एटंरटेनम¤ट 
ÿाइवेट िलिमटेड (अकादमी 
ऑफ पेÖůी एडं किलनरी 
आट्ªस-गड़ुगांव) 

पयªटन और आितÃय 
कौशल पåरषद 

ओबेरॉय, ताज, लीला, आईटीसी, 
िहÐटन, Öट§डअलोन बेकरीज जैसे 
अúणी āांड होटल 

 

65.   
भारत म¤ बागवानी कौशल के 
िलए उÂकृĶता क¤ þ, 
फरीदाबाद 

भारतीय कृिष कौशल 
पåरषद 

बागवानी िवभाग हåरयाणा,  
तिमलनाडु कृिष िवĵिवīालय,  
भारतीय बागवानी िव²ान 
अकादमी, पूसा नई िदÐली, 

 

भारतीय बागवानी अनुसंधान 
संÖथान, 

 

डॉ. वाईएस परमार बागवानी एवं 
वािनकì िवĵिवīालय, 

 

पंिडत जवाहरलाल नेहł कृिष 
महािवīालय एवं अनुसंधान 
संÖथान, 

 

पांिडचेरी, सरदार वÐलभभाई 
पटेल कृिष एवं ÿौīोिगकì 
िवĵिवīालय, 

 

उ°र बंगा कृिष िवĵिवīालय,  
एिमटी यूिनविसªटी उ°र ÿदेश,  
महाराणा ÿताप बागवानी 
िवĵिवīालय, 

 

केएफ बायोÈलांट्स, डॉ. 
वाईएसआर बागवानी 
िवĵिवīालय, 

 

आईसीएआर क¤ þीय शुÕक 
बागवानी संÖथान, 

 

ÿबंिधत करना,  
केएफ बायोÈलांट्स,  
िहतकारी नसªरी,  
ůेस³ेस टे³नोलॉजीज,  
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राइज़ हाइűोपोिन³स,  
राÕůीय पौध ÖवाÖÃय ÿबंधन 
संÖथान, 

 

वै²ािनक एवं औīोिगक 
अनसुंधान पåरषद, 

 

नचªर फाÌसª,  
एúी जॉय  

66.   
भारत म¤ कृिष मशीनीकरण 
कौशल के िलए उÂकृĶता क¤ þ, 
गŁुúाम 

भारतीय कृिष कौशल 
पåरषद 

जैन इåरगेशन िसÖटÌस िलिमटेड, 
ओिसयन एúो ऑटोमेशन ÿाइवेट 
िलिमटेड, कृिष मशीनरी िनमाªता 
संघ (एएमएमए इंिडया), 
आईसीएआर - क¤ þीय कृिष एवं 
िकसान कÐयाण सÖंथान 

 

कृिष अिभयांिýकì भोपाल, सरदार 
वÐलभभाई पटेल कृिष एवं 
ÿौīोिगकì िवĵिवīालय मेरठ, 
कृिष िवĵिवīालय जोधपुर, 
स¤चुåरयन िवĵिवīालय, महाराणा 
ÿताप कृिष एवं ÿौīोिगकì 
िवĵिवīालय, पाŁल 
िवĵिवīालय, कृिष िव²ान 
िवĵिवīालय ब¤गलŁु। 

 

67.   

हåरयाणा 

भारत म¤ डेयरी कौशल के िलए 
उÂकृĶता क¤ þ ( 
सीईडीएसआई), गुŁúाम 

भारतीय कृिष कौशल 
पåरषद 

अमूल, वीटा, पटना डेयरी, 
कॉÌफेड, ल³ैटािलस, डेलावल, 
हेåरटेज 

 

नोवा, मधसूुदन  
आनंदा, øìमलाइन डेयरी उÂपाद, 
गोिवंद दूध और दूध उÂपाद 

 

68.   गŁुकुल ÿिश±ण क¤ þ, गłुúाम 
ऑटोमोिटव कौशल 
िवकास पåरषद 

हीरो मोटोकॉपª   

69.   सāुोस िलिमटेड, मानेसर 
ऑटोमोिटव कौशल 
िवकास पåरषद 

सāुोस िलिमटेड  

70.   
पीएसएससी_ĳाइडर सीओई 
एनआईएसई, गłुúाम 

पावर एसएससी ĳाइडर इलेि³ůक  

71.   
राÕůीय सौर ऊजाª संÖथान 
(एनआईएसई), भारत 
सरकार, गŁुúाम 

úीन जॉÊस के िलए 
कौशल पåरषद 

ĳाइडर और सÖंथान Ĭारा  
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72.   टीएसएससी सीओई, गुŁúाम 
दूरसचंार ±ेý कौशल 
पåरषद 

एसबीआई काडª  

73.   
उÂकृĶता क¤ þ - आईओटी 
और एआई, गुŁúाम 

आईटी आईटीईएस एमईआईटीवाई, हåरयाणा सरकार  

74.   िहमाचल ÿदेश 
मैकिलयोड्स फामाªÖयिुटकल 
िलिमटेड, बĥी 

जीवन िव²ान ±ेý 
कौशल िवकास पåरषद 

मैकिलयोड्स  

75.   

जÌमू और कÔमीर 

®ीनगर कालीन ÿिश±ण एवं 
िवपणन क¤ þ ÿाइवेट िलिमटेड, 
बारामुÐला 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

10 उīोगŌ के साथ संरिेखत  

76.   
आईआईसीटी ®ीनगर-
भारतीय कालीन ÿौīोिगकì 
संÖथान, ®ीनगर 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

100 उīोगŌ के साथ संरेिखत  

77.   
िशÐप िवकास संÖथान 
(सीडीआई), ®ीनगर 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

100 उīोगŌ के साथ संरेिखत  

78.   झारखंड 
ओपी िजंदल कÌयिुनटी 
कॉलेज (ओपीजेसीसी), 
पतरातू 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

ओपीजेसीसी  

79.   

कनाªटक 

नेĘóर तकनीकì ÿिश±ण 
फाउंडेशन (एनटीटीएफ), 
ब§गलोर 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

टाटा, इंकेल  

80.   
नेĘóर तकनीकì ÿिश±ण 
फाउंडेशन (एनटीटीएफ), 
ब§गलोर 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

टाटा, इंकेल  

81.   
टोयोटा तकनीकì ÿिश±ण 
संÖथान, ब§गलोर 

ऑटोमोिटव कौशल 
िवकास पåरषद 

टोयोटा िकलōÖकर मोटर ÿा. 
िलिमटेड (टीकेएम) 

 

82.   
लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
ब§गलोर 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

83.   
एनटीटीएफ धारवाड़ ÿिश±ण 
क¤ þ, ब§गलोर 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

टाटा, इंकेल  

84.   
एमएस रामाÍया अÖपताल 
और िचिकÂसा अनुसंधान 
क¤ þ, ब§गलोर 

ÖवाÖÃय देखभाल ±ेý 
कौशल पåरषद 

एमएस रामाÍया अÖपताल और 
िचिकÂसा अनसुंधान क¤ þ 
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85.   
लावोन एकेडमी ऑफ बेिकंग 
साइंस एडं पेÖůी आट्ªस, 
ब§गलोर 

पयªटन और आितÃय 
कौशल पåरषद 

मैåरयट्स इंटरनेशनल  

86.   माइøोलैÊस, ब§गलोर 
जीवन िव²ान ±ेý 
कौशल िवकास पåरषद 

माइøोलÊैस  

87.   
एल एडं टी कंÖů³शन और 
माइिनंग मशीनरी ÿिश±ण 
क¤ þ, ब§गलोर 

इĀंाÖů³चर उपकरण 
कौशल पåरषद 

एसएससी-ओईएम सदÖय  

88.   
वोÐवो सीई इंिडया ÿाइवेट 
िलिमटेड, ब§गलोर 

इĀंाÖů³चर उपकरण 
कौशल पåरषद 

एसएससी-ओईएम सदÖय  

89.   
इनोवेिटव िफÐम अकादमी, 
ब§गलोर 

मीिडया और मनोरंजन 
कौशल पåरषद 

टे³नीकलर, एनएफडीसी 
िसनेमाज ऑफ इंिडया, िफÐम 
फेडरेशन ऑफ इंिडया, िवÖटास 
मीिडया कैिपटल, गोÐडन रिेशयो 
िफÐÌस, िवजøाÉट 

 

90.   
शुगर øाÉट ÿाइवेट िलिमटेड 
(अकादमी ऑफ पÖेůी एडं 
किलनरी आट्ªस ब§गलोर) 

पयªटन और आितÃय 
कौशल पåरषद 

ओबेरॉय, ताज, लीला, आईटीसी, 
िहÐटन, Öट§डअलोन बेकरीज जैसे 
अúणी āांड होटल 

 

91.   एस-Óयास िवĵिवīालय, 
ब§गलोर 

सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

एस-Óयास िवĵिवīालय  

92.   
ि³लयरÖकाईज़ लिन«ग, 
ब§गलोर 

एयरोÖपेस और 
एिवएशन से³टर 
कौशल पåरषद 

ि³लयरÖकाईज़ लिन«ग एडं åरसचª 
ÿाइवेट िलिमटेड 

 

93.   
एनएएल एयरोÖपेस कौशल 
िवकास क¤ þ, ब§गलोर 

एयरोÖपेस और 
एिवएशन से³टर 
कौशल पåरषद 

नेशनल एयरोÖपेस िलिमटेड  

94.   
आशीवाªद Èलंिबंग Öकूल, 
ब§गलोर 

जल ÿबंधन एवं 
नलसाज़ी कौशल 
पåरषद (पूवª म¤ भारतीय 
नलसाज़ी कौशल 
पåरषद) 

आशीवाªद पाइÈस  

95.   
सीवीसी बायो åरफाइनरीज, 
ब§गलोर 

úीन जॉÊस के िलए 
कौशल पåरषद 

Ö वयं  

96.   कनाªटक 
  

टाटा िहताची कंÖů³शन 
मशीनरी कंपनी ÿाइवेट 
िलिमटेड, मिÌमगĘी 

इĀंाÖů³चर उपकरण 
कौशल पåरषद 

एसएससी-ओईएम सदÖय  
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97.   मिणपाल एकेडमी ऑफ हायर 
एजकेुशन (एमएएचई), मंगलŁु 

जीवन िव²ान ±ेý 
कौशल िवकास पåरषद 

माहे  

98.   
मिणपाल एकेडमी ऑफ हायर 
एजकेुशन (एमएएचई), मंगलŁु 

मीिडया और मनोरंजन 
कौशल पåरषद 

माहे  

99.   
वेलकमúपु úेजुएट Öकूल 
ऑफ होटल एडिमिनÖůेशन, 
मिणपाल 

पयªटन और आितÃय 
कौशल पåरषद 

आईटीसी होटल, ओबेåरयो होटल 
और åरसॉट्ªस, आईएचसीएल, 
मैåरयट होटल, द पाकª  होटल, 
जीआरटी, हयात रीज¤सी मुंबई, द 
åरट्ज-कालªटन, शांगरी-ला 
अबुधाबी, एकॉर होटल, तमारा 
लीजर ए³सपीåरयंस, जीवीआर 
फूड ÿाइवेट िलिमटेड, 
आईबीआईएस और नोवोटेल 

 

100. 
उÂकृĶता क¤ þ - आईओटी 
और एआई, ब¤गलŁु 

आईटी आईटीईएस एमईआईटीवाई, कनाªटक सरकार  

101. 
आईएमटीएमए-ÿौīोिगकì 
क¤ þ, ब¤गलŁु 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

आईएमटीएमए  

102. 

केरल 

नेĘóर तकनीकì ÿिश±ण 
फाउंडेशन (एनटीटीएफ), 
तेÐलीचेरी 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

टाटा, इंकेल  

103. 
कौशल िवकास सÖंथान 
(एसडीआई) कोि¸च, 
एनाªकुलम 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

इसे तेल और गैस ±ेý के आठ 
सावªजिनक उपøमŌ Ĭारा ÿवितªत 
िकया जाता है, अथाªत 
आईओसीएल, ओएनजीसी, गेल, 
एचपीसीएल, बीपीसीएल, 
ओआईएल, ईआईएल और बामर 
लॉरी 

 

104. 
भारतीय अवसंरचना एवं 
िनमाªण संÖथान, कोÐलम 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

भारतीय अवसंरचना एवं िनमाªण 
संÖथान 

 

105. 
रÂन एवं आभूषण संÖथान 
(आईजीजे), मलÈपरुम 

भारतीय रÂन एवं 
आभूषण कौशल 
पåरषद 

सफा ºवेलरी, ³लåेरयस  

106. टीएसएससी सीओई, मंजेरी 
दूरसचंार ±ेý कौशल 
पåरषद 

Ö वयं  

107. टीएसएससी सीओई, पÍयानूर 
दूरसचंार ±ेý कौशल 
पåरषद 

Ö वयं  
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108. 
गैर-परंपरागत ऊजाª और 
úामीण ÿौīोिगकì एज¤सी 
(एएनईआरटी), ितŁवनंतपुरम 

úीन जॉÊस के िलए 
कौशल पåरषद 

Ö वयं  

109. 
टेकशोर इंÖपे³शन सिवªसेज, 
कोि¸च 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

तेल एवं गैस ±ेý सरु±ा ÿिश±ण 
संगठन 

 

110. लीडसª एजुकेशन, कÆनूर 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  

111. 
इिबस एजुकेशनल सिवªसेज, 
िýशूर 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  

112. 

मÅय ÿदेश 

Öकोप µलोबल िÖकल 
यूिनविसªटी, होशंगाबाद 

मीिडया और मनोरंजन 
कौशल पåरषद 

द टाइÌस úपु, वाटकंसÐट, 
वायाकॉम18 मीिडया (कलसª 
टीवी, वूट), इरोज इंटरनेशनल, 
सोशल बीट, ÿेस ůÖट ऑफ 
इंिडया (पीटीआई) 

 

113. 
गेल इंÖटीट्यूट ऑफ िÖकÐस 
- गनुा (एमपी), एनाªकुलम 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

तेल एवं गैस ±ेý म¤ गेल Ĭारा 
ÿवितªत 

 

114. 

मÅय ÿदेश राºय मुĉ 
िवīालय िश±ा बोडª  
(एमपीएसओएसईबी), 
शाजापरु 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

10 उīोगŌ के साथ संरिेखत  

115. 

महाराÕů 

लनªकुलस वॉटरवÐडª, पणेु 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  

116. 
गेल संÖथान - अमरावती 
(महाराÕů) 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

तेल एवं गैस ±ेý म¤ गेल Ĭारा 
ÿवितªत 

 

117. 
के11 एजुकेशन ÿाइवेट 
िलिमटेड, मंुबई 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  
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118. 
एडवांÖड Èलंिबंग लैब, 
जलगांव 

जल ÿबंधन एवं 
नलसाज़ी कौशल 
पåरषद (पूवª म¤ भारतीय 
नलसाज़ी कौशल 
पåरषद) 

सÿुीम इंडÖůीज  

119. 
एडवांÖड Èलंिबंग लैब, 
ÈलािÖटक पाकª  

जल ÿबंधन एवं 
नलसाज़ी कौशल 
पåरषद (पूवª म¤ भारतीय 
नलसाज़ी कौशल 
पåरषद) 

जैन िसंचाई  

120. 
िÓहसिलंग वुड्स इंटरनेशनल, 
मंुबई 

मीिडया और मनोरंजन 
कौशल पåरषद 

सोशल पंगा, िथंक इव¤ट्स इन10 
मीिडया, कìमाया ÿोड³शंस 
सोनी िप³चसª नेटव³सª 

 

121. 
मिहंþा एडं मिहंþा िलिमटेड, 
ऑटोमोिटव िडवीजन, मुंबई 

ऑटोमोिटव कौशल 
िवकास पåरषद 

मिहंþा एडं मिहंþा िलिमटेड  

122. 
िÖकल ůेनसª अकादमी 
(एलएडंटी), मुंबई 

ÿबंधन एवं उīिमता 
और Óयावसाियक 
कौशल पåरषद 

लासªन एडं टुāो िलिमटेड  

123. टीएसएससी सीओई, मंुबई 
दूरसचंार ±ेý कौशल 
पåरषद 

Ö वयं  

124. 
िसÌबायोिसस स¤टर फॉर 
िÖकल डेवलपम¤ट, नागपुर 

सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

िसÌबायोिसस इंटरनेशनल 
यूिनविसªटी 

 

125. 
ऑलकागō कौशल िवकास 
क¤ þ (एएसडीसी), मंुबई 

लॉिजिÖट³स स³ेटर 
िÖकल काउंिसल 

ऑल कागō लॉिजिÖट³स 
िलिमटेड. 

 

126. सानी इंिडया िलिमटेड, पणु े
इĀंाÖů³चर उपकरण 
कौशल पåरषद 

एसएससी-ओईएम सदÖय  

127. 

ऑटो ³लÖटर िवकास एवं 
अनसुंधान संÖथान 
(एसीडीआरआई ) एवं िपंपरी 
िचंचवाड़ Öटाटª  अप 
इन³यूबेशन कंपनी 
(पीसीएसआईसी), पणु े

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

ऑटो ³लÖटर  

128. 
महाराÕů 

नूतन कॉलेज ऑफ 
इंजीिनयåरगं एडं åरसचª, 
ढाबाडा 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

अिखल भारतीय रबर उīोग संघ  

129. 
ůॉन Öकूल ऑफ एिनमेशन, 
úािफ³स एडं आटōलॉजी, पणेु 

मीिडया और मनोरंजन 
कौशल पåरषद 

आईिफÐÌस मीिडया, ÿोड³शन, 
पÖेटल ³यूब टे³नोलॉजीज, ज़ील 
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इÖंटीट्यूट, रीघ.को, ³योरकेयर 
िलगेसी ÿाइवेट िलिमटेड, िसÌÿेस 

130. 
ऑलकागō कौशल िवकास 
क¤ þ (एएसडीसी), बेलापरु 

लॉिजिÖट³स स³ेटर 
िÖकल काउंिसल 

ऑल कागō लॉिजिÖट³स 
िलिमटेड. 

 

131. 

जेडई - ºवेलरी 
आिटªिफिशयल इंटेिलज¤स 
और डेटा साइंस ए³सील¤स, 
मंुबई 

भारतीय रÂन एवं 
आभूषण कौशल 
पåरषद 

सीएसआर योगदान - जीआईए, 
आईजीआई, कृÕणÖनेह फाउंडेशन 

 

उīोग भागीदारी - (Ö वयंरा 
पåरयोजना) सीकेसी ºवैलसª, 
ओराª फाइन ºवैलरी 

 

वामन हåर पेथर, िबरधीचंद 
घनÔयामदास ºवैलसª, सावनसुखा 
ºवैलसª, लàमी ºवैलरी 

 

मेहता ºवेलरी  
उīोग भागीदारी - (कािÖटंग 
ÿोजे³ट) दीया ů¤ड्स, केबीएस, 
ºवेल³ेस, यूनी िडज़ाइन 

 

132. 

िÖकिपंग Öटोन एटंरटेनम¤ट 
ÿाइवेट िलिमटेड (अकादमी 
ऑफ पेÖůी एडं किलनरी 
आट्ªस मंुबई) 

पयªटन और आितÃय 
कौशल पåरषद 

ओबेरॉय, ताज, लीला, आईटीसी, 
िहÐटन, Öट§डअलोन बेकरीज जैसे 
अúणी āांड होटल 

 

133. सीओई कैपल 
फनêचर और िफिटंग 
कौशल पåरषद 

कैपल  

134. 
लासªन एडं टुāो, कौशल 
ÿिश±ण अकादमी, मंुबई 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, कौशल ÿिश±ण 
अकादमी 

 

135. 
लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
रायगढ़ 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

136. 
आईएमटीएमए-ÿौīोिगकì 
क¤ þ, पुणे 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

आईएमटीएमए  

137. 
केजीसी इंटरनेशनल िÖकÐस 
स¤टर, िचंचवाड़ 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

केजीसी úपु  

138. महाराÕů 
एडोर वेिÐडंग अकादमी 
(एडÊÐयूए), पणु े

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

एडÊलएू 
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139. मेघालय 
िव²ान एवं ÿौīोिगकì 
िवĵिवīालय, मेघालय 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

िव²ान एवं ÿौīोिगकì 
िवĵिवīालय, मेघालय 

 

140. 

नागाल§ड 

केन कॉÆसेÈट्स, चुमकेुिदमा 
हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

8 उīोगŌ के साथ संरिेखत  

141. हीरलूम नागा, चुमुकेिदमा 
हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

8 उīोगŌ के साथ संरिेखत  

142. 

ओिडशा 

सीवी रमन कॉलेज ऑफ 
इंजीिनयåरगं, जांला 

इÖंůñम¤टेशन, 
ऑटोमेशन, िनगरानी 
और संचार ±ेý कौशल 
पåरषद 

Ö वयं  

143. कौशल िवकास सÖंथान 
(एसडीआई) भवुनेĵर, खोरधा 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

Ĭारा ÿचाåरत  
तेल और गैस ±ेý म¤ सावªजिनक 
±ेý के उपøम 

 

आईओसीएल, ओएनजीसी,  
गेल, एचपीसीएल, बीपीसीएल, 
ऑयल, 

 

ईआईएल और बामर लॉरी  

144. 
ůाइड¤ट कॉलेज ऑफ 
इंजीिनयåरगं, भुवनेĵर 

úीन जॉÊस के िलए 
कौशल पåरषद 

Ö वयं  

145. 
लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
कटक 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

146. 

पंजाब 

उÂकृĶता क¤ þ फगवाड़ा 
पंजाब। 

लॉिजिÖट³स स³ेटर 
िÖकल काउंिसल 

एसोचैम  

147. आइकॉिनक Èलंिबंग लैब – 
उ°र, राजपरुा 

जल ÿबंधन एवं 
नलसाज़ी कौशल 
पåरषद (पूवª म¤ भारतीय 
नलसाज़ी कौशल 
पåरषद) 

िचतकारा िवĵिवīालय  
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148. 

पिटयाला हÖतिशÐप 
कायªशाला सहकारी 
औīोिगक सोसायटी 
िलिमटेड, राजपरुा 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

100 उīोगŌ के साथ संरेिखत  

149. 
अमेåरकन इंÖटीट्यूट एवं 
ओवरसीज एजुकेशन, 
फगवाड़ा 

गहृ ÿबंधन एवं 
देखभालकताª ±ेý 
कौशल पåरषद (घरेलू 
®िमक ±ेý कौशल 
पåरषद) 

अरोमा अकादमी तीसर े प± कì 
एज¤िसयŌ के माÅयम से 
अंतरराÕůीय Èलेसम¤ट पर िवशेष 
Åयान देने के साथ ÿिश±ण 
आयोिजत कर रही है 

 

150. अरोमा अकादमी, फगवाड़ा 

गहृ ÿबंधन एवं 
देखभालकताª ±ेý 
कौशल पåरषद (घरेलू 
®िमक ±ेý कौशल 
पåरषद) 

अरोमा अकादमी तीसर े प± कì 
एज¤िसयŌ के माÅयम से 
अंतरराÕůीय Èलेसम¤ट पर िवशेष 
Åयान देने के साथ ÿिश±ण 
आयोिजत कर रही है 

 

151. टीएसएससी सीओई, 
ज़ीरकपुर 

दूरसचंार ±ेý कौशल 
पåरषद 

एडवांसटेक ÿाइवेट िलिमटेड  

152. 

राजÖथान 
  

भारतीय रÂन एवं आभूषण 
संÖथान (आईआईजीजे) – 
जयपरु 

भारतीय रÂन एवं 
आभूषण कौशल 
पåरषद 

डेरवेाला ºवैलसª वैभव µलोबल, 
आरएमसी, वैभव जेÌस, संभव 
जेÌस, वैल¤टाइन िसÐवर 
इंटरनेशनल, िकनू बाबा जेÌस 
इंिडया ÿाइवेट िलिमटेड लनुावत 
जेÌस एडं ºवेलरी आिद। 

 

153. 
भारतीय रÂन एवं आभूषण 
संÖथान (आईआईजीजे) – 
जयपरु 

भारतीय रÂन एवं 
आभूषण कौशल 
पåरषद 

डेरवेाला ºवैलसª वैभव µलोबल, 
आरएमसी, वैभव जेÌस, संभव 
जेÌस, वैल¤टाइन िसÐवर 
इंटरनेशनल, िकनू बाबा जेÌस 
इंिडया ÿाइवेट िलिमटेड लनुावत 
जेÌस एडं ºवेलरी आिद। 

 

154. आशीवाªद Èलंिबंग Öकूल, 
िभवाड़ी 

जल ÿबंधन एवं 
नलसाज़ी कौशल 
पåरषद (पूवª म¤ भारतीय 
नलसाज़ी कौशल 
पåरषद) 

आशीवाªद पाइÈस  

155. पोĥार संÖथान, जयपरु 
हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

पोĥार úपु ऑफ इंिÖटट्यूशंस  

156. 
टे³नोस स¤टर ऑफ 
ए³सील¤स, जयपुर 

भारतीय इल³ेůॉिन³स 
±ेý कौशल पåरषद 

टे³नोस इंÖůñम¤ट्स / बाबा 
ऑटोमोबाइÐस 
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157. गŁुकुल ÿिश±ण क¤ þ, 
नीमराना 

ऑटोमोिटव कौशल 
िवकास पåरषद 

हीरो मोटोकॉपª   

158. 
हŌडा वोकेशनल ůेिनंग 
इÖंटीट्यूट, टपकुारा 

ऑटोमोिटव कौशल 
िवकास पåरषद 

हŌडा कासª इंिडया िलिमटेड  

159. 
िस³योर मीटसª िलिमटेड, 
कलडवास 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

िथंक गैस ÿाइवेट िलिमटेड  

160. 

तिमलनाडु 

लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
कांचीपरुम 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

161. 
एसआरएम िवĵिवīालय, 
कĘनकुलथुर 

इÖंůñम¤टेशन, 
ऑटोमेशन, िनगरानी 
और संचार ±ेý कौशल 
पåरषद 

Ö वयं  

162. 
नेचरुÐस Êयूटी अकादमी, 
चेÆनई 

सŏदयª एवं कÐयाण ±ेý 
कौशल पåरषद 

úूम इंिडया ÿाइवेट िलिमटेड  

163. 
लॉिजिÖट³स ÿिश±ण एवं 
उÂकृĶता क¤ þ 
(सीओएलटीई), चेÆनई 

लॉिजिÖट³स स³ेटर 
िÖकल काउंिसल 

रिेडंगटन/एलएससी  

164. 
एलजी होप टेि³नकल िÖकल 
अकादमी, चेÆनई 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

एलजी इले³ůॉिन³स इंिडया  

165. राÕůीय पवन ऊजाª सÖंथान 
(एनआईडÊ Ðयूई), चेÆनई 

úीन जॉÊस के िलए 
कौशल पåरषद 

एमएनआरई, वेÖटास  

166. 
िĵंग Öटेटर इंिडया ÿाइवेट 
िलिमटेड, चेÆनई 

इĀंाÖů³चर उपकरण 
कौशल पåरषद 

एसएससी-ओईएम सदÖय  

167. 
एसकेसीटी सीओई (®ी कृÕणा 
कॉलेज ऑफ टे³नोलॉजी), 
कोयंबटूर 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

यूटीएल िलिमटेड  

168. सीओई – ितŁपुर 
पåरधान मेडअÈस और 
होम फिनªिशंग से³टर 
कौशल पåरषद 

Ö वयं  

169. 
हेनकेल एÈलीकेशन स¤टर, 
वेÐलोर 

चमड़ा ±ेý कौशल 
पåरषद 

हेनकेल इंिडया ÿाइवेट िलिमटेड  
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170. 
उÂकृĶता क¤ þ – Ö वयंरा, 
चेÆनई 

åरटेलसª एसोिसएशन 
कì िÖकल काउंिसल 
ऑफ इंिडया 

®ी शंकरलाल सुंदरबाई शसनु जैन 
मिहला कॉलेज 

 

171. 
दि±ण भारत वľ अनुसंधान 
संघ, कोयंबटूर 

कपड़ा ±ेý कौशल 
पåरषद 

180 िमÐस  

172. 
एनटीटीएफ वेÐलोर ÿिश±ण 
क¤ þ, वेÐलोर 

पंूजीगत सामान और 
सामåरक कौशल 
पåरषद 

टाटा, इंकेल  

173. 

तेलंगाना 
  

लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
महबूबनगर 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

174. Öवणª भारत ůÖट, मुिचंतल 
जीवन िव²ान ±ेý 
कौशल िवकास पåरषद 

úेनÐु स  

175. 
राÕůीय िनमाªण अकादमी, 
हैदराबाद 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

राÕůीय िनमाªण अकादमी, 
हैदराबाद 

 

176. सीओई हैदराबाद 
फनêचर और िफिटंग 
कौशल पåरषद 

होमग  

177. 
एलजी होप टेि³नकल िÖकल 
अकादमी, हैदराबाद 

भारतीय इले³ůॉिन³स 
±ेý कौशल पåरषद 

एलजी इले³ůॉिन³स इंिडया  

178. 
राÕůीय अकादमी ऑफ इĀंाÖů³चर उपकरण 

कौशल पåरषद 
एसएससी-ओईएम सदÖय 

 
िनमाªण, हैदराबाद  

179. 

िýपुरा 
  

एनटीएफपी उÂकृĶता क¤ þ, 
अगरतला 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

एनटीएफपी उÂकृĶता क¤ þ  

180. 
आईसीएफएआई 
िवĵिवīालय िýपुरा, 
अगरतला 

रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

आईसीएफएआई िवĵिवīालय 
िýपुरा 

 

181. नेरामेक, धलाई 
रबर, रसायन और 
पůेोकेिमकल कौशल 
िवकास पåरषद 

नेरामैक  

182. िýपरुा का िनमाªण ®िमक 
ÿिश±ण संÖथान 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

िýपुरा का िनमाªण ®िमक ÿिश±ण 
संÖथान 

 

183. उÂ तर ÿदेश 
आई-कॉिÆफडा सिवªसेज ÿा. 
िलिमटेड, नोएडा 

खेल, शारीåरक िश±ा, 
िफटनेस और अवकाश 
कौशल पåरषद 
(एसपीईएफएल-
एससी) 

Ö वयं  
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184. 
एसोकॉम इंिÖटट्यूट बेकरी 
टे³नोलॉजी एडं मैनेजम¤ट, 
कासना इंडिÖůयल एåरया 

पयªटन और आितÃय 
कौशल पåरषद 

हÐदीराम, एकॉर, लिलत, 
³ला³सª, 

 

185. सीओई – नोएडा 
पåरधान मेडअÈस और 
होम फिनªिशंग से³टर 
कौशल पåरषद 

Ö वयं  

186. 
कांच उīोग िवकास क¤ þ 
(सीडीजीआई), िफरोजाबाद 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

80 उīोगŌ के साथ संरिेखत  

187. अजय कुमार गगª इंजीिनयåरगं 
कॉलेज, आÅयािÂमक नगर 

इÖंůñम¤टेशन, 
ऑटोमेशन, िनगरानी 
और संचार ±ेý कौशल 
पåरषद 

एकेजीसी कौशल फाउंडेशन  

188. 

नॉदªनª इंिडया टे³सटाइल 
åरसचª एसोिसएशन, 
गािजयाबाद (यूपी), 
गािजयाबाद 

कपड़ा ±ेý कौशल 
पåरषद 

एनआईटीआरए कì सदÖय िमल¤  

189. 
केएलसी इंÖटीट्यूट ऑफ 
ÿोफेशनल Öटडीज, कानपरु 

चमड़ा ±ेý कौशल 
पåरषद 

कानपरु एवं उÆनाव चमड़ा ³लÖटर  

190. 
तकनीकì ÿिश±ण एवं 
अनसुंधान क¤ þ, लोिहयाकॉपª  , 
कानपरु 

कपड़ा ±ेý कौशल 
पåरषद 

लोिहयाकॉपª ओईएम ÿवितªत 
टीटीआरसी है (लोिहयाकॉपª  कì 
भारत म¤ 80% बाजार िहÖसेदारी 
है) 

 

191. 
आईएएससी से³टर िÖकल 
काउंिसल åरसचª स¤टर, 
बागपत 

इÖंůñम¤टेशन, 
ऑटोमेशन, िनगरानी 
और संचार ±ेý कौशल 
पåरषद 

बीआईपीएस िसÖटÌस िलिमटेड  

192. इंिडया टुडे मीिडया 
इÖंटीट्यूट, नोएडा 

मीिडया और मनोरंजन 
कौशल पåरषद 

लाइव लॉ.इन, आजतक 
टीवी18, केपीएमजी, Öनैपडील, 
अमेज़न 

 

193. 
एिशयन एकेडमी ऑफ 
िफÐÌस एडं टेलीिवजन, 
नोएडा 

मीिडया और मनोरंजन 
कौशल पåरषद 

इÆफोएज, जागरण Æयू मीिडया, 
सारागामा, åरले ÿोड³शन, िककाई 
टे³नोलॉजीज, वाईएफए³स 
Öटूिडयो 

 

194. 
लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
हापड़ु 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 
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195. 
कौशल िवकास सÖंथान 
(एसडीआई) रायबरेली 

हाइűोकाबªन ±ेý 
कौशल पåरषद 

इसका ÿवतªक तेल एवं गैस ±ेý कì 
आठ सावªजिनक कÌपिनयां ह§ - 
आईओसीएल, ओएनजीसी, गेल, 
एचपीसीएल, बीपीसीएल, 
ओआईएल, ईआईएल और बामर 
लॉरी एडं कंपनी िलिमटेड। 

 

196. 
सगुधं एवं Öवाद िवकास क¤ þ 
(एफएफडीसी ), कÆनौज 

हÖतिशÐप और 
कालीन ±ेý कौशल 
पåरषद 

100 उīोगŌ के साथ संरेिखत  

197. 

उ°राखंड 

लन¥ट िÖकÐस िलिमटेड, 
देहरादून 

पयªटन और आितÃय 
कौशल पåरषद 

लेमन ůी, रिेडशन, िहÐटन , 
आईएचजी 

 

198. 
वैकिÐपक जल ऊजाª क¤ þ 
(एएचईसी), Łड़कì 

úीन जॉÊस के िलए 
कौशल पåरषद 

Ö वयं  

199. गŁुकुल ÿिश±ण क¤ þ, हåरĬार 
ऑटोमोिटव कौशल 
िवकास पåरषद 

हीरो मोटोकॉपª   

200. 

पिĲम बंगाल 

सीकॉम िÖकÐस यूिनविसªटी 
(एसएसयू), बीरभूम 

úीन जॉÊस के िलए 
कौशल पåरषद 

एसएसयू  

201. 
सहा. इले³ůीिशयन, 
जीटीएडÊÐयू, जगुबेåरया 

भारतीय लौह एवं 
इÖपात ±ेý कौशल 
पåरषद 

अंतराªÕůीय साझेदार  

202. 
लासªन एडं टुāो, िनमाªण 
कौशल ÿिश±ण संÖथान, 
हòगली 

भारतीय िनमाªण 
कौशल िवकास पåरषद 

लासªन एडं टुāो, िनमाªण कौशल 
ÿिश±ण संÖथान 

 

  
 
 
SHRI G. LAKSHMINARAYANA : Thank you Speaker, Sir. Will the Minister of Skill 

Development and Entrepreneurship be pleased to state the details of the total 

number of Centres of Excellence for Skill Development established across the 

country, State-wise, including the sectors they focus on; the details of the number of 

CoEs operational in each State, district-wise; the details of the number of 

beneficiaries trained by the CoEs in each State, including the details of placements 

or employment outcomes; the details of the financial outlay for establishing and 
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maintaining these CoEs along with the funding pattern followed for their operation, 

whether Government-funded, public-private partnership, etc.; whether there are any 

proposals to expand or establish additional CoEs in the future across the country 

especially in Andhra Pradesh; and if so, the details thereof and if not, the reasons 

therefor? Thank you, Sir. … (Interruptions) 

SHRI JAYANT CHAUDHARY: Thank you, Sir.  I congratulate the Member of 

Parliament for asking a very pertinent question.  … (Interruptions) The Andhra 

Pradesh Government has taken substantial steps and given a lot of credence and 

recognition to the space of skilling.  … (Interruptions) I would like to inform the House 

and the hon. Member that the entire system of giving national recognition to the 

Centres of Excellence is designed to bring more visibility to impactful, credible 

institutions. … (Interruptions) We are providing a national recognition to these 

institutions.  The Ministry of Skill Development and Entrepreneurship issued 

guidelines in this regard in 2019.   

A total of six CoEs have been recognised and given that status by the Ministry.  

But apart from this, a total of 202 Centres of Excellence have been established with 

the help of our Sector Skill Councils.  … (Interruptions) As you know, there are 36 

Sector Skill Councils which are the principal bodies, where we involve the industry.  

… (Interruptions) In fact, these organisations are led by the industry and they work 

in coordination under the Ministry as well. … (Interruptions) Out of the 202 CoEs, 

because the hon. MP asked me about Andhra Pradesh, a total of eight Centres of 

Excellence have been established in Andhra Pradesh. Thank you. … (Interruptions) 
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SHRI G. LAKSHMINARAYANA: Sir, my constituency, Anantapur receives sunlight 

all-round the year and is the home to two major solar parks contributing 62 per cent 

to the State’s renewable energy capacity. … (Interruptions) A world-class energy 

university is also proposed to be established in Anantapur owing to the region’s 

immense renewable energy potential. … (Interruptions) Under the visionary 

leadership of Nara Chandrababu Naidu Garu, Andhra Pradesh has recently 

introduced the AP Integrated Clean Energy Policy, 2024 targeting the generation of 

78.5 GW of solar energy and 35 GW of wind energy over the next five years. … 

(Interruptions) 

Given Anantapur’s prominent role in renewable energy and its potential to 

drive the State’s ambitious targets, I would like to ask the Minister whether there is 

a plan to establish a Centre of Excellence for skill development and R&D in 

renewable energy in Anantapur to create a green workforce and strengthen the 

clean energy ecosystem. Thank you. … (Interruptions) 

SHRI JAYANT CHAUDHARY: I thank the hon. Member.  It is true that Andhra 

Pradesh is a leader in the space of technology with regard to green jobs. … 

(Interruptions) Since the hon. MP has asked me specifically about the green jobs 

sector, I would like to inform him that out of the 36 Sector Skill Councils, one of our 

councils relates specifically to the space of green jobs, and there is a lot of potential. 

… (Interruptions) For instance, the PM Surya Ghar:  Muft  Bijli  Scheme is targeting 

one lakh  jobs. Our Ministry  is working in coordination with the Ministry concerned 

and in consonance with the Scheme. … (Interruptions) Under PMKVY 4.0, we are 

targeting to create a large number of jobs under the scheme.  … (Interruptions) The 
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Green Hydrogen Mission targets six lakh jobs in the value chain, and 50,000 OJT 

training is also targeted by this Mission. … (Interruptions) 

 Likewise, our Ministry is working in consonance with that scheme as well. … 

(Interruptions) 

Sir, our Green Sector Council has trained 5,82,579 candidates in the space 

of solar energy, waste management, wind energy, green hydrogen, small hydro, and 

other green jobs. … (Interruptions) 

The hon. MP has asked specifically with regard to setting up of a Centre of 

Excellence in the State of Andhra Pradesh. I would recommend that the hon. MP 

can work with the State Government; can identify credible institutions that are active 

in that space; and can recommend the same to my Ministry. We will follow the due 

process. … (Interruptions) 

माननीय अÅय± : माननीय सदÖयगण, ÿĳ काल आपका समय है। म§ आúह करता हóं िक आप ÿĳ काल 

को चलने द¤। कृपया अपनी-अपनी सीट पर िवराज¤ । 

… (Óयवधान) 

------------- 

WRITTEN ANSWERS TO QUESTIONS 

JAPANESE LANGUAGE TRAINING FOR YOUTH 

*82.  SHRI  SURESH KUMAR SHETKAR:  

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 
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(a) whether the Government is mulling the inclusion of Japanese language 

training for youth as part of a multi-pronged skill development effort to generate 

employment opportunities and if so, the details thereof including the present status 

thereon;  

(b) whether  citing a substantial shortage of workers in Japan’s rapidly growing 

economy, the Government is planning to have extensive training on the Japanese 

language for skilled people; and 

(c) if so, the details thereof along with the steps being taken in this regard 

including the results yielded till now? 

THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (c): Yes Sir, The Government of India is undertaking various efforts to include 

Japanese language training as part of its multi-pronged skill development strategy 

for the employment opportunities for youth. 

Government of India has put special importance on Japanese language education 

as one of the most efficient ways to strengthen economic ties and people to people 

exchanges between India and Japan. As a consequence, a Memorandum of 

Cooperation (MoC) in the field of Japanese Language Education in India was signed 

in 2017, and renewed in 2023, between the Ministry of External Affairs (MEA) of 

India and the Embassy of Japan in New Delhi, with the objectives of (i) training 

teachers who in turn can train more people, including workforce and (ii) start new 
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Japanese language courses in different parts of the country. A total of 850 teachers 

have been trained under the MoC for a duration up to 360 hours so far by the Japan 

Foundation, which is the implementation agency under the MoC. 

As per estimates available with MEA, there are more than 300 private-run Japanese 

language training institutes in India. As part of its outreach to pace up the Japanese 

language training efforts, MEA has connected with over 30 universities and institutes 

and have facilitated in (i) channelizing or finding Japanese language volunteer 

teachers of JICA and/or teachers trained under above mentioned MoC;(ii) providing 

guidance to the institutes in building curriculum and selection/use of textbooks; (iii) 

guiding the teachers in teaching methodology; and (iv) connecting CSR support of 

Japanese companies in promotion of Japanese language in 18 institutes.  

The Memorandum of Cooperation (MoC) on Technical Intern Trainee Program 

(TITP) was signed between the Ministry of Skill Development and Entrepreneurship 

(MSDE) of India and the Ministry of Justice, Ministry of Foreign Affairs, and Ministry 

of Health, Labour and Welfare of Japan in 2017 for the mobility of Indian interns to 

Japan. Under the MoC, Japanese language training, along with training in Japanese 

lifestyle, culture, etiquettes and relevant domain is provided to candidates for 

internship in Japan for a period of 3-5 years. 

Further, the Memorandum of Cooperation (MoC) for Specified Skill Workers (SSW) 

was signed between the Ministry of External Affairs (MEA) of India and Immigration 

Service Agency of Japan in 2021 for the employment of Indian skilled workers in 

Japan. Japanese language training is a core component of both TITP and SSW for 

internship and employment, likewise. 
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ÿधानमýंी कौशल िवकास योजना के अंतगªत ÿिशि±त अËयथê 

*83. ®ीमती कलाबेन मोहनभाई देलकर :    
        ®ी रिवÆþ द°ाराम वायकर: 
³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक : 

(क) िपछल ेपांच वषŎ के दौरान ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के अंतगªत ÿिशि±त 

अËयिथªयŌ का राºय-वार Ê योरा ³या है; 

(ख) िपछल ेदो वषŎ के दौरान पीएमकेवीवाई के तहत ÿिशि±त अËयिथªयŌ को ÿदान कì गई नौकåरयŌ 

का दादरा और नगर हवेली, मुंबई और छýपित संभाजी नगर (औरगंाबाद) सिहत महाराÕů तथा मÅय 

ÿदेश म¤ राºय-वार/िजला-वार Ê योरा ³या है; और 

(ग) दशे के सभी यवुाओ ंको लाभािÆवत करने के िलए उपयुªĉ राºयŌ म¤ िवशेषत: छýपित संभाजी 

नगर (औरगंाबाद)सिहत महाराÕů के िविभÆन िजलŌ म¤ उĉ योजना को बढ़ावा देने के िलए सरकार Ĭारा 

उठाए जा रहे सधुाराÂमक कदमŌ का Ê योरा ³ या है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 

(क) िवगत पांच िव°ीय-वषŎ और वतªमान िव°ीय-वषª (अथाªत 2019-25) के दौरान िदनांक 

31.10.2024 तक ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के अतंगªत ÿिशि±त उÌमीदवारŌ 

कì राºय-वार सं́ या संलµन िववरण म¤ दी गई है। 

(ख) इस Öकìम के पहले तीन चरणŌ म¤ अÐपाविध ÿिश±ण (एसटीटी) घटक म¤ िनयोजन को ůैक िकया 

गया था, जो िक पीएमकेवीवाई 1.0, पीएमकेवीवाई 2.0 और पीएमकेवीवाई 3.0 है, िजसे िव°-वषª 2015-

16 स े िव°-वषª 2021-22 तक कायाªिÆवत िकया गया। पीएमकेवीवाई 4.0 के तहत, हमार े ÿिशि±त 

उÌमीदवारŌ को अपने िविवध कैåरयर पथ चुनन ेके िलए सशĉ बनाने पर Åयान क¤ िþत िकया गया था और 

व ेइसके िलए उपयĉु łप स ेउÆमुख ह§। इसके अलावा िÖकल इंिडया िडिजटल हब (एसआईडीएच) जैसे 

िविभÆन आईटी उपकरण भी यह अवसर ÿदान करते ह§। 
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(ग) पीएमकेवीवाई Öकìम छýपित संभाजी नगर (औरगंाबाद) को कवर करते हòए महाराÕů राºय सिहत 

पूरे दशे म¤ लागू कì गई है। 

 एमएसडीई ने टेलीिवजन, रेिडयो, िÿंट और िडिजटल Èलेटफॉमª पर Óयापक मÐटीमीिडया 

अिभयानŌ के माÅयम स ेÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के तहत उपलÊध पाठ्यøमŌ 

के बार ेम¤ महाराÕů राºय सिहत सभी राºयŌ को कवर करते हòए भारत के नागåरकŌ को सूिचत करने के 

िलए िविभÆन जागłकता अिभयान और ÿचार गितिविधया,ँ Öथानीय, ±ेýीय और राÕůीय मीिडया के साथ 

आविधक मीिडया āीिफंग; सोशल मीिडया Èलेटफॉमª पर सिøय भागीदारी; और सामुदाियक सहभािगता 

पहल शुł कì ह§। पý सूचना कायाªलय (पीआईबी), दरूदशªन, माईगव और अÆय एज¤िसयŌ के माÅयम स े

िनयिमत ÿेस िव²िĮया ँभी जारी कì गई ह§। 

 इस Öकìम म¤ जानकारी का ÿसार करने और भागीदारी को ÿोÂसािहत करने के िलए ÿिश±ण 

सÖंथानŌ के हमार ेÓयापक नेटवकª  के माÅयम स ेजागłकता भी सिृजत कì गई है। एमएसडीई कì िडिजटल 

पहल - 'िÖकल इंिडया िडिजटल हब' (एसआईडीएच) का उपयोग करके, नागåरक पीएमकेवीवाई 

पाठ्यøमŌ के बार ेम¤ िवÖतृत जानकारी ÿाĮ कर सकते ह§, ÿिश±ण कायªøमŌ म¤ नामांकन करा सकते ह§ 

और उन िनकटतम क¤ þŌ का पता लगा सकते ह§ जहा ँयह Öकìम चल रही है। 

िववरण  

31.10.2024 तक, िपछले पांच िव°ीय वषŎ (एफवाई) और वतªमान िव°ीय वषª (अथाªत, 2019-25) 

के दौरान ÿधानमýंी कौशल िवकास योजना (पीएमकेवीवाई) के तहत ÿिशि±त उÌमीदवारŌ कì 

राºय-वार सं́ या: 

ø.स.ं राº य/सघं 
राº य ±ेý  

िव°ीय वषª 

19-20 

िव°ीय 
वषª 

20-21 

िव°ीय 
वषª 

21-22 

िव°ीय 
वषª 

22-23 

िव°ीय 
वषª 

23-24 

िव°ीय 
वषª 24-25 

1.  अंडमान और 
िनकोबार Ĭीप 
समूह 

1,259 1,464 613 310 648 869 
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2.  आंň ÿदशे 1,05,667 66,404 13,199 5,798 32,421 25,417 

3.  अŁणाचल 
ÿदशे 

15,700 51,991 8,884 667 4,152 9,079 

4.  असम 1,98,896 3,62,506 24,517 8,721 38,189 65,385 

5.  िबहार 1,91,902 96,288 47,643 12,213 23,583 66,747 

6.  चंडीगढ़ 9,507 3,834 893 491 319 559 

7.  छ°ीसगढ 46,548 16,151 9,495 4,356 8,367 11,687 

8.  िदÐली 1,46,205 55,121 19,965 2,262 10,686 7,024 

9.  गोवा 4,300 1,709 604 176 183 138 

10.  गुजरात 1,55,195 48,489 35,001 6,503 19,975 35,979 

11.  हåरयाणा 1,75,386 54,719 18,191 8,963 27,365 50,757 

12.  िहमाचल ÿदेश 48,870 15,612 8,724 3,539 5,348 12,696 

13.  जÌमू और 
कÔमीर 

1,22,659 58,927 21,339 7,352 28,875 72,228 

14.  झारखंड 1,20,103 15,452 34,233 5,302 8,796 24,755 

15.  कनाªटक 1,65,247 53,066 23,153 8,410 13,025 35,014 

16.  केरल 78,523 31,077 12,968 5,673 8,802 7,866 

17.  लĥाख 1,937 181 731 246 445 283 

18.  ल±Ĭीप 60 90 120 - - 120 

19.  मÅय ÿदेश 2,23,483 95,403 46,659 21,345 34,833 1,94,907 

20.  महाराÕů 6,37,002 1,48,352 39,864 14,913 35,257 52,495 

21.  मिणपरु 28,962 34,540 6,424 1,146 2,879 12,330 

22.  मेघालय 11,999 17,769 3,406 1,245 2,502 6,467 

23.  िमजोरम 10,837 11,433 4,742 1,162 3,533 4,560 
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24.  नागाल§ड 17,364 14,399 4,184 1,803 3,830 5,148 

25.  ओिडशा 2,39,050 68,828 12,645 12,116 21,428 21,628 

26.  पदुचेुरी 7,172 3,241 1,622 689 1,556 1,725 

27.  पंजाब 97,681 57,054 18,539 7,568 11,816 89,029 

28.  राजÖथान 4,46,900 97,822 38,511 9,232 23,551 2,15,296 

29.  िसि³कम 5,123 3,634 1,322 381 2,802 2,436 

30.  तिमलनाडु 1,85,108 72,404 29,057 8,029 34,507 58,685 

31.  तेलंगाना 1,08,145 33,999 13,107 8,040 15,390 14,834 

32.  दादरा और 
नगर हवेली 
और दमन और 
दीव 

5,338 222 252 31 301 1,092 

33.  िýपरुा 50,388 46,676 4,490 1,608 5,081 10,394 

34.  उ°र ÿदेश 6,56,829 2,39,286 69,015 25,568 71,530 3,17,466 

35.  उ°राखंड 68,250 29,412 10,522 2,942 11,584 30,951 

36.  पिĲम बंगाल 1,77,880 53,221 31,406 12,370 25,766 25,774 

योग  45,65,475 19,60,776 6,16,040 2,11,170 5,39,325 14,91,820 

 

UPGRADATION OF ESI DISPENSARIES IN VELLORE LOK SABHA 
CONSTITUENCY 

*84. SHRI D. M. KATHIR ANAND: 

Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government has initiated the upgradation of ESI Dispensaries at 

Vaniyambadi, Ambur, Vellore, Gudiyattam and Pernambut in Vellore Lok Sabha 

Constituency and if so, the details thereof, if not, the reasons therefor;  
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(b)the details of funds allocated to said ESI Dispensaries during the last five years, 

year-wise; 

(c)whether the Government has any plans to establish an ESIC hospital and medical 

College in the Vellore Parliamentary Constituency to cater lakhs of workers 

insured under ESIC; and 

(d)if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
(a) to (d): The Employees’ State Insurance (ESI) dispensaries at Vaniyambadi, 

Ambur, Vellore, Gudiyattam and Pernambut are run by the State Government under 

the ESI Scheme (ESIS).  The details of funds allocated to these ESI dispensaries 

by the State Government during 2019-20 to 2023-24 is enclosed as Statement. 

            ESI Corporation has given in-principle approval for setting up of 100-bedded 

ESI hospital at Vaniyambadi in Tirupattur district of Vellore Parliamentary 

constituency, Tamil Nadu. However, ESI Corporation has not received any proposal 

for upgradation of dispensaries at Vaniyambadi, Ambur, Vellore, Gudiyattam and 

Pernambut from the State Government of Tamilnadu. 

STATEMENT 

Details of funds allocated to these ESI dispensaries at Vaniyambadi, Ambur, 

Vellore, Gudiyattam and Pernambut during 2019-20 to 2023-24 

Year/ 
Dispensary 

Ambur Vaniyambadi Pernambut Gudiyattam Vellore 
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2019-2020 57,38,338 63,42,849 15,83,500 71,40,973 96,63,700 

2020-2021 59,40,889 70,10,752 31,71,500 71,14,880 1,05,28,458 

2021-2022 69,24,815 64,84,035 27,45,556 78,27,276 1,14,25,899 

2022-2023 1,07,78,225 1,08,63,816 33,46,191 74,14,728 1,36,06,884 

2023-2024 1,49,07,699 1,52,79,834 33,17,102 77,56,524 1,98,99,361 

Source: Director Insurance Medical Services (DIMS), Tamil Nadu. 

MONUMENTS PROTECTED UNDER AMASR ACT 

*85. DR. KADIYAM KAVYA: 

Will the Minister of CULTURE be pleased to state: 

  (a) the details of historical and cultural monuments protected under the Ancient 

Monuments and Archaeological Sites and Remains Rules Act, 1958 (AMASR) 

in the country; 

 
(b) the details of amount allocated and spent on monuments of national 

importance/significance during the last three years, State/UT-wise; 

  (c) whether the list of historical and cultural monuments is updated regularly and 

the Government proposes to include monuments from the State List especially 

from the State of Telangana for conservation, preservation and development of 

these sites; and 

(d) if so, the details thereof? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) There are 3697 ancient monuments and archaeological sites and remains 

declared as of national importance by and under the Ancient Monuments 

and Archaeological Sites and Remains Act, 1958 in the country. State-wise 

details are given at enclosed Statement-I. 

 
 (b) State/UT-wise details of amount allocated and spent on monuments and 

archaeological sites and remains of national importance during the last 

three years, are given at enclosed Statement-II. 

(c)and(d) List of historical monuments and archaeological sites and remains which 

are under Archaeological Survey of India (ASI) is updated from time to 

time.  

In 2014; The Principal Secretary to Government (TandC), Youth 

Advancement Tourism and Culture (TandPMU) Department, Government 

of Telangana had requested ASI to protect 04 state notified protected 

monuments and 24 unprotected monuments. However, in 2019 The 

Director, Department of Heritage Telangana, Government of Telangana 

informed ASI about the withdrawal of the said proposal.  

At present there is no such proposal under consideration. 

STATEMENT-I 

STATE-WISE NUMBER OF PROTECTED MONUMENTS AND 
PROTECTED AREAS IN THE COUNTRY. 
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Sl.No. Name of State Protected Monuments/Areas 

1.  Andhra Pradesh 135 

2.  Arunachal Pradesh 03 

3.  Assam 55 

4.  Bihar 70 

5.  Chhattisgarh 46 

6.  Daman and Diu (U. T.) 11 

7.  Goa 21 

8.  Gujarat 205 

9.  Haryana 91 

10.  Himachal Pradesh 40 

11.  Jammu and Kashmir (U. T.) 56 

12.  Jharkhand 13 

13.  Karnataka  506 

14.  Kerala 29 

15.  Ladakh (U. T.) 15 

16.  Madhya Pradesh 291 

17.  Maharashtra 286 

18.  Manipur 01 

19.  Meghalaya 08 

20.  Mizoram 01 

21.  Nagaland 04 

22.  N.C.T. Delhi 173 

23.  Odisha 81 
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24.  Puducherry (U. T.) 07 

25.  Punjab 33 

26.  Rajasthan 163 

27.  Sikkim 03 

28.  Telangana 08 

29.  Tamil Nadu 412 

30.  Tripura 08 

31.  Uttar Pradesh 743 

32.  Uttarakhand 44 

33.  West Bengal 135 

 TOTAL 3697 

  

STATEMENT-II 

DETAILS OF ALLOCATION AND EXPENDITURE INCURRED FOR 
CONSERVATION, PRESERVATION AND ENVIRONMENTAL DEVELOPMENT 
OF PROTECTED MONUMENTS/AREAS DURING THE LAST THREE YEARS                                                                     

                                                                                   (Amount Rs. in Crore) 

Sl. 
No. 

Name of 

State/UT 

Circle / 

Branch 

2021-22 2022-23 2023-24 
Allocation Expendit

ure 
Allocatio

n 
Expendit

ure 
Allocati

on 
Expenditure 

1. Andhra 
Pradesh 

Amravati 5.75 5.75 11.60 11.60 14.70 14.70 

2. Arunachal 
Pradesh 

Guwahati 3.30 3.30 7.44 7.44 8.78 8.78 

Assam 
Meghalay
a 
Nagaland 
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3. Bihar  Patna 3.35 3.35 9.00 9.00 16.00 16.00 
4. Chhattisga

rh 
Raipur 4.78 4.78 7.50 7.50 5.94 5.94 

5. Daman 
and Diu 
(UT), 
Gujarat 

Vadodara 8.00 8.00 11.00 11.00 12.00 12.00 

Gujarat Rajkot 2.50 2.50 3.09 3.09 2.50 2.50 
6. Goa Goa 7.00 7.00 10.45 10.45 9.90 9.90 
7. Haryana Chandigarh 1.50 1.50 6.53 6.53 11.00 11.00 

Punjab 
8. Himachal  

Pradesh 
Shimla 1.15 1.15 8.90 8.90 5.00 5.00 

9. Jammu 
and 
Kashmir 
(U.T) 

Srinagar 
 

2.55 2.55 6.11 6.03 7.17 7.17 

10. Jharkhand Ranchi 1.18 1.16 2.00 2.00 2.15 2.15 
11. Karnataka Bangalore 9.75 9.75 19.85 19.85 17.34 17.34 

Hampi 8.00 8.00 10.00 10.00 12.25 12.25 
Dharwad 7.32 7.32 10.08 10.08 9.57 9.57 

12. Kerala Thrissure 6.82 6.82 7.50 7.50 7.09 7.09 
13. Ladakh 

(UT) 
Mini Circle Leh 0.43 0.43 1.92 1.92 3.50 3.50 

14.   Madhya 
Pradesh 

Bhopal 11.50 11.50 14.90 14.90 17.22 17.22 
Jabalpur 4.75 4.75 8.00 8.00 9.27 9.27 

15. Maharasht
ra 

Aurangabad 8.00 7.99 18.70 18.70 26.80 26.80 
Mumbai 12.00 12.00 15.35 15.35 15.56 15.56 
Nagpur 4.50 4.50 5.00 4.99 10.18 10.18 

16. Manipur Aizawl 1.25 1.25 2.00 2.00 1.29 1.29 
Mizoram 
Tripura 

17. N.C.T.Del
hi 

Delhi 19.10 19.08 30.50 30.35 36.14 36.14 

18. Odisha Bhubaneswar 8.23 8.23 13.18 13.17 12.29 12.29 
19. Puducherr

y (UT) 
Chennai 8.00 8.00 11.45 11.45 12.95 12.95 



02.12.2024                                                                                                                                               45 
 

Tamil 
Nadu,  
Tamil 
Nadu 

Trichy 4.00 4.0 
8.50 8.50 

9.55 9.55 

20. Rajasthan Jaipur 7.53 7.53 10.28 10.28 12.75 12.75 
Jodhpur 4.50 4.50 7.65 7.65 10.65 10.65 

21 Sikkim,  
West 
Bengal 

Raiganj 5.00 5.00 7.00 7.00 8.00 8.00 

West 
Bengal 

Kolkata 7.67 7.57 10.16 10.16 9.10 9.10 

22 Telangana Hyderabad 7.00 6.80 15.50 15.50 14.38 14.38 
23. Uttar 

Pradesh 
Agra 19.35 19.35 21.27 21.15 23.52 23.52 

Jhansi 4.15 4.15 7.00 7.00 5.82 5.82 
Lucknow 10.44 10.44 19.03 19.03 16.93 16.93 
Sarnath 5.50 5.50 10.15 10.15 11.32 11.32 
Meerut 2.80 2.80 6.20 6.20 7.95 7.95 

24. Uttarakha
nd 

Dehradun 3.75 3.75 4.85 4.85 5.42 5.42 

  Chemical 
Preservation 

6.51 6.48 9.91 9.89 8.36 8.36 

  Horticultural 
Activity (All 

India) 

19.33 19.32 -- -- -- -- 

  DG Office 11.74 11.73 3.15 2.77 13.19 13.19 
  Total 270.00 269.57 392.71 391.93 443.53 443.53 

 

INITIATIVES FOR TOURISM SECTOR IN RAJASTHAN 

*86. SHRI P. P. CHAUDHARY: 

Will the Minister of TOURISM be pleased to state: 

(a)  the detailed breakdown of tourism sector projects launched under the 

Swadesh Darshan and PRASHAD schemes in Rajasthan State including their 

locations and specific components; 
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(b)  whether any destinations in Pali district or nearby areas in Rajasthan have 

been selected under the Challenge Based Destination Development (CBDD) 

scheme, if so, the details thereof; 

(c)  the details of specific measures planned to encourage tourists to spend 5-

10% of their budget on local items in Rajasthan, particularly in lesser-known 

destinations like Pali; and  

(d)  the strategies in place to engage the Rajasthani diaspora through the Chalo 

India Global Diaspora Campaign and the targets set for increasing 

international tourist arrivals to Rajasthan through this initiative?  

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) and  (b): While development and promotion of tourism destinations and products 

is primarily undertaken by the concerned State Government (SG)/Union Territory 

Administration (UTA), the Ministry of Tourism through its central sector schemes of 

‘Swadesh Darshan (SD)’ and ‘Pilgrimage Rejuvenation and Spiritual, Heritage 

Augmentation Drive (PRASHAD)’ complements the efforts of tourism infrastructure 

development by extending financial assistance to the SGs/UTAs in synergy with the 

scheme guidelines, availability of funds etc. The detail of the projects sanctioned 

under the Swadesh Darshan and PRASHAD scheme in Rajasthan is enclosed as 

Statement.  

Ministry of Tourism has identified 42 destinations in the country under Challenge 

Based Destination Development (CBDD), a sub-scheme of Swadesh Darshan 
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scheme which does not include any destination in Rajasthan.  However, the Ministry 

has identified ‘Bundi (Keshoraipatan)’ and ‘Jodhpur’ under Swadesh Darshan 2.0 

(SD2.0) and sanctioned the project ‘Spiritual Experience, Keshovraipatan’ for ₹17.37 

Crore.  

(c):  The Ministry of Tourism as part of its ongoing endeavour promotes various 

tourism destinations and products of the country including Rajasthan through 

promotional activities, events, website, social media promotions etc. Such 

promotions include publicity of lesser-known destinations as well as variety of 

tourism products such as arts and crafts, cuisine, culture etc.  

(d):  The Chalo India campaign aims to enable Indian diaspora become Incredible 

India Ambassadors.  Under the campaign, one lakh gratis e-tourist visas for foreign 

tourists were announced. Through the Chalo India portal, each diaspora member, 

including the Rajasthani diaspora, can register themselves and receive a referral 

code for sharing with their non Indian friends to avail gratis visas. The issuance of 

the gratis e-tourist visas is limited to the current Financial Year. 

STATEMENT 

The detail of the projects sanctioned under the Swadesh Darshan and 
PRASHAD scheme in Rajasthan 

I. Details of the Projects sanctioned under Swadesh Darshan Scheme for 
the State of Rajasthan 
Project No. 1 

Name of Project 
Amount 

Sanctioned 
Sanctioned 

in 
Development of Sambhar Lake Town and 
Other Destinations in Jaipur District 

₹50.01 Crore 
 

Sep 2015 
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Destination-wise/ component-wise details 

 Sl. 
 No. 

Destination Sanctioned 
Amount  
(₹ Crore) 

Major Components 

1  Salt Train and 
Dining 
Experience  

20.51 • Upgradation of Rail track 

• Locomotive Engine/ Procurement of 
Coaches 

• Maintenance Depot 

• Booking Kiosks, Support Infrastructure 
and Boarding Platforms for Salt Train, 
Water Decks 

2  Sambhar Salt 
Ltd. Complex 

4.38 • Site Development 

• Parking for Cars and Buses 

• Gate Complex Upgradation 

3 Caravan Park 2.59 • Development of Site 

4 Craft Haat 1.20 • Development of Craft Haat 

• Administrative Block 

5 Festival/Fair 
Ground 

1.53 • Site Development and Boundary 
Wall 

• Local Bazaar 

• Basic Amenities 

6 Naliasar 13.75 • Mini Desert Night Safari,  

• Up-gradation of Approach Road 

• Lake Shoreline Development 

• Camping and Log Huts 

• Support Infrastructure 
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• Tourist Information Centre 

• Open Air Theatre 

• Water Decks 

7 Naraina 2.19 • Development of Ghats, 

• Approach Road 

• Basic Tourist Amenities  

• Signages etc. 

8 Gudha to 
Jhapok 

1.9 • Development of Bi-cycle Track 

9 Naliasar, 
Naraina and 
Bicycle Trail 

0.98 • Solar Street Lighting 

Total 49.03  

Consultancy 
Charges @2% 

0.98 

Contingency 
Charges @3% 

0.00 

Grand Total 50.01 

 

Project No. 2 

Name of Project 
Amount 

Sanctioned 
Sanctioned in 

Integrated Development of Govind Dev ji 
temple (Jaipur), Khatu Shyam Ji (Sikar) and 
Nathdwara (Rajsamand) 

₹75.80 Crore 
 

September 
2016 
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Destination-wise/ component-wise Details 

Sl. 
No. 

Destination Sanctioned 
Amount 
(₹ Crore) 

Major Components 

1  Govindji Temple 8.64 • Conservation of old structure 

• Pathways  

• Tourist Amenities and Signages 

• Façade improvement 

• Benches, signages, shoe rack, etc 

2  Jai Niwas Udyan 8.04 • Light and Sound Show 

• Pathways 

• Landscape 

• Signages 

• Low height Planters 

• Landscaping 

• Open Air Theatre 

• Tourist Amenities, 

3  Talkatora 0.08 • Development of entrance plaza 

4  Paundric Udhyan 0.85 • Landscaping 

• Pathways  

• Restoration of Gate 

• Stone Railing  

5  Kanak Vrindavan 1.17 • Surface Parking 

• Pathways 

• Benches, Signage, Dustbins 

6 Galtaji 0.31 • Landscaping and site development 
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• Pathways 

• Surface Parking  

• Signages, benches, dustbins 

7 Sikar 29.49 • Surface Parking,  

• Public facilities 

• Cafeteria 

• Tourist Information Centre 

• Tourist Seating Shed Driver’s 
resting Hall 

• Yatri Sheds 

• Tourist Amenities 

• Landscaping Works 

• Solar Lamp Posts 

• Pathways 

• Signages, Benches 

• Amenity and Facility block 

8 Nathdwara 23.60 • Tourist Interpretation cum Cultural 
Centre  

• Surface Parking 

• Landscaping on Pedestrian 
Pathway Route 

• Signages 

• Drinking water hut 

• High Mast Light 

Total 72.19  

Consultancy Charges 
@2% 

1.44 
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Contingency Charges 
@3% 

2.17 

Grand Total 75.80 

 
Project No. 3 

Name of Project 
Amount 

Sanctioned 
Sanctioned 

in 
Development of Spiritual Circuit– 'Development of 

Churu (Salasar Balaji)-Jaipur (Shri Samodke 

Balaji, Ghatke Balaji, Bandheke Balaji)- 

Viratnagar (Bijak, Jainnasiya, Ambika Temple)- 

Bharatpur (Kaman Region)- Dholpur (Muchkund) 

- Mehndipur Balaji- Chittorgarh (Sanwaliyaji) 

₹87.05 Crore  

 

March 2017 

 

Destination-wise/component-wise Details 

Sl. 
No. 

Destination Sanctioned 
Amount  
(In ₹ Crore) 

Major Components  

1  Salasar Balaji 6.77 • Parking Lots 

• Approach Road to Parking 

• Toilet Blocks, 

• High Mast Lights  

• Basic Amenities  

• Signages 

2  Shri Samod Balaji 1.72 • Tourist Facility Centre 

• Health Centre 
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• Basic Amenities for Tourists 

• Drinking Water Facilities 

• Toilet block 

• Benches 

• High Mast Lights 

• Solar Lights 

• Signage  

3  Ghat ke Balaji 4.58 • Pilgrim Rest Area 

• Parking  

• Tourist Amenities  

4  Bandhe Ke Balaji 0.62 • Basic Tourist Amenities 

• Parking 

• Signages 

• Solar Lights 

5  Bijak Buddhist 
Monastery 

5.85 • Cultural cum Interpretation Centre 

• Signages 

• Benches 

6  Mahadev Ganesh 
Temple and other 
locations 

0.41 • CCTV Surveillance System 

• Signages 

• Tourist Facility Centre 

7  Ashoka Edict 0.07 • Signages 

• Benches 

• Drinking Water Facilities 

• Solar Light 

8  Jain Nasiya and 
Surroundings 

0.60 • Surface Parking 

• Landscaping 
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• Tourist Facility Centre 

• Drinking Water Facilities 

• Solar Light 

9  Ambika Temple 
(Shakti Peeth) 

1.07 • Last Mile Connectivity. 

• Signages 

• Drinking Water Facilities 

• Benches 

• Solar light 

10  Vimal Kund 5.25 • Rejuvenation of Vimal Kund 

• Pathway Development 

• Tourist Facility Centre 

• Basic Amenities  

11  Much Kund 19.30 • Light and Sound show 

• Cultural cum interpretation centre  

• Tourist Resting centre 

• Parking  

• Tourist Amenities 

• Undergrounding of cables 

12  Gopinathji Temple 0.04 • Tourist Amenities 

13  Vrinda Rani 
Temple 

0.06 • Signages 

• Benches 

14  Chandrama 
Temple 

0.05 • Signages 

• Benches 

15  Madan Mohan 
Temple 

0.08 • Signages 

• Dustbins 
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16  Kaman Mahal and 
Stadium 

0.49 • Tourist Facility Centre 

• Tourist Amenities 

17  Mehandipur Balaji 17.97 • Pilgrim Rest Area 

• Parking 

• Pilgrim Waiting Area  

• Yatri Shed and Basic Amenities  

18  Sanwalia Sethji 
Temple 

17.97 • Tourist Facility Centre 

• Amphitheatre 

• Cafeteria 

• Laser Water Show 

• Basic Amenities  

Total 82.9  

Consultancy Charges 
@2% 

1.66  

Contingency Charges 
@3% 

2.49  

Grand Total 87.05  

 

Project No. 4 

Name of Project 
Amount 

Sanctioned 
Sanctioned 

in 
Development of Heritage Circuit Development of 

Rajsamand (Kumbhalgarh Fort) - Jaipur (Facade 

Illumination in Jaipur and Nahargarh Fort) -

Jhalawar (Gagron Fort) - Chittorgarh (Chittorgarh 

₹70.61 Crore 

 

June 2017 
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Fort) – Jaisalmer (Jaisalmer Fort) - Hanumangarh 

(Gogamedi) - Udaipur (Pratap Gaurav Kendra) - 

Dholpur (Bagh-I-Nilofor and Purani Chawani) - 

Nagaur (Meera Bai Smarak, Merta) - Tonk 

(Sunehri Kothi) 

 

Destination-wise/ component-wise Details 

Sl. 
No. 

Destination Sanctioned 
Amount 
(₹ Crore) 

Major Components 

1  Kumbhalgarh Fort 5.5 • Light and sound Show 

2  Nahargarh Fort 1.00 • Resting Shelters 

• Signages,  

• Lockers 

• Cloak Room 

 Benches, Drinking Water, etc 

• Toilets 

3  Gagron Fort 1.06 • Tourist Facility Centre 

• Development of Pathways, 

• Surface Parking  

• Driver’s Rest Area 

• Landscaping 

• Illumination 

• Toilets, dustbins, Benches, 
Signages, etc. 

4  Chittorgarh Fort 5.5 • Light and Sound Show 
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5  Jaisalmer Fort 6.23 • Laser Water Show at Gadsisar 
Lake 

6  Pratap Gaurav 
Kendra 

7.16 • Laser Water Show 

• Landscaping 

• Parking 

• Railing for Pathway leading to 
Statue  

• High Mast Light 

• Solar Lights 

• WiFi 

7  Bagh-e-Nilofer 0.55 • Approach Road  

•  Signages 

• Stone Plaza 

8  Purani Chawani, 
Dholpur 

0.69 • Surface Parking 

• Landscaping 

• Stone Plaza 

• Dustbins, Benches, Signages, etc. 

9  Meera Bai 
Samarak, Merta 

2.09 • Light and Sound Show 

• Illumination of Main Gate 

10  Gogamedi, 
Hanumangarh 

6.85 • Development of Pilgrim/Tourist 
Resting Centre 

• Parking 

• Landscaping 

11  Jaipur City 29.86 • Illumination of gates, Boundary 
walls, Market Facades 

• Light Management Systems  

• Electrical works 
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12  Sunheri Kothi 0.75 • Landscaping, Hardscaping and 
Benches 

• Tube Well 

• Toilet 

• Solar Lights 

• CCTV 

Total  67.24  

Consultancy Charges 
@2% 

• 1.35 

Contingency Charges 
@3% 

• 2.02 

Grand Total • 70.61 

 
II. The details of the project sanctioned under Swadesh Darshan 2.0 

Name of Project 
Amount 

Sanctioned 
Sanctioned in 

Spiritual Experience in Keshoraipatan ₹ 17.37 Crore February, 2024 

  

Component-wise details 

Sl. 
No. 

Component Cost 
(₹ In Lakhs) 

1 Parking and Entry Plaza 98.42  
2 Website Development for online ticketing 14.41  
3 Interpretation Centre and Ticketing Area   60.02  
4 Ghat development and and Aarti platform 354.41  
5 Signages and Wayfinding 0.98  
6 Toilets and Shower Area 69.44  
7 Bhojanalaya and Tourist Amenities   169.69  
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8 Temple restoration and Bastion Wall restoration; 479.05  
9 Temple façade illumination, flood lighting and allied  

Infrastructure 
108.06  

10 Boat and Jetty 46.63  
Sub-Total (A)   1,401.11  
GST (18% of A) 252.20  
SIA Charges (3% of A) 42.03  
Contingency (2% of A) 28.02  
DMO Charges (1% of A) 14.01  
Total (B)   1,737.38  

 

(iii) Project Sanctioned under PRASHAD Scheme in the State of Rajasthan 
 
Sl. 
No. 

Name of the 
project 

Amount 
sanctioned / 
Sanction 
Year 

Major components 

1  Integrated 
Development of 
Pushkar/Ajmer 

₹ 32.64 
Crore 
2015-16 

Development at Ajmer Sharif Dargah 
(Refurbishment of façade, Tensile 
fabric structure, Shading devices) 
Improvement of Delhi gate and Dargah 
gate chowk (Illumination, 
Refurbishment work) 
Tourist information kiosk at railway and 
bus stand Restoration and 
development works at Pushkar 
Sarovar, Pushkar Market Street 
Development work at Brahma temple, 
Savitri Mata temple and Parikrama 
Path, Pushkar 
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PM VIDYALAXMI SCHEME 

*87. SHRI MALAIYARASAN D.:  
        SHRI THARANIVENTHAN  M. S.: 
Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has launched PM-Vidyalaxmi scheme; 

 (b) if so, the details thereof including the reasons therefor;  

(c) the aims and objectives of the scheme;  

(d) the funds likely to be sanctioned for the scheme;  

(e) whether the Government has fixed any target under this scheme, if so, the details 

thereof; and  

(f) the details and number of States likely to be covered under the scheme and 

whether the Government has included Tamil Nadu State under this scheme, if so, 

the details thereof and if not, the reasons therefor? 

THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) to (c):  The Government of India has approved PM-Vidyalaxmi, a new Central 

Sector scheme to provide financial support to meritorious students so that 

financial constraints do not prevent any youth of India from pursuing quality 

higher education in India. A special loan product has been developed to provide 

collateral free, guarantor free education loans; accessible through a simple, 

transparent, student-friendly and entirely digital application process. Loan 

amounts up to Rs. 7.5 lakhs are provided a 75% credit guarantee by the 

Government of India, to support banks to expand coverage. Furthermore, for 

students with up to Rs. 8 lakhs annual family income, the scheme provides for 
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3% interest subvention on loans up to Rs 10 lakh. This is in addition to the full 

interest subvention already offered to students with up to Rs. 4.5 lakhs annual 

family income for pursuing professional/technical courses in India under the 

Pradhan Mantri-Uchchatar Shiksha Protsahan (PM-USP). PM-Vidyalaxmi aims 

to build on the scope and reach of initiatives taken over the last decade for 

maximizing access to quality higher education for the youth. 

(d) and (e): Under the PM-Vidyalaxmi, all the meritorious students who get 

admission in Quality Higher Educational Institutions (QHEIs) in India are eligible 

to avail education loan, if they so desire, which translates to cover about 22 lakh 

students every year. The QHEIs are selected based on latest National 

Institutional Ranking Framework (NIRF) ranking. Further, under PM-Vidyalaxmi, 

for 3% interest subvention, 1 lakh slots for fresh students are available each year. 

An outlay of Rs. 3,600 Crore has been made from 2024-25 to 2030- 31, for 

providing 3% interest subvention benefit for up to 7 lakh fresh students during 

this period. 

(f): Meritorious students from all States and Union Territories including Tamil 

Nadu, who get admission in the QHEIs are eligible for coverage under the 

scheme.  

REPERTORY GRANT TO THEATRE GROUPS 

*88. SHRI BHARTRUHARI MAHTAB: 

Will the Minister of CULTURE be pleased to state: 
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(a) the details of Repertory Grant sanctioned to the States/UTs during the last one 

year; 

(b)  whether the Government has denied Repertory Grant to theatre groups during 

the last one year, if so, the details thereof; and 

(c)  the details regarding criteria for granting and denying Repertory Grant by the 

Government? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a): Ministry of Culture implements a Central Sector scheme by the name of 

‘Financial Assistance for Promotion of Guru-Shishya Parampara (Repertory Grant)’. 

Under this scheme, financial assistance is provided directly to the eligible cultural 

organizations engaged in performing arts activities like music, dance, theatre, folk 

art, etc. and imparting training to artists/shishyas by their respective Guru on regular 

basis in line with Guru–Shishya Parampara across the country. Being a Central 

Sector Scheme, there is no provision for sanctioning financial Assistance to the 

States/UTs. Instead, financial assistance is sanctioned to the eligible organization 

directly by the Ministry.The details of States/UTs- wise applications received and 

recommended/non-recommended under all categories (Theatre, Dance, Music, etc.) 

during the last financial year 2023-2024 is placed at enclosed Statement. 

(b) and (c): As per the scheme’s guidelines of Guru-Shishya Parampara (Repertory 

Grant), the organizations seeking grants are required to submit their 

applications/proposals every year, for its renewal as well as fresh selection. The 

applications / proposals, complete in all respect, received from organizations are 
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reviewed by the Expert Committee constituted by the Ministry for the purpose. The 

Expert Committee gives its recommendations on case-to-case basis taking the 

provisions of scheme guidelines, cultural performances / activities / resources of the 

organizations, justification for financial support, interview with the 

Guru/representative of the organization, etc. into consideration. For grant year 2023-

2024, out of 1261 proposals received under theatre category, 1006 proposals were 

recommended for financial assistance under Repertory Grant. 

STATEMENT 

State / UTs wise list of organizations recommended / not-recommended for 
financial assistance for the year 2023-24 under Guru-Shishya Parampara 
(Repertory Grant) 
 

Sl. 
No. 

State / UT Total No. of 
Applications 

received 

No. of 
organizations 

Recommended  

No. of 
organizations 

not-
Recommended / 

incomplete 
1 Andhra Pradesh 37 20 17 
2 Arunachal Pradesh 1 1 0 
3 Assam 47 44 3 
4 Bihar 130 116 14 
5 Chandigarh 10 10 0 
6 Chhattisgarh 6 5 1 
7 Delhi 140 125 15 
8 Gujarat 13 13 0 
9 Haryana 24 20 4 

10 Himachal Pradesh 6 6 0 
11 Jammu and Kashmir 52 44 8 
12 Jharkhand 16 14 2 
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13 Karnataka 254 215 39 
14 Kerala 29 27 2 
15 Madhya Pradesh 126 109 17 
16 Maharashtra 121 97 24 
17 Manipur 248 202 46 
18 Mizoram 2 2 0 
19 Nagaland 7 6 1 
20 Orissa 156 119 37 
21 Pondicherry 4 3 1 
22 Punjab 10 10 0 
23 Rajasthan 29 26 3 
24 Sikkim 1 1 0 
25 Tamil Nadu 16 13 3 
26 Telangana 24 21 3 
27 Tripura 10 9 1 
28 Uttar Pradesh 128 95 33 
29 Uttarakhand 20 18 2 
30 West Bengal 468 332 136  

Total 2135 1723 412 
 

ELIMINATING GST ON TERM AND HEALTH INSURANCE  

*89. SHRI DAYANIDHI MARAN: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government proposes to reduce or eliminate GST on term and 

health insurance, especially for senior citizens and individuals purchasing coverage 

uptoRs. 5 lakh; 

 (b) the projected impact on overall GST revenue if the GST on term and health 

insurance plans is reduced or removed and the details thereof;  
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(c) the manner in which the Government will ensure that insurance companies pass 

on the benefits of any GST reduction to consumers, rather than retaining them 

through increased premiums;  

(d) whether the Government has proposed any mechanism or Insurance Regulatory 

and Development Authority of India (IRDAI) has been empowered to monitor 

premium rates to ensure that companies align with GST reductions and pass on 

benefits to consumers in the event of revisions; and  

(e) whether GST reduction on health insurance will be a step towards making 

healthcare more equitable and any additional measures which might support it? 

THE MINISTER OF FINANCE; AND MINISTER OF CORPORATE AFFAIRS 
(SHRIMATI NIRMALA SITHARAMAN): 

(a): GST rates and exemptions on all services (including health and life insurance) 
are prescribed on the recommendations of the GST Council which is a constitutional 
body comprising of members from both the Union and State/UT Governments. 

The issue of GST on life and health insurance was placed before the GST Council 

in its 54th Meeting held on 09th September 2024 at New Delhi. After detailed 

deliberations, the GST Council recommended to constitute a Group of Ministers 

(GoM) to holistically look into the issues pertaining to GST on life insurance and 

health insurance. Accordingly, a Group of Ministers (GoM) on Life and Health 

Insurance was constituted under the Chairmanship of Sh. SamratChaudhary, 

Hon'ble Deputy CM, Bihar. The first meeting of the GoM was held on 19th October 

2024 at New Delhi where the issues of GST rates on health and life insurance 

policies were discussed. 
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(b): Revenue loss depends on the GST rate reduction. In absence of any 

recommendation for reduced rate, no projection can be made for the impact on 

overall GST revenue. 

(c): As the GST rates are applicable over and above the insurance premium, if the 

GST rate is reduced, it is expected to benefit the policyholder directly especially in a 

competitive market with many insurers as the cost of insurance will reduce to that 

extent.  

(d): An effective regulatory framework in the form of regulations on insurance 

products and master circulars issued thereon is in place to monitor insurance 

products, which includes designing insurance products and setting insurance 

premiums. GST, at applicable rates, is collected separately in addition to insurance 

premium. 

(e): As stated earlier, the matter of review of GST rates on life and health insurance 

is pending before the GoM. If a recommendation for a reduction in GST rate is made 

by the GST Council, the cost of insurance to the policy holder is expected to come 

down on account of reduction in GST.  

PREVENTION OF DOPING IN INDIAN SPORTS 

*90.     SHRI E. T. MOHAMMED BASHEER:  

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the details of steps taken by the Government to prevent doping in Indian 

sports,particularly in high-performance training centres; and 
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(b) the details of the number of athletes tested for banned substances in 2024, 

along with the preventive measures being taken to prevent it in future? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 

AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a): The government has undertaken following initiatives to prevent doping in Indian 

sports, with a special focus on High-Performance Training Centres: 

(i) A comprehensive anti-doping education and awareness programmewas 

implemented, targeting athletes, coaches, and support staff, especially those 

preparing for the Paris Olympic and Paralympic Games 2024. This initiative includes 

regular workshops, seminars, and webinars on anti-doping rules, regulations, and 

consequences. Approximately 220 educational activities were conducted in 2023 

andapproximately 270 educational activities have been held so far in 2024. 

(ii) The Anti-Doping Education and Learning (ADEL) platform, developed by 

WADA, is actively promoted, offering stakeholders access to detailed online courses 

on anti-doping measures. The platform has seen significant growth, with users 

increasing from approximately 1,412 in June 2022 to over 9,700 by November 2024. 

(iii) Events such as "Road to Paris" held on February 9, 2024, were organized for 

National Sports Federations (NSFs), prospective Olympic athletes, and key 

stakeholders. 

(iv) Regular anti-doping education sessions have been conducted for athletes 

under the Target Olympic Podium Scheme (TOPS). 
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(v) Collaborative efforts with NSFs, the Ministry of Youth Affairs and Sports, the 

Sports Authority of India, and academic institutions ensure a unified approach to 

enhance anti-doping education and compliance. 

(vi) Social media campaigns actively promote the "Know Your Medicine" (KYM) 

app and ADEL, assisting athletes in identifying prohibited substances and 

preventing inadvertent doping violations. 

(vii) Educational initiatives also extend to continuous updates through TV and 

radio sessions, audio-visual content, and videos, ensuring athletes and support staff 

be remain informed about the latest regulations and prohibited substances. 

(viii) NADA India participated in WADA’s Play True Day Campaign by organizing 

webinars, seminars, and engaging competitions to amplify anti-doping awareness. 

(b): A total of 6119 dope tests have been conducted till 31.10.2024 on athletes for 

banned substances. The following measures are being taken to prevent doping 

amongst athletes:- 

(i) Increasing awareness through Education  

(ii) Increasing country wide presence of NADA  

(iii) Collaboration with States 

NEW SAFETY GUIDELINES FOR SCHOOLS 

*91. SHRI BIPLAB KUMAR DEB:  
       SHRI NABA CHARAN MAJHI: 
Will the Minister of EDUCATION be pleased to state: 
(a) the aims and objectives of the new guidelines for ensuring safety of students in 

both Government and private schools;  
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(b) the details of the safety concerns to be addressed by the guidelines; and  

(c) whether the Government has issued any directions to the State Governments to 

implement the guidelines? 

 THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) to (c): Government of India has issued various guidelines from time to time for 

ensuring safety and security of children in schools, as under:- 

1. Guidelines on School Safety and Security by Department of School Education 

and Literacy issued on 01.10.2021.These guidelines are uploaded on the website of 

DoSEL at https://dsel.education.gov.in/sites/default/files/2021-

10/guidelines_sss.pdf 

2. NCPCR examined and compiled different guidelines and developed a 

comprehensive manual titled- “Manual on Safety and Security of Children in 

Schools” dated 26.02.2018. The manual is available at the link: 

https://ncpcr.gov.in/uploads/165604923562b54e531fe87_manual-on-safety-and-

security-of-children-in-schools-sep-2021-2465-kb.pdf 

3. Guidelines on School Safety Policy by the National Disaster Management 

Authority (NDMA) issued on 27.02.2017.These guidelines areavailable at the link: 

https://dsel.education.gov.in/sites/default/files/rte/Guidelines_feb.pdf 

These guidelines interalia contain provisions for ensuring the safety and 

security of children in schools and fixing the accountability of various stakeholders 

and different departments. DoSELguidelines are advisory in nature and States/UTs 
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are expected to implement them and they may incorporate additions/modifications 

to them, according to their specific requirements.Education is in the Concurrent list 

of the Constitution and majority of the schools are under the administrative control 

of respective State Government and UT Administration. 

The guidelines aim to foster collaboration among stakeholders for a safe 

school environment, raise awareness of existing safety policies, clarify roles in 

implementation, assign accountability for child safety during school activities and 

transportation, and enforce a strict ‘Zero Tolerance Policy’ against negligence. 

 DoSEL’s guidelines on School Safety and Securityare to be read with National 

Disaster Management Authority’s (NDMA) National Disaster Management 

Guidelines on School Safety Policy which are statutory in nature and are required to 

be complied without any deviation.  

The NDMA guidelines provide for monitoring of implementation of the National 

Disaster Management Guidelines on School Safety Policy on designated activities 

like conducting annual mock drills, installation of fire-extinguishers, training of 

students and teachers in school safety and disaster preparedness, adherence to 

safety norms with respect to storage of inflammable and toxic material and grant of 

recognition certificate only to those schools that comply with structural safety norms 

specifically pertain to fire safety. 

DoSEL on 22.08.2024 reiterated States/UTs to implement the Guidelines on 

School Safety and Security in spirit to ensure the safety and security of children in 

schools. 
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WELFARE OF VETERAN ARTISTS 

*92. SHRI RAJMOHAN UNNITHAN: 

Will the minister of CULTURE be pleased to state: 

(a) whether the Government is aware of the challenges that veteran artists face in 

maintaining stable incomes and career longevity; 

(b) if so, the details of the steps taken/being taken by the Government to ensure 

adequate welfare support; 

(c) whether the Government plans to implement a new free health insurance 

scheme for the veteran artists, if so, the details thereof; 

(d) whether the Government plans to increase the pension amount, if so, the details 

thereof; 

(e) the details of the number of veteran pension applications received from 

Kasargod Lok Sabha Constituency of Kerala State during the last five financial 

years; and 

(f) the details of the number of approved veteran pension applications during the 

last five years? 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a)  The Ministry of Culture administers a Scheme by the name of ‘Financial 

Assistance for Veteran Artists’ in its various forms with the objective to support old 

and poor artists aged 60 years and above who have contributed significantly in the 

field of art, culture and letters in their active age or are still contributing. Financial 
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assistance under this scheme is provided @ Rs. 6000/- per month to the selected 

artists of all States/UTs. However, artist pension, if any, received by the selected 

artists from their respective State Government/UT Administration, is deducted before 

release of the assistance to such artists.  

(b)   It has been the constant endeavor of the Government to make efforts to help 

the veteran artists to receive financial assistance under the scheme, the following 

actions have been taken during the last few years to mitigate the hardships of the 

beneficiaries under the scheme: 

(i)  The quantum of financial assistance under the scheme has been enhanced 

from Rs. 4000/- per month to Rs. 6000/- per month with effect from June, 

2022; 

(ii)  The requirement of submitting income certificate every year has now been 

done away with and instead it is now required to be submitted once in five 

years; 

(iii) Earlier, the applicant artist applying under the scheme should have been 

mandatorily a recipient of artists pension of at least Rs. 500/- per month from 

the concerned State Government/UT Administration. This condition has been 

relaxed and now provides for verification and recommendation of the artistic 

credentials by the concerned Zonal Cultural Centre (ZCC), Ministry of Culture 

in case the applicant is not a recipient of artists pension from the State 

Govt./UT Administration; 
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(iv) To ensure smooth and timely disbursal of financial assistance to the selected 

artists, an MoU has been signed with Canara Bank on 28.06.2023. 

(c) No, there is no such proposal under consideration in this Ministry. 

(d) The scheme was last reviewed in 2022 and monthly financial assistance under 

the scheme has been increased from Rs. 4000/- to Rs. 6000/- from 1st June, 2022. 

(e) Under the Scheme for Financial Assistance for Veteran Artists, 244 

applicationswere received from Kasargod District of Kerala during last five years. 

However, the constituency-wise information is not maintained in the Ministry. 

(f) The number of applications approved under the scheme during last five years 

are follow: 

Sr. No. Financial Year Application approved 
1. 2019-20 411 
2. 2020-21 1821 
3. 2021-22 2251 
4. 2022-23 1150 
5. 2023-24 355 

 

RATE REDUCTION AND RATIONALIZATION OF GST 

*93. SHRI T.M. SELVAGANAPATHI:  

Will the Minister of FINANCE be pleased to state: 

(a) whether the average rate of Goods and Services Tax has decreased to 12.2% in 

2023 from 15.3% in 2017;  

(b) whether nearly 60% of all consumer items attract a GST rate of 5% or less, while 

less than 3% of consumption items are in the 28% bracket;  
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(c) whether the GST Council has formed a Group of Ministers who are looking after 

the rate reduction and rationalization of GST;  

(d) whether there exists bitterness and friction between the Centre and the States 

on the Goods and Services Tax arising out of the GST shares to States, etc.; and  

(e) if so, the reasons therefor? 

THE MINISTER OF FINANCE AND MINISTER OF CORPORATE AFFAIRS 
(SHRIMATI NIRMALA SITHARAMAN): 
 

(a): The Committee  headed by DrArvind Subramanian on Possible  Tax rates under 

GST was of the view that the Revenue Neutral Rate should be between 15% and 

15.5% . Based on current data of GST  returns  as available with  Goods and Service 

Tax Network, the average GST rate for financial year 2023-24 is 11.64% 

(b): No such data is maintained by the Ministry. However, an article published in the 

Economic and Political Weekly dated 15th June, 2024 mentions that 57.6% (about 

60%) of the average monthly per-capita expenditure (MPCE) is either exempted or 

face lower tax rate (up to 5% GST) and only 2.3% of average MPCE is on 28% GST 

rate. 

(c): Based on the recommendations of the GST Council in its 45th Meeting held on 

17th September, 2021, a Group of Ministers on Rate Rationalisation has been 

constituted. 

(d):  There is no bitterness between Centre and States on GST. GST shares to 

States are settled on a regular basis as provided under the GST law.  
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(e) Does not arise in view of reply to (d) above. 

 

BAN ON SINGLE-USE PLASTICS 

*94:   SHRI KULDEEP INDORA: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 

to state: 

(a) whether the Government has implemented a ban on single-use plastics, 

prohibiting the use of plastic bags, cutlery, straws, food packaging, and 

similar items, if so, the details thereof; 

(b) whether it is a fact that despite this ban, such single-use plastic items 

continue to be widely used across the country; and  

(c) if so, the steps taken/proposed to be taken by the Government to ensure 

implementation of the ban along with steps for enhancing the availability of 

economically viable non-plastic substitutes? 

THE MINISTER OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
(SHRI BHUPENDER YADAV): 
(a) to (c):The Ministry has notified the Plastic Waste Management Amendment 

Rules, 2021, vide GSR NO. 571 (E) on 12th August 2021, in the Gazette of India, 

prohibiting identified single use plastic items, which have low utility and high littering 

potential, with effect from 1 July 2022. The following identified single use plastic 

items, which have low utility and high littering potential, have been prohibited, with 

effect from 1st July, 2022, vide Plastic Waste Management Amendment Rules, 

2021: 
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 ear buds with plastic sticks, plastic sticks for balloons, plastic flags, candy 

sticks, ice-cream sticks, polystyrene [Thermocol] for decoration;  

 plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays, 

wrapping or packing films around sweet boxes, invitation cards,  and cigarette 

packets, plastic or PVC banners less than 100 micron, stirrers.  

The notification also prohibits manufacture, import, stocking, distribution, sale and 

use of plastic carry bags having thickness less than one hundred and twenty microns 

with effect from the 31st December, 2022. Non-woven plastic carry bags of less than 

60 gram per sqm (GSM) are also prohibited from 30th September 2021. There is 

complete ban on sachets using plastic material used for storing, packing or selling 

gutkha, tobacco and pan masala.Separately, as per CPCB Annual Report, 35 

States/UTs have issued notifications/orders introducing regulations pertaining to 

complete or partial ban on plastic carry bags and/or identified single-use plastic 

items, over and above the PWM Rules. 

States and Union Territories have been asked to undertake regular enforcement 

drives to implement ban onidentified single use plastic items and on plastic carry 

bags having thickness less than one hundred twenty microns covering fruit and 

vegetable markets, wholesale markets, local markets, flower vendors, units 

manufacturing plastic carry bags etc. Actions have been taken by concerned 

authoritieson the deviations, which include seizure of banned single use plastic 

items and levy of penalty.Further, CPCB/SPCBs/PCCs also focus on items, which 

are sold as alternatives to banned SUP items,such as paper plates covered with 
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plastic sheets,but which are actually bannedSUP items.Pan India enforcement 

campaigns have been undertaken for implementation of ban on identified single use 

plastic items since July 2022 by CPCB, SPCBs/PCCs and local authorities. During 

enforcement campaigns, a total of 60,367 inspections have been carried out, of 

which approximately fine of Rs. 19.77 Cr was imposed and 1963.6 Tons of plastic 

was seized. 

Further, for effective monitoring of ban on identified single use plastic items and 

plastic waste management in the country the following online platforms are in 

operation (a) National Dashboard for monitoring of implementation of 

comprehensive action plan (b) CPCB Monitoring Module for Compliance on 

Elimination of Single Use Plastic, and (c) CPCB Grievance Redressal App. 

Central Government, State Governments and local authorities have taken steps on 

moving towards eco-friendly alternatives. The Department of Science and 

Technology and Department of Biotechnology support research and development 

projects for alternatives to banned single-use plastic items, as per scheme 

guidelines. NITI Aayog has also brought out a report on alternative products and 

technologies to plastics and their applications. The Ministry of Micro, Small and 

Medium Enterprises has schemes to provide support to MSME units, which include 

support to such units which were earlier involved in manufacturing of banned single 

use plastic items for switching over to alternatives / other products.  

Ministry of Environment, Forest and Climate Change organized the National Expo 

on Eco alternatives to SUPs and Start-up Conference 2022 during 26th -27thof 

September 2022 in Chennai. The expo provided a platform for around 150 entities 



02.12.2024                                                                                                                                               78 
 

who are intoresearch and development, manufacture and sale of 

ecofriendlyalternatives to plastics. The expo unveiled innovative productsin the eco- 

friendly product spectrum covering carry bags, utilityitems, apparels, footwear, 

wellness products, sanitary pads, cutleryand many more. These products are made 

from varied raw materialssuch as banana leaf products, fiber, rice bran, rice husk, 

agriculturalproducts, areca leaf, coir, clay, palm leaf, cloth, jute, 

etc.bymanufacturers, Self Help Groups and many other start-up firms across India. 

Further, to encourage innovation in development of alternatives to banned identified 

single use plastic items and digital solutions to plastic waste management, 

concerned Central Ministries including Ministry of Environment, Forest and Climate 

Change, Ministry of MSME and Ministry of Housing and Urban Affairs and CPCB, 

have organized Hackathons.The ban on identified single use plastic items has 

triggered development of innovative eco-alternatives.In keeping with the 

development of eco-alternatives, Bureau of Indian Standard has notified Indian 

Standard IS 18267 for Food Serving Utensil Made from Agri By-Products. 

  

WOMEN PARTICIPATION IN SKILL DEVELOPMENT PROGRAMS IN UTTAR 
PRADESH  

*95. SHRI SHASHANK MANI:  

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state:  
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(a)  whether the Government has data on the participation rates of women in skill 

development programs in Uttar Pradesh, including district-wise enrollment and 

graduation rates; 

(b)  if so, the details thereof, including the data on the types of skills in demand 

among rural women along with the highest areas of enrollment; and 

(c)  whether additional initiatives are in place to address skill demand among rural 

women and if so, the details thereof?  

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
  
(a) Under the Government of India’s Skill India Mission (SIM) , the Ministry of Skill 

Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill 

training through an extensive network of skill development centres / institutes under 

various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan 

Sikhshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) and 

Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), to all 

the sections of the society including women, across the country including   Uttar 

Pradesh. The SIM aims at enabling youth of India to get future ready and equipped 

with industry relevant skills.   

  District-wise details of women participation under the schemes of MSDE in 

the State of Uttar Pradesh is given at enclosed Statement-I.  

(b) Details of skills demand among women including rural women under the 

Schemes of MSDE are given at enclosed Statement-II. 



02.12.2024                                                                                                                                               80 
 

(c) To encourage participation of women in skill development programs, special 

provisions have been made for meeting expenditure on conveyance and boarding 

and lodging as well as enhanced post placement support. Further, PMKVY 4.0 

prioritizes and provides special focus to projects that emphasize women as primary 

beneficiaries. Training programs in sectors like Electronics, Retail, Healthcare, 

Beauty and Wellness, Handicrafts and Apparel are structured to attract higher 

participation from women. Skill Hubs and Special Projects actively encourage 

women's enrollment. Projects are designed to align with local skill demands, creating 

opportunities for rural women to participate and benefit from skill development 

schemes. This inclusive approach ensures significant representation and benefit for 

women in skill training programs across the country as well as in Uttar Pradesh. 

Under JSS Scheme, the focus is being given to women and other vulnerable 

sections. Women constitute more than 80% of beneficiaries under JSS.   

Also, there are 19 National Skill Training Institutes (NSTI) and more than 300 

ITIs exclusively for women. Government of India approved 30% reservation of seats 

for women candidates in all ITIs (Govt. and Private) in all courses and these seats 

could be filled based on the general reservation policy of each respective 

State/UTs.   

  

STATEMENT-I  

(a) District-wise details of women enrolled and trained under PMKVY since 

inception upto 31.10.2024 in Uttar Pradesh 
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 District   Enrolled   Trained/Oriented  
 Agra  76,855 67,321 
 Aligarh  19,834 17,367 
 Ambedkar Nagar  10,632 8,517 
 Amethi  7,090 5,986 
 Amroha  12,248 10,834 
 Auraiya  11,427 10,176 
 Ayodhya  7,533 6,555 
 Azamgarh  19,355 12,065 
 Baghpat  6,895 5,457 
 Bahraich  10,941 9,904 
 Ballia  14,644 12,349 
 Balrampur  4,382 3,652 
 Banda  4,901 4,664 
 Barabanki  8,725 7,858 
 Bareilly  32,866 29,887 
 Basti  6,843 6,395 
 Bhadohi  11,820 11,437 
 Bijnor  32,253 25,709 
 Budaun  9,495 8,956 
 Bulandshahr  14,091 13,257 
 Chandauli  8,872 6,965 
 Chitrakoot  6,081 5,396 
 Deoria  11,513 9,132 
 Etah  7,758 6,949 
 Etawah  14,608 14,017 
 Farrukhabad  6,485 5,694 
 Fatehpur  7,622 7,191 
 Firozabad  14,161 12,563 
 Gautam Buddha Nagar  34,959 32,746 
 Ghaziabad  33,048 29,852 
 Ghazipur  13,919 11,325 
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 Gonda  4,472 4,034 
 Gorakhpur  23,393 20,112 
 Hamirpur  4,048 3,479 
 Hapur  6,455 5,564 
 Hardoi  9,227 8,288 
 Hathras  9,227 7,965 
 Jalaun  6,108 5,386 
 Jaunpur  17,228 13,423 
 Jhansi  11,907 10,530 
 Kannauj  6,888 6,267 
 Kanpur Dehat  8,313 7,488 
 Kanpur Nagar  50,051 48,287 
 Kasganj  5,709 4,725 
 Kaushambi  2,118 1,782 
 Kheri  10,860 10,230 
 Kushi Nagar  8,287 7,875 
 Lalitpur  6,820 5,916 
 Lucknow  47,746 43,303 
 Maharajganj  9,098 8,416 
 Mahoba  2,333 2,226 
 Mainpuri  7,788 6,727 
 Mathura  29,222 23,635 
 Mau  9,607 7,283 
 Meerut  56,161 52,372 
 Mirzapur  13,183 10,915 
 Moradabad  27,823 26,215 
 Muzaffarnagar  16,336 14,200 
 Pilibhit  12,718 11,895 
 Pratapgarh  6,283 5,266 
 Prayagraj  28,506 25,000 
 Rae Bareli  6,399 6,168 
 Rampur  15,843 14,944 
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 Saharanpur  31,370 26,560 
 Sambhal  2,933 2,191 
 Sant Kabeer Nagar  8,591 7,203 
 Shahjahanpur  15,254 14,147 
 Shamli  4,037 3,346 
 Shravasti  4,345 4,290 
 Siddharth Nagar  5,274 4,921 
 Sitapur  9,001 7,884 
 Sonbhadra  11,541 9,051 
 Sultanpur  7,858 6,682 
 Unnao  11,734 10,967 
 Varanasi  71,320 67,823 

  

(b) District-wise details of women enrolled and trained under JSS Scheme 

since 2017-18 upto 10.11.2024 in Uttar Pradesh 

Sr. No Districts  Enrolled  Trained 

1 Agra 10567 9857 
2 Aligarh 9855 8815 
3 Ambedkar Nagar 10920 10107 
4 Amethi 9244 8340 
5 Amroha 2260 2260 
6 Ayodhya 10414 9394 
7 Azamgarh 5684 5684 
8 Bahraich 10097 9250 
9 Ballia 10147 9755 
10 Banda 10749 10069 
11 Bara banki 10938 10257 
12 Bareilly 8015 7075 
13 Basti 9558 8697 
14 Bhadohi 10120 9333 
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15 Chandauli 8954 8510 
16 Chitrakoot 9801 8921 
17 Deoria 10286 9558 
18 Etawah 10934 10014 
19 Farrukhabad 9167 8267 
20 Fatehpur 6178 5550 
21 Firozabad 10530 9850 

22 
Gautam Buddha 
Nagar 

9367 8546 

23 Ghaziabad 7168 6581 
24 Gonda 8983 8062 
25 Gorakhpur 10276 9776 
26 Hardoi 8899 8059 
27 Jalaun 8670 8370 
28 Jaunpur 8802 8142 
29 Kanpur Dehat 9383 8881 
30 Kanpur Nagar 9482 8630 
31 Kaushambi 5443 5078 
32 Kheri 1426 1426 
33 Lucknow 19486 18264 
34 Mau 10615 9995 
35 Mirzapur 8976 8335 
36 Pilibhit 9873 8493 
37 Pratapgarh 10161 9400 
38 Prayagraj 20779 18891 
39 Rae Bareli 9496 9356 
40 Saharanpur 8920 8384 
41 Shahjahanpur 6790 6208 
42 Shrawasti 10284 9504 
43 Siddharthnagar 7909 7469 
44 Sitapur 986 986 
45 Sonbhadra 10832 10332 
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46 Sultanpur 9648 8802 
47 Unnao 9944 9202 
48 Varanasi 19337 18237 
 

(c) District-wise details of women apprentice engaged under NAPS since 2018-

19 upto 31.10.2024  in Uttar Pradesh 

S. No. 
District 

Apprentices  
Engaged 

1.   Agra 745 
2.   Aligarh 163 
3.   Ambedkar Nagar 113 
4.   Amethi 128 
5.   Amroha 82 
6.   Auraiya 119 
7.   Ayodhya 331 
8.   Azamgarh 180 
9.   Badaun 29 
10.   Bagpat 20 
11.   Bahraich 63 
12.   Ballia 106 
13.   Balrampur 65 
14.   Banda 60 
15.   Barabanki 356 
16.   Bareilly 593 
17.   Basti 109 
18.   Bijnor 57 
19.   Bulandshahr 48 
20.   Chandauli 154 
21.   Chitrakoot 4 
22.   Deoria 101 
23.   Etah 16 
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24.   Etawah 190 
25.   Farrukhabad 89 
26.   Fatehpur 101 
27.   Firozabad 78 
28.   Gautam Buddha Nagar 19,176 
29.   Ghaziabad 2,251 
30.   Ghazipur 71 
31.   Gonda 77 
32.   Gorakhpur 717 
33.   Hamirpur 95 
34.   Hapur 41 
35.   Hathras 40 
36.   Hardoi 149 
37.   Jalaun 79 
38.   Jaunpur 168 
39.   Jhansi 383 
40.   Kannauj 43 
41.   Kanpur Dehat 177 
42.   Kanpur Nagar 1,774 
43.   Kasganj 16 
44.   Kaushambi 19 
45.   Kushinagar 71 
46.   Lakhimpur-Kheri 46 
47.   Lalitpur 77 
48.   Lucknow 4,485 
49.   Maharajganj 59 
50.   Mahoba 27 
51.   Mainpuri 72 
52.   Mathura 142 
53.   Mau 32 
54.   Meerut 632 
55.   Mirzapur 55 
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56.   Moradabad 447 
57.   Muzaffarnagar 101 
58.   Pilibhit 45 
59.   Pratapgarh 49 
60.   Prayagraj 521 
61.   Raebareli 151 
62.   Rampur 257 
63.   Saharanpur 160 
64.   Sant Kabir Nagar 56 
65.   Sant Ravidas Nagar 26 
66.   Sambhal 232 
67.   Shahjahanpur 139 
68.   Shamli 10 
69.   Shravasti 23 
70.   Siddharthnagar 52 
71.   Sitapur 73 
72.   Sonbhadra 107 
73.   Sultanpur 106 
74.   Unnao 431 
75.   Varanasi 721 

  

(d)  District-wise details of women enrolled under CTS in ITIs  from 2019-20 to 
2023-24 in Uttar Pradesh 

Sr. No Districts  Enrolled  
1.       Agra 5,452 
2.       Aligarh 2,498 
3.       Prayagraj 5,405 
4.       Ambedkar Nagar 2,919 
5.       Amethi 1,390 
6.       Amroha 2,143 
7.       Auraiya 1,501 
8.       Azamgarh 2,481 
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9.       Baghpat 498 
10.    Bahraich 822 
11.    Ballia 2,128 
12.    Balrampur 551 
13.    Banda 2,832 
14.    Bara Banki 3,790 
15.    Bareilly 3,927 
16.    Basti 1,995 
17.    Bijnor 2,153 
18.    Budaun 2,320 
19.    Bulandshahr 1,890 
20.    Chandauli 992 
21.    Chitrakoot 1,005 
22.    Deoria 1,523 
23.    Etah 1,073 
24.    Etawah 2,692 
25.    Ayodhya 4,161 
26.    Farrukhabad 1,905 
27.    Fatehpur 3,035 
28.    Firozabad 2,440 
29.    Gautam Buddha Nagar 2,702 
30.    Ghaziabad 1,522 
31.    Ghazipur 1,638 
32.    Gonda 1,247 
33.    Gorakhpur 3,658 
34.    Hamirpur 2,206 
35.    Hapur 2,267 
36.    Hardoi 2,689 
37.    Hathras 1,278 
38.    Jalaun 2,762 
39.    Jaunpur 2,502 
40.    Jhansi 6,670 
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41.    Kannauj 2,217 
42.    Kanpur Dehat 2,986 
43.    Kanpur Nagar 9,912 
44.    Kasganj 665 
45.    Kaushambi 1,320 
46.    Kushinagar 1,782 
47.    Lakshmipur Kheri 2,680 
48.    Lalitpur 2,278 
49.    Lucknow 6,211 
50.    Mahrajganj 1,417 
51.    Mahoba 1,919 
52.    Mainpuri 2,406 
53.    Mathura 2,776 
54.    Mau 1,904 
55.    Meerut 3,640 
56.    Mirzapur 1,535 
57.    Moradabad 2,017 
58.    Muzaffarnagar 1,597 
59.    Pilibhit 1,706 
60.    Pratapgarh 1,154 
61.    Rae Bareli 3,806 
62.    Rampur 1,480 
63.    Saharanpur 14,903 
64.    Sambhal 751 
65.    Sant Kabir Nagar 1,356 
66.    Bhadohi 842 
67.    Shahjahanpur 2,137 
68.    Shamli 1,265 
69.    Shrawasti 464 
70.    Siddharthnagar 907 
71.    Sitapur 2,606 
72.    Sonbhadra 1,565 
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73.    Sultanpur 1,745 
74.    Unnao 2,595 
75.    Varanasi 2,831 
   

STATEMENT-II  

Top job roles /trades/skills opted by women including rural women under 
schemes of MSDE 
S. No. PMKVY NAPS JSS CTS 

1 Self Employed Tailor 
IT-ITeS 

Assistant Dress 
Maker 

Cosmetology  

2 Traditional Hand 
Embroiderer 

Electronics 
Beauty Care 
Assistant 

Computer 
Operator and 
Programming 
Assistant  

3 Sewing Machine 
Operator 

Retail 
Assistant Hand 
Embroider 

Fashion Design 
and Technology  

4 Field Technician 
Computing and 
Peripherals  

Automotive 
Assistant 
Computer 
Operator 

Electrician  

5 Make-Up Artist 
Banking, 
Financial 
Services and 
Insurance (BFSI) 

Assistant- 
Fruits and 
Vegetable 
Processing and 
Preservation 

Fitter  

6 Self-employed 
Retailer/Individual 
Sales Professional Telecom 

Stringing/ 
Beading 
Artisan 
(Fashion 
Jewellery) 

Sewing 
Technology  

7 Retail Sales Associate  Production and 
Manufacturing 

Assistant 
Textile Printer 

Health Sanitary 
Inspector  
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8 Carpet Weaver-
Knotted 

Services 
including Repair 
and 
Maintenance 

Domestic Care 
Attendant  

Dress Making  

9 
  

Hand Embroiderer 
  

Apparel Made-
upsand Home 
Furnishing 

Assistant 
Carpet Weaver 

Stenographer 
and Secretarial 
Assistant (Hindi) 

10 Data Entry Operator Management 
and 
Entrepreneurship 
and Professional 
Skills 

Retail Cashier 

Electronics 
Mechanic  

  

िवशेष अिभयान 3.0 

*96. ®ी जनादªन िम®ा: 
 ®ी चÆþ ÿकाश जोशीः  
³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िक: 

(क) िवशेष अिभयान 3.0, िजसका उĥेÔय सावªजिनक िशकायतŌ को कम करना और Öव¸छता म¤ सधुार 

करना है, के दौरान ³या िविशĶ पåरणाम ÿाĮ हòए और िकतनी जन िशकायतŌ का समाधान िकया गया 

तथा संसद सदÖयŌ, ÿधानमंýी कायाªलय और संसद स ेÿाĮ हòए मामलŌ के संबंध म¤ ³या कारªवाई कì 

गई; 

(ख) इस संबंध म¤ िहमाचल ÿदेश का िजला-वार Êयौरा ³या है; 

(ग) सरकार के ±ेýीय कायाªलयŌ, िवशेषतः राजÖथान और िहमाचल ÿदेश म¤, Öव¸छता अिभयान के तहत 

अपनाई गई अ¸छी ÿिøयाओ ंका Êयौरा ³या है और उĉ अिभयान पर खचª िकए गए बजट का Êयौरा ³या 

है; 
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(घ) िदवाला और िदवािलयापन स ेसंबंिधत सŀुढ़ ढांचा Öथािपत करने कì िदशा म¤ उठाए गए कदमŌ तथा 

िव°ीय सेवा ÿदाताओ ं(एफएसपी) के िलए िदवाला और पåरसमापन संबंधी कायªवाही को सुकर बनाने के 

िलए कायाªिÆवत िकए गए उपायŌ का Êयौरा ³या है; और 

(ङ) कंपिनयŌ और सीिमत दयेता भागीदारी (एलएलपी) अिधिनयमŌ के तहत अपराधŌ को अपराधŌ कì 

®ेणी स ेबाहर करन ेस ेमकुदमेबाजी और कारपोरेट ÿशासन पर िकस ÿकार का ÿभाव पड़ा है? 

िव° मýंी; तथा कारपोरटे कायª मýंी (®ीमती िनमªला सीतारमण): 

(क): िवशेष अिभयान 3.0 का आयोजन भारत सरकार के मंýालयŌ और िवभागŌ और उनके 

संबĦ/अधीनÖथ कायाªलयŌ/Öवाय° संगठनŌ और क¤ þीय सावªजिनक ±ेý के उपøमŌ Ĭारा ÿशासिनक 

सधुार और िशकायत िवभाग (डीएआरपीजी) के समú मागªदशªन म¤ Öव¸छता को सÖंथागत बनान ेऔर 

सरकारी कायाªलयŌ म¤ लंिबत मामलŌ को कम करने के उĥेÔय स ेिकया गया था । 

डीएआरपीजी के िदशािनद¥शŌ के अनसुार,  कारपोरटे कायª मंýालय न े ÿादेिशक कायाªलयŌ और 

Öवाय°/सांिविधक िनकायŌ के साथ, 30.09.2023 को सभी पहचाने गए लंिबत मामलŌ के िनपटान के 

उĥेÔय स े2 अ³टूबर, 2023 स े31 अ³टूबर, 2023 तक 'िवशेष अिभयान 3.0' आयोिजत िकया, िजसम¤ 

01 पीएमओ संदभª, 05 वीआईपी संदभª, 01 अंतर-मंýालयी परामशª (आईएमसी) संदभª और 374 

लोकिशकायत¤ शािमल थé। मंýालय न ेअिभयान के ÿारिंभक चरण के दौरान पहचान िकए गए सभी लàयŌ 

को ÿाĮ कर िलया है। अिभयान के तहत Öव¸छता अिभयान के पåरणामÖवłप अनपुयोगी वÖतुओ ंऔर 

गैर-उपयोगी वाहनŌ का िनपटान करके 1135 वगªफुट ±ेý को मĉु िकया गया। Öøैप वÖतुओ ंके िनपटान 

स े3.58 लाख Łपये का राजÖव ÿाĮ हòआ। 

(ख):   कारपोरटे कायª मंýालय का िहमाचल ÿदेश म¤ कोई िजला-वार कायाªलय नहé है। तथािप, िहमाचल 

ÿदेश के ÿादेिशक कायाªलयŌ अथाªत कंपनी रिजÖůार और शासकìय समापक म¤, कायाªलय पåरसर को 

कमªचाåरयŌ Ĭारा साफ िकया गया था, परुानी फाइलŌ कì छंटाई कì गई थी, उĉ अविध के दौरान ई-कचरे 

का िनपटान िकया गया था। 
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(ग): िवशेष अिभयान के दौरान मंýालय और इसके ÿादेिशक/±ेýीय/संबĦकायाªलयŌ म¤ Öव¸छ भारत 

कायाªलयŌ को Öव¸छ और हरा-भरा बनान ेके िलए िविभÆन कायªकलाप जैस ेदीवारŌ, ÖतंभŌ कì प¤िटंग, 

कायाªलय पåरसरŌ म¤ कìट िनयंýण, गमलŌ और छोटे पौधŌ के माÅयम सेहरा-भरा, åरकॉडª łम कì सफाई, 

Öøैप का िनपटान, परुानी भौितक फाइलŌ कì समी±ा और छंटाई आिद िकए गए। इसी ÿकार के 

कायªकलाप िहमाचल ÿदेश और राजÖथान राºयŌ के कंपनी रिजÖůार कायाªलय और शासकìय समापक 

कायाªलय म¤ कì गई थé। 

चूंिक अिभयान के दौरान िकए गए कायªकलापŌ को ÿशासिनक अनुदान के भीतर बजट िदया जा सकता 

है, इसिलए िवशेष अिभयान 3.0 के िलए अलग स ेबजट ÿावधान कì आवÔयकता नहé थी। 

(घ): िदवाला समाधान कì ÿिøया को मजबूत करने और िदवाला और शोधन अ±मता संिहता, 2016 

(आईबीसी) के ÿावधानŌ के उिचत कायाªÆवयन को सुिनिĲत करन ेके िलए, मंýालय न ेआईबीसी म¤ छह 

संशोधन िकए ह§। इसके अितåरĉ, भारतीय िदवाला और शोधन अ±मता बोडª (आईबीबीआई), िनयामक, 

न ेआईबीसी कì Öथापना के बाद स ेिनयमŌ म¤ 100 स ेअिधक संशोधन िकए ह§। 

(ङ):कंपनी अिधिनयम, 2013 और सीिमत दयेता भागीदारी (एलएलपी) अिधिनयम, 2008 के अंतगªत 

अपराधŌ को धीर-ेधीर ेअपराध कì ®ेणी स ेबाहर करने स ेमुकदमेबाजी का भार कम हòआ है, Óयवसाय म¤ 

सगुमता बढ़ी है और बेहतर कारपोरेट गवन¦स म¤ योगदान िमला है। यह सुिनिĲत करते हòए िक गंभीर 

उÐलंघनŌ स ेस´ती स ेिनपटा जाए,अनपुालन को बढ़ावा दतेे हòए यह एक संतुिलत ŀिĶकोण को दशाªता 

है। 

AUROVILLE FOUNDATION 

*97. DR. D.  RAVI KUMAR: 

Will the Minister of EDUCATION be pleased to state: 

(a)  whether the Government initiated any action regarding land exchange 

activities   undertaken by the Auroville administration, if so, the details thereof;  
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(b)  whether the post of Secretary to the Auroville Foundation Office (AVFO) is 

vacant and if so, whether the Government provides a detailed explanation for 

the criteria and procedures followed for appointment of the Secretary, AVFO; 

(c) whether the Government has any plan to address the lack of transparency 

within the Auroville administration in handling visa issues for residents;  

(d)  the measures being taken by the Government to ensure that all future land 

exchanges by the AVFO are conducted in a fair and transparent manner with 

the necessary approvals from the residents’ committee; and  

(e)  whether the Government has any plan to nominate local Member of 

Parliament as an ex-officio member of the Executive Council of the Auroville 

Foundation? 

THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) to (e) Auroville Foundation is a statutory body, notified on 29th January, 1991 as 

per the Auroville Foundation Act, 1988.  With an aim to develop Auroville Universal 

Township, a Master Plan was developed by Resident’s Assembly, further endorsed 

by Governing Board and subsequently approved by Ministry of Education. 

One of the core objectives of the Master Plan is to secure land for multi-fold 

development of Auroville Foundation. A robust need-based process, endorsed by 

the Governing Board, is followed by the Auroville Foundation for land consolidation. 

The Ministry of Education has also provided a checklist/principle to be followed by 

the Governing Board to ensure transparent process of land transactions. Further, 

Auroville Foundation follows a consultative procedure for land acquisition through 
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purchase/exchange, appropriately consulting different stakeholders including the 

Working Committee.  

Ministry of Education has notified the Recruitment Rules in 2011 regulating the 

method of recruitment of Secretary, Auroville Foundation. As per the Rules, 

methodologies for recruitment of Secretary are Deputation, Promotion, Contract 

Basis, and on Foreign Service (for persons serving in Universities, Deemed 

Universities, and Higher Education, Research, and Training Institutions). Further, 

the selection of Secretary is based on the recommendation of Search-cum-Selection 

Committee. Secretary, Auroville Foundation is appointed via following due process 

and the present incumbent was accordingly appointed vide order dated 1st June 

2021. Further Ministry of Education has issued tenure related orders on 4th July 

2024. 

To ensure thorough verification and compliances of rules and regulations issued by 

Government of India from time to time, visa procedure followed by Auroville 

Foundation has incorporated multiple steps including - submission of visa 

applications; initial review by Working Committee; upload of details on Auroville 

Foundation website; verification by designated authority; final approval and 

recommendation letter; and submission to Foreigners Regional Registration Office 

(FRRO) for further necessary action. This process ensures a transparent and robust 

system for visa-related matters with multiple checks and balances. 

Auroville Foundation consists of three authorities, namely (a) the Governing Board; 

(b) the Residents’ Assembly; and (c) International Advisory Council. Members of 
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these authorities are filled as per prescribed rules and regulations of Auroville 

Foundation Act. There is no provision of “Executive Council” in Auroville Foundation 

as per the said Act.  

िबहार म¤ वाÐमीिक आ®म का िवकास 
*98 . ®ी सुनील कुमारः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या िबहार राºय के वाÐमीिक नगर म¤ पयªटन कì अपार सभंावनाए ंह§; 

(ख) यिद हां, तो ³या सरकार का वाÐमीिक आ®म के महÂवपूणª पयªटक आकषªणŌ को Åयान म¤ रखते 

हòए इस ेिवकिसत करने का िवचार है; और 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

सÖंकृित मýंी; तथा  पयªटन मýंी   ( ®ी गजेÆþ िसंह शेखावत ): 

(क) स े(ग): पयªटक ÖथलŌ और उनकì अवसरंचना िवकास कì िजÌमेदारी मु´य łप स ेसंबंिधत राºय 

सरकारŌ/संघ राºय±ेý ÿशासनŌ कì है। 

पयªटन पåरयोजनाओ ं के िलए िव°ीय सहायता हेत ु राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ/केÆþीय 

एज¤िसयŌ स ेÿÖताव ÿाĮ करना एक सतत ÿिøया है। ÿाĮ ÿÖतावŌ कì िनधाªåरत िदशा-िनद¥शŌ के संदभª 

म¤ जांच कì जाती है और ऐसी पåरयोजनाओ ं के िलए िनधाª åरत शतŎ को पूरा करने एवं िनिधयŌ कì 

उपलÊधता के अÅयधीन िव°ीय सहायता ÿदान कì जाती है। 

हालांिक पयªटन मंýालय ने िबहार म¤ वाÐमीिक नगर कì पयªटन संभावना कì पहचान कì है तथािप, ऐसा 

कोई ÿÖताव िवचाराधीन नहé है ³यŌिक राºय सरकार स ेिनधाªåरत ÿाłप म¤ कोई ÿÖताव ÿाĮ नहé हòआ 

है।  

इसके अितåरĉ, पयªटन मýंालय “Öवदशे दशªन”, “तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन 

अिभयान (ÿशाद)” और “पयªटन अवसंरचना िवकास के िलए केÆþीय एज¤िसयŌ को सहायता” कì अपनी 

जारी योजनाओ ंके माÅयम स ेिबहार राºय सिहत देश म¤ िविभÆन पयªटन गंतÓयŌ पर पयªटन अवसरंचना 
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के िवकास के िलए राºय सरकारŌ/संघ राºय ±ेý ÿशासनŌ/केÆþीय एज¤िसयŌ स ेÿÖताव ÿाĮ होन ेपर 

िव°ीय सहायता ÿदान करके उनके ÿयासŌ को सÌपूåरत करता है। 

वैिĵक Öतर पर ÿितिķत पयªटन क¤ þŌ के िवकास हेत ुपंूजीगत िनवेश के िलए राºयŌ को िवशेष सहायता 

(एसएएससीआई) संबंधी िदशािनद¥शŌ के तहत भारत सरकार ने िबहार राºय म¤ 147.12 करोड़ Ł. कì 

लागत वाली 'मÂÖयगंधा झील, सहरसा का िवकास' और 'करमचट इको-पयªटन एवं एडव¤चर हब' नामक 

2 पåरयोजनाओ ंको मंजूरी दी है। 

मंýालय कì िविभÆन योजनाओ ंके तहत िबहार राºय म¤ Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन िववरण  

म¤ िदया गया है। 

िववरण 

िबहार म¤ ÿशाद योजना के अंतगªत Öवीकृत पåरयोजनाओ ंका Êयौरा  
 

(करोड़ Ł. म¤) 

राºय 
ø. 
स.ं 

पåरयोजना का नाम 
Öवीकृित  

वषª 
Öवीकृत  
रािश 

जारी  
रािश  

िबहार 
1  पटना सािहब म¤ िवकास 2015-16 29.62 29.62 

2  िवÕणपुद मंिदर म¤ मूलभूत सिुवधाओ ंका िवकास 2014-15 3.63 3.63 

 

िबहार म¤ Öवदशे दशªन योजना के तहत Öवीकृत पåरयोजना का Êयौरा  
  

(करोड़ Ł. म¤) 

पåरपथ का नाम 
पåरयोजना का नाम 

Öवीकृत 
रािश 

जारी 
रािश  

तीथ«कर पåरपथ 
2016-17 

वैशाली-आरा-मसद-पटना-राजगीर-पावापरुी-चंपापरुी 
का िवकास 

33.96 30.04 

आÅयािÂमक पåरपथ  
2016-17 

कांवåरया łट  :सÐुतानगंज-धमªशाला-दवेघर का 
िवकास 

44.76 42.52 
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बौĦ पåरपथ  
2016-17 

बौĦ पåरपथ का िवकास  -  बोधगया म¤ कÆव¤शन स¤टर 
का िनमाªण  

95.18 95.18 

úामीण पåरपथ  
2017-18 

िभितहरवा - चंþिहया - तुरकौिलया का िवकास 44.27 40.31 

आÅयािÂमक पåरपथ  
2017-18 

मंदार िहल और अंग ÿदेश का िवकास 44.55 42.32 

 

िबहार म¤  ‘पयªटन अवसरंचना िवकास के िलए क¤ þीय एज¤िसयŌ को सहायता’ कì योजना के अंतगªत 
Öवीकृत पåरयोजनाओ ंका Êयौरा  

(करोड़ Ł. म¤) 

Öवीकृित वषª पåरयोजना का नाम 
Öवीकृत  
रािश 

जारी 
 जारी 

2013-14 गया रलेवे Öटेशन का संयुĉ िवकास 5.18 4.14 

2023-24 
ब³सर, िबहार म¤ ए³वा Öøìन ÿोजे³शन और साउंड शो के 
साथ 3डी मैिपंग और राम रेखाघाट, िबहार म¤ डायनािमक 
लाइिटंग और मोिटफ 

5.99 0.599 

 

िबहार म¤ पूंजी िनवेश के िलए राºयŌ/सघं शािसत ÿदेशŌ को िवशेष सहायता (एसएएससीआई) के 
अंतगªत Öवीकृत पåरयोजनाओ ंका Êयौरा  
 
ø .स.ं पåरयोजना का नाम रािश )करोड़ Ł .म¤ ( 

1. मÂÖयगंधा झील, सहरसा का िवकास 97.61 

2. करमचट इको-टूåरºम और एडव¤चर हब 49.51 

 

DEFICIENCIES IN DPRs UNDER SDS 
*99.  SHRI RAJIV PRATAP RUDY: 

Will the Minister of TOURISM be pleased to state: 
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(a)  the details of projects that have been completed under the Swadesh Darshan 

Scheme so far; 

(b)  whether there have been reported deficiencies in the Detailed Project Reports 

(DPRs) under the said scheme, such as gaps in infrastructure analysis, 

detailed estimates, and the inclusion of sites without land and if so, the details 

thereof; and 

(c)  the details of the steps being taken by the Government to address these 

discrepancies and ensure better planning and execution of the projects under 

the said scheme? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (c): The Ministry of Tourism under Swadesh Darshan scheme sanctioned 76 

projects under identified thematic circuits for ₹5287.90 Crore. Further, the Ministry 

revamped the scheme as Swadesh Darshan 2.0 (SD2.0) to develop sustainable and 

responsible tourism destinations and sanctioned 34 projects for ₹793.20 Crore. The 

details of the above-mentioned projects along with their status is given in the 

enclosed Statement.  

The projects under the Swadesh Darshan scheme are primarily undertaken by the 

State/UT implementing agencies. Ministry of Tourism from time to time guides the 

State Governments/Implementing Agencies in case of deficiency in the Detailed 

Project Reports through its institutional framework. It also periodically reviews the 

project progress in order to resolve implementation issues and advises the State 

Governments/UT Administrations to mitigate the gaps, resolve land issues, revision 



02.12.2024                                                                                                                                               100 
 

of cost, if any, etc. The Ministry of Tourism has taken multiple steps for better 

planning and execution of the projects which include encouraging State 

Governments/UT Administrations to pay adequate emphasis on sustainable tourism 

development, ensure clearances and no-objection certificates from the relevant 

authorities, confirm availability of land, focus on Public Private Partnership (PPP), 

take adequate measures for operation and maintenance of the assets created under 

the scheme etc.  

STATEMENT 

The list of the projects sanctioned under Swadesh Darshan scheme:- 

Sl. 
No.

State/ 
UT 

Circuit / 
Sanction 

Year 

Name of the Project Amount 
Sanctioned
(₹ in Crore) 

Physical 
Status 

1. Andaman and 
Nicobar 
Islands 

Coastal 
Circuit 
2016-17 

Development of Long 
Island-Ross Smith 
Island- Neil Island- 
Havelock Island- 
Baratang Island-Port 
Blair 

27.57 
  

Completed 

2. Andhra 
Pradesh 
 

Coastal 
Circuit 
2014-15 

Development of 
Kakinada - Hope Island 
- Coringa Wildlife 
Sanctuary - 
Passarlapudi - Aduru - S 
Yanam – Kotipally 

67.83 Completed 

3. Andhra 
Pradesh 
 

Coastal 
Circuit 
2015-16 

Development of Nellore 
- Pulikat Lake - 
Ubblamadugu Water 
Falls – Nelapattu- 

49.55 Completed 
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Kothakoduru- Mypadu - 
Ramateertham – 
Iskapalli 

4. Andhra 
Pradesh 
 

Buddhist 
Circuit 
2017-18 

Development of 
Buddhist Circuit: 
Shalihundam- 
Bavikonda- 
Bojjanakonda -
Amravati- Anupu 

35.24 Completed 

5. Arunachal 
Pradesh 
 

North-East 
Circuit 
2014-15 

Development of 
Bhalukpong- Bomdila 
and Tawang 

49.77 Completed 

6. Arunachal 
Pradesh 
 

North East 
Circuit 
2015-16 

Development of Nafra- 
Seppa- Pappu, Pasa, 
Pakke Valleys- 
Sangdupota- New 
Sagalee- Ziro- Yomcha 

96.72 Completed 

7. Assam 
 

Wildlife 
Circuit 
2015-16 

Development of 
Manas– Probitora– 
Nameri– Kaziranga– 
Dibru– Saikhowa 

94.68 Completed 

8. Assam 
 

Heritage 
Circuit 
2016-17 

Development of Tezpur 
– Majuli – Sibsagar 

90.98 Completed 

9. Bihar 
 

Tirthankar 
Circuit 
2016-17 

Development of 
Vaishali- Arrah- Masad- 
Patna- Rajgir- 
Pawapuri- Champapuri 

33.96 Completed 

10. Bihar 
 

Spiritual 
Circuit 
2016-17 

Development of 
Kanwaria Route: 

44.76 Completed 
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Sultanganj – 
Dharmshala- Deoghar 

11. Bihar 
 

Buddhist 
Circuit 
2016-17 

Development of 
Buddhist circuit- 
Construction of 
Convention Centre at 
Bodhgaya 

95.18 Completed 

12. Bihar 
 

Rural 
Circuit 
2017-18 

Development of 
Bhitiharwa- 
Chandrahia- Turkaulia 

44.27 Completed 

13. Bihar 
 

Spiritual 
Circuit 
2017-18 

Development of Mandar 
Hill and Ang Pradesh 

44.55 Completed 

14. Chhattisgarh 
 

Tribal 
Circuit 
2015-16 
 

Development of 
Jashpur- Kunkuri- 
Mainpat- Kamleshpur - 
Maheshpur -Kurdar - 
Sarodhadadar- 
Gangrel- Kondagaon– 
Nathiyanawagaon- 
Jagdalpur- Chitrakoot- 
Tirthgarh 

96.10 Completed 

15. Goa 
 

Coastal 
Circuit 
2016-17 

Development of 
Sinquerim-Baga, 
Anjuna-Vagator, 
Morjim-Keri, Aguada 
Fort and Aguada Jail  

97.65 Completed 

16. Goa 
 

Coastal 
Circuit 
2017-18 

Development of Coastal 
Circuit II: Rua De Orum 
Creek - Dona Paula -
Colva - Benaulim 

99.35 Completed 
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17. Gujarat 
 

Heritage 
Circuit 
2016-17 

Development of 
Ahmedabad- Rajkot- 
Porbandar –Bardoli- 
Dandi 

59.17 Completed 

18. Gujarat 
 

Heritage 
Circuit 
2016-17 

Development of 
Vadnagar- Modhera  

91.12 Completed 

19. Gujarat 
 

Buddhist 
Circuit 
2017-18 

Development of 
Junagadh- Gir 
Somnath- Bharuch-
Kutch- Bhavnagar- 
Rajkot- Mehsana 

26.68 Completed 

20. Haryana 
 

Krishna 
Circuit 
2016-17 

Development of 
Tourism Infrastructures 
at places related to 
Mahabharata in 
Kurukshetra 

77.39 Completed 

21. Himachal 
Pradesh 
 

Himalayan 
Circuit 
2016-17 
 

Development of 
Himalayan Circuit: 
Kiarighat, Shimla, 
Hatkoti, Manali, Kangra, 
Dharamshala, Bir, 
Palampur, Chamba 

68.34 Completed 

22. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 

Development of 
Jammu-Srinagar-
Pahalgam-Bhagwati 
Nagar-Anantnag-
Salamabad Uri-Kargil-
Leh 

77.33 Completed 

23. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 

Development of Tourist 
Facilities at Jammu-

81.60 Completed 
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Rajouri-Shopian-
Pulwama. 

24. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 
 

Development of Tourist 
Facilities - Construction 
of Assets in lieu of those 
Destroyed in Floods in 
2014 under PM 
Development Package 

90.43 Completed 

25. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 

Development of Tourist 
facilities at Mantalai and 
Sudhmahadev 

91.99 Completed 

26. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 
 

Development of Tourist 
facilities at Anantnag-
Pulwama-Kishtwar-
Pahalgam-Zanskar 
Padum - Daksum - 
Ranjit Sagar Dam  

86.39 Completed 

27. Jammu and 
Kashmir 

Himalayan 
Circuit 
2016-17 

Development of Tourist 
Facilities at Gulmarg-
Baramulla- Kupwara- 
Kargil - Leh  

91.84 Completed 

28. Jharkhand 
 

Eco Circuit 
2018-19 

Development of Eco 
Tourism circuit: Dalma- 
Betla National park- 
Mirchaiya- Netarhat 

30.44 Completed 

29. Kerala 
 

Eco Circuit 
2015-16 

Development of 
Pathanamthitta- Gavi- 
Vagamon- Thekkady 

64.08 Completed 

30. Kerala 
 

Spiritual 
Circuit 
2016-17 

Development of 
Sabarimala - Erumeli-
Pampa-Sannidhanam 

46.54 Completed 
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31. Kerala 
 

Spiritual 
Circuit 
2016-17 

Development of Sree  
Padmanabha Arnamula 

78.08 Completed 

32. Kerala 
 

Rural 
Circuit 
2018-19 

Development of 
Malanad Malabar 
Cruise Tourism Project 

57.35 Completed 

33. Kerala 
 

Spiritual 
Circuit 
2018-19 

Development Sivagiri 
Sree Narayana Guru 
Ashram- Arruvipuram- 
Kunnumpara  Sree  
Subrahmania- 
Chembazhanthi  Sree 
Narayana Gurukulam 

66.42 Ongoing 

34. Madhya 
Pradesh 
 

Wildlife 
Circuit 
2015-16 
 

Development of Wildlife 
Circuit at Panna- 
Mukundpur- Sanjay- 
Dubri-Bandhavgarh- 
Kanha- Mukki- Pench 

92.10 Completed 

35. Madhya 
Pradesh 
 

Buddhist 
Circuit 
2016-17 

Development of 
Sanchi-Satna-Rewa-
Mandsaur-Dhar 

74.02 Completed 

36. Madhya 
Pradesh 
 

Heritage 
Circuit 
2016-17 

Development of 
Gwalior – Orchha – 
Khajuraho – Chanderi – 
Bhimbetka – Mandu 

89.82 Completed 

37. Madhya 
Pradesh 
 

Eco Circuit 
2017-18 
 

Development of 
Gandhisagar Dam- 
Mandleshwar Dam- 
Omkareshwar Dam- 
Indira Sagar Dam- 
Tawa Dam- Bargi Dam- 

93.76 Completed 
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Bheda Ghat- Bansagar 
Dam- Ken River 

38. Maharashtra 
 

Coastal 
Circuit 
2015-16 

Development of 
Sindhudurg Coastal 
Circuit - Sagareshwar, 
Tarkarli, Vijaydurg 
(Beach and Creek), 
Mitbhav 

19.06 Completed 

39. Maharashtra 
 

Spiritual 
Circuit 
2018-19 

Development of Waki- 
Adasa- Dhapewada- 
Paradsingha- 
Telankhandi- Girad 

45.47 Completed 

40. Manipur 
 

North-East 
Circuit 
2015-16 

Development of Tourist 
Circuit in Manipur: 
Imphal- Khongjom 

72.23 Completed 

41. Manipur 
 

Spiritual 
Circuit 
2016-17 
 

Development of Shri 
Govindajee Temple, 
Shri Bijoy Govindajee 
Temple – Shri Gopinath 
Temple – Shri 
Bungshibodon Temple 
– Shri Kaina Temple 

45.34 Completed 

42. Meghalaya 
 

North East 
Circuit 
2016-17 

Development of Umium 
(Lake View), U Lum 
Sohpetbneng-
Mawdiangdiang – 
Orchid Lake Resort 

99.13 Completed 

43. Meghalaya 
 

North East 
Circuit 
2018-19 

Development of West 
Khasi Hills (Nongkhlaw- 
KremTirot – Khudoi and 
Kohmang Falls – Khri 
River- Mawthadraishan, 

84.97 Completed 
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Shillong), Jaintia Hills 
(Krang Suri Falls- 
Shyrmang- Iooksi), 
Garo Hills (Nokrek 
Reserve, Katta Beel, 
Siju Caves) 

44. Mizoram North East 
Circuit 
2015-16 

Development of 
Thenzawl and South 
Zote, District Serchhip 
and Reiek. 

92.26 Completed 

45. Mizoram 
 

Eco Circuit 
2016-17 

Development of Eco-
Adventure Circuit 
Aizawl -Rawpuichhip – 
Khawhphawp – Lengpui 
– Chatlang- 
Sakawrhmuituaitlang - 
Muthee – Beratlawng -
Tuirial Airfield – 
Hmuifang 

66.37 Completed 

46. Nagaland 
 

Tribal 
Circuit 
2015-16 

Development of Tribal 
Circuit Peren- Kohima- 
Wokha 

97.36 Completed 

47. Nagaland 
 

Tribal 
Circuit  
2016-17 

Development of 
Mokokchung-
Tuensang-Mon 

98.14 Completed 

48. Odisha 
 

Coastal 
Circuit 
2016-17 

Development of 
Gopalpur, Barkul, 
Satapada and Tampara 

70.82 Completed 

49. Puducherry 
 

Coastal 
Circuit 
2015-16 

Development of 
Dubrayapet – 
Arikamedu – 
Veerampattinam – 

58.44 Completed 
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Chunnambar - 
Nallavadu/Narambai - 
Manapet- Kalapet - 
Puducherry - Yanam 

50. Puducherry 
 

Heritage 
Circuit 
2017-18 

Development of Franco- 
Tamil Village, Karaikal, 
Mahe and Yanam  

49.44 Completed 

51. Puducherry 
 

Spiritual 
Circuit 
2017-18 

Development  
of Spiritual Circuit in  
Puducherry 

34.96 Completed 

52. Punjab 
 

Heritage  
Circuit 
2018-19 

Development of 
Anandpur Sahib - 
Fatehgarh Sahib - 
Chamkaur Sahib - 
Ferozpur - Khatkar 
Kalan – Kalanour - 
Patiala 

85.32 Completed 

53. Rajasthan 
 

Desert  
Circuit 
2015-16 

Development of 
Sambhar Lake Town 
and Other Destinations 

50.01 Completed 

54. Rajasthan 
 

Krishna  
Circuit 
2016-17 

Development of Govind 
Dev ji temple (Jaipur), 
Khatu Shyam Ji (Sikar) 
and Nathdwara 
(Rajsamand) 

75.80 Completed 

55. Rajasthan 
 

Spiritual 
Circuit 
2016-17 

Development of 
Spiritual Circuit– 
'Development of Churu 
(Salasar Balaji)-Jaipur 
(Shri Samodke Balaji, 
Ghatke Balaji, 
Bandheke Balaji)- 

87.05 Completed 
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Viratnagar (Bijak, 
Jainnasiya, Ambika 
Temple)- Bharatpur 
(Kaman Region)- 
Dholpur (Muchkund) - 
Mehndipur Balaji- 
Chittorgarh 
(Sanwaliyaji) 

56. Rajasthan 
 

Heritage 
 Circuit 
2017-18 

Development of 
Heritage Circuit 
Development of 
Rajsamand 
(Kumbhalgarh Fort) - 
Jaipur (Facade 
Illumination in Jaipur 
and Nahargarh Fort) -
Jhalawar (Gagron Fort) 
- Chittorgarh 
(Chittorgarh Fort) – 
Jaisalmer (Jaisalmer 
Fort) - Hanumangarh 
(Gogamedi) - Udaipur 
(Pratap Gaurav Kendra) 
- Dholpur (Bagh-I-
Nilofor and Purani 
Chawani) - Nagaur 
(Meera Bai Smarak, 
Merta) - Tonk (Sunehri 
Kothi) 

70.61 
 

Completed 

57. Sikkim 
 

North East  
Circuit 
2015-16 

Development of Tourist 
Circuit linking Rangpo 
(entry) – Rorathang- 
Aritar- Phadamchen- 

98.05 Completed 
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Nathang-Sherathang- 
Tsongmo- Gangtok-
Phodong- Mangan- 
Lachung-Yumthang- 
Lachen- Thangu-
Gurudongmer- Mangan- 
Gangtok-TuminLingee- 
Singtam (exit) 

58. Sikkim 
 

North East 
Circuit 
2016-17 

Development of Tourist 
Circuit Linking Singtam– 
Maka- Temi-
BermoikTokel- Phongia- 
Namchi –Jorthang- 
Okharey- Sombaria-
Daramdin- Jorethang- 
Melli (Exit) 

95.32 Completed 

59. Tamil Nadu 
 

Coastal 
Circuit 
2016-17 

Development of 
(Chennai- 
Mamamallapuram – 
Rameshwaram – 
Manpadu – 
Kanyakumari) 

73.13 Completed 

60. Telangana 
 

Eco Circuit 
2015-16 

Development of Eco 
Tourism Circuit in 
Mahaboobnagar district 

91.62 Completed 

61. Telangana 
 

Tribal 
Circuit 
2016-17 

Development of 
Mulugu-Laknavaram- 
Medavaram- Tadvai- 
Damaravi- Mallur- 
Bogatha Waterfalls 

79.87 Completed 

62. Telangana 
 

Heritage 
Circuit 

Development of Qutub 
Shahi Heritage Park- 

96.90 Completed 
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2017-18 Paigah Tombs- Hayat 
Bakshi Mosque- 
Raymond's Tomb 

63. Tripura 
 

North East 
Circuit 
2015-16 

Development of 
Agartala - Sipahijala - 
Melaghar - Udaipur - 
Amarpur- Tirthamukh- 
Mandirghat– Dumboor- 
NarikelKunja- 
Gandachara– Ambassa 

82.85 Completed 

64. Tripura 
 

North East 
Circuit 
2018-19 

Development of Surma 
Cherra- Unakoti- 
Jampui Hills- Gunabati - 
Bhunaneshwari- 
Neermahal- Boxanagar- 
Chottakhola- Pilak- 
Avangchaarra 

44.83 Completed 

65. Uttar Pradesh 
 

Buddhist 
Circuit 
2016-17 

Development of 
Srawasti, Kushinagar, 
and Kapilwastu 

87.89 
 

Completed 

66. Uttar Pradesh 
 

Ramayana 
Circuit 
2016-17 

Development of 
Chitrakoot and 
Shringverpur 

69.45 Completed 

67. Uttar Pradesh 
 

Spiritual 
Circuit 
2016-17 

Development of Ahar-
Aligarh-Kasganj-Sarosi 
(Unnao)-Pratapgarh- 
Kausambi-Mirzapur-
Gorakhpur-
Domariyaganj-Basti-
Barabanki-Azamgarh-
Kairana- Baghpat- 
Shahjahanpur 

71.91 Completed 
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68. Uttar Pradesh 
 

Spiritual 
Circuit 
2016-17 

Development of Bijnor- 
Meerut- Kanpur- Kanpur 
Dehat- Banda- 
Ghazipur- Salempur- 
Ghosi- Balia- Ambedkar 
Nagar- Aligarh- 
Fatehpur- Deoria- 
Mahoba- Sonbhadra- 
Chandauli- Mishrikh- 
Bhadohi 

67.51 Completed 

69. Uttar Pradesh 
 

Heritage 
Circuit 
2016-17 

Development of Kalinjar 
Fort (Banda)- Maghar 
Dham (Sant Kabir 
Nagar)- Chauri Chaura, 
Shaheed Sthal 
(Fatehpur)- Mahuar 
shaheed Sthal (Ghosi)- 
Shaheed Smarak 
(Meerut) 

36.65 Completed 

70. Uttar Pradesh 
 

Ramayana 
Circuit 
2017-18 

Development of 
Ayodhya  

127.21 Completed 

71. Uttar Pradesh 
 

Spiritual 
Circuit 
2018-19 

Development of Jewar-
Dadri-Sikandrabad-
Noida-Khurja-Banda 

12.03 Completed 

72. Uttar Pradesh 
 

Spiritual 
Circuit 
2018-19 

Development of 
Gorakhnath Temple 
(Gorakhpur), Devipattan 
Temple (Balrampur) 
and Vatvashni Temple 
(Domariyagunj) 

18.30 Completed 
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73. Uttarakhand 
 

Eco Circui 
2015-16 

Integrated Development 
of Eco-Tourism, 
Adventure Sports, and 
Associated Tourism 
Related Infrastructure 
for Development of 
Tehri Lake and 
Surroundings as New 
Destination-District 
Tehri 

69.17 Completed 

74. Uttarakhand 
 

Heritage 
Circuit 
2016-17 
 

Integrated Development 
of Heritage Circuit in 
Kumaon Region - 
Katarmal -Jogeshwar-
Baijnath-Devidhura 

76.32 Completed 

75. West Bengal 
 

Coastal 
Circuit 
2015-16 
 

Development of Beach 
Circuit: Udaipur- Digha- 
Shankarpur- Tajpur- 
Mandarmani- 
Fraserganj-Bakkhlai- 
Henry Island 

67.99 Completed 

76. - Wayside 
Amenities 
2018-19 
 

Development of 
Wayside Amenities in 
Uttar Pradesh and Bihar 
at Varanasi-Gaya; 
Kushinagar-Gaya- 
Kushinagar in 
collaboration with 
MoRTH 

15.07 Completed 

Total 5287.90  
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List of sanctioned projects under Swadesh Darshan 2.0 Scheme:- 

 

Sl. 
No. 

State Destination Name of 
the 
Experienc
e 

Sanctione
d Cost (₹ 
in Crore) 

Year of 
Sanction 

Status 

1 Andhra 
Pradesh 

Araku-
Lambasingi 

 Borra 
Cave 
Experience 
at Araku 

29.87 2023-24 Sanctioned 

2 Arunachal 
Pradesh 

Nacho Unlock 
Nacho 
Expedition 

14.02 2023-24 Sanctioned 

3 Arunachal 
Pradesh 

Mechuka Mechuka 
Cultural 
Haat 

18.48 2023-24 Sanctioned 

4 Arunachal 
Pradesh 

Mechuka Mechuka 
Adventure 
Park 

12.75 2023-24 Sanctioned 

5 Assam Kokrajhar Kokrajhar 
Wetland 
Experience 

26.67 2023-24 Sanctioned 

6 Assam Jorhat Reimaginin
g 
Cinnamara 
Tea Estate  

23.91 2023-24 Sanctioned 

7 Goa Porvorim Porvorim 
Creek 
Experience 

23.56 2024-25 Sanctioned 

8 Goa Colva Colva 
Beach 
Experience 

15.65 2024-25 Sanctioned 
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9 Karnataka Hampi Setting up 
of 
‘Traveller 
nooks’  

26.30 2023-24 Sanctioned 

10 Karnataka Mysuru Tonga ride 
Heritage 
experience 
zone 

4.12 2023-24 Sanctioned 

11 Karnataka Mysuru Ecological 
Experience 
Zone  

18.36 2023-24 Sanctioned 

12 Kerala Kumarakom Kumarako
m Bird 
Sanctuary 
Experience 

13.92 2023-24 Sanctioned 

13 Ladakh Leh Julley Leh 
Biodiversit
y Park 

24.89 2023-24 Sanctioned 

14 Ladakh Kargil Exploring 
LOC and 
Hundarma
n village 
Experience 

12.01 2023-24 Sanctioned 

15 Madhya 
Pradesh 

Gwalior Phoolbagh 
Experience 
Zone 

16.73 2023-24 Sanctioned 

16 Madhya 
Pradesh 

Chitrakoot Spiritual 
experience 
at 
Chitrakoot 

27.21 2023-24 Sanctioned 

17 Maharashtra Pune Shivsrushti 
Historical 
Theme 

76.22 2024-25 Sanctioned 
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Park- 
Phase 3 

18 Meghalaya Sohra Waterfall 
Trails 
Experience 

27.84 2023-24 Sanctioned 

19 Meghalaya Sohra Meghalaya
n Age 
Cave 
Experience 

32.45 2023-24 Sanctioned 

20 Nagaland Chumoukedi
ma 

Eco-
Tourism 
Exp at 
Chumouke
dima 
viewpoint 

7.87 2023-24 Sanctioned 

21 Nagaland Chumuoukedi
ma 

Tribal 
Cultural 
Experience 
at Midway 
Retreat 

21.56 2023-24 Sanctioned 

22 Puducherry Karaikal Karaikal 
beach and 
waterfront 
experience 

20.29 2023-24 Sanctioned 

23 Punjab Kapurthala Eco 
Tourism 
experience 
at Kanjli 
wetland 

20.06 2023-24 Sanctioned 

24 Punjab Amritsar Border 
Tourism 
Experience 
at Attari 

25.90 2024-25 Sanctioned 
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25 Rajasthan Bundi Spiritual 
Experience
, 
Keshavraip
atan  

17.37 2023-24 Sanctioned 

26 Sikkim Gyalshing Eco-
Wellness 
Experience 
at Yuksom 
Cluster 

15.40 2023-24 Sanctioned 

27 Sikkim Gangtok Gangtok 
Cultural 
Village 

22.59 2023-24 Sanctioned 

28 Tamil Nadu MamallapuramImmersive 
experience 
at Shore 
Temple 

30.02 2023-24 Sanctioned 

29 Telangana Bhongir Bhongir 
Fort 
Experientia
l Zone 

56.81 2023-24 Sanctioned 

30 Telangana Ananathagiri Eco 
tourism 
zone at 
Ananathgir
i forest 

38.00 2023-24 Sanctioned 

31 Uttar 
Pradesh 

Prayagraj Azad Park 
and Dekho 
Prayagraj 
Trail Exp 

13.02 2023-24 Sanctioned 

32 Uttar 
Pradesh 

Naimisaranya Vedic- 
wellness 
Experience 

15.94 2023-24 Sanctioned 
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33 Uttarakhand Pithoragarh Rural 
Tourism 
Cluster 
Experience 
at Gunji 

32.20 2023-24 Sanctioned 

34 Uttarakhand Champawat Tea 
Garden 
Experience 

11.21 2023-24 Sanctioned 

TOTAL AMOUNT  793.20  
 

FACULTY POSITIONS IN CUS AND HEIs 

*100.    SHRI VIJAY KUMAR HANSDAK: 

Will the Minister of EDUCATION be pleased to state:  

(a) the total number of faculty positions sanctioned, filled and vacant in Central 

Universities, IITs, IIITs, NITs, IIMs and IISER as on 31 October, 2024; 

(b) the reasons for large number of vacancies in faculty positions across Centrally 

funded Higher Education Institutions; and 

(c) the steps taken/proposed to be taken by the Government to fill up such 

vacancies, including vacancies reserved for SCs, STs, OBCs and persons with 

Disabilities? 

THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): 

(a) to (c) The Central Higher Education Institutions (CHEIs) under Ministry of 

Education including Central Universities (CUs), Indian Institutes of Technology 

(IITs), Indian Institutes of Information Technology (IIITs), National  Institute of  

Technology (NITs), Indian Institutes of Management (IIMs) and Indian Institute of 
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Science Education and Research (IISERs) are statutory autonomous organizations 

established under respective Central Acts of Parliament and governed by provisions 

of the Acts/ Statutes/ Ordinances/ Regulations made thereunder. These institutions 

follow specific faculty/ student ratio as per relevant regulations and their statutes. As 

autonomous institutions, faculty recruitment is done within the institutions, in 

accordance with their Acts and Regulations. 

Occurring of vacancies and filling thereof is a continuous process. The vacancies 

arise due to promotion, retirement, resignation, death, opening of new institutions, 

schemes or projects, and additional requirements on account of enhanced students’ 

strength and expansion of capacity in existing institutions. Measures have been 

taken to attract quality faculties which includes year-round open advertisements, 

recruitment through search-cum-selection procedures, special recruitment drive, 

mission mode recruitment and invitation to alumni/scientists/ faculty, etc. 

The Government notified the Central Educational Institutions (Reservation in 

Teachers Cadre) Act, 2019 on 09.07.2019 to provide for the reservation of posts in 

appointments of persons belonging to the Scheduled Castes, the Scheduled Tribes, 

the socially and educationally backward classes and the economically weaker 

sections, to teachers’ cadre in these CHEIs. The reservation is provided in teachers 

cadre to the extent of 15% for SCs, 7.5% for STs, 27% for socially and educationally 

backward classes and 10% for Economically weaker sections, as per notification 

dated 12.7.2019 issued in pursuance of the said Act.  

Ministry of Education had directed all the CHEIs to fill up the vacancies in Mission 

Mode. The CHEIs undertake special recruitment drives to fill the vacancies including 
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those of Scheduled Castes (SCs), Scheduled Tribes (STs) and Other Backward 

Classes (OBCs). From September 2022, CUs, IITs, IIITs, NITs, IIMs and IISER have 

also undertaken Mission Mode recruitment drive to fill the vacancies including those 

of SC, ST and OBCand also PwD as well. Up to 29.10.2024, a total number of 25,777 

posts have been filled up including 15,139 faculty positions, in Mission Mode by all 

CHEIs. A total number of 25257 vacancies have been filled up by CUs, IITs, IIITs, 

NITs, IIMs, IISERs and IISc Bangalore collectively, out of which 15047 are faculty 

positions including 1869 SC, 739 ST, 3089 OBC and 254 PwD.  

CASES OF IDOLS SMUGGLING AND THEFT 

921. DR. KALANIDHI VEERASWAMY: 

Will the Minister of CULTURE be pleased to state:- 

the details of total number of cases of idol smuggling or theft from temples in Tamil 

Nadu State that have been reported to law enforcement agencies during the last 

five years; 

(a) the details of the list of the temples affected by idol smuggling or theft in Tamil 

Nadu State, along with the estimated value of the stolen idols; 

(b) the details of the measures taken by the Government to prevent and combat 

idol smuggling and theft from temples in Tamil Nadu State; 

(c) the details of the total number of individuals that have been arrested/charged 

in connection with idol smuggling or theft from temples in Tamil Nadu State 

and current status of these cases in the legal system; 

(d) the details of individuals involved in politics or religious heads convicted in 

connection with idol smuggling or theft cases in Tamil Nadu State; and 
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(e) the details of the cases and convictions? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a)and (b) During the last five years, one idol has been reported stolen from the 

Centrally Protected Monument. The metal idol of Panchaloga (standing 

Vishnu) was stolen from the Parthasarthi and Krishna Temple, at Vilavankode, 

Dist. Kanyakumari. FIR was lodged at the Pudhukadai Police Station and the 

idol was recovered. 

(c)  Archaeological Survey of India is committed to protection of monuments, 

sites   and antiquities under its jurisdiction. Besides regular watch and ward 

staff of Archaeological Survey of India, Private Security Guards and Central 

Industrial Security Force have been deployed as per requirement. Whenever 

any theft of antiquity is reported, FIR is lodged in concerned police station and 

‘Look Out Notice’ is issued to law enforcement agencies including Custom Exit 

Channels to keep vigil to trace stolen antiquity and prevent its illegal export. 

(d) to (f) One arrest by the Tamil Nadu Police has been reported in the case of 

theft at Parthasarthi and Krishna Temple at Vilavankode, Dist. Kanyakumari. 

RESERVATION TO SC/ST/OBC IN PM INTERNSHIP SCHEME 

922.  SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 
         SHRI SUDHEER GUPTA: 

 SHRI ANANTA NAYAK: 
 SHRI RAMASHANKAR RAJBHAR: 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 
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(a) the salient features of the PM Internship Scheme (PMIS) launched recently by 

the Government; 

(b) the eligibility criteria set by the government under PMIS along with the total 

number of students likely to be benefitted and the total number of candidates 

registered till date, State-wise; 

(c) whether the Government has made any provisions of reservation for SC, ST and 

OBC students under the PMIS and if so, the details thereof; and  

(d) the total amount of money likely to be spent on the said pilot project? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 

(a) and (b): The Prime Minister’s Internship Scheme (PMIS) was announced in 

the Budget 2024-25.  It aims to provide internship opportunities to one crore 

youth in top 500 companies in five years. As an initiation to this Scheme, a Pilot 

Project of the Scheme targeted at providing 1.25 lakh internship opportunities 

for the Financial Year 2024-25has been launched on 03.10.2024. Guidelines 

containing salient features and eligibility criteria set by the Government under 

the Prime Minister’s Internship Scheme - Pilot Project are available on the 

portalhttps://pminternship.mca.gov.in. The portal was opened for registrations of 

the youth from 12th October, 2024 to 15th November, 2024; a total of 4.87 lakh 

eligible applicants completed their KYC and registered themselves during this 

period.  Further, about 3.38 lakh candidates have completed their profiles on the 
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Portal. State-wise list of candidates who have completed their profiles as on 26th 

November  on the PMIS Portal is enclosed at Statement-I. 

(c): As per the Guidelines of the PM Internship Scheme- Pilot Project, a pool of 

candidates based on the number of applications, is shortlisted for each internship 

opportunity through the Portal. The shortlisting process is aimed at promoting 

diversity and social inclusivity in the internship program through providing for 

representation of Scheduled Castes, Scheduled Tribes, Other Backward 

Classes as well as Persons with Disabilities in the shortlist sent to the concerned 

company for further selection as per their respective processes and criterion. 

(d): For the Pilot Project of the PM Internship Scheme, targeted at providing 1.25 

lakh internship opportunities to the youth, an amount of Rs. 840 crores has been 

approved.  

STATEMENT I 

(a)and(b) Total Number of Candidates who have successfully completed their profile 

on PMIS Portal: 338115 

Sr. 
No. States Number of Candidates 
1 ANDAMAN AND NICOBAR ISLANDS 33 
2 ANDHRA PRADESH 29365 
3 ARUNACHAL PRADESH 81 
4 ASSAM 10914 
5 BIHAR 22707 
6 CHANDIGARH 612 
7 CHHATTISGARH 7235 
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Sr. 
No. States Number of Candidates 
8 DADRA AND NAGAR HAVELI AND DAMAN AND DIU 91 
9 DELHI 12447 

10 GOA 119 
11 GUJARAT 13644 
12 HARYANA 28462 
13 HIMACHAL PRADESH 2147 
14 JAMMU AND KASHMIR 2941 
15 JHARKHAND 8227 
16 KARNATAKA 12081 
17 KERALA 6992 
18 LADAKH 45 
19 LAKSHADWEEP 1 
20 MADHYA PRADESH 32286 
21 MAHARASHTRA 14783 
22 MANIPUR 218 
23 MEGHALAYA 135 
24 MIZORAM 26 
25 NAGALAND 246 
26 ODISHA 10872 
27 PUDUCHERRY 342 
28 PUNJAB 2535 
29 RAJASTHAN 14185 
30 SIKKIM 23 
31 TAMIL NADU 9383 
32 TELANGANA 17972 
33 TRIPURA 580 
34 UTTAR PRADESH 64630 
35 UTTARAKHAND 2194 
36 WEST BENGAL 9561 

 Grand Total 338115 
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INTRODUCTION OF NEW COURSES ON AI TECHNOLOGY 

923. SHRI SRIBHARAT MATHUKUMILLI: 
Will the Minister of EDUCATION be pleased to state: 

(a) whether Government educational institutions in Andhra Pradesh have consulted 

the Government regarding introduction of new courses on Artificial Intelligence (AI) 

technology in their curriculum and if so, the details thereof; 

(b) the details of AI technology courses proposed to be introduced in the academic 

year 2025-26 in Andhra University including any associated laboratory or research 

facilities planned; 

(c) the details of funds allocated and released by the Government for these courses 

as well asthe progress made so far including seat distribution; and 

(d) the current scope and future potential of AI in Visakhapatnam along with 

anticipated job 

opportunities and the increase in necessary skill sets in this field? 

 THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER    
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION  (DR. SUKANTA MAJUMDAR):  
(a) to (d):Government of India launched National Education Policy 2020 with an aim 

for holistic development of students. NEP 2020 envisions introduction of 

contemporary subjects such as Artificial Intelligence, Design Thinking, Holistic 

Health, Organic Living, Environmental Education, Global Citizenship Education 

(GCED), etc. at relevant stages to develop these various important skills in students 

at all levels. 
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While NEP 2020 provides the policy framework, the Higher Education Institutions 

offer courses with the approval of competent bodies as per laid out 

rules/regulations/guidelines applicable to respective HEIs.All India Council for 

Technical Education (AICTE), a statutory body under the Ministry of Education, 

grants approval for conducting courses in Technical Education at diploma, 

undergraduate and post graduate levels to Technical Institutions, Institutions 

deemed to be Universities and standalone institutions. These also include courses 

in new emerging technologies like Data Science, Artificial Intelligence, VLSI, 

Logistics and Advanced Communication Technology etc. 

The Andhra University is a State University of the State of Andhra Pradesh. Being a 

State University, admissions, seat distribution etc. fall within the purview of State 

Government.  

As informed by the Government of Andhra Pradesh, the Andhra University College 

of Engineering has introduced AI and ML courses  in engineering undergraduate 

and postgraduate programs from the Academic year 2023-24. Details are given in  

the enclosed  Statement. 

As per the information received from AICTE, for the academic year 2024-25, 

institutions in Vishakhapatnam have also been accorded approval for programmes 

in Computer Science and Engineering (Artificial Intelligence and Machine Learning) 

and related courses. 

STATEMENT 

List of AI and ML Programs started in Andhra University College of 
Engineering from the academic year 2023-24 
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S.No UG 

1 B.Sc Honours (Artificial Intelligence) 

2 BCA Honours (Artificial Intelligence) 

3 B.Sc Honours (Machine Learning) 

4 B.Voc Honours (Big Data and Machine Learning) 

5 B.Tech (Artificial Intelligence and Machine Learning) 

 PG 

1 M.Tech (Artificial Intelligence and Machine Learning) 

 

RESERVATION TO STs  IN  IITs  

924. SHRI S. VENKATESAN: 

Will the Minister of EDUCATION be pleased to state: 

(a)  the details of number and percentage of ST candidates got admissions in IITs 

during the last academic year, institute and course-wise; 

(b) the number of such students got admission through General category; and 

(c)   the details of the mechanisms devised by the Government to ensure filling 

up of seats reserved for STs and for admissions over and above the reserved 

seats through general category? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
(a) to (c):  The total number of seats allotted in admission cycle 2024-25 in IITs for 

undergraduate programme was 17695, out of which seats allocated to ST students 
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were 1336, which is 7.55% of the total allotment. Two students have taken admission 

under the General Category seats, one of them through open and other through 

open-PwD as allotment category. 

Joint Seat Allocation Authority (JoSAA) is the body responsible for counselling 

and seat allocation to IITs based on the candidates’ JEE (Advanced) rank. The 

process of counselling is centralized and seat allocation is done through an online 

computerized process governed by notified Business Rules. This counselling 

process follows the Reservation Policies as mandated by the Government of India. 

WOMEN LABOUR FORCE PARTICIPATION 
925. SHRI MADDILA GURUMOORTHY: 
        SHRI AMRINDER SINGH RAJA WARRING: 
Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether it is true that only 19% of Indian women of working age participated 

in the labour force in 2021, if so, the details thereof and the reasons therefor; 

(b) whether the Government has conducted any study to enhance women labour 

force participation rates, if so, the details thereof and if not, the reasons 

therefor; 

(c) whether the Government is aware of the report published by International 

Labour Organisation highlighting the need for further investment in the care 

economy to boost women's participation in workforce, if so, the details thereof; 

(d) the details of the measures taken by the Government during the last five years 

to address the said issue, along with the data to espouse their efficacy; and 



02.12.2024                                                                                                                                               129 
 

(e) whether the Government plans on creating targeted programmes to assist 

women, especially those with care-giving responsibilities to access formal 

employment, if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
(a) to (e): The official data source of Employment/ Unemployment indicator in India 

is the Periodic Labour Force Survey (PLFS) conducted by the Ministry of Statistics 

and Programme Implementation (MoSPI) since 2017-18. The survey period is July 

to June every year. As per the latest available Annual PLFS reports, the estimated 

Labour Force Participation Rate (LFPR) on usual status for females of age 15 years 

and above increased from 23.3% in 2017-18 to 32.8% in 2021-22 and further to 

41.7% in 2023-24. 

Employment generation coupled with improving employability especially for 

women is a priority of Government and  accordingly several initiatives have been 

taken by various Ministries /Departments. The details of these provisions are 

available at https://dge.gov.in/dge/schemes_programmes and inter-alia include 

schemes  like Pradhan Mantri Mudra Yojana (PMMY), Stand-UP India Scheme, 

Startup India, Prime Minister’s Employment Generation Programme (PMEGP), 

Women in Science and Engineering- KIRAN (WISE-KIRAN) and  SERB-POWER 

(Promoting Opportunities for Women in Exploratory Research). The Namo Drone 

Didi and Lakhpati Didi initiatives are integral to the Prime Minister's vision of fostering 

economic empowerment and financial autonomy among women. Further,  

Government is also providing training through a network of Women Industrial 
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Training institutes, National Vocational Training Institutes and Regional Vocational 

Training Institutes. The number of candidates trained including women since 

inception and upto 31.10.2024 under Pradhan Mantri Kaushal Vikas Yojana 

(PMKVY) is 1.57 crore. Around 9 crore women are connected with Self Help Group 

under the National Rural Livelihood Mission alongwith provisions for collateral free 

loans. 

As regards the care economy, a number of provisions have been incorporated 

in the labour codes for congenial work environment for women workers, such as 

paid maternity leave, creche facility, equal wages etc. 

The Ministry of Labour and Employment in January, 2024 also issued an 

“Advisory for Employers to Promote Women Workforce Participation”. This advisory 

inter-alia mentions the need for balance between employment and care 

responsibilities for both men and women including family friendly measures such as 

paternity leave, parental leave, family emergency leave and flexible working 

arrangements.  

Further, the Union Budget (2024-25) announced setting up of working women 

hostels in collaboration with industry, and establishing creches, for increasing 

participation of women in the workforce. 

 

INNOVATIVE COURSES IN THE COLLEGES THROUGH INDUSTRIAL AND 
SECTORAL LINKAGES 

926.  SHRI SUBBARAYAN K.: 
SHRI SELVARAJ V: 

Will the Minister of EDUCATION be pleased to state: 
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(a) whether it is a fact that there is a disconnect between University education and 

the jobs market resulting in the non-availability of suitable candidates for certain jobs 

in the market; 

(b) if so, the details thereof; and 

(c) the measures taken/proposed to be taken by the Government to start innovative 

courses in the colleges through industrial and sectoral linkages? 

 THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION  (DR. SUKANTA MAJUMDAR):  
(a) to (c):The National Education Policy (NEP) 2020 aims to transform and improve 

the quality of education in the country and to provide a standard of education that is 

inclusive, equitable, and of high quality, empowering learners for the future and 

contributing to national development. NEP 2020 also promotes research and 

innovations by Higher Educations Institutes (HEIs) by setting up start-up incubation 

centres; technology development centres; centres in frontier areas of research; 

greater industry-academic linkages; and interdisciplinary research including 

humanities and social sciences research.  

To enhance employability of the studnets and achieve the objectives of NEP 2020, 

University Grants Commission(UGC) has notified the National Credit Framework 

(NCrF), enablingintegration of Skill Education into academia.  It also enables credit 

accumulation through diversified domains such as Skill Enhancement Courses, 

Value Addition Courses, Ability Enhancement Courses alongwith Internships and 

Projects. The NCrF also has a provision for the accumulation of a maximum of 50% 

of the total credit required through skill-based courses.  These provisions have 
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enabled  Higher Educational Institutions to provide multi-disciplinary knowledge to 

the students, making them industry ready.   

Further, UGC has formulated guidelines for the introduction of Apprenticeship 

Embedded Degree Programmes to be offered by Higher Education Institutions to 

provide practical exposure during the course of study expected with the aim to 

enhanced competencies of the graduates and the employment thereof.   

To achieve the objectives of NEP 2020 and ensure availibility of  industry relavant 

knowledge to stduentsAll India Council for Technical Education (AICTE) has taken 

a several  steps including: 

 Model Curriculum in areas such as Artificial Intelligence, Data Science, Space 

Technology, Electronic Engineering (VLSI Design and Technology), Robotics 

and Artificial Intelligence etc. Due representation of Industry stakeholders is 

ensured in the curriculum revision committees. 

 Memoranda of Understanding (MoU) with leading industries and organisations 

have been signed to facilitate internship, skilling and upskilling of students and 

faculty members. 

 Issued model internship guidelines for technical courses. Internship is mandatory 

component of Model Curriculum issued by AICTE for different courses. These 

guidelines provide internship in full-time or part-time. Internship 

 Industry Academia Mobility framework launched by AICTE to facilitate connect 

between theoretical knowledge and practical application, facilitating collaboration 

between academia and industry. Additionally, it provides for frameworks for 
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industry-academia partnership, encouraging mutually beneficial engagements 

that enrich both parties. 

The Ministry of Education in collaboration with IIT Madras and eminent Industry 

Partners have launched SWAYAM Plus platform on 27th February 2024, expanding 

its offerings to identify and include courses aligned with industry needs and to 

enhance learners’ employability. The platform provides high-quality learning and 

certification programs from the leading industry and academia to the students/ 

learners which can help them in reskilling and upskilling and making them 

employment ready. Ministry of Education and IIT Madras has signed more than 55 

MoUs with the leading industries partners. As on 22nd November, 2024, more than 

320 Courses are available on the platform and more than 1.27 lakhs learners have 

enrolled  for their Skill augumentation. 

 

INDIA’s STANCE ON BRICS CURRENCY 

927.  SHRI M. K. RAGHAVAN: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government is aware of any initiative for a joint currency of BRICS 

Nations;  

(b) if so, the details thereof including India's stance on the discussions around a 

potential BRICS currency; and 
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(c) the details of India's contributions to the BRICS New Development Bank including 

the projects funded by the New Development Bank in India and the manner in which 

these projects align with India’s development priorities? 

THE THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

(a) and (b) During 2024, under their BRICS Chairmanship, Russia prepared a 

Report, "BRICS Chairmanship Research on the Improvement of the 

International Monetary and Financial System". The report covers various 

aspects of current systems and possible alternatives relating to cross-border 

payments, investments, sovereign reserves, development mechanisms, the 

Global Financial Safety Net, and leveraging existing technology to find an 

alternative currency.The Report was taken note of by BRICS Finance 

Ministers, Central Bank Governors and Leaders.  

(c) India's contribution to the BRICS New Development Bank (NDB) stands at 

USD 2.0 billion, paid in seven instalments from the fiscal year 2015-16 to 

2021-22. As on date, 20 Externally Aided Projects with loan amount of USD 

4867million funded by NDB are ongoing in India. The sectors being covered 

by such projects include Transportation Infrastructure for Urban Centres, 

Integrated Water Conservation, Water Supply and Flood Area Management, 

Improvement of Connectivity in Rural Areas, among others, which align with 

India’s development priorities. 
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INDIAN CONSERVATION FELLOWSHIP PROGRAMME (ICFP) 

928. DR. SHRIKANT EKNATH SHINDE:  
SHRI NARESH GANPAT MHASKE: 
SHRIMATI SHAMBHAVI: 

Will the Minister of CULTURE  be pleased to state: 

 
a) whether the Government has undertaken any measures for the promotion of 

cultural tradition and literature in the rural and traditional areas, if so, the 

details thereof; 

b) the details of the Indian Conservation Fellowship Programme (ICFP);  

c) the details of the linguistic and cultural significance of each of the languages, 

now recognized as Classical; and 

d) the details of the specific measures being taken to ensure the documentation 

and digitization of ancient texts in these languages? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(GAJENDRA SINGH SHEKHAWAT): 
 

a)   The Government of India actively promotes Indian culture and literature 

across the country. 

The Ministry of Culture, through its autonomous bodies has undertaken various 

measures for the promotion of cultural tradition and literature in the rural and 

traditional areas which are given as follows: 

Sahitya Akademi (SA) plays a vital role in fostering Indian literature in 24 

recognized languages. 
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In addition to its regular programs and publications, SA has initiated several 

projects and schemes to enhance literary awareness and talent, particularly in 

rural and traditional areas. Notable among these are the Ek Bharat Shreshtha 

Bharat and Gramalok series.  

Indira Gandhi National Centre for the Arts (IGNCA) focuses on cultural 

preservation and documentation, promotion of regional languages, promotion of 

performing arts and development of traditional art forms. 

Centre for Cultural Resources and Training (CCRT) implements the scholarships 

and fellowship scheme like Cultural Talent Search Scholarship Scheme, Scheme 

for “Award of Scholarships to Young Artists (SYA) in different cultural fields”, 

fellowship scheme for the award of fellowships to outstanding persons in the field 

of culture for the promotion of cultural tradition and literature in the rural and 

traditional areas. 

b)  The Indian Conservation Fellowship Pilot Program (ICFPP) was undertaken by 

the Ministry of Culture in collaboration with the Metropolitan Museum of Art 

(MMA) in New York and the Stichting Restauratie Atelier Limbuirg (SRAL), the 

Netherlands. A Memorandum of Agreement (MoA) was signed between Ministry 

of Culture, Government of India and the Metropolitan Museum of Art (MMA), New 

York on 19.03.2013 for a period of two years.  

Thereafter, a Memorandum of Understanding (MoU) between Ministry of Culture 

and Metropolitan Museum of Art (MMA), New York was signed on 27.06.2016 for 

launching of the Indian Conservation Fellowship Program (ICFP) for a period 

from 2016 to 2021 and was to be undertaken by the Ministry of Culture in 
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collaboration with the Metropolitan Museum of Art (MMA), New York, the 

Stichting Restauratie Atelier Limbuirg (SRAL), the Netherlands, the Royal 

Institute for Cultural Heritage, Brussels (“KIK-IRPA”), and the Freer Gallery of Art 

and Arthur M. Sackler Gallery, The Smithsonian Museums of Asian Art, 

Washington, DC (“FG”) with support from the Andrew W. Mellon Foundation (the 

“Mellon Foundation”). 

The aim of this fellowship was to equip the participants with skills to better care 

for collections at their home institutions and to establish a larger and stronger 

conservation community in India with international links to professionals in the 

field. So far, 36 conservators from India have received fellowship under ICFP (17 

conservators during Pilot Program and 19 conservators during Main Program).  

c)  The Government of India has recognized the following 11 languages as Classical 

Languages: Tamil, Telugu, Sanskrit, Kannada, Malayalam, Odia, Marathi, Pali, 

Prakrit, Assamese, and Bengali. Each of these languages has a history spanning 

at least 1500 years, representing a rich cultural and literary heritage. They reflect 

the uniqueness of their respective communities and regions. These languages 

encompass a vast corpus of ancient literature and texts, regarded as invaluable 

heritage by generations of speakers. They include knowledge texts, particularly 

prose, alongside poetry, epigraphical, and inscriptional evidence, showcasing 

their historical and cultural significance. 

d)  Indira Gandhi National Centre for the Arts (IGNCA) has created Digital Archives 

for regional languages, traditional art forms, and performing arts. Digital 

Museums have been created for showcasing regional art and culture, and various 
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activities are carried out through National Cultural Audiovisual Archives (NCAA) 

of Cultural Informatics Lab (CIL) Division of the IGNCA. National Mission for 

Manuscripts (NMM) under Ministry of Culture is also engaged in documentation 

and digitization of ancient texts in these languages. 

महाभारत काल कì सांÖकृितक िवरासत को संरि±त करना 
929.   ®ी अłण गोिवल: 
³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक : 

(क) हिÖतनापुर, मेरठ म¤ कला और संÖकृित को संरि±त करन ेऔर बढ़ावा देने कì सरकार कì ³या 

योजना है; और       

(ख) महाभारत काल कì सांÖकृितक िवरासत को सरंि±त करन ेहेत ुसरकार Ĭारा अब तक ³या उपाय 

िकये गये ह§? 

सÖंकृित मýंी; तथा  पयªटन मýंी  (®ी गजÆेþ िसंह शेखावत): 

(क) और (ख): हिÖतनापरु, मेरठ म¤ भारतीय परुातÂव सव¥±ण का एक संरि±त Öमारक है, िजसे वषª 

2021-22 म¤ क¤ þ सरकार Ĭारा पांच ‘ÿितिķत Öथल’ म¤ स ेएक के łप म¤ घोिषत िकया गया था। 

िवगत कुछ समय म¤ Öथल के अंदर संर±ण और िवकास संबंधी कायª जैसे Öथल को मु´य सड़क 

स ेजोड़ने वाले राÖतŌ का िनमाªण, पािक« ग, उīानŌ का िवकास और आवÔयक जन सुिवधाए ं

उपलÊध कराने के काम शुł िकए गए ह§। वषª 2021-22 और 2022-23 म¤ हिÖतनापरु Öथल म¤ 

परुातािÂवक उÂखनन भी िकए गए थ ेऔर Öथल पर उÂखनन तथा उसकì खोजŌ पर एक फोटो 

ÿदशªनी भी लगाई गई है। Öथल स ेअितøमणŌ को भी हटा िदया गया है। 

IMPACT OF GLOBAL CONFLICTS ON TOURISM INDUSTRY 

930. ADV. FRANCIS GEORGE:                                     

Will the Minister of TOURISM be pleased to state: 
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(a)    the details of the impact of the escalating Israel-Iran conflict on the tourism 

industry in Kerala, as the Kerala State is a preferred destination for tourism in 

the country;  

(b)   whether the Government is considering measures to ensure safety and 

mitigate the impact of global conflicts on tourism, if so, the details thereof 

along with the response of the Government thereto and action taken to 

support Kerala's tourism industry; and 

(c)    the details of the steps taken or proposed by the Government to support 

tourism operators and infrastructure in Kerala State to maintain international 

tourism standards and ensure a stable flow of tourists? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a): No such study has been instituted by the Ministry of Tourism to assess the 

impact of escalating Israel-Iran conflict on the tourism industry in Kerala. However, 

details of Foreign Tourist Visits (FTVs) in India and Kerala is given below: 

Year 
FTVs in India 

(in lakh) 
FTVs in Kerala 

(in lakh) 

Growth Over previous year (%) 

India Kerala 

2019 314.09 11.90 - - 

2020 71.72 3.41 -77.17 -71.36 

2021 10.55 0.60 -85.29 -82.25 

2022 85.88 3.46 714.26 471.28 

2023 192.46 6.49 124.11 87.83 

Source: States/UTs Tourism Department 
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(b): Security of tourists is essentially a State Government subject. However, the 

Ministry of Tourism has taken up the matter with all State Governments/Union 

Territory (UT) Administrations for setting up of dedicated Tourism Police. With the 

efforts of Ministry of Tourism, the State Governments/UT Administrations of 

Telangana, Andhra Pradesh, Delhi, Goa, Karnataka, Kerala, Maharashtra, Himachal 

Pradesh, Jammu and Kashmir, Madhya Pradesh, Odisha, Punjab, Rajasthan, 

Sikkim and Uttar Pradesh have deployed tourist police in one form or the other. 

The Ministry of Tourism has set up a 24x7 Multi-Lingual Tourist Info-Helpline on the 

toll free number 1800111363 or on a short code 1363 in 12 Languages including 10 

international languages.  

(c): Ministry of Tourism has undertaken several steps to support tourism operators 

and infrastructure as under: 

I. Improve the quality of infrastructure and facilities at various tourist 

destinations across the country including Kerala under schemes such as 

‘Swadesh Darshan’, ‘PRASHAD’ and ‘Assistance to Central Agencies for 

Tourism Infrastructure Development’, in collaboration with States/UTs, 

Central agencies and private stakeholders. Details of such projects in the 

State of Kerala is enclosed as Statement. 

II. Enhance the overall quality and visitor experience through initiatives focused 

on capacity building, skill development such as ‘Capacity Building for Service 

Providers’, ‘Incredible India Tourist Facilitator (IITF)’, 'Paryatan Mitra' and 

'Paryatan Didi’. 
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III. To conform to the expected standards for different classes of tourists, 

especially from the point of view of suitability for international tourists, the 

Ministry of Tourism under its voluntary scheme of Classification classifies 

hotels and resorts under the star rating system. Aside this, the Ministry also 

classifies/approves accommodation units viz Homestays/BandBs, 

guesthouses, tented accommodations and tourism service providers viz. 

Travel Agents, Tour Operators, Tourist Transport Operators. 

STATEMENT 

List of projects sanctioned under Swadesh Darshan scheme in Kerala: 
(Rs. in Crore) 

S. 
No. 

Circuit / 
Sanction 

Year 
Name of the Project 

Amount 
Sanctioned 

Amount 
Released 

/Authorized 

1. 
Eco Circuit 

2015-16 
Development of Pathanamthitta- 
Gavi- Vagamon- Thekkady 

64.08 64.08 

2. 
Spiritual 
Circuit 

2016-17 

Development of Sabarimala - 
Erumeli-Pampa- Sannidhanam 

46.54 33.39 

3. 
Spiritual 
Circuit 

2016-17 

Development of Sree  
Padmanabha Arnamula 

78.08 73.77 

4. 
Rural 
Circuit 

2018-19 

Development of Malanad 
Malabar Cruise Tourism Project 

57.35 45.88 

5. 
Spiritual 
Circuit 

2018-19 

Development Sivagiri Sree 
Narayana Guru Ashram- 
Arruvipuram- Kunnumpara  Sree  
Subrahmania - Chembazhanthi  
Sree Narayana Gurukulam 

66.42 42.01 
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List of projects sanctioned under Swadesh Darshan 2.0 scheme in Kerala: 

Destination Name of the Experience 
Sanctioned Cost  

(₹ Crore) 

Kumarakom Kumarakom Bird Sanctuary Experience 13.92 

 

List of projects sanctioned under PRASHAD Scheme in Kerala: 

 (Rs. in Crore) 

 

List of projects sanctioned under the scheme Assistance to Central Agencies 
for Tourism Infrastructure Development in Kerala: 

(Rs. in Lakh) 

Sl. 
No 

Name of Project Agency 
Amount 

sanctioned 
Amount 

Released 

1. 
Development of a 
Walkway/Promenade on 
Willingdon Island, Cochin, Kerala 

Cochin Port 
Trust 

901 826.29 

2. 
Central Financial Assistance for 
upgrading of Births and Backup 
area of Ernakulam Wharf 

Cochin Port 
Trust 

2141 1912.8 

3. 

Project for Up-gradation of Golf 
Course at SAI Trivandrum Golf 
Club by the Sports Authority of 
India 

SAI 2464.99 1232.49 

Project Name 
Sanction  

Year 
Approved 

Cost 
Amount   

Released 
Physical  

Progress % 
Development at 

Guruvayur Temple 
2016-17 45.19 45.19 100% 
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4. 
Developing infrastructure at 
Cochin Port Cruise Terminal. 

Cochin Port 
Trust 

120.79 114.17 

5. 
Creation of additional tourism 
facilities at the Cochin Port Trust 
Walkway 

Cochin Port 
Trust 

466.47 466.47 

6. 
Development of Additional 
infrastructure in the new Cochin 
Port Trust Terminal 

Cochin Port 
Trust 

1029.7 888.62 

 

FINE FOR STUBBLE BURNING 
931. SHRI SUDHEER GUPTA: 
        SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 
Will the Minister of ENVIRONMENT, FORESTS AND CLIMATE CHANGE be 

pleased to state: 

(a)  total number of cases of stubble burning reported from the North Indian 

States;  

(b)  whether the Government has doubled the fine for burning stubble by 

farmers to prevent deterioration of air quality in NCR Region and pollution and if 

so, the details thereof;  

(c)  whether the Government has notified the Commission for Air Quality 

Management in the National Capital Region and Adjoining Areas 

(Imposition, Collection and Utilisation of Environmental Compensation for 

Stubble Burning) Amendment Rule, 2024 and if so, the details thereof; 

(d)  whether the Government has directed States of Delhi, Haryana, Punjab, 

Uttar Pradesh and Rajasthan to appoint nodal or supervisory officers to 
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impose and collect fine for stubble burning and if so, response of the said 

State Governments in this regard; and 

(e)  whether there is a sharp spike in number of cases of stubble burning in 

the State of Punjab even after increasing fine for burning of stubble and if 

so, reasons for same? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a): As per the Consortium for Research on Agro ecosystem Monitoring and 

Modeling from Space (CREAMS) Laboratory, Division of Agricultural Physics, ICAR 

– Indian Agricultural Research Institute, New Delhi, the cases of Stubble Burning in 

Punjab, Haryana, Delhi and NCR Districts of Uttar Pradesh and Rajasthan has 

reduced from a total of 53672 in 2022 to 12530 in 2024. In Punjab, the total number 

of stubble burning incidents has reduced from 49888 in 2022 to 10821 in 2024 and 

that of Haryana from 3629 in 2022 to 1373 in 2024. 

(b) and (c): The Ministry of Environment, Forest and Climate Change vide notification 

no. G.S.R. 690 (E) dated 6th November, 2024 has amended the Commission for Air 

Quality Management in National Capital Region and Adjoining Areas (Imposition, 

Collection and Utilization of Environmental Compensation for Stubble Burning) 

Rules, 2023 and has issued the Commission for Air Quality Management (CAQM) in 

National Capital Region and Adjoining Areas (Imposition, Collection and Utilization 

of Environmental Compensation for Stubble Burning) Amendment Rules, 2024.  

Copy of the Commission for Air Quality Management in National Capital Region and 
Adjoining Areas (Imposition, Collection and Utilization of Environmental 
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Compensation for Stubble Burning) Amendment Rules, 2024 enclosed as 
Statement-I. 
In accordance with the amended rules, the fine has been doubled as under: 

Type 2023 Rules 
2024 Amendment 

Rules 

Farmer having an area of land of less 
than 02 acres 

Rs. 2500 Rs. 5000 per incidence 

Farmer having an area of land of 02 
acres or more but less than 05 acres 

Rs. 5000 
Rs. 10000 per 

incidence 

Farmer having an area of land of more 
than 05 acres 

Rs. 15000 
Rs. 30000 per 

incidence 

 

(d): Subsequent to the notification of the Commission for Air Quality Management in 

National Capital Region and Adjoining Areas (Imposition, Collection and Utilization 

of Environmental Compensation for Stubble Burning) Amendment Rules, 2024 by 

the Ministry of Environment, Forest and Climate Change vide Notification No. G.S.R. 

690(E) dated 6th November, 2024 revising the rates of Environmental Compensation 

for stubble burning, CAQM issued an Order dated 7th November, 2024, authorising 

all Nodal/Supervisory Officers so appointed by the respective Governments to 

impose and Collect Environment Compensation from farmers causing Air Pollution 

by stubble burning, in accordance with aforesaid rule. 

A copy of the order is enclosed as Statement-II. 

(e):The cumulative paddy residue burning reports show a 68 % decline for the period 

from 6th November to 27th November in 2024 as compared to 2023. 

STATEMENT I 
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STATEMENT-II 
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FOREIGN DIRECT INVESTMENT (FDI) INFLOWS 
932.   SUSHRI S. JOTHIMANI: 
          ADV. ADOOR PRAKASH: 
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          SHRI RAJESH RANJAN: 
Will the Minister of FINANCE be pleased to state: 

(a) the details of net FDI Inflows during the last five years, country-wise and   

sector-wise; 

(b) whether the Government has assessed the impact of new tax regulations on 

FDI inflows;  

(c) if so, the details thereof and if not, the reasons therefor; and  

(d) the measures being taken by the Government to further simplify tax 

compliance for startups and foreign investors to foster a more conducive 

investment environment? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 

(a) : The net Foreign Direct Investment (FDI) inflows during last five years is given 

in table below, however, data on country-wise and sector-wise net FDI inflows is 

not maintained. 

 

Year Net FDI (US$ billion) 
2019-20 43.0 
2020-21 44.0 
2021-22 38.6 
2022-23 28.0 
2023-24 10.1 

Source:RBI. 

(b) to (d): FDI inflows into a country depend on a host of factors such as availability 

of natural resources, macro-economic stability, investment decision of foreign 
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investors, global investment climate, central bank interest rates and tax 

regulations among others. To promote FDI, the government has put in place 

an investor friendly policy, wherein most sectors, except certain strategically 

important sectors, are open for 100% FDI under the automatic route. Further, 

to simplify tax compliance for startups and foreign investors, the Income Tax 

Act, 1961 has been amended in 2024 to abolish angel tax and to reduce 

income tax rate chargeable on income of a foreign company. 

NATIONAL CAREER SERVICE PORTAL 

933. SHRIMATI SMITA UDAY WAGH: 
        SHRI PARVEEN PATEL: 
Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) whether the Government has undertaken any initiatives to digitize job demand 

and supply at the national level, if so, the details thereof; 

(b) the details of total number of vacancies mobilised through the National Career 

Service (NCS) portal since its inception, gender-wise, State-wise and sector-

wise; 

(c) whether the international job opportunities are also being advertised through 

the National Career Service (NCS) portal and if so, the scope and extent of 

these job listings; and 

(d) the details of the international job vacancies that have been mobilised through 

the National Career Service (NCS) portal since its inception? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY 
OF LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
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(a) to (d) The Ministry of Labour and Employment, Government of India, is 

implementing the National Career Service (NCS) project for the transformation of 

the National Employment Service to provide a variety of employment related 

services like job search and matching, career counselling, information on skill 

development courses, employability assessment, employability enhancement 

training etc. through a digital portal – www.ncs.gov.in (NCS Portal). 

The total number of vacancies mobilised through the National Career Service 

(NCS) portal since its inception, gender-wise, State-wise and sector-wise are given 

in the enclosed Statement-I, Statement-II and Statement-III respectively. 

The module for the international jobs on NCS portal facilitates Ministry of 

External Affairs (MEA) registered Recruiting Agents to post international job 

opportunities on NCS portal. As on 15th November, 2024, the Recruiting Agents 

have posted 17,169 international vacancies on NCS portal. 

  

STATEMENT – I 

As on 15th November, 2024, vacancies mobilised on National Career Service 
(NCS) portal since its inception is 3,52,75,833. The gender-wise distribution is 
given below: 

 

 
(Figures inLakh) 

Vacancies Mobilized Gender wise 
Gender No. of vacancies 
Female 8.19 

Male 52.51 
Transgender 0.17 
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STATEMENT – II 

As on 15th November, 2024, the state-wise vacancies mobilised through the 
National Career Service (NCS) portal since its inception is given below: 
 

Vacancy Mobilized State wise 
State name No. of vacancies 

Andaman and Nicobar Islands 2,308 
Andhra Pradesh 234,499 
Arunachal Pradesh 18,294 
Assam 100,371 
Bihar 530,938 
Chandigarh 86,478 
Chhattisgarh 134,135 
Dadra and Nagar Haveli 347 
Daman and Diu 2,886 
Delhi 429,422 
Goa 29,841 
Gujarat 523,320 
Haryana 337,650 
Himachal Pradesh 55,166 
Jammu and Kashmir 110,731 
Jharkhand 328,044 
Karnataka 1,465,752 
Kerala 188,461 

Not Specified 291.89 
Grand Total 352.76 
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Ladakh 59 
Lakshadweep 2,884 
Madhya Pradesh 205,341 
Maharashtra 1,533,463 
Manipur 6,425 
Meghalaya 14,779 
Mizoram 3,556 
Nagaland 3,996 
Odisha 354,250 
Puducherry 16,299 
Punjab 193,650 
Rajasthan 303,716 
Sikkim 5,352 
Tamil Nadu 1,715,285 
Telangana 610,648 
Tripura 16,513 
Uttar Pradesh 1,108,648 
Uttarakhand 172,265 
West Bengal 3,922,741 
Multiple States/PAN India 20,507,320 
Grand Total 35,275,833 

 

STATEMENT-III 

As on 15th November, 2024, the sector-wise vacancies mobilised through the 
National Career Service (NCS) portal since its inception is given below: 

 (Figures in Lakh) 
Vacancy Mobilized Sector wise 

Sector wise No. of vacancies 
Agriculture and Related 3.00 
Arts and Entertainment 0.59 
Civil and Construction Works 21.52 
Education 7.55 
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Finance and Insurance 138.24 
Health 3.73 
Hotels, Food Service and Catering 3.30 
Household and Domestic Work 0.72 
IT and Communication 27.72 
Manufacturing 16.79 
Mining And Quarrying 0.39 
Operations and Support 40.26 
Other Service Activities 47.94 
Power and Energy 1.05 
Public Administration and Defense 6.04 
Real Estate Activities 0.64 
Specialized Professional Services 6.81 
Transportation and Storage 11.17 
Water Supply, Sewerage and Waste 
Management 

0.25 

Wholesale and Retail 5.36 
Sector Not Specified 9.71 
Grand Total 352.76 

 

ÿधानमýंी कौशल िवकास योजना के तहत युवाओ ंको कौशल आधाåरत ÿिश±ण 
934. ®ी सजंय उ°मराव देशमखु: 
 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या ÿधानमंýी कौशल िवकास योजना (पीएमकेबीवाई) के तहत यवुाओ ंको कौशल आधाåरत 

ÿिश±ण ÿदानिकया जाता है और यिद हां, तो तÂसंबंधी Ê योरा ³या है; 

(ख) ³ या यवतमाल िजले म¤ ऐसे ÿिश±ण ÿदान करने के िलए िकसी गैर-सरकारी संगठन (एनजीओ) 

Ĭारा कोई ÿÖतावÿÖतुत िकया गया है; 

(ग) यिद हां, तो तÂसंबंधी Ê योरा ³या है और उĉ ÿÖताव पर सरकार Ĭारा अब तक ³या कारªवाई कì 

गई है; 
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(घ) एनजीओ Ĭारा ÿÖतुत ÿÖतावŌ कì सं´या िकतनी है और िकतने ÿÖताव अनमुोदन के अंितम 

चरण म¤ ह§; और 

(ङ) ³ या यवतमाल िजले म¤ ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के तहत ÿिश±ण देने 

के िलए िकसीएनजीओ का चयन िकया गया है और यिद हां, तो तÂसंबंधी Ê योरा ³या है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 
(क) कौशल िवकास एवं उīमशीलता मंýालय (एमएसडीई) वषª 2015 से अपनी ÿमुख Ö कìम 

ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) को कायाªिÆवत कर रहा है। पीएमकेवीवाई के तहत, 

दशे भर के युवाओ ं को अÐपाविध ÿिश±ण (एसटीटी) और पूवª िश±ण माÆयता (आरपीएल), 

पनुकŐशलीकरण और कौशलोÆ नयन के माÅयम से कौशल ÿिश±ण ÿदान िकया जाता है। 

(ख) से (ङ) पीएमकेवीवाई 4.0 के तहत ÿिश±ण शै±िणक सÖंथानŌ, उīोग और उīोग संघŌ, क¤ þ 

तथा राºय सरकार के सÖंथानŌ म¤ माÆयता ÿाĮ और संबĦ ÿिश±ण क¤ þŌ के माÅयम से आयोिजत िकया 

जा रहा है। इसके अलावा, आिदवासी, आकां±ीय और पूवō°र िजलŌ म¤ एक िजला-एक उÂपाद के आधार 

पर कौशल मांग को पूरा करने के िलए ÿिश±ण देने के िलए समुदाय आधाåरत संगठनŌ को लगाया गया 

है। 

 िवगत िव°ीय वषª अथाªत2023-24 के दौरान पीएमकेवीवाई 4.0 के तहत समुदाय आधाåरत 

संगठन ®ेणी के तहत कुल 1,157 ÿÖताव ÿाĮ हòए, िजनम¤ एनजीओ भी शािमल थे। इनम¤ से 575 ÿÖतावŌ 

को लàय आबंटन के िलए चनुा गया, िजनम¤ यवतमाल िजले के 5 ÿÖताव शािमल ह§। वतªमान िव° वषª 

अथाªत2024-25 म¤, केवल एक एनजीओ ने पीएमकेवीवाई 4.0 के तहत यवतमाल िजले म¤ कौशल 

ÿिश±ण ÿदान करन ेके िलए ÿÖताव ÿÖतुत िकया है। 

WOMEN’S REPRESENTATION IN BOARD OF DIRECTORS IN COMPANIES 
935.  SHRI LAVU SRI KRISHNA DEVARAYALU: 
 SHRI S. VENKATESAN: 
Will the Minister of CORPORATE AFFAIRS be pleased to state: 



02.12.2024                                                                                                                                               159 
 

(a) the number of listed and unlisted public companies with paid-up capital of 

Rs. 100 crore or turnover of Rs. 300 crore in the country;  

(b)  the total number of Directors in the Board of these companies and women 

Directors among them, company-wise; 

(c)  the details of the number of companies nationwide and specifically in Andhra 

Pradesh that have been subjected to penal action for non-compliance of appointing 

a woman director on their board, along with year-wise details of penalties imposed 

and collected; 

(d)  whether the Government has reviewed the impact of this mandate on 

gender diversity in corporate boards across the country and if so, the details 

thereof; and  

(e)  whether there are any further plans to strengthen gender diversity initiatives 

within companies and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 
(a) : As on 15.11.2024, there are 1,708 no. of Listed Companies and 3,383 no. of 

Unlisted Public Companies having a paid-up capital of Rs. 100 crore and more or 

turnover of Rs. 300 crore and more.  

(b) :  As per the Companies Act, 2013, private companies are required to have 

minimum 2 directors and public companies are required to have minimum 3 directors 

on their Board.  As such the total no. of directors in the above-mentioned companies 
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are 34,121 out of which 6,639 directors are women. List of these companies can be 

seen at the link : 

https://www.mca.gov.in/bin/dms/getdocument?mds=TBcEyK2hZgZSiV1%252BDw

MYTw%253D%253Dandtype=open  and  

https://www.mca.gov.in/bin/dms/getdocument?mds=%252BD%252BoVGGX%252F

aE2wYigRPBl%252BQ%253D%253Dandtype=open 

 (c) : As per Second proviso to sub-section (1) of section 149 of the Act a prescribed 

class of companies  shall have at least one-woman director. As per Rule 3 of 

Companies (Appointment and Qualification of Directors) Rules, 2014, every listed 

company and every other public company having paid up share capital of Rs. 100 

crore or more or having a turnover of Rs. 300 crore or more is required to appoint at 

least one-woman director on its board. In case a company makes default in 

complying with this provision of the Act, the company and every officer of the 

company who is in default is liable for penalty provided under section 172 of the Act.  

Section 172 of the Act was a criminal offence till the Companies (Amendment) 

Act, 2020 on 28.9.2020.  The violation of section 149 of the Act after notification is 

subject to adjudication.  In case of non-payment of adjudication penalty, prosecution 

is filed by Registrar of Companies u/s 454 of the Act.  Year-wise details of penalties 

imposed and collected, for the last 3 years is given at enclosed Statement -I and 

the list of prosecutions filed are given at enclosed Statement -II. Penal action has 

not been taken against any company registered in the State of Andhra Pradesh. 

(d) and (e) : There were no provisions making it mandatory for a prescribed class 

of companies to have at least one-woman director, as mentioned above, in the 
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Companies Act, 1956. The above-mentioned provisions in the Act have been 

inserted with a view to encourage the participation of women in the management 

and decision-making process in the identified class of companies.   There is no 

proposal to further amend the above provisions at present. 

STATEMENT – I 

List of year-wise details of penalties imposed and collected for violation of 
Section 149 of the Companies Act, 2013. 
 
S. 
No. 

Financial 
Year 

Companies 
Name 

CIN  Penalty 
imposed 

Penalty 
collected 

1 2021-22 Reliance 
Broadcast 
Network 
Limited 

U64200MH2005
PLC158355 
 

6,10,500 6,10,500 

2 2021-22 Great Western 
Industries 
Limited 

U93090TN1997
PLC037593 
 

1,59,000 1,59,000 

3 2022-23 UGL 
Engineering 
Private Limited 

U74999MH2013
PTC246084 
 

2,70,000 2,70,000 

4 2022-23 Juhu Beach 
Resorts 
Limited 

U55200MH1974
PLC017128  

2,50,000 2,50,000 

5 2022-23 Securekloud 
Technologies 
Limited 

L72300TN1993
PLC101852 
 

2,50,000 2,50,000 

6 2022-23 Premier Energy 
and 
Infrastructure 
Limited 

L45201TN1988
PLC015521 
 

1,50,000 1,50,000 
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7 2022-23 Gemmia 
Oiltech (India) 
Limited 

L74999TN1993
PLC026312 
 

1,00,000 1,00,000 

8 2022-23 Sapphire Media 
And 
Infrastructure 
Limited 

L93090TN1997
PLC039630 
 

2,00,000 2,00,000 

9 2022-23 Sarash 
Industries 
Limited 

L51909TN1995
PLC030554 
 

2,00,000 2,00,000 

10 2022-23 Easun Reyrolle 
Limited 

L31900TN1974
PLC006695 
 

50,000 50,000 

11 2022-23 Usha Marin 
Limited 

U05004AP1983
PTC004254  

7,50,000 7,50,000 

12 2023-24 JM Financial 
Properties and 
Holdings 
Limited 

U65990MH2010
PLC201513 
 

4,85,500 4,85,500 

13 2023-24 MSRDC Sea 
Link Limited 

U45200MH2018
SGC315536 
 

1,85,000 Penalty not 
paid 

14 2023-24 Krishna 
Solvechem 
Limited 

U51102MH2006
PLC160204 
 

4,85,000 Penalty not 
paid 

15 2023-24 Shankar 
Packaging 
Limited 

U25202MH1985
PLC036120 
 

4,85,000 4,85,000 

16 2023-24 City 
Corporation 
Limited 

U45202PN2003
PLC018435 
 

5,20,500 5,20,500 

17 2023-24 Info-Drive 
Software 
Limited 

L36999TN1988
PLC015475 
 

1,00,000 1,00,000 
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18 2023-24 Pentagon 
Global 
Solutions 
Limited 

U73100TN1995
PLC030734 
 

4,00,000 Penalty not 
paid 

19 2023-24 Helios And 
Matheson 
Information 
Technology 
Limited 

L72291TN1991
PLC020443  

2,00,000 2,00,000 

20 2023-24 Dolariel 
Financial 
Services 
Limited 

U65191TN1993
PLC026395 
 

1,00,000 1,00,000 

21 2023-24 Rock Hard 
Petro Chemical 
Industries Ltd 

L24111MP1974
PLC001297 

8,00,000 Penalty not 
paid 

22 2023-24 DujohnLaborat
ori Limited 

L24232MP1992
FLC007258 

6,00,000 Penalty not 
paid 

23 2023-24 Maya Spinners 
Limited 

L17124MP1984
PLC002612 

6,00,000 Penalty not 
paid 

24 2023-24 Sanghvi 
Asbestos 
Cements 
Limited 

L26942MP1984
PLC002520 

5,00,000 Penalty not 
paid 

25 2023-24 We Internet 
Limited 

L70100MP1980
P1C001643 

6,00,000 Penalty not 
paid 

26 2023-24 GFI Financials 
India Limited 

L67120MP1992
PLC007196 

4,00,000 Penalty not 
paid 

27 2023-24 C.T. Cotton 
Yarn Limited 

L17111MP1993
PLC007834 

6,00,000 Penalty not 
paid 

28 2023-24 E-Metals India 
Limited 

L67120MP1993
PLC007899 

5,00,000 Penalty not 
paid 

29 2023-24 M.P. Telelinks 
Limited 

L31200MP1994
PLC008359 

6,00,000 Penalty not 
paid 
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30 2023-24 Endo Labs 
Limited 

L24232MP1994
PLC008476 

8,00,000 Penalty not 
paid 

31 2023-24 Global Films 
and 
Broadcasting 
Limited 

L09233MP1995
PLC009505 

5,00,000 Penalty not 
paid 

 

STATEMENT - II 

List of the year-wise of prosecution filed for violation of Section 149 of the A 
Companies Act, 2013. 
Sr. 
No. 

Financial 
Year 

Companies Name CIN  

1 2021-22 Acclaim Industries 
Limited 

L74950MH1991PLC068270 

 

2 2021-22 SuryodayAllo-Metal 
Powders Limited 

U27203PN1993PLC074773 

3 2023-24 Satkar Electronics 
Limited 

L32300MH1987PLC045274  

4 2023-24 Ghodwat Consumer 
Limited 

U15100PN2002PLC017370 

 

5 2023-24 Marmagoa Steel Limited L27106GA1987PLC000764 

 

6 2023-24 Rock Hard Petro Chemical 
Industries Ltd 

L24111MP1974PLC001297 

7 2023-24 DujohnLaboratory 
Limited 

L24232MP1992FLC007258 

8 2023-24 Maya Spinners Limited L17124MP1984PLC002612 
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9 2023-24 Sanghvi Asbestos 
Cements Limited 

L26942MP1984PLC002520 

10 2023-24 We Internet Limited L70100MP1980P1C001643 

11 2023-24 GFI Financials India 
Limited 

L67120MP1992PLC007196 

12 2023-24 C.T. Cotton Yarn Limited L17111MP1993PLC007834 

13 2023-24 E-Metals India Limited L67120MP1993PLC007899 

14 2023-24 M.P. Telelinks Limited L31200MP1994PLC008359 

15 2023-24 Endo Labs Limited L24232MP1994PLC008476 

16 2023-24 Global Films and 
Broadcasting Limited 

L09233MP1995PLC009505 

 

सामािजक ±ेý म¤ काम करने वाले सगंठनŌ सिहत गैर-सरकारी सगंठनŌ को जारी सीएसआर 
िनिधयां 

936. डॉ. मÆना लाल रावत: 
 ®ी ²ानĵेर पाटीलः 
 ®ी रिवÆþ द°ाराम वायकरः 
 ®ी सिंदपनराव आसाराम भुमरःे 
 ®ीमती कलाबेन मोहनभाई देलकरः 
³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िक: 

(क) दशे के िविभÆन िहÖसŌ म¤ िवशेष łप स ेराजÖथान म¤ कारपोरेट सामािजक िजÌमेदारी (सीएसआर) 

के माÅयम स ेपयाªवरण, कौशल िवकास, जल और Öव¸छता जैस ेसामािजक ±ेýŌ म¤ काम करने वाले 

संगठनŌ सिहत गैर-सरकारी संगठनŌ (एनजीओ) कì राºय-वार सं́ या िकतनी है; 

(ख) िपछल े पांच वषŎ के दौरान दशे म¤ िवशेष łप स े महाराÕů, मÅय ÿदेश और राजÖथान म¤ उĉ 

संगठनŌ/एनजीओ Ĭारा Öवीकृत/आवंिटत/उपयोग िकए गए धन का राºय/संघ राºय±ेý-वार और वषª-वार 

Êयौरा ³या है; 
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(ग) िपछल ेपांच वषŎ के दौरान दादरा और नगर हवलेी और राजÖथान म¤ Öवीकृत/आवंिटत/उपयोग कì 

गई धनरािश का िजला-वार और वषª-वार Êयौरा ³या है; 

(घ) सीएसआर के तहत उĉ संगटनŌ और गैर-सरकारी संगठनŌ को िकतनी िनिधया ंजारी कì गई ह§ और 

उनके Ĭारा िवशेष łप स ेदादरा और नगर हवेली, संभाजी नगर (औरंगाबाद) और मुंबई म¤ सामािजक ±ेýŌ 

म¤ िकए गए कायŎ का वषª-वार िनिध-वार और िजल-ेवार Êयौरा ³या है; और 

(ङ) राजÖथान म¤ उदयपरु, डूंगरपरु, सलूÌबर और ÿतापगढ़ म¤ काम करने वाले गैर-सरकारी संगठनŌ के 

नाम ³या ह§ और सीएसआर िनिध का उपयोग करके उनके Ĭारा िकए गए कायŎ का Êयौरा ³या है? 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा):  
 
(क): सरकार कंपनी अिधिनयम, 2013 ('अिधिनयम') कì धारा 135, अिधिनयम कì अनसुूची VII और 

कंपनी (सीएसआर नीित) िनयम, 2014 के माÅयम स ेकारपोरेटसामािजक दाियÂव (सीएसआर) के िलए 

Óयापक łपरखेा ÿदान करती है। अिधिनयम कì अनसुूची VII म¤ ऐसे ±ेýŌ या कायªकलापŌ को सूचीबĦ 

िकया गया है िजÆह¤ कंपनी Ĭारा सीएसआर के łप म¤ िकया जा सकता है। कंपनी (सीएसआर नीित) िनयम, 

2014 के िनयम 4 (1) के साथ पिठतअिधिनयम कì धारा 135 म¤ यह िनधाªåरत िकया गया है िक कंपनी 

के बोडª  को अपनी सीएसआर कायªकलापŌको कंपनी Ĭारा Öवयं या िनÌनिलिखत के माÅयम स ेकरने का 

अिधकार है:- 

i. अिधिनयम कì धारा 8 के तहत Öथािपत एक कंपनी, या एक पंजीकृत सावªजिनक ůÖट या एक पंजीकृत 

सोसायटी, िजस ेधारा 10 के खंड (23ग) के उप-खंड (iv), (v), (vi) या (viक) के तहत छूट दी गई है या 

धारा 12क के तहत पंजीकृत है और अिधिनयम कì आयकर अिधिनयम, 1961 (1961 का 43)धारा 

80छ के तहत अनमुोिदत है, जो- 

 - कंपनी Ĭारा अकेल ेया िकसी अÆय कंपनी के साथ िमलकर Öथािपत; या 

 - समान कायªकलापŌ को करन ेम¤ कम स ेकम तीन वषŎ का Öथािपत ůैक åरकॉडª होना। 
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ii. अिधिनयम कì धारा 8 के अंतगªत Öथािपत कंपनी या केÆþ सरकार या राºय सरकार Ĭारा Öथािपत 

पंजीकृत ůÖट या पंजीकृत सोसायटी; या 

iii. संसद या राºय िवधानमंडल के अिधिनयम के तहत Öथािपत कोई भी इकाई। 

1 अÿैल, 2021 स ेक¤ þीय सरकार के साथ उपरोĉ संÖथाओ ंका पंजीकरण अिनवायª कर िदया गया है। 

25.11.2024 तक, कुल 81,624 कायाªÆवयन एज¤िसयŌ न ेएमसी 21 रिजÖůी के साथ पंजीकरण कराया 

है। सÖंथाओ ंका राºय/संघ राºय ±ेý-वार डाटा नहé रखा जाता है। 

(ख): सीएसआर ढांचा ÿकटीकरण आधाåरत है और सीएसआर अिधदिेशत कंपिनयŌ को एमसीए 21 

रिजÖůी म¤ वािषªक सीएसआर कायªकलापŌ का िववरण फाइल करना अपेि±त है। एमसीए21 रिजÖůी म¤ 

कंपिनयŌ Ĭारा फाइलिकए गए सीएसआर स ेसंबंिधत सभी डाटा सावªजिनक डोमेन म¤ उपलÊध ह§ और 

www.csr.gov.in पर दखेे जा सकते ह§। कायाªÆवयन एज¤िसयŌ Ĭारा Öवीकृत/आवंिटत /उपयोग कì गई 

िनिधयŌ का डाटा मंýालय Ĭारा िवशेष łप स ेनहé रखा जाता है। हालांिक, एमसीए 21 रिजÖůी म¤ कंपिनयŌ 

Ĭारा (31.03.2024 तक) कì गई फाइिलंग के आधार पर, िपछल ेपांच िव°ीय वषŎ (िव.व.) अथाªत् 2018-

19 स े2022-23 के दौरान कंपिनयŌ Ĭारा Óयय िकया गया राºयवार संचयी सीएसआर Óयय अनलुµनक- 

I म¤ है। कंपिनयŌ Ĭारा िकए गए सीएसआर फाइिलंग के िवĴेषण स े पता चलता है िक कुल वािषªक 

सीएसआर Óयय म¤ स ेलगभग 56% सीएसआर Óयय िपछल ेपांच वषŎ म¤ कायाªÆवयन एज¤िसयŌ के माÅयम 

स ेिकया गया है। 

 (ग) स े(ङ):Öवीकृत/आवंिटत /उपयोग कì गई धनरािश का Êयौरा मंýालय Ĭारा िवशेष łप स ेनहé रखा 

जाता है।दादरा और नगर हवेली म¤ िकया गया संचयी सीएसआर Óयय का Êयोरा संलµन िववरण I म¤ शािमल 

है। संभाजी नगर (औरगंाबाद), मुंबई और राजÖथान म¤ िपछल ेपांच िव°ीय वषŎ (िव° वषª) अथाªत् 2018-

19 स े2022-23 के दौरान िजलेवार Óयय िकया गया संचयी सीएसआर Êयोरा øमशः संलµन िववरण -II 

और III म¤ है। 

िपछल ेपांच िव°ीय वषŎ (िव.व.) अथाªत् 2018-19 स े2022-23 के दौरान राजÖथान के उदयपरु, डंूगरपरु, 

सलूÌबर और ÿतापगढ़ िजलŌ म¤ िकए गए संचयी सीएसआर Óयय का Êयोरा संलµन िववरण -IV म¤ है। 
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िववरण I 
िव° वषª 2018-19 से 2022-23 तक राºयवार सीएसआर Óयय (रािश करोड़ म¤) 

ø.सं
. 

राºय/सघंराºय±ेý िव°ीयव
षª 

2018-19 

िव°ीयव
षª 

2019-20 

िव°ीयव
षª 

2020-21 

िव°ीयव
षª 

2021-22 

िव°ीयव
षª 

2022-23 
1 अंडमानऔरिनकोबार 0.82 1.29 2.86 9.71 2.53 
2 आंňÿदेश 665.97 710.23 719.81 656.79 954.63 
3 अŁणाचलÿदेश 24.56 18.02 10.58 119.42 13.35 
4 असम 210.00 285.00 180.23 406.17 470.24 
5 िबहार 137.95 110.48 89.89 165.97 235.36 
6 चंडीगढ़ 11.46 15.58 13.40 50.88 18.06 
7 छ°ीसगढ 149.35 269.68 325.63 305.29 596.11 
8 दादराऔरनगरहवेली 13.48 18.34 21.98 14.11 13.71 
9 दमनऔरदीव 6.25 9.53 5.25 4.13 9.40 

10 िदÐली 750.85 830.00 724.59 1193.93 1462.66 
11 गोवा 46.77 43.91 41.92 45.43 58.11 
12 गजुरात 1082.18 984.37 1461.60 1603.93 1982.26 
13 हरयाणा 378.11 537.91 550.86 683.95 700.16 
14 िहमाचलÿदेश 78.79 78.78 106.31 140.22 138.52 
15 जÌमूऔरकÔमीर 36.44 25.27 35.56 50.68 71.22 
16 झारखंड 109.80 155.21 226.54 193.33 388.13 
17 कनाªटक 1257.69 1448.16 1277.81 1839.73 1985.23 
18 केरल 354.78 298.56 290.67 239.73 351.60 
19 ल±Ĭीप 0.39 - 0.01 0.45 0.02 
20 लेहऔरलĥाख - - - 14.84 11.72 
21 मÅयÿदशे 243.55 220.46 375.51 427.10 655.86 
22 महाराÕů 3147.72 3353.24 3464.81 5380.07 5494.77 
23 मिणपरु 7.81 14.21 10.39 15.62 53.45 
24 मेघालय 16.54 17.65 17.63 19.63 21.73 
25 िमजोरम 0.11 0.25 0.97 6.94 10.99 
26 नगाल§ड 2.12 5.10 3.57 12.46 13.57 
27 ओिडशा 697.91 717.39 578.16 670.32 987.70 
28 पदुचुेरी 9.15 11.32 12.43 9.31 12.55 
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29 पंजाब 166.85 189.44 158.46 184.89 247.47 
30 राजÖथान 595.49 734.12 670.00 711.82 1102.16 
31 िसि³कम 5.87 10.99 17.28 28.24 36.18 
32 तिमलनाडु 877.08 1072.26 1174.07 1432.06 1558.66 
33 तेलंगाना 428.06 445.80 627.71 685.87 1006.63 
34 िýपरुा 23.06 9.40 9.29 15.91 19.26 
35 उतारÿदेश। 521.32 577.98 907.32 1339.18 1152.43 
36 उ°राखंड 172.31 124.70 160.58 228.08 301.11 
37 पिĲमबंगाल 382.23 423.85 471.48 567.21 759.51 
38 पैन इंिडया* 6443.53 9385.66 7805.03 5522.74 5988.91 
39 अÆयक¤ þीकृतिनिधया ँ 1156.86 1790.69 3491.30 1620.09 1091.86 

40 
एनईसी/उÐलेखनहéिकयाग
या* 4.44 20.97 169.47 0.09 10.12 

कुल 20217.6
5 

24965.8
2 

26210.9
5 

26616.3
0 

29987.9
2 

(31.03.2024 तक के आंकड़)े (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 
*एनईसी (अÆयý शािमल नहé) 
* कÌपिनयŌ ने या तो राºय का नाम नहé बताया या एक से अिधक राºयŌ का नाम बताया जहां 
पåरयोजनाए ंशुł कì गई थé। 

िववरण II 

िव° वषª 2018-19 से 2022-23 तकऔरगंाबाद म¤ सीएसआर Óयय (रािश करोड़ म¤) 

ø.स.ं िज़ला 
िव°ीयवषª 
2018-19 

िव°ीयवषª 
2019-20 

िव°वषª 
2020-21 

िव°ीयवषª 
2021-22 

िव°ीयवषª 
2022-23 

1 औरगंाबाद (संभाजीनगर) 18.68 66.69 73.46 95.40 121.56 
       

       
िव°ीय वषª 2018-19 से 2022-23 तक मुंबई म¤ सीएसआर Óयय (रािश करोड़ म¤) 

ø.स.ं 
िज़ला 

िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय 
वषª 

2020-21 

िव°ीय 
वषª 

2021-22 

िव°ीय 
वषª 

2022-23 
1 मुंबई शहर 70.27 276.83 394.15 2975.73 2763.44 

(31.03.2024 तक के आंकड़)े  (ąोत: कारपोरटे डाटा ÿबंधन ÿकोķ) 
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िववरण III 
िव°ीय वषª 2018-19 से 2022-23 तक राजÖथान म¤ िजलावार सीएसआर Óयय (रािश करोड़ 

म¤) 

ø.सं
. 

िज़ला 
िव°ीयव

षª 
2018-19 

िव°ीयव
षª 

2019-20 

िव°ीयव
षª 

2020-21 

िव°ीयव
षª 

2021-22 

िव°ीयव
षª 

2022-23 
1 अजमेर 12.82 14.36 4.45 9.35 10.59 
2 अलवर 18.32 25.58 35.88 51.18 58.18 
3 बांसवाड़ा 3.98 2.82 2.40 1.49 5.51 
4 बरन 1.83 5.68 6.25 6.81 11.95 
5 बाड़मेर 25.70 17.55 24.55 15.74 17.73 
6 भरतपुर 6.01 3.03 17.17 5.06 17.84 
7 भीलवाड़ा 12.63 16.68 7.30 41.64 107.60 
8 बीकानेर 2.99 4.15 4.89 15.99 22.12 
9 बंूदी 0.15 0.09 0.06 0.42 2.51 

10 िच°ौड़गढ़ 22.83 3.04 4.97 23.31 8.38 
11 चłु 3.97 9.38 2.82 5.58 16.81 
12 दौसा 0.49 2.28 3.60 3.92 2.60 
13 धौलपरु 0.29 0.52 2.85 3.37 1.72 
14 डीडवाना-कुचामन - - - - 0.29 
15 डूंगरपरु - 2.53 2.52 4.04 11.09 
16 गंगानगर 0.00 0.94 2.18 0.84 1.65 
17 हनमुानगढ़ - - 0.06 0.31 0.49 
18 जयपुर 42.57 88.15 59.13 109.20 179.93 
19 जैसलमेर 0.04 3.55 4.28 5.44 11.72 
20 जालौर 10.01 2.90 6.29 7.31 47.80 
21 झालावाड़ 2.16 1.06 2.39 3.27 2.63 
22 झुंझनूु 4.65 3.96 5.52 7.73 13.32 
23 जोधपुर 6.89 6.58 11.47 25.42 36.88 
24 करौली 0.24 3.03 10.62 12.09 16.66 
25 कोटा 4.06 13.82 7.90 11.05 12.18 
26 नागौर 0.39 2.60 8.01 5.79 7.65 
27 पाली 10.44 5.19 10.53 16.92 21.35 
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28 ÿतापगढ़ 0.13 0.59 0.18 0.06 - 
29 राजसमंद 7.90 15.80 23.68 22.75 15.38 
30 सवाईमाधोपरु 1.37 0.96 3.43 2.52 0.93 
31 सीकर 14.81 6.63 6.95 20.81 23.31 
32 िसरोही 2.15 4.70 3.12 9.62 50.95 
33 टŌक 0.43 0.47 0.99 5.25 3.47 
34 उदयपुर 22.55 46.24 101.53 88.01 195.55 

35 
एनईसी/उÐलेखनहéिकयाग
या* 352.68 419.25 282.01 169.53 165.39 

कुल 595.49 734.12 670.00 711.82 1102.16 
(31.03.2024 तक के आंकड़)े  (ąोत: कारपोरटे डाटा ÿबंधन ÿकोķ) 
*एनईसी (अÆयý शािमल नहé) 
* कÌपिनयŌ ने या तो िजलŌ के नाम नहé बताए या िफर एक से अिधक िजलŌ का नाम बताया जहां 
पåरयोजनाए ंशुł कì गई थé। 

िववरण IV 
िव°ीय वषª 2018-19 से 2022-23 तक उदयपुर म¤ सीएसआर Óयय (रािश करोड़ म¤) 

ø.स.ं िज़ला 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1 उदयपरु 22.55 46.24 101.53 88.01 195.55 
       

       
  िव° वषª 2018-19 से 2022-23 तक डूंगरपुर म¤ सीएसआर Óयय (रािश करोड़ म¤) 

ø.स.ं िज़ला 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1 डूंगरपरु - 2.53 2.52 4.04 11.09 
       

       
  िव°ीय वषª 2018-19 से 2022-23 तक ÿतापगढ़ म¤ सीएसआर Óयय (रािश करोड़ म¤) 

ø.स.ं िज़ला 
िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1 ÿतापगढ़ 0.13 0.59 0.18 0.06 - 
       

       
  िव° वषª 2018-19 से 2022-23 तक सलÌूबर म¤ सीएसआर Óयय 

ø.स.ं िज़ला िव°ीय वषª िव°ीय वषª िव°ीय वषª िव°ीयवषª िव°ीय वषª 
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2018-19 2019-20 2020-21 2021-22 2022-23 
1 सलूÌबर - - - - - 

(31.03.2024 तक के आंकड़े)  (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 

 

BONDED LABOUR IN THE NORTH EASTERN REGION 

937.  SHRI PRADYUT BORDOLOI: 
Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the details regarding the number of evaluatory studies conducted in the North 

Eastern Region (NER) over the last five years under the Central Sector Scheme 

for Rehabilitation of Bonded Labourer, State-wise; 

(b)the details regarding the number of surveys to identify bonded labourers 

conducted in the NER since the above-mentioned scheme came into force, 

State-wise; 

(c)the details regarding the amount disbursed to each State in the NER to generate 

awareness on bonded labour in the last five years, State-wise; 

(d)the details regarding the progress made on setting up special fast track courts to 

deal with bonded labour specifically;  

(e)whether the Government has operationalised a National Portal on Bonded Labour 

and if so, the details thereof and if not, the reasons therefor; and  

(f)whether the Government has taken steps to create a national database to 

document the corpus of non-financial assistance provided to rehabilitated 

bonded labourers across the country, if so, the details thereof, if not, the reasons 

therefor? 
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       THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (c): Ministry of Labour and Employment is implementing a central sector 

scheme for rehabilitation of bonded labourer. The scheme is demand driven, where 

the funds are also provided to concerned states/union territories, on their request, 

for conducting survey in sensitive districts, evaluatory studies related to bonded 

labourers and awareness generation programme.   The states/ union territories are 

requested regularly to submit proposals in this regard.   During last five years, the 

Ministry has not received any such proposal. 

(d): As per provisions under the Bonded Labour System (Abolition) Act, 1976, the 

state government may confer the powers of a Judicial Magistrate to an Executive 

Magistrate for the trial of offences under the Act.   An offence under this Act may be 

tried summarily by a Magistrate. 

(e) and (f): Ministry of Labour and Employment has finalised the agency for 

development of portal on bonded labour. 

PRASHAD SCHEME 
938. SHRI KIRTI AZAD: 
 SHRI K. C. VENUGOPAL: 
 Will the Minister of TOURISM be pleased to state: 

(a) whether there has been any delay in the development and completion of a 

large number of projects under PRASHAD scheme and if so, the details 

thereof along with reasons, State-wise especially Kerala State; and 
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(b) the time it will take for completion of these projects? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) and (b): The Ministry of Tourism under its Pilgrimage Rejuvenation and Spiritual, 

Heritage Augmentation Drive (PRASHAD) Scheme aims to develop infrastructure at 

pre-identified religious and heritage sites across the country. Under the Scheme, the 

Ministry provides financial assistance to State Governments and Union Territory 

Administrations for the development of tourism infrastructure at these sites.  Under 

the PRASHAD scheme the Ministry has sanctioned a total of 46 projects at a cost of 

₹1605.20 crore across the country, including the project “Development at Guruvayur 

Temple” in Kerala at a cost of ₹45.15 crore, which has been completed.  

The projects sanctioned under the said scheme are implemented by the State 

Government concerned. Development and completion of projects under PRASHAD 

scheme depend on various factors like successful tendering process, capacity of 

state implementing agency, timely project planning and designing, securing the 

necessary construction clearances. 

The details of the projects sanctioned under PRASHAD schemes is given at 

enclosed Statement. 

STATEMENT 

List of projects sanctioned under PRASHAD Scheme     
     (Rs. In Cr.) 

State/UT 
Sr
. 

No. 
Project Name 

Sanction 
Year 

Approved  
Cost  
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Andhra 
Pradesh 

3  
Development of Pilgrim Amenities 
at Amaravati 

2015-16 27.77 

4  Development of Srisailam Temple 2017-18 43.08 

5  

Development of Pilgrimage 
Amenities at Sri Varaha Lakshmi 
Narsimha Swami Vari 
Devasthanam at Simhachalam 

2022-23 54.04 

Arunachal 
Pradesh 6  Development of Parshuram Kund 2020-21 37.88 

Assam 7  
Development of Pilgrimage 
amenities at Kamakhya Temple 

2015-16 29.80 

Bihar 
8  Development at Patna Sahib 2015-16 29.62 

9  
Development of basic facilities at 
Vishnupad temple 

2014-15 3.63 

Chhattisgarh 10  
Development of Pilgrimage 
amenities at Maa Bamleshwari 
Devi Temple 

2020-21 48 .44 

Gujarat 

11  Development of Dwarka 2016-17 13.08 

12  
Development of Pilgrimage 
Amenities at Somnath 

2016-17 45.36 

13  
Development of Promenade at 
Somnath 

2018-19 47.12 

14  
Development of Pilgrim Plaza with 
Queue management complex at 
Somnath Gujarat 

2021-22 49.97 

15  
Development of Pilgrimage 
Facilities at Ambaji Temple 

2022-23 50.00 

Haryana 16  
Development of Mata Mansa Devi 
Temple and Nada Saheb 
Gurudwara 

2019-20 48.53 

Jammu and 
Kashmir 17  Development at Hazratbal Shrine 2016-17 40.46 
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Jharkhand 18  
Development of Baba Baidya Nath 
Dham 

2018-19 36.79 

Karnataka 19  
Development of Pilgrimage 
Amenities at Sri Chamundeshwari 
Devi Temple 

2023-24 45.71 

Kerala 20  Development at Guruvayur Temple 2016-17 45.19 
Madhya 
Pradesh 

21  Development of Amarkantak 2020-21 49.99 

22  Development of Omkareshwar 2017-18 43.93 

Maharashtra 23  Development of Trimbakeshwar 2017-18 42.18 

Meghalaya 24  

Development of Pilgrimage 
Facilitation at Nongswalia Church, 
Nartiang Shakti Peeth, Aitnar Pool 
and Charantala Kali Temple 

2020-21 29.29 

Mizoram 25  

Development of Infrastructure for 
Pilgrimage and Heritage Tourism at 
Chite Vang, Zuangtai, Reiek and 
Aizawl 

2022-23 44.89 

Nagaland 

26  

Development of Pilgrimage 
Infrastructure at Molungkimong, 
Noksen Church, Aizuto, Wokha 
and Kohima 

2018-19 25.20 

27  
Development of Pilgrimage 
Tourism Infrastructure at 
Zunheboto 

2022-23 18.18 

Odisha 28  Infrastructure Development at Puri 2014-15 50.00 

Punjab 
29  

Development of Karuna Sagar 
Valmiki Sthal at Amritsar 

2015-16 6.40 

30  Development of Chamkaur Sahib 2021-22 31.57 

Rajasthan 31  
Integrated Development of 
Pushkar/Ajmer 

2015-16 32.64 

Sikkim 32  
Development of Pilgrimage 
Facilitation at Four Patron Saints, 
Yuksom 

2020-21 33.32 
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Tamil Nadu 
33  Development of Kanchipuram 2016-17 13.99 
34  Development of Velankanni 2016-17 4.86 

Telangana 

35  
Development of Jogulamba Devi 
Temple 

2020-21 38.90 

36  
Development of Pilgrimage and 
Heritage Tourism Infrastructure at 
Rudreshwara (Ramappa) Temple 

2022-23 62.00 

37  
Development of Pilgrimage 
Infrastructure at Bhadrachalam 

2022-23 41.38 

Tripura 38  
Development of Tripura Sundari 
Temple 

2020-21 34.43 

Uttar Pradesh 

39  
Development of Varanasi –Phase –
I 

2015-16 18.73 

40  
Development of Mathura-
Vrindavan as Mega Tourist Circuit 
(Ph-II)  

2014-15 10.98 

41  
Development of River Cruise 
Tourism at Varanasi 

2017-18 9.02 

42  
Construction of Tourist Facilitation 
Centre at Vrindavan 

2014-15 9.36 

43  
Development of Varanasi – Phase 
II 

2017-18 44.60 

44  
Development of Infrastructure 
facilities at Govardhan 

2018-19 37.59 

Uttarakhand 

45  
Integrated Development of 
Kedarnath 

2015-16 34.77 

46  
Development of Infrastructure for 
Pilgrimage Facilitation in Badrinath 
Ji Dham 

2018-19 56.15 

47  
Augmentation of Pilgrimage 
Infrastructure Facilities at Gangotri 
and Yamunotri Dham 

2021-22 54.36 

West Bengal 48  Development of Belur Math 2016-17 30.03 
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  Total  1605.20 
 

सीमांत िकसानŌ को ऋण Öवीकृित म¤ अिनयिमतताए ं 

939. ®ी अŁण कुमार सागर: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) िपछले तीन वषŎ के दौरान िवशेष łप से िपछड़ ेऔर úामीण ±ेýŌ म¤ ट्यूबवेल Öथािपत करने के 

िलए सहकारी वािणिºयक ब§कŌ और ±ेýीय úामीण ब§कŌ Ĭारा वषª-वार िकतने सीमांत िकसानŌ को 

ऋण ÿदान िकया गया है; 

(ख) ³या सरकार को उĉ अविध के दौरान इन ऋणŌ कì मंजूरी म¤ अिनयिमतताओ ंके संबंध म¤ कोई 

िशकायत ÿाĮ हòई है; 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(घ) उĉ अिनयिमतताओ ंको रोकने के िलए सरकार Ĭारा ³या ÿयास िकए गए ह§ या िकए जाने का 

ÿÖताव है? 

िव° मýंालय म¤ राºय मýंी  (®ी पंकज चौधरी ): 

(क) स े(घ): राÕůीय कृिष और úामीण िवकास ब§क (नाबाडª) Ĭारा दी गई सूचना के अनसुार िवशेष łप 

स ेिपछड़े और úामीण ±ेýŌ म¤ सीमांत िकसानŌ, िजÆह¤ िवगत तीन वषŎ के दौरान ट्यूबवेल लगाने के िलए 

सहकारी ब§कŌ और ±ेýीय úामीण ब§कŌ (आरआरबी) Ĭारा ऋण ÿदान िकया गया है, कì सं́ या िनÌनानसुार 

है:- 

िव°ीय वषª  िकसानŌ कì सं́ या  
2021-22 2,296 
2022-23 3,047 
2023-24 2,205 
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 नाबाडª  ने सूिचत िकया है िक उĉ अविध के दौरान इन ऋणŌ कì Öवीकृित म¤ आरआरबी और 

सहकारी ब§कŌ के मामले म¤ िकसी अिनयिमतता के संबंध म¤ कोई िशकायत ÿाĮ नहé हòई है। 

  

SKILL DEVELOPMENT CENTRES IN JHARKHAND 
  

940.    DR. NISHIKANT DUBEY:  
Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state:  
(a)  the number of Skill Development Centres (SDCs) established in Jharkhand, 

especially Godda Constituency, along with the funds allocated to them, centre-wise; 

(b)  the details of courses offered under the Pradhan Mantri Kaushal Vikas Yojana 

(PMKVY) and the number of students enrolled in various courses; 

(c)  whether any specific measures are adopted under PMKVY to increase 

participation of women in the training and if so, the details thereof; and 

(d)  the number of people employed through different courses of PMKVY in the 

State of Jharkhand during each of the last three years and the current year?  

 THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) Under the Government of India’s Skill India Mission (SIM), the Ministry of Skill 

Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill 

training through an extensive network of skill development centres/ schools/ 

colleges/ institutes under various schemes, viz. Pradhan Mantri Kaushal Vikas 

Yojana (PMKVY), Jan Sikshan Sansthan (JSS), National Apprenticeship Promotion 

Scheme (NAPS) and Craftsman Training Scheme (CTS) through Industrial Training 
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Institutes (ITIs), to all the sections of the society across the country including in the 

State of Jharkhand. The SIM aims at enabling youth of India to get future ready 

equipped with industry relevant skills. 

 The number of Training Centres (TCs) under the schemes of MSDE in the three 

districts which are part of Godda Constituency in the State of Jharkhand is given in 

the table below. There is no centre-wise allocation of funds under schemes of 

MSDE. Funds under PMKVY and JSS are released to implementing agencies to 

meet the cost of training as per the Common Norms prescribed by MSDE. Under 

NAPS, stipend support uptoRs. 1,500 is provided through DBT to Apprentices 

engaged by establishments. Funds under PMKVY, JSS and NAPS released in 

respect of Jharkhand is also given in the table below:  

(Amount in Rs. Crore) 

Scheme Number of 
TCs in 

Jharkhand 

Number of 
TCs in 
Godda 

Constituency 

Funds Released in the State 
of Jharkhand 

PMKVY 194 15 136.71 
JSS 13 1 22.55 
NAPS Establishments 418 48 19.71 
  

Note1: Data in number of TCs in respect of NAPS is number of establishments 

engaging apprentices 

Note2: Fund release information is for PMKVY from FY 2016-17 to 31.10.2024, for 

JSS from FY 2018-19 to 31.10.2024 and for NAPS from FY 2016-17 to 31.10.2024. 
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Note3: Day-to-day administration as well as financial control in respect of ITIs lies 

with the respective State Government/Union Territory Administration.  

(b)        The list of courses offered under PMKVY and the number of candidates 

enrolled in those courses in the State of Jharkhand since inception and upto 

31.10.2024 is given at enclosed Statement-I.  

(c)        To encourage participation of women in skill development programs, special 

provisions have been made for meeting expenditure on conveyance and boarding 

and lodging as well as enhanced post placement support. Further, PMKVY 4.0 

prioritizes and provides special focus to projects that emphasize women as primary 

beneficiaries. Training programs in sectors like Electronics, Retail, Healthcare, 

Beauty and Wellness, Handicrafts and Apparel are structured to attract higher 

participation from women. Skill Hubs and Special Projects actively encourage 

women's enrollment. Projects are designed to align with local skill demands, creating 

opportunities for rural women to participate and benefit from skill development 

schemes. This inclusive approach ensures significant representation and benefit for 

women in skill training programs across the country as well as in Uttar Pradesh. 

Under JSS Scheme, the focus is being given to women and other vulnerable 

sections. Women constitute more than 80% of beneficiaries under JSS.   

Also, there are 19 National Skill Training Institutes (NSTI) and more than 300 

ITIs exclusively for women. Government of India approved 30% reservation of seats 

for women candidates in all ITIs (Govt. and Private) in all courses and these seats 

could be filled based on the general reservation policy of each respective State/UTs.  
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(d)       Under PMKVY 4.0, the focus was to empower our trained candidates to 

choose their varied career path and they are suitably oriented for the same. Further 

various IT tools like skill India digital hub also gives this opportunity.  

  

STATEMENT-I  

The list of courses offered under PMKVY and the number of students enrolled in 
those courses in the State of Jharkhand since inception and upto 31.10.2024: 
  

Sector Name Job Role Name Enrolled 

Agriculture 

Paddy Farmer 150 
Solanaceous Crop Cultivator 55 
Dairy Farmer/ Entrepreneur Level 4 69 
Floriculturist (Open Cultivation) 30 
Floriculturist-Protected cultivation 56 
Gardener 1,720 
Micro Irrigation Technician 534 
Tractor operator 190 
Organic Grower 4,877 
Dairy Farmer/Entrepreneur 60 
Artificial Insemination Technician 109 
Animal Health Worker 134 
Solar Pump Technician 565 
Quality Seed Grower 291 
Community Service Provider 261 
Mushroom Grower 274 
Group Farming Practitioner 2,390 

Apparel 

Sewing Machine Operator 10,154 
Sewing Machine Operator - Knits 4,834 
Hand Embroiderer 330 
Hand Embroiderer  (Addawala) 315 
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Fashion Designer 240 
Self Employed Tailor 17,831 
Finisher and Packer 240 
Specialized Sewing Machine Operator 30 

Automotive 

Taxi Driver 161 
Sales Consultant Level 4 20 
Sales Executive (Accessories Value added 
services) 

103 

Showroom Hostess/Host 180 
Telecaller 136 
Customer Relation Executive Level 4 192 
Automotive  Service Technician Level 3 18 
Automotive Service Technician Level 3 5,149 
Four Wheeler Service Assistant 106 
Automotive Service Technician Level 4 53 
Four Wheeler Service Technician 16 
Automotive Service Technician (Two and Three 
Wheelers) 

1,295 

Two Wheeler Service Technician 368 
Electric Vehicle Service Technician 320 
Welding Assistant 361 
Welding Technician Level 3 30 
Welding Technician Level 4 22 
Automotive Machining Operator 24 
CNC Operator / Machining Technician L3 30 
Automotive CNC Machining Technician 54 
Electric Vehicle Maintenance Technician 60 
LMV Driver Level 3 20 
Taxi Driver 600 
Taxi Driver Level 4 16 
Chauffeur / Taxi Driver 120 
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BFSI 

Accounts Executive - Accounts Payable and 
Receivable 

51 

Business Correspondent and Business Facilitator 30 
Debt Recovery Agent 140 
Goods and Services Tax (GST) Accounts 
Assistant 

1,318 

Loan Processing Officer 54 
Insurance Agent 37 
Business Correspondent and Business Facilitator 133 

Beauty and 
Wellness 

Assistant Beautician 1,086 
Assistant Beauty Therapist 1,775 
Beauty Therapist 2,583 
Trainee - Beautician 150 
Assistant Hair Dresser and Stylist 257 
Assistant Hair Stylist 437 
Hair Stylist 914 
Trainee - Hair Dressing 120 
Bridal Fashion and Photographic Make-up Artist 100 
Professional Makeup Artist 200 
Pedicurist and Manicurist 995 
Nail Technician 100 
Yoga Instructor 2,053 
Yoga Trainer 954 
Assistant Beauty and Wellness Consultant 110 
Retail Sales Associate 322 

Construction 

Helper Mason 182 
Assistant Mason 3,596 
Mason General 617 
Mason Tiling 8 
Assistant Bar Bender and Steel Fixer 694 
Assistant Shuttering Carpenter 621 
Assistant Scaffolder System 178 
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Assistant Construction Painter and Decorator 47 
Construction Painter and Decorator 361 
Helper Electrician 370 
Assistant Electrician 6,732 
Associate  Electrician 290 
Surveyor-Aide 30 
Doors and Windows Fixer 48 
Fabricator 80 

Capital Goods 

CNC Operator Turning 141 
CNC Operator Turning 121 
CNC Operator - Vertical Machining Centre 120 
Manual Metal Arc Welding/ Shielded Metal Arc 
Welding Welder 

223 

Manual Metal Arc Welder 35 
Manual Metal Arc Welding/ Shielded Metal Arc 
Welding Welder 

0 

Fitter - Fabrication 26 
Fitter Fabrication 1,176 
Fitter Fabrication 210 
Fitter Mechanical Assembly 86 
Fitter - Electrical and Electronic Assembly 590 
Draughtsman Mechanical 278 

Directorate General 
Training 

Four Wheeler Service Assistant 45 
Automotive Machining Operator 43 
Operator- Conventional Milling 26 
Operator- Conventional Turning 20 
Fitter Mechanical Assembly 82 
Field Technician  Other Home Appliances 25 
Electrical Technician 33 
Fitter Instrumentation 25 
Electrician Domestic Solutions 87 
Domestic Data Entry Operator 181 
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Domestic Workers 
Housekeeper cum Cook 1,726 
General Housekeeper 5,416 
Elderly Caretaker (Non-Clinical) 99 

Electronics and 
Hardware 

Electronics Machine Maintenance Executive 30 
TV Repair Technician 390 
TV Repair Technician Level 4 60 
Field Technician - Air Conditioner 908 
Field Technician Air Conditioner Level 4 50 
Field Technician  Other Home Appliances 1,578 
Field Engineer RACW 404 
Service Technician - Home Appliances 60 
Multi Skill Technician (Electrical) 1,103 
Junior Field Technician- Home Appliance 216 
Assistant Technician- Computer Hardware 120 
Assistant Technician- CCTV 120 
Assembly Operator - RAC 60 
Field Technician  Computing And Peripherals 5,521 
Field Technician Computing and Peripherals 
Level 4 

455 

CCTV Installation Technician 1,246 
Field Technician  Networking And Storage 993 
Field Technician-Networking and Storage 90 
Installation Technician (Computing and 
Peripherals) 

660 

IT Coordinator In School 462 
Electrician 300 
Solar Panel Installation Technician 765 
Assistant Technician- Solar Panel Installation 120 
Electrical Technician 538 
Mechanical Fitter Electronics 80 
Electronic Hardware Assembly Operator 254 
Motor and Controller Design Engineer 77 
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Battery System Repair Technician 270 
Drone Service Technician 134 
Drone Manufacturing and Assembly Technician 261 
DTH Set Top Box Installation and Service 
Technician 

124 

Mobile Phone Hardware Repair Technician 3,315 
LED Light Repair Technician 73 

Furniture and 
Fittings 

Assistant Carpenter-Wooden Furniture 608 
Assistant Carpenter Wooden Furniture 300 
Carpenter - Wooden Furniture 7,638 
Carpenter Wooden Furniture 45 
Assistant Carpenter-Wooden Furniture 485 
Assistant Carpenter - Wooden Furniture 322 
Lead Carpenter- Wooden Furniture 1,926 
General Assistant-Furniture and Fittings 
Installation 

118 

Assembler Modular Furniture 20 
Fitter-Modular Furniture 30 
Lock technician 60 

Food Processing 

Craft Baker 510 
Pickle Making Technician 1,266 
Craft Baker 2,410 
Baking Technician/Operative 352 
Cold Storage Technician 424 
Processed Food Entrepreneur 228 

Gems and Jewellery 

Handmade Gold and Gems-set Jewellery - 
Goldsmith - Frame 

310 

Handmade Gold and Gems-set Jewellery - 
Polisher and Cleaner 

60 

Cast and diamonds-set jewellery - Hand sketch 
Designer (Basic) 

655 

Jewellery Retail - Jewellery Retail Sales 
Associate (Basic) 

170 
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Appraiser and Valuer 11 

Handicrafts and 
Carpet 

Casting Operator (Metal Handicrafts) 600 
Engraving Artisan (Metal Handicrafts) 100 
Carpet Weaver-Tufted-Carpets 30 
Traditional Hand Embroiderer 2,545 
Crochet Lace Tailor 1,777 
Bamboo Work Artisan 405 
Bamboo Basket Maker 1,092 
Bamboo Utility Handicraft Assembler 1,099 

Healthcare 

Emergency Medical Technician-Basic 1,353 
Emergency Medical Technician (EMT) - 
Advanced 

30 

COVID Frontline Worker (Emergency Care 
Support) 

550 

Dialysis Technician 120 
Panchakarma Assistant 259 
Yoga Wellness Trainer 355 
General Duty Assistant 1,827 
GDA ( General Duty Assistant) Level 4 801 
Home Health Aide 1,239 
COVID Frontline Worker (Basic Care Support) 1,339 
COVID Frontline Worker (Home Care Support) 2,072 
COVID Frontline Worker (Advanced Care 
Support) 

106 

Healthcare Hygiene and Housekeeping Aide 644 
Geriatric Caregiver (Institutional and Home Care) 288 
Front Line Health Worker 4,684 

Hydrocarbon 

Retail Outlet Attendant (Oil and Gas) 3,289 
LPG Delivery Personnel 538 
Tank Lorry Driver (Petroleum Products) 942 
Fire Safety Technician (Oil and Gas) 240 
Iron and Steel - Dumper Operator 211 
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Infrastructure 
Equipment 

Bulldozer Operator 70 
Grader Operator 15 
Backhoe Loader Operator 2 
Excavator Operator 298 
Wheel Loader Operator 62 
Compactor Operator 46 
Concrete Pump Operator 4 
Hydra Crane Operator 6 
Transit Mixer Operator 38 
Paver Operator 49 
Tower Crane Operator 4 
Mechanic (Engine) 266 
Mechanic (Hydraulic) 125 
Mechanic (Electrical/ Electronics/Instrumentation) 44 
Supervisor Maintenance (Infrastructure 
Equipment) 

1 

Mining Dumper Operator 3,808 

Iron and Steel 

House Keeping with MechanisedEquipments 71 
Helper - Utility Hand Plant Operations 212 
Iron and Steel – Utility Hand Plant Operations 219 
EOT Overhead Crane Operator 21 
Fitter : Hydraulic and Pneumatic System 15 
Mechanic: Hydraulic and Pneumatic System 54 
Assistant Fitter - Levelling  Alignment and 
Balancing 

241 

Fitter : Levelling alignment balancing 194 
Fitter: Leveling alignment balancing 480 
Bearing maintenance 220 
Assistant Rigger - Heavy Material 43 
Rigger - Rigging of Heavy Material 64 
Iron and Steel - Plasma Cutter - Manual 77 
Gas Tungsten Arc Welding (GTAW) 673 
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Iron and Steel - Tungsten Inert Gas Welder 
(GTAW) 

13 

Assistant - Electrician 86 
Fitter Electrical Assembly 194 
Iron and Steel - Fitter Electrical Assembly 392 
Fitter: Electronic Assembly 150 

Life Sciences 
Fitter Mechanical- Life Sciences 27 
Medical Sales Representative 467 

Logistics 

Commercial Vehicle Driver 71 
Warehouse Associate 139 
Commercial Vehicle Driver-LMO 101 
Loader-Unloader 94 
Consignment Booking Assistant 360 
Consignment Tracking Executive 898 
Documentation Assistant 2,783 
Inventory Controller 240 
Courier Associate 65 
Warehouse Picker 192 
Inventory Clerk 883 
Receiving Assistant 150 
Warehouse Packer 355 
Warehouse Supervisor 319 
Loading Supervisor 55 
Courier Delivery Executive 2,424 
Ground Operations Associate 15 

Leather 
Stitching Operator(Footwear) 149 
Sticher Goods and Garments 139 

Management 

Office Assistant 84 
Multifunctional Administrative Executive 10 
Field Executive - Data and Document Collection 
or Verification 

775 

Field Survey Enumerator 800 
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Trainer 44 
Unarmed Security Guard 4,680 
Security Guard 90 
Armed Security Guard 82 
Security Supervisor 1,063 
Security Officer 211 
Retail Store Ops Assistant 31 
Unarmed Security Guard 235 
Armed Security Guard 989 
Security Supervisor 630 

Media and 
Entertainment 

Actor 249 
Lighting Artist 50 
3D Printing Operator 30 
Drawing and Painting Artist 13 
Graphic Designer 1,730 
Animator 759 
Digital Marketing Manager 737 
Camera Operator 809 
Assistant Cameraman 1,191 
Dancer 9,395 
Editor 201 
Make-Up Artist 1,555 
Hairdresser 9,500 
Art Director 100 
Set Carpenter 8,481 
Set Painter 3,745 
Set Plasterer 638 
Set Decorator 200 
Sound Designer 100 

Mining 
Dumper/Tipper Operator Level 4 56 
Persons Handling Explosives Level 3 60 
Mazdoor/Helper Level 1 1,449 
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Rig Mounted Drill Operator 1,216 
Bulldozer Operator 400 
Loader Operator 1,127 
Sprinkler and Other Vehicle Driver 28 
Jack Hammer Operator 150 
Mechanic / Fitter 246 
Mechanic/Fitter 476 
Dumper/Tipper Operator 929 
Mine Electrician 73 
Mine-Electrician 27 
Assistant Mine Surveyor 52 
Safety Operator 822 
Assistant-Mine Surveyor 168 
Dumper/ Tipper Operator 290 

Paints And Coatings 
Decorative Painter 320 
Wood Polisher 987 
Assistant Decorative Painter 1,013 

Plumbing 

Plumber General Helper Level 1 1,038 
Plumber General Assistant Level 2 90 
Plumber General Level 3 650 
Plumber (General) 878 

Power 

Technical Helper (Distribution) 1,174 
Distribution Lineman 515 
Consumer Energy Meter Technician 240 
Lineman Distribution (Multi Skilled) 1,615 
Attendant Sub-Station (66/11,33/11 KV)-Power 
Distribution 

90 

Electrician Domestic Solutions 1,102 
Assistant Technician - Street Lighting Solutions 
(Installation and Maintenance) 

120 

Persons with 
Disability 

Retail Trainee Associate 60 
CRM Domestic Non-Voice 450 
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Domestic Data Entry Operator 963 
Telecom -In-store promoter 60 

Retail 

Retail Trainee Associate 1,608 
Trainee Associate Level 3 2,090 
Retail Sales Associate 3,633 
Sales Associate Level 4 1,102 
Retail Team Leader 270 
Self-employed Retailer/Individual Sales 
Professional 

1,027 

Distributor Salesman 215 

Rubber 

Material Handling and Storage Operator 100 
Compression Moulding Operator 180 
Injection Moulding Operator 30 
Junior Rubber Technician / Technical Assistant 60 
Tyre Fitter 2,069 
Machine Operator Assistant Injection Moulding 30 
Machine Operator Assistant  Plastics Extrusion 59 
Machine Operator - Injection Moulding Plastic 20 

Green Jobs 
Solar PV Installer (Suryamitra) 950 
SafaiKaramchari 13,001 

Sports 
Fitness Trainer 9,479 
Fitness Trainer 71 

IT-ITeS 

Domestic IT Helpdesk Attendant 4,981 
Domestic IT Helpdesk Attendant Level 4 200 
Junior Software Developer 190 
CRM Domestic Voice 957 
CRM Domestic Non-Voice 716 
Domestic Data Entry Operator 7,812 
Domestic Data Entry Operator Level 4 626 
Domestic Biometric Data Operator 267 
Associate Data Entry Operator 1,087 
Application Developer - Web and Mobile 237 
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Management 
Unarmed Security Guard 5,088 
Armed Security Guard 808 
Security Supervisor 484 

Telecom 

Field Technician  Computing And Peripherals 518 
Customer Care Executive - (Telecom Call Centre) 1,257 
Customer Care Executive (Call Centre) Level 4 174 
Customer Care Executive (Relationship Centre) 2,757 
Broadband Technician 60 
Field Sales Executive - Telecom Plans and 
Services 

730 

Sales Executive Broadband 60 
Distributor Sales Representative 120 
Telecom -In-store promoter 3,479 
In-Store Promoter Level 4 20 
Telecom -In-store promoter 90 
Handset Repair Engineer 2,200 
Telecom E-Waste Handler 29 
Telecom- Tower Technician 493 
Assistant Technician (Wireless) 60 
Telecom Technician - IoT Devices/Systems 351 
Technician 5G - Active Network Installation 150 
Optical Fiber Technician 248 

Tourism and 
Hospitality 

Front Office Associate 56 
Room Attendant 1 
Housekeeping Attendant (Manual Cleaning) 1,147 
Housekeeping Attendant (Manual Cleaning) Level 
3 

60 

Housekeeping Executive 7 
Food and Beverage Service-Steward 571 
Food and Beverage Service-Steward Level 4 517 
Food and Beverage Service-Associate 185 
Food and Beverage Service Assistant 272 
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Kitchen Steward 7 
Commi 1 13 
Commis Chef 13 
Trainee Chef. 90 
Guest House Care Taker 13 
Counter Sales Executive 1,010 
Counter Sales Associate-Tourism and Hospitality 60 
Guest Service Associate- Food and Beverage 
Service 

85 

Street Food Vendor - Standalone 835 
Street Food Vendor - Standalone 45 
Tour Vehicle Driver 3 
Meet and Greet Officer 150 
Travel Consultant 1 
Facility Supervisor 6 
Distributor Salesman 10 

Textiles And 
Handlooms 

Warper 60 
Two shaft Handloom Weaver 360 

Total 3,25,244 
 

MENTAL WELL BEING OF STUDENTS IN SCHOOLS 
941. DR. NAMDEO KIRSAN : 

SHRI SATPAL BRAHAMCHARI: 
Will the Minister of EDUCATION be pleased to state: 

(a) the steps taken/proposed to be taken by the Government to implement a 

framework for mental health and emotional well-being of children in schools 

under New Education Policy(NEP); 

(b) whether it is mandatory for schools to appoint counsellors to ensure mental 

well being of students, if so, the details thereof; 
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(c) whether mental health counsellors have not been appointed by many private 

and Government schools, if so, the reasons therefor and the reformative 

measures being taken by the Government in this regard; 

(d) the fund allocated by the Government in this regard; 

(e) whether the funds are arranged on the public-private sharing basis ; and 

(f) whether the Government has any proposal to launch comprehensive policy to 

ensure mental well being of the students in schools, if so, the details thereof 

and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) to (f): Education is a subject in the concurrent list of the Constitution and a 

majority of schools are under the administrative control of the respective State 

Government/UT administration. However, given the importance to Education, 

National Education Policy has been come into existence, which emphasizes the 

importance of creating awareness on mental health issues and reducing stress and 

promoting joyful learning. States and UTs are supported under SamagraShiksha 

based on the proposals from them for strengthening of existing government schools, 

and for creation and augmentation of infrastructure facilities and also other activities 

viz., career guidance, mental health, self-defence etc. under SamagraShiksha 

based on the proposals. Though it is not mandatory to keep counsellors, however, 

States/UTs and all management schools including private are free to provide this 

facility as per the requirement. 
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National Education Policy (NEP) 2020 takes a holistic view about the 

nourishment of children and their mental wellbeing which is required for optimal 

learning. NEP suggests multifarious ways to achieve the same. For the nourishment 

of the children, PM POSHAN Scheme is being implemented under which hot cooked 

meals are provided to the students studying in Balvatika and classes I to VIII in the 

Government and Government-aided Schools. About 11.70 crore students studying 

in 10.24 lakh schools have been benefitted under the scheme. During 2023-24, 

health check-up of about 8.64 crore students has been carried out by States and 

UTs under the Rashtriya Bal Swasthya Karyakram (RBSK). About 9.71 crore 

students received Iron and Folic Acid Supplementation (IFA) under Anaemia Mukta 

Bharat and about 8.50 crore students received deworming medicines under National 

Deworming Day (NDD) during 2023-24. IFA and de-worming tables helps for better 

health and good learning outcomes. 

As per the perspective of NEP 2020, NCERT has developed and launched 

National Curriculum Framework for the Foundational Stage (NCF-FS) and National 

Curriculum Framework for School Education (NCF-SE). Both the NCFs integrate the 

mental well-being of students in different aspects such as syllabi development, 

development of content in learning and teaching material, pedagogical practices etc. 

The framework also lays emphasis on the role of all stakeholders, teachers, school 

functionaries, parents and community members to ensure that every student is 

provided with mental and emotional support.   

For mental health and wellbeing, the Government has launched an initiative, 

Manodarpan, under ‘AatmaNirbhar Bharat Abhiyaan’ on 21st July, 2020, with the 
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aim to provide psychosocial support to students, their families and teachers across 

the country, for mental health and well-being. A National toll-free tele-helpline (844-

844-0632) for reaching out to students from schools, colleges and universities 

across the country seeking support on mental health concerns and other 

psychosocial issues. The services offered on the helpline are free of cost. 

Manodarpan also provides Directory of Counsellors working at both School and 

College/University level on (https://manodarpan.education.gov.in) as a resource for 

students.  Live interactive sessions called as ‘Sahyog’ are organized for students on 

PM eVidya Channels, with practicing counsellors and are held from Monday to 

Friday (from 05:00 pm- 05:30 pm) across different regions. These sessions can be 

viewed on PM eVidya Channels and ‘NCERT Official’ YouTube Channels 

(https://www.youtube.com/@NCERTOFFICIAL/streams). The total ‘SAHYOG’ 

sessions held so far are 946 and more than 11 lakh viewers have been benefitted 

as on 27.11.2024. Live interactive webinars ‘Paricharcha’ (192 as on 26.11.2024) 

are organised every Friday from 2:30 to 4:00 pm.  These sessions address various 

mental health and emotional well-being concerns of students, parents and teachers. 

Several conferences, orientations and sessions have been held for school 

administrators and teachers to sensitize and orient them on factors causing stress 

and anxiety among students including critical aspects such as examinations, 

academics, results, and emotionally challenging situations and build their 

understanding and enabling them towards managing these situations. Ministry of 

Education has taken several initiatives viz., ParikshaPeCharcha a program in which 

Hon’ble Prime Minister interacts with students to help them to overcome examination 
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stress and celebrate exams as Utsav. Other initiatives are Kala Utsav to show case 

student talent in performing arts and Bagless days to reduce pressure and promote 

joyful learning.  

Ministry of Health and Family Welfare, Government of India has launched Tele 

Mental Health Assistance and Networking Across States (Tele MANAS) a toll-free 

mental health helpline that provides support and assistance to those struggling with 

mental health issues. Access to trained and accredited mental health counsellors is 

available 24X7 across the country on the helpline number (14416) or 1800-891-4416 

to cater mental health and service available in 20 languages. It provides support and 

assistance to those struggling with mental health issues free of cost. As on 

22.11.2024, 36 States/ UTs have set up 53 Tele MANAS Cells and have started tele 

mental health services. More than 15,95,000 calls have been handled on the helpline 

number. 

 MAINTENANCE OF THANJAVUR BRIHADEESWARAR TEMPLE 

942. SHRI MURASOLI S.: 

Will the Minister of CULTURE be pleased to state: 

  (a) whether the Government is aware of the dilapidated condition of certain 

parts of the UNESCO World Heritage Site of Thanjavur Brihadeeswarar 

Temple and if so, the details thereof; 

(b) the details of amount of funds sanctioned by the Government for the 

maintenance and upkeep of the Thanjavur Brihadeeswarar Temple, from 

the year 2019, year wise; 
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(c) whether the Government has received any representation for restoration 

works in the Thanjavur Brihadeeswarar Temple and the amount of  funds 

sanctioned for the same and if so, the details thereof; and  
(d) the details of the steps taken by the Government to promote the 

UNESCO World Heritage site of Thanjavur Brihadeeswarar Temple? 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) The Brihadeeswara Temple at Thanjavur is a Centrally Protected 

Monument of Archaeological Survey of India (ASI) and is also a 

UNESCO World Heritage Site. The ASI undertakes regular 

maintenance, Conservation and Restoration Works as per the 

requirement and availability of resources. 

(b) The details of the Allocation and Expenditure incurred on the 
maintenance and upkeep of the Thanjavur Brihadeeswara 
Temple, from the year 2019, year wise are mentioned as under: 
                                                                 (Amount Rs. in Lakhs) 

S. No. Year Allotment  Expenditure 

1. 2019-20 23.60 23.60 

2. 2020-21 15.38 15.38 

3. 2021-22 8.50 8.50 

4. 2022-23 93.01 93.01 

5. 2023-24 136.00 136.00 

6. 2024-25 20.69 20.69 
 

(c) Archaeological Survey of India undertakes the conservation 

including annual maintenance and upkeep of the Centrally 
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Protected Monuments as per the need and requirements of the 

Monuments. 

(d) Archaeological Survey of India, conducts various cultural events 

from time to time specially during the World Heritage Day, World 

Heritage Week and various other important occasions besides 

illuminating the Temple Complex  to promote and attract visitors. 

 

ADARSHA VIDYALAYAS 

943. SHRI RAMASAHAYAM RAGHURAM REDDY: 

Will the Minister of EDUCATION be pleased to state: 

(a) the details of AdarshaVidyalayas established across the country, State-wise; 

(b) the objectives and features of the AdarshaVidyalayas in improving quality of 

education; 

(c) whether the Government has taken any steps to ensure that these schools have 

adequate staff, trained teachers and necessary infrastructure in line with the 

objectives of New Education Policy (NEP), 2020; and 

(d) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) and (b):Pradhan Mantri Schools for Rising India (PM SHRI), a Centrally 

Sponsored Scheme, in which PM SHRI Schools are set up by strengthening the 

existing schools from amongst schools managed by Central government/State/UT 
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Government/local bodies. These schools are to showcase all the initiatives of 

National Education Policy 2020 and emerge as exemplar schools over a period of 

time, and also offer leadership to other schools in the neighbourhood. They provide 

leadership in their respective regions in providing high-quality education in an 

equitable, inclusive and joyful school environment that takes care of the diverse 

background, multilingual needs, and different academic abilities of children and 

makes them active participants in their own learning process as per the vision of 

NEP 2020. 

 Under the scheme, there is a provision of setting up of more than 14500 PM 

SHRI Schools by strengthening the existing schools from amongst schools managed 

by Central government/State/UT Government/local bodies out of which 12,084 PM 

SHRI Schools have been selected so far. The State/UT/KVS/NVSwise selected 

schools upto 4th phase of selection under PM SHRI Scheme is attached at 

Statement I.  

 The major features in the PM SHRI Scheme are:  

1. Quality and Innovation (Learning Enhancement Programme, Holistic Progress 

Card, Innovative Pedagogies, Bagless days, Internships with Local artisans, 

Capacity building etc.) 

2. Beneficiary oriented Entitlements under Right to Education (RTE) Act. 

3. Annual School Grants (Composite School grants, Library grant, Sports grant) 

4. Early Childhood Care and Education including Balvatika and Foundational 

Literacy and Numeracy 



02.12.2024                                                                                                                                               203 
 

5. Equity and Inclusion including provision of safe and appropriate infrastructure 

for girls and children with special needs (CwSN).  

6. Encouraging flexibility in choice of subjects offered to students. 

7. Encouraging mother tongue as medium of instruction using technological 

interventions to help bridge language barriers between teachers and students. 

8. ICT, smart classrooms and digital libraries for using digital pedagogy. 

9. Strengthening of existing infrastructure 

10. Vocational interventions and Enhancing internship/entrepreneurship 

opportunities especially with local industry. Mapping of skills with developmental 

projects/nearby industry and develop courses/curriculum accordingly. 

(c) and (d): PM SHRI Scheme showcases all the initiatives of National Education 

Policy 2020 which emphasizes on ensuring adequate staff and well-trained teachers 

in schools to enhance the quality of education. The Pupil-Teacher Ratio (PTR) in 

PM SHRI schools is required to be maintained as per NEP guidelines to ensure 

personalized and effective learning outcomes.  

Teacher training is strengthened through District Institutes of Education and 

Training (DIETs) and State Councils of Educational Research and Training 

(SCERTs), which provide continuous professional development programs. Training 

focuses on modern pedagogical techniques, including experiential and competency-

based learning, as well as using digital tools for teaching. Teachers are also updated 

with the latest and best environmental practices and the most effective ways to 

propagate them among the students.  
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The gaps are identified and addressed to ensure that PM-SHRI schools have 

access to adequate infrastructure like drinking water supply, furniture, computer 

room, science labs and lab equipment. Further, digital pedagogy in PM-SHRI 

schools, is promoted through ICT and digital initiatives. This includes provisions for 

providing digital libraries with tablets containing pre-loaded educational content, 

Classroom Digital Boards, Smart Classrooms, Digital Content Creation, and 

technological interventions to support teachers and address language 

barriers.Further, efforts like the introduction of LED lighting, composting facilities, 

and medicinal gardens create eco-friendly "green schools. All these components are 

taken up as per requirements identified by the State/UT/KVS/NVS after appraisal 

according to financial and programmatic norms and provision available. 

STATEMENT-I 

The details of State/UT/KVS/NVS wise selected schools upto 4th phase of selection 
under PM SHRI Scheme: 
 

S.No. States/UTs Total 
1 AandN ISLANDS 11 
2 ANDHRA PRADESH 855 
3 ARUNACHAL PRADESH 91 
4 ASSAM 382 
5 BIHAR 804 
6 CHANDIGARH 2 
7 CHHATTISGARH 341 
8 DNDandDNH 6 
9 GOA 25 

10 GUJARAT 448 
11 HARYANA 241 
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12 HIMACHAL PRADESH 180 
13 JAMMU AND KASHMIR 396 
14 JHARKHAND 339 
15 KARNATAKA 478 
16 LADAKH 36 
17 LAKSHADWEEP 11 
18 MADHYA PRADESH 693 
19 MAHARASHTRA 827 
20 MANIPUR 105 
21 MEGHALAYA 55 
22 MIZORAM 30 
23 NAGALAND 43 
24 ODISHA 450 
25 PUDUCHERRY 12 
26 PUNJAB 233 
27 RAJASTHAN 639 
28 SIKKIM 43 
29 TELANGANA 794 
30 TRIPURA 84 
31 UTTAR PRADESH 1710 
32 UTTARAKHAND 226 
33 KVS 869 
34 NVS 625 
  Total 12084 

 

SCHEMES FOR SKILLED AND UNSKILLED MIGRANT LABOURERS 

944. SHRI KHALILUR RAHAMAN: 

Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
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(a)the details of the schemes/programmes launched/implemented by the 

Government for the welfare of the skilled and unskilled migrant labourers in the 

country; 

(b)whether the Government has conducted/is considering to conduct any 

study/survey in respect of prevailing conditions of the migrant workers at working 

places and in view of covid-19 pandemic;  

(c)if so, the details thereof; and 

(d)the steps taken/being taken by the Government to bring improvement in the 

overall conditions of the workers as well as in their safety and health conditions? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (d): Migrant workers are engaged in various occupations. The Government 

is implementing several social security and welfare schemes for workers including 

skilled and unskilled migrant workers. These schemes include; (i) Pradhan Mantri 

Jeevan Jyoti Bima Yojana (PMJJBY) and Pradhan Mantri Suraksha Bima Yojana 

(PMSBY), (ii) PM SVANidhi Scheme, (iii) Pradhan Mantri Awas Yojana. (iv) 

Ayushman Bharat Pradhan Mantri Jan Arogya Yojana and (v) Pradhan Mantri 

Shram Yogi Maan-Dhan (PM-SYM). 

Labour Bureau has conducted an AllIndia Survey on Migrant Workers, 

on their socio economic characteristics. The field work of the survey has been 

completed. 
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  The Ministry of Labour and Employment launched eShram portal 

(eshram.gov.in) on 26th August 2021 for creation of a comprehensive National 

Database of Unorganised Workers, including migrant workers, verified and seeded 

with Aadhaar.  

The Ministry of Labour and Employment has also launched the 

eShram– “One-Stop-Solution” on 21st October 2024. eShram– “One-Stop-Solution” 

entails integration of different Social Security/ Welfare schemes at single portal i.e., 

eShram. This enables unorganised workers registered on eShram to access social 

security schemes and see benefits availed by them, through eShram. So far, twelve 

(12) Social Security/ Welfare Schemes have been integrated/ mapped with eShram 

which includes: - Mahatma Gandhi National Rural Employment Guarantee Act, 

National Social Assistance Programme (Indira Gandhi National Disability Pension 

Scheme, Indira Gandhi National Widow Pension Scheme, National Family Benefit 

Scheme) Pradhan Mantri Awas Yojana – Gramin (PMAY-G), etc. 

The Government has enacted four Labour Codes, namely, Code on 

Wages, 2019, the Industrial Relations Code, 2020, Code on Occupational Safety, 

Health and Working Conditions, 2020 and Social Security, Code 2020, inter-alia, to 

improve welfare, safety and health of the workers. Labour Codes have following 

provisions in this regard: 

 Statutory right created for minimum wage and timely payment to all workers 

electronically. 

 State cannot fix minimum wage rate below Floor wage. 
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 Schemes for unorganized workers and gig and platform workers. 

  Social Security Fund for unorganized workers. 

 Portability of PDS and other benefits for building workers and inter-state 

migrant workers (ISMW). 

 Safety regulations such as ventilation, fencing, overcrowding etc. aligned with 

international standards.  

 Free of cost annual health check-up for employees. 

 Re-skilling Fund from employer contribution: Fifteen days wages to be paid to 

a retrenched worker.  

 Career Centre for skilling, career and entrepreneurship guidance i.e. National 

Career Service portal. 

 Mandatory appointment letter to every employee. 

 Fixed term employment to promote direct employment. 

 Promote gender neutrality and prohibit discrimination in recruitment and wage 

payment. 

 Women allowed to work at night in all establishments subject to their consent 

and safety. 

 Maternity benefits of 26 weeks leave with pay for women employees. 

 ‘Work from home’ for women after availing maternity leave on mutually agreed 

employment conditions with employer. 

 All establishments having 50 or more workers to ensure crèche facility. 
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IT SYSTEM OF EPFO 

945. SHRI ASADUDDIN OWAISI:  

Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government is aware of the recurring issues in the IT systems of the 

Employees’ Provident Fund Organisation (EPFO) which cause frequent system 

crashes and slowdowns, hindering the processing of claims; 

(b)if so, the details of steps that have been taken to address these issues and 

whether there is considerations for a comprehensive overhaul of the EPFO’s IT 

infrastructure;  

(c)whether any timelines have been set for the implementation of these upgrades 

and if so, the details thereof;  

(d)whether the Government has received any representation from EPFO field offices 

regarding increased workload and operational difficulties due to system capacity; 

and 

(e)if so, the details of measures being taken to address these concerns? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND     
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT(KUMARI SHOBHA KARANDLAJE): 

(a) to (e): EPFO provides online services to Members, Pensioners and 

Establishments through the EPFO’s ‘Unified portal’- www.epfindia.gov.in. The 

EPFO’s Unified Portal for Online Services to the Employers, Members and 

Pensioners has been working smoothly.  

In addition, the internal operations of EPFO are also computerized. In 

response to reports of slowness faced by internal EPFO users in processing claims, 
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several steps to improve performance, including, upgradation of Operating system 

and database versions and performance tuning have been taken. 

Further, process reform to fast-track smaller claims by automating claim 

processing upto Rs 1 Lakh, has been implemented by EPFO. 

Over 1,35,74,450 claims have been auto settled since April 1st 2024 till Nov 

26th 2024.  

A pilot run of the new Centralized Pension Payments System (CPPS) 

under EPS Scheme was completed on 29th and 30th October 2024 with the 

disbursement of more than Rs 11 Cr for October 2024 to over 49,000 EPS 

Pensioners of Jammu, Srinagar and Karnal Regions. The CPPS enables pensioners 

to receive their pensions from any bank, any branch, anywhere in the country.  

The implementation of the Centralized IT Enabled System (CITES) 2.01 

which includes key enhancements for consolidation of decentralized databases to a 

single centralized database with common Universal Account Number based 

Accounting and other features such as Online surrender of exemption module and 

the full rollout of CPPS has been entrusted to C-DAC, an autonomous society under 

the aegis of Ministry of Electronics and Information Technology. EPFO is 

continuously enhancing its IT capabilities and simplifying processes to provide better 

services to its Members. 

AIR POLLUTION IN URBAN CENTRES 

946.  DR. BHOLA SINGH: 
SHRI YOGENDER CHANDOLIA: 
SHRI RAMVIR SINGH BIDHURI: 
SHRIMATI KAMALJEET SEHRAWAT: 
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         Will the Minister of ENVIRONMENT, FOREST AND CLIMATE 
CHANGE be pleased to state: 

(a)  whether the Government has taken recent initiatives to address air 

pollution in urban centres specially in Delhi NCR area and if so, the details 

thereof and the effectiveness of these measures in improving air quality; 

(b)  whether the Government is considering new policies to encourage electric 

vehicle adoption and reduce vehicular emissions; 

(c)  the steps taken by the Commission for Air Quality Management (CAQM) 

to improve air quality in the National Capital Region and adjoining areas; 

(d)  the goals set by the Commission and the present status thereof; 

(e)  the current progress of the National Clean Air Programme (NCAP) and its 

impact on airquality levels in major cities; and  

(f)  the details of future targets and steps to strengthen environmental 

protection and mitigate climate change impacts across the country?  

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a), (e) and(f): National Clean Air Programme (NCAP) was launched by Ministry of 

Environment, Forest and Climate Change (MoEFCC) in January 2019 with an aim 

to improve air quality in 130 cities (non-attainment cities and Million Plus Cities in 24 

States/UTs through implementation of National, State and City level clean air action 

plans. NCAP envisages reduction in PM10 level up to 40% or achievement of 

national standards (60 microgram/cubic meter) by 2025-26. 
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In addition to this, NCAP emphasises on implementation of City Action Plans (CAPs) 

through the convergence of resources from various Central Government schemes 

such as Swachh Bharat Mission (Urban), PM e-bus Sewa, AMRUT, Smart City 

Mission, SATAT, and Nagar Van Yojana, as well as resources from State Govts./ 

UT administration and agencies like Municipal Corporations and Urban 

Development authorities. 

06 Non-attainment cites (NACs) in Delhi NCR, namely Delhi, Alwar, Noida, 

Ghaziabad, Meerut and Faridabad are covered under National Clean Air 

Programme (NCAP) to achieve the air pollution reduction targets through 

implementation of city action plans. So far, an amount of Rs.476.04 crore have been 

provided for implementing air quality improvement measures in these cities. Further, 

19 cities which are part of NCR have also been allocated Rs. 150 crore under 

Environmental Protection Charge (EPC) for implementation of city action plans. All 

these cities have prepared city action plans.  

Measures taken for improvement in air quality including CAQM in Delhi-NCR are 

enclosed at Statement I. 

India as part of updated Nationally Determined Contributions (NDCs), committed to 

the following for addressing the impacts of climate change: 

(i) To adopt a climate friendly and a cleaner path than the one followed hitherto 

by others at corresponding level of economic development. 

(ii) To reduce Emissions Intensity of its GDP by 45 percent by 2030, from 2005 

level. 
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(iii) To achieve about 50 percent cumulative electric power installed capacity from 

non-fossil fuel-based energy resources by 2030, with the help of transfer of 

technology and low-cost international finance including from Green Climate 

Fund (GCF). 

(iv) To create an additional carbon sink of 2.5 to 3 billion tonnes of CO2 equivalent 

through additional forest and tree cover by 2030. 

India has also prepared its Long-Term Low Carbon Development Strategy (LT-

LEDS) to achieve net-zero by 2070. 

Apart from the steps taken by CAQM, some of the keysteps taken by the Central 

Government are enclosed at Statement II.  

As per the annual performance assessment carried out for 2023-24, 97 cities out of 

130 cities have shown improvement in air quality in terms of PM10 concentrations 

in FY 2023-24 as compared to base levels of 2017-18. 55 cities have achieved 

reduction of 20% and above in PM10 levels in 2023-24 with respect to the levels of 

2017-18. Further, 18 cities conform to national ambient air quality standards in terms 

of Particular Matter concentrations during FY 2023-24. Delhi has shown reduction 

of 14% in PM10 concentrations in 2023-24 as against the levels of 2017-18. Details 

of air quality improvement of 130 cities are enclosed at Statement-III. 

(b): To address vehicular emission, Government of India introduced stringent fuel 

standards leap-frogging from BS-IV to BS-VI fuel standards since 1stApril, 2018 in 

NCT of Delhi and 1st April, 2020 for the rest of the country. 
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To promote electric mobility in public transport, Ministry of Housing and Urban Affairs 

(MoHUA) has launched PM e-bus Sewa which provides financial support for 

deployment of 10,000 e-buses in 169 eligible cities including development or 

upgradation of bus depot infrastructure and behind-the-metre infrastructure. 

Ministry of Heavy Industries (MHI) launched PM Electric Drive Revolution in 

Innovative Vehicle Enhancement (PM E-DRIVE) Scheme on 29th September, 2024 

for promotion of electric mobility in country with an outlay of Rs. 10,900 crore for 2 

years which provides subsidies / Demand incentives for e- 2 Wheelers, e-

3Wheelers, e-ambulance, e- trucks and other emerging EVs, procurement of E- 

buses by public transport agencies and installing fast chargers for EVs. Further, 

Ministry of Heavy Industries (MHI) has notified PM e-Bus Sewa-PSM (Payment 

Security Mechanism) Scheme through Gazette notification S.O. 4711(E) on October 

28, 2024. has an allocated budget of Rs. 3,435.33 crore to support deployment of 

more than 38,000 electric buses in the country.  

Ministry of Finance provided the exemption of Customs duty for import of specified 

capital goods and machinery required for manufacture of lithium-ion cells for 

batteries used in electric vehicles. 

(c) and (d): For air pollution abatement and control in Delhi NCR, the Commission 

for Air Quality Management in NCR and Adjoining Areas (CAQM), has devised a 

comprehensive policy for air pollution abatement in NCR in July 2022, stipulating 

sector-specific action points quantifying targets along with timelines and 

implementation plan by various agencies in NCR States. The policy framework 
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details sector-wise interventions, quantified targets and timelines for various sectors 

contributing to air pollution. 

Graded Response Action Plan (GRAP) for Delhi-NCR to tackle the issue of sudden 

rise in air pollution levels was revised and published by CAQM. Actions listed for 

different AQI levels under GRAP are invoked from time to time by CAQM. 

In view of the incidences of parali burning and its severe impact on Delhi/NCR air 

quality, the Central Government has recently revised the rate of Environmental 

compensation for stubble burning. In this regard, the Commission for Air Quality 

Management in National Capital Region and Adjoining Areas (Imposition, Collection 

and Utilization of Environmental Compensation for Stubble Burning) Amendment 

Rules, 2024 have been notified vide G.S.R. 690 (E) dated 6-11-2024. 

STATEMENT I 

Measures taken for improvement in air quality including CAQM in Delhi-NCR 

 Environment Compensation Charges introduced for commercial vehicles 

entering Delhi in compliance of Hon’ble Supreme Court order 

 Operationalization of Eastern and Western Peripheral Expressways to divert 

non-destined traffic from entering Delhi 

 Ban on 15-year-old petrol and 10-year-old diesel vehicles as per Hon’ble 

Supreme Court and Hon’ble NGT orders.  

 Installation of VRS system at 3256 petrol pumps in Delhi-NCR in compliance 

with orders of Hon’ble Supreme Court and Hon’ble NGT. 
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 Installation of Online Continuous Emission Monitoring System (OCEMS) in 

red category air polluting industries in Delhi-NCR  

 Industrial units in Delhi have shifted to PNG/cleaner fuels and, operational 

units in NCR have shifted to PNG/Biomass.  

 Directions issued for conversion of brick kilns to zig-zag technology in Delhi 

and NCR. A total of 3003 out of 4608 brick kilns have converted to zig-zag 

technology including 1762 kilns in Haryana, 1024 kilns in U.P. and 217 kilns 

in Rajasthan. Brick kilns not converted to zig-zag technology are not permitted 

to operate.  

 In order to control DG set emissions, CPCB provided funds forretrofitment/ 

upgradation of DG sets in Govt. hospitals in Delhi-NCR and guidelines have 

been issued in this regard.  

 Ban on use of pet coke and furnace oil as fuel in NCR States since October 

24, 2017. 

 An approved fuel list is in force in Delhi-NCR w.e.f. 01.01.2023. Industries 

operating on only PNG or biomass are permitted in NCR, except for specific 

requirement of other fuels by specific industries owing to technical, 

technological and process requirements. Out of 7759 fuel based industries in 

NCR, 7449 have been shifted to approved fuels, with the balance 310 

industries under closure. 

 Stringent PM emission norms for biomassbased boilers have been prescribed 

for compliance in NCR. 
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 Ministry of Agriculture and Farmers’ Welfare (MoAandFW) in 2018 launched 

scheme for providing subsidy for purchase of crop residue management 

machinery and establishment of custom hiring centers (CHCs) in NCT of Delhi 

and the States of Punjab, Haryana and Uttar Pradesh. Under the said 

scheme, financial assistance is provided to the farmers for purchase of crop 

residue management machinery and establishment of custom hiring 

centers.During 2018-2024, total fund released to Delhi and other states under 

the said scheme is Rs. 3398.56 crores using which, over 2.7 lakh crop residue 

machineries have been delivered to individual farmers and CHCs, and over 

39,000 CHCs have been established. 

 CPCB has framed guidelines for promoting setting up of paddy straw based 

palletization and Torre faction plants to address the supply chain issues. 

CPCB has sanctioned 15 plants with capacity of 57.5 TPH. 

 Directions issued to DPCC and NCR SPCBs to enforce installation of anti-

smog guns and other dust control measures at CandD sites. 

 Directions issued for setting up of a “Dust Control and Management Cell” by 

road owning/ maintaining/ construction agencies for monitoring and effective 

implementation of dust control measures in the NCR. 

 Online monitoring mechanism (through web portal) introduced for monitoring 

compliance of dust mitigation measures for construction sites. 

 Directions under Section 5 of the Environment (Protection) Act, 1986 have 

been issued by CPCB to SPCBs/ PCCs for strict implementation of actions 
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prescribed under stages of GRAP invoked from time to time in view of the 

deteriorated air quality situation in Delhi-NCR. CPCB has also issued 

directions under Section 18 (1)(b) of the Air (Prevention and Control of 

Pollution) Act, 1981 on 18.10.2024 to NCR SPCBs and DPCC for 

implementation of actions prescribed under GRAP, pertaining to them and 

other agencies, and submit Action taken report to CPCB. 

 Monitoring and enforcement of regulated use of DG sets in Delhi-NCR, only 

with stipulated emission control devices/systems, as per CAQM’s Direction 

No. 76 dated 29.09.2023 read with addendum dated 22.02.2024. Constant 

vigil on use of only approved fuels in Delhi-NCR across all sectors, including 

monitoring and enforcement of compliance of emission norms through 

inspections and monitoring by CPCB and NCR State PCBs/ DPCC.  

 An approved fuel list is in force in Delhi-NCR w.e.f. 01.01.2023. Industries 

operating on only PNG or biomass are permitted in NCR, except for specific 

requirement of other fuels by specific industries owing to technical, 

technological and process requirements.  

 Implementation of CAQM’s Direction No. 78 dated 19.10.2023 for migration 

of public transport services especially intercity bus services, to Delhi-NCR, to 

cleaner modes.  

 Completely phasing out diesel auto-rickshaws from the districts of Faridabad, 

Gurugram, Ghaziabad and GB Nagar latest by 31.12.2024 and to ensure 

plying of only CNG/ E-Auto in such areas. 
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 CAQM’s Direction No. 79 dated 13.02.2024 was issued to all agencies for 

issuance of completion certificates / occupancy certificates for CandD projects 

only after ensuring that no closure order has been issued or in force for the 

site so as to ensure compliance of dust control/ abatement measures. 

 CAQM’s Advisory No. 12 dated 14.02.2024 has been issued to all Municipal 

bodies/ ULBs and all related departments / bodies of the NCR State Govts. / 

NCT of Delhi to ensure that all prescribed measures towards effective 

mitigation of dust from CandD projects, which are highly vulnerable to the dust 

emissions, are incorporated in all the contract documents, agreements etc., 

including in road construction and maintenance projects.  

 Strict implementation of directions related to mandatory registration of 

construction / demolition projects on plot area >500 sqmtr. on the respective 

web-portal of the NCR State, besides deployment of anti-smog guns in 

proportion to the site/area. Punitive measures, including closure directions for 

non-compliances in this regard. 

 CAQM has deputed 40 teams of CPCB officers since December 2021 to 

conduct incognito inspections of air-polluting industries, CandD sites, DG sets 

in Delhi-NCR to check the implementation status of pollution control measures 

and compliance of other provisions of the Air (PandCP) Act, 1981. A total of 

17824 units/ entities/ projects have been inspected. Based on these 

inspections, CAQM has issued Closure Directions in 977 cases and out of 

these resumption orders have been issued in 769 cases while 116 cases are 
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still under closure and cases of 92 balance units have been transferred to 

SPCBs / DPCC for final decision 

 Since October 2023, Flying Squads are conducting inspection of DG sets in 

Commercial/Industrial/Residential areas in compliance of CAQM Direction no. 

76. As on 07.06.2024, directions for sealing of DG-Sets have been issued for 

390 entities against a total of 602 DG sets. 

 Directions for control of pollution from various sources such as implementation 

of RECD system/ dual fuel kits in DG sets, use of cleaner fuels in industries, 

shift to EV/ CNG/ BS VI diesel fuel in transport sector, implementation of dust 

control measures at CandD sites etc., have been issued by CAQM. 

 Directions issued by CAQM to Government of NCT of Delhi and State 

Governments of Haryana, Rajasthan and Uttar Pradesh for migration of public 

transport services, especially buses in NCR to cleaner modes. All state Govt. 

bus services between Delhi and any city/town in the states of Haryana, 

Rajasthan and Uttar Pradesh to be operated only through EV /CNG/BS-VI 

diesel w.e.f. 01.11.2023. 

 During stubble burning season of 2024, 26 teams of CPCB have been 

deployed as flying squads for assisting CAQM in NCR and adjoining areas for 

intensifying monitoring and enforcement actions towards prevention of paddy 

stubble burning incidents Punjab and Haryana.  
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 CAQM has issued directions for co-firing of 5-10% biomass with coal in 

thermal power plants located within 300 kms of Delhi, and, in captive power 

plants of industrial units located in NCR.  

 Directions issued by CAQM to State governments of Punjab, Haryana and 

Uttar Pradesh to strictly and effectively implement revised action plan to 

eliminate and control stubble burning. 

STATEMENT II 

Key steps taken by the Central Government to control pollution: 

i. Emission standards for more than 80 industries have been notified under 

Environment (Protection) Rules, 1986 

ii. Emission standards recently notified/revised: 

a) Thermal power plants 

b) Diesel/petrol/CNG generator sets 

c) Industrial boilers 

d) Lime Kilns 

e) Brick kilns and conversion of zig-zag technology 

f) Calcinatedpetcoke industry 

g) Hot mix plants 

iii. Leapfrogging to Bharat Stage-VI (BS-VI) emissions norms from 1st April 2020 

iv. Vehicle Scrapping Policy, Rules for Registered Vehicle Scrapping Facilities and 

Automated Testing Stations by MoRTH 
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v. Waste management rules for solid waste, plastic waste, hazardous waste, e-

waste, battery waste, biomedical waste, 100% ash utilisation by Thermal Power 

Plants  

vi. Market-based Extended Producer Responsibility (EPR) regulations introduced 

for waste categories, viz. plastic packaging, e-waste, battery waste, waste tyres 

and used oil 

vii. 12 identified Single-Use Plastics (SUP) having high littering potential and low 

utility were banned from 1st July, 2022 

viii. Mandate for utilisation of minimum 5% of crop residue along with coal 

(pellets/briquettes) in thermal power plants in NCR and adjoining areas 

ix. Categorization of industrial areas as Critically and Severely Polluted Areas 

(CPAs/SPAs) based on Comprehensive Environmental Pollution Index (CEPI). 

STATEMENT-III 

Improvement in PM10 concentrations of 130 Cities in FY 2023-24 w.r.t. FY 
2017-18 

S. 
No. 

Cities 

PM10 
concentrations 

in 2017-18 
(µg/m3) 

(Annual Avg.)   

PM10 
concentrations 

in 2023-24 
(µg/m3) 

(Annual Avg.)   

Percentage reduction 
in PM10 

concentrations in 
2023-24 with respect 
to the year 2017-18 

(%) 
1.  Varanasi* 230 73 68 
2.  Bareily 207 80 61 
3.  Firozabad 247 102 59 
4.  Dehradun 250 109 56 
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5.  Dhanbad* 315 138 56 
6.  Thoothukudi 123 57 54 
7.  Nalagarh 146 68 53 
8.  Moradabad 222 115 48 
9.  Khurja 195 104 47 
10.  Trichy* 88 47 47 
11.  Kohima 127 68 46 
12.  Lucknow* 253 137 46 
13.  Kanpur* 227 125 45 
14.  Kadapa 75 42 44 
15.  Sibsagar 73 41 44 
16.  Sunder Nagar 78 44 44 
17.  Agra* 202 116 43 
18.  Mumbai* 161 94 42 
19.  Rishikesh 129 76 41 
20.  Parwanoo 66 39 41 
21.  Byrnihat 175 104 41 
22.  Ahmedabad* 164 98 40 
23.  Ghaziabad* 285 172 40 
24.  Rajkot* 150 92 39 
25.  Jalandhar 178 111 38 
26.  Raebareli 145 91 37 
27.  Amritsar* 189 119 37 
28.  Baddi 174 111 36 
29.  Kolkata* 147 94 36 
30.  Jammu 157 101 36 
31.  Silchar 49 32 35 
32.  Jodhpur* 189 124 34 
33.  Vijayawada* 91 61 33 
34.  Naya Nangal 87 59 32 
35.  Dimapur 142 97 32 
36.  Khanna 142 100 30 
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37.  Durgapur 150 106 29 
38.  Kurnool 79 56 29 

39.  
Pathankot/Dera 

Baba 
79 56 29 

40.  Vadodara* 133 95 29 
41.  Allahabad* 169 124 27 
42.  Asansol* 147 108 27 
43.  Srinagar 132 96 27 
44.  Hyderabad* 110 81 26 
45.  Gorakhpur 150 111 26 
46.  Anantapur 78 59 24 
47.  Ranchi* 141 107 24 
48.  Bangalore* 92 70 24 
49.  Akola 111 85 23 
50.  Bhilai* 86 68 21 
51.  Surat* 130 103 21 
52.  Noida 229 182 21 
53.  Howrah 139 111 20 
54.  Thane 138 111 20 
55.  Latur 82 66 20 
56.  Nellore 64 52 19 
57.  Gajraula 204 167 18 
58.  Faridabad* 229 190 17 
59.  Alwar 152 127 16 
60.  Chittoor 70 59 16 
61.  Kala Amb 118 100 15 
62.  Gobindgarh 148 126 15 
63.  Amravati 102 87 15 
64.  Patiala 106 91 14 
65.  Jaipur* 172 148 14 
66.  Ongole 65 56 14 
67.  Delhi 241 208 14 
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68.  Chandrapur 118 102 14 
69.  Nashik* 82 72 12 
70.  Jhansi 109 96 12 
71.  Sangli 87 77 11 
72.  Devanagere 74 66 11 
73.  Kota* 139 124 11 
74.  Rajahmundry 85 76 11 
75.  Hubli-Dharwad 79 71 10 
76.  Jabalpur* 101 91 10 
77.  Ujjain 93 84 10 
78.  Guntur 66 61 8 
79.  Kalinga Nagar 109 101 7 
80.  Meerut* 159 149 6 
81.  Nagpur* 100 94 6 
82.  Eluru 72 68 6 
83.  Madurai* 72 68 6 
84.  Damtal 55 52 5 
85.  Haldia 92 87 5 
86.  Anpara 175 166 5 
87.  Badlapur 160 152 5 
88.  Udaipur 127 121 5 
89.  Sangareddy 85 81 5 
90.  Chennai* 66 63 5 
91.  Ludhiana* 168 161 4 
92.  Pune* 102 98 4 
93.  Jamshedpur* 135 130 4 
94.  Kolhapur 89 86 3 
95.  Ulhasnagar 153 149 3 
96.  Srikakulam 69 68 1 
97.  Kashipur 99 98 1 
98.  Talcher 113 113 0 
99.  Nalgonda 59 59 0 



02.12.2024                                                                                                                                               226 
 

100. Bhopal* 112 113 -1 
101. Sagar 73 74 -1 
102. Vizianagaram 72 73 -1 
103. Chandigarh 114 116 -2 
104. Gulburga 55 56 -2 
105. Jalna 99 102 -3 
106. Patna* 172 178 -3 
107. Korba 57 59 -4 
108. Paonta Sahib 84 90 -7 
109. Gwalior* 126 136 -8 
110. Raipur* 70 76 -9 
111. Navi Mumbai 88 98 -11 
112. Rourkela 99 111 -12 
113. Muzaffarpur 147 168 -14 
114. Barrackpore 86 99 -15 
115. Guwahati 103 119 -16 
116. Dera Bassi 88 102 -16 
117. Solapur 81 96 -19 
118. Dewas 83 99 -19 
119. Indore* 82 99 -21 
120. Vasai-Virar* 99 125 -26 
121. Nagaon 82 107 -30 
122. Aurangabad* 75 98 -31 
123. Gaya 79 104 -32 
124. Bhubaneswar 85 114 -34 
125. Jalgaon 70 97 -39 
126. Cuttack 93 129 -39 
127. Nalbari 87 127 -46 
128. Balasore 84 124 -48 
129. Visakhapatnam* 76 120 -58 
130. Angul 97 167 -72 



02.12.2024                                                                                                                                               227 
 

* Cities are funded under XVth Finance Commission air quality grant (Million Plus 
City Challenge Fund) 

 PM10 levels in the FY 2017-18 for Faridabad and Srinagar are not available. PM10 
levels of FY 2020-21 for Faridabad and PM10 levels of FY 2018-19 for Srinagar have 
been considered as a baseline. 

Note: Patancheru non-attainment city has been merged with Hyderabad Urban 
Agglomeration and accordingly revised number of cities covered under NCAP is 
130.  

AUTOMATION AND DIGITAL SKILLS TRAINING 

947.  SHRI ANURAG SHARMA: 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the manner in which the Government is preparing India's workforce for shift 

towards automation and digital skills in the light of technological 

advancements; and 

(b) whether there is any new training programmes designed to help workers adapt 

to the said changes, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND   MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE):  
(a)and (b): Ministry of Electronics and Information Technology (MeitY) has initiated 

a programme titled “FutureSkills PRIME”, jointly with NASSCOM, aimed at re-

skilling/ up-skilling of candidates in new/emerging technologies, namely, Artificial 

Intelligence, Robotic Process Automation, Augmented/Virtual Reality, Internet of 

Things, Big Data Analytics, Additive Manufacturing/ 3D Printing, Cloud Computing, 

Social and Mobile, Cyber Security and Blockchain. FutureSkills PRIME is available 

as an online platform for digital skills training, which is hosted at 
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https://futureskillsprime.in/. On this platform, premium contents are made available 

to candidates, to facilitate anytime, anywhere learning, in line with their aptitude and 

aspirations. Under the programme, IT-ITeS Sector Skills Council (SSC) NASSCOM 

is the Key Implementing Agency. In addition, 22 C-DAC/ NIELIT Centres have been 

grouped as Lead and Co-Lead Resource Centres (RCs) for the 10 emerging 

technologies. Currently, there are over 500+ courses offered on the platform. Around 

19.99 lakh learners have signed up on the platform and are learning about these 

emerging technologies. Out of which, 8.65 Lakh candidates have enrolled in various 

courses, out of which, 4.10 Lakh candidates have completed their courses. Also, 

11519 Government Officials (GoT) and 2367 Trainers (ToT) have been trained 

under the said programme. The FutureSkills PRIME programme is also integrating 

industry-oriented skilling into academic curricula to create a skilled workforce for the 

IT industry. 

National e-Governance Division (NeGD), MeitY in collaboration with its 

partners, has implemented ‘YUVAi: Youth for Unnati and Vikas with AI’- A National 

Programme for School Students with the objective of enabling school students from 

classes 8th to 12th with AI tech and social skills in an inclusive manner.  

 

NEW INDIA LITERACY PROGRAMME 

948.   DR. C. M. RAMESH:   

Will the Minister of EDUCATION be pleased to state: 

(a)   whether the Government has implemented the New India Literacy Programme 

(NILP) with target of achieving 95% literacy rate; 
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(b)  if so, the details thereof and the strategy adopted and achievements made by 

the Government so far; 

(c)    if not, the reasons therefor;  

(d)    whether the Government has allocated any funds for achieving the targets by 

2027; and 

(e)    if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (e)    The New India Literacy Programme (NILP) popularly known as ULLAS - 

Nav Bharat Saaksharta Karyakram, is being implemented from FY 2022-23 to 2026-

27. The scheme aligns with the National Education Policy (NEP) 2020 and targets 

to cover 5.00 crore non-literates aged 15 years and above who have missed formal 

schooling and provide educational opportunities to them and to make them literate. 

The scheme is implemented in a hybrid mode, allowing States/UTs the flexibility to 

adopt offline or online mode focusing on imparting foundational literacy and 

numeracy including critical life skills, digital & financial literacy. ULLAS works with 

the vision of making Bharat ‘Jan Jan Saakshar’, driven by Kartavyabodh (a sense of 

duty), utilising school platforms and community engagement through volunteerism 

to achieve full literacy. The learning can take place at Samajik Chetna Kendras 

which can be at places like government-aided and unaided schools, Panchayat 

Bhavans, Community Halls, Higher Education Institutes, etc. To provide academic 
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and resource support, a dedicated National Centre for Literacy (NCL) has been 

established at NCERT.  Institutions such as UGC, AICTE, and NCTE are supporting 

the ULLAS scheme in a comprehensive manner by offering credits to volunteers of 

ULLAS.  

A dedicated ULLAS Mobile App has been created for registering learners and 

volunteer teachers which also enables teaching learning process by providing 

access to ULLAS primers in all official languages. Till now, over 1.6 crore learners 

and more than 38 lakh volunteer teachers have registered on the app.  

The Foundational Literacy and Numeracy Assessment Test (FLNAT) is an 

evaluation under the ULLAS scheme designed to assess basic reading, writing, and 

numeracy skills in non-literate individuals, certifying them as “neo-literates” upon 

successful completion.  More than 1 crore learners have appeared in the FLNAT so 

far.  The UT of Ladakh has declared itself as the first administrative unit of India to 

achieve Full Functional Literacy under the ULLAS – Nav Bharat Saaksharta 

Karyakram.  

 The scheme is implemented as a Centrally Sponsored Scheme (CSS) for which 

total financial outlay for five years (FYs 2022-23 to FYs 2026-27) is Rs.1037.90 crore 

which includes Rs.700 crore as Central share and Rs.337.90 crore as State share. 

 

FLN AMONGST PRIMARY SCHOOL STUDENTS 

949. SUSHRI  PRANITI SUSHILKUMAR SHINDE: 

Will the Minister of EDUCATION be pleased to state: 
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(a) the current status of Foundational Literacy and Numeracy Skill (FLN) amongst 

primary-level students across the country; 

 (b) whether the Government has any monitoring and evaluation mechanism to 

assess the quality of education being provided at primary-level;  

(c)  if so, the details thereof; and  

(d) the details of measures taken by the Government to improve the quality of 

education in primary schools? 

     THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (c): To evaluate children’s progress and learning competencies, Department 

of School Education and Literacy (DoSEandL), Ministry of Education has been 

implementing a rolling programme of sample based National Achievement Survey 

(NAS) aimed at classes III, V, VIII and X with an interval of  three years. It acts as 

an indicator of the health of the education system, so as to take appropriate steps 

for remedial actions at different levels. About 34 lakh students of 1.18 lakh schools 

of 720 districts from both rural and urban areas were assessed from Government 

and Private Schools. Further, National, State and District report card of NAS 21 

demonstrating the performance of students from each type of schools have been 

released in public domain on 25.05.2022 at http://nas.gov.in. 

 PARAKH (Performance Assessment, Review, and Analysis of Knowledge for 

Holistic Development) has been setup under National Council of Educational 



02.12.2024                                                                                                                                               232 
 

Research and Training (NCERT) by the DoSEandL. It has conducted State 

Educational Achievement Survey (SEAS) 2023.  The primary objective of this survey 

is to evaluate the learning competencies of students in Foundational Literacy, 

Foundational Numeracy, Language and Mathematics at the end of each of the 

educational stages i.e. Foundational, Preparatory, and Middle. The SEAS-23 has 

included blocks in the sample to cover students to understand the learning gaps at 

the block level, a strategic shift from district. Approximately 8.4 million students and 

6 lakh teachers, of 4 lakh schools of 6416 educational blocks were assessed in 

SEAS-23. 

(d)   The Department of School Education and Literacy (DoSEandL) is implementing 

an integrated centrally sponsored scheme for School Education- Samagra Shiksha 

since 2018-19.The scheme of Samagra Shiksha has been aligned with National 

Education Policy, 2020 with focus on improving the quality of education through 

various measures such as introduction of new pedagogical and curricular structure 

(5+3+3+4), Early Childhood Care and Education and Foundational Literacy and 

Numeracy, among others and covers the entire continuum of Education from 3 years 

of Balvatika (preschool) to class 12. 

 A National Mission called “National Initiative for Proficiency in Reading with 

Understanding and Numeracy (NIPUN Bharat)” has been launched on 5thJuly, 2021 

for ensuring that every child in the country attains foundational literacy and numeracy 

by the end of Grade 2. This Mission has been set up under the aegis of the centrally 

sponsored scheme of Samagra Shiksha- an integrated scheme for School 
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Education.  Under Samagra Shiksha, all 36 States/Union Territories are 

implementing NIPUN-Bharat Mission. 

 The National Education Policy (NEP 2020) emphasizes on developing the 

relevant concepts and attaining requisite competencies to facilitate optimal learning 

when children start schooling. Keeping in focus the holistic development, a 3 Months 

Play Based ‘School Preparation Module and Guidelines’ for Grade I named ‘Vidya 

Pravesh’ was launched on 29th July, 2021. The goal of Vidya Praveshprogramme 

is to promote school preparedness in all children coming to Grade- I from diverse 

backgrounds, to ensure a smooth transition of children to Grade-I, to provide play 

based, age and developmentally appropriate learning experiences in a joyful and 

stimulating environment leading to holistic development. The 12-week module 

contains developmentally appropriate instructions for the children entering Grade 1 

to bolster a child’s pre-literacy, pre-numeracy, cognitive and social skills. All 

States/UTs are implementing Vidya Praveshprogramme.  

 To improve the Learning Outcomes in Foundational Stage (3 years of 

Balvatika and Grade 1 and 2), the National Curricular Framework for Foundational 

Stage (NCF-FS) was released on 20thOctober, 2022 providing a structure for the 

syllabus, Training of Teachers, Learning Teaching Material (LTM), etc. Accordingly, 

JaaduiPitara for Balvatika (3 years of preschool) and Books for Grades 1 and 2 have 

been provided by NCERT for use by States/UTs. 

 JaaduiPitara -a Collection of learning- teaching material for 3 to 6 years age 

group has been developed and launched on 20th February, 2023. The JaaduiPitara 

is a box having 53 Learning Teaching Materials (LTM) for the foundational stage. It 
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has toys, games, puzzles, puppets, posters, flashcards, story cards, play book set 

for students, and handbooks for teachers. 

 The e-JaaduiPitara (e-JP) was launched on 10thFebruary 2024. The e-JP is 

an app and website with integration of the latest technology with play-based 

pedagogy and a way to disseminate the learning of JaaduiPitara and transcend it 

beyond the four walls of the classroom.  

 In order to provide continuous learning opportunities to the teachers, 

NISHTHA (National Initiative for School Heads’ and Teachers’ Holistic 

Advancement) online was launched using DIKSHA (Digital Infrastructure for 

Knowledge Sharing) platform in October 2020 to reach out to elementary teachers 

and its further extension to all level of teachers. It includes multiple approaches for 

interaction i.e., Text Modules along with videos. All these contents are aligned to the 

three developmental goals and learning outcomes of Foundational Literacy and 

Numeracy (FLN).  

 To prepare an initial cadre of high quality ECCE Teachers in Anganwadis, 

NISHTHA-ECCE and FLN have been launched in July, 2022. It is aimed towards 

sensitization of master trainers on developmentally appropriate pedagogy for holistic 

development of children which will contribute for enhancing quality education at 

Foundational level. These cater to both training of Anganwadi workers and 

preschool teachers.   

AVAILABILITY OF INTERNET IN GOVERNMENT SCHOOLS IN 
MAHARASHTRA 

950.  DR. AMOL RAMSING KOLHE: 
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SHRI BAJRANG MANOHAR SONWANE: 
SHRI DHAIRYASHEEL RAJSINH MOHITE PATIL:  
SHRI NILESH DNYANDEV LANKE:  
PROF. VARSHA EKNATH GAIKWAD:  
SHRI BHASKAR MURLIDHAR BHAGARE:  
SHRIMATI SUPRIYA SULE:  
SHRI AMAR SHARADRAO KALE:  
SHRI SANJAY DINA PATIL:  

Will the Minister of EDUCATION be pleased to state:  

(a) the number and percentage of Government schools across the country that have 

functional internet connectivity;  

(b) whether the Government has any plan to provide internet connectivity to all the 

schools in the State of Maharashtra; 

(c) if so, the details of schools having internet connections and computer labs 

equipped with adequate seating capacity in the State;  

(d) whether there is any scheme to improve access of internet in Schools of 

Maharashtra;  

(e) if so, the details thereof;  

(f) the steps taken by the Government to achieve 100% internet connectivity in all 

schools in Maharashtra; and  

(g) the details of funds allocated during the last five years to Maharashtra State for 

this purpose, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 

OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 

REGION (SHRI JAYANT CHAUDHARY): 
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(a): As per UDISE+2021-22, the number and percentage of Government schools 

across the country that have functional internet connectivityare2,47,000 (24.2%). 

(b) to (g): Education is in the Concurrent list of the Constitution and majority of the 

schools are under the administrative control of respective State Government and UT 

Administration.As per information received from State Government of Maharashtra, 

35,349 out of 65,064 Government schools i.e 54.33% of schools have functional 

internet connectivity in Maharashtra.Internet connectivity is provided through the 

component of Quality Intervention- ICT and Digital Initiativesunder the Samagra 

Shiksha, STARS, PMSHRI Schemes.Further, 3,169 out of 65,064 government 

school have well equipped and adequate seating capacity computer labsin the State 

of Maharashtra. 

All interventions are taken up as per requirements identified by State/UT after 

appraisal according to financial and programmatic norms of schemes and available 

provisions.  

The details of funds allocated during the last five years as per Maharashtra 

State under digital initiative are as follows:- 

(Rs in Crore) 
Year 2020-21 2021-22 2022-23 2023-24 2024-25 

Funds 
allocated 

0.00 0.00 116.26 139.14 238.00 

 

UPGRADATION OF SCHOOLS FOR NEP 2020 

951. SHRI GAURAV GOGOI: 

Will the Minister of EDUCATION be pleased to state: 
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(a) the steps taken/being taken by the Government to train teachers for 

implementation of new curriculum and pedagogy outlined in the New Education 

Policy, 2020; 

(b) the steps taken/being taken by the Government to address the shortage of 

qualified teachers, especially in rural and remote areas; 

(c)the details of the funds allocated for upgradation of infrastructure of schools to 

meet the requirements of NEP 2020; and 

(d) the steps taken by the Government for vocational education and skill 

development programmes in Assam since 2020? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a): For the implementation of new curriculum and pedagogy outlined in NEP 2020, 

several initiatives have been taken by the Government.For pre-service training 

programmes, Norms and Standards for Integrated Teacher Education Program 

(ITEP), a four-year undergraduate course designed to prepare teachers 

comprehensively for the demands of the 21stcentury has been notified on 

26thOctober 2021. 

National Professional Standards for Teachers (NPST) and the National Mission for 

Mentoring (NMM) have been developed to support the professional development of 

teachers. The NPST outlines the competencies required for effective teaching at 

different career stages. The NMM focuses on creating a robust network of mentors 

to provide professional and personal support to teachers.  Both NPST and NMM are 

accessible in formats like Braille and audio, ensuring inclusivity. 
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In-service teacher training has been enhanced through NISHTHA (National Initiative 

for School Heads’ and Teachers’ Holistic Advancement), an integrated teacher 

training program launched under Samagra Shiksha. NISHTHA focuses on capacity 

building for teachers, school heads, SCERT and DIET faculty, and resource persons 

at the BRC and CRC levels to motivate and encourage teachers to develop in their 

students competency based higher order thinking skills. 

A technology based educational platform DIKSHA (https://diksha.gov.in) has been 

made available under a comprehensive initiative PM-eVidya. DIKSHA serves as a 

national repository of high quality resources/e-contents for teaching, learning as well 

as capacity building of teachers and teacher educators. 

Additionally, NCERT, SCERTs, DIETs, BRCs and CRCs provide academic 

mentoring and support to schools and teachers through the development of support 

material, capacity building, on-site visits and quality monitoring and supervision. 

(b): Education being a subject in the Concurrent List of the Constitution, an 

overwhelming majority of the schools in the country comes under the administrative 

control of States/UTs. The recruitment, service conditions and their rational 

deployment, including in rural and remote areas of the country, come under the 

purview of the respective State Governments/UT Administrations. Further, 

recruitment is a continuous process and vacancies get generated due to a number 

of factors like retirement, resignation, increased requirement of teachers as a result 

of the enhanced students’ strength.  

The Department of School Education and Literacy, from time to time, through review 

meetings and advisories, requests the State Governments and UT Administrations 
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to fill up these vacancies through Autonomous Teacher Recruitment Boards and for 

their rational deployment. The Central Government through the Centrally Sponsored 

Scheme of Samagra Shiksha provides financial assistance to the States and UTs to 

maintain appropriate Pupil-Teacher Ratio (PTR) for various levels of schooling, as 

per norms prescribed in the Right of Children to Free and Compulsory Education 

(RTE) Act, 2009, as amended from time to time. 

(c):For upgradation of infrastructure of schools, under the Centrally Sponsored 

Scheme of Samagra Shiksha, financial sanction of Rs.18,72,405.49 Lakhs has been 

released from FY 2020-21 till date for 4,78,614 schools in all States/UTs. 

Under the Centrally Sponsored Scheme of PM SHRIa total of 12,084 schools of 32 

States/UTs and the central schools of KVS and NVS have been approved for 

physical upgradation with financial sanction of Rs.6,82,629.65Lakhs fromFY 2023-

24 till date. 

(d):The Government has taken various steps for vocational education and skill 

development in the country including in the State of Assam. These include providing 

financial support for infrastructural facilities for skill education in schools, support for 

career guidance and counselling to students; development of curriculum, textbooks 

and organizing quality teacher training programmes through PSS Central Institute of 

Vocational Education (PSSCIVE), Bhopal; support for providing hands-on 

experience to students through internships, apprenticeship, industry partnership; 

implementation of 10 bag less days; formulation of standardized aptitude tests 

(TAMANNA) for Classes IX and X, etc. 
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As per report furnished by the state of Assam, till September, 2024, 1505 schools 

have been approved as Skill Schools from FY 2019-20; 63 schools are functional 

under Hub and Spoke from FY 2021-22;skill exposure has been given in 4219 

schools from Class VI to VIII from FY 2020-21;and a total of 1,87,959 students have 

been enrolled in various NSQF aligned skill courses during FY 2024-25. 

िनÉटी 50 के िलए अितåर³ त ůेिडंग सेशन  

952.  ®ी राजकुमार रोत : 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³ या Â योहारŌ और िवशेष अवसरŌ के दौरान आम जनता के िलए ÿात: 9.15 बजे से अपराĹ 3.30 

बजे तक िनधाªåरत समय के अलावा सूचकांक िनÉटी 50 का पथृक सý आयोिजत िकया जाता है 

और यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 

(ख) ³ या सरकार का बढ़ती अथªÓ यवÖ था और आम जनता कì लंबे समय से लंिबत मांग को Å यान म¤ 

रखते हòए सामाÆ य सý कì तरह सायंकाल म¤ एक सý शłु करने का िवचार है; और  

(ग) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और इस ेकब तक लागू िकया जाएगा तथा यिद नहé, तो इसके 

³ या कारण ह§? 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क):शेयर बाजार के िलए कारोबार के घंटे भारतीय ÿितभूित और िविनमय बोडª (सेबी) Ĭारा िविनिदªĶ 

िकए गए ह§। बाजार ÿितभािगयŌ को पयाªĮ सूचना देने के पÔ चात, िदवाली के दौरान 'महुóतª ' कारोबार के 

łप म¤ ए³सच¤जŌ Ĭारा िवशेष कारोबार सý आयोिजत िकए जाते ह§। इसके अितåर³ त, अÿÂयािशत 

घटनाओ ंसे िनपटने के िलए बाजार अवसंरचना संÖथानŌ (एमआईआई) कì तैयारी का परी±ण करने के 

िलए िदनांक 02 माचª, 2024 और िदनांक 18 मई, 2024 को दो िवशेष कारोबार सý आयोिजत िकए गए। 

(ख) और (ग): वतªमान म¤,ऐसा कोई भी ÿÖताव सरकार के िवचाराधीन नहé है। 
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बाघŌ कì सं́  या म¤ कमी 

953. ®ी ²ानÔे वर पाटील :  
 ®ी रिवÆ þ दÂ ताराम वायकर :  
 ®ी संिदपनराव आसाराम भुमर े: 
  

³या पयाªवरण, वन एवं जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या िवगत कुछ वषŎ के दौरान दशे के िविभÆ न भागŌ म¤ बाघŌ कì सं́  या म¤ कमी आई है;   

(ख)  यिद हां, तो महाराÕ ů राº य सिहत तÂ सबंंधी राº य-वार Ê यौरा ³ या है और इसके ³ या कारण ह§;    

(ग)  ³ या दशे के िविभÆ न भागŌ म¤ िÖथत राÕ ůीय उīानŌ म¤ बाघŌ कì मृÂ य ुहòई है;     

(घ)  यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और इसके ³ या कारण ह§;  

(ङ)  बाघŌ के भरण-पोषण और संर±ण के िलए उठाए जा रहे ÿभावी कदमŌ का Ê यौरा ³ या है; और  

(च)  इस संबंध म¤ अब तक िकए जा रहे कायŎ का िवशेषकर महाराÕ ů और मÅ य ÿदशे राº यŌ सिहत 

राº य-वार Ê यौरा ³ या है?   

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी 

(®ी कìितª वधªन िसहं): 

(क) केÆ þ सरकार Ĭारा राº यŌ के साथ समÆ वय करके ÿÂ येक चार वषª म¤ िकए जाने वाले अिखल 

भारतीय बाघ आकलन (एआईटीई) के िपछल ेपांच चøŌ म¤ बाघŌ कì सं́  या म¤ वृिĦ का łझान दखेा गया 

है।  

(ख)  एआईटीई के पांच चøŌ म¤ बाघŌ कì सं´ या का Ê यौरा संलµन िववरण -I म¤ दखेा जा सकता है।  

(ग) और (घ)  िपछल ेतीन वषŎ के दौरान राº यŌ Ĭारा दी गई सूचना के अनसुार बाघŌ कì मौतŌ का Ê यौरा 

संलµन िववरण -II म¤ तथा बाघŌ कì मौतŌ कì पिुĶ िकए गए कारणŌ का Ê यौरा संलµन िववरण -III म¤ िदया 

गया है।  

(ङ) और (च)  बाघŌ के संर±ण के िलए भारत सरकार Ĭारा कई महÂ वपूणª पहल¤ कì गई ह§, िजनका Ê यौरा 

संलµन िववरण IV म¤ िदया गया है। जहां तक महाराÕ ů और मÅ य ÿदशे राº यŌ का संबंध है, िपछल ेपांच 
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(05) वषŎ के दौरान बाघ åरजवª कì Ö वीकृत वािषªक ÿचालन योजना के अनसुार, िजनम¤ अÆ य बातŌ के 

साथ-साथ अवैध िशकार रोधी गितिविधयां, बाघŌ का संर±ण, बाघ एव ंअÆ य जीवŌ के संर±ण के संबंध म¤ 

जागłकता पैदा करना, पयाªवास ÿबंधन, सुर±ा, पाåरिÖथितकìय िवकास, मानव संसाधन और 

अवसंरचना िवकास, Ö विै¸छक आधार पर गांवŌ के Ö थानांतरण सिहत कायªकलापŌ के िलए िनÌ निलिखत 

िवÂ तीय सहायता ÿदान कì गई है और राº य सरकार Ĭारा िविधवत उपयोग ÿमाणपý ÿÖ तुत िकया गया 

है:  

(लाख Łपए म¤) 
ø.स ं. राº य  2019-20  2020-21 2021-22 2022-23 2023-24 
1. महाराÕ ů  3501.91 2551.26 3523.52 3956.88 4303.79 
2.  मÅ य ÿदशे 7220.396 3098.03 2991.06 809.62 2614.45 

 

िववरण -I 

वषª 2006, 2010, 2014, 2018 और 2022 के िलए देश म¤ बाघ भू-पåरŀÔय से सबंंिधत बाघ 
आकलन का Êयोरा  

(अिखल भारतीय बाघ अनुमान åरपोटª के अनुसार) 

 
राºय 

बाघŌ कì सं́ या 
 

2006 2010 2014 2018 2022 
िशवािलक-गंगा मैदान भू-पåरŀÔय पåरसर 

उ°राखंड 178 227 340 442 560 
उÂ तर ÿदेश 109 118 117 173 205 
िबहार 10 8 28 ३१ 54 
िशवािलक गंगा 297 353 485 646 819 

मÅय भारतीय भू-पåरŀÔय पåरसर और पूवê घाट भू-पåरŀÔय पåरसर 
आंň ÿदेश 95 72 68 48 63 
तेलंगाना - - - 26 21 
छ°ीसगढ 26 26 46 19 17 
मÅय ÿदेश 300 257 308 526 785 
महाराÕů 103 169 190 312 444 
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ओिडशा 45 32 28 28 20 
राजÖथान 32 36 45 69 88 
झारखंड - 10 3 5 1 
मÅय भारत 601 601 688 1033 1439 

पिĲमी घाट भू-पåरŀÔय पåरसर 
कनाªटक 290 300 406 524 563 
केरल 46 71 136 190 213 
तिमलनाडु 76 163 229 264 306 
गोवा - - 5 3 5 
पिĲमी घाट 412 534 776 981 1087 

पूवōÂ तर पहािड़यां और āĺपुý के बाढ़ के मैदान 
असम 70 143 167 190 229 
अŁणाचल ÿदशे 14 - 28 29 9 
िमजोरम 6 5 3 0 0 
नगाल§ड - - - 0 0 
उ°री पिĲम बंगाल 10 - 3 0 2 
उ°र पूवê पहािड़यां और 
āĺपुý 

100 148 201 219 236 

सुंदरबन - 70 76 88 101 
कुल 1411 1706 2226 2967 3682 

 

िववरण -II 

िपछल ेतीन वषŎ म¤ राºयŌ Ĭारा दी गई åरपोटª के अनुसार बाघŌ कì मौतŌ का Êयोरा  

राºय 2021 2022 2023 
आंň ÿदशे 1 3 2 

अŁणाचल ÿदेश 0 0 0 
असम 6 6 10 
िबहार 4 2 3 

छ°ीसगढ 4 3 2 
िदÐली 0 0 0 
गोवा 0 0 0 
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गुजरात 0 0 0 
हåरयाणा 0 0 0 
झारखंड 0 0 0 
कनाªटक 14 19 12 
केरल 6 7 14 

मÅय ÿदशे 42 34 43 
महाराÕ ů 28 28 46 
नागाल§ड  0 0 0 
ओिडशा  0 2 2 

राजÖ थान  1 5 6 
तिमलनाडु  4 3 15 
तेलंगाना  4 0 0 

उÂ तर ÿदेश  9 3 6 
उÂ तराखंड  3 6 21 

पिĲम बंगाल  1 0 0 
कुल 127 121 182 

 

िववरण -III 
िपछले तीन वषŎ म¤ मÂृयु के पुĶ कारणŌ के आधार पर राºयŌ Ĭारा दी गई सूचना के अनुसार बाघŌ 

कì मÂृयु का Êयोरा  

राºय 
2021 2022 2023 

पी एस यूएनपी पी एस यूएनपी पी एस यूएनपी 
आंध ÿदेश  - - 1 2 - - 1 - - 
अŁणाचल 
ÿदेश  

- - - - - - - - - 

असम  - - - - - 2 - 3 - 
िबहार  - - - - - 1 1 1 - 
छ°ीसगढ - - 2 - - - - - - 
िदÐली - - - - - - - - - 
गोवा - - - - - - - - - 
गजुरात  - - - - - - - - - 
हåरयाणा  - - - - - - - - - 
झारखंड  - - - - - - - - - 
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कनाªटक - - 1 3 - - - - - 
केरल  - - - - - 3 1 - 1 
मÅ य ÿदशे  3 - 1 5 1 1 5 - 3 
महाराÕ ů  5 - 2 2 - 2 1 - 3 
नगाल§ड  - - - - - - - - - 
ओिडशा  - - - - 1 - - - - 
राजÖ थान  - - - - - - - - - 
तिमलनाडु  - - 1 - - 1 2 - 1 
तेलंगाना  - - - - - - - - - 
उÂ तर ÿदेश  - 1 2 - - - - - - 
उÂ तराखंड  - - 1 - - 1 1 - 1 
पिĲम बंगाल - - - - - - - - - 

कुल 8 1 11 12 2 11 12 4 9 
 

पी – अवैध िशकार 
एस – जÊती 
यूएनपी – अÿाकृितक मÂृ यु, अवैध िशकार नहé 

िववरण -IV 

बाघŌ के सरं±ण के िलए भारत सरकार Ĭारा कì गई महÂवपूणª पहल¤  

1.  वÆय जीव )संर±ण  (अिधिनयम, 1972 म¤ वषª 2006 म¤ संशोधन करके धारा 38 IV ख के तहत 

राÕůीय बाघ संर±ण ÿािधकरण तथा धारा 38 IV ग के तहत बाघ एवं अÆय संकटúÖत ÿजाित अपराध 

िनयंýण Êयूरो के गठन के िलए स±म ÿावधान िकए गए ह§।  

2.  वÆयजीव )सरं±ण  (अिधिनयम, 1972 कì धारा 38ओ 1 (ग  (के तहत 15 अ³टूबर, 2012 को बाघ 

पåरयोजना और बाघ åरजवª म¤ पयªटन के िलए राÕůीय बाघ संर±ण ÿािधकरण )पयªटन गितिविधयŌ और 

बाघ पåरयोजना के िलए िनयामक मानक  (िदशा-िनद¥श, 2012 नामक Óयापक िदशा-िनद¥श जारी िकए गए। 

3.  संचार और वायरलेस सिुवधाओ ंको मजबूत करने के अलावा, Öथानीय लोगŌ से यĉु कायªबल के 

अितåर³ त, पूवª सÆैय किमªयŌ या होमगाडŎ को शािमल करते हòए िशकार िवरोधी दÖतŌ कì तैनाती के िलए 
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बाघ åरजवª वाल ेराºयŌ को उनके Ĭारा यथा ÿÖतािवत िव°ीय सहायता ÿदान करके मानसून गÔत के 

िलए िवशेष कायªनीित सिहत अवैध िशकार िवरोधी गितिविधयŌ को सŀुढ़ िकया गया है।  

4.  वषª 2014 स े(25.11.2024 तक), िनÌनिलिखत बाघ åरजवª अिधसूिचत िकए गए ह§: 

1.  सÂयमंगलम )तिमलनाडु ( 
2.  मुकंदरा िहÐस )राजÖथान( 
3.  नवेगांव-नागजीरा )महाराÕů( 
4.  अमराबाद )तेलंगाना( 
5.  पीलीभीत )उ°र ÿदेश ( 
6.  बोर )महाराÕů ( 
7.  राजाजी )उ°राखंड  ( 
8.  ओरंग  )असम ( 
9.  कमलांग )अŁणाचल ÿदशे( 
10.  ®ीिविÐलपुथरु मेगामलाई )तिमलनाडु( 
11.  रामगढ़ िवषधारी )राजÖथान( 
12.  रानीपुर )उ°र ÿदशे ( 
13.  वीरांगना दगुाªवती )मÅय ÿदशे ( 
14.  धौलपरु-करौली )राजÖथान( 
15.  गŁु घासीदास-तमोर िपंगला )छÂ तीसगढ़( 

 

5.  सनुबेड़ा वÆयजीव अभयारÁय, एमएम िहÐस वÆयजीव अËयारÁय, माधव राÕůीय उīान, कैमूर 

वÆयजीव अËयारÁय और िदबांग वÆयजीव अËयारÁय को बाघ åरजवª के łप म¤ अिधसूिचत करने के िलए 

राÕůीय बाघ संर±ण ÿािधकरण कì मंजूरी दे दी गई है। 

6.  एनटीसीए ने उ°र ÿदेश राºय को सोहागी बरवा वÆयजीव अËयारÁय को बाघ åरजवª घोिषत करने 

कì सलाह दी है। 

7.  बाघ )सह-परभि±यŌ, िशकार िकए जाने वाले जानवरŌ और आवास कì िÖथित के आकलन सिहत  (

कì सं´ या का अनमुान लगाने के िलए एक वै²ािनक पĦित िवकिसत कì गई है और उसे मु´यधारा म¤ 

लाया गया है। इस अनमुान के िनÕकषª और आकलन भिवÕय कì बाघ संर±ण कायªनीित के िलए ब¤चमाकª  
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ह§। भारत एकमाý ऐसा देश है िजसने इस पĦित का उपयोग करके अिखल भारतीय बाघ आकलन के 5 

चø पूरे िकए ह§। 

8.  अिखल भारतीय बाघ आकलन के 5व¤ चø के अनसुार, दशे म¤ बाघŌ कì अनुमािनत सं́ या 3682 है, 

िजसका दायरा 3167-3925 है, जो वैिĵक बाघ आबादी का 70% है। 

9.  18 बाघ बहòल राºयŌ ने 2006 म¤ संशोिधत वÆय जीव )संर±ण  (अिधिनयम, 1972 कì धारा 38V के 

अंतगªत दशे के सभी 56 बाघ अËयारÁयŌ के कोर िøिटकल बाघ पयाªवास )45562.24 वगª िकमी  (और 

बफर/पåरधीय ±ेý )38051.97 वगª िकमी (को अिधसूिचत िकया है। 

10.  राºय सरकारŌ को जंगली जानवरŌ को ÿभावी संर±ण ÿदान करने के िलए राºय सरकारŌ कì ±मता 

और बिुनयादी ढांचे को बढ़ाया बढ़ाने हेतु,   " वÆयजीव पयाªवासŌ का एकìकृत िवकास  "कì Óयापक योजना 

के बाघ पåरयोजना घटक जैसी िविभÆन क¤ þ ÿायोिजत Ö कìमŌ के तहत िव°ीय और तकनीकì सहायता 

ÿदान कì जाती है।  

11.  भारत ने चीन के साथ बाघ संर±ण संबंधी ÿोटोकॉल के अलावा, वÆ यजीवŌ के सीमा पार अवैध 

Ó यापार को िनयंिýत करने तथा उÆ ह¤ संरि±त करने के िलए नेपाल के साथ िĬप±ीय समझौता िकया है। 

12.  सुंदरबन के रॉयल बंगाल टाइगर के संर±ण के िलए बांµलादेश के साथ िसतंबर, 2011 म¤ एक 

ÿोटोकॉल पर हÖता±र िकए गए ह§। भारत और बांµलादशे के सुंदरबन भू-पåरŀÔ य म¤ िदनांक 14 फरवरी 

2023 को कोलकाता म¤ बाघŌ के सीमापार संर±ण के िवषय म¤ िĬप±ीय बैठक आयोिजत कì गई थी।  

13.  łसी संघ के साथ सहयोग के िलए बाघ और त¤दआु संर±ण पर एक उप-समूह का गठन िकया गया 

है। बाघŌ पर वै²ािनक अनुसंधान म¤ सहयोग के िलए राÕůीय बाघ संर±ण ÿािधकरण, भारतीय वÆयजीव 

सÖंथान और ए.एन  .सेवरÖटोव पाåरिÖथितकì एवं मूÐयांकन संÖथान के बीच िदनांक 4.12.2018 को 

एक िýप±ीय समझौता ²ापन पर हÖता±र िकए गए। 

14  .भारत बाघ संर±ण से संबंिधत अंतराªÕůीय मĥुŌ के समाधान के िलए बाघ ±ेý वाले दशेŌ के µलोबल 

टाइगर फोरम )एक अंतर -सरकारी संगठन (का संÖथापक सदÖय है। 
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15.  इमारती लकड़ी कì तÖकरी से िनपटने और वÆयजीव संर±ण को बढ़ावा देने के िलए Ìयांमार के 

साथ एक समझौता ²ापन पर हÖता±र िकए गए :-  इमारती लकड़ी कì तÖकरी से िनपटने और बाघŌ और 

अÆय वÆयजीवŌ के सरं±ण के ±ेý म¤ सहयोग के िलए िदनांक 27 फरवरी, 2020 को भारत गणराºय कì 

सरकार और Ìयांमार संघ गणराºय कì सरकार के बीच एक समझौता ²ापन )एमओयू  (पर हÖता±र िकए 

गए ह§। 

16.  तीसरा एिशया मंिýÖतरीय सÌमेलन )3 एएमसी (12-14 अÿैल 2016 को नई िदÐली म¤ आयोिजत 

िकया गया। इस सÌमेलन के दौरान भारत के ÿधान मंýी ®ी नर¤þ मोदी के बयान िक "बाघŌ का संर±ण 

एक िवकÐप नहé है, यह एक अिनवायªता है", से ÿेåरत होकर 2022 तक जंगलŌ और बाघŌ के पयाªवासŌ 

म¤ उनके सरं±ण को सिुनिĲत करन ेके ठोस पåरणाम ÿाĮ हòए ह§। 

17.  आरंभ म¤ चयिनत 13 बाघ åरजवŎ म¤ से वतªमान म¤ चल रही बाघ पåरयोजना Ö कìम के तहत कनाªटक 

(बांदीपुर(, महाराÕů )प¤च, ताडोबा-अंधारी, नवेगांव नाग, जीरा, मेलघाट(, राजÖथान (रणथंभौर  (और 

ओिडशा )िसिमलीपाल  (राºयŌ म¤ 60% क¤ þीय सहायता स े और काजीरंगा  )असम  (म¤ 90% क¤ þीय 

सहायता स ेिवशेष बाघ संर±ण बल )एसआईपीएफ (को कायªशील बनाया गया है। 

18.  बाघ संर±ण संबंधी पहलŌ के ÿभावी कायाªÆवयन के िलए बाघ र§ज वाले राºयŌ के साथ िýप±ीय 

समझौता ²ापन )एमओयू (का कायाªÆवयन, जो िनिध ÿवाह से जड़ुा हòआ है । 

19.  ÿभावी फìÐड गÔत और िनगरानी के िलए ‘बाघŌ कì गहन सरु±ा और पाåरिÖथितकì िÖथित के िलए 

िनगरानी ÿणाली )एम-िÖůÈ स  (शुł करने के अलावा बुिनयादी ढांचे और फìÐड सरु±ा के आधिुनकìकरण 

के िलए कदम उठाए गए ह§। एम-िÖůÈस एÈलीकेशन को तीन अलग-अलग मॉड्यूलŌ अथाªत गÔत, 

पाåरिÖथितकì और संघषª के साथ एűंॉयड आधाåरत बनाया गया है। 

20.  सåरÖका और पÆना बाघ åरजवª, जहा ँबाघ Öथानीय łप से िवलĮु हो गए थे, के पुनिनªमाªण के िलए 

सिøय ÿबंधन के एक िहÖसे के łप म¤ वहां बाघŌ को िफर से लाया गया है। पÆना म¤ जंगली बाघŌ को 

सफलतापूवªक पुन  :लाना दिुनया म¤ अपनी तरह का एक अनूठा उदाहरण है ³यŌिक जंगली और पुनवाª िसत 

बािघन¤ ÿजनन कर रही ह§। इसके अलावा, इस पहल के तहत, राजाजी बाघ åरजवª   ) उ°राखंड(, माधव 
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राÕůीय उīान )मÅय ÿदशे(, मुकंुदरा िहÐस बाघ åरजवª और रामगढ़ िवषधारी बाघ åरजवª )राजÖथान  (के 

पिĲमी भाग म¤ बाघŌ को िफर से लाया गया है। 

21.  अिधक ऊंचाई वाले भू-पåरŀÔयŌ म¤ बाघŌ कì उपिÖथित का आकलन करने के िलए µलोबल टाइगर 

फोरम के साथ एक सहयोगाÂमक पåरयोजना िøयािÆवत कì गई। 

22.  समÖयाúÖत ±ेýŌ म¤ मानव-बाघ संघषª को कम करने के िलए िवशेष सहायता ÿदान कì गई। 

23.  अिधकाåरयŌ और िवशेष²Ō से ÿाĮ सझुावŌ के आधार पर नीचे िदए गए 9 िवषयगत ±ेýŌ म¤ मानक 

संचालन ÿिøयाए ं )एसओपी  (जारी कì गई ह§, िजÆह¤ ±ेý म¤ वतªमान चनुौितयŌ का सामना करने के िलए 

तैयार िकया गया है : -  

i.  बाघ कì मौत से िनपटने के िलए। 

ii.  मानव बहòल भू-±ेý म¤ बाघŌ के भटकने के कारण उÂपÆन आपात िÖथित से िनपटना। 

iii.  बाघ/त¤दएु के शव/शरीर के िनपटान के िलए। 

iv.  जंगल म¤ अनाथ/पåरÂयĉ बाघ शावकŌ और बूढ़े/घायल बाघŌ कì देखभाल करने के िलए।  

v.  पशुधन पर बाघŌ के हमले से िनपटने के िलए। 

vi.  सीमा साझा करने वाले बाघ अभयारÁयŌ के बीच अतंरराºयीय समÆवय के िलए। 

vii.  भू-पåरŀÔय Öतर पर ąोत ±ेýŌ से बाघŌ के पनुवाªस हेतु सिøय ÿबंधन के िलए।  

viii.  बाघ åरजवŎ म¤ आवारा/िहंसक कु°Ō से िनपटने के िलए। 

ix  जंगल म¤ बाघŌ को पुन :लाने और उनकì माýा म¤ इज़ाफा करने के िलए। 

24.  चरण-IV बाघ åरजवª Öतर पर कैमरा ůैप का उपयोग करके बाघŌ कì िनरंतर िनगरानी और ÿÂयेक 

बाघ के फोटो कैÈचर संबंधी डेटा तैयार करने को संÖथागत łप िदया गया है। 

25.  ÿÂयेक बाघ कì कैमरा ůैप फोटो पहचान-पý का एक राÕůीय सúंह बनाया गया है। 

26.  भारतीय वन ÿबंधन संÖथान के सहयोग से सोलह बाघ åरजवŎ का आिथªक मूÐयांकन िकया गया, 

तािक उनके Ĭारा ÿदान कì जाने वाली पाåरिÖथितकì सेवाओ ंके मूÐय तथा जलवाय ुपåरवतªन उपशमन 

म¤ उनकì संभािवत भूिमका का आकलन िकया जा सके। 
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27.  बाघ संर±ण फाउंडेशन और Öथानीय लोगŌ को लाभ पहòंचाने के िलए टीईआरआई के सहयोग से 

काबªन पृथ³करण के मþुीकरण पर एक पायलट पåरयोजना शłु कì गई। 

28.  भारतीय वन सव¥±ण के सहयोग से िशवािलक गंगा मैदान भू-पåरŀÔय के बाघ åरजवŎ म¤ और उसके 

आसपास वन आवरण कì िÖथित, घनÂव और पåरवतªन का आकलन िकया गया। 

29.  अंतराªÕůीय मानकŌ के आधार पर, एनटीसीए के सरु±ा संवी±ा ढांचे को सभी बाघ åरजवŎ म¤ लागू 

करने हेत ुमाÆय िकया गया है। इस ढांचे के माÅयम स े25 बाघ åरजवŎ कì सुर±ा ÿोटोकॉल का मूÐयांकन 

िकया गया है।  

30.  अिधक सरुि±त ±ेýŌ के िनमाªण तथा Öवैि¸छक úाम पुनवाªस को ÿोÂसािहत करने के िलए पैकेज को 

10 लाख Łपये से बढ़ाकर 15 लाख Łपये कर िदया गया है। 

31.  बाघ अभयारÁयŌ के बाहर बाघ वाले ±ेýŌ कì िÖथित का आकलन करने के िलए सीए/टीएस (संर±ण 

सिुनिĲत/बाघ मानक  (कायªढांचा-एक अंतराªÕůीय ÿÂ यायन तैयार िकया गया है। सीए/टीएस ÿमाणन से 

माÆयता ÿाĮ 3 Öथल भारत म¤ ह§, नामत  :उ°राखंड म¤ रामनगर, ल§सडाउन, वन मंडल और पिĲम बंगाल 

म¤ 24 दि±ण परगना। सीए/टीएस को अब बाघ अभयारÁयŌ तक िवÖताåरत कर िदया गया है और 23 

Öथल नामत  :मानस, काजीरंगा, ओरगं, सतपड़ुा, प¤च )महाराÕů(, काÆहा, पÆना, वाÐमीिक, दुधवा, 

परिÌबकुलम, मुदमुलाई, बांदीपुर, अÆनामलाई, सुंदरबन, बांधवगढ़, प¤च )मÅय ÿदशे(, सÂयमंगलम, 

नवेगांव-नागजीरा, ताड़ोबा, मेलघाट, पåेरयार, काली और पीलीभीत बाघ अभयारÁयŌ को सीए/टीएस से 

माÆयता ÿदान कì गई है। 

32.  वÆयजीव )सरं±ण  (अिधिनयम, 1972 म¤ कì गई पåरकÐ पना के अनसुार बाघ संर±ण ÿािधकरण 

कोष का संचालन िकया गया है। 

33.  चीते को सफलतापूवªक पनु :लाना  :-  चीता एकमाý बड़ा मांसाहारी जानवर है जो िवगत लंबे समय 

से भारत से िवलĮु हो गया है। चीते को वापस लाने के िलए एक पåरयोजना शłु कì गई है। इस पåरयोजना 

के िहÖसे के łप म¤, नामीिबया गणराºय और दि±ण अĀìका गणराºय के साथ िĬप±ीय परामशª बैठक¤  

और वाताªए ंआयोिजत कì गई।ं िĬप±ीय वाताª का समापन øमशः 20 जुलाई 2022 और 17 जनवरी 
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2023 को नामीिबया गणराºय और दि±ण अĀìका गणराºय के साथ समझौता ²ापनŌ पर हÖता±र 

करने के साथ हòआ। ये समझौता ²ापन जैव िविवधता संर±ण कì सिुवधा ÿदान करते ह§, िजसम¤ चीतŌ के 

संर±ण और उनके पूवª सीमा ±ेýŌ, जहा ँसे वे िवलĮु हो गए थ,े म¤ उÆ ह¤ पनु  :लाने पर िवशेष Åयान िदया 

गया है।  

नामीिबया गणराºय के साथ समझौता ²ापन पर हÖता±र के बाद, 8 चीतŌ के पहले बैच को नामीिबया 

से कुनो नेशनल पाकª  म¤ सफलतापूवªक Öथानांतåरत कर िदया गया है और 17 िसतंबर 2022 को भारत 

के माननीय ÿधान मंýी Ĭारा चीतŌ को संगरोध बाड़े म¤ छोड़ िदया गया। दि±ण अĀìका के साथ हÖता±åरत 

समझौता ²ापन के ÿावधानŌ के तहत, 18 फरवरी 2023 को 12 चीतŌ )7 नर, 5 मादा  (को दि±ण 

अĀìका से कुनो नेशनल पाकª , मÅय ÿदेश, भारत म¤ Öथानांतåरत िकया गया। 

वन अिधकाåरयŌ, चीता िवशेष²Ō और पशु िचिकÂसकŌ कì एक समिपªत टीम 24x7 आधार पर चीतŌ कì 

सरु±ा के साथ-साथ िनगरानी भी कर रही है। भारत म¤ चीते को लाए जाने के बाद, भारतीय धरती पर 17 

चीता शावकŌ का जÆम हòआ। 

केÆया और बोÂसवाना कì सरकारŌ के साथ भी बातचीत करने के ÿयास शुł िकए गए ह§। 

34.  कंबोिडया के साथ िĬप±ीय समझौता   -  भारतीय ÿितिनिधमंडल ने कंबोिडया म¤ बाघŌ को िफर स े

लाने कì पहल के िलए ±ेý कì िÖथित और ±मता सवंधªन संबंधी अपे±ाओ ंका आकलन करन ेके िलए 

कंबोिडया का दौरा िकया। इसके बाद, "जैव िविवधता संर±ण और बाघ तथा उसके पयाªवास कì सतत 

वÆयजीव ÿबंधन पनुÿाª िĮ रणनीित म¤ सहयोग  "के सबंंध म¤ कंबोिडया के साथ एक समझौता ²ापन पर 

हÖता±र िकए गए ह§। 

35.  बाघ åरजवª के िलए वनािµन संवी±ा ÿोटोकॉल   -  बाघ åरजवª म¤ वनािµन से िनपटने कì तैयाåरयŌ का 

आकलन और ÿबंधन करने तथा जंगल कì आग के पूरे काल चø को िनयंिýत करने के िलए एनटीसीए 

ने बाघ åरजवŎ के िलए वनािµन संवी±ा ÿोटोकॉल जारी िकया है। इस ÿोटोकॉल से बाघ åरजवŎ को जंगल 

कì आग से िनपटने के िलए अपनी तैयाåरयŌ का आकलन करने म¤ सुिवधा होगी। 
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36.  कैमरा ůैप डेटा ÿबंधन के ±ेý म¤ łस के साथ व²ैािनक सहयोग समझौता     : कैमरा ůैप आधाåरत 

िनगरानी के ±ेý म¤ तकनीकì जानकारी साझा करने के िलए ल§ड ऑफ द लेपडª नेशनल पाकª  

)एलएलएनपी  (के साथ एक समझौता ²ापन पर हÖता±र िकए गए। इस समझौता ²ापन के तहत, 

एनटीसीए और डÊÐयूआईआई एलएलएनपी को सीएटीआरएटी )कैमरा ůैप डेटा åरपोिजटरी और िवĴेषण 

उपकरण  (का उपयोग करने के िलए तकनीकì सहायता ÿदान कर¤गे। यह उपकरण एनटीसीए, 

डÊÐयूआईआई और आईआईआईटी के संयुĉ सहयोगी ÿयासŌ के माÅयम से िवकिसत िकया गया था। 

37.  भारत ने µवाटेमाला के साथ "बाघ )प§थरेा टाइिúस  (और जगआुर )प§थेरा ओनका  (के संर±ण  "पर 

एक समझौता ²ापन पर हÖता±र िकए ह§, िजसम¤ जगआुर के सरं±ण के िलए भारत कì िवशेष²ता का 

उपयोग करने कì पåरकÐपना कì गई है। 

38.  नई िदÐली म¤ आयोिजत बाघ ±ेý वाले देशŌ )टीआरसी  (का पूवª-िशखर सÌमेलन-एनटीसीए Ĭारा 

10-12 अगÖत, 2022 को नई िदÐली म¤ बाघ ±ेý वाले देशŌ का पूवª-िशखर सÌमेलन आयोिजत िकया 

गया, िजसका उĥेÔय łस के ÓलािदवोÖतोक म¤ आयोिजत दूसर ेअंतराªÕůीय बाघ फोरम म¤ अपनाए जाने 

वाले मसौदा घोषणापý को अंितम łप देना था। 

39.  बाघ åरजवŎ का जल ąोत एटलस     : पहली बार एनटीसीए ने åरपोटª  तैयार कì है, िजसे बाघ åरजवŎ 

म¤ जल ąोतŌ को दशाªने वाल ेÖथािनक मानिचý उपलÊ ध कराने के िलए एटलस ÿाłप म¤ िडज़ाइन िकया 

गया है। जीआईएस Èलेटफ़ॉमª म¤ िवĴेषण िकए गए उपलÊध सदूुर संवेदी डेटा पर आधाåरत यह जल ąोत 

एटलस, बाघ åरजवŎ म¤ मौजूदा जल िनकायŌ के बार ेम¤ िवÔ वसनीय जानकारी ÿदान करता है। 

40.  बाघ åरजवŎ को अतंराªÕůीय परुÖकार     : उ°र ÿदशे म¤ पीलीभीत बाघ åरजवª और तिमलनाडु म¤ 

सÂयमंगलम बाघ åरजवª को अंतराªÕůीय संगठन जीईएफ, यूएनडीपी, आईयूसीएन, डÊÐयूडÊÐयूएफ और 

जीटीएफ के एक संघ Ĭारा शłु िकए गए आरंिभक टीx2 अंतराªÕůीय परुÖकार से परुÖ कृत िकया गया है। 

तीन और बाघ åरजवŎ अथाªत् प¤च बाघ åरजवª )मÅय ÿदशे  (और प¤च बाघ åरजवª )महाराÕů  (को सयंĉु 

łप से और सतपड़ुा बाघ अभयारÁय )मÅय ÿदशे  (को वषª 2022-2023 के िलए टीx2 से परुÖ कृत िकया 

गया है। 



02.12.2024                                                                                                                                               253 
 

41.  बाघ पåरयोजना के 50 वषª पूर ेहòए : -  बाघ पåरयोजना के 50 वषª पूर ेहोने के उपलàय म¤ आयोिजत 

कायªøम का उĤाटन भारत के माननीय ÿधानमंýी ने 9 अÿैल 2023 को कनाªटक के मैसूर म¤ िकया। इस 

कायªøम के दौरान माननीय ÿधानमंýी ने बाघ पåरयोजना के 50 वषª पूरे होने पर एक Öमारक िस³का भी 

जारी िकया। 

42.  बाघ åरजवŎ कì ÿबंधन ÿभावशीलता का आकलन करने के िलए, एनटीसीए 4 वषŎ के अंतराल पर 

"ÿबंधन ÿभावी मूÐयांकन) "एमईई  (कर रहा है। वषª 2022 म¤ 51 बाघ åरजवŎ के िलए एमईई का 5वां चø 

चलाया गया और सार åरपोटª  9 अÿैल 2023 को कनाªटक के मैसूर म¤ भारत के माननीय ÿधान मंýी Ĭारा 

बाघ पåरयोजना के 50 वषª पूर ेहोने के उपलàय म¤ आयोिजत कायªøम के दौरान जारी कì गई। 51 बाघ 

åरजवŎ म¤ से 12 बाघ åरजवŎ को 'उÂकृĶ ®ेणी', 21 बाघ åरजवŎ को 'बहòत अ¸छा' ®ेणी, 13 बाघ åरजवŎ 

को 'अ¸छा' ®ेणी और 5 बाघ åरजवŎ को 'ठीक' ®ेणी म¤ रखा गया है। 

43.  अंतराªÕůीय िबग कैट एलायंस को 9 अÿैल 2023 को कनाªटक के मैसूर म¤ भारत के माननीय ÿधान 

मंýी Ĭारा बाघ पåरयोजना के 50 वषª पूर ेहोने के उपलàय म¤ आयोिजत कायªøम के दौरान शुł िकया 

गया था। अंतराªÕůीय िबग कैट एलायंस का फोकस दुिनया के सात ÿमुख िबग कैट्स के संर±ण पर होगा। 

इसकì Ö थापना िदनांक 29 फरवरी, 2024 को कैिबनेट कì मंजूरी के बाद िदनांक 12.3.2024 को कì 

गई। 

44.  अिखल भारतीय बाघ आकलन का चौथा चø िगनीज वÐडª åरकॉडª बुक म¤ दजª  :भारत कì िव²ान 

आधाåरत बाघ िनगरानी पĦित िजसे "अिखल भारतीय बाघ आकलन  "के नाम से जाना जाता है, ने दिुनया 

म¤ सबसे बड़े कैमरा ůैप आधाåरत वÆय पशु िनगरानी कायª के łप म¤ िगनीज वÐडª åरकॉडª म¤ अपना नाम 

दजª कराया है। 
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GST ON FRUIT PROTECTION PAPER BAGS 

954. SHRI KESINENI SIVANATH:  

Will the Minister of FINANCE be pleased to state: 

(a) the rate of GST levied on fruit protection paper bags in the country;  

(b) the amount of GST collected by the Government from fruit protection paper 

bags during the last five years, year-wise;  

(c) whether the Government has any plans of reducing GST on fruit protection 

paper bags;  

(d) if so, the details thereof; and  

(e) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE THE MINISTER OF 

STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND MINISTER OF 

STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI 

HARSH MALHOTRA): 

 

(SHRI PANKAJ CHOUDHARY):    

(a):Fruit protection paper bags will fall under HS Code 4819 and attract 18% GST 

rate. 

(b): Such data is not available, as fruit protection paper bags have no specific HS 

code. 
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(c): GST rates are prescribed on the recommendations of GST Council, which is a 

constitutional body. There is no such recommendation from the Council. 

(d) and (e):Does not arise in view of reply to (c) above. 

 

VIKSIT BHARAT AMBASSADOR-YUVA CONNECT INITIATIVE 
955. SHRI JASHUBHAI BHILUBHAI RATHVA: 

               SHRI BHARTRUHARI MAHTAB: 
               SHRI JASWANTSINH SUMANBHAI BHABHOR: 
               SHRI MANOJ TIWARI: 
               SHRI JANARDAN MISHRA: 
               SHRI VINOD LAKHAMSHI CHAVDA: 
               SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA:  

     SHRI RAVINDRA SHUKLA ALIAS RAVI KISHAN:  
     SHRI TAPIR GAO: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the details of the specific objectives of the ‘Viksit Bharat Ambassador - 

Yuva Connect’ initiative aim in engaging youth towards the goal of a developed 

India by 2047;  

(b) whether interactions with college students contribute to their 

understanding of responsibilities in nation-building, if so, the details thereof; 

(c) the details of the role My Bharat Portal play in facilitating student 

participation in this initiative; and 

(d) the details of the youth-centric decisions mentioned in the budget that 

support this vision for a developed India?  

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
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(a)  “Viksit Bharat 2047” is an initiative aimed at realizing India’s aspiration of 

becoming a developed nation by its Centennial Year of Independence.     

To advance this goal of developed India by 2047 among youth, the “Viksit 

Bharat Ambassador -Yuva Connect” program has been conceptualized with 

the aim to foster youth engagement and leadership in the developmental 

transformation of India. These events are organised around discussions on 

the concept of Viksit Bharat with young people in educational institutions 

throughout India. Youth also get an opportunity to interact with eminent 

speakers. 

(b) Interactions with college students significantly contribute to their 

understanding of responsibilities in nation-building through various 

educational and experiential avenues. 

  Through these programs, emphasis is laid on values such as national 

identity, civic engagement, social cohesion, human capital development, 

critical thinking, and empowerment, so that students are better prepared to 

contribute positively to their societies. These interactions not only enhance 

individual growth but also strengthen the fabric of the nation as a whole. 

 (c) MY Bharat portal is an overarching enabling mechanism-  powered by 

technology, for youth development and youth led  development through 

‘Kartavya Bodh’ and ‘Seva Bhaav’, during  the Amrit Kaal.  
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 Further, MYBharat provides an institutional mechanism to equip 

 students with problem solving skills, leadership skills through  experiential 

learning opportunities and volunteer initiatives.  

The events on youth volunteering activities, mega events, Experiential 

Learning Programs (ELPs), Financial Literacy Programmes, Mentorship 

Programmes etc. are also hosted through MY Bharat digital Platform. Photos-

videos of the events are also uploaded by volunteers which can be accessed 

by all for awareness and benefit of society. Such provision encourages more 

and more youth to participate in these initiatives and get the benefits.  

(d)  The recent Union Budget of India has introduced several youth-centric 

initiatives aimed to foster a vision for a developed India by 2047. These 

initiatives focus on employment, skill development, and financial support, 

which are essential for empowering the younger population. 

Key Youth-Centric Decisions in the Budget, inter-alia, include: 

(i)  Mera Yuva Bharat: Setting up of the autonomous body called Mera Yuva 

Bharat (MY Bharat) the purpose of which is to provide an over-arching 

institutional mechanism powered by technology for youth development and 

youth-led development. MY Bharat through portal offers Experiential 

Learning Programs (ELPs) and Volunteering Opportunities, mentorship 

programme etc. to the Youth of India for their holistic development.   

 (ii) Subsidized educational loans. 

(iii) Employment schemes for the Youth such as Incentives for 

Manufacturing Job Creation and Support for MSMEs.  
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(iv) Increase of Mudra Loan limit for young entrepreneurs. 

These measures collectively reflect a strategic approach towards nurturing the 

potential of India's youth, ensuring they are equipped with the necessary skills 

and opportunities to contribute effectively to the nation's growth and 

development. 

 

िनजी िनवेश म¤ मदंी 

956. ®ी िवनोद लखमशी चावड़ा: 
 डॉ. हमेतं िवÕणु सवराः 
 ®ी रवीÆþ शु³ला उफª  रिव िकशनः 
³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤ग ेिक: 

(क) कौशल अंतर को पाटने और उīोग कì मांगŌ को पूरा करने म¤ शीषª 500 कंपिनयŌ म¤ 10 िमिलयन 

यवुाओ ंके िलए इंटनªिशप कì भूिमका ³या होगी; 

(ख) ³या सरकार इन पहलŌ को कायाªिÆवत करते समय िनजी िनवेश म¤ मंदी स ेसंबंिधत िचंताओ ंका 

समाधान कर रही है; और  

(ग) पालघर जैस ेदेश के जनजातीय बहòल िजलŌ के यवुाओ ंके कौशल अंतर को पाटन े के िलए और 

अिधक इंटनªिशप कायªøम शुł करने के िलए सरकार कì भावी योजनाए ं³या है? 

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी  

(®ी हषª मÐहोýा): 

(क): बजट 2024-25 म¤ घोिषत ÿधानमंýी इंटनª िशप योजना (पीएमआईएस) का उĥेÔय पांच वषŎ म¤ 

शीषª 500 कंपिनयŌ म¤ एक करोड़ यवुाओ ंको इंटनªिशप के अवसर ÿदान करना है। इस योजना के माÅयम 

स,े यवुाओ ंको अकादिमक लिन«ग और उīोग कì आवÔयकताओ ंके बीच कì खाई को पाट कर उनकì 

रोजगार ±मता बढ़ाने के इरादे स ेिविभÆन ÓयवसायŌ और रोजगार के अवसरŌ म¤ वाÖतिवक जीवन के 

Óयवसायी वातावरण म¤ 12 महीन ेके िलए ए³सपोजर िमलेगा। 
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(ख): राÕůीय लेखा सांि´यकì म¤ उपलÊध नवीनतम आकंड़Ō के अनसुार, िनजी िनगमŌ Ĭारा सकल 

Öथायी पंूजी िनमाªण वतªमान कìमतŌ पर 2021-22 कì तुलना म¤ 2022-23 म¤ 19.6% कì दर स ेबढ़ा। 

Óयापार म¤ सगुमता, कौशल और रोजगार सजृन के साथ-साथ बिुनयादी ढांच ेके िनमाªण पर सरकार का 

Åयान िनजी िनवेश के िवकास के िलए एक अनकूुल वातावरण बनाताहै। पीएमआईएस के तहत कंपिनयŌ 

कì भागीदारी Öवैि¸छक है। 

(ग): पीएमआईएस कì पहल के łप म¤, कारपोरेट कायª मýंालय न े3 अ³टूबर, 2024 को योजना कì 

एक पायलट पåरयोजना शुł कì है, िजसका लàय िव°ीय वषª 2024-25 म¤ 1.25 लाख इंटनªिशप अवसर 

ÿदान करना है। अब तक, कंपिनयŌ ने सभी राºयŌ/संघ शािसत ÿदेशŌ के 745 िजलŌ को कवर करते हòए 

िविभÆन ±ेýŌ म¤ 1.27 लाख स ेअिधक अवसरŌ कì पेशकश कì है। पालघर िजले म¤ 14 कंपिनयŌ न े185 

इंटनªिशप अवसर पोÖट िकए ह§। पालघर के 484 उÌमीदवारŌ न ेपीएमआईएस पोटªल पर पंजीकरण िकया 

है और अपना ÿोफाइल पूरा कर िलया है। 

पायलट ÿोजे³ट एक महÂवपूणª चरण है जो पूणª पैमान ेपर कायाªÆवयन स ेपहले अवधारणाओ,ं रणनीितयŌ 

और ÿणािलयŌ का परी±ण करने कì अनमुित देता है। पायलट ÿोजे³ट के कायाªÆवयन के दौरान ÿाĮ 

फìडबैक और पåरणामŌ के मूÐयांकन के आधार पर, पीएम इंटनªिशप योजना के पहल ेचरण को शुł करते 

समय तैयार िकए गए पाठŌ को Åयान म¤ रखा जाएगा, जैसा िक बजट 2024- 25 म¤ घोिषत िकया गया है। 

छÂ तीसगढ़ के नए िजलŌ म¤ केÆ þीय िवīालयŌ और जवाहर नवोदय िवīालयŌ कì Ö थापना  

957. ®ी सतंोष पांडेय:  

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार का नए सिृजत िजलŌ म¤ केÆ þीय िवīालयŌ और जवाहर नवोदय िवīालयŌ कì Ö थापना 

का कोई ÿÖ ताव है; 
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(ख) ³ या सरकार Ĭारा छÂ तीसगढ़ म¤ राजनंदगांव संसदीय िनवाªचन ±ेý म¤ मोहला-मानपुर-अÌ बागढ़ चौकì 

और खैरागढ़-छुईखदान-गÁ डई िजलŌ म¤ केÆ þीय िवīालय और नवोदय िवīालय Ö थािपत करने के िलए 

कोई कारªवाई कì जा रही है; और  

(ग) यिद हां, तो इन िवīालयŌ को कब तक Ö थािपत िकए जाने कì संभावना है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 

(क) स े(ग):नए क¤ þीय िवīालय (केिव) खोलना एक सतत ÿिøया है। केिव पूरे दशे म¤ िश±ा का एक समान 

कायªøम ÿदान करने हेतु मु́ य łप से र±ा और अधª-सÆैय किमªयŌ, क¤ þीय Öवाय° िनकायŌ, क¤ þीय 

सावªजिनक ±ेý के उपøमŌ (पीएसयू) और क¤ þीय उ¸च िश±ा संÖथान (आईएचएल) सिहत क¤ þ सरकार 

के ÖथानांतरणीयकमªचाåरयŌ के ब¸चŌ कì शैि±क जłरतŌ को पूरा करने के िलए खोले जाते ह§। नएकेिव 

खोलनेके ÿÖतावŌ को भारत सरकार के मंýालयŌ या िवभागŌ/राºय सरकारŌ/संघ राºय ±ेýŌ (यूटी) 

ÿशासनŌ Ĭारा ÿायोिजत िकया जाताहै िजसम¤ मानदडंŌ के अनुसार एक नयाकेिव Öथािपत करने के 

िलएभूिम और अÖथायी आवास सिहत अपिे±त संसाधनŌ को उपलÊ ध कराने कì ÿितबĦता शािमल 

रहती है। 

 वतªमान म¤, छ°ीसगढ़ राºय म¤ 36 केिव कायª कर रहे ह§, िजसम¤ राजनांदगांव संसदीय ±ेý के 

अंतगªत खैरागढ़-छुईखदान-गंडई िजले के खैरागढ़ म¤ एक केिव भी शािमल है। 

केÆþीय िवīालय संगठन (केिवसं) से ÿाĮ जानकारी के अनसुार, छ°ीसगढ़ के राजनांदगांव 

संसदीय ±ेý के मोहला-मानपुर-अÌबागढ़ चौकì और खैरागढ़-छुईखदान-गÁ डई िजलŌ म¤ नए केवी खोलने 

का कोई ÿÖताव संबंिधत राºय सरकार/िजला ÿशासन से ÿाĮ नहé हòआ है।  

नवोदय िवīालय योजना म¤ देश के ÿÂयेक िजले म¤ एक जवाहर नवोदय िवīालय (जनिव) खोलने 

कì पåरकÐपना कì गई है। नए जवाहर नवोदय िवīालय खोलना एक सतत ÿिøया है। नए जवाहर नवोदय 

िवīालय खोलना संबंिधत राºय सरकार/संघ राºय ±ेý ÿशासन कì इ¸छा पर िनभªर करती ह ैिक वह 
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Öथायी भवन के िनमाªण के िलए आवÔयक उपयĉु भूिम िनःशुÐक उपलÊध कराए और Öथायी भवन के 

िनमाªण तक Öकूल चलाने के िलए आवÔयक िकराए स ेमĉु, अÖथायी भवन, उपलÊध कराए। नए जनिव 

कì Öवीकृित और उÆह¤ खोलना  मौजूदा ÿिøयाओ ंके अनसुार स±म ÿािधकारी Ĭारा अनमुोदन पर िनभªर 

करता है। िदनांक 31.05.2014 तक छ°ीसगढ़ के सभी 27 िजलŌ को नवोदय िवīालय योजना के तहत 

कवर िकया गया है और छ°ीसगढ़ राºय म¤ कुल 28 जवाहर नवोदय िवīालय (जनिव) कायªरत ह§, िजनम¤ 

सकुमा िजले (एसटी क¤ िþत) म¤ दूसरा जनिव भी शािमल है। 

एनसीएलएटी के सम± अËयावेदन दािखल करने कì समय-सीमा 
958. ®ी सतपाल āĆाचारी: 
 ®ी सनातन पांडयेः  
³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार न ेकंपनी अिधिनयम, 2013 कì धारा 230 (िकसी कंपनी के पनुिनªमाªण अथवा िवलय) 

और धारा 232 (िवलय या पनुिनªमाªण के पĲात् कंपनी कì िÖथित) के अंतगªत राÕůीय कंपनी िविध 

अपीलीय अिधकरण (एनसीएलएटी) के सम± ±ेýीय िनदेशक Ĭारा अËयावेदन ÿÖतुत करने के िलए कोई 

समय-सीमा िनधाªåरत कì है; 

(ख) यिद हां, तो ³या यह सच है िक समय पर अËयावेदन दािखल नहé िकए जान ेके कारण राÕůीय कंपनी 

िविध अपीलीय अिधकरण के सम± बड़ी सं́ या म¤ मामल ेलंिबत ह§; 

(ग) यिद हां, तो एनसीएलएटी के पास लंिबत मामलŌ कì सं́ या िकतनी है और समय पर अËयावेदन नहé 

दािखल करन ेवाले अिधकाåरयŌ के िवŁĦ कारªवाई सुिनिĲत करने के उĥेÔय स ेिकए गए ÿावधान का 

राºय-वार Êयौरा ³या है; और 

(घ) िवगत तीन वषŎ के दौरान ±ेýीय िनदेशक कायाªलय के दोषी अिधकाåरयŌ के िवŁĦ कì गई कारªवाई 

का राºय-वार Êयौरा ³या है? 

कॉरपोरटे कायª मंýालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा): 
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(क):ÿादेिशक िनदेशक कंपनी अिधिनयम, 2013 (अिधिनयम) कì 232(1) के साथ पिठत धारा 230(5) 

के धारा अंतगªत क¤ þीय सरकार कì शिĉयŌ का ÿयोग करने के िलए ÿािधकृत ह§ तािक व ेिवलय और 

समामेलन कì ÿकृित सिहत समझौते और ÓयवÖथाओ ंकì िकसी भी ÿÖतािवत योजना के िलए फाइल 

कì गई यािचकाओ ं के संबंध म¤ ÿाĮ सांिविधक नोिटसŌ के संबंध म¤ राÕůीय कंपनी िविध अिधकरण 

(एनसीएलटी) कì संबंिधत पीठŌ के सम± अËयावेदन द ेसक¤ ।   

कंपनी (समझौता, ÓयवÖथा और समामेलन) िनयम, 2016 के िनयम 8 के साथ पिठत कì धारा 232 (1) 

के साथ पिठत धारा 230(5) के ÿावधान नोिटस ÿाĮ होन ेकì तारीख स ेतीस िदनŌ कì समय सीमा तय 

करते ह§, िजसके भीतर ÿादेिशक िनदेशकŌ Ĭारा एनसीएलटी को अËयावेदन भेजा जाएगा, िजसम¤ िवफल 

होन ेपर यह माना जाएगा िक उनके पास करने के िलए कोई अËयावेदन नहé है।  

(ख) और (ग):राÕůीय कंपनी िविध अपीलीय अिधकरण (एनसीएलएटी), एनसीएलटी Ĭारा पाåरत सभी 

आदेशŌ के िखलाफ अिधिनयम कì धारा 421 के तहत अपीलीय शिĉयŌ का ÿयोग करता है और इस 

तरह उपरोĉ संदिभªत धाराओ ंके तहत योजनाओ ंस ेिनपटने के िलए उनके पास मूल शिĉयां नहé ह§। 

वतªमान म¤, एनसीएलएटी के सम± ऐसा कोई मामला लंिबत नहé है जहां उ°र फाइल करने कì 

आवÔयकता हो या समय के भीतर फाइल न िकया गया हो।  

अिधिनयम के सभी ÿावधानŌ के संबंध म¤ िनधाªåरत समय-सीमा का पालन करने के िलए ÿादेिशक 

कायाªलयŌ को समय-समय पर आवÔयक िनदशे जारी िकए गए ह§ िजनम¤ धारा 230 और 232 के अंतगªत 

एनसीएलटी/एनसीएलएटी के सम± अËयावेदन फाइल करना आवÔयक है।  

(घ): ÿĳ नहé उठता। 

कारपोरटे धोखाधिड़यŌ कì बढ़ती सं́ या के ŀिĶगत एसएफआईओ कì Öथापना 
959. ®ी Ôयामकुमार दौलत बव¥:  
³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤ग ेिक: 

(क) ³या सरकार न ेदशे म¤ कारपोरटे धोखाधिड़यŌ कì बढ़ती सं́ या पर Åयान िदया है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है और सरकार Ĭारा इस पर ³या कारªवाई कì गई है; 
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(ग) ³या कारपोरटे ±ेý कì िविनयामक ÿणाली म¤ सुधार लाने कì ŀिĶ स ेगंभीर कपट अÆवेषण कायाªलय 

(एसएफआईओ) म¤ बाजार अनुसंधान और िवĴेषण इकाई (एमआरएयू) कì Öथापना कì गई है; 

(घ) यिद हां, तो इस इकाई Ĭारा ऐस ेमामलŌ म¤ ³या कारªवाई कì गई है और गंभीर कपट के मामलŌ कì 

राºय-वार सं́ या िकतनी है; और 

(ङ) धोखाधड़ी के गंभीर मामलŌ म¤ िकतने ÓयिĉयŌ के िवŁĦ आरोप िसĦ हòए ह§ और सरकार Ĭारा 

आरोिपयŌ के िवŁĦ ³या कारªवाई कì गई है? 

कॉरपोरटे कायª मंýालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 

(®ी हषª मÐहोýा): 

(क) और (ख): कारपोरेट कायª मंýालय कंपनी अिधिनयम, 2013 के अंतगªत यथा पåरभािषत और उसम¤ 

िनधाªåरत ÿिøया के अनुसार ĂĶाचार, धोखाधिड़यŌ पर कारªवाई करता है। कंपनी अिधिनयम, 2013 

कìधारा 212 के अंतगªत गंभीर कपट अÆवेषण कायाªलय (एसएफआईओ) को गंभीर धोखाधिड़यŌ के 

मामल ेकì जांच का कायª सŏपा जाता है। िपछले 3 वषŎ (01.04.21 स े31.10.24 तक) म¤ एसएफआईओ 

को 36 मामलŌ म¤ जांच का कायª सŏपा गया है। एसएफआईओ को जांच का िनदेश क¤ þीय सरकार Ĭारा 

रिजÖůार या इंÖप³ेटर कì åरपोटª  के आधार पर या कंपनी Ĭारा पाåरत िवशेष संकÐप कì सूचना ÿाĮ 

करने पर या जनिहत म¤ या क¤ þीय सरकार या राºय सरकार के िकसी िवभाग के अनरुोध पर िदया जाता 

है। 

(ग) और (घ): बाजार अनसुंधान और िवĴेषण यिुनट (एमआरएयू) कì Öथापना गंभीर कपट अÆवेषण 

कायाªलय (एसएफआईओ) म¤ कायाªलय ²ापन सं´या 35011I/27/2009-ÿशा.III िदनांक 20 अगÖत, 

2009 के तहत केवल नई िदÐली म¤ िनÌनिलिखत उĥेÔयŌ के साथ कì गई थी- 

i. सूचना का भंडार; 

ii. जांच कौशल म¤ सधुार; 

iii. सवō°म ÿथाओ ंको अपनाना; 

iv. अÆयजांचएज¤िसयŌ के साथसमÆवय। 
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एमआरएयू,कपटपूणª कायªकलापŌ के िलए कारपोरेट्स के िवŁĦ ÿाĮ िशकायतŌ के िवĴेषण सिहत 

कायªकलाप करता है। 

(ङ) िपछल ेतीन वषŎ म¤, कì गई जांचŌ के आधार पर, एसएफआईओ न े1,135 ÓयिĉयŌ के िवŁĦ कंपनी 

अिधिनयम, 2013 के िविभÆन उपबंधŌ के उÐलंघन के िलए 41 मामल ेदजª िकए ह§, जो Æयायाधीन ह§। 

इसके अितåरĉ, 54 मामलŌ का िनपटान भी कर िदया गया है िजनम¤ स े25 मामलŌ म¤ दोषिसिĦ (ÿशमन 

सिहत) हो गई। 

PROMOTION OF PUNJABI CULTURE 

960. SHRI GURJEET SINGH AUJLA:  

Will the Minister of CULTURE be pleased to state: 

(a) the details of the current programmes and initiatives being undertaken by the 

Government to promote Punjabi Culture in other States of the country; 

(b) whether the Government has any plans to organize an inter-State cultural 

exchange programmes, if so, the details thereof and the methods to be used for 

these initiatives; and  

(c)  the details of the allocated budget for promoting Punjabi Culture in the current 

fiscal year? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a)and(b) The Ministry of Culture, through its autonomous bodies, is undertaking 

various initiatives to promote Punjabi Culture as follows-: 

Sangeet Natak Akademi (SNA) under the "Festival, Workshop and 

Exhibition" scheme, organized 'Deshaj' – a festival of folk and tribal 
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performing arts – in collaboration with the District Heritage Society in 

Dinanagar, Punjab. Sangeet Natak Akademi also invites Punjabi artists to 

perform in festivals across the country to promote Punjabi Culture. 

Sahitya Akademi (SA) publishes numerous books in various genres, and 

awards literary works in 24 languages including Punjabi, and organizes 

literary programs that are broadcast live on its website, YouTube, and social 

media. Additionally, the Sahitya Akademi Library serves as an invaluable 

resource, boasting an extensive collection of Punjabi literature. 

Zonal Cultural Centres (ZCCs) implement the National Cultural Exchange 

Programme (NCEP), organizing various festivals, exhibitions, and yatras in 

member states. Artists from different Zones and States are invited to 

participate, while Zonal Centres also facilitate the participation of their artists 

in festivals across the country. The North Zonal Cultural Centre (NZCC) has 

been instrumental in organizing several renowned cultural events under this 

scheme. These include the Kurukshetra Utsav in Haryana, Minzar Mela in 

Himachal Pradesh, Shravani Mela in Uttarakhand, Kinnaur Mahotsav in 

Himachal Pradesh, Virasat Mela in Punjab, Surajkund Crafts Mela in 

Haryana, Chandigarh Carnival, Rose Festival in Chandigarh, and Lokrang 

Festival in Rajasthan etc.  

The Ministry of Culture has also undertaken several initiatives to 

commemorate historical figures, including the celebration of the 400th Birth 

Anniversary of Sri Guru Tegh Bahadur Ji on April 20-21, 2022 at Red Fort, 
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New Delhi and observance of Veer Bal Diwas on December 26, 2022 at 

Major Dhyan Chand Stadium Delhi, honouring the martyrdom of Sahibzadas 

Baba Zorawar Singh Ji and Baba Fateh Singh Ji, the young sons of Guru 

Gobind Singh Ji. 

(c)  The North Zone Cultural Centre (NZCC) covers several states, including 

Punjab. For the current financial year, a budget of Rs. 10.72 crore has been 

allocated to NZCC, Patiala, to organize a range of cultural activities and 

programs across the country. 

RELEASE OF FUNDS UNDER PM USHA FOR ANDHRA PRADESH 
961. DR. BYREDDY SHABARI: 
Will the Minister of EDUCATION be pleased to state: 

(a) whether there is delay in release of funds under PM-Usha for the State of Andhra 

Pradesh and if so, the details thereof and the reasons therefor; 

(b) the steps and measures taken by the Government to expedite the release of 

funds to Andhra Pradesh; 

(c) whether there are any plans to increase the number of PM-Usha supported units 

for Andhra Pradesh and if so, the details thereof; and 

(d) whether the Government has any plans to expand the scope of STARS project 

and if so, the details thereof particularly for Andhra Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
(a) to (c): Department of Higher Education, Ministry of Education has launched the 

third phase of Rashtriya Uchchatar Shiksha Abhiyan (RUSA) as Pradhan Mantri 
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Uchchatar Shiksha Abhiyan (PM-USHA) in June 2023 with an outlay of Rs. 12926.10 

crore for the period 2023-24 to 2025-26 to cater to needs of educationally unserved/ 

underserved areas. It is a Centrally Sponsored Scheme aimed at funding specific 

State government universities and colleges, including in the rural areas, so as to 

improve their quality by ensuring their conformity to prescribed norms and standards. 

In the first and second meetings of Project Approval Board for PM-USHA, 25 units 

have been approved in Andhra Pradesh for a total amount of Rs. 275 Crore under 

the various components of the scheme.An amount of Rs. 88.72 Crore has been 

released to the State in the last five years(i.e. 2019-20 to 2023-24,). During a 

financial year, funds under RUSA/PM-USHA scheme are released to States/UTs, 

keeping in view fulfillment of certain conditions by the States such as submission of 

Utilization Certificates (UC), transfer of the corresponding State share, utilization of 

at least 75% of already released funds, States’ compliance of conditions laid down 

by the Project Approval Board (PAB), compliance of instructions of Ministry of 

Finance and availability of funds in the financial year. Currently, an amount of Rs. 

42.75 Crore is available with State in its Single Nodal Agency (SNA) bank account. 

(d):In the Department of School Education and Literacy, the STARS Project is being 

implemented as a Centrally Sponsored Scheme (CSS) in six states namely 

Himachal Pradesh, Madhya Pradesh, Rajasthan, Maharashtra, Odisha, and Kerala 

and currently there is no plan to expand the scope of the project in any State/UTs 

beyond these six States. 

NEHRU YUVA KENDRA 
962.SHRI VISHNU DATT SHARMA: 
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Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government is considering revitalization, reconceptualization and 

renaming of Nehru Yuva Kendra, so as to scale up its potential to contribute towards 

its mandate for youths development, if so, the details thereof; 

(b) whether Nehru Yuva Kendra has made efforts towards the holistic development 

of youths in districts of Panna, Katni and Khajuraho of Chhatarpur district; 

(c) if so, the details thereof; and 

(d) if not, the reasons therefor? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) At present, there is no such proposal under consideration. 

(b) and (c) Yes. The district wise details of programmes conducted in the districts of 

Panna, Katni and Chhattarpur including Khajuraho during the last year and current 

year are placed at Statement-I. 

(d) Question does not arise. 

STATEMENT-I 

Programme and activities organized by NYKS in the district of Chhatarpur 

including Khajuraho, Katni and Panna, MP during 2023-24 

S. 
N
o. 

Name of 
Programme 

Chhatarpur 
including 
Khajurao 

Katni Panna 
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No. of 
Prog. 

Organi
zed 

Total 
Participa

tion 

No. of 
Prog. 

Organi
zed 

Total 
Participa

tion 

No. of 
Prog. 

Organi
zed 

Total 
Participa

tion 

Core Programme 
1 Observance of 

Days and 
Week: 

10 4,205 11 1,864 10 3,915 

2 Mission Life 1 662 1 325 1 259 
3 Meri MatiMeraDesh:         
A Village Level 1,143 36,750 905 26,089 995 32629 
B Gram Panchayat 

Level 
559 13,154 407 20,407 386 10808 

C Block Level 
MMMD 

 8  1910  8 1430  5 976  

4 Mega 
Programme on 
National Youth 
Day 

1 87 1 475 1 364 

5 Revamped 
District Level 
YuvaUtsav 

0 0 1 161 1 220 

6 National Road 
Safety Week 

1 812 1 698 1 747 

7 MY Bharat - 
Viksit 
Bharat@2047 
Declamation 
Competitions at 
District Level 

1 23 1 16 1 11 

8 MYBharatViksit 
Bharat- Nari 
Shakti Fitness 

8 310 6 165 5 155 
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Runs (Block 
Level) 

9 Intensive Voter Awareness and Registration Drive (Block Level): 
a Workshop on 

Voter Education   
8 1,993 6 960 5 666 

b Voter 
Awareness Drive 
through  - Wall 
Paintings, 
Posters, 
Nukkad-Nataks, 
Flash mobs and 
other outdoor 
activities   

c Any other 
activities 

10 Block Level 
Sports Events 
(Block Level) 

8 1,778 6 1,020 5 456 

Total (A) 1,750 63,979 1,357 54,044 1,421 54,145 
Scheme of Department of Youth Affairs         
1 District Level 

Neighbourhood 
Youth 
Parliament  

1 596 1 484 1 543 

Total (B) 1 596 1 484 1 543 
Special Programmes   
1 MYBharatSwach

h Bharat 
Campaign 

1 869 1 43 1 341 

2 MeraPehla Vote 
DeshKeLiye 
Campaign 

1 121 1 173 1 164 
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3 RashtriyaPosha
nMaah 2023 

1 287 1 289 1 272 

4 PoshanPakhwad
a 

0 0 1 83 0 0 

Total (D) 3 1,277 4 588 3 777 
 

Programmes and activities organized by NYKS in the district of Chhatarpur 
including Khajurao, Katni and Panni, MP during the year 2024-25 (till 
15.11.2024) 
 

S. 
No. 

Name of Programme Chhatarpur 
including 
Khajurao 

Katni Panna 

No. of 
Prog. 
Orga
nized 

Total 
Partic
ipatio

n 

No. 
of 

Prog
. 

Orga
nize

d 

Total 
Partic
ipatio

n 

No. 
of 

Prog
. 

Orga
nize

d 

Total 
Partic
ipatio

n 

1 Observance of Days and 
Week 

8 1092 9 1380 7 806 

2 "Swachhta Hi Seva" 
Campaign 

1 6073 1 8261 1 4031 

3 “EkPedMaaKeNaam” 
Campaign 

1 456 1 490 1 208 

4 Awareness and Education 
Programme on Drug-
Addiction and Substance 
Abuse 

1 53 1 54 1 68 

5 Diwali with MY Bharat 1 2522 1 999 0 0 
Total (A) 11 7,674 13 11,18

4 
10 5,113 
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1 HarGharTiranga Campaign 
(No. of Activities) 

152 2271 172 2890 139 1851 

Total (B) 152 2,271 172 2,890 139 1,851 
 

 

 
वाय ुकì गुणवÂ ता म¤ िगरावट 

963. एडवोकेट गोवाल कागडा पाडवी :  
 डॉ. मोहÌ मद जावेद :  
 ®ी बैÆ नी बेहनन :  
 डॉ. अमर िसहं :  
 ®ी राजेश रजंन :  

³या पयाªवरण, वन एवं जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³ या सरकार को देश के कई शहरŌ म¤ वाय ुगणुवÂ ता म¤ हाल ही म¤ आई िगरावट कì जानकारी है, 

िवशेष łप से पीएम 2. 5  का Ö तर जो ÿमखु मेůो ±ýेŌ म¤ सुरि±त सीमा से ऊपर चला गया है;  

(ख)  राÕ ůीय Ö व¸ छ वाय ुकायªøम )एनसीएपी  (के लà यŌ को ÿाÈ त करने म¤ सरकार कì िवफलता के 

³ या कारण ह§;  

(ग )   िटयर-2 और िटयर-3 शहरŌ, जहां िवÖ तृत िनगरानी डेटा उपलÊ ध नहé है, म¤ वाय ुगणुवÂ ता के 

मुĥŌ का समाधान करने के िलए सरकार कì योजना का Ê यौरा ³ या है; और    

(घ) िपछले पांच वषŎ के दौरान वाÖ तिवक समय वाय ु गणुवÂ ता ÿबंधन के िलए सटेेलाइट डाटा 

इÆ टरÿीटेशन के िलए िकतनी रािश का बजट आवंिटत िकया गया है?   

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 
(क): पीएम2.5 ÖतरŌ के संदभª म¤ 454 शहरŌ म¤ वाय ुगणुव°ा िनगरानी कì जाती है, िजनम¤ स े246 

शहर वषª 2023 म¤ पीएम2.5 ÖतरŌ के वािषªक औसत के िलए राÕůीय पåरवेशी वाय ुगणुव°ा मानकŌ को 

पूरा करते ह§।  
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(ख): पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय (एमओईएफसीसी) Ĭारा जनवरी 2019 म¤ राÕůीय 

Öव¸छ वाय ुकायªøम (एनसीएपी) शुł िकया गया था िजसका लà य राÕůीय, राºय और शहरी Öतर कì 

Öव¸छ वाय ुसंबंधी कायª योजनाओ ंके कायाªÆवयन के माÅयम स े24 राºयŌ/ संघ राºय ±ेýŌ के 130 

शहरŌ (गणुवÂ ता मानकŌ को पूणª न करने वाल ेशहरŌ और दस लाख स ेअिधक आबादी वाले शहरŌ) म¤ 

वाय ुगुणव°ा म¤ सुधार करना था। एनसीएपी के तहत वषª 2025-26 तक पीएम10 के Öतर म¤ 40% तक 

कì कमी लान ेया राÕůीय मानक (60 माइøोúाम/घन मीटर) के लà य को ÿाÈ त करन ेकì पåरकÐपना कì 

गई है। 

इसके अितåरĉ, एनसीएपी िविभÆन क¤ þीय सरकारी योजनाओ ंजैसे Öव¸छ भारत िमशन (शहरी), अमृत, 

Öमाटª िसटी िमशन, सतत, नगर वन योजना के साथ-साथ राºय सरकारŌ/ संघ राºय ±ेý ÿशासन और 

नगर िनगमŌ तथा शहरी िवकास ÿािधकरणŌ जैसी एज¤िसयŌ के संसाधनŌ के अिभसरण के माÅयम स ेशहरी 

कायª योजना (सीएपी) के कायाªÆवयन पर जोर देता है। 

वषª 2023-24 म¤ िकए गए वािषªक कायª-िनÕपादन आकलन के अनसुार, 130 शहरŌ म¤ स े97 शहरŌ न ेवषª 

2017-18 के आधार-ÖतरŌ कì तुलना म¤ िव° वषª 2023-24 म¤ पीएम10 सांþता के संदभª म¤ वाय ुगणुव°ा 

म¤ सुधार दशाªया है। 55 शहरŌ न ेवषª 2017-18 के ÖतरŌ कì तुलना म¤ वषª 2023-24 म¤ पीएम10के Öतर 

म¤ 20% और उससे अिधक कì कमी का लà य ÿाÈ त िकया है। इसके अलावा, 18 शहर िव° वषª 2023-

24 के दौरान िविव³ ता कणŌ कì सांþता के संदभª म¤ राÕůीय पåरवेशी वाय ुगणुव°ा मानकŌ के अनłुप ह§। 

(ग) और (घ): वतªमान म¤, 28 राºयŌ और 8 संघ राº य ±ेýŌ के 550 शहरŌ म¤ पåरवेशी वाय ुगुणव°ा कì 

िनगरानी कì जाती है। वाय ुगणुव°ा स ेसंबंिधत समÖ याओ ंका समाधान करने के िलए, 130 शहरŌ न ेवाय ु

गणुव°ा म¤ सधुार के उपाय करने के िलए एनसीएपी के तहत शहरी कायª योजनाए ं तैयार कì ह§। 24 

राºयŌ/संघ राº य ±ेýŌ न ेवाय ुगणुव°ा म¤ सुधार के संबंध म¤ राºय कायª योजनाए ंतैयार कì ह§। इसके 

अलावा, भारत सरकार कì कई योजनाए/ंकायªøम जैस ेÖव¸छ भारत िमशन, अमृत, Öमाटª िसटी िमशन, 

शहरी पåरवहन, पीएम ई-बस सेवा, सतत, नगर वन योजना, वाहन Öøैिपंग नीित, फेम II, समथª राÕůीय 
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बायोमास िमशन, राÕůीय जैव-ऊजाª कायªøम और ÿधानमंýी उººवला योजना पूर ेदेश म¤ लागू कì गई 

ह§, जो वाय ुÿदषूण को कम करने म¤ योगदान द ेरही ह§। वाय ुगणुव°ा ÿबंधन के िलए सरकार Ĭारा िकए 

गए कुछ अÆय उपायŌ  का Êयोरा  संलµन िववरण-I म¤ िदया गया है। पåरवेशी वाय ुगणुवÂ ता के उपúह 

आधाåरत अ¶ ययन के िलए 1,04,39,130/- Łपये आवंिटत िकए गए ह§।  

 

िववरण -I 

वायु गुणवÂ ता ÿबंधन के िलए सरकार Ĭारा िकए गए उपाय 

i. पयाªवरण )संर±ण  (िनयम, 1986 के तहत 80 से अिधक उīोगŌ के िलए उÂसजªन मानक अिधसूिचत 

िकए गए ह§। 

ii. िनÌ निलिखत के िलए हाल ही म¤ उÂसजªन मानक अिधसूिचत/संशोिधत िकए गए : 

क. ताप िवīतु संयंý 

ख. डीजल/पůेोल/सीएनजी जनरेटर सेट 

ग. औīोिगक बॉयलर 

घ. चूना भåĘयां 

ङ. ईटं भĘे और उनका िज़ग-ज़ैग ÿौīोिगकì म¤ पåरवतªन 

च. कैÐसीनेटेड पेटकोक उīोग 

छ. हॉट िम³ स संयýं 

iii. 1 अÿैल, 2020 से भारत Öटेज-VI (बीएस-VI) उÂसजªन मानदडं लागू करना। 
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iv. सड़क पåरवहन और राजमागª मंýालय Ĭारा वाहन Öøैिपंग नीित, पंजीकृत वाहन Öøैिपंग केÆ þŌ 

और Öवचािलत परी±ण ÖटेशनŌ के िलए िनयम बनाना। 

v. ठोस अपिशĶ, ÈलािÖटक अपिशĶ, खतरनाक अपिशĶ, ई-कचरा, बैटरी अपिशĶ, जैव-िचिकÂसा 

अपिशĶ के िलए अपिशĶ ÿबंधन िनयम और ताप िवīतु संयंýŌ Ĭारा राख का 100% उपयोग । 

vi. अपिशĶ कì ®ेिणयŌ जैसे ÈलािÖटक पैकेिजंग, ई-कचरा, बैटरी अपिशĶ, बेकार टायर और ÿयĉु 

तेल के िलए बाजार आधाåरत िवÖताåरत उÂपादक उ°रदाियÂव (ईपीआर) िविनयम शłु िकए 

गए। 

vii. कचरा फैलाने कì उ¸च ±मता और कम उपयोिगता वाले 12 िचिĹत िसंगल यूज ÈलािÖटक 

वÖ तुओ ं(एसयूपी) पर 1 जलुाई, 2022 से ÿितबंध लगा िदया गया। 

viii. एनसीआर और आसपास के ±ेýŌ म¤ ताप िवīतु संयंýŌ म¤ कोयले (पेलेट्स/ िāकेट्स) के साथ-

साथ Æयूनतम 5% फसल अवशेषŌ के उपयोग का अिधवेश िदया गया। 

ix. Ó यापक पयाªवरणीय ÿदषूण सूचकांक )सीईपीआई  (के आधार पर औīोिगक ±ेýŌ का सव¤दनशील 

और गंभीर łप स ेÿदिूषत ±ेýŌ )सीपीएएस /एसपीएएस (के łप म¤ सूचीकरण। 

िवīालयŌ म¤ छाýŌ कì सुर±ा हतेु िदशािनद¥श 

964. ®ी सुखिजंदर िसहं रधंावा: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक : 

(क)  ³या सरकार का छाýŌ कì सरु±ा को बढ़ावा देने तथा उÆह¤ सरकारी और िनजी दोनŌ ÖकूलŌ म¤ नैितक 

िश±ा ÿदानकरने के िलए कोई िदशािनद¥श जारी करने का िवचार है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा यिद नहé, तो इसके ³या कारण ह§; और 
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(ग     ) सरकार Ĭारा ऐसे िनजी ÖकूलŌ के िवŁĦ उठाए गए/उठाए जाने वाले कदमŌ का Êयौरा ³या है, जहां 

छाýŌ कोअपनी िनयिमत पढ़ाई के अलावा अÆय कायªकलाप करने के िलए मजबूर िकया जाता है? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी(®ी 

जयंत चौधरी): 

(क) और (ख): भारत सरकार ने ÖकूलŌ म¤ ब¸चŌ कì सरु±ा और संर±ा सिुनिĲत करने के िलए समय-

समय पर िनÌनानसुार िविभÆन िदशा-िनद¥श जारी िकए ह§ - 

1. Öकूल िश±ा और सा±रता िवभाग Ĭारा िदनांक 01.10.2021 को जारी Öकूल सरु±ा और सरं±ा 

पर िदशािनद¥श। ये िदशा-िनद¥श Öकूल िश±ा एव ंसा±रता िवभाग कì वेबसाइट पर अपलोड िकए गए ह§ 

https://dsel.education.gov.in/sites/default/files/2021-10/guidelines_sss.pdf 

2. एनसीपीसीआर न ेिविभÆन िदशािनद¥शŌ कì जांच और संकलन िकया और िदनांक 26.02.2018 

को"ÖकूलŌ म¤ ब¸चŌ कì सुर±ा और संर±ा पर मैनअुल" नामक िनÌनिलिखत शीषªक स ेएक Óयापक मैनुअल 

िवकिसत िकया।मैनअुल 

https://ncpcr.gov.in/uploads/165604923562b54e531fe87_manual-on-safety-and-

security-of-children-in-schools-sep-2021-2465-kb.pdfिलंक पर उपलÊध है: 

3. राÕůीय आपदा ÿबंधन ÿािधकरण (एनडीएमए) Ĭारा िदनांक 27.02.2017 को जारी Öकूल सरु±ा 

नीित पर िदशािनद¥श। ये िदशािनद¥श  

https://dsel.education.gov.in/sites/default/files/rte/Guidelines_feb.pdf 

िलंकपरउपलÊधह§: 

इन िदशा-िनद¥शŌ म¤ अÆय बातŌ के साथ-साथ ÖकूलŌ म¤ ब¸चŌ कì सरु±ा और संर±ा सिुनिĲत करने तथा 

िविभÆन िहतधारकŌ और िविभÆन िवभागŌ कì जवाबदेही िनधाªåरत करने के ÿावधान िनिहत ह§। 

डीओएसईएल िदशािनद¥श परामशª ÿकृित के ह§ और राºयŌ/संघ राºय ±ेýŌ स ेइÆह¤ लाग ूकरने कì अप±ेा 
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कì जाती है तथा व ेअपनी िविशĶ आवÔयकताओ ंके अनसुार इनम¤ पåरवधªन/संशोधन भी शािमल कर 

सकते ह§। िश±ा संिवधान कì समवतê सूची म¤ ह ैऔर अिधकांश Öकूल संबंिधत राºय सरकार और संघ 

राºय ±ेý ÿशासन के ÿशासिनक िनयंýण म¤ ह§।  

एनईपी 2020 और Öकूल िश±ा के िलए राÕůीय पाठ्यचयाª कì łपरखेा 2023 गिणत, िव²ान और 

सामािजक िव²ान सिहत सभी िवषयŌ म¤ मूÐय आधाåरत अिधगम के एकìकरण को सशĉ łप स ेबताती 

है, तािक छाýŌ को नैितक और नैितक मूÐयŌ के वाÖतिवक िनिहताथŎ को समझन ेम¤ मदद िमल सके और 

इसका पाठचयाª, पाठ्यøम और पाठ्यपÖुतकŌ म¤ अनवुाद िकया जाता है। 

राÕůीय पाठ्यचयाª łपरखेा (एनसीएफ) 2023, अिधगम के मानकŌ, शै±िणक ÿिøयाओ,ं मूÐयांकन और 

ÖकूलŌ और क±ाओ ंकì समú सÖंकृित म¤ मूÐयŌ और ÿविृ°यŌ के िवकास को एकìकृत करती है। łपरखेा 

यह सिुनिĲत करती है िक मूÐयŌ को केवल अवधारणाओ ंके łप म¤ नहé माना जा सकता है बिÐक यह तो 

दिैनक अिधगम अनभुव का पåरणाम ह§।  

(ग) केÆþीय माÅयिमक िश±ा बोडª (सीबीएसई) ने िनजी ÖकूलŌ सिहत अपने सभी संबĦ ÖकूलŌ म¤ 

गितिविधयŌ म¤ संतुलन सिुनिĲत करने के िलए कदम उठाए ह§। सीबीएसई न ेÖकूलŌ को राÕůीय पाठ्यचयाª 

łपरेखा (एनसीएफ) 2023 कì िसफाåरशŌ का पालन करने कì सलाह दी है जो िनयिमत अÅययन और 

अÆय गितिविधयŌ के बीच उिचत संतुलन सिुनिĲत करने के िलए िविभÆन चरणŌ हेतु अनुकरणीय समय 

साåरणी ÿदान करता है। सीबीएसई न ेÖकूल गुणव°ा मूÐयांकन और सुिनĲयन łपरखेा (एस³यूएएएफ) 

िवकिसत और ÿसाåरत िकया है, िजसम¤ अÆय बातŌ के साथ-साथ िनयिमत शैि±क और सह-पाठ्यचयाª 

कायŎ सिहत सभी कायŎ के िलए िवÖतृत ब¤चमाकª  और मानदडं शािमल ह§। यह łपरखेा ÖकूलŌ को िश±ा 

कì गुणव°ा बनाए रखन ेके िलए मागªदशªन करता है। सीबीएसई ÖकूलŌ को इस łपरेखा का उपयोग करने 

और उनकì िश±ा कì गणुव°ा म¤ सधुार करन ेके िलए ÿिशि±त कर रहा है। सीबीएसई जोर दतेी है िक 

ÖकूलŌ म¤ आयोिजत सभी गितिविधयŌ को अिधगम के पåरणामŌ को ÿाĮ करने और समú िवकास को 

बढ़ावा दनेे के िलए ÿÂय± या अÿÂय± łप स ेजोड़ना चािहए। 
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FUNDS UTILISED FROM CSR FOR ADVANCEMENT AND DEVELOPMENT OF 

SPORTS 

965. SHRI VISHNU DAYAL RAM:  

Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) whether the Government has Sought or utilized funds from Corporate Social 

Responsibility (CSR) contributions for the advancement and development of sports in 

the country; 

(b) if so, the details thereof including State-specific and sport-specific utilization of 

these funds; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 
(a): The broad framework for CSR is provided through Section 135 of the Companies 

Act, 2013 (‘Act’), the Companies (CSR Policy) Rules, 2014 and Schedule VII of the 

Act.  The Schedule VII indicates the activities that can be undertaken by the 

companies as eligible CSR activities.Item no. (vii) of Schedule VII of the Companies 

Act, 2013, reads as ‘training to promote rural sports, nationally recognized sports, 

Paralympic sports and Olympic sports’.CSR is a broad driven process and the Board 

of the Company is empowered to plan, decide, execute and monitor the CSR activities 

based on the recommendations of its CSR Committee. The CSR framework is 

disclosure based and companies are required to file details of CSR activities annually 

in the MCA21 registry, which is available in public domain at www.csr.gov.in. 
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The Government does not issue any specific direction to the companies to spend 

in any particular area or activity. 

(b) to (c): On the basis of annual filings, the details of State-wise CSR expenditure 

on Sports for financial year (FY) 2021-22 and 2022-23 is attached at Statement . 

STATEMENT 

Details of State-wise CSR expenditure on Sports for financial year (FY) 2021-22 
and 2022-23 

State/UT FY 2021-22 FY 2022-23 
Andaman And Nicobar 1.50 - 
Andhra Pradesh 3.09 4.75 
Arunachal Pradesh 0.06 0.14 
Assam 4.02 11.31 
Bihar 0.96 3.52 
Chandigarh 0.33 0.34 
Chhattisgarh 1.78 5.72 
Dadra And Nagar Haveli 0.06 0.02 
Daman And Diu - 0.05 
Delhi 22.99 41.57 
Goa 2.82 4.62 
Gujarat 8.12 7.41 
Haryana 6.73 6.00 
Himachal Pradesh 2.57 10.77 
Jammu and Kashmir 0.35 0.30 
Jharkhand 4.31 10.20 
Karnataka 27.38 44.27 
Kerala 4.95 5.78 
LehandLadakh - 0.09 
Madhya Pradesh 5.52 7.66 
Maharashtra 55.16 68.29 
Manipur 0.25 1.62 
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Meghalaya - 1.05 
Mizoram 0.36 5.57 
Nagaland - 0.12 
Odisha 11.87 51.28 
Puducherry 0.01 0.28 
Punjab 4.13 3.85 
Rajasthan 15.53 21.97 
Sikkim 0.08 2.67 
Tamil Nadu 16.38 28.45 
Telangana 6.70 12.42 
Tripura 0.10 0.31 
Uttar Pradesh 4.23 14.72 
Uttarakhand 0.39 0.71 
West Bengal 4.04 11.54 
PAN India* 75.09 136.78 
Total 291.85 526.14 

 
(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 
*Companies either did not specify the names of state or indicated more than one 
state where projects were undertaken. 

िøÈटोकर¤सी ए³सच¤जŌ Ĭारा जीएसटी चोरी 

966. ®ी नारायण तातू राणेः 

³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 

(क) ³या सरकार के पास दशे म¤ वतªमान म¤ िøÈटोकर¤सी ए³सच¤ज Óयवसाय म¤ शािमल िøÈटोकर¤सी 

ए³सच¤जŌ कì सं́ या के संबंध म¤ कोई डेटा है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या कुछ िøÈटोकर¤सी ए³सच¤ज माल और सेवा कर (जीएसटी) कì चोरी म¤ शािमल थ ेऔर ³या 

अÆय िøÈटोकर¤सी ए³सच¤ज और िडिजटल मुþा म¤ ÿमुख िनवेशक भी सरकार कì जांच के दायर ेम¤ ह§; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 
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(ङ) जीएसटी चोरी म¤ शािमल िøÈटोकर¤सी ए³सच¤जŌ के िखलाफ सरकार Ĭारा कì गई या ÿÖतािवत 

कारªवाई का Êयौरा ³या है ?  

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) और (ख): आज तक कुल 47 वचुªअल िडिजटल एसेट सिवªस ÿोवाइडसª (वीडीएएसपी) को धन 

शोधन िनवारण अिधिनयम,2002 के तहत िव°ीय आसूचना एकक-भारतके साथ åरपोिट«ग सÖंथाओ ंके 

łप म¤ पंजीकृत िकया गया है। संबंिधत Êयोरा िववरण -I के łप म¤ संलµन है। 

(ग) और (घ): केÆþीय जीएसटी कायाªलयŌ ने िøÈटोकर¤सी ए³सच¤जŌ और िनवेशकŌ Ĭारा माल और सेवा 

कर (जीएसटी) कì चोरी के कुछ मामलŌ का पता लगाया है, िजनका िववरण नीचे िदया गया है: 

तÉतीश िकए गए िøÈटो 
ए³सच¤ज कì सं́ या 

पता लगाई गई कर-चोरी कì 
माýा  

(करोड़ Łपए म¤) 

वसूली  
(करोड़ Łपए म¤ ) 

(Êयाज और जुमाªना सिहत) 
17 824.14 122.29 

 

तÉतीश कì गई आभासी 
पåरसपंि°यŌ म¤ िनवेशकŌ 

कì सं́ या 

पता लगाई गई कर-चोरी कì माýा 
(करोड़ Łपए म¤) 

वसूली  
(करोड़ Łपए म¤)   

(Êयाज और जुमाªना सिहत) 
4 1.76 2.40 

 

(ङ): जीएसटी चोरी के िलए िøÈटोकर¤सी ए³सच¤जŌ के िखलाफ दजª मामलŌ का िववरण और सरकार 
Ĭारा कì गई कारªवाई का Êयोरा िववरण -II म¤ संलµन है। 

िववरण - I 

िव°ीय आसूचना एकक-भारत (एफआईयू-आईएनडी) म¤ पंजीकृत 47 वचुªअल िडिजटल एसेट 
सेवा ÿदाताओ ं(वीडीए एसपी) का Êयौरा 

ø. स.ं åरपोिट«ग सÖंथाओ ं(आरई) के नाम Óयापåरक नाम 
1 नेिÊलयो टे³नोलॉजीज ÿाइवेट िलिमटेड िस³का डीसीए³स 
2 एएन³यू िडिजटल िफनसवª ÿाइवेट िलिमटेड एएन³यू फाइन¤स 
3 यूनोकॉइन टे³नोलॉजीज ÿाइवेट िलिमटेड यूनोकॉइन 
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4 बाएहटके इंटरनेट ÿाइवेट िलिमटेड ऑनरÌैप 
5 िजओटस टे³नोलॉजीज ÿाइवेट िलिमटेड िजओटस 
6 िबटबÆस इंटरनेट ÿाइवेट िलिमटेड िबटबÆस 
7 अवलÆेकन इनोवेशन इंिडया िलिमटेड  ज़ेबपे 
8 ज़नमई लैÊस ÿाइवेट िलिमटेड वज़ीरए³स 
9 िबटिसफर लैÊस एलएलपी कॉइनिÖवच 

10 न³ेÖटजेनडेव सॉÐयूशंस ÿाइवेट िलिमटेड कॉइनिÖवचए³स 
11 आरपीएफएएस टे³नोलॉजीज ÿाइवेट िलिमटेड मुűे³स 
12 आईÊलॉक टे³नोलॉजीज ÿाइवेट िलिमटेड बायुकॉइन 
13 वोलिफश लैÊस ÿाइवेट िलिमटेड कोइनधन 
14 राåरयो िडिजटल ÿाइवेट िलिमटेड राåरओ 
15 एजंेिलक इÆफोटेक ÿाइवेट िलिमटेड सनिøÈटो 
16 कैरटे³स टे³नोलॉजीज ÿाइवेट िलिमटेड कैरटे 
17 एटंी मÐटीमीिडया ÿाइवेट िलिमटेड - 
18 अिभभा टे³नोलॉजीज ÿाइवेट िलिमटेड ओनमेटा 
19 Öमाटª िलिवंग िडिजटल टे³नोलॉजीज ÿाइवेट िलिमटेड िøÈटोÖमाटªलाइफ 
20 यूसीवाई टे³नोलॉजी ÿाइवेट िलिमटेड Èयोर 
21 िडिजटल कलेि³टबÐस ÿाइवेट िलिमटेड राåरओ 
22 वीरÂव टे³नोलॉजीज ÿाइवेट िलिमटेड वैर 
23 ůांसक टे³नोलॉजी इंिडया ÿाइवेट िलिमटेड ůांसक 
24 रेिमज़ो टे³नोलॉजीज इंिडया ÿाइवेट िलिमटेड गेटिबट 
25 िफन िजनी टेक ÿाइवेट िलिमटेड बाइटे³स 
26 ऑडªरलÊैस ÿाइवेट िलिमटेड - 
27 इनोिस³स टे³नोलॉजीज ÿाइवेट िलिमटेड इनोिस³स 
28 मेटाटोकन टे³नोलॉजीज ÿाइवेट िलिमटेड फैÆज़तार 
29 ए³सेिलयम टे³नोलॉजीज ÿाइवेट िलिमटेड डेÐटा ए³सच¤ज 
30 रोवी91 इनोवेशन ÿाइवेट िलिमटेड - 
३१ लॉÆúीन इंिडया ÿाइवेट िलिमटेड िबटबीएसई.कॉम 
32 िÉलटपे ÿाइवेट िलिमटेड िÉलटपे 
33 िफनिøÈट एलएलपी Öटेबल प े 
34 अथªिबट ÿाइवेट िलिमटेड अथªिबट 
35 पगारप ेइंिडया ÿाइवेट िलिमटेड डेिÆसटी ए³सच¤ज  
36 लाइटिनंगनोड्स टे³नोलॉजीज ÿाइवेट िलिमटेड पीआई42 
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37 कूज़ एडवाइजसª एडं टे³नोलॉजीज ÿाइवेट िलिमटेड कोइनबीए³स 
38 माइंडलेस प¤डोरा टेक सॉÐयूशंस ÿाइवेट िलिमटेड - 
39 फैÆज़øेज़ टे³नोलॉजीज इंक - 
40 सभु³सइÆफोटेक (ओपीसी) ÿाइवेट िलिमटेड िबट24एचआर 
41 पेकेन µलोबल िलिमटेड कूकॉइन 
42 एएलएसडी टे³नोलॉजीज ÿाइवेट िलिमटेड अÐपाइन 
43 डैमसोल ÿाइवेट िलिमटेड Ö³वायर 
44 फÖटª आंसर इंिडया टे³नोलॉजीज ÿाइवेट िलिमटेड िलिमनल 
45 एि³लÈटन टे³नोलॉजीज ÿाइवेट िलिमटेड एि³लÈटन 
46 Êलॉकोिवले ओयू Êलॉकोिवल े
47 िबन¤स इंटरनेशनल िलिमटेड िबन¤स 

 

िववरण –II 

जीएसटी चोरी करने पर िøÈटोकर¤सी ए³सच¤जŌ के िखलाफ दजª मामलŌ का Êयौरा 

øम 
स.ं 

दजª िकए गए िøÈटो ए³सच¤ज के नाम 
पता लगाए गए चोरी 

कì माýा (करोड़ Łपए 
म¤) 

वसूली  
(करोड़ Łपए म¤) 

(Êयाज और 
जुमाªना सिहत) 

1 मेथर आईटीईएस (metherworld.org) 1.00 1.25 

2 
Öकाईशापª आईटी सॉÐयूशंस ÿाइवेट िलिमटेड  

(पहले िस³योर िबटकॉइन ůेडसª ÿाइवेट 
िलिमटेड) 

0.54 0.30 

3 
लॉÆúीन इंिडया ÿाइवेट िलिमटेड ( िबटबीएसई 

) 
0.12 0.16 

4 कॉइनडीसीए³स 16.84 20.86 
5 बाईयूकॉइन 1.13 1.56 
6 कॉइनिÖवच कुबेर 14.13 19.38 
7 यूनोकॉइन 3.77 5.82 
8 िÉलटप े 0.05 0.06 
9 ज़ेब आईटी सिवªसेज ÿाइवेट िलिमटेड 0.46 0.55 

10 िजओट्स टे³नोलॉजीज ÿाइवेट िलिमटेड 3.85 5.31 
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11 
अवलÆेकन इनोकेशÆस इंिडया िलिमटेड 

(जेबपे) 
7.00 10.63 

12 िÉलपवोÐट टे³नोलॉजीज ÿाइवेट िलिमटेड 1.68 4.39 

13 
मेससª नेÖट सिवªसेज िलिमटेड ( िबन¤स úुप 

कंपनी) 
722.43 0.00 

14 
मेससª नेिबलो टे³नोलॉजीज ÿाइवेट िलिमटेड 
 (िøÈटो ůेिडंग ऑपरेटेड: ³वाइन डीसीए³स) 

9.79 1.75 

15 
मेससª ज़नमई लैÊस ÿाइवेट िलिमटेड 

(वजीरए³स) 
40.51 49.18 

16 
मेससª िडिÖकिडयम इंटरनटे लैÊस ÿा. 

िलिमटेड 
0.64 1.09 

17 हाइपर³स टे³नोलॉजीज 0.20 0.00 

 कुल 824.14 122.29 
 

हािथयŌ का आतंक 

967. ®ी łþ नारायण पाणी :  

³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िक : 

(क)  ³या सरकार को पता है िक ओिडशा राºय म¤, िवशेषकर अंगलु और ढ¤कानाल िजलŌ म¤ हािथयŌ 

का आतंक बढ़ रहा है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग)  हािथयŌ के आतंक के कारण होन ेवाली जान-माल कì हािन को रोकन ेतथा फसलŌ आिद कì 

सरु±ा के िलए सरकार Ĭारा ³या उपाय ÿÖतािवत िकए गए ह§?  

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 
(क  ) स े(ग) : राºय से ÿाĮ जानकारी के अनसुार ओिडशा के अंगलु एवं ढ¤कानाल िजले म¤ अÿाकृितक 

कारणŌ से हािथयŌ कì मौत तथा हािथयŌ के कारण हताहत लोगŌ का Êयौरा इस ÿकार है: 

वषª अंगुल िजला ढ¤कानाल िजला 
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 हािथयŌ कì 
मौत 

मनुÕ यŌ कì मौत हािथयŌ कì 
मौत 

मनुÕ यŌ कì मौत 

2021-22 6 14 3 17 

2022-23 5 16 5 34 

2023-24 4 24 4 32 

2024-25 (अब तक ( 2 8 2 17 

कुल 17 62 14 100 

 

मानव-हाथी संघषª (एचईसी) के उपशमन और ÿबंधन सिहत वÆयजीवŌ का ÿबंधन मु́ य łप स ेराºय 

सरकारŌ/संघ राºय ±ेýŌ के ÿशासन कì िजÌमेदारी है। राºय वन िवभाग Öथानीय लोगŌ के साथ िमलकर 

मानव-पश ुसंघषª के बार ेम¤ आम जनता को जागłकता बनाने, मागªदशªन करने और सलाह देने के िलए 

समय-समय पर जागłकता अिभयान चला रहे ह§, िजसम¤ मीिडया के िविभÆन łपŌ के माÅयम स ेसूचना 

का ÿसार भी शािमल है। इसके अलावा, राºय वन िवभाग हािथयŌ कì आवाजाही कì िनगरानी करने और 

Öथानीय लोगŌ को मानव-पश ुसंघषª स ेबचन,े मानव जीवन, संपि° और हािथयŌ को होन ेवाल ेनुकसान 

या ±ित को रोकन ेके िलए आगाह करन ेहेत ुÖथानीय समुदायŌ के साथ जुड़ रहे ह§। 

इसके अलावा, मंýालय ने मानव-हाथी संघषª को कम करने म¤ मदद करने के िलए िनÌनिलिखत उपाय 

िकए ह§:- 

(i)  मंýालय हािथयŌ, उनके पयाªवास और गिलयारŌ के संर±ण, मानव-हाथी संघषª के मुĥŌ के समाधान 

और देश म¤ बंदी हािथयŌ के कÐयाण के िलए क¤ þ ÿायोिजत Ö कìम ‘बाघ और हाथी पåरयोजना’ के तहत 

राºयŌ/संघ राº य ±ेýŌ को िव°ीय और तकनीकì सहायता ÿदान कर रहा है। 

(ii)  इस मंýालय Ĭारा कायाªिÆवत कì जा रही ‘वÆयजीव आवास का एकìकृत िवकास’ सिहत अÆय 

िविभÆन क¤ þ ÿायोिजत योजनाए ंजल ąोतŌ को बढ़ाकर, चार ेके पेड़ लगाकर, बांस के पनुजªनन आिद के 
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माÅयम स ेहािथयŌ के ÿाकृितक पयाªवास म¤ सधुार करने म¤ योगदान दतेी ह§। ÿितपूरक वनरोपण कोष 

अिधिनयम, 2016 और इसके तहत बनाए गए िनयमŌ म¤ हािथयŌ के पयाªवास सिहत वÆयजीव पयाªवासŌ 

के िवकास, पश ुबचाव क¤ þŌ कì Öथापना आिद के िलए िनिध के उपयोग का ÿावधान है, जो मानव-हाथी 

संघषª म¤ कमी लान ेम¤ भी योगदान दतेे ह§। 

(iii)  मंýालय Ĭारा फरवरी, 2021 म¤ मानव-वÆयजीव संघषª स ेिनपटने के िलए एक परामिशªका जारी 

कì गई है। इस परामिशªका म¤ समिÆवत अंतर-िवभागीय कारªवाई, संघषª वाले हॉटÖपॉट कì पहचान, मानक 

संचालन पĦितयŌ का अनुपालन, Âवåरत कारªवाई दलŌ का गठन, अनúुह राहत रािश कì माýा कì समी±ा 

के िलए राºय और िजला Öतरीय सिमितयŌ का गठन, शीŅ भगुतान के िलए मागªदशªन/िनद¥श जारी करना 

और ÓयिĉयŌ कì मृÂय ुऔर घायल होन ेकì िÖथित म¤ ÿभािवत ÓयिĉयŌ को 24 घंटे के भीतर अनúुह 

राहत रािश के उपयĉु िहÖस ेका भगुतान करने के िलए पयाªĮ धनरािश का ÿावधान करने कì िसफाåरश 

कì गई है। 

(iv)  पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय न े3 जून, 2022 को फसलŌ को होन ेवाले नुकसान 

सिहत मानव-वÆयजीव संघषŎ के ÿबंधन के संबंध म¤ राºयŌ/क¤ þ शािसत ÿदेशŌ को           िदशा-िनद¥श 

भी जारी िकए ह§। इसम¤ वन सीमांत ±ेýŌ म¤ उन फसलŌ, जो जंगली जानवरŌ के िलए अŁिचकर ह§, कृिष 

वािनकì मॉडल िजसम¤ नकदी फसल¤ जैसे िमचª, नéबू घास, खस घास आिद शािमल ह§ िजÆह¤ पेड़/झाड़ी 

ÿजाितयŌ के साथ उपयĉु łप स ेिमलाया जाता है, को बढ़ावा दनेा शािमल है । इसम¤ संवेदनशील ±ेýŌ 

म¤ िविभÆन योजनाओ ं के तहत राºय कृिष/बागवानी िवभाग Ĭारा वैकिÐपक फसल के िलए Óयापक 

दीघªकािलक योजना कì तैयारी और कायाªÆवयन भी शािमल है। 

(v)  भारतीय वÆयजीव सÖंथान, देहरादून न ेपयाªवरण वन एवं जलवाय ुपåरवतªन मंýालय, राÕůीय 

राजमागª ÿािधकरण, राÕůीय बाघ संर±ण ÿािधकरण और िवĵ ब§क समूह के परामशª स े 'रैिखक 

अवसंरचना के ÿभावŌ को कम करने के िलए पयाªवरण अनकूुल उपाय' (2016) नामक एक दÖतावेज 
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ÿकािशत िकया है, िजसका उĥेÔय रेलवे लाइनŌ सिहत रैिखक अवसंरचना को इस तरह स ेिडजाइन करने 

म¤ पåरयोजना एज¤िसयŌ कì सहायता करना है, िजससे मानव-पश ुसंघषª कम हो। 

(vi)  पयाªवरण, वन और जलवाय ुपåरवतªन मंýालय न ेराºय वन िवभागŌ के समÆवय स ेभारत के 15 

हाथी ±ेý वाल े राº यŌ अथाªत् आंň ÿदशे, अŁणाचल ÿदेश, असम, िबहार, छ°ीसगढ़, झारखंड, 

कनाªटक, केरल, मेघालय, नागाल§ड, ओिडशा, तिमलनाडु, उ°राखंड, उ°र ÿदशे और पिĲम बंगाल) म¤ 

150 हाथी गिलयारŌ का जमीनी सÂयापन िकया है और राºय सरकारŌ/संघ राº य ±ेý ÿशासनŌ को हाथी 

गिलयारŌ कì सुर±ा और संर±ण के िलए आवÔयक कदम उठान ेके िलए सूिचत िकया है। 

(vii)  हािथयŌ के संर±ण पर Åयान क¤ िþत करने और समÆ वय Ö थािपत करन ेतथा संघषª को कम करने 

के िलए महÂवपूणª हाथी पयाªवासŌ को 'हाथी åरजवª' के łप म¤ अिधसूिचत िकया गया है। मंýालय म¤ गिठत 

संचालन सिमित कì मंजूरी स ेअिधसूचना जारी कì जाती है। अब तक हाथी ±ýे वाले 14 ÿमुख राºयŌ 

म¤ हाथी åरजवª Öथािपत िकए गए ह§। 

(viii)  िदनांक 29 अÿैल, 2022 को संचालन सिमित कì 16वé बैठक के दौरान मानव-हाथी संघषª के 

ÿबंधन के िलए अú पंिĉ के कमªचाåरयŌ के िलए एक फìÐड मैनअुल जारी िकया गया। इसके अलावा, 

मैनुअल का उिडया सिहत Öथानीय भाषाओ ंम¤ अनवुाद िकया गया है। 

(ix)  वÆय जीव (सरं±ण) अिधिनयम, 1972 मानव-वÆय जीव संघषª कì िÖथितयŌ स ेिनपटने के िलए 

िविनयामक कायŎ का ÿावधान करता है। 

(x)  रेल मंýालय तथा पयाªवरण एव ंवन मंýालय Ĭारा संयĉु łप स ेिदनांक 30 माचª, 2010 को उ°री 

सीमांत (एनएफ), पूवê तट तथा दि±णी रेलव ेके महाÿबंधकŌ को एक सामाÆय परामशê जारी कì गई है, 

िजसम¤ सझुाए गए उपायŌ को लागू करने का अनरुोध िकया गया है। 
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(xi)  हाथी और अÆय वÆयजीवŌ पर िवīतु पारेषण लाइनŌ और अÆय िवīुत अवसरंचना के ÿभाव को 

कम करने के उपायŌ के कायाªÆवयन पर िवīतु मýंालय Ĭारा सभी िडÖकॉम और ůांसको को जारी 

परामिशªका 16 िसतंबर, 2022 को सभी राºयŌ/संघ राº य ±ेýŌ को पåरचािलत कर दी गई है।  

(xii)  मंýालय न ेमानव-हाथी संघषª स ेिनपटने के िलए सामंजÖयपूणª सह-अिÖतÂव ŀिĶकोण अपनाते 

हòए मानव-हाथी संघषª उपशमन हेत ुिदशािनद¥श (2023) भी जारी िकए ह§। 

(xiii)  मानव-हाथी संघषª को कम करने और ÿितशोध के िलए हािथयŌ कì हÂया िकए जाने स ेबचने के 

िलए, जंगली हािथयŌ Ĭारा उनकì संपि° और जीवन को हòए नुकसान के िलए Öथानीय समुदायŌ को 

मुआवजा ÿदान िकया जाता है। मंýालय ने 22 िदसबंर, 2023 के पý सं́ या WL-21/4/2023 WL के 

माÅयम स ेवÆयजीवŌ के उपþव स ेसंबंिधत अनúुह राहत रािश कì दरŌ म¤ वृिĦ को अिधसूिचत िकया है, 

िजसम¤ जंगली जानवरŌ के कारण होन ेवाली मौत के मामल ेम¤ अनúुह राहत रािश को ₹5 लाख स ेबढ़ाकर 

₹10 लाख करना शािमल है। 

(xiv)  रेल दघुªटना म¤ हािथयŌ कì मौत को रोकने के िलए रेल मंýालय और पयाªवरण, वन एव ंजलवाय ु

पåरवतªन मंýालय के बीच एक Öथायी समÆवय सिमित गिठत कì गई है। 

(xv)  रेल मंýालय और िवīतु मंýालय के साथ िनयिमत łप स ेअंतर-मंýालयी बैठक आयोिजत कì 

जाती है तािक रेलगाड़ी स ेटकराने और िबजली के झटके लगने स ेहािथयŌ कì आकिÖमक मौत के मुĥे 

का समú łप स ेसमाधान िकया जा सके। 

(xvi)  िवĵ हाथी िदवस 2024 के दौरान संकटúÖत एव ंसंघषªरत हािथयŌ को पकड़ने एव ंÖथानांतåरत 

करने के िलए अनुशंिसत संचालन पĦित जारी कì गई है। 

(xvii) िदनांक 13-15 माचª, 2023 को भारतीय वÆयजीव सÖंथान, दहेरादून म¤ "हाथी åरजवŎ के ÿबंधन 

को मु´यधारा म¤ लाना" िवषय पर एक ±मता संवधªन कायªशाला आयोिजत कì गई। 
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(xviii) भारतीय रेलवे के अिधकाåरयŌ के िलए "हािथयŌ और अÆय वÆयजीवŌ पर रेलवे के ÿभाव को कम 

करना" िवषय पर एक ±मता संवधªन कायªशाला िदनांक 23-25 नवंबर, 2023 को भारतीय वÆयजीव 

सÖंथान, देहरादून म¤ आयोिजत कì गई। 

(xix)  िदनांक 28-29 नवंबर, 2023 को भारतीय वÆयजीव सÖंथान, देहरादून म¤ "हाथी åरजवŎ के ÿबंधन 

को मु´यधारा म¤ लाना" िवषय पर एक ±मता संवधªन कायªशाला आयोिजत कì गई। 

(xx)  "भारत म¤ िवīतु अवसंरचना म¤ िबजली के झटके के जोिखम को कम करने और वÆयजीव सरु±ा 

को बढ़ावा देने के िलए समाधान तलाशना" िवषय पर एक ±मता संवधªन कायªशाला                  िदनांक 

11-13 जनवरी, 2024 को भारतीय वÆयजीव सÖंथान, देहरादून म¤ आयोिजत कì गई। 

(xxi)  िदनांक 20-22 नवंबर, 2024 को भारतीय वÆयजीव सÖंथान, दहेरादून म¤ "भारत म¤ िवīतु 

अवसंरचना म¤ िवīतु-आघात जोिखम को कम करना और वÆयजीव सरु±ा को बढ़ावा देना" तथा "हािथयŌ 

और अÆय वÆयजीवŌ पर रलेव ेके ÿभाव को कम करना" िवषय पर ±मता सवंधªन कायªशालाए ँआयोिजत 

कì गई।ं 

OBJECTIVE OF THE ROZGAR MELA 
968.  SHRI BAJRANG MANOHAR SONWANE : 
         SHRI DHAIRYASHEEL RAJSINH MOHITE PATIL: 
         SHRI NILESH DNYANDEV LANKE : 
         PROF. VARSHA EKNATH GAIKWAD : 
         SHRI BHASKAR MURLIDHAR BHAGARE : 
         SHRI AMAR SHARADRAO KALE : 
         SHRI SANJAY DINA PATIL : 
         DR. AMOL RAMSING KOLHE : 
         SHRIMATI SUPRIYA SULE : 
Will the The Minister of Labour and Employment; and Minister of Youth Affairs and 

Sportsbe pleased to state: 
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(a)  the primary objectives of the Rozgar Mela initiative and the manner in which 

the Government plans to address unemploymentthrough this programme; 

(b)  the estimated number of job placements facilitated by Rozgar Mela events 

since the programme's launch; 

(c)  whether the Government has set any specific targets or goals for job creation 

through Rozgar Mela, and to what extents have these targets been achieved;  

(d)  the details of the impact of Rozgar Mela measured in terms of 

sustainableemployment and long-term benefits to job seekers; 

(e)  whether the Government plans to set up a Rozgar Mela in the State of 

Maharashtra to provide employment opportunities to the youth and if so, the 

details thereof, along with the key features and objectives of the initiative and 

the manner in which it will be implemented; and 

(f)  the manner in which the Government ensure that the Rozgar Mela reaches 

and benefits the maximum number of unemployed youth, especially in rural 

and remote areas? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY 
OF LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (f): The Hon’ble Prime Minister launched the National Rozgar Mela on 

22ndOctober 2022. It is a step towards fulfilment of the commitment of the 

Government to accord highest priority to employment generation amongst youth. As 

part of Rozgar Mela, the vacant posts in Central Government are being filled up in a 

Mission Mode by respective Ministries/Departments. The Recruitment is taking 

place across all Ministries/Departments/Central Public Bodies / Education and 
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Health Institutions etc., either directly or through the specified Recruitment Agencies 

in a transparent, time bound and tech-enabled manner providing a wide range of 

opportunities to the youth of the country in all regions, including the aspirational 

districts, blocks and far-flung areas.  A total of 13 Rozgar Melas have so far been 

held at National level in 45-50 cities across various States/Union Territories including 

the State of Maharashtra and several lakhs of appointment letters have been issued. 

The mela is expected to act as a catalyst in furthering employment and self-

employment generation and providing gainful service opportunities to the Youth. 
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UPGRADATION OF SCHOOLS TO SENIOR SECONDARY LEVEL UNDER 
SAMAGRA SHIKSHA ABHIYAN 

969. SHRI NAVASKANI K.: 
        SHRI C. N. ANNADURAI: 
Will the Minister of EDUCATION be pleased to state: 

(a) the number of schools upgraded from Secondary to Senior Secondary level 

under th Samagra Shiksha Abhiyan in the last five years, State-wise; 

(b) the number of schools upgraded to the Senior Secondary level in rural and urban 

areas under this scheme; 

(c) the criteria fixed by the Government for selection of such schools under the 

scheme; 

(d) the funds allocated and utilized for this purpose during the last three years; and 

(e) whether the Government has any monitoring mechanism to ensure whether the 

quality standards are maintained in the upgraded schools, if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a): The Department of School Education and Literacy is implementing an Integrated 

Centrally Sponsored Scheme for School Education- SamagraShiksha since 2018-

19. The scheme has been redesigned and aligned with the recommendations of the 

National Education Policy, 2020. SamagraShiksha aims to ensure that all children 

have access to quality education with an equitable and inclusive classroom 

environment which should take care of their diverse background, multilingual needs, 

and different academic abilities and make them active participants in learning 

process. 
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 The number of new/upgraded schools approvedunder SamagraShikshafrom 

Secondary to Senior Secondary level during the last 5 years (2019-20 to 2023-

2024),State-wise, is enclosed at Statement. 

(b): Number of new/upgraded schools under the SamagraShiksha in the last five 

years from Secondary to Senior Secondary in Rural and Urban areas are 343 and 

18, respectively. 

(c):As per norms of the SamagraShiksha, the annual plans are prepared by the 

States and UTs as per their requirements/ priority and the same is reflected in their 

respective Annual Work Plan and Budget (AWPandB) Proposals. These plans are 

then appraised and approvedby the Project Approval Board (PAB) in the Department 

of School Education and Literacy in consultation with the States and UTs as per the 

programmatic and financial norms of the scheme and physical and financial 

progress of the State for the interventions approved earlier. 

(d): As per the information uploaded/provided by the States/UTs on the PRABANDH 

portal, the funds allocated and utilized for new/upgraded schools under the scheme 

during the last three years is as below: 

(₹ in lakh) 

S. no. Year 
New/Upgraded Sr. Secondary Schools 

Allocation Expenditure* 

1.  2021-22 6881.71 3347.87 

2.  2022-23 14038.22 7985.14 
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3.  2023-24 16582.39 1383.00 

Total 37502.32 12716.01 
*Includes Central share, State share and other Receipts received by the States/UTs. 

Source: PRABANDH  

(e): SamagraShikshahas a comprehensive monitoring and evaluation mechanism to 

ensure optimum impact of interventions. These are as delineated below:  

• Performance Grading Index 2.0: The Performance Grading Index (PGI) 2.0 

aims to propel States and UTs towards undertaking multi-pronged interventions that 

will bring about the much-desired optimal education outcomes covering all 

dimensions. Indicators have been aligned to policy initiatives and interventions 

introduced post implementation of NEP 2020 for proper tracking the progress  

• UDISE+: This is an improved and updated version of Unified District 

Information System for Education (UDISE). The entire system is online. Some of the 

key outcomes of UDISE+ are: Evidence based planning and decision making: data 

analytics to identify factors affecting school performance: time series data to study 

the trend over years and monitor improvement and growth: track key performance 

indicators and rationalization of schools and teachers based on evidence. 

• PRoject Appraisal, Budgeting Achievements and Data Handling System 

(PRABANDH): A comprehensive online monitoring system, PRABANDH, has been 

developed and States and UTs can view the status of releases, Approved Outlays, 

Coverage as per UDISE, School wise list of approvals, School wise gaps, etc. This 

System has been developed under SamagraShiksha as a significant step towards 
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leveraging technology to enhance efficiency and manage the implementation of the 

scheme. 

• Strengthening of BRCs/CRCs: The Block Resource Centres and Cluster 

Resource Centres are the most critical units for training and on-site support to 

schools and teachers. Periodic inspection and supervision of schools to observe the 

infrastructure and facilities and the administrative aspects is critical. In addition, a 

proper system of academic and curricular support has to be developed to serve the 

purpose of continuous professional up gradation of teachers.  

• National Achievement Surveys (NAS)are conducted to check the health of 

the educational system and to provide information about the learning achievement 

of students.  

• Audit Mechanism: To ensure effective implementation of the scheme, there 

are robust monitoring systems in place which includes an annual audit by an 

independent Chartered Accountant empaneled with the Comptroller and Auditor 

General (CAG) of India, a regular CAG audit, a system of concurrent financial 

reviews, regular meetings with State officials are also held to ensure effective 

implementation of the programme. A Manual on Financial Management and 

Procurement also assists States in streamlining implementation and financial 

management. 

• Social Audit: Checking, monitoring and verification of the scheme 

implementation at different levels through Social Audit. A detailed guideline for 

Social Audit of SamagraShikshahas been issued and provision has been made for 
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covering 20% government and government aided schools every year for conducting 

social audit. 

• Key Performance Indicators (KPIs): For every component of 

SamagraShiksha measurable Key Performance Indicators have been developed for 

effective monitoring of scheme implementation. These KPIs are also aligned with 

specific recommendations of the NEP 2020. 

• Community Level Monitoring: Monitoring under the programme is a three 

tiered one: monitoring at the local community level, at the State level and the 

National level. Community based monitoring is one of the strengths of the 

programme. The community, through its representative institutions like School 

Management Committees (SMCs), has been entrusted with the primary level of 

ensuring that the schools are functioning effectively.  

• Periodic meetings with Stakeholders: The Ministry of Education convenes 

monthly meetings with Education Secretaries and State Project Directors to review 

the programme implementation.   

STATEMENT 

The State-wise number of new/upgraded schools approved under Samagra 
Shiksha from Secondary to Senior Secondary level during the last 5 years 
(2019-20 to 2023-2024) 

S. no. State/UT New/Upgraded 

Sr. Secondary schools 1.  Arunachal Pradesh 2 
2.  Assam 27 
3.  Chhattisgarh 8 
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4.  Jammu And Kashmir 6 
5.  Karnataka 6 
6.  Ladakh 3 
7.  Manipur 18 
8.  Meghalaya 15 
9.  Mizoram 44 
10.  Nagaland 7 
11.  Odisha 149 
12.  Puducherry 1 
13.  Punjab 12 
14.  Rajasthan 3 
15.  Sikkim 5 
16.  Tamil Nadu 1 
17.  Tripura 6 
18.  Uttar Pradesh 47 
19.  Uttarakhand 1 

Total 361 
Source: PRABANDH 

ENHANCING OF THE MINIMUM WAGE 
970. DR. GUMMA THANUJA RANI:  
        SHRI MADDILA GURUMOORTHY: 
         SHRI DURAI VAIKO:  

Will the the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government plans to implement living wage system in the country, if 

so, the details thereof;  

(b)the details of the steps taken by the Government to switch from minimum wage 

to a living wage by 2025; 

(c)whether the Government has constituted a framework for computing the aforesaid 

living wage, if so, the details thereof; 
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(d)whether the Government plans to ramp up the existing infrastructure for speedy 

grievance redressal in the cases of labour law violations, if so, the details thereof; 

and 

(e)the details of steps taken by the Government during the last five years in 

collaboration with reputed international agencies to bring a fairer minimum wage 

system in the country, including the steps taken by the Government towards 

increasing the wages of domestic workers in the country? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (e): Provision of minimum wages under the Minimum Wages Act, 1948 

provides for cost of living allowance as a component of minimum wages. 

Accordingly, the Central Government revises the cost of living allowance called as 

Variable Dearness Allowance (V.D.A) on basic rates of minimum wages under the 

Minimum Wages Act, 1948, every six months effective from 1st April and 1st 

October every year on the basis of Consumer Price Index for Industrial workers to 

protect the minimum wages against inflation.  

The provisions of the Minimum Wages Act, 1948, have been 

rationalized and subsumed under the Code on Wages, 2019. The Code makes 

minimum wages universally applicable across employments as against restrictive 

applicability of minimum wages limited to scheduled employments as provided for 

under the Minimum Wages Act, 1948. 
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For the redressal of workers’ grievances, Samadhan Portal was 

launched on 6th February, 2019 which is an online platform for filing Industrial 

disputes/ claims/ complaints and grievances by workers/ dependents of workers/ 

group of workers/ Trade Unions/ employees.  In the Union Budget 2024-25, 

revamping of Samadhan Portal has been announced which includes technological 

upgradation. 

The Government has also launched a unified online portal, Shram 

Suvidha Portal (SSP), to streamline labour law compliance and grievance redressal. 

This initiative aims to enhance speed, transparency and accountability in redressal 

of grievances in labour law enforcement. 

TRANSPARENCY IN RECRUITMENT OF TEACHERS 
971.  SHRI AMRINDER SINGH RAJA WARRING: 
Will the Minister of EDUCATION be pleased to state: 

(a) the reasons for vacant posts of teachers in schools across the country;  

(b) whether the Government has any plans to form an Autonomous Teacher 

Recruitment Board as recommended by the Standing Committee on Education 

(2023) to ensure transparency in recruitment of teachers; and 

(c) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a):Recruitment is a continuous process and vacancies get generated due to a 

number of factors like retirement, resignation, increased requirement of teachers as 

a result of the enhanced students’ strength.  
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Education being a subject in the Concurrent List of the Constitution, an 

overwhelming majority of the schools in the country comes under the administrative 

control of States/UTs. The recruitment, service conditions and deployment of 

teachers come under the purview of the respective State Governments/UT 

Administrations and it is their responsibility to ensure that vacancies are filled in a 

time bound manner. 

(b)and (c): The Department-related Parliamentary Standing Committee on 

Education, Women,Children, Youth and Sports, in para 3.1.14 of its 349th report 

presented before both the houses of Parliament on 28th March, 2023 recommended 

that Autonomous Teacher Recruitment Boards may be formed at the State levels. 

The Department vide letter dated 28th October, 2023 had requested States/UTs to 

expedite teacher recruitment through Autonomous Teacher Recruitment Boards in 

accordance with the recommendations of the Committee. The progress has been 

reviewed with States/UTs during periodic meetings. 

Further, SamagraShiksha norms provide that apart from NCTE guidelines and 

Teacher Eligibility Tests (TETs), competitive selection examination may be 

conducted by States/UTs, either through State Public Service Commission or a 

central recruitment unit, with due care for consistency and sanctity, for recruitment 

of quality teachers. 

REDUCTION OF FUNDS FOR PM-POSHAN SCHEME  
972.  SHRI VISHALDADA PRAKASHBAPU PATIL: 

Will the Minister of EDUCATION be pleased to state: 
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(a) the reason for the continued and consistent reduction of fund allocation to the 

Pradhan Mantri-Poshan Shakti Nirman (PM-POSHAN) Scheme since 2017;  

(b) whether the Government has taken cognizance of the impact of the budgetary 

reduction on outcomes of parallel schemes like SamagraSikshaAbhiyaan;  

(c) whether the Government has any proposals to combat loss of learning and 

nutrition outcomes due to reduction of funds; and  

(d)  if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) : PM POSHAN is one of the foremost rights based Centrally Sponsored 

Scheme implemented in partnership with the States and UTs for providing one 

hot cooked and nutritious meal to 11.70 crore children studying in Balvatika 

(pre-primary classes) and classes I to VIII of 10.24 lakh Government and 

Government-aided schools on all school working days. The overall 

responsibility for providing meal to the eligible children lies with the State 

Governments and Union Territory Administrations in accordance with the 

Guidelines laid down by the Central Government. Government of India gives 

importance and priority to quality education. Hence, there is increase in Budget 

Allocation every year. Since 2017-18 till 2024-25, there is consistentincrease 

in Budget of this Ministry and also the PM POSHAN Scheme. The year-wise 

Budget Estimatesfor Ministry of Education and the PM POSHAN Scheme is 

as under: 

          (Rs. in Crore) 
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Year  
Budget Estimates  

Ministry of Education  PM POSHAN 
Scheme 

 

2017-18 79685.95  10000.00  
2018-19 85010.29  10500.00  
2019-20 94853.64  11000.00  
2020-21 99311.52  11000.00  
2021-22 93224.31  11500.00  
2022-23 104277.72  10233.75  
2023-24 112899.47  11600.00  
2024-25 121117.87  12467.39  

 

(b) to (d): Education is a subject in the concurrent list of the Constitution and the 

majority of schools are under administrative control of the respective State 

Government/UT administration. To improve quality of Education, learning 

outcomes and better nutrition of students, the National Education Policy (NEP) 

2020 isimplemented by Department of School Education and Literacy with 

States/UTs in a synchronized and systematic manner.The major initiatives and 

achievements of NEP 2020 includes:  

• Samagra Shiksha: The Department of School Education and Literacy, Ministry 

of Education is implementing Samagra Shiksha from 2018-19 across the entire 

country. The scheme has been aligned with the recommendations of the 

National Education Policy (NEP), 2020. It aims to ensure that all children have 

access to quality education with an equitable and inclusive classroom 

environment which should take care of their diverse background, multilingual 
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needs, different academic abilities and make them active participants in a 

continuous learning process. 

• National Initiative for Proficiency in Reading with Understanding and 

Numeracy (NIPUN BHARAT) launched on 5thJuly 2021.  

• 4-year integrated Teacher Education Programme (ITEP) has been notified 

by NCTE vide gazette notification dated 22.10.2021. For academic session 

2024-25, 23 institutions have been recognized by NCTE for Phase 2 Piloting 

of ITEP.  

• National Curriculum Framework for Foundational Stage (NCF FS) launched on 

20th October, 2022.  

• Based on NCF, Learning Teaching Material (JaduiPitara) and Textbooks for 

classes I and II launched on 20th February, 2023 and 5th July, 2023 

respectively. Digital version of the JaduiPitaraalso launched on 10th 

February, 2024.  

• National Curriculum Framework for School Education (NCF-SE) released on 

23rdAugust 2023. Textbooks for classes 3 and 6 for the academic year 2024-

25 as per NCF-SE (2023) have been released.  

• PARAKH:In pursuance of the recommendation of the NEP 2020, the National 

Assessment Centre, PARAKH (Performance Assessment, Review, and 

Analysis of Knowledge for Holistic Development), was established on 8th 

February, 2023 by the Ministry of Education under the National Council of 
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Educational Research and Training (NCERT). PARAKH’s primary objective is 

to establish norms, standards, and guidelines for student assessment and 

evaluation across all recognized school boards in the country and to ensure 

equivalence of academic standards among learners across all school boards. 

PARAKH is closely working with school boards and conducting various 

workshops on equivalence of academic standards among learners across all 

school boards. PARAKH also acts as a platform for sharing best practices and 

ensuring academic equivalence across various school boards, fostering 

fairness and uniformity in student learning outcomes. It provides guidance to 

school boards on new assessment patterns, the latest research and promotes 

collaboration among school boards. The series of workshops organized by 

PARAKH is a critical step towards improving quality of assessment by 

standardizing question paper templates and enhancing the capacity of 

question paper setters across school boards. Restructuring assessment 

methodologies is crucial for reducing rote learning and focusing on critical 

thinking and the evaluation of core competencies to enable student mobility 

across school boards and schools without disadvantage due to differing 

assessment systems. 

• For Competency Based Assessment for Holistic Development, the Holistic 

Progress Card (HPC) for the Preparatory, Foundational, Middle and 

Secondary stage have been prepared and shared with all states and UTs.  
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• National Professional Standards for Teachers (NPST) document outlines 

the competencies that teachers should possess to effectively perform their 

roles released on 9th March 2024.  

• National Mission for Mentoring (NMM)- ‘Bluebook on NMM’ released on 

9thMarch 2024,talks about the creation of a large pool of outstanding 

professionals willing to provide mentoring to school teachers.  

• Under PM eVIDYA, DIKSHA is one nation, one digital education 

infrastructure. All states/UTs have been onboarded in DIKSHA.DIKSHA 

provides quality e-content for school education in States/UTs and QR coded 

Energized Textbooks for all grades (one nation, one digital platform). 

DIKSHA currently hosts 7,080+ textbooks energized with QR codes, including 

374 NCERT textbooks and ETBs.The e-Content is available in 108 

Languages (101 Indian languages +7 Foreign Languages). 

• DIET- Centre of Excellence: The NEP 2020 recognises reinvigoration of 

DIETs to change the capacity and work culture of these institutions and 

develop them into vibrant institutions of excellence. Financial assistance 

under Samagra Shiksha is provided to States/UTs for physical upgradation of 

all 613 functional DIETs in the country in a phased manner in the next five 

years. In the FY 2023-24, 125 DIETS across 33 States/UTs with an 

approximate budget of Rs. 92,320.18 Lakhs was approved.  

• Pradhan Mantri Poshan Shakti Nirman(PM POSHAN) Scheme is revamped 

and extended to cover students of Balvatika in addition to students of Classes 
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I-VIII in Government and Government-Aided Schools. It encourages setting up 

of School Nutrition Gardens (SNG) and strengthening of community 

participation through ‘TithiBhojan’.  

• TithiBhojan: TithiBhojan is a community participation programme in which 

people provide special food to children on special occasions/festivals in 

addition to regular meal. Recently Shiksha Saptahwas conducted in 

Government and Government aided Schools across the entire country in which 

TithiBhojan was provided in more than 2 lakh schools to more than 1.6 crore 

students.  

• School Nutrition Gardens (SNGs): Under the Scheme, development of 

School Nutrition Gardens in schools is being promoted, to give children 

firsthand experience with nature and gardening. In 5.16 lakhschools, SNGs 

have been set up across the country.  

• PM SHRI (PM Schools for Rising India) scheme launched on 07th Sep 

2022. PM SHRI Schools are set up by strengthening the existing schools from 

amongst schools managed by Central government/State/UT 

Government/local bodies. These schools are to showcase all the initiatives of 

National Education Policy 2020 and emerge as exemplar schools over a period 

of time, and also offer leadership to other schools in the neighbourhood. They 

provide leadership in their respective regions in providing high-quality 

education in an equitable, inclusive and joyful school environment that takes 

care of the diverse background, multilingual needs, and different academic 
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abilities of children and makes them active participants in their own learning 

process as per the vision of NEP 2020. Under the scheme, there is a provision 

of setting up of more than 14500 PM SHRI Schools by strengthening the 

existing schools from amongst schools managed by Central 

government/State/UT Government/local bodies out of which 12,084 PM SHRI 

Schools have been selected so far. 

झारखंड म¤ बेरोजगार युवाओ ंका सव¥±ण 

973.®ी निलन सोरने: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 

(क)  ³या सरकार ने झारखंड राºय म¤ बेरोजगार यवुाओ ंकì सं́ या का आकलन करने के िलए कोई 

सव¥±ण कराया है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और  

(ग) यिद नहé, तो इसके ³या कारण ह§? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 

(क) स े(ग): रोजगार और बेरोजगारी पर आंकड़े आविधक ®म बल सव¥±ण (पीएलएफएस) के माÅयम से 

एकिýत िकए जाते ह§ िजसे वषª 2017-18 से सांि´यकì और कायªøम कायाªÆवयन मंýालय 

(एमओएसपीआई) Ĭारा आयोिजत िकया जाता है।सव¥±ण कì अविध ÿितवषª जुलाई से जून तक है। 

वािषªक पीएलएफएस 2023-24 कì åरपोटªके अनसुार, झारखंड राºय के िलए युवाओ ं(15-29 

वषª के आयु वगª म¤) के िलएअनुमािनत बेरोजगारी दर (यूआर) सामाÆय िÖथित के अनुसार, 3.6% है। 

CONTINGENCY FUNDS TO STATE GOVERNMENTS 
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974.    SHRI YOGENDER CHANDOLIA: 
Will the Minister of FINANCE be pleased to state: 

(a) whether the Government provides Contingency funds to State Governments 

for the use of District Magistrates of States for unforeseen expenditure, if so, 

the details thereof; and 

(b)  the amount released by the Government in the year 2022-23 for Delhi, Uttar 

Pradesh, Rajasthan and Haryana?      

        THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
        (SHRI PANKAJ CHOUDHARY): 

(a): No, Sir. However, as per Article 267(2) of the Constitution of India, a 

Contingency Fund in the nature of an imprest is established by the Legislature of 

a State.  The said Fund is placed at the disposal of the Governor of the State to 

enable advances to be made for meeting unforeseen expenditure.   

(b): Does not arise in view of the (a) above. 

FUNCTIONING OF RESORTS IN ELEPHANT CORRIDORS  
975.  SHRI MATHESWARAN V. S.: 
Will the Minister of ENVIRONMENT, FORESTAND CLIMATE CHANGE be 

pleased to state: 

(a) the details of action taken against the resorts situated in Elephant Corridors 

of Mudumalai Tiger Reserve in the State of Tamil Nadu; and 

(b) whether any criminal action has been taken against the resort owners 

who are running resorts in Elephant Corridor in Nilgris district of Tamil 

Nadu, if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 



02.12.2024                                                                                                                                               309 
 

EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a) and(b) As per information received from the State of Tamil Nadu, there 

are 38 Resorts existing within the notified Segur Elephant Corridor in Nilgiris 

District. Further, as reported by the State, illegal resorts falling in the notified 

elephant corridor and disturbing movement of elephants have been sealed 

and locked by the District Administration as per the orders of Hon’ble Supreme 

Court of India in the W.P. No. 897/1996 dated 09.08.2018. Moreover, based 

on the orders of the Inquiry Committee of Segur Plateau Elephant Corridor on 

the objections raised by the resort owners, notices have been issued to the 

resort owners by the authorities in the State Govt.  

STUDENTS ENROLLED IN KENDRIYA VIDYALAYAS 
976.  SHRI BASAVARAJ BOMMAI:  

Will the Minister of EDUCATION be pleased to state:  

(a)  the details of total number of Kendriya Vidyalayas (KVs) in the country in 

which students were enrolled since 2004, State and district-wise especially 

Haveri in Karnataka;  

(b)  whether the Government is planning to set up new KVs in Karnataka 

particularly in Gadag district, if so, the details thereof; and  

(c)  if not, the reasons therefor and time by which these KVs are likely to be set 

up? 

    THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
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(a) to (c) Opening of new Kendriya Vidyalayas (KVs) is a continuous process. KVs 

are opened primarily to cater to the educational needs of the wards of transferable 

Central Government Employees including Defence and Para-military personnel, 

Central Autonomous Bodies, Central Public Sector Undertakings (PSUs) and 

Central Institute of Higher Learning (IHL) by providing a common programme of 

education throughout the country. Proposals for opening of new KVs may be 

sponsored by Ministries or Departments of the Government of India / State 

Governments / Union Territories (UTs) Administrations, with commitment to provide 

requisite resources including land and temporary accommodation for setting up a 

new KV as per norms.  The proposals received from the sponsoring authorities for 

opening of new KVs are examined / processed at various levels and are subject to 

approval of the competent authority as per extant procedure. KVs are not opened 

on the criteria of State/UT/District. 

As per information received from Kendriya Vidyalaya Sangathan (KVS), no 

proposal for opening of a new KV at Gadag district of Karnataka has been received 

by KVS from the concerned State Government/district administration.  

The State/UT-wise details of total number of KVs in the country to which 

students were enrolled in the academic year 2004-05 (930 KVs) and the current 

academic year 2024-25 (1253 KVs) are annexed as Statement. The district-wise 

details of these 1253 KVs across the country, including Haveri district of Karnataka, 

are available at KVS’s official website i.e. https://kvsangathan.nic.in/en/directory-of-

kvs/.  

STATEMENT 
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STATE/UT-WISE DETAILS OF TOTAL NUMBER OF KVs IN THE COUNTRY TO 
WHICH STUDENTS WERE ENROLLED IN THE ACADEMIC YEAR 2004-05 AND 
2024-25 

Sl. 
No.  

Name of State/ UT TOTAL NUMBER OF KVs 
TO WHICH STUDENTS 
WERE ENROLLED IN 
THE ACADEMIC YEAR 
2004-05 

TOTAL NUMBER OF KVs 
TO WHICH STUDENTS 
WERE ENROLLED IN THE 
ACADEMIC YEAR 2024-
2025 

1 Andaman and Nicobar 
Islands 

04 02 

2 Andhra Pradesh 41 36 
3 Arunachal Pradesh 13 20 
4 Assam 49 57 
5 Bihar 41 50 
6 Chandigarh 05 05 
7 Chhattisgarh 22 36 
8 Dadra and Nagar 

Haveli and Daman and 
Diu 

02 02 

9 Delhi 40 46 
10 Goa 5 05 
11 Gujarat 42 46 
12 Haryana 28 35 
13 Himachal Pradesh 20 26 
14 Jammu and Kashmir 36 35 
15 Jharkhand 25 41 
16 KARNATAKA 32 52 
17 Kerala 27 38 
18 Lakshadweep 01 01 
19 Ladakh - 03 
20 Madhya Pradesh 74 112 
21 Maharashtra 51 59 
22 Manipur 05 09 
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23 Meghalaya 07 07 
24 Mizoram 02 04 
25 Nagaland 06 05 
26 Odisha 29 67 
27 Puducherry 02 04 
28 Punjab 39 52 
29 Rajasthan 55 77 
30 Sikkim 02 02 
31 Tamil Nadu 31 45 
32 Telangana - 35 
33 Tripura 05 10 
34 Uttar Pradesh 97 122 
35 Uttarakhand 43 45 
36 West Bengal 49 62 

TOTAL 930 1253 
 

युवाओ ंकì रोजगार ±मता बढ़ाना 

977. ®ी आलोक शमाª:  
         डॉ. राजकुमार सांगवान:  
         ®ी रामवीर िसहं िबधूड़ी: 
 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 

(क) वषª 2014 से युवाओ ंकì रोजगार ±मता म¤ हòए महÂवपूणª सधुार का Ê योरा ³ या है; 

(ख) ³ या सरकार का िविभÆन संÖथाओ ंके साथ साझेदारी के माÅयम से भारतीय कायªबल का Óयापक 

कौशल िवकासकरने का िवचार है, यिद हां, तो तÂसंबंधी Ê योरा ³ या है; 

(ग) सरकार का Öनातक छाýŌ के िलए ÿौīोिगकì आधाåरत पाठ्यøम शुł करने संबंधी ÿÖताव ³या 

है और तÂसंबंधीÊ योरा ³या है; और 

(घ) आधुिनक ÿौīोिगकì के युग म¤ रोजगार कì मांग को पूरा करने के िलए सरकार Ĭारा ³या कदम 

उठाए गए ह§? 
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कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 
(क) नवीनतम आविधक ®म बल सव¥±ण (पीएलएफएस 2023-24) अनुमानŌ के अनुसार, 15-29 

वषª कì आय ुके यवुाओ ंके िलए सामाÆय िÖथित म¤ बेरोजगारी दर वषª 2017-18 म¤ 17.8 ÿितशत स े

घटकर वषª 2023-24 म¤ 10.2 ÿितशत रह गई है। 

(ख) कौशल िवकास और उīमशीलता मंýालय (एमएसडीई) भारत सरकार के कुशल भारत िमशन 

(िसम) के अंतगªत, िविभÆन ÖकìमŌ अथाªत ÿधान मंýी कौशल िवकास योजना (पीएमकेवीवाई), जन 

िश±ण संÖथान (जेएसएस), राÕůीय िश±तुा संवधªन Öकìम (एनएपीएस) और औīोिगक ÿिश±ण 

सÖंथानŌ (आईटीआई) के माÅयम से िशÐपकार ÿिश±ण Öकìम (सीटीएस) के Ĭारा कौशल िवकास 

क¤ þŌ/सÖंथानŌ के एक Óयापक नेटवकª  के माÅयम से उ°र ÿदेश राºय सिहत देश भर कì मिहलाओ ंऔर 

समाज के सभी वगŎ को कौशल, पनुकŐशल और कौशलोÆनयन ÿिश±ण ÿदान करता है। िसम का उĥेÔय 

भारत के युवाओ ंको भिवÕय और उīोग के िलए तैयार कौशल ÿाĮ करने म¤ स±म बनाना है। 

 पीएमकेवीवाई के अंतगªत, सरकारी ÖकूलŌ, उ¸च िश±ा सÖंथानŌ, कॉलेजŌ और िवĵिवīालयŌ म¤ 

कौशल क¤ þŌ कì Öथापना करके, अÐपाविध ÿिश±ण ÿदान करने के िलए अपेि±त बुिनयादी ढांचे के साथ 

Óयावसाियक और शै±िणक संÖथानŌ के बीच सामंजÖय Öथािपत िकया जा रहा है। 

(ग) सरकार ने पीएमकेवीवाई 4.0 के तहत ÿौīोिगकì-संचािलत पाठ्यøम को एकìकृत िकया है, 

िजसम¤ आिटªिफिशयल इंटेिलज¤स (एआई), Êलॉकचेन और इंडÖůी 4.0 जैसे ±ेýŌ पर Åयान क¤ िþत िकया 

गया है। आईआईटी और िनजी तकनीकì कंपिनयŌ जैसे सÖंथानŌ के साथ सहयोग से उभरती ÿौīोिगिकयŌ 

म¤ उ¸च गुणव°ा वाला ÿिश±ण सुिनिĲत होता है। पहòचँ को बढ़ाने के िलए िडिजटल लिन«ग मॉड्यूल और 

िमि®त ÿिश±ण ÿाłप अपनाए जा रहे ह§। िÖकल इंिडया िडिजटल हब (िसĦ) िडिजटल सामúी और 

ऑनलाइन ÿिश±ण मॉड्यूल के िलए एक भंडार के łप म¤ कायª करता है। इन पहलŌ का उĥेÔय यवुाओ ं

को वैिĵक ÿौīोिगकì पåरŀÔय म¤ उ¸च मांग वाली भूिमकाओ ंके िलए आवÔयक कौशल से लैस करना है। 

कौशल िवकास और उīमशीलता मंýालय के तहत ÿिश±ण महािनदेशालय (डीजीटी) ने औīोिगक 
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ÿिश±ण सÖंथानŌ (आईटीआई) और राÕůीय कौशल ÿिश±ण सÖंथानŌ (एनएसटीआई) म¤ 29 आधुिनक 

यगु या भिवÕय के कौशल पाठ्यøम शłु िकए ह§। 

(घ) आधुिनक ÿौīोिगकì के यगु म¤ रोजगार कì मांग को पूरा करने और यवुाओ ंकì िनयोजनीयता म¤ 

सधुार करने के िलए भारत सरकार ने िनÌनिलिखत उपाय िकए ह§: 

(i) Óयावसाियक िश±ा और ÿिश±ण के ±ेý म¤ गणुव°ा सिुनिĲत करने के िलए िविनयमन और मानक 

Öथािपत करने वाले एक Óयापक िविनयामक के łप म¤ राÕůीय Óयावसाियक िश±ा और ÿिश±ण पåरषद 

(एनसीवीईटी) कì Öथापना कì गई है। 

(ii) एनसीवीईटी Ĭारा माÆयता ÿाĮ अवािड«ग िनकायŌसे अप±ेा कì जाती है िक वे उīोग- मांग के अनुसार 

अहªताए ं िवकिसत कर¤ और उÆह¤ ®म और रोजगार मंýालय के राÕůीय Óयवसाय वगêकरण 2015 के 

अनसुार पहचाने गए ÓयवसायŌ के साथ मैप कर¤ और उīोग से माÆयता ÿाĮ कर¤। 

(iii) एमएसडीई कì ÖकìमŌ के अंतगªत ÿÖतुत िकए जाने वाले ÿिश±ण कायªøम बाजार-मांग को Åयान म¤ 

रखते हòए उīोगŌ के सहयोग स ेिवकिसत िकए जाते ह§। राÕůीय कौशल िवकास िनगम (एनएसडीसी) Ĭारा 

संबंिधत ±ेýŌ म¤ अúणी उīोगपितयŌ के नेतÂृव म¤ 36 ±ेý कौशल पåरषद (एसएससी) Öथािपत िकए गए 

ह§, िजÆह¤ संबंिधत ±ेýŌ कì कौशल िवकास आवÔयकताओ ंकì पहचान करने के साथ-साथ कौशल अहªता 

मानकŌ को िनधाªåरत करने का दाियÂव सŏपा गया है। 

(iv) ÿिश±ण महािनदेशालय (डीजीटी) Éल³ेसी एमओयू Öकìम और ÿिश±ण कì दोहरी ÿणाली 

(डीएसटी) को कायाªिÆवत कर रहा है। इन पहलŌ का उĥेÔय औīोिगक वातावरण म¤ आईटीआई छाýŌ को 

ÿिश±ण ÿदान करना है। 

(v) एनएपीएस के तहत िश±तुा ÿिश±ण और िश±तुा कायªøमŌ को शłु करने के िलए औīोिगक 

ÿितķानŌ के साथ जुड़ाव बढ़ाने को बढ़ावा िदया जाता है। 

(vi) भारत सरकार ने कौशल िवकास तथा Óयावसाियक िश±ा एवं ÿिश±ण के ±ýे म¤ बारह देशŌ के साथ 

समझौता ²ापन/सहयोग ²ापन पर हÖता±र िकए ह§। 
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(vii) डीजीटी ने राºय और ±ेýीय ÖतरŌ पर सÖंथानŌ के िलए उīोग संबंध सिुनिĲत करने और नए जमाने 

के पाठ्यøमŌ म¤ कभी भी, कहé भी सीखने को सिुनिĲत करने के िलए आईबीएम, िसÖको, Éयूचर िÖकल 

राइट्स नेटवकª , अमेज़ॅन वेब सिवªसेज (एडÊÐयूएस), माइøोसॉÉट और मेटा जसैी आईटी टेक कंपिनयŌ 

के साथ समझौता ²ापन पर हÖता±र िकए ह§। 

(viii) बाजार आधाåरत कायªøम के तहत एनएसडीसी ÿिश±ण ÿदाताओ ंको सहायता ÿदान करता है 

जो कौशल पाठ्यøमŌ को उīोग कì मांग के साथ सहयोग और सरंिेखत करते ह§। 

(ix) उīोग 4.0 कì आवÔयकता को पूरा करने वाली भिवÕय के िलए तैयार जॉब रोÐस, űोन, कृिýम मेधा 

(एआई), रोबोिट³स, मे³ůोिन³स आिद जैसे उभरते ±ेýŌ को पीएमकेवीवाई 4.0 के तहत ÿाथिमकता दी 

गई है। सीटीएस के तहत, उभरती ÿौīोिगिकयŌ म¤ भावीजॉब रोलŌ कì मांग को पूरा करने के िलए आधिुनक 

यगु के पाठ्यøम िवकिसत िकए गए ह§।  

(x) िÖकल इंिडया िडिजटल हब (एसआईडीएच) पोटªल को कौशल, रोजगार और उīमशीलता 

इकोिसÖटम के िलए िडिजटल सावªजिनक बिुनयादी ढांचे के łप म¤ Öथािपत िकया गया है। 

DEATH OF TIGERS IN RANTHAMBORE NATIONAL PARK 

978 SHRI GADDIGOUDAR PARVATAGOUDA CHANDANAGOUDA: 

 SHRI DUSHYANT SINGH: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a) whether the Government has taken cognizance of the missing tigers/deaths 

of tigers in Ranthambore Tiger Reserve, if so, the details thereof; 

(b) whether any probe is ordered to investigate the issue, if so, the details thereof, 

if not, the reasons therefor; 
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(c) the steps taken by the Government to protect tigers and details of the current 

status of the tigers reported dead or missing from the said National Park along 

with the details of the steps taken/ proposed to be taken to address the 

situation; 

(d) the details of factors identified as contributing to this unprecedented number 

of deaths and decrease in the number of tigers; 

(e) the details of the specific measures taken/proposed to be taken by the Forest 

Department to mitigate overcrowding and territorial conflicts among tigers in 

Ranthambore National Park; and  

(f) whether the Government has set up an inquiry committee to address the 

potential lapses by park officials, if so, the details thereof along with the 

changes recommended in terms of monitoring protocols, field operations, or 

conservation strategies to prevent further tiger deaths, if not, the reasons 

therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a) and (b) As per communication received from State of Rajasthan, a committee 

was constituted by the Chief Wildlife Warden, Rajasthan.  The 

Government is aware of the order of the State constituting a committee to 

inquire into missing tigers of Ranthambhore. 

(c) The Government of India has taken several initiatives for tiger 

conservation in the country which are given at the enclosed Statement-I.  
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As per the 5th cycle of the All India Tiger Estimation, 2022 conducted by 

the Central Government, the tiger estimation for the Ranthambhore Tiger 

Reserve is 57 + 0.13.  Four (04) tiger deaths of the said tiger reserve have 

been reported during the current year.  Ten (10) tigers out of the said 

missing tigers have already been traced by the State as per the report 

received from the State. 

(d) Ecologically productive areas like the Ranthambhore tiger reserve are 

characterised by a high turnover of tigers (large number of births and 

deaths) owing to several intrinsic and natural causes relating to their land 

tenure dynamics (internecine combats, infanticide movement to new areas 

etc.) and biological carrying capacity of the habitat for population viability. 

(e) and (f) The Government of India had advised the State of Rajasthan to adopt the 

landscape approach to conservation keeping in view the ecology of 

metapopulations, based on which the latter notified the Ramgarh 

Vishdhari Tiger Reserve and Dholpur-Karuali Tiger Reserve respectively 

to the west and east of the Ranthambhore Tiger Reserve respectively.  

Further, action has been initiated in-coordination with the Wildlife Crime 

Control Bureau (WCCB) to ascertain the possibility of wildlife crime or 

other reasons of unnatural deaths. 

STATEMENT-I 

Several milestone initiatives have been taken by the Government of India for 

protection of tigers 
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1. Amendment of the Wild Life (Protection) Act, 1972 in 2006 to provide enabling 

provisions for constituting the National Tiger Conservation Authority under section 

38 IV B and the Tiger and Other Endangered Species Crime Control Bureau under 

section 38 IV C.  

2. Comprehensive guidelines under section 38O 1 (c) of the Wildlife (Protection) Act, 

1972 issued for Project Tiger and Tourism in Tiger Reserves on 15th October, 2012, 

namely the National Tiger Conservation Authority (Normative Standards for Tourism 

activities and Project Tiger) Guidelines, 2012. 

3. Strengthening of antipoaching activities, including special strategy for monsoon 

patrolling, by providing funding support to tiger reserve States, as proposed by them, 

for deployment of antipoaching squads involving ex-army personnel or home 

guards, apart from workforce comprising of local people, in addition to strengthening 

of communication and wireless facilities. 

4. Since the year 2014 (till 25.11.2024), following tiger reserves have been notified 

: 

  

1 Sathyamangalam (Tamil Nadu) 

2 Mukandra Hills (Rajasthan) 

3 Nawegaon-Nagzira (Maharashtra) 

4 Amrabad (Telangana) 

5 Pilibhit (Uttar Pradesh) 

6 Bor (Maharashtra) 

7 Rajaji (Uttarakhand) 
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8 Orang (Assam) 

9 Kamlang (Arunachal Pradesh) 

10 Srivilliputhur Megamalai (Tamil Nadu) 

11 Ramgarh Vishdhari (Rajasthan) 

12 Ranipur (Uttar Pradesh) 

13 Veerangana Durgavati (Madhya 
Pradesh) 

14 Dholpur-Karuali (Rajasthan) 

15 Guru Ghasidas-Tamor Pingla 
(Chhattisgarh) 

 

5. Approval of National Tiger Conservation Authority has been accorded to 

Sunabeda Wildlife Sanctuary, MM Hills Wildlife Sanctuary, Madhav National Park, 

Kaimur Wildlife Sanctuary and Dibang Wildlife Sanctuary for notification as Tiger 

Reserve.   

6. The State of Uttar Pradesh has been advised by the NTCA for declaring Sohagi 

Barwa Wildlife Sanctuary as a Tiger Reserve. 

7. A scientific methodology for estimating tiger (including co-predators, prey animals 

and assessment of habitat status) has been evolved and mainstreamed.  The 

findings of this estimation and assessment are bench marks for future tiger 

conservation strategy.  India is the only country to have completed 5 cycles of the 

All India Tiger Estimation using this methodology. 

8. As per the 5th cycle of All India Tiger Estimation, the country has a tiger estimate 

of 3682 with a range of 3167-3925 which is 70% of the global tiger population.   
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9. The 18 tiger States have notified the core/critical tiger habitat (45562.24 sq. km.), 

and the buffer/peripheral area (38051.97 sq.km.) of all the 56 tiger reserves in the 

country, under section 38V of the Wild Life (Protection) Act, 1972, as amended in 

2006.    

10. Financial and technical help is provided to the State Governments under various 

Centrally Sponsored Schemes, such as the Project Tiger Component of the umbrella 

scheme of “Integrated Development of Wildlife Habitats” for enhancing the capacity 

and infrastructure of the State Governments for providing effective protection to wild 

animals.   

11. India has a bilateral understanding with Nepal on controlling trans-boundary 

illegal trade in wildlife and conservation, apart from a protocol on tiger conservation 

with China.  

12. A protocol has been signed in September, 2011 with Bangladesh for 

conservation of the Royal Bengal Tiger of the Sunderban.  The bilateral meeting on 

Transboundary Conservation of Tigers in Sundarban Landscape of India and 

Bangladesh was held at Kolkata on 14th February 2023. 

13. A sub-group on tiger and leopard conservation has been constituted for 

cooperation with the Russian Federation.  A tripartite MOU between the National 

Tiger Conservation Authority, Wildlife Institute of India and A.N. Severstov Institute 

of Ecology and Evaluation was signed on 4.12.2018 for cooperation in scientific 

research on tigers.   
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14. India is the founder member of the Global Tiger Forum (an intergovernmental 

organization) of Tiger Range Countries for addressing international issues related to 

tiger conservation. 

15. A MoU signed with Myanmar for combating timber trafficking and promoting wildlife 

conservation:- A Memorandum of Understanding (MoU) has been signed between the 

Government of the Republic of India and the Government of the Republic of the 

Union of Myanmar for Cooperation on Combating Timber Trafficking, and 

Conservation of Tigers and other Wildlife has been signed on 27th February, 2020. 

16. The 3rd Asia Ministerial Conference (3 AMC) was organized in New Delhi from 

12-14 April 2016.  Inspired by the Statement of Prime Minister of India, Narendra Modi, 

during this conference that “conservation of  tigers is not a choice, it is an imperative”, 

to achieve the concrete results of ensuring the conservation of tigers in the wild and 

their habitats by 2022. 

17. The Special Tiger Protection Force (STPF) has been made operational in the 

States of Karnataka (Bandipur), Maharashtra (Pench, Tadoba-Andhari, Nawegaon-

Nagzira, Melghat), Rajasthan (Ranthambhore) and Odisha (Similipal), out of 13 

initially selected tiger reserves, with 60% central assistance under the ongoing 

Centrally Sponsored Scheme of Project Tiger, Kaziranga (Assam) with 90% central 

assistance.   

18. Implementing a tripartite Memorandum of Understanding (MOU) with tiger 

States, linked to fund flows for effective implementation of tiger conservation 

initiatives. 
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19. Steps taken for modernizing the infrastructure and field protection, besides 

launching ‘Monitoring system for Tigers’ Intensive Protection and Ecological Status 

(M-STrIPES)’ for effective field patrolling and monitoring.  The M-STrIPES 

application has been made android based with three distinct modules, viz. patrol, 

ecological and conflict. 

20. As a part of active management to rebuild Sariska and Panna Tiger Reserves 

where tigers had become locally extinct, reintroduction of tigers have been done.  

The successful reintroduction of wild tigers in Panna is a unique example and one 

of a kind in the world as the rewilded and reintroduced tigresses are breeding.  

Further, under this initiatives, tigers have been re-introduced in the western part of 

the Rajaji Tiger Reserve (Uttarakhand), Madhav National Park (Madhya Pradesh), 

Mukundra Hills Tiger Reserve and Ramgarh Vishdhari Tiger Reserve (Rajasthan). 

21. To assess occupancy of tigers in high altitude landscapes, a collaborative project 

with the Global Tiger Forum was implemented. 

22. Providing special assistance for mitigation of human-tiger conflicts in problematic 

areas. 

23. Standard Operating Procedures (SOPs) have been issued in 9 thematic areas 

as below with inputs from officials and experts, fine tuned to meet the present 

challenges in the field:- 

i. for dealing with tiger death. 

ii. to deal with emergency arising due to straying of tigers in human 

dominated landscape. 
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iii. for disposing the tiger/leopard carcass/body. 

iv. to deal with orphaned / abandoned tiger cubs and old / injured tigers in 

the wild. 

v. to deal with tiger depredation on livestock. 

vi. for Interstate Co-ordination amongst tiger reserves that share boundary. 

vii. for active management towards rehabilitation of tigers from source 

areas at landscape level. 

viii. to deal with stray/feral dogs in tiger reserves. 

ix. to deal with the Tiger re-introduction and supplementation in wild. 

24. Phase-IV tiger reserve level, continuous monitoring of tigers using camera traps 

and building up data on photo captures of individual tigers, has been 

institutionalized. 

25. A national repository of camera trap photo IDs of individual tigers has been 

created.   

26. Economic Valuation of sixteen tiger reserves done in collaboration with the 

Indian Institute of Forest Management to assess value of the ecosystem services 

they provide and their potential role in climate change mitigation. 

27. Initiated a pilot project on monetizing carbon sequestration to benefit Tiger 

Conservation Foundations and local in collaboration with TERI. 

28. Assessment of Status, Density and Change in Forest Cover in and around tiger 

reserves of the Shivalik Gangetic Plain Landscape done in collaboration with the 

Forest Survey of India. 
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29. Based on International standards, security audit framework of the NTCA has 

been validated for implementing across all tiger reserves.  25 tiger reserves have 

been assessed for their security protocols through this framework.   

30. To create more inviolate areas and in order to incentivize voluntary village 

relocation, the package has been increased from Rs. 10 lakhs to Rs. 15 lakhs. 

31. To assess status of tiger bearing areas outside tiger reserves, the CA|TS 

(Conservation Assured|Tiger Standards) framework –an international accreditation. 

3 sites accredited with CA|TS certification are in India, namely the Ramnagar, 

Lansdowne, Forest Divisions in Uttarakhand and 24 South Parganas in West 

Bengal.  CA|TS has now been extended to tiger reserves and 23 sites namely 

Manas, Kaziranga, Orang, Satpura, Pench (Maharashtra), Kanha, Panna, Valmiki, 

Dudhwa, Parambikulam, Mudumalai, Bandipur, Anamalai, Sundarbans 

Bandhavgarh, Pench (MP), Sathyamangalam, Navegaon-Nagzira, Tadoba, 

Melghat, Periyar, Kali and Pilibhit Tiger Reserves have been accredited with CA|TS. 

32. Tiger Conservation Authority Fund has been operationalised, as envisaged in 

the Wildlife (Protection) Act, 1972. 

33. Successful reintroduction of cheetah :- Cheetah is the only large carnivore that 

has been extirpated in India over historical times. A project to bring back Cheetah 

by way of introduction has been launched. As part of the project, consultative bilateral 

meetings and negotiations were held with Republic of Namibia and Republic of 

South Africa. The bilateral negotiations culminated with signing of MoUs with Republic 

of Namibia and Republic of South Africa on 20th July 2022 and 17th January 2023 

respectively. The MoUs facilitate biodiversity conservation with specific focus on 
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conservation and restoration of cheetah in their former range areas from which they 

went extinct. 

     Following the signing of MoU with Republic of Namibia, a first of batch 8 cheetahs 

have been successfully translocated from Namibia to Kuno National Park and on 

17th September 2022, the cheetahs were released into quarantine enclosure by the 

Hon'ble Prime Minister of India. Under the provisions of the MoU signed with South 

Africa,12 Cheetahs (7 males, 5 females) were translocated from South Africa to Kuno 

National Park, Madhya Pradesh, India on 18th February 2023. 

     A dedicated team of forest officials, cheetah experts and veterinarians has been 

undertaking protection as well as monitoring of cheetahs 24x7 basis.  Post 

introduction of the cheetah in India, 17 Cheetah cubs were born on Indian soil. 

     Efforts have been initiated to enter into engagements with the Governments of 

Kenya and Botswana too.   

34. Bilateral agreement with Cambodia – The Indian delegation visited Cambodia 

for assessing the field situation and the capacity building requirements for tiger 

reintroduction initiative in Cambodia. Subsequently, a MoU with Cambodia regarding 

‘‘Cooperation in biodiversity conservation and sustainable wildlife management 

recovery strategy of tiger and its habitat’’ has been signed. 

35.  Forest Fire Audit Protocol for Tiger Reserves – To assess the fire preparedness 

and manage complete life cycle of forest fires in tiger reserve, the NTCA has come 

out with Forest Fire Audit Protocol for Tiger Reserves. The protocol will facilitate 

tiger reserves in assessing their preparedness for combating the forest fire. 
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36. Scientific co-operation agreement in the field of camera trap data management 

with Russia: An MoU was signed with the Land of the Leopard National Park (LLNP), 

for sharing the technical knowhow in the field of camera trap based monitoring. 

Under the MoU, the NTCA and WII will provide technical assistance to LLNP to use 

CaTRAT (Camera Trap Data Repository and Analysis Tool). The tool was developed 

through joint collaborative efforts of NTCA, WII and IIIT. 

37. India has also signed an MoU with Guatemala on “Conservation of the Tiger 

(Panthera Tigris) and the Jaguar (Panthera Onca)” which envisages to use India’s 

expertise for conservation of Jaguars. 

38. Pre-Summit Meeting of the Tiger Range Countries (TRCs) organized at New 

Delhi- A pre-summit meeting of Tiger Range Countries was organized by NTCA at 

New Delhi from 10-12 August, 2022 for finalizing the draft declaration to be adopted 

at 2nd International Tiger Forum held at Vladivostok, Russia. 

  

39. Water Source Atlas of Tiger Reserves:- For the first time NTCA has came up 

with the report which is designed in the atlas format to provide spatial maps showing 

water sources in the tiger reserves. This water source atlas based on the available 

remotely sensed data analysed in GIS platform, provides a first cut information on 

the existing water bodies in the tiger reserves. 

40. International award to tiger reserves:- The Pilibhit Tiger Reserve in Uttar 

Pradesh and Sathyamangalam Tiger Reserve in Tamil Nadu have been conferred 

with the inaugural Tx2 international award constituted by a consortium of 

international organization namely GEF, UNDP, IUCN, WWF and GTF. Three more 



02.12.2024                                                                                                                                               327 
 

tiger reserves namely; Pench Tiger Reserve (Madhya Pradesh) and Pench Tiger 

Reserve (Maharashtra) jointly and Satpura Tiger Reserve (Madhya Pradesh) have been 

awarded with Tx2 award for the year 2022-2023. 

41. Project Tiger completed 50 years:- The commemoration of 50 years of Project 

Tiger' event was inaugurated by Hon'ble Prime Minister of India in Mysuru, 

Karnataka on 9th April 2023. During the event Hon'ble PM also released a 

commemorative coin on the completion of 50 years of Project Tiger. 

42. In order to assess the management effectiveness of tiger reserves, NTCA has 

been undertaking "Management Effective Evaluation" (MEE) at an interval of 4 

years. The 5th cycle of MEE was carried out for 51 tiger reserves in 2022 and the 

summary report was released during the Commemoration of 50 years of Project Tiger 

event by Hon'ble Prime Minister of India in Mysuru, Karnataka on 9th April 2023.  

Out of 51 tiger reserves, 12 Tiger Reserves have achieved ‘Excellent’ category, 

followed by 21 Tiger Reserves in ‘Very Good’ category, 13 Tiger Reserves in ‘Good’ 

category and 5 Tiger Reserves in ‘Fair’ category. 

43. The International Big Cat Alliance was launched during Commemoration of 50 

years of Project Tiger event by Hon'ble Prime Minister of India in Mysuru, Karnataka 

on 9th April 2023. The focus of the International big cat alliance will be on the 

conservation of the world's seven major big cats.  The same was established on 

12.3.2024 after approval of the Cabinet on 29th February, 2024. 

44. All India Tiger Estimation 4th Cycle enters into Guinness World Record book:- 

India’s science based tiger monitoring methodology popularly known as “All India 
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Tiger Estimation” has entered into the Guinness World Record as largest camera 

trap based wild animal monitoring exercise in the world. 

ATAL PENSION SCHEME 

979. SHRI NAVEEN JINDAL: 
        SHRI P. V. MIDHUN REDDY: 
Will the Minister of FINANCE be pleased to state: 

(a) the total number of subscribers enrolled with Atal Pension Scheme (APY) 

during the last five years and the current year along with the details of Pension 

provided under APY, State/UT wise and year-wise; 

(b) whether the Government has reviewed the functioning of the scheme and has 

taken any new initiatives for awareness creation about the APY with a view to 

broad base enrollment as the beneficiaries remained miniscule; and  

(c) if so, the details thereof and if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
(a) The total number of subscribers enrolled under APY during the last five years is 

as under: 

FY Enrolments under APY 
2019-20 68,83,373 
2020-21 79,14,142 
2021-22 99,11,479 
2022-23 1,10,00,601 
2023-24 1,22,93,490 

2024-25 (as on 
31.10.2024) 63,32,008 
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Atal Pension Yojana (APY) was launched on 09.05.2015, with the objective of 

creating a universal social security system for all Indians, especially the poor, the 

under-privileged and the workers in the unorganised sector. It is open to all citizens 

of India between 18-40 years of age having a savings bank account in a bank or 

post-office. As per the scheme, subscriber will receive pension benefit on attaining 

the age of 60 years. Hence, the pension benefit under APY is expected to start from 

2035 onwards 

(b) and (c) Measures taken to review the scheme and steps undertaken to increase 

coverage of APY are as under: 

i. Regular monitoring of Banks and State Level Bankers’ Committee (SLBCs) is 

undertaken in respect of achievements. 

ii. The performance of APY is monitored through regular review meetings with 

Banks at senior level. 

iii. Periodic advertisements are published in print, electronic, and social media for 

awareness creation. 

iv. Physical APY outreach program and townhall meetings are organised at various 

locations pan India. 

v. APY Subscribers Information Brochure is available online in 13 vernacular 

languages as well as single-page flyer on APY in English and 22 languages as 

per the Eight Schedule of the Constitution of India is also available for expanding 

accessibility and understanding. 
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vi. Virtual capacity building programs for Banking Correspondents (BCs) and field 

staff of Banks, Self Help Group (SHG) members, bank-sakhis of State Rural 

Livelihoods Missions (SRLMs) are being organised to propagate APY to eligible 

beneficiaries. 

vii. Engagement with various Ministries of Government of India, National Centre for 

Financial Education (NCFE), National Bank for Agriculture and Rural 

Development (NABARD), National Rural Livelihood Mission (NRLM), and SRLM 

to spread awareness and coverage of APY. 

viii. Activating online channels such as e-APY, net-banking, mobile app and bank’s 

web-portal, for easy online onboarding. 

ix. APY Help Desk and Chatbot at Protean – CRA are operational for assisting APY 

subscribers. 

x. QR Codes for APY User services, APY Transactional services, APY Information 

services, APY Podcast/Videos, APY Call Centre are available for creating 

awareness regarding the benefits of APY and services that are being offered to 

APY subscribers. 

REVIEWING OF NEP AND RTE ACT 

980.   SHRI A. RAJA: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government proposes to undertake a review of objections made by 

many State Governments to the National Education Policy, Right of Children to Free 
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and Compulsory Education (RTE) Act including provisions relating to minority 

institutions; 

(b) if so, the details thereof; 

(c) whether the Government plans to make discussion with various stakeholders 

and State Governments for revision of NEP-2020; and 

(d) if so, the details thereof and if not, the reasons therefor? 

 
THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) to (d):The National Education Policy (NEP) 2020 has been launched on 

29.07.2020 after detailed consultation process with all stakeholders including Gram 

Panchayats, Blocks, Urban Local Bodies, Districts and States/Union Territories 

Governments, Hon'ble Members of Parliament, public etc.To review and discuss 

innovative ideas for NEP implementation, a series of workshops/consultation-cum-

review meetings have been held with States/UTs, Educational Institutions, other 

stakeholders from time to time. Implementation of NEP 2020 was discussed in 

National Education Minister's Conference held in June 2022; National Conference 

of Chief Secretaries held in June 2022 and December, 2023; 7th Governing Council 

Meeting of NITI Aayog held in August 2022; Akhil Bharatiya  Shiksha Samagam 

2022 and 2023 etc. 

There has been extensive outreach surrounding NEP 2020, eliciting a positive 

and encouraging response from stakeholders. Throughout the Consultation-cum-

review meetings, there has been a robust exchange of ideas, discussions on state-
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wise initiatives, the adoption of best practices by various states, as well as 

deliberations on challenges and strategies for implementing NEP 2020. These 

efforts have facilitated a synchronized and systematic approach towards the 

implementation of the policy. Consultation on implementation of NEP, 2020 is an 

ongoing process. 

INCREASE IN GST COLLECTION 
981.SHRIMATI MALA ROY: 
       SHRI DEEPAK ADHIKARI (DEV): 
Will the Minister of FINANCE be pleased to state: 

(a) whether any increase in GST collection has been reported during the last one 

year; 

(b) if so, the details including month-wise collection thereof; 

(c) whether the Government has any specific data regarding contribution to GST 

collection through purchase of goods, if so, the details thereof; 

(d) the number of food items placed under the 5% GST slab and the details therefor, 

item-wise; and 

(e) the total GST collection on the said food items (5 % GST) during the last three 

years, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
(a) and (b): Yes Madam. Month-wise details of increase in GST Collection during 

the last one year are given below:- 
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Month 
Gross GST 
Collection 

(in Rs. Crores) 
Month 

Gross GST 
Collection 

(in Rs. Crores) 

Growth 
(%) 

Nov-22 1,45,867  Nov-23 1,67,929  15% 
Dec-22 1,49,507  Dec-23 1,64,883  10% 
Jan-23 1,57,554  Jan-24 1,74,106  11% 
Feb-23 1,49,577  Feb-24 1,68,337  13% 
Mar-23 1,60,122  Mar-24 1,78,484  11% 
Apr-23 1,87,035  Apr-24 2,10,267  12% 
May-23 1,57,090  May-24 1,72,739  10% 
Jun-23 1,61,497  Jun-24 1,73,812  8% 
Jul-23 1,65,105  Jul-24 1,82,075  10% 
Aug-23 1,59,068  Aug-24 1,74,962  10% 
Sep-23 1,62,712  Sep-24 1,73,240  6% 
Oct-23 1,72,003  Oct-24 1,87,346  9% 

 

(c): As per the return system, taxpayers do not declare commodity wise tax payment 

for each HSN/SAC code. Furthermore, tax is paid through GSTR-3B, which is a 

summary return. Specific data regarding contribution to GST collection through 

purchase of goods is not maintained. 

(d): GST rates on goods are prescribed through notification 1/2017-Central Tax 

(Rate) dated 28.6.2017 (as amended from time to time) and corresponding 

notifications issued by the State/UTs. The listed items relating to food in Schedule I 

of the said notification which attract 5% GST rate are given in the enclosed 

Statement ‘A’. 

(e): Does not arise in view of the answer given in (c) above. 
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STATEMENT ‘A’ 

GST rates on goods are prescribed through notification 1/2017-Central Tax (Rate) 

dated 28.6.2017 (as amended from time to time) and corresponding notifications 

issued by the State/UTs. The listed items relating to food in Schedule I of the said 

notification which attract 5% GST rate are as follows: -  

Sl No in 
Notification 

1/2017-
Central Tax 

(Rate) 

Chapter/ Heading/ 
Subheading/ Tariff 

Item 

Description of Goods 

1. 0202, 0203, 0204, 
0205, 0206, 0207, 
0208, 0209, 0210 

All goods [other than fresh or chilled], pre-packaged 
and labelled 

2. 0303, 0304, 0305, 
0306, 0307, 0308, 

0309 

All goods [other than fresh or chilled], pre-packaged 
and labelled 

7. 0401 Ultra High Temperature (UHT) milk 
8. 0402 Milk and cream, concentrated or containing added 

sugar or other sweetening matter, including skimmed 
milk powder, milk food for babies [other than 
condensed milk] 

9. 0403 Yoghurt; Cream, kephir and other fermented or 
acidified milk and cream, whether or not concentrated 
or containing added sugar or other sweetening matter 
or flavored or containing added fruit, nuts or cocoa 

9A 0403 Curd, Lassi, Butter  milk, pre-packaged and labelled 
10. 0404 Whey, whether or not concentrated or containing 

added sugar or other sweetening matter; products 
consisting of natural milk constituents, whether or not 
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containing added sugar or other sweetening matter, 
not elsewhere specified or included 

11. 0406 Chena or paneer, pre-packaged and labelled 
12. 0408 Birds' eggs, not in shell, and egg yolks, fresh, dried, 

cooked by steaming or by boiling in water, moulded, 
frozen or otherwise preserved, whether or not 
containing added sugar or other sweetening matter.  

13. 0409 Natural honey, pre-packaged and labelled 
14. 0410 Insects and other edible products of animal origin, not 

elsewhere specified or included 
25. 0713 Dried leguminous vegetables, shelled, whether or not 

skinned or split pre-packaged and labelled 
26. 0714 Manioc, arrowroot, salep, Jerusalem artichokes, sweet 

potatoes and similar roots and tubers with high starch 
or inulin content, frozen, whether or not sliced or in the 
form of pellets, pre-packaged and labelled  

27. 0801 Cashew nuts, whether or not shelled or peeled, 
desiccated coconuts 

28. 0802 Dried areca nuts, whether or not shelled or peeled 
29. 0802, 0813 Dried chestnuts (singhada), whether or not shelled or 

peeled 
29A 0802 Walnuts, whether or not shelled 
30. 08 Dried makhana, whether or not shelled or peeled pre-

packaged and labelled 
30A 0804 Mangoes sliced, dried 
31. 0806 Grapes, dried, and raisins 
32. 0811 Fruit and nuts, uncooked or cooked by steaming or 

boiling in water, frozen, whether or not containing 
added sugar or other sweetening matter 

33. 0812 Fruit and nuts, provisionally preserved (for example, by 
sulphur dioxide gas, in brine, in sulphur water or in 
other preservative solutions), but unsuitable in that 
state for immediate consumption 



02.12.2024                                                                                                                                               336 
 

34. 0814 Peel of citrus fruit or melons (including watermelons), 
frozen, dried or provisionally preserved in brine, in 
sulphur water or in other preservative solutions 

35. 0901 Coffee roasted, whether or not decaffeinated; coffee 
husks and skins; coffee substitutes containing coffee in 
any proportion [other than coffee beans not roasted] 

36. 0902 Tea, whether or not flavoured [other than unprocessed 
green leaves of tea] 

37. 0903 Maté 
38. 0904 Pepper of the genus Piper; dried or crushed or ground 

fruits of the genus Capsicum or of the genus Pimenta 
39. 0905 Vanilla 
40. 0906 Cinnamon and cinnamon-tree flowers 
41. 0907 Cloves (whole fruit, cloves and stems) 
42. 0908 Nutmeg, mace and cardamoms 
43. 0909 Seeds of anise, badian, fennel, coriander, cumin or 

caraway; juniper berries [other than of seed quality] 
44. 0910 [other than 

0910 11 10, 0910 
30 10] 

Ginger other than fresh ginger, saffron, turmeric 
(curcuma) other than fresh turmeric, thyme, bay 
leaves, curry and other spices 

45. 10 All goods i.e. cereals, pre-packaged and labelled 
46. 1001 Wheat and meslin, pre-packaged and labelled 
47. 1002 Rye, pre-packaged and labelled 
48. 1003 Barley, pre-packaged and labelled 
49. 1004 Oats, pre-packaged and labelled 
50. 1005 Maize (corn), pre-packaged and labelled 
51. 1006 Rice, pre-packaged and labelled 
52. 1007 Grain sorghum, pre-packaged and labelled 
53. 1008 Buckwheat, millet and canary seed; other cereals such 

as Jawar, Bajra, Ragi, pre-packaged and labelled 
54. 1101 Wheat or meslin flour, pre-packaged and labelled 
55. 1102 Cereal flours other than of wheat or meslin i.e. maize 

(corn) flour, Rye flour, etc., pre-packaged and labelled 
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56. 1103 Cereal groats, meal and pellets, including suji and 
dalia, pre-packaged and labelled 

57. 1104 Cereal grains otherwise worked (for example, rolled, 
flaked, pearled, sliced or kibbled), except rice of 
heading 1006; germ of cereals, whole, rolled, flaked or 
ground [other than hulled cereal grains] 

58. 1105 Meal, powder, flour, flakes, granules and pellets of 
potatoes, pre-packaged and labelled 

59. 1106 Meal and powder of the dried leguminous vegetables 
of heading 0713 (pulses) [other than guar meal 1106 
10 10 and guar gum refined split 0713, of sago or of 
roots or tubers of heading 0714 or of the products of 
Chapter 8, pre-packaged and labelled 

61. 0713 Guar gum refined split 
62. 1109 00 00 Wheat gluten, whether or not dried 
63. 12 All goods other than of seed quality 
64. 1201 Soya beans, whether or not broken other than of seed 

quality. 
65. 1202 Ground-nuts, not roasted or otherwise cooked, 

whether or not shelled or broken other than of seed 
quality. 

67. 1204 Linseed, whether or not broken other than of seed 
quality. 

68. 1205 Rape or colza seeds, whether or not broken other than 
of seed quality. 

69. 1206 Sunflower seeds, whether or not broken other than of 
seed quality 

70. 1207 Other oil seeds and oleaginous fruits (i.e. Palm nuts 
and kernels, cotton seeds, Castor oil seeds, Sesamum 
seeds, Mustard seeds, Safflower 
(Carthamustinctorius) seeds, Melon seeds, Poppy 
seeds, Ajams, Mango kernel, Niger seed, Kokam) 
whether or not broken, other than of seed quality 
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71. 1208 Flour and meals of oil seeds or oleaginous fruits, other 
than those of mustard 

71A 1209 Tamarind seeds meant for any use other than sowing 
74. 1212 Locust beans, seaweeds and other algae, sugar beet 

and sugar cane, frozen or dried, whether or not ground; 
fruit stones and kernels and other vegetable products 
(including unroasted chicory roots of the variety 
Cichoriumintybussativum) of a kind used primarily for 
human consumption, not elsewhere specified or 
included 

75. 1301 Natural gums, resins, gum-resins and oleoresins (for 
example, balsams) [other than lac and shellac] 

76. 1301 Compounded asafoetida commonly known as heeng 
76A 13 Tamarind Kernel powder 
79. 1507 Soya-bean oil and its fractions, whether or not refined, 

but not chemically modified 
80. 1508 Ground-nut oil and its fractions, whether or not refined, 

but not chemically modified. 
81. 1509 Olive oil and its fractions, whether or not refined, but 

not chemically modified. 
82. 1510 Other oils and their fractions, obtained solely from 

olives, whether or not refined, but not chemically 
modified, including blends of these oils or fractions with 
oils or fractions of heading 1509 

83. 1511 Palm oil and its fractions, whether or not refined, but 
not chemically modified. 

84. 1512 Sunflower-seed, safflower or cotton-seed oil and 
fractions thereof, whether or not refined, but not 
chemically modified. 

85. 1513 Coconut (copra), palm kernel or babassu oil and 
fractions thereof, whether or not refined, but not 
chemically modified. 

86. 1514 Rape, colza or mustard oil and fractions thereof, 
whether or not refined, but not chemically modified. 
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87. 1515 Other fixed vegetable or microbial fats and oils 
(including jojoba oil) and their fractions, whether or not 
refined, but not chemically modified. 

88. 1516 Vegetable fats and oils and their fractions, partly or 
wholly hydrogenated, inter-esterified, re-esterified or 
elaidinised, whether or not refined, but not further 
prepared. 

89. 1517 Edible mixtures or preparations of  vegetable fats or 
vegetable oils or of fractions of different vegetable fats 
or vegetable oils of this Chapter, other than edible fats 
or oils or their fractions of heading 1516 

90. 1518 Vegetable fats and oils and their fractions, boiled, 
oxidised, dehydrated, sulphurised, blown, polymerised 
by heat in vacuum or in inert gas or otherwise 
chemically modified, excluding those of heading 1516 

91. 1701 Beet sugar, cane sugar 
91A. 1701 or1702 Jaggery of all types  including  Cane   Jaggery  (gur),  

Palmyra  Jaggery, pre-packaged  and  labelled; 
Khandsari Sugar, pre-packaged and labelled; Rab, 
pre-packaged and labelled 

92. 1702 or 1704 Palmyra sugar, mishri, batasha, bura, sakar, 
khadisakar, harda, sakariya, gatta, kuliya, elaichidana, 
lukumdana, chikkis like puffed rice chikki, peanut 
chikki, sesame chikki, tilchikki, tilpatti, tilrevdi, sugar 
makhana, groundnut sweets, gajak, khaja, khajuli, 
anarsa 

92A 1703 Molasses 
93. 1801 Cocoa beans whole or broken, raw or roasted 
94. 1802 Cocoa shells, husks, skins and other cocoa waste 
95. 1803 Cocoa paste whether or not de-fatted 
96. 1901 20 00 Mixes and doughs for the preparation of bread, pastry 

and other baker's wares 
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96A 1901 Food preparation of millet flour, in powder form, 
containing at least 70% millets by weight, pre-
packaged and labelled 

97. 1902 Seviyan (vermicelli) 
98. 1903 Tapioca and substitutes therefor prepared from starch, 

in the form of flakes, grains, pearls, siftings or in similar 
forms. (sabudana) 

98A 1904 Puffed rice, commonly known as Muri, flattened or 
beaten rice, commonly known as Chira, parched  rice,  
commonly  known  as  khoi,  parchedpaddy  or  rice  
coated  with  sugar  or  gur, commonly known as Murki, 
pre-packaged and labelled 

99. 1905 Pizza bread 
99A 1905 or 2106 Khakhra, Plain chapatti or roti 
99B 1905 Un-fried or un-cooked snack pellets, by whatever name 

called, manufactured through process of extrusion 
100. 1905 40 00 Rusks, toasted bread and similar toasted products 
100A 2106 Roasted Gram idli/dosa batter, chutney powder 
101. 2106 90 Sweetmeats 
101A 2106 90 Namkeens, bhujia, mixture, chabena and similar edible 

preparations in ready for consumption form, other than 
those pre-packaged and labelled 

 

NON-ALLOCATION OF FUNDS UNDER SAMAGRA SHIKSHA ABHIYAN 

982. SHRI ABHISHEK BANERJEE: 

Will the Minister of EDUCATION be pleased to state: 

(a)the details of the funds allotted to States under Samagra Shiksha Abhiyan during 

the last five years, year-wise and State-wise;  



02.12.2024                                                                                                                                               341 
 

(b)the reason for not releasing funds to some States including West Bengal under 

the Scheme; and  

(c) the measures being taken by the Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a):The details of the funds allotted to States under Samagra Shiksha Abhiyan during 

the last five years, year-wise and State-wise is given at enclosed Statement. 

(b) and (c): The allocation of Central share to States/UTs under Samagra Shiksha 

are made as per the Budget Estimates (BE) provided by Department of Expenditure, 

Ministry of Finance. The financial assistance is provided to States and UTs for 

implementation of the interventions under Samagra Shiksha. Accordingly, the 

annual plans under Samagra Shiksha are prepared by the States and UTs based 

on their requirements and priority and this is reflected in their respective Annual 

Work Plan and Budget (AWPandB). These plans are then appraised and 

approved/estimated by Project Approval Board (PAB) in consultation with the States 

and UTs as per the programmatic and financial norms of the scheme.The funds are 

released based on the fulfillment of certain conditions such as pace of expenditure, 

receipt of commensurate State share, audited accounts, Statement cumulative State 

share, Statement on outstanding advances, up-to date expenditure Statement, 

furnishing of information as prescribed in the Manual on Financial Management and 

Procurement and audited utilization certificate of previous year.  
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The scheme of Samagra Shiksha not only provides support for the 

implementation of the Right of Children to Free and Compulsory Education Act, 2009 

but has also been aligned with the recommendations of National Education Policy 

(NEP) 2020. The scheme has been extended for a period of five years i.e., from 

2021-22 to 2025-26.  The Centrally Sponsored Scheme of Pradhan Mantri Schools 

for Rising India (PM-SHRI) supplements the efforts of Samagra Shiksha. These 

schools are to showcasethe implementation of the National Education Policy 2020 

and emerge as exemplar schoolsover a period of time, and also offer leadership to 

other schools in the neighbourhood.  

States and UTs are required to sign a Memorandum of Understanding (MoU) 

with the Departmentof School Education and Literacy (DoSEandL), Ministry of 

Education, Government of India,for implementation of PM SHRI scheme. Out of 36 

States/UTs, 33 States/UTs have signedthe MoU so far. Three States, including West 

Bengal, have not signed the MoU. 

 Total amount approved as Proposed Central Share Release to West Bengal 

under Samagra Shiksha during the last 5 years i.e. 2019-20 to 2023-24 is Rs. 

7853.65Crore. An amount of Rs. 6049.56 Crore has been released to the State 

during the period. 

This Department has launched the PRABANDH (Project Appraisal, Budgeting 

Achievements and Data Handling) System. One of the important features of the 

PRABANDH System is updation of Expenditure incurred under the different 

interventions of the Samagra Shiksha. For this purpose, a data visualization 
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Dashboard has been created in the PRABANDH System for display of monthly 

status of physical and financial progress under the major interventions of the 

Samagra Shiksha.Regular follow ups and review meetings are held with the 

States/UTs ensuring an integrated approach for monitoring and smooth 

implementation of the schemes. 

STATEMENT 

Details of Central Share allocated to the States / UTs under Samagra Shiksha during 
last five years: 

(Rs in Crore) 

S.No. 
Name of the 

State 
2019-20 2020-21 2021-22 2022-23 2023-24 

1 
A and N 
Islands 

47.35 55.46 56.37 74.02 86.90 

2 
Andhra 
Pradesh 

1294.75 1348.54 1348.54 1712.59 1775.81 

3 
Arunachal 
Pradesh 

443.14 442.16 442.16 533.70 576.59 

4 Assam 1848.97 1977.03 1977.03 2514.60 2578.10 
5 Bihar 3673.91 3827.55 3827.55 5018.87 4991.24 
6 Chandigarh 97.51 95.53 100.24 124.23 132.14 
7 Chhattisgarh 1039.58 887.90 887.90 1138.33 1157.85 

8 
Dadra and N. 
Haveli Daman 
and Diu 

64.09 67.18 67.41 87.94 95.37 

9 Delhi 302.64 315.21 315.21 377.27 368.92 
10 Goa 17.87 18.61 18.61 29.86 24.27 
11 Gujarat 1383.02 1041.84 1009.74 1371.21 1316.74 
12 Haryana 775.93 857.56 825.39 963.50 1010.74 

13 
Himachal 
Pradesh 

558.35 581.66 581.66 738.08 672.19 
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14 
Jammu and 
Kashmir 

1794.14 1472.14 1320.22 1650.60 1721.60 

15 Jharkhand 994.02 900.18 900.18 1167.68 1215.45 
16 Karnataka 779.08 707.61 707.61 1004.94 922.75 
17 Kerala 242.16 252.22 252.22 348.47 328.83 
18 Ladakh 42.25 102.04 100.00 123.49 182.49 
19 Lakshadweep 8.28 8.26 5.73 7.87 5.75 

20 
Madhya 
Pradesh 

2828.24 2946.31 2946.31 3727.88 3842.07 

21 Maharashtra 1016.22 1013.70 1013.70 1592.90 1317.43 
22 Manipur 368.06 382.42 370.43 494.19 483.05 
23 Meghalaya 348.65 423.39 305.84 375.15 398.83 
24 Mizoram 196.40 233.10 225.60 323.08 344.29 
25 Nagaland 246.23 256.24 218.09 281.05 314.28 
26 Odisha 1894.84 1497.45 1453.34 1841.08 1895.20 
27 Puducherry 14.54 15.14 15.14 19.87 19.74 
28 Punjab 521.79 572.10 543.53 719.06 708.78 
29 Rajasthan 3190.76 2730.20 2730.20 3452.20 3560.25 
30 Sikkim 96.17 127.49 122.49 151.76 159.73 
31 Tamil Nadu 1801.73 1649.96 1649.96 2117.60 2090.77 
32 Telangana 1095.25 880.61 880.61 1143.86 1148.35 
33 Tripura 312.11 426.43 318.20 387.41 414.94 
34 Uttar Pradesh 5609.35 5533.09 5123.11 6261.80 6578.75 
35 Uttarakhand 818.16 787.73 672.63 844.44 686.30 
36 West Bengal 1635.25 1338.77 1338.77 1773.38 1767.48 

  Total 37400.76 35772.81 34671.73 44493.94 44893.96 
 

FOREST COVER IN THE COUNTRY 
983. SHRI K. RADHAKRISHNAN: 
          SHRI IMRAN MASOOD: 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 

to state: 
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(a) the details of forest cover in the country during the last five years, year-wise 

and State-wise; 

(b) whether loss of tree cover increase the emission of carbon dioxide, if so, the 

details of carbon dioxide emission caused due to tree cover loss in the 

country during the last five years; 

(c) the justifications for the contradictions between India State of Forest Report 

2021 and Global Forest Watch Data; and 

(d) whether the Government plan to amend the Forest Conservation Act (1980) 

again, given the severe criticism for the recent amendment for removing 

protections from deemed andcommunity forests? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
(a) to (d) Forest Survey of India (FSI), Dehradun, an organization under the Ministry 

carries out the assessment of forest cover biennially. As per the latest India State of 

Forest Report (ISFR) 2021, the total forest cover of the country is 7,13,789 square 

kilometer which is 21.71% of the geographical area of the country. The State/UT 

wise details of forest cover in the country during the last five years are given in the 

enclosed Statement. 

The forest and tree cover has increased by 7449 square kilometer as per the 

assessment in ISFR 2021 in comparison to assessment in ISFR 2017.As there is no 

loss of forest and tree cover, the question of increase in emission of carbon dioxide 

due to loss of forest and tree cover does not arise. 
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The contradiction between India State of Forest Report 2021 and Global Forest 

Watch data may be due to difference in the definition of forest cover and tree cover 

adopted in these two reports. 

The Forest (Conservation) Act, 1980, was amended through a gazette notification 

dated 4th August, 2023 and the revised provisions came into effect from 1st 

December, 2023.The amendments are being implemented to promote the 

conservation, management and restoration of forests, support ecologically 

sustainable development, ensure ecological security, preserve cultural and 

traditional values related to forests and address economic needs while advancing 

carbon neutrality.  

* 

STATEMENT 

State/UT wise details of Forest Cover from ISFR 2017 to ISFR 2021 

(Area in square kilometre) 

State/UT Geographic
al Area 

ISFR 2017   ISFR 2019  ISFR 2021   

Andhra Pradesh 1,62,968 28,147 29,137 29,784 
Arunachal 
Pradesh 

83,743 66,964 66,688 66,431 

Assam 78,438 28,105 28,327 28,312 
Bihar 94,163 7,299 7,306 7,381 
Chhattisgarh 1,35,192 55,547 55,611 55,717 
Delhi 1,483 192.41 195.44 195 
Goa 3,702 2,229 2,237 2,244 
Gujarat 1,96,244 14,757 14,857 14,926 
Haryana 44,212 1,588 1,602 1,603 
Himachal 55,673 15,100 15,434 15,443 
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Pradesh 
Jharkhand 79,716 23,553 23,611 23,721 
Karnataka 1,91,791 37,550 38,575 38,730 
Kerala 38,852 20,321 21,144 21,253 
Madhya 
Pradesh 

3,08,252 77,414 77,482 77,493 

Maharashtra 3,07,713 50,682 50,778 50,798 
Manipur 22,327 17,346 16,847 16,598 
Meghalaya 22,429 17,146 17,119 17,046 
Mizoram 21,081 18,186 18,006 17,820 
Nagaland 16,579 12,489 12,486 12,251 
Odisha 1,55,707 51,345 51,619 52,156 
Punjab 50,362 1,837 1,849 1,847 
Rajasthan 3,42,239 16,572 16,630 16,655 
Sikkim 7,096 3,344 3,342 3,341 
Tamil Nadu 1,30,060 26,281 26,364 26,419 
Telangana 1,12,077 20,419 20,582 21,214 
Tripura 10,486 7,726 7,726 7,722 
Uttar Pradesh 2,40,928 14,679 14,806 14,818 
Uttarakhand 53,483 24,295 24,303 24,305 
WestBengal 88,752 16,847 16,902 16,832 
A and NIslands 8,249 6,742 6,743 6,744 
Chandigarh 114 21.56 22.03 22.88 
Dadra andNagar 
Haveli and 
Damanand Diu 

602 227.49 227.49 227.75 

Jammu and 
Kashmir  

2,22,236 23,241 
 

21,358 21,287 

Ladakh 2,254 2,272 
Lakshadweep 30 27.10 27.10 27.10 
Puducherry 490 53.67 52.41 53.30 
Grand Total 3,287,469 7,08,273 7,12,249 713,789 
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 From ISFR 2019 onwards Jammu and Kashmir was divided into two UTs viz. 
Jammu and Kashmir and Ladakh. 
 

YOUTH ENGAGEMENT PROGRAMMES 
984.SHRI BAIJAYANT PANDA:  

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the total number of youth engagement programmes conducted in rural areas under 

the National Youth Policy in FY 2023-24; 

(b) the funds allocated for promoting youth leadership, skills and sports in rural regions; 

(c) the number of youth participants engaged in these programmes; and 

(d) thespecific initiatives taken to provide employment and skill development 

opportunities for rural youth through these programmes? 

     THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 

AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) The National Youth Policy envisions to synergize the hopes and aspirations 

of India's youth to enable harmonious growth of society to harness the energies of 

youth more effectively towards inclusive economic growth and responsible 

governance. The Policy broadly lays down the principles around which the schemes 

of the Department are to be implemented. 

(b) The Ministry of Youth Affairs and Sports provides funds for promoting youth 

leadership, skills and sports in the country as a whole including the rural regions. 

The funds are allocated by the Ministry Scheme-wise,and not region-wise. The 

Statement indicating budget for various programmes is placed at STATEMENT-I. 



02.12.2024                                                                                                                                               349 
 

(c) A total of 4,96,39,201 youth participated in variousyouth 

engagement/Experiential learning/ training and other programs conducted by the 

Department during FY 2023-24. 

(d) The Department through its field organizations has taken various initiatives 

for instance, through MY Bharat portal various Experiential Learning Programs have 

been launched for youth in several sectors. These programmesprovide an 

opportunity to youth for learning by doing. 

Rajiv Gandhi National Institute of Youth Development organized various skill 

training programs for creation of entrepreneurial opportunities and for providing 

employment generation among the rural youth across the country, particularly for 

the underprivileged youth of Jammu and Kashmir.  

STATEMENT-I 

BUDGET ESTIMATES FOR 2024-25 OF THE DEPARTMENT OF YOUTH 
AFFAIRS 

(In Rs. crore) 
Sl. No. Name of Scheme Budget Estimates@ 

2024-25  
A. Secretariat Youth Affairs 20.25 
 

B. 
  
Rashtriya Yuva SashaktikaranKaryakaram (RYSK) 
  

1. Nehru Yuva Kendra Sangathan 426.00 
2. National Youth Corps 75.00 
3. Young Leaders Programme 9.00 
4. National Programme for  Youth and 

Adolescent Development   
22.00 
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5. International Cooperation 11.70 

6. Youth Hostels 5.00 
7. Scouting and Guiding 0.75 
8. Yuva Portal 13.30  

TOTAL (B) RYSK 562.75 
  

C. National Service Scheme (NSS) 250.00 
D. Rajiv Gandhi National Institute of 

Youth Development (RGNIYD) 
26.50 

E. Mera Yuva Bharat (MY Bharat) 200.00 
   

GRAND TOTAL (A+B+C+D+E) 1059.50 
@ - including NE Region 

 
MONUMENTS PRESERVED AND MAINTAINED BY ASI 

  
985. SHRI B. K. PARTHASARATHI:  

Will the Minister of CULTURE be pleased to state: 

  (a) the details of the number of monuments that are being preserved and 

maintained by Archaeological Survey of India (ASI) in the State of Andhra 

Pradesh, district-wise; 

(b) the details of allocation and utilisation of funds for the 

maintenance/preservation/ conservation of historical monuments in Andhra 

Pradesh State during the last five years, district and monument-wise; and  
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(c) whether the Government has planned any future initiatives to 

maintain/preserve/ conserve historical monuments in Andhra Pradesh 

State, if so, the details thereof, if not, the reasons therefor? 

 

         THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  

         (SHRI GAJENDRA SINGH SHEKHAWAT): 

 

(a) There are 135 centrally protected monuments under the care and 

maintenance of Archaeological survey of India of (ASI) in the State 

of Andhra Pradesh. The list of Monuments are given in the 

enclosed Statement I. 

(b) The details of allocation and utilisation of funds for the 

maintenance/preservation/ conservation of historical monuments 

in Andhra Pradesh State during the last five years, district and 

monument-wise. The details are given in the enclosed Statement 

II. 

(c) Archaeological Survey of India (ASI) undertakes the conservation 

and preservation maintenance, including works on the Historical 

Monuments in Andhra Pradesh as per the need and requirements 

of the monuments. 
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STATEMENT –I 

List of Centrally Protected Monuments/Sites under the jurisdiction of ASI 
Amaravati Circle 

Sl. 
No. 

Name of the 
Monument / Site 

Village Locality/ Mandal District 

1. Hill Fort and buildings 
therein and the 
fortifications at the foot 
of the hill. 

Gooty Gooty Anantapur 

2. Madhavaraya temple 
(Old Vishnu temple) 

Gorantla Gorantla Sri Satya Sai  

3. Outer wall of the 
Mahalakshmi temple 

Goripalli Parigi Sri Satya Sai 

4. Group of sculptures - 
Ancient Site 

Hemavati Anantapuram Sri Satya Sai 

5. Group of old temples 
together with adjacent 
land 

Hemavati Anantapuram Sri Satya Sai 

6. Large dolmen on a rocky 
hillock 

Kalyandurg Kalyandurg Anantapur 

7. Mallikarjuna (Siva) 
temple 

Kambaduru Kalyandurg Anantapur 

8. Veerabhadra temple Lepakashi Lepakashi Sri Satya Sai 
9. Basavannah temple Lepakashi Lepakashi Sri Satya Sai 
10. Hill fort Madakasira Madakasira Sri Satya Sai 
11. Large bastion and an 

old gateway 
Madakasira Madakasira Sri Satya Sai 

12. Old gopuram Penukonda Penukonda Sri Satya Sai 
13. Old stamba or lamp 

pillar in the Sub 
Collector's office 
compound 

Penukonda Penukonda Sri Satya Sai 

14. Seethatheertham 
stepped well with 

entrance in the form of a 
bull 

Penukonda Penukonda Sri Satya Sai 
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15. Small pavillion and 
ruined water tower in 
afield 

Penukonda Penukonda Sri Satya Sai 

16. The citadel and ruined 
buildings on the hill 

Penukonda Penukonda Sri Satya Sai 

17. The Hill fort and 
northern gateway with 

Inscriptions 

Penukonda Penukonda Sri Satya Sai 

18. Watch tower known as 
Rama's bastion 

Penukonda Penukonda Sri Satya Sai 

19. Hill fortress and a large 
wall 

Ratnagiri Rolla Sri Satya Sai 

20. Extensive hill fortress 
with outlying 

Fortification 

Rayadurg Rayadurgam Anantapur 

21. Palace and two 
temples of Rama and 
Krishna 

Rayadurg Rayadurgam Anantapur 

22. Chintalarayaswami 
temple 

Tadpatri Tadpatri Anantapur 

23. Rameswaraswami 
temple 

Tadpatri Tadpatri Anantapur 

24. Lower Fort Chandragiri Chandragiri Tirupati 
25. Upper Fort Chandragiri Chandragiri Tirupati 
26. Parasuramesvara 

temple 
Gudimallam Yerupedu Tirupati 

27. Fort Gurramkonda Gurramkonda Annamayya 
28. Lower Fort, Center Fort 

wall, moat, old fort 
gateway, old hanuman 
temple, old 
mahammadan tomb, 
old mandapam and old 
mosque 

Gurramkonda Gurramkonda Annamayya 

29. Mahal Gurramkonda Gurramkonda Annamayya 
30. Palliswaramudaya 

Mahadeva temple 
Kalakada Kalakada Annamayya 
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31. Venkateswara Vishnu 
temple 

Mangapuram Chandragiri Tirupati 

32. Megalithic cairns with 
bounding stone circles 

Pandur Varadaiahpalem Chittoor 

33. Chennakeswaraswami 
temple 

Sompalem Mulakalacheruvu Annamayya 

34. Megalithic cists and 
cairns 

Virakuppam 
(Birakuppam) 

Nagalapuram Chittoor 

35. Mounds containing 
Buddhist remains such 
as stupas 

Adurru Mamidikuduru Dr. B. R. 
Ambedkar 
Konasema 

36. Golingeswara group of 
temples 

Biccavolu Biccavolu East Godavari 

37. Kanchragudi Biccavolu Biccavolu East Godavari 
38. Monolithic Ganesa 

Image 
Biccavolu Biccavolu East Godavari 

39. Nakkalagudi Biccavolu Biccavolu East Godavari 
40. Veerabhadra temple Biccavolu Biccavolu East Godavari 
41. Bhimeswara temple Draksharama Ramachandrapuram Dr. B. R. 

Ambedkar 
Konasema 

42. Rock-cut caves and 
cisterns and remains of 
Buddhist Stupas, 
Chaityas and Viharas 
(monasteries) on the hill 
Pandavula or 
Pandavulakonda 

Kapavaram Korukonda East Godavari 

43. Buddhist remains at 
Kodavali 

Kodavali Gollaprolu Kakinada 

44. Bhimeswara temple Samalkota Samalkota Kakinada 
45. Ruined Buddhist stupa 

and other remains 
Amaravati Amaravati Palanadu 

46. An Ancient Siva temple 
with inscription 

Ayyangarialam 
( Hamlet of 
Pondugua) 

Dachepalle Palnadu 

47. Sri Bapatla Bapatla Bapatla 
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Bhavanarayanaswami 
temple 

48. Ruined Buddhist stupa Bhattiprolu Bapatla Guntur 
49. The Sculptures, 

carvings, images, bas 
reliefor other like 
objects discovered 
within the revenue limit 

Buddam Atcahmpet Palnadu 

50. Kapoteswaratemplewith 
five inscriptional 
slabs within the temple 
site 

Chejerla Nekarikallu Palnadu 

51. Inscribed rock to the 
west ofDharanikota 

Dharanikota Amaravati Palnadu 

52. Fort in ruins Dharanikota Amaravai Palnadu 
53. The Mounds with 

ancient remains on 
them 

Grandhasiri 
(Hamlet of 
Vornakallu) 

Atchampet Palnadu 

54. Inscribed marble pillar 
near theGopala 
Temple 

Ipur Ipur Palnadu 

55. Ancient Buddhist 
remains with Brahmi 
inscriptions on the 
mound 

Manchikallu Rentachintala Palnadu 

56. Reconstructed 
monuments at Anupu 
And Nagarjunklonda 
hilltop 

Anupu Macherla Palnadu 

57. Mounds within the limit 
of Nagulavaram 

Nagulavaram Macherla Palnadu 

58. The Sculptures, 
carvings, images, bas 
relief on the ancient 
mound 

Pullareddigudem Macherla Palnadu 

59. (i) The mounds with 
remains of ancient 
building between the 

Pullareddigudem 
(Agarharam) 

Macherla Palnadu 
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hillock of Nagarjuna 
Konda and the village of 
Pullareddigudem 
(ii) Mounds adjacent to 
the hillock reddigudem 

(iii) Hill of 
Nagarjunakonda with 
the ancient remains 

60. Four-storeyed rock-cut 
Hindu temple 

Undavalli Tadepalli Guntur 

61. The Mounds with 
ancient remains 

Velpur Atcahmpet Palnadu 

62. Vigneswara swami 
temple 

Chilamakuru Yerraguntla Kadapa YSR 

63. Agatheswarswami 
Temple 

Chilamkuru Yerraguntla Kadapa YSR 

64. Remains of the buried 
Jain temple 

Danavulapadu Jammalamadugu Kadapa YSR 

65. Fort with enclosed 
ancient buildings, 
Madhavaperumal temple 
and tower known 
as Madarsala 

Gandikota Jammalamadugu Kadapa YSR 

66. Saumyanatha temple Nandalur Nandalur Annamaya 
67. Ancient Site Village Peddamudiyan Peddamudiyan Kadapa YSR 
68. Kothandaramaswami 

Temple 
Peddamudiyan Peddamudiyan Kadapa YSR 

69. Mukunteswara temple 
with inscriptions 

Peddamudiyan Peddamudiyan Kadapa YSR 

70. Narasimha temple Peddamudiyan Peddamudiyan Kadapa YSR 
71. Old Vishnu temple with 

inscriptions 
Peddamudiyan Peddamudiyan Kadapa YSR 

72. AthiralaParasurama 
temple 

Poli Rajampeta Annamaya 

73. Bheemeshwara swami 
temple 

Pushpagiri 
(hamlet of Kotluru) 

Vallur Kadapa YSR 

74. Indranadheshwara Pushpagiri (hamlet Vallur Kadapa YSR 
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swami temple ofKotluru) 
75. Kamalasamveswara 

swami temple 
Pushpagiri (hamlet 

ofKotluru) 
Vallur Kadapa YSR 

76. Raghaveswara swami 
temple 

Pushpagiri (hamlet 
ofKotluru) 

Vallur Kadapa YSR 

77. Sivakesavaswami 
temple 

Pushpagiri(hamlet 
ofKotluru) 

Vallur Kadapa YSR 

78. Trikoteswara swami 
temple 

Pushpagiri  (hamlet 
ofKotluru) 

Vallur Kadapa YSR 

79. Vaidhyanadha swami 
temple 

Pushpagiri 
(hamlet of Kotluru) 

Vallur Kadapa YSR 

80. Fort with ancient 
buildings therein 

Siddhout Siddavatam Kadapa YSR 

81. Visvanatha swami 
temple 

Sivalpalli Chennur Kadapa YSR 

82. Sri Kodandarma 
swamy temple and 
adjoining buildings 

Vontimitta Vontimitta Kadapa YSR 

83. Ancient site with the 
mound marking the 
Buddhist Stupas in it 

Alluru veerullapadu NTR 

84. Buddhist remains in a 
mound 

Ghantasala Ghantasala Krishna  

85. Mound containing 
Buddhist remains and 
ancient village site. 

Gudivada Gudivada Krishna 

86. Sculptures, carvings, 
images other like 
objects found in the 
vicinity of the old 
Mosque 

Gudur Gudur Krishna 

87. Hillock containing the 
mound marking t h e  
ancient remains of  
ancient Buddhist 
stupas situated on it 

Gummadiduru Penuganchiprolu NTR 

88. Buddhist remains of a Jaggayyapeta Jaggayyapeta NTR 
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Stupa on the hill 
89. Bandar Fort: (i) Armoury 

known as Fort 
and customs office (ii) 
Belfry 

Machilipatnam Machilipatnam Krishna 

90. Dutch cemetry (D.No. 
308) 

Machilipatnam Machilipatnam Krishna 

91. Rock-cut cave temples 
on the Hill 

Mogalrajapuram Vijayawada urban NTR 

92. Ancient site and 
remains comprised in 
survey plot No. 37 

Munagacherla Nandigama NTR 

93. Four pillars in the ruined 
mandapam in 
Jammidoddi 

Vijayawada urban Vijayawada urban NTR 

94. Inscribed Pillar and slab 
in Mallesvarasvami 
temple 

Vijayawada urban Vijayawada urban NTR 

95. Kiratharjuna Pillar on 
the Indrakilla Hill 

Vijayawada urban Vijayawada urban NTR 

96. Two rock-cut cave 
temples on the Indrakila 
hill known as Akkanna 
Maddanna caves 

Vijayawada urban Vijayawada urban NTR 

97. Ruined fort and 
buildings therein except 
Ramazan masjid 

Adoni Adoni Kurnool 

98. Inscribed boulder 
bearing Andhra records 
of 150 A.D. 

Chinnakadaburu Peddakadaburu Kurnool 

99. A prominent granite 
hillock bearing Asokan 
inscription 

Jonnagiri Tuggali Kurnool 

100. Gateways and the 
bastions of the old fort, 
viz. 

(i) Bastion No.1 Beach 
GhantkiBuruzu 

Kurnool Kurnool Kurnool 
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(ii) Bastion No. 2 Lal 
BangalowBuruzu 

(iii) Gateway to 
GopalaDarwaja 

Gateway toPanikiddi 
101. Mausoleum known as 

Abdul Wahab Khan's 
Tomb and adjoining 
buildings 

Kurnool Kurnool Kurnool 

102. Nandavaram Temple 
including the sculpture of 
Subrahamanya 

Nandavaram Banaganapalle Nandyala 

103. The Asokaninscription, 
Two early Chalukya 
inscriptions and One late 
Chalukya inscriptions. 

Rajulamandagiri (H 
amlet of Jutur) 

Pattikonda Kurnool 

104. Inscribed stone lying to 
the east of Siva temple 

Rayachoti Nandavaram Kurnool 

105. Old Cave Temple Yaganti Banaganapalle Nandyala 
106. Uma-Mahesvaraswami 

Temple 
Yaganti Banaganapalle Nandyala 

107. Ancient Mounds Kanuparti Naguluppalapadu Prakasam 
108. A group of eight rock-cut 

temples in 
Bhairavakonda hill 

Kottapalli Chandrasekharapuram Prakasam 

109. Chola Temple Motupalle Chinaganjam Bapatla 
110. Ancient Mound Pedaganjam Chinaganjam Bapatla 
111. Pitikeswara group of 

temples including 
Approach road 

Pittikayagulla Bestavaripeta Prakasam 

112. Ancient Site Pusalapadu Bestavaripeta Prakasam 
113. Ramalingeswara group 

of temples 
Satiavolu Racherla Prakasam 

114. Mound known as 
'BodipatiDibba' 

Ramatirtham 
(Hamlet of Varini) 

vidavalur SPSR- Nellore 

115. Ancient Mound in part 
of S.No. 855 A 

Ramatirtham vidavalur SPSR- Nellore 
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116. Hill Fort with Ancient 
buildingstherein 

Udayagiri Udayagiri SPSR- Nellore 

117. Krishna Temple in a 
part of Donkawith 
Gopuram, 
Kalyanamandapa and 
Masonry built Tank 

Udayagiri Udayagiri SPSR- Nellore 

118. Ranganayakula Temple Udayagiri Udayagiri SPSR- Nellore 
119. Ancient Mound Kalingapatnam Gara Srikakulam 
120. Sri Somesvara temple Srimukhalingam Jalamuru Srikakulam 
121. Bhimesvara temple Srimukhalingam Jalamuru Srikakulam 
122. Mukhalingesvara 

temple 
Srimukhalingam Jalamuru Srikakulam 

123. Buddhist remains: 
(i) Six Images, (ii) Three 
images and some more 
images on the hill, (iii) 
Oneimage, (iv) Three 
images 

Salihundam Gara Srikakulam 

124. Eastern portion of 
Salihundam hill 
containing Buddhist 
remains (A Chaitya 
and four stupas) 

Salihundam Gara Srikakulam 

125. Ancient Buddhist 
Mounds locally known as 
'DhanaDibbalu' 

Kotturu (near 
Gokivada forest) 

Rambilli Anakapalli 

126. Buddhist rock-cut 
stupas,Dagebas and 
caves and the ruins of a 
structural Chaitya with 
its outbuilding and other 
Ancient remains on two 
adjoining hills known as 
Bojjanna Konda. 

Sankaram Anakapalli Anakapalli 

127. Durga Bhairavakonda 
having an ancient 

Neelavati Gantyada Vizianagaram 
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monument called Durga 
128. Ruined Buddhist 

Monastery at 
Gurubhaktulakonda 

Ramathirtham Nellimarla Vizianagaram 

129. The old temple 
(Dibbesvarasvami 
temple) 

Sarapalli 
(Sarapalle) 

Nellimarla Vizianagaram 

130. Mounds containing 
Buddhist remains 

Arugolanu Tadepalligudem West Godavari 

131. Mounds locally known 
as Bhimalingadibba 

Denduluru Denduluru Eluru 

132. Buddhist monuments 
(i) Rock-cut temple, (ii) 
Large Monastery, 
(iii) Small Monastery, 
(iv) Brick Chaitya, (v) 
Ruined Mandapa, (vi) 
Stone built Stupa 
andLarge group of 
stupas 

Guntupalle Kamavarapukota Eluru 

133. The caves and structural 
stupa of Archaeological 
interest on 
Dharmalingesvarasvami 
hill 

Jilakarragudem 
(Hamlet of 

Guntupalle) 

Kamavarapukota Eluru 

134. Ancient Mounds in 
S.No. 501-1 

Pedavegi Pedavegi Eluru 

135. 
 

The mounds of 
Pedavegi: Dibba No.1 
Dibba No.2, Dibba No. 
3, Dibba No. 4,Dibba 
No. 5. 

Pedavegi Pedavegi Eluru 
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STATEMENT –II 

Monument wise Last five years Expenditure(MW-Conservation) under the 
Jurisdiction of ASI Amaravati Circle 

 

S. 
No. 

Name of the 
monument/District/State 

2019-20 2020-21 2021-22 2022-23 2023-24 

1  Hill Fort and buildings therein 
and the fortifications at the foot 
of the hill, Gooty, Anantapur, 
Andhra Pradesh 

1081776 1233276 1520349 2211957 1181805 

2 Madhavaraya temple (Old 
Vishnu temple), Gorantla, Sri 
Satya Sai, Andhra Pradesh 

530866 181434 177748 311621 238021 

3  Outer wall of the mahalakshmi 
temple, Goripalli, Sri Satya Sai, 
Andhra Pradesh 

166536 207280 256400 239266 118494 

4  Group of sculptures- Ancient 
site, Hemavati, Anantapuramu, 
Sri Satya Sai, Andhra Pradesh 

0 75316 69139 134088 185962 

5  Group of old temples, 
Hemavati, Anantapuram, Sri 
Satya Sai, Andhra Pradesh 

4151229 860085 843130 565092 460352 

6  Large dolmen on a rocky 
hillock, Kalyandurg, Anantapur, 
Andhra Pradesh 

0 6084 0 0 0 

7 Mallikarjuna(Siva) temple, 
Kambaduru, Anantapur, Andhra 
Pradesh 

564658 699706 616589 1792913 2132773 

8 Veerabhadra temple, Lepakashi, 
Sri Satya Sai, Andhra Pradesh  

1527149 1071714 2348133 9666621 3470671 

9 Basavannah temple, Lepakashi, 
Sri Satya Sai,  Andhra Pradesh 

499608 643645 708051 964879 432728 

10  Hill fort, Madakasira,  Sri Satya 
Sai, Andhra Pradesh 

326336 419656 596346 2636226 4981896 

11  Large bastion and an old 
gateway, Madakasira, Sri Satya 
Sai, Andhra Pradesh 

0 12342 29317 178891 149950 

12  Old Gopuram, Penukonda, Sri 
Satya Sai, Andhra Pradesh 

0 1845 3646 91418 0 
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13  Old Stamba or lamp pillar in the 
Sub Collector's office 
compound, Penukonda, Sri 
Satya Sai, Andhra Pradesh 

0 1845 3646 92508 0 

14 Seethatheertham stepped well 
with entrance in the form of a 
bull, Penukonda, Sri Satya Sai, 
Andhra Pradesh 

0 1845 3646 198478 108095 

15  Small pavilion and ruined water 
tower in a field, Penukonda, Sri 
Satya Sai, Andhra Pradesh 

0 1845 3646 91048 0 

16  The citadel and ruined buildings 
on the hill, Penukonda, Sri Satya 
Sai, Andhra Pradesh 

0 0 6950 92198 0 

17  The Hill fort and northern 
gateway with inscriptions, 
Penukonda, Sri Satya Sai, 
Andhra Pradesh 

179960 0 403838 1662721 2837702 

18  Watch tower known as Rama's 
bastion, Penukonda, Sri Satya 
Sai, Andhra Pradesh 

0 0 27228 93348 0 

19 Hillfort and a large well at 
Ratnagiri, Sri Satya Sai 

1279970 175834 420389 4408454 1620918 

20  Extensive hill fortress with 
outlying fortification, Rayadurg, 
Anantapur, Andhra Pradesh 

166536 921400 586103 621724 525144 

21  Palace and two temples of 
Rama and Krishna, Rayadurg, 
Anantapur, Andhra Pradesh 

0 1548 3646 94698 0 

22 Chintalarayaswami temple, 
Tadapatri, Anantapur, Andhra 
Pradesh 

598738 770323 1877199 1003343 4096744 

23 Rameswaraswami temple, 
Tadapatri, Anantapur, Andhra 
Pradesh 

557946 613120 892824 721244 787832 

24  Lower Fort, Chandragiri, 
Tirupati, Andhra Pradesh. 

2071519 1465381 1439189 4304050 1123098 

25  Upper Fort, Chandragiri, 
Tirupati, Andhra Pradesh 

304825 502979 376990 589831 493719 

26 Parasuramesvara temple, 
Gudimallam, Tirupati, Andhra 
Pradesh 

585631 478543 873421 627648 1562727 
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27  Fort, Gurramkonda, 
Annamayya, Andhra Pradesh  

209590 190039 354329 335455 282413 

28  Lower Fort, Centre Fort wall, 
moat, old fort gateway, old 
hanuman temple, old 
mahammadan tomb, old 
mandapam and old mosque, 
Gurramkonda, Annamayya, 
Andhra Pradesh 

307825 536117 437816 2244715 435254 

29  Mahal, Gurramkonda, 
Annamayya, Andhra Pradesh 

13212 115340 152616 86188 253445 

30 PalliswaramudayaMahadeva 
temple, Kalakada, Annamayya, 
Andhra Pradesh 

147033 178317 484985 227136 147215 

31 Venkatesvara Vishnu temple, 
Mangapuram hamlet of 
mittapalem, Tirupati, Andhra 
Pradesh  

279820 915132 359980 501094 357307 

32  Megalithic cairns with bounding 
stone circles, Pandur, Chittoor, 
Andhra Pradesh 

0 0 0 0 0 

33 Chennakeswaraswami temple, 
Sompalle, Annamayya, Andhra 
Pradesh 

461511 540940 957318 766036 752005 

34  Megalithic cists and cairns, 
Virakuppam(Birakuppam), 
Chittoor, Andhra Pradesh 

0 0 0 0 0 

35 Vigneswara swami temple, 
Chilamakuru , YSR Kadapa, 
Andhra Pradesh 

0 15033 0 4046 3702 

36 Agatheswarswami Temple, 
Chilamkuru, YSR Kadapa, 
Andhra Pradesh 

9097 22088 10202 72940 328417 

37  Remains of the buried Jain 
temple, Danavulapadu, YSR 
Kadapa, Andhra Pradesh 

4090 16710 2538 215447 172746 

38  Fort with enclosed ancient 
buildings, Madhavaperumal 
temple and tower known as 
Madarsala, Gandikota, YSR 
Kadapa, Andhra Pradesh 

1400527 2925060 4193025 9584776 4600204 

39 Saumyanatha temple, Nandalur, 
Annamayya 

3621958 300596 384236 533104 364414 
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40  Ancient Village site, 
Peddamudiyan, YSR Kadapa, 
Andhra Pradesh 

22600 45840 1179 65425 0 

41 Kothandaramaswami Temple,  
Peddamudiyan YSR Kadapa, 
Andhra Pradesh 

15520 5361 11760 164382 149545 

42 Mukunteswara temple with 
inscriptions, Peddamudiyan, 
YSR Kadapa, Andhra Pradesh 

127180 159887 174423 257716 175036 

43 Narasimha temple, 
Peddamudiyan, YSR Kadapa, 
Andhra Pradesh 

2000 2544 900 415876 56358 

44  Old Vishnu temple with 
inscriptions, Peddamudiyan, 
YSR Kadapa, Andhra Pradesh 

110960 38186 139247 88056 0 

45 AthiralaParasurama temple, 
Poli, Annamayya, Andhra 
Pradesh 

48143 10591 11020 179873 342969 

46 Bheemeshwara swami temple, 
Pushpagiri, YSR Kadapa 

31101 29573 0 37561 8375 

47 Indranadheshwara swami 
temple, Pushpagiri, YSR 
Kadapa 

169825 207790 187163 107011 84174 

48 Kamalasamveswara swami 
temple, Pushpagiri, YSR 
Kadapa 

2500 39055 81050 235032 558375 

49 Raghaveswara swami temple, 
Pushpagiri, YSR Kadapa 

4870 0 0 28768 1731 

50 Sivakesavaswami temple, 
Pushpagiri, YSR Kadapa 

341819 786190 1128795 373644 476003 

51 Trikoteswara swami temple, 
Pushpagiri, YSR Kadapa 

45240 15553 595323 97703 110937 

52 Vaidhyanadha swami temple, 
Pushpagiri, YSR Kadapa 

169413 3240033 475220 1272449 528382 

53  Fort with ancient buildings 
therein, Siddhout, YSR Kadapa, 
Andhra Pradesh 

752151 1211264 1094303 2541259 6511209 

54 Visvanatha swami temple, 
Sivalpalli, YSR Kadapa, Andhra 
Pradesh 

101000 52480 135725 119389 61053 

55  Sri Kodandarma Swami temple 
and adjoining buildings, 

37500 225024 74938 174559 0 
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Vontimitta, YSR Kadapa, 
Andhra Pradesh 

56  Mounds containing Buddhist 
remains such as stupas, Adurru, 
Dr.B.R.AmbedkarKonaseema, 
Andhra Pradesh 

138900 366945 1217953 225966 1187088 

57 Gollingeswara group of temples, 
Biccavolu, East Godavari, 
Andhra Pradesh 

1450240 470240 197261 2234494 1782344 

58 Kanchragudi, Biccavolu, East 
Godavari, Andhra Pradesh 

0 0 4510 155482 0 

59  Monolithic Ganesa Image, 
Biccavolu, East Godavari, 
Andhra Pradesh 

92800 42400 0 60260 94479 

60 Nakkalagudi, Biccavolu, East 
Godavari, Andhra Pradesh 

0 0 3623 30130 66488 

61 Veerabhadra temple, Biccavolu, 
East Godavari,  Andhra Pradesh 

0 0 144698 191712 146831 

62 Bhimeswara temple, 
Draksharama, 
Dr.B.R.AmbedkarKonaseema,A
ndhra Pradesh 

908344 602337 2465931 4972383 480487 

63  Rock-cut caves and cisterns 
and remains of Buddhist stupas, 
Chaityas and  
Viharas(monasteries) on the hill 
PandavulaPandavulakonda, 
Kapavaram, East Godavari, 
Andhra Pradesh 

316964 369650 407400 1687036 299975 

64  Buddhist remains at Kodavali, 
Kakinada, Andhra Pradesh 

447737 523249 477718 605644 429915 

65 Bhimeswara temple, Samalkot, 
(Bhimavaram) Kakinada, Andhra 
Pradesh 

394785 784666 621892 1653005 4558007 

66  Ruined fort and buildings 
therein except Ramazan masjid, 
Adoni, Kurnool, Andhra Pradesh 

495798 621255 590998 717487 3345773 

67  Inscribed boulder bearing 
Andhra records of 150 A.D, 
Chinnakadaburu, Kurnool, 
Andhra Pradesh 

140780 176178 284099 190407 145635 

68  A Prominent granite hillock 
bearing Asokan inscription, 

579691 654446 866287 637721 1372755 
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jonnagiri, Kurnool, Andhra 
Pradesh 

69  Gateways and the bastions of 
the old fort, viz.(i)  Bastion No.1 
Beach 
GhantkiBuruzu(ii)  Bastion No. 2 
Lal 
BangalowBuruzu(iii)  Gateway to 
Gopala Darwaja(iv)  Gateway to 
Panikiddi, Kurnool, Andhra 
Pradesh 

782821 902866 1578246 6611529 10797010 

70  Mausoleum known as Abdul 
Wahab Khan's Tomb and 
adjoining buildings, Kurnool, 
Andhra Pradesh 

710466 938525 983962 1552758 1010241 

71 Nandavaram Temple including 
the sculpture of Subrahamanya, 
Nandavaram, Kurnool, Andhra 
Pradesh 

1680050 310946 172837 172931 5818405 

72  The Asokan inscription, Two 
early Chalukya inscriptions and 
One late Chalukya inscriptions, 
Rajulamandagiri (Hamlet of 
Jutur), Kurnool, Andhra Pradesh 

149441 176755 156221 234077 171516 

73  Inscribed stone lying to the east 
of Siva Temple, Rayachoti, 
Kurnool, Andhra Pradesh 

146260 175202 162765 191912 145635 

74  Old Cave Temple, Yaganti, 
Nandyala, Andhra Pradesh 

131250 260152 1539446 365578 253712 

75   Uma-Mahesvaraswami 
Temple, Yaganti, Nandyala, 
Andhra Pradesh 

310463 416445 2491123 985448 4851931 

76  An Ancient Siva temple with 
inscription at Ayyanagaripalem 
Hamlet of Pondugula, 
Dachepalle, Palandau, Andhra 
Pradesh 

145458 212322 181879 530011 428983 

77  Ruined Buddhist stupa, 
Bhattiprolu, Bapatla, Guntur, 
Andhra Pradesh 

191520 458839 192540 33185 256385 

78  The Sculptures, carvings, 
images, bas relie for other like 
objects discovered within the 

0 0 0 0 0 
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revenue limit, Buddam, 
Acchampet, Palanadu, Andhra 
Pradesh 

79 Kapoteswara temple with five 
inscriptional slabs within the 
temple site, Chejerla, 
Nekrikallu,Palanadu, Andhra 
Pradesh 

293323 521432 390055 557525 381123 

80  The Mounds with ancient 
remains on them, Grandhasiri, 
Hamlet of Vornakallu, 
Acchampet, Palandau, Andhra 
Pradesh 

0 0 18300 174246 132136 

81  Inscribed marble pillar near the 
Gopala Temple, Ipur, Palanadu, 
Andhra Pradesh 

137160 208265 179620 299181 143955 

82  Ancient Buddhist remains with 
Brahmi inscriptions on the 
mound, Manchikallu, 
Rentachintala, Palanadu, 
Andhra Pradesh 

0 0 18300 158035 112429 

83  Reconstructed monument at 
Anupu  and Nagarjunakonda 
hilltop, Macherla, Palanadu, 
Andhra Pradesh 

389760 531125 870555 1039465 4091036 

84  Mounds within the limit of 
Nagulavaram, Macherla, 
Palanadu,  Andhra Pradesh 

0 0 0 0 0 

85  The Sculptures, carvings, 
images, bas relief on the ancient 
mound, Pullareddigudem, 
Macherla, Palanadu,Andhra 
Pradesh 

0 0 0 0 0 

86 (i)     The mounds with remains 
of ancient building between the 
hillock of NagarjunaKonda and 
the village of 
Pullareddigudem,(ii)   Mounds 
adjacent to the hillock 
reddigudem,(iii)  Hill of 
Nagarjunakonda with the 
ancient remains, 
Pullareddigudem, Agarharam, 

682067 882121 1216689 1849205 8976337 
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Macherla, Palanadu, Andhra 
Pradesh 

87  The Mounds with ancient 
remains, Velpur, Acchampet, 
Palanadu, Andhra Pradesh 

278540 438721 317800 360735 235733 

88  Sri Bhavanarayanaswami 
temple, Bapatla, Andhra 
Pradesh 

3984318 414332 1769668 1187196 6900183 

89  Ancient Mounds, Kanuparti, 
Prakasam, Andhra Pradesh 

126428 173649 169321 240355 143990 

90  A group of eight rock-cut 
temples in Bhairavakonda hill, 
Kottapalli, Prakasam, Andhra 
Pradesh 

1697692 343087 443241 495510 474723 

91 Chola Temple, Motupalle, 
Bapatla, Andhra Pradesh 

272670 350593 424661 484755 338671 

92  Ancient Mound, Pedaganjam, 
Bapatla, Andhra Pradesh 

138821 171005 159076 246420 144515 

93 Pitikeswara group of temples 
including Approach road, 
Pittikayagulla, Prakasam, 
Andhra Pradesh 

433275 147054 197608 242452 147583 

94  Ancient Site, Pusalapadu, 
Prakasam, Andhra Pradesh 

0 0 0 21669 0 

95 Ramalingeswara group of 
temples, Satiavolu, Prakasam, 
Andhra Pradesh 

297812 376197 318308 3085867 872194 

96  Mound known as 
'BodipatiDibba', Ramatirtham 
(Hamlet of Varini), SPSR- 
Nellore, Andhra Pradesh 

292588 330271 596039 431918 287910 

97  Ancient Mound in part of S.No. 
855 A, Ramatirtham, SPSR- 
Nellore 

77661 185500 310798 257430 143990 

98  Hill Fort with Ancient buildings 
therein, Udayagiri, SPSR- 
Nellore, Andhra Pradesh 

385770 336548 185900 3191877 600850 

99  Krishna Temple in a part of 
Donka with Gopuram, 
Kalyanamandapam and 

720502 807226 687172 754849 578673 
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Masonry built Tank, Udayagiri, 
SPSR-Nellore, Andhra Pradesh 

100 Ranganayakula Temple, 
Udayagiri, SPSR- Nellore, 
Andhra Pradesh 

281822 366472 380884 268898 2210399 

101  Inscribed rock to the west of 
Dharanikota, Amaravati, 
Palanadu, Andhra Pradesh 

20000 76028 60000 292898 43983 

102  Fort in ruins, Dharanikota, 
Amaravati, Palanadu, Andhra 
Pradesh 

23600 75800 60000 330315 208612 

103 Four-storeyed rock-cut Hindu 
temple, Undavalli, Tadepalli, 
Guntur, Andhra Pradesh 

525949 829190 669043 2490473 4630833 

104  Ancient site with the mound 
marking the Buddhist Stupas in 
it, Alluru, NTR District 

152283 9970 1190815 32771 145419 

105  Buddhist remains in a mound, 
Ghantasala, Krishna 

303428 381370 363527 429772 593671 

106  Mound containing Buddhist 
remains and ancient village site, 
Gudivada, Krishna 

154130 215546 158240 222843 175945 

107  Sculptures, carvings, images 
other like objects found in the 
vicinity of the old Mosque, 
Gudur, Krishna 

0 0 0 30063 0 

108  Hillock containing the mound 
marking the ancient remains of 
ancient Buddhist  stupas 
situated on it, Gummadiduru, 
NTR District 

415896 178566 143350 1156409 478434 

109  Buddhist remains of a Stupa on 
the hill, Jaggaipeta, NTR District 

0 213830 175304 408527 87373 

110  Bandar Fort: (i) Armoury known 
as Fort and customs office (ii) 
Belfry, Machilipatnam, Krishna 

602584 339944 195146 466113 736756 

111  Dutch cemetery (D. No. 308), 
Masulipathnam, Krishna 

1541347 9350 1963 55693 202541 

112  Rock-cut cave temples on the 
Hill, Mogalrajapuram, NTR 
District 

321987 233103 192416 624570 786624 
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113  Ancient site and remains 
comprised in survey plot No. 37, 
Munagacherla, NTR District 

1200 971 858 40895 129051 

114  Four pillars in the ruined 
mandapam in jammidoddi, 
Vijayawada, NTR District 

0 0 17836 34083 0 

115  Inscribed Pillar and slab in 
Mallesvarasvami temple, 
Vijayawada, NTR District 

0 0 0 0 0 

116 Kiratharjuna Pillar on the 
Indrakilla Hill, Vijayawada, NTR 
District 

0 0 0 47899 0 

117  Two rock- cut cave temples on 
the indrakila hill known as 
AkkannaMadanna Caves, 
Vijayawada, NTR District 

727949 38241 10236 137174 497703 

118  Mounds containing Buddhist 
remains, Arugolanu, 
Tadepalligudem, West Godavari 

323906 800 0 81113 290353 

119  Mounds locally known as 
Bhimalingadibba, Denduluru, 
Eluru 

0 0 0 30063 0 

120  Buddhist monuments (i) Rock-
cut temple, (ii) Large Monastery, 
(iii) Small Monastery,(iv) Brick 
Chaitya, (v) Ruined Mandapa, 
(vi) Stone built Stupa and Large 
group of stupas, Guntupalle, 
Eluru 

491279 357394 803325 474408 2101315 

121  The caves and structural stupa 
of Archaeological interest on 
Dharmalingesvarasvami hill, 
Jilakarragudem (Hamlet of 
Guntupalle), Eluru 

0 0 23520 98053 240292 

122  Ancient Mounds in S.No. 501-1, 
Pedavegi, Eluru 

147420 0 412771 521760 425692 

123  The mounds of pedavegi: Dibba 
No.1 Dibba No.2, Dibba No. 3, 
Dibba No. 4,Dibba No. 5, 
Pedavegi, Eluru 

412492 53387 87400 30063 0 

124  Ruined Buddhist stupa and 
other remains, Amaravati, 
Palandau, Andhra Pradesh 

356954 526367 822155 629669 3351003 
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125  Ancient Mound, Kalingapatnam, 
Srikakulam 

112425 167776 0 59081 122080 

126  Sri Somesvara temple, 
Mukhalingam, Srikakulam 

3682 1109177 17324 308632 24455 

127 Bhimesvara temple, 
Mukhalingesvara, Srikakulam 

163934 177874 143790 145677 164306 

128 Mukhalingesvara temple, 
Mukhalingesvara, Srikakulam 

134170 233559 219776 1015200 425856 

129  Buddhist remains:(i) Six 
Images, (ii) Three images and 
some more images on the hill,  
(iii) One image,(iv) Three 
images, Salihundam, 
Srikakulam 

232290 523372 382429 867729 682022 

130  Eastern portion of Salihundam 
hill containing Buddhist remains 
(A Chaitya and four stupas), 
Salihundam, Srikakulam 

264587 561175 666085 160685 156850 

131  Ancient Buddhist Mounds 
locally known as 
'DhanaDibbalu', Kotturu (near 
Gokivada forest), Anakapalli 

119904 105806 23204 700952 8533 

132  Buddhist rock-cut stupas, 
Dagebas and caves and the 
ruins of a structural Chaitya with 
its outbuilding and other Ancient 
remains on two adjoining hills 
known as Bojjanna Konda, 
Sankaram, Anakapalli 

442389 594637 932388 3553490 5376507 

133 DurgaBhairavakonda having an 
ancient monument called Durga, 
Neelavati, Vizianagaram 

85296 179987 179281 291653 180645 

134  Ruined Buddhist Monastery at 
Gurubhaktulakonda, 
Ramathirtham, Vizianagaram 

324480 416761 378509 569456 357833 

135  The old temple 
(Dibbesvarasvami temple), 
Sarapalli(Sarapalle), 
Vizianagaram 

10340 29077 19222 35777 9441 

    5,11,49,6
46 

4,48,57,8
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5,72,80,9
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08 
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POLITICAL APPOINTMENTS IN NCLT AND NCLAT 
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986.    PROF. SOUGATA RAY: 

Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) whether the Supreme Court has passed any comments on the political 

appointments in National Company Law Tribunal and National Company Law 

Appellate Tribunal;  

(b) if so, the details thereof;  

(c) the reasons behind the "lack of timely admission and disposal" of applications 

under the Insolvency and Bankruptcy Code (IBC), as opined by the Hon'ble 

Supreme Court;  

(d) whether there is a "growing tendency" to disregard Supreme Court directions 

by the authorities of such bodies; and 

(e) if so, the details thereof and the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 

(a) and (b):   The process of filling up the posts of Members in the National Company 

Law Tribunal (NCLT) and the National Company Law Appellate Tribunal (NCLAT) is 

a dynamic, integrated, and continuous collaboration between the Executive and the 

Judiciary. Appointments are made based on the recommendations of the Selection 

Committee for NCLT and the Search-cum-Selection Committee for NCLAT. Both 

Committees, chaired by the Hon’ble Chief Justice of India or his nominee, are 

structured to ensure judicial dominance in the appointment process. The 
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Chairperson of each committee holds a casting vote, reinforcing impartiality and 

maintaining the integrity of the selection process.  

(c): Delays in case disposal are influenced by multiple factors such as the 

complexity of facts involved, cooperation of stakeholders, and procedural issues. 

Adjournments and the filing of numerous interim applications also contribute to 

delays. 

(d): The Supreme Court, as the Apex Court of India, is the highest authority in the 

judicial hierarchy. Its orders and judgments are binding on all Courts and Tribunals 

across the entire territory of India, ensuring uniformity and consistency in the 

application of the law. 

(e): Does not arise. 

 

SPORTS CENTRES ACROSS THE COUNTRY 
987.     SHRI PRADEEP PUROHIT: 
   DR. HEMANT VISHNU SAVARA: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the Government has taken any steps to establish sports centres across 

the country for the development of athletes, if so, the details thereof; 

(b) the details of the initiatives taken by the Government to establish sports centres 

including excellence centres across the country including Odisha for athletes’ 

development; and 

(c) the details of the sports centres established and to be established in Maharashtra 

State and tribal dominated district Palghar? 
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THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
(a) to (c): Yes Sir. The Government, through the Sports Authority of India (SAI), has 

established 186 SAI Centres (including 8 Sports Centres in the State of Odisha and 

17 Sports Centres in the State of Maharashtra) across the country including National 

Centres of Excellence (NCOEs), SAI Training Centres (STCs), Extension Centres 

of STCs, National Sports Talent Contest (NSTC) scheme etc. which are functional 

for implementing Sports Promotional Schemes of SAI. The State-wise details of the 

same are provided at the enclosed Statement. Moreover, the details of Sports 

Centers under the Khelo India Scheme, are available at 

URL:https://dashboard.kheloindia.gov.in/khelo-india-center-dashboard. 

Further, no proposal has been received for establishment of new sports Centre in 

the State of Maharashtra. 

STATEMENT 

STATEWISE NUMBER OF CENTERS OF SAI SCHEMES 2024-2025 

  
No. of Centres 

 

S
N 

State 
   

NSTC 
 

NCO
E 

ST
C 

Ext. 
Centre

s 

Reg.Sc
h. 

IGM
A 

Akhara
s 

TOTA
L 

1 Andhra Pradesh 0 3 0 0 0 0 3 
2 Arunachal 

Pradesh 
1 1 0 0 0 0 2 

3 Assam 1 4 4 1 1 1 12 
4 Bihar 0 3 0 0 0 0 3 
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5 Chhattisgarh 0 2 0 0 0 0 2 
6 Goa 0 2 0 0 0 0 2 
7 Gujarat 1 0 1 0 0 0 2 
8 Haryana 2 3 0 0 0 5 10 
9 Himachal 

Pradesh 
2 1 2 0 0 0 5 

10 Jharkhand 0 2 1 0 1 0 4 
11 Karnataka 1 3 0 0 0 0 4 
12 Kerala 2 4 0 0 1 0 7 
13 Madhya Pradesh 1 3 2 1 0 3 10 
14 Maharashtra 2 0 0 0 1 14 17 
15 Manipur 1 2 0 1 2 0 6 
16 Meghalaya 0 1 0 0 0 0 1 
17 Mizoram 0 1 0 0 0 0 1 
18 Nagaland 0 1 0 0 0 0 1 
19 Odisha 1 3 2 1 0 1 8 
20 Punjab 1 4 2 0 1 3 11 
21 Rajasthan 0 3 7 2 0 8 20 
22 Sikkim 0 1 0 0 0 0 1 
23 Tamil Nadu 0 3 0 0 2 0 5 
24 Telangana 0 1 0 0 0 0 1 
25 Tripura 0 1 0 1 0 0 2 
26 Uttar Pradesh 1 4 1 1 0 7 14 
27 Uttarakhand 0 1 0 0 0 0 1 
28 West Bengal 2 4 2 0 0 0 8 
29 Andaman and 

Nicobar Islands 
(UT) 

0 2 0 0 0 0 2 

30 Chandigarh (UT) 1 0 0 1 0 0 2 
31 Delhi (UT) 4 1 0 0 0 8 13 
32 Jammu and 

Kashmir (UT) 
0 1 1 0 0 0 2 

33 Ladakh (UT) 0 1 0 0 0 0 1 
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34 Lakshadweep 
(UT) 

0 1 0 0 0 0 1 

35 Puducherry (UT) 0 2 0 0 0 0 2  
GRAND TOTAL: 24 69 25 9 9 50 186 

 

छ°ीसगढ़ म¤ पयªटन को बढ़ावा 

988. ®ी भोजराज नागः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक : 

(क) छ°ीसगढ़ राºय म¤ पयªटन को बढ़ावा देने के िलए सरकार Ĭारा उठाए गए कदमŌ का Êयौरा ³या 

है; 

(ख) िवगत तीन वषŎ के दौरान छ°ीसगढ़ सरकार Ĭारा िविभÆन पåरयोजनाओ ंके िलए Öवीकृत और 

उपयोग कì गई िनिधयŌ का Êयौरा ³या है; 

(ग) ³या छ°ीसगढ़ राºय म¤ पयªटन को बढ़ावा देने और पयªटन ÖथलŌ के िवकास के िलए वतªमान म¤ 

कोई िविशĶ पåरयोजनाए ंया योजनाए ंकायाªिÆवत कì जा रही ह§; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) िवगत पांच वषŎ के दौरान छ°ीसगढ़ राºय म¤ िकतने पयªटन ÖथलŌ का िवकास िकया गया है? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) स े(ङ): पयªटन मंýालय संवधªनाÂमक कायªøमŌ, मेलŌ और महोÂसवŌ के आयोजन के िलए 

राºय सरकारŌ को सहायता आिद सिहत िविभÆन पहलŌ के माÅयम स ेएक पयªटक गंतÓय के łप म¤ 

समú łप स ेभारत का सवंधªन करता है। मंýालय अपनी वेबसाइट और सोशल मीिडया के माÅयम स े

िविभÆन पयªटन ÖथलŌ और उÂपादŌ का भी ÿचार करता है। 

 मंýालय आितÃय सिहत घरलूे संवधªन और ÿचार (डीपीपीएच), राÕůीय Öवदेश दशªन, 

तीथªÖथल जीणōĦार एव ं आÅयािÂमक िवरासत संवधªन अिभयान िमशन (ÿशाद) और पयªटन 

अवसंरचना िवकास कì योजनाओ ंके िलए क¤ þीय एज¤िसयŌ को सहायता कì अपनी योजनाओ ंके तहत 
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पयªटन के संवधªन और िवकास के िलए छ°ीसगढ़ सिहत राºय सरकारŌ और संघ राºय±ेý ÿशासनŌ 

(यूटी) को िव°ीय सहायता ÿदान करता है। 

पयªटन मंýालय न ेदेश म¤ पयªटन को बढ़ावा दनेे के िलए िविभÆन पहल¤ शłु कì ह§। मंýालय ने 

दशे म¤ Öथायी और िजÌमेदारीयĉु पयªटन को बढ़ावा दनेे के िलए राºयŌ/संघ राºय±ेý ÿशासनŌ और 

Öथानीय सरकारŌ के साथ साझेदारी म¤ पयªटन ÖथलŌ के एकìकृत िवकास के िलए एक सŀुढ ढांचा तैयार 

करने के उĥेÔय स ेअपनी Öवदेश दशªन योजना को Öवदेश दशªन 2.0 के तौर पर नया łप िदया है। इस 

योजना के तहत छ°ीसगढ़ के िबलासपरु, जगदलपरु को िवकास के िलए िचिĹत िकया गया है। 

छ°ीसगढ़ राºय म¤ डीपीपीएच, Öवदशे दशªन, ÿशाद, पयªटन अवसंरचना िवकास के िलए 

केÆþीय एज¤िसयŌ को सहायता कì योजनाओ ंके तहत Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन िववरण 

म¤ िदया गया है। 

िपछल ेतीन वषŎ के दौरान आितÃय सिहत घरलूे सवंधªन एवं ÿचार योजना के तहत आबंिटत िनिध 
का Êयौरा िनÌनानुसार है:- 

(करोड़ Ł. म¤) 
िव°ीय वषª बजट अनुमान 
2022-23 75.00 
2023-24 75.00 
2024-25 176.97 

 

िववरण 

िपछल ेपांच वषŎ के दौरान छ°ीसगढ़ राºय म¤ िविभÆन योजनाओ ंके तहत Öवीकृत पåरयोजनाओ ं
कì सूची : 

(करोड़ Ł. म¤) 

योजना वषª पåरयोजना Öवीकृत रािश जारी रािश 

Öवदेश दशªन 2015-16 जनजातीय पयªटन पåरपथ  :
जशपरु -  कुनकुरी -  मैनपाट - 
कमलेशपरु- महेशपुर - कुदªर -
सरोधादादर -  गंगरले -  कŌडागांव -  

96.10 94.23 
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निथयानवागांव -  जगदलपुर -  
िचýकूट -  जनजातीय पåरपथ के 
तहत तीथªगढ़ का िवकास 

ÿशाद 2020-21 मां बमलेĵरी देवी मंिदर म¤ तीथªयाýा 
सिुवधाओ ंका िवकास 

48.44 32.13 

आितÃय सिहत 
घरलूे सवंधªन 
और ÿचार 
)डीपीपीएच ( 
  

2014-15 मेले और ÂयोहारŌ के िलए सीएफए 50.00 50.00 

2018-19 

बÖतर दशहरा लोकोÖतव 10.00 10.00 

रािजम कंुभ महोÂसव 10.00 10.00 

भोरामदेव महोÂसव 5.00 5.00 

2019-20 राÕůीय जनजातीय महोÂसव 20.00 20.00 

 

DECLINE IN INDIAN RUPEE  
989.  SHRI K. C. VENUGOPAL:  

SHRI CHARANJIT SINGH CHANNI:  
SHRI RAJMOHAN UNNITHAN:  
SHRI TANUJ PUNIA:  
SHRI ANTO ANTONY: 

 Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has analysed the factors contributing to the recent 

decline in the Indian rupee and if so, the key findings of this analysis;  

(b) the steps being taken by the Government to attract stable foreign investment 

amidst currency depreciation;  

(c) whether the Government has evaluated the impact of the rupee’s depreciation 

on inflation, import costs, and the purchasing power of Indian consumers, and if so, 

the details thereof; and  

(d) the steps taken by the Government to stabilise the rupee and mitigate any 

adverse effects on the economy and consumers? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
(a) The value of the Indian Rupee (INR) is market-determined, with no target or 

specific level or band. Various domestic and global factors influence the exchange 

rate of the INR, such as the movement of the Dollar Index, trend in capital flows, 

level of interest rates, movement in crude prices, current account deficit etc.  

During the current calendar year (CY) 2024, the INR depreciated by 1.4% till 

November 19, 2024 against the US dollar (USD). One of the main reasons for this 

depreciation of INR has been broad-based strength of the USD. During CY 2024, 

Dollar Index has increased by about 4.8% till November 19, 2024. More recently, 

the Dollar Index touched108.07 on November 22, 2024,its highest in more than a 

year, exerting pressure on emerging market currencies. Further, geopolitical 

tensions in the Middle East and uncertainty surrounding US elections results also 

added to the headwinds.  

Despite this, INR remains one of the best-performing Asian currencies. In 

comparison, major Asian currencies like the Japanese Yen and South Korean Won 

declined by 8.8% and 7.5%, respectively, as on November 19, 2024. Notably, all 

G10 currencies, except the British Pound (GBP), depreciated by over 4.0% during 

CY 2024. 

The relative stability of the INR bears testimony to India’s sound and resilient 

economic fundamentals, macroeconomic and financial stability. 
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(b) Foreign investment inflows are based on private business decision which in turn 

depend on a whole host of exogenous factors like market size, macroeconomic 

stability, investment climate, geopolitical factors, and other global economic factors.   

To promote foreign direct investment (FDI), the Government has put in place an 

investor friendly FDI policy, wherein most of the sectors, except a small negative list, 

are open for 100% FDI under the automatic route. Further, the policy on FDI is 

reviewed on an ongoing basis, to ensure that India remains an attractive and investor 

friendly destination. 

Further, the Union Budget 2024-25 has announced simplification of rules and 

regulations for FDIto facilitate such investments and reduction in the corporate tax 

rate for foreign companies.  

In addition, the Reserve Bank of India (RBI), in consultation with the Government 

has been taking measures to provide a facilitative environment for foreign 

investment in debt including measures to expand investment space and provide 

operational flexibility.  

(c) The depreciation of currency is likely to enhance the export competitiveness, 

which in turns impacts the economy positively. On the other hand, depreciation may 

raise the prices of imported good. However, the overall impact of exchange rate 

depreciation on domestic prices depends on the extent of pass through of 

international commodity prices to the domestic market. Furthermore, the imports in 

the economy also depends on various factors including the demand and supply of 

commodities in the international market, kind of tradeable (i.e. essential or luxury 

items), freight costs, availability of substitutes goods etc. Thus, the impact of 
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movement of the exchange rate on the import cost and hence on domestic 

inflationand consumer’s purchasing power cannot be isolated. 

(d) The RBI monitors key developments across the globe which may have an 

impact on USD-INR exchange rate. Among others, it includes monetary policy 

actions of the major Central Banks, major economic data releases across the globe 

and their impacts thereof, OPEC+ meeting decisions, tracking, and analysing geo-

political events, daily movements in G-10 and EME currencies etc.RBI regulates the 

foreign exchange market with a view to ensure its orderly functioning and 

development and intervenes only to curb undue volatility in the INR.  

 

वन और वृ±Ō का सरं±ण 
  
990. ®ी मनीष जायसवाल : 
 ®ी अनूप संजय धोýे : 
 ®ी महशे कÔ यप :  
  ®ीमती गनीबेन नागाजी ठाकोर :  
 ³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िक : 

(क)  दशे म¤ समÖ त आþª भूिम और म§úोव का राº य–वार Ê यौरा ³ या है; 

(ख)  छÂ तीसगढ़ राº य के बÖतर संभाग म¤ म§úोव और आþª भूिम के संर±रण सिहत वन एवं व±ृावरण 

±ेý म¤ विृĦ करने के िलए सरकार Ĭारा उठाए गए कदमŌ का Ê यौरा ³ या है; 

(ग)  िवलÈु त होन ेके कगार पर पहòंच चकेु वन और पौधŌ के संर±ण के िलए सरकार ³ या कदम उठा 

रही है; 

(घ)  ³ या सरकार दशे म¤ व±ृारोपण अिभयान चला रही है, यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; और 

(ड.)  िवगत तीन वषŎ के दौरान उ³ त व±ृारोपण अिभयान के िलए गुजरात को आवंिटत िनिधयŌ का 

Ê यौरा ³ या है?  
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             पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मंýालय म¤     

              राºय मýंी (®ी कìितª वधªन िसहं): 

(क)  भारतीय अंतåर± अनसुंधान संगठन (इसरो) के तहत अंतåर± अनÿुयोग क¤ þ (एसएसी), 

अहमदाबाद न ेमंýालय के सहयोग स ेवषª 2021 म¤ राÕůीय आþªभूिम दशकìय पåरवतªन एटलस 

ÿकािशत िकया। इस एटलस म¤ सूिचत कì गई आþªभूिमयŌ कì राºयवार सूची सलंµन िववरण -

। म¤ दी गई है। 

भारतीय वन सव¥±ण (एफएसआई), देहरादून, जो पयाªवरण, वन एवं जलवाय ुपåरवतªन मंýालय 

(एमओईएफएडंसीसी) का अधीनÖ थ संगठन है, हर दो वषª म¤ देश के वन एवं व±ृ आवरण का 

आकलन करता है और इसके िनÕकषª भारत वन िÖथित åरपोटª  (आईएसएफआर) म¤ ÿकािशत 

िकए जाते ह§। आईएसएफआर 2021 के अनसुार, देश के म§úोव आवरण का राºयवार Êयोरा 

संलµन िववरण -।।  म¤ िदया गया है। 

(ख)  वन एव ंव±ृ आवरण बढ़ान ेके िलए क¤ þ सरकार राÕůीय हåरत भारत िमशन (जीआईएम), 

वÆयजीव पयाªवासŌ का एकìकृत िवकास (आईडीडÊÐयूएच), ÿितपूरक वनरोपण कोष ÿबंधन 

एवं आयोजना ÿािधकरण (काÌपा), नगर वन योजना, तटरेखा पयाªवासŌ एव ंठोस आय के िलए 

म§úोव पहल (िमÕ टी) आिद जैसी िविभÆन योजनाओ ंऔर कायªøमŌ के तहत राºयŌ और सघं 

राºय ±ेýŌ (यूटी) को िव°ीय सहायता ÿदान करती है। ÿधान मु´य वन संर±क एव ंवन बल 

ÿमुख छ°ीसगढ़ के कायाªलय Ĭारा दी गई सूचना के अनसुार, िव°ीय वषª 2024-25 म¤ वतªमान 

म¤ चल रही वन सरं±ण गितिविधयŌ के िहÖस ेके łप म¤ बÖतर संभाग म¤ कुल 25561.288 

हे³टेयर ±ेý म¤ वनŌ कì बहाली का कायª चल रहा है और 6953.488 हे³टेयर भूिम पर भू-जल 

संर±ण कायª िकया जा रहा है। इसके अलावा, 2024 कì वषाª ऋत ुम¤ 1431.517 हे³टेयर भूिम 

पर कुल 2895221 पौधे लगाए गए ह§।इसके अलावा, सरकार ने पयाªवरण )संर±ण  (अिधिनयम, 

1986 के ÿावधानŌ के तहत आþªभूिम )संर±ण और ÿबंधन  (िनयम, 2017 को देश भर म¤ 
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आþªभूिम के संर±ण और ÿबंधन के िलए िविनयामक ढांचे के łप म¤ अिधसूिचत िकया है तािक 

आþªभूिम के पाåरिÖथितक Ö वłप को संरि±त, ÿबंिधत और कायम रखा जा सके। राÕůीय 

आþªभूिम दशकìय पåरवतªन एटलस के आंकड़Ō के अनसुार, छ°ीसगढ़ म¤ 2.25 हे³टेयर स े

अिधक ±ेýफल वाली  11,261 आþªभूिमयां ह§। बÖतर संभाग म¤ िÖथत आþªभूिमयां इस ÿकार 

ह§: 

ø.स.ं िजल ेका नाम आþªभूिमयŌ कì सं́ या 
1. बÖतर 126 
2. िबजपरु 306 
3. सकुामा 161 
4. दांतेवाड़ा 51 
5. नारायणपरु 18 

 

छ°ीसगढ़ राºय आþªभूिम ÿािधकरण ने मंýालय के ‘आþªभूिम बचाओ अिभयान’ के तहत 2882 

आþªभूिमयŌ कì जमीनी जांच पूरी कर ली है। इसके अलावा, आþªभूिमयŌ कì जमीनी जांच और 

ÖवाÖÃय काडª तैयार करने, सफाई के िलए डÖटिबन लगाने और इन आþªभूिमयŌ के आसपास 

जागłकता का ÿसार करने के िलए साइन बोडª लगाने का काम भी जारी है। 

(ग)  भारत सरकार ने देश म¤ िवलĮु होन ेके कगार पर पहòंच चुके वनŌ और पौधŌ के संर±ण के िलए 

कई कदम उठाए ह§ िजनम¤ यथासंशोिधत जैव िविवधता अिधिनयम, 2002 का िøयाÆवयन शािमल 

है। इस अिधिनयम के तहत, इस मंýालय न ेसंबंिधत राºय सरकारŌ के परामशª से 18 राºयŌ और 

2 संघ राº य ±ेýŌ म¤ संकटúÖत ÿजाितयŌ को भी अिधसूिचत िकया है। यह अिधसूचना राºय जैव 

िविवधता बोडŎ और संघ राº य ±ेýŌ कì जैव िविवधता पåरषदŌ को अिधसूिचत ÿजाितयŌ तक 

पहòंच को िविनयिमत करने और उन ÿजाितयŌ को संरि±त करने के उपाय करने कì शिĉ ÿदान 

करती है। 
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(घ)  क¤ þ सरकार न ेव±ृारोपण गितिविधयŌ को संचािलत करने के िलए कई पहल¤ कì ह§। व±ृारोपण के 

िलए सामदुाियक भागीदारी को सूचीबĦ करने हेतु ’एक पेड़ मां के नाम’ नामक अिभयान शłु 

िकया गया है। सभी राºयŌ और संघ राº य ±ेýŌ को इस अिभयान के तहत व±ृारोपण गितिविधयŌ 

को शłु करने के िलए ÿोÂसािहत िकया गया है। भारत सरकार िविभÆन योजनाओ ंऔर कायªøमŌ 

के तहत व±ृारोपण अिभयान चलाने के िलए राºयŌ और संघ राº य ±ेýŌ (यूटी) को िव°ीय 

सहायता भी ÿदान करती है। नगर वन योजना (एनवीवाई) म¤ वषª 2020-21 स े2026-27 कì 

अविध के दौरान देश म¤ 600 नगर वन और 400 नगर वािटका िवकिसत करने कì पåरकÐपना 

कì गई है। जीआईएम के तहत, 155130 हे³टेयर ±ेý म¤ व±ृारोपण/पाåरिÖथितकì-बहाली के िलए 

सýह राºयŌ और एक संघ राº य ±ेý को 944.48 करोड़ Łपये कì रािश जारी कì गई है। िमÕ टी 

कायªøम का उĥेÔ य नौ तटीय राº यŌ और चार संघ राºय ±ेýŌ म¤ म§úोव कì बहाली और वनीकरण 

के ÿयासŌ के माÅ यम स ेलगभग 540 वगª िक.मी. ±ेý को वनावरण के अंतगªत लाना है। िव° वषª 

2023-24 म¤ 3046 हे³टेयर म§úोव कì बहाली के िलए िमĶी के तहत 17.96 करोड़ Łपये जारी 

िकए गए ह§। 

(ड.)  गजुरात के ÿधान मु´य वन संर±क के कायाªलय Ĭारा दी गई सूचना के अनसुार, िपछल ेतीन वषŎ 

के दौरान गुजरात राºय म¤ व±ृारोपण गितिविधयŌ के िलए िनिध का आवंटन िनÌनानसुार है: 

वषª वृ±ारोपण एवं सबंĦ गितिविधयŌ के िलए 
िनिध का आवंटन )करोड़ Łपए म¤ ( 

2021-22 421.41 
2022-23 420.90 
2023-24 455.38 

 

िववरण -I 

राÕůीय दशकìय पåरवतªन एटलस 2021 के अनसुार आþªभूिमयŌ का राºयवार Êयोरा  
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ø.स.ं राºय का नाम सं́ या ±ेýफल 
)ह³ेटेयर ( 

1. आंň ÿदशे 24,104 1,141,606 
2 आŁणाचल ÿदशे 1,182 151,104 
3. असम 5,902 849,078 
4. िबहार 4,526 374,766 
5. छ°ीसगढ 11,457 342,443 
6. गोवा 742 24,749 
7. गुजरात 17,613 3,499,429 
8. हåरयाणा 1,905 33,649 
9. िहमाचल ÿदेश 215 94,011 
10. झारखंड 2,635 187,045 
11. कनाªटक 14,936 787,127 
12. केरल 1,399 158,336 
13. मÅय ÿदेश 13,935 861,736 
14. महाराÕů 25,935 1,152,625 
15. मिणपरु 132 67,408 
16. मेघालय 225 31,002 
17. िमजोरम 127 19,476 
18. नगाल¤ड 148 21,118 
19. ओिड़शा 13,331 719,942 
20. पंजाब 1,190 47,024 
21. राजÖथान 13,321 778,824 
22. िसि³कम 259 7,049 
23. तिमलनाडु 26,883 925,712 
24. तेलंगाना 12,338 566,680 
25. िýपरुा 416 1,843 
26. उ°र ÿदेश 18,555 1,104,562 
27. उ°राखÁड 172 112,882 
28. पिĲम बंगाल 12,955 1,130,127 
29. अंडमान िनकोबार 2,774 143,238 
30. छ°ीसगढ़ 11 336 
31. दादरा नगर हवेली 12 2,063 



02.12.2024                                                                                                                                               388 
 

32. दमन एवं दीव 59 2,728 
33. िदÐली 123 2,773 
34. जÌमू व कÔमीर 404 164,110 
35. ल±Ĭीप 50 79,716 
36. लĥाख 1,073 373,049 
37. पदुचेुरी 139 5,555 
 कुल 231,195 15,981,516 

 

िववरण -।।  

म§úोव आवरण का राº य-वार Ê यौरा (वन िÖथित åरपोटª 2021 के अनुसार) 

राº य/सघं राº य ±ेý वन िÖथित åरपोटª 2021  के 
अनुसार म§úोव आवरण  )वगª िक.मी . 
म¤( 

आंň ÿदशे  405 
गोवा 27 
गुजरात 1175 
कनाªटक  13 
केरल  9 
महाराÕ ů 324 
ओिडशा 259 
तिमलनाडु  45 
पिĲम बंगाल 2114 
अंडमान और िनकोबार Ĭीप 
समूह 

616 

दमन और दीव 3 
पडुुचेरी 2 
कुल  4992 

 

CSR Funds 

991. DR. JAYANTA KUMAR ROY:  
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Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) the details of funds provided by various organizations under Corporate Social 

Responsibility (CSR) in Jalpaiguri Lok Sabha constituency of West Bengal during 

the last five years, organization-wise and year-wise;  

(b)the sectors in which these funds were utilized, such as healthcare, education, 

infrastructure, skill development, etc., and the amount allocated to each sector 

during the said period;  

(c)the impact of these CSR initiatives in the above sectors, including details of 

completed and ongoing projects; and  

(d) whether the Government has conducted any evaluation to assess the 

effectiveness of CSR projects in Jalpaiguri and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 
(SHRI HARSH MALHOTRA): 

(a):  On the basis of filings made in the MCA21 registry by the companies, the CSR 

spentin the district of Jalpaiguri of West Bengal for the last five financial years (FYs) 

i.e. from 2018-19- to 2022-23 is given at enclosed Statement-I.  Further, company-

wise data is available on CSR data portal for public view. 

Further, all data related to CSR filed by companies in MCA21 registry, including 

Company-wise, State-wise, District-wise, Development Sector-wise and projects 

implemented by the companies, is available in public domain at www.csr.gov.in.  
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(b): On the basis of filings made in the MCA21 registry by the companies, the CSR 

spent on the Development Sector-wise in the district of Jalpaiguri of West Bengal 

for the last five financial years (FYs) is attached at Statement-II. 

(c)and (d): Rule 8 of the Companies (CSR Policy) Rules, 2014 provides that every 

company having average CSR obligation of 10 crore rupees or more in the three 

immediately preceding financial years, shall undertake impact assessment, through 

an independent agency, of their CSR projects having outlays of one crore rupees or 

more, and which have been completed not less than one year before undertaking 

the impact study.  Impact assessment reports shall be placed before the Board of 

the company and shall be annexed to the annual report on CSR. Thus impact 

assessment is undertaken by the company and assessment is reviewed by its board. 

The Government has not conducted any evaluation to assess the effectiveness of 

CSR projects in Jalpaiguri. 

STATEMENT-I 

CSR spent in the district of Jalpaiguri of West Bengal 
(Amount INR Cr.) 

FY 
2018-19 

FY 
2019-20 

FY 
2020-21 

FY 
2021-22 

FY 
2022-23 

0.03 0.19 1.50 5.48 5.58 

(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 
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STATEMENT-II 

Development Sector Wise CSR Expenditure in Jalpaiguri District in West 
Bengal (Amount INR Cr.) 

 

S.No. Development Sector 
FY 

2018-

FY 

2019-

FY 

2020-

FY 

2021-

FY 

2022-
1.  Animal welfare - 0.05 - 0.02 0.17 

2.  Education 0.02 0.00 0.76 0.36 0.57 

3.  Environmental 

Sustainability 

- - - 0.09 - 

4.  Health Care 0.00 0.05 0.10 0.92 1.24 

5.  Livelihood Enhancement 

Projects 

- - 0.06 0.12 1.50 

6.  Poverty, Eradicating 

Hunger, Malnutrition 

- - 0.40 0.03 0.10 

7.  Rural development projects - - - 0.87 0.69 

8.  Sanitation - - - 1.52 1.02 

9.  Senior citizens welfare - - - 0.22 0.21 

10.  Setting up orphanage - - - - 0.01 

11.  Special education - 0.09 0.18 0.09 0.07 

12.  Vocational skills 0.00 - - 0.23 - 

13.  Women Empowerment - - - 1.00 - 

 Total 0.03 0.19 1.50 5.48 5.58 

(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 

 
EQUITY INFUSIONS INTO PSUS  

992. SHRI CHARANJIT SINGH CHANNI: 
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        SHRI K. SUDHAKARAN: 
        SHRI ANTO ANTONY: 
        SHRI TANUJ PUNIA: 
Will the Minister of FINANCE be pleased to state: 

(a) the total equity infusions made by the Government in Public Sector Undertakings 

(PSUs) in the last five years, year, State and PSU-wise; 

(b) the eligibility for receiving equity infusions by the Government and 

whetherpreference isgiven to certain sectors; 

(c) whether the Government has any plans for additional equity infusions in PSUs 

in thecoming financial years and if so, the details of expected allocation and 

targeted entities; 

(d) whether the Government has reviewed the impact of recent equity infusions on 

the financial stability of PSUs; and 

(e) the details of the steps taken by the Government to help PSUs raise internal 

resources orenhance their borrowing capacity? 

THE MINISTER OF STATE IN THE MINISTRY OFFINANCE  
(SHRI PANKAJ CHOUDHARY): 
(a) As per information provided by the Central Public Sector Enterprises (CPSEs) in 

the Public Enterprises (PE) Survey, the CPSE-wise Paid-up Capital held by Central 

Government as on 31.03.2018, 31.03.2019, 31.03.2020,  31.03.2021, 31.03.2022, 

and 31.03.2023 are at given at enclosed Statement I to VI. 

(b) to (c) Enterprises specific measure for investments including equity infusion in 

CPSEs are taken by the sectoral lineMinistries/Departments having jurisdiction over 

the concerned CPSEs. There is no specific eligibility guidelines and fresh equity 
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infusion is decided on case-to-case basis depending upon the need for expansion 

or investment by the CPSEs. 

(d) Department of Public Enterprises (DPE) evaluates the performance of Central 

Public Sector Enterprises (CPSEs) on annual basis as per the extant guidelines of 

DPE on Memorandum of Understanding (MoU) framework. MoU is an agreement 

between the management of the CPSEs and its Administrative Ministry/ Department 

wherein annual targets are fixed for certain financial and non-financial parameters. 

Evaluation of the performance of the CPSE against these targets is done at the end 

of the financial year. Financial Parameters include ‘Revenue from Operations’; 

EBITDA as percentage of revenue; return on networth; return on capital employed; 

asset turnover ratio; capital expenditure; total return to shareholders. 

(e) CPSEs being commercial entities are empowered to raise internal resources for 

meeting their business requirements.  The Board of Maharana and Navratna CPSEs 

are also empowered to raise debt from domestic capital markets and international 

markets subject to the approval of RBI/Department of Economic Affairs, as may be 

required, through their administrative Ministry/Department.  

STATEMENT -I 

Paid-up Capital held by Central Government as 31.03.2018 as per Public 
Enterprises Survey 2017-18   

( Rs. In Lakhs)  
S.No. Name of the CPSEs Paid-up Capital held by 

Central Government  
1 AGRINNOVATE INDIA LTD. 5,000 
2 AIR INDIA LTD. 28,69,021 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

3 AIRPORTS AUTHORITY OF INDIA 65,656 
4 ANDAMAN and NICOBAR ISL. FOREST and 

PLANT.DEV.CORP.LTD 
359 

5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
8 BALMER LAWRIE and CO. LTD. 1 
9 BALMER LAWRIE INVESTMENTS LTD. 1,325 

10 BEML LTD. 2,250 
11 BENGAL CHEMICALS and 

PHARMACEUTICALS LTD. 
7,696 

12 BHARAT BROADBAND NETWORK LTD. 6,000 
13 BHARAT DYNAMICS LTD. 16,083 
14 BHARAT ELECTRONICS LTD. 16,274 

15 BHARAT HEAVY ELECTRICALS LTD. 46,304 
16 BHARAT IMMUNOLOGICALS and 

BIOLOGICALS CORP. LTD. 
2,559 

17 BHARAT PETROLEUM CORPN. LTD. 1,17,810 
18 BHARAT PUMPS and COMPRESSORS LTD. 5,353 
19 BHARAT SANCHAR NIGAM LTD. 5,00,000 
20 BHARAT WAGON and ENGG. CO. LTD. 7,585 

21 BHARATIYA NABHIKIYA VIDYUT NIGAM 
LTD. 

4,36,112 

22 BHARTIYA RAIL BIJLEE CO. LTD. 56,200 
23 BIOTECHNOLOGY INDUSTRY RESEARCH 

ASSISTANCE COUNCIL 
90 

24 BRAHMAPUTRA VALLEY FERTILIZER 
CORPN. LTD. 

36,583 

25 BRAITHWAITE and CO. LTD. 3,342 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

26 BRAITHWAITE BURN and JESSOP 
CONSTRUCTION COMPANY LTD. 

12,086 

27 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 

28 BRITISH INDIA CORPORATION LTD. 3,074 
29 BROADCAST ENGG. CONSULTANTS INDIA 

LTD. 
137 

30 BURN STANDARD COMPANY LTD. 18,463 
31 CEMENT CORPN. OF INDIA LTD. 81,141 
32 CENTRAL COTTAGE INDUSTRIES CORPN. 

OF INDIA LTD. 
1,085 

33 CENTRAL ELECTRONICS LTD. 6,722 

34 CENTRAL INLAND WATER TRANSPORT 
CORPN. LTD. 

13,033 

35 CENTRAL WAREHOUSING CORPN. 3,742 
36 COAL INDIA LTD. 4,87,567 
37 COASTAL KARNATAKA POWER LTD. 5 
38 COCHIN SHIPYARD LTD. 10,195 
39 CONTAINER CORPORATION OF INDIA LTD. 13,355 
40 COTTON CORPN. OF INDIA LTD. 2,500 
41 DEDICATED FRIGHT CORRIDOR CORP. OF 

INDIA LTD. 
7,65,827 

42 DELHI POLICE HOUSING CORPORATION 
LTD. 

500 

43 DREDGING CORPN. OF INDIA LTD. 2,057 
44 E. C. G. C. LTD. 1,50,000 
45 EASTERN INVESTMENT LTD. 23 

46 EdCIL(India) Ltd. 200 
47 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
48 ENGINEERING PROJECTS (INDIA) LTD. 3,541 



02.12.2024                                                                                                                                               396 
 

S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

49 ENGINEERS INDIA LTD. 16,435 
50 FCI ARAVALI GYPSUM and MINERALS 

(INDIA) LTD. 
3,000 

51 FERTILIZER CORPN. OF INDIA LTD. 75,092 
52 FERTILIZERS and CHEMICALS 

(TRAVANCORE) LTD. 
58,236 

53 FOOD CORPN. OF INDIA 2,88,458 
54 GAIL (INDIA) LTD. 1,20,855 
55 GARDEN REACH SHIPBUILDERS and 

ENGINEERS LTD. 
11,455 

56 GOA SHIPYARD LTD. 2,973 

57 HANDICRAFTS and HANDLOOM EXPORTS 
CORP. OF INDIA LTD. 

1,382 

58 HEAVY ENGINEERING CORPN. LTD. 60,608 
59 HIL (INDIA) LTD. 9,133 
60 HINDUSTAN AERONAUTICS LTD. 30,086 
61 HINDUSTAN ANTIBIOTICS LTD. 7,172 
62 HINDUSTAN CABLES LTD. 41,769 
63 HINDUSTAN COPPER LTD. 35,179 
64 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
65 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
66 HINDUSTAN PAPER CORPORATION LTD. 71,830 

67 HINDUSTAN PHOTO FILMS 
MANUFACTURING CO. LTD. 

18,618 

68 HINDUSTAN PREFAB LTD. 13,477 
69 HINDUSTAN SALTS LTD. 5,206 
70 HINDUSTAN SHIPYARD LTD. 30,199 
71 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

72 HLL LIFECARE LTD. 29,041 
73 HMT LTD. 1,12,805 
74 HOOGHLY DOCK AND PORT ENGINEERS 

LTD. 
2,861 

75 HOTEL CORPN. OF INDIA LTD. 2,700 
76 HOUSING and URBAN DEV. CORPN. LTD. 1,79,785 
77 HSCC (INDIA) LTD. 180 
78 I T I  LTD. 73,089 
79 INDIA INFRASTRUCTURE FINANCE CO. 

LTD. 
4,10,232 

80 INDIA TOURISM DEV. CORPN. LTD. 7,464 
81 INDIA TRADE PROMOTION ORGANISATION 25 
82 INDIAN DRUGS and PHARMACEUTICALS 

LTD. 
11,688 

83 INDIAN MEDICINES and PHARMACEUTICAL 
CORPN. LTD. 

5,100 

84 INDIAN OIL CORPORATION LTD. 5,53,344 
85 INDIAN RAILWAY CATERING AND 

TOURISM CORPN. LTD. 
4,000 

86 INDIAN RAILWAY FINANCE CORPORATION 
LTD. 

6,52,646 

87 INDIAN RARE EARTHS LTD. 8,637 
88 INDIAN RENEWABLE ENERGY 

DEVT.AGENCY LTD. 
78,460 

89 INDIAN VACCINE CORP. LTD. 1,253 
90 INSTRUMENTATION LTD. 2,405 
91 IRCON INTERNATIONAL LTD. 9,378 

92 JAMMU and KASHMIR DEVELOPMENT 
FINANCE CORPORATION LTD 

5,000 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

93 KAMARAJAR PORT LTD. 20,000 
94 KARNATAKA ANTIBIOTICS and 

PHARMACEUTICALS LTD. 
798 

95 KIOCL LTD. 62,814 
96 KOLKATA METRO RAIL CORPORATION 

LTD. 
1,37,722 

97 KONKAN RAILWAY CORPORATION LTD. 4,64,890 
98 KUMARAKRUPPA FRONTIER HOTELS LTD. 88 
99 M M T C LTD. 8,993 
100 M S T C LTD. 3,163 
101 MADRAS FERTILIZERS LTD. 9,585 
102 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 
103 MAZAGON DOCK SHIPBUILDERS LTD. 22,410 
104 MECON LTD. 4,014 

105 MINERAL EXPLORATION CORPN. LTD. 11,955 
106 MISHRA DHATU NIGAM LTD. 13,863 
107 MOIL LTD. 14,428 
108 MUMBAI RAILWAY VIKAS CORPORATION 

LTD. 
1,275 

109 NATIONAL ALUMINIUM COMPANY LTD. 58,186 
110 NATIONAL BACKWARD CLASSES FINANCE 

and DEVP.CO. 
1,21,400 

111 NATIONAL FERTILIZERS LTD. 36,653 
112 NATIONAL FILM DEV. CORPN. LTD. 4,540 
113 NATIONAL HANDICAPPED FINANCE and 

DEVPT. CORPN. 
36,195 

114 NATIONAL HANDLOOM DEVELOPMENT 
CORPORATION LTD. 

1,900 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

115 NATIONAL HIGHWAYS and 
INFRASTRUCTURE DEVELOPMENT 
CORPN. LTD. 

200 

116 NATIONAL INFORMATICS CENTRE 
SERVICES INCORPORATED 

200 

117 NATIONAL JUTE MANUFACTURES 
CORPORATION LTD. 

5,580 

118 NATIONAL MINORITIES DEVP. and 
FINANCE CORPORATION 

1,43,500 

119 NATIONAL PROJECTS CONSTRUCTION 
CORPN. LTD. 

9,348 

120 NATIONAL RESEARCH DEVELOPMENT 
CORPN. 

442 

121 NATIONAL SAFAI KARAMCHARIS FINANCE 
and DEVPT. CORPN 

59,999 

122 NATIONAL SCHEDULED CASTES FINANCE 
and DEVP. CORPN. 

1,34,801 

123 NATIONAL SCHEDULED TRIBES FINANCE 
and DEVP. CORPN. 

61,890 

124 NATIONAL SEEDS CORPN. LTD. 5,732 
125 NATIONAL SMALL INDUSTRIES CORPN. 

LTD. 
53,299 

126 NATIONAL TEXTILE CORPN. LTD. 3,05,488 
127 NBCC (INDIA) LTD. 13,372 

128 NEPA LTD. 55,348 
129 NHPC LTD. 7,58,748 
130 NLC INDIA LTD. 1,28,460 
131 NMDC Ltd. 22,916 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

132 NORTH EASTERN  HANDICRAFTSand 
HANDLOOM DEV.CORPN. LTD. 

850 

133 NORTH EASTERN ELECTRIC POWER 
CORPORATION LTD. 

3,45,281 

134 NORTH EASTERN REGIONAL AGRI. 
MARKETING CORP.LTD. 

762 

135 NTPC LTD. 5,13,483 
136 NUCLEAR POWER CORPN. OF INDIA LTD. 11,49,124 
137 OIL and NATURAL GAS CORPORATION 

LTD. 
4,34,502 

138 OIL INDIA LTD. 50,037 
139 P E C LTD. 6,000 
140 PAWAN HANS LTD. 28,432 
141 POWER FINANCE CORPORATION LTD. 1,74,022 
142 POWER GRID CORPORATION OF INDIA 

LTD. 
2,97,731 

143 POWER SYSTEM OPERATION 
CORPORATION LTD. 

3,064 

144 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
145 RAIL VIKAS NIGAM LTD. 2,08,502 
146 RAILTEL CORPORATION INDIA LTD. 32,094 
147 RAILWAY ENERGY MANAGEMENT 

COMPANY LTD. 
3,430 

148 RAJASTHAN DRUGS and 
PHARMACEUTICALS LTD. 

255 

149 RAJASTHAN ELECTRONICS AND 
INSTRUMENTS LTD. 

625 

150 RASHTRIYA  CHEMICALS  AND  
FERTILIZERS  LTD. 

41,376 
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S.No. Name of the CPSEs Paid-up Capital held by 
Central Government  

151 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 
152 RICHARDSON andCRUDDAS(1972) LTD. 15,661 
153 RITES LTD. 20,000 
154 RURAL ELECTRIFICATION CORPN. LTD. 1,15,168 
155 SAGARMALA DEVELOPMENT COMPANY 

LTD. 
21,500 

156 SCOOTERS INDIA LTD. 8,003 
157 SECURITY PRINTING and MINTING CORPN. 

INDIA LTD. 
1,06,424 

158 SETHUSAMUDRAM CORPN. LTD. 49,500 
159 SHIPPING CORPORATION OF INDIA LTD. 29,694 
160 SJVN LTD. 2,51,226 
161 SOLAR ENERGY CORPORATION OF INDIA 35,400 
162 STATE TRADING CORPN. OF INDIA LTD. 5,400 

163 STEEL AUTHORITY OF INDIA LTD. 3,09,777 
164 TELECOMMUNICATIONS  CONSULTANTS 

(INDIA)  LTD. 
5,920 

165 THDC INDIA LTD. 2,69,249 
166 THE BISRA STONE LIME COMPANY LTD. 4,334 
167 THE JUTE CORPN. OF INDIA LTD. 500 
168 TUNGABHADRA STEEL PRODUCTS LTD. 669 

169 URANIUM CORPORATION OF INDIA LTD. 1,81,562 
170 WAPCOS LTD. 10,000 

  TOTAL 1,69,90,667 
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STATEMENT II 

Paid-up Capital held by Central Government as 31.03.2019 as per Public 
Enterprises Survey 2018-19 

( Rs. In Lakhs) 

S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

1 AAI CARGO LOGISTICS and ALLIED SERVICES 
COMPANY LTD. 

2,500 

2 AGRINNOVATE INDIA LTD. 5,000 
3 AIR INDIA LTD. 32,66,521 
4 AIRPORTS AUTHORITY OF INDIA 65,656 
5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
8 BALMER LAWRIE INVESTMENTS LTD. 1,325 
9 BEML LTD. 2,250 

10 BENGAL CHEMICALS and PHARMACEUTICALS 
LTD. 

7,696 

11 BHARAT BROADBAND NETWORK LTD. 6,000 

12 BHARAT DYNAMICS LTD. 16,083 
13 BHARAT ELECTRONICS LTD. 14,333 
14 BHARAT HEAVY ELECTRICALS LTD. 43,993 
15 BHARAT IMMUNOLOGICALS and BIOLOGICALS 

CORP. LTD. 
2,559 

16 BHARAT PETROLEUM CORPN. LTD. 1,15,610 
17 BHARAT PUMPS and COMPRESSORS LTD. 5,353 

18 BHARAT SANCHAR NIGAM LTD. 5,00,000 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

19 BHARAT WAGON and ENGG. CO. LTD. 7,585 
20 BHARATIYA NABHIKIYA VIDYUT NIGAM LTD. 4,39,112 
21 BHARTIYA RAIL BIJLEE CO. LTD. 56,200 
22 BIOTECHNOLOGY INDUSTRY RESEARCH 

ASSISTANCE COUNCIL 
100 

23 BRAHMAPUTRA VALLEY FERTILIZER CORPN. 
LTD. 

36,583 

24 BRAITHWAITE and CO. LTD. 8,342 
25 BRAITHWAITE BURN and JESSOP 

CONSTRUCTION COMPANY LTD. 
12,086 

26 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 
27 BRITISH INDIA CORPORATION LTD. 3,074 

28 BROADCAST ENGG. CONSULTANTS INDIA LTD. 137 
29 CEMENT CORPN. OF INDIA LTD. 81,141 
30 CENTRAL COTTAGE INDUSTRIES CORPN. OF 

INDIA LTD. 
1,085 

31 CENTRAL ELECTRONICS LTD. 6,922 
32 CENTRAL WAREHOUSING CORPN. 3,742 
33 CHANDIGARH INTERNATIONAL AIRPORT LTD. 49,442 
34 COAL INDIA LTD. 4,37,302 
35 COCHIN SHIPYARD LTD. 9,893 
36 CONTAINER CORPORATION OF INDIA LTD. 16,694 
37 DEDICATED FRIGHT CORRIDOR CORP. OF 

INDIA LTD. 
10,76,873 

38 DELHI POLICE HOUSING CORPORATION LTD. 500 

39 E. C. G. C. LTD. 2,00,000 
40 EASTERN INVESTMENT LTD. 23 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

41 EdCIL(India) Ltd. 1,000 
42 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
43 ENGINEERING PROJECTS (INDIA) LTD. 3,541 
44 ENGINEERS INDIA LTD. 16,430 
45 FCI ARAVALI GYPSUM and MINERALS (INDIA) 

LTD. 
3,000 

46 FERTILIZERS and CHEMICALS (TRAVANCORE) 
LTD. 

58,236 

47 FOOD CORPN. OF INDIA 3,44,758 
48 GAIL (INDIA) LTD. 1,17,703 
49 GARDEN REACH SHIPBUILDERS and 

ENGINEERS LTD. 
8,534 

50 GOA SHIPYARD LTD. 2,973 
51 HANDICRAFTS and HANDLOOM EXPORTS 

CORP. OF INDIA LTD. 
1,382 

52 HEAVY ENGINEERING CORPN. LTD. 60,608 
53 HIL (INDIA) LTD. 9,133 
54 HINDUSTAN AERONAUTICS LTD. 30,086 
55 HINDUSTAN ANTIBIOTICS LTD. 7,172 
56 HINDUSTAN CABLES LTD. 4,86,588 
57 HINDUSTAN COPPER LTD. 35,181 
58 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
59 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
60 HINDUSTAN PREFAB LTD. 13,477 

61 HINDUSTAN SALTS LTD. 5,206 
62 HINDUSTAN SHIPYARD LTD. 30,199 
63 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

64 HLL LIFECARE LTD. 29,041 
65 HMT LTD. 27,957 
66 HOOGHLY DOCK AND PORT ENGINEERS LTD. 2,861 
67 HOTEL CORPN. OF INDIA LTD. 2,700 
68 HOUSING and URBAN DEV. CORPN. LTD. 1,79,784 
69 I T I  LTD. 86,789 
70 INDIA INFRASTRUCTURE FINANCE CO. LTD. 4,20,232 
71 INDIA INTERNATIONAL CONVENTION AND 

EXHIBITION CENTRE LTD. 
1,19,499 

72 INDIA TOURISM DEV. CORPN. LTD. 7,464 
73 INDIA TRADE PROMOTION ORGANISATION 25 
74 INDIAN MEDICINES and PHARMACEUTICAL 

CORPN. LTD. 
5,100 

75 INDIAN OIL CORPORATION LTD. 4,91,215 
76 INDIAN RAILWAY CATERING AND TOURISM 

CORPN. LTD. 
16,000 

77 INDIAN RAILWAY FINANCE CORPORATION LTD. 9,38,046 

78 INDIAN RENEWABLE ENERGY DEVT.AGENCY 
LTD. 

78,460 

79 INDIAN VACCINE CORP. LTD. 1,253 
80 INSTRUMENTATION LTD. 2,405 
81 IRCON INTERNATIONAL LTD. 8,388 
82 IREL (INDIA) LTD. 8,637 
83 JAMMU and KASHMIR DEVELOPMENT FINANCE 

CORPORATION LTD 
5,000 

84 JHARKHAND CENTRAL RAILWAY LTD. 500 
85 KAMARAJAR PORT LTD. 20,000 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

86 KARNATAKA ANTIBIOTICS and 
PHARMACEUTICALS LTD. 

798 

87 KIOCL LTD. 61,605 
88 KOLKATA METRO RAIL CORPORATION LTD. 1,40,000 

89 KONKAN RAILWAY CORPORATION LTD. 4,74,886 
90 KUMARAKRUPPA FRONTIER HOTELS PVT. LTD. 88 
91 M M T C LTD. 13,489 
92 M S T C LTD. 4,558 
93 MADRAS FERTILIZERS LTD. 9,585 

94 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 
95 MAZAGON DOCK SHIPBUILDERS LTD. 22,410 
96 MECON LTD. 4,014 
97 MINERAL EXPLORATION CORPN. LTD. 11,955 
98 MISHRA DHATU NIGAM LTD. 13,863 
99 MOIL LTD. 14,428 

100 MUMBAI RAILWAY VIKAS CORPORATION LTD. 1,275 
101 NATIONAL ALUMINIUM COMPANY LTD. 48,504 
102 NATIONAL BACKWARD CLASSES FINANCE and 

DEVP.CO. 
1,31,400 

103 NATIONAL FERTILIZERS LTD. 36,653 

104 NATIONAL FILM DEV. CORPN. LTD. 4,540 
105 NATIONAL HANDICAPPED FINANCE and DEVPT. 

CORPN. 
39,783 

106 NATIONAL HANDLOOM DEVELOPMENT 
CORPORATION LTD. 

1,900 

107 NATIONAL HIGHWAYS and INFRASTRUCTURE 
DEVELOPMENT CORPN. LTD. 

10,300 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

108 NATIONAL INFORMATICS CENTRE SERVICES 
INCORPORATED 

200 

109 NATIONAL MINORITIES DEVP. and FINANCE 
CORPORATION 

1,43,500 

110 NATIONAL PROJECTS CONSTRUCTION CORPN. 
LTD. 

9,348 

111 NATIONAL RESEARCH DEVELOPMENT CORPN. 442 
112 NATIONAL SAFAI KARAMCHARIS FINANCE and 

DEVPT. CORPN 
62,999 

113 NATIONAL SCHEDULED CASTES FINANCE and 
DEVP. CORPN. 

1,48,540 

114 NATIONAL SCHEDULED TRIBES FINANCE and 
DEVP. CORPN. 

67,590 

115 NATIONAL SEEDS CORPN. LTD. 5,732 
116 NATIONAL SMALL INDUSTRIES CORPN. LTD. 53,299 
117 NATIONAL TEXTILE CORPN. LTD. 3,05,481 
118 NBCC (INDIA) LTD. 12,272 

119 NEPA LTD. 55,348 
120 NEWSPACE INDIA LTD. 1,000 
121 NHPC LTD. 7,36,596 
122 NLC INDIA LTD. 1,13,579 
123 NMDC Ltd. 22,131 
124 NORTH EASTERN  HANDICRAFTSand 

HANDLOOM DEV.CORPN. LTD. 
850 

125 NORTH EASTERN ELECTRIC POWER 
CORPORATION LTD. 

3,60,981 
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S.No. Name of the CPSEs 

Paid-up 
Capital held by 

Central 
Government  

126 NORTH EASTERN REGIONAL AGRI. MARKETING 
CORP.LTD. 

762 

127 NTPC LTD. 5,58,117 
128 NUCLEAR POWER CORPN. OF INDIA LTD. 11,49,124 

129 OIL and NATURAL GAS CORPORATION LTD. 4,04,185 
130 OIL INDIA LTD. 66,815 
131 P E C LTD. 6,000 
132 PAWAN HANS LTD. 28,432 
133 POWER FINANCE CORPORATION LTD. 1,55,889 

134 POWER GRID CORPORATION OF INDIA LTD. 2,89,650 
135 POWER SYSTEM OPERATION CORPORATION 

LTD. 
3,064 

136 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
137 RAIL VIKAS NIGAM LTD. 2,08,502 
138 RAILTEL CORPORATION INDIA LTD. 32,094 
139 RAILWAY ENERGY MANAGEMENT COMPANY 

LTD. 
3,430 

140 RAJASTHAN ELECTRONICS AND INSTRUMENTS 
LTD. 

625 

141 RASHTRIYA  CHEMICALS  AND  FERTILIZERS  
LTD. 

41,377 

142 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 
143 RICHARDSON andCRUDDAS(1972) LTD. 15,661 
144 RITES LTD. 17,480 
145 SAGARMALA DEVELOPMENT COMPANY LTD. 34,000 

146 SCOOTERS INDIA LTD. 8,192 
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Capital held by 

Central 
Government  

147 SECURITY PRINTING and MINTING CORPN. 
INDIA LTD. 

1,06,424 

148 SETHUSAMUDRAM CORPN. LTD. 49,500 
149 SHIPPING CORPORATION OF INDIA LTD. 29,694 

150 SJVN LTD. 2,43,388 
151 SOLAR ENERGY CORPORATION OF INDIA 35,400 
152 STATE TRADING CORPN. OF INDIA LTD. 5,400 
153 STEEL AUTHORITY OF INDIA LTD. 3,09,777 
154 TELECOMMUNICATIONS  CONSULTANTS 

(INDIA)  LTD. 
5,920 

155 THDC INDIA LTD. 2,71,994 
156 THE BISRA STONE LIME COMPANY LTD. 4,334 
157 THE COTTON CORPN. OF INDIA LTD. 2,500 
158 THE FERTILIZER CORPN. OF INDIA LTD. 75,092 
159 THE JUTE CORPN. OF INDIA LTD. 500 
160 URANIUM CORPORATION OF INDIA LTD. 2,06,962 

161 WAPCOS LTD. 10,000 

 TOTAL 1,83,53,287 
 

STATEMENT III 

Paid-up Capital held by Central Government as 31.03.2020 as per Public 
Enterprises Survey 2019-20 

( Rs. In Lakhs) 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
1 AGRINNOVATE INDIA LTD. 5,000 
2 AIR INDIA EXPRESS LTD. 78,000 

3 AIR INDIA LTD. 32,66,521 
4 AIRPORTS AUTHORITY OF INDIA 65,656 
5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
8 AURANGABAD TEXTILES and APPAREL 

PARKS LTD. 
106 

9 BALMER LAWRIE INVESTMENTS LTD. 1,325 
10 BEML LTD. 2,250 
11 BENGAL CHEMICALS and 

PHARMACEUTICALS LTD. 
7,696 

12 BHARAT BROADBAND NETWORK LTD. 6,000 
13 BHARAT DYNAMICS LTD. 16,083 
14 BHARAT ELECTRONICS LTD. 12,460 
15 BHARAT HEAVY ELECTRICALS LTD. 43,993 
16 BHARAT IMMUNOLOGICALS and 

BIOLOGICALS CORP. LTD. 
2,559 

17 BHARAT PETROLEUM CORPN. LTD. 1,14,918 
18 BHARAT PUMPS and COMPRESSORS LTD. 5,353 

19 BHARAT SANCHAR NIGAM LTD. 5,00,000 
20 BHARATIYA NABHIKIYA VIDYUT NIGAM LTD. 4,47,112 
21 BIOTECHNOLOGY INDUSTRY RESEARCH 

ASSISTANCE COUNCIL 
100 

22 BRAHMAPUTRA VALLEY FERTILIZER 
CORPN. LTD. 

36,583 

23 BRAITHWAITE and CO. LTD. 8,342 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
24 BRAITHWAITE BURN and JESSOP 

CONSTRUCTION COMPANY LTD. 
12,086 

25 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 
26 BRITISH INDIA CORPORATION LTD. 3,074 
27 BROADCAST ENGG. CONSULTANTS INDIA 

LTD. 
137 

28 CEMENT CORPN. OF INDIA LTD. 81,141 
29 CENTRAL COTTAGE INDUSTRIES CORPN. 

OF INDIA LTD. 
1,085 

30 CENTRAL ELECTRONICS LTD. 7,087 
31 CENTRAL REGISTRY OF SECURITSATION 

ASSET RECONSTRUCTION AND SECURITY 
INTEREST OF INDIA (CERSAI) 

2,500 

32 CENTRAL WAREHOUSING CORPN. 3,742 
33 COAL INDIA LTD. 4,07,563 
34 COCHIN SHIPYARD LTD. 9,584 
35 CONTAINER CORPORATION OF INDIA LTD. 16,694 
36 DEDICATED FRIGHT CORRIDOR CORP. OF 

INDIA LTD. 
14,07,663 

37 DELHI POLICE HOUSING CORPORATION 
LTD. 

500 

38 DEOGHAR AIRPORT LTD 255 
39 E. C. G. C. LTD. 2,50,000 
40 EASTERN INVESTMENT LTD. 23 
41 EdCIL(India) Ltd. 1,000 
42 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
43 ENGINEERING PROJECTS (INDIA) LTD. 3,542 
44 ENGINEERS INDIA LTD. 16,270 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
45 FCI ARAVALI GYPSUM and MINERALS (INDIA) 

LTD. 
3,000 

46 FERTILIZERS and CHEMICALS 
(TRAVANCORE) LTD. 

58,237 

47 FOOD CORPN. OF INDIA 4,49,658 

48 GAIL (INDIA) LTD. 2,33,445 
49 GARDEN REACH SHIPBUILDERS and 

ENGINEERS LTD. 
8,534 

50 GOA ANTIBIOTICS andPHARMACEUTICALS  
LTD. 

1,407 

51 GOA SHIPYARD LTD. 2,973 
52 HANDICRAFTS and HANDLOOM EXPORTS 

CORP. OF INDIA LTD. 
1,382 

53 HEAVY ENGINEERING CORPN. LTD. 60,608 
54 HIL (INDIA) LTD. 9,133 
55 HINDUSTAN AERONAUTICS LTD. 30,086 
56 HINDUSTAN ANTIBIOTICS LTD. 7,172 
57 HINDUSTAN CABLES LTD. 4,86,588 
58 HINDUSTAN COPPER LTD. 35,179 
59 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
60 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
61 HINDUSTAN PREFAB LTD. 13,477 
62 HINDUSTAN SALTS LTD. 5,206 
63 HINDUSTAN SHIPYARD LTD. 30,199 
64 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 

65 HLL LIFECARE LTD. 29,041 
66 HMT LTD. 27,957 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
67 HOOGHLY DOCK AND PORT ENGINEERS 

LTD. 
2,861 

68 HOTEL CORPN. OF INDIA LTD. 2,700 
69 HOUSING and URBAN DEV. CORPN. LTD. 1,79,784 
70 I T I  LTD. 83,511 
71 INDIA INFRASTRUCTURE FINANCE CO. LTD. 9,99,992 
72 INDIA INTERNATIONAL CONVENTION AND 

EXHIBITION CENTRE LTD. 
1,84,940 

73 INDIA TOURISM DEV. CORPN. LTD. 7,464 
74 INDIA TRADE PROMOTION ORGANISATION 25 

75 INDIAN MEDICINES and PHARMACEUTICAL 
CORPN. LTD. 

5,100 

76 INDIAN OIL CORPORATION LTD. 4,84,813 
77 INDIAN RAILWAY CATERING AND TOURISM 

CORPN. LTD. 
13,984 

78 INDIAN RAILWAY FINANCE CORPORATION 
LTD. 

11,88,046 

79 INDIAN RENEWABLE ENERGY 
DEVT.AGENCY LTD. 

78,460 

80 INDIAN VACCINE CORP. LTD. 1,253 
81 INSTRUMENTATION LTD. 2,404 

82 IRCON INTERNATIONAL LTD. 8,388 
83 IREL (INDIA) LTD. 8,637 
84 JAMMU and KASHMIR DEVELOPMENT 

FINANCE CORPORATION LTD 
5,000 

85 JHARKHAND CENTRAL RAILWAY LTD. 1,300 
86 KARNATAKA ANTIBIOTICS and 

PHARMACEUTICALS LTD. 
798 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
87 KARNATAKA TRADE PROMOTION 

ORGANISATION 
1,020 

88 KIOCL LTD. 61,605 
89 KOLKATA METRO RAIL CORPORATION LTD. 1,40,000 
90 KONKAN RAILWAY CORPORATION LTD. 4,74,887 
91 KUMARAKRUPPA FRONTIER HOTELS PVT. 

LTD. 
88 

92 M M T C LTD. 13,489 
93 M S T C LTD. 4,558 
94 MADRAS FERTILIZERS LTD. 9,585 

95 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 
96 MAZAGON DOCK SHIPBUILDERS LTD. 20,169 
97 MECON LTD. 4,014 
98 MINERAL EXPLORATION CORPN. LTD. 11,955 
99 MISHRA DHATU NIGAM LTD. 13,863 

100 MOIL LTD. 12,778 
101 MUMBAI RAILWAY VIKAS CORPORATION 

LTD. 
1,275 

102 NATIONAL ALUMINIUM COMPANY LTD. 48,040 
103 NATIONAL BACKWARD CLASSES FINANCE 

and DEVP.CO. 
1,44,400 

104 NATIONAL FERTILIZERS LTD. 36,653 
105 NATIONAL FILM DEV. CORPN. LTD. 4,540 
106 NATIONAL HANDICAPPED FINANCE and 

DEVPT. CORPN. 
39,999 

107 NATIONAL HANDLOOM DEVELOPMENT 
CORPORATION LTD. 

1,900 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
108 NATIONAL HIGHWAYS and 

INFRASTRUCTURE DEVELOPMENT CORPN. 
LTD. 

10,300 

109 NATIONAL INFORMATICS CENTRE 
SERVICES INCORPORATED 

200 

110 NATIONAL MINORITIES DEVP. and FINANCE 
CORPORATION 

1,70,000 

111 NATIONAL PROJECTS CONSTRUCTION 
CORPN. LTD. 

9,348 

112 NATIONAL RESEARCH DEVELOPMENT 
CORPN. 

442 

113 NATIONAL SAFAI KARAMCHARIS FINANCE 
and DEVPT. CORPN 

66,499 

114 NATIONAL SCHEDULED CASTES FINANCE 
and DEVP. CORPN. 

1,50,000 

115 NATIONAL SCHEDULED TRIBES FINANCE 
and DEVP. CORPN. 

75,000 

116 NATIONAL SEEDS CORPN. LTD. 5,732 
117 NATIONAL SMALL INDUSTRIES CORPN. LTD. 53,299 
118 NATIONAL TEXTILE CORPN. LTD. 3,05,481 
119 NBCC (INDIA) LTD. 11,115 
120 NEPA LTD. 35,628 
121 NEWSPACE INDIA LTD. 1,000 
122 NHPC LTD. 7,12,677 
123 NLC INDIA LTD. 1,09,822 
124 NMDC Ltd. 21,325 

125 NORTH EASTERN  HANDICRAFTSand 
HANDLOOM DEV.CORPN. LTD. 

850 
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S.No. Name of the CPSEs 
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held by Central 

Government  
126 NORTH EASTERN ELECTRIC POWER 

CORPORATION LTD. 
3,60,981 

127 NORTH EASTERN REGIONAL AGRI. 
MARKETING CORP.LTD. 

762 

128 NTPC LTD. 5,04,810 

129 NUCLEAR POWER CORPN. OF INDIA LTD. 12,69,366 
130 OIL and NATURAL GAS CORPORATION LTD. 3,79,980 
131 OIL INDIA LTD. 61,438 
132 P E C LTD. 6,000 
133 PAWAN HANS LTD. 28,432 

134 POWER FINANCE CORPORATION LTD. 1,47,829 
135 POWER GRID CORPORATION OF INDIA LTD. 2,68,587 
136 POWER SYSTEM OPERATION 

CORPORATION LTD. 
3,064 

137 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
138 RAIL VIKAS NIGAM LTD. 2,08,502 
139 RAILTEL CORPORATION INDIA LTD. 32,094 
140 RAILWAY ENERGY MANAGEMENT COMPANY 

LTD. 
3,430 

141 RAJASTHAN ELECTRONICS AND 
INSTRUMENTS LTD. 

625 

142 RANCHI ASHOK BIHAR HOTEL CORPN. LTD. 250 
143 RASHTRIYA  CHEMICALS  AND  FERTILIZERS  

LTD. 
41,378 

144 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 
145 RICHARDSON andCRUDDAS(1972) LTD. 15,661 

146 RITES LTD. 18,005 
147 SAGARMALA DEVELOPMENT COMPANY LTD. 34,000 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
148 SCOOTERS INDIA LTD. 8,192 
149 SECURITY PRINTING and MINTING CORPN. 

INDIA LTD. 
98,750 

150 SHIPPING CORPORATION OF INDIA LTD. 29,694 
151 SIDCUL CONCOR INFRA COMPANY LTD. 7,361 
152 SJVN LTD. 2,35,480 
153 SOLAR ENERGY CORPORATION OF INDIA 35,400 
154 STATE TRADING CORPN. OF INDIA LTD. 5,400 
155 STEEL AUTHORITY OF INDIA LTD. 3,09,777 
156 TELECOMMUNICATIONS  CONSULTANTS 

(INDIA)  LTD. 
5,920 

157 THE BISRA STONE LIME COMPANY LTD. 4,334 
158 THE COTTON CORPN. OF INDIA LTD. 2,500 
159 THE FERTILIZER CORPN. OF INDIA LTD. 75,092 
160 THE JUTE CORPN. OF INDIA LTD. 500 
161 URANIUM CORPORATION OF INDIA LTD. 2,06,962 
162 WAPCOS LTD. 10,000 
163 YULE ELECTRICAL LTD. 5,00,000 
164 YULE ENGINEERING COMPANY LTD. 5,00,000 

  TOTAL 2,04,39,640 
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STATEMENT IV 

Paid-up Capital held by Central Government as 31.03.2021 as per Public 
Enterprises Survey 2020-21 

( Rs. In Lakhs) 

S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
1 AGRINNOVATE INDIA LTD. 5,000 
2 AIR INDIA ASSETS HOLDING LTD 5 
3 AIR INDIA LTD. 32,66,522 
4 AIRPORTS AUTHORITY OF INDIA 65,656 
5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
8 BALMER LAWRIE INVESTMENTS LTD. 1,325 
9 BEML LTD. 2,250 

10 BENGAL CHEMICALS and 
PHARMACEUTICALS LTD. 

7,696 

11 BHARAT BROADBAND NETWORK LTD. 6,000 
12 BHARAT DYNAMICS LTD. 13,733 
13 BHARAT ELECTRONICS LTD. 12,460 
14 BHARAT HEAVY ELECTRICALS LTD. 43,993 
15 BHARAT IMMUNOLOGICALS and 

BIOLOGICALS CORP. LTD. 
2,559 

16 BHARAT PETROLEUM CORPN. LTD. 1,14,918 
17 BHARAT SANCHAR NIGAM LTD. 5,00,000 
18 BHARATIYA NABHIKIYA VIDYUT NIGAM 

LTD. 
4,50,312 

19 BIOTECHNOLOGY INDUSTRY RESEARCH 
ASSISTANCE COUNCIL 

100 
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held by Central 

Government  
20 BRAHMAPUTRA VALLEY FERTILIZER 

CORPN. LTD. 
36,583 

21 BRAITHWAITE and CO. LTD. 8,342 
22 BRAITHWAITE BURN and JESSOP 

CONSTRUCTION COMPANY LTD. 
12,086 

23 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 
24 BRITISH INDIA CORPORATION LTD. 3,074 
25 BROADCAST ENGG. CONSULTANTS INDIA 

LTD. 
137 

26 CEMENT CORPN. OF INDIA LTD. 81,141 
27 CENTRAL COTTAGE INDUSTRIES CORPN. 

OF INDIA LTD. 
1,085 

28 CENTRAL ELECTRONICS LTD. 7,267 

29 CENTRAL REGISTRY OF SECURITSATION 
ASSET RECONSTRUCTION AND 
SECURITY INTEREST OF INDIA (CERSAI) 

2,500 

30 CENTRAL WAREHOUSING CORPN. 3,742 
31 COAL INDIA LTD. 4,07,563 
32 COCHIN SHIPYARD LTD. 9,584 
33 CONTAINER CORPORATION OF INDIA LTD. 16,694 
34 DEDICATED FRIGHT CORRIDOR CORP. OF 

INDIA LTD. 
14,07,663 

35 DELHI POLICE HOUSING CORPORATION 
LTD. 

500 

36 DEOGHAR AIRPORT LTD 255 

37 E. C. G. C. LTD. 3,19,000 
38 EASTERN INVESTMENT LTD. 23 
39 EdCIL(India) Ltd. 1,000 
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Paid-up Capital 
held by Central 

Government  
40 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
41 ENGINEERING PROJECTS (INDIA) LTD. 3,542 

42 ENGINEERS INDIA LTD. 14,423 
43 FCI ARAVALI GYPSUM and MINERALS 

(INDIA) LTD. 
5,000 

44 FERTILIZERS and CHEMICALS 
(TRAVANCORE) LTD. 

58,237 

45 FOOD CORPN. OF INDIA 5,53,658 
46 GAIL (INDIA) LTD. 2,28,459 
47 GARDEN REACH SHIPBUILDERS and 

ENGINEERS LTD. 
8,534 

48 GOA SHIPYARD LTD. 2,973 
49 HEAVY ENGINEERING CORPN. LTD. 60,608 
50 HEMISPHERE PROPERTIES INDIA LTD. 14,570 
51 HIL (INDIA) LTD. 9,133 
52 HINDUSTAN AERONAUTICS LTD. 25,129 
53 HINDUSTAN ANTIBIOTICS LTD. 7,172 
54 HINDUSTAN COPPER LTD. 35,179 
55 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
56 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
57 HINDUSTAN PREFAB LTD. 13,477 

58 HINDUSTAN SALTS LTD. 5,206 
59 HINDUSTAN SHIPYARD LTD. 30,199 
60 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 
61 HLL BIOTECH LTD. 27,489 
62 HLL LIFECARE LTD. 1,553 
63 HMT LTD. 27,957 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
64 HOTEL CORPN. OF INDIA LTD. 2,700 
65 HOUSING and URBAN DEV. CORPN. LTD. 1,79,784 

66 I T I  LTD. 84,070 
67 INDIA INFRASTRUCTURE FINANCE CO. 

LTD. 
9,99,992 

68 INDIA INTERNATIONAL CONVENTION AND 
EXHIBITION CENTRE LTD. 

2,19,681 

69 INDIA TOURISM DEV. CORPN. LTD. 7,464 
70 INDIA TRADE PROMOTION 

ORGANISATION 
25 

71 INDIAN MEDICINES and PHARMACEUTICAL 
CORPN. LTD. 

5,100 

72 INDIAN OIL CORPORATION LTD. 4,84,813 

73 INDIAN RAILWAY CATERING AND 
TOURISM CORPN. LTD. 

10,784 

74 INDIAN RAILWAY FINANCE CORPORATION 
LTD. 

11,28,597 

75 INDIAN RENEWABLE ENERGY 
DEVT.AGENCY LTD. 

78,460 

76 INDIAN VACCINE CORP. LTD. 1,253 
77 INSTRUMENTATION LTD. 2,405 
78 IRCON INTERNATIONAL LTD. 6,883 
79 IREL (INDIA) LTD. 17,273 
80 JAMMU and KASHMIR DEVELOPMENT 

FINANCE CORPORATION LTD 
5,000 

81 JHARKHAND CENTRAL RAILWAY LTD. 1,300 
82 KARNATAKA ANTIBIOTICS and 

PHARMACEUTICALS LTD. 
798 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
83 KIOCL LTD. 60,188 
84 KOLKATA METRO RAIL CORPORATION 

LTD. 
1,40,300 

85 KONKAN RAILWAY CORPORATION LTD. 4,85,557 
86 KUMARAKRUPPA FRONTIER HOTELS PVT. 

LTD. 
88 

87 M M T C LTD. 13,489 
88 M S T C LTD. 4,558 
89 MADRAS FERTILIZERS LTD. 9,585 
90 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 

91 MAZAGON DOCK SHIPBUILDERS LTD. 17,109 
92 MECON LTD. 4,014 
93 MINERAL EXPLORATION CORPN. LTD. 11,955 
94 MISHRA DHATU NIGAM LTD. 13,863 
95 MOIL LTD. 12,778 
96 MUMBAI RAILWAY VIKAS CORPORATION 

LTD. 
1,275 

97 NATIONAL ALUMINIUM COMPANY LTD. 47,090 
98 NATIONAL BACKWARD CLASSES FINANCE 

and DEVP.CO. 
1,49,940 

99 NATIONAL FERTILIZERS LTD. 36,653 
100 NATIONAL FILM DEV. CORPN. LTD. 4,540 
101 NATIONAL HANDICAPPED FINANCE and 

DEVPT. CORPN. 
39,999 

102 NATIONAL HANDLOOM DEVELOPMENT 
CORPORATION LTD. 

1,900 
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held by Central 

Government  
103 NATIONAL HIGHWAYS and 

INFRASTRUCTURE DEVELOPMENT 
CORPN. LTD. 

10,300 

104 NATIONAL INFORMATICS CENTRE 
SERVICES INCORPORATED 

200 

105 NATIONAL MINORITIES DEVP. and 
FINANCE CORPORATION 

1,87,000 

106 NATIONAL RESEARCH DEVELOPMENT 
CORPN. 

442 

107 NATIONAL SAFAI KARAMCHARIS FINANCE 
and DEVPT. CORPN 

70,499 

108 NATIONAL SCHEDULED CASTES FINANCE 
and DEVP. CORPN. 

1,50,000 

109 NATIONAL SCHEDULED TRIBES FINANCE 
and DEVP. CORPN. 

75,000 

110 NATIONAL SEEDS CORPN. LTD. 5,732 
111 NATIONAL SMALL INDUSTRIES CORPN. 

LTD. 
53,299 

112 NATIONAL TEXTILE CORPN. LTD. 3,05,481 
113 NBCC (INDIA) LTD. 11,116 
114 NEPA LTD. 60,028 
115 NEWSPACE INDIA LTD. 1,000 
116 NHPC LTD. 7,12,677 
117 NLC INDIA LTD. 1,09,822 
118 NMDC Ltd. 20,013 
119 NORTH EASTERN  HANDICRAFTSand 

HANDLOOM DEV.CORPN. LTD. 
850 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
120 NORTH EASTERN REGIONAL AGRI. 

MARKETING CORP.LTD. 
762 

121 NTPC LTD. 4,95,535 
122 NUCLEAR POWER CORPN. OF INDIA LTD. 12,69,366 
123 OIL and NATURAL GAS CORPORATION 

LTD. 
3,79,980 

124 OIL INDIA LTD. 61,438 
125 P E C LTD. 6,000 
126 PAWAN HANS LTD. 28,432 
127 POWER FINANCE CORPORATION LTD. 1,47,829 

128 POWER GRID CORPORATION OF INDIA 
LTD. 

2,68,587 

129 POWER SYSTEM OPERATION 
CORPORATION LTD. 

3,064 

130 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
131 RAIL VIKAS NIGAM LTD. 2,08,502 
132 RAILTEL CORPORATION INDIA LTD. 23,379 
133 RAILWAY ENERGY MANAGEMENT 

COMPANY LTD. 
5,145 

134 RAJASTHAN ELECTRONICS AND 
INSTRUMENTS LTD. 

625 

135 RASHTRIYA  CHEMICALS  AND  
FERTILIZERS  LTD. 

41,378 

136 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 
137 RICHARDSON andCRUDDAS(1972) LTD. 15,661 
138 RITES LTD. 17,350 
139 SAGARMALA DEVELOPMENT COMPANY 

LTD. 
61,000 
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held by Central 

Government  
140 SECURITY PRINTING and MINTING 

CORPN. INDIA LTD. 
98,750 

141 SHIPPING CORPORATION OF INDIA LTD. 29,694 
142 SJVN LTD. 2,35,480 
143 SOLAR ENERGY CORPORATION OF INDIA 35,400 
144 STATE TRADING CORPN. OF INDIA LTD. 5,400 
145 STEEL AUTHORITY OF INDIA LTD. 2,68,471 
146 TELECOMMUNICATIONS  CONSULTANTS 

(INDIA)  LTD. 
5,920 

147 THE BISRA STONE LIME COMPANY LTD. 4,334 

148 THE COTTON CORPN. OF INDIA LTD. 2,500 
149 THE FERTILIZER CORPN. OF INDIA LTD. 75,092 
150 THE JUTE CORPN. OF INDIA LTD. 500 
151 URANIUM CORPORATION OF INDIA LTD. 2,09,462 
152 WAPCOS LTD. 13,000 
153 YULE ELECTRICAL LTD. 5,00,000 
154 YULE ENGINEERING COMPANY LTD. 5,00,000 

   TOTAL 1,96,64,827 
 

STATEMENT V 

Paid-up Capital held by Central Government as 31.03.2022 as per Public 
Enterprises Survey 2021-22 

( Rs. In Lakhs) 
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S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
1 ADVANCED WEAPONS AND EQUIPMENT 

INDIA LIMITED 
52,837 

2 AGRINNOVATE INDIA LTD. 5,000 
3 AIR INDIA ASSETS HOLDING LTD 62,36,545 
4 AIRPORTS AUTHORITY OF INDIA 65,656 
5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARMOURED VEHICLES NIGAM LIMITED 44,453 
8 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
9 BALMER LAWRIE INVESTMENTS LTD. 1,325 

10 BEML LTD. 2,250 
11 BENGAL CHEMICALS and 

PHARMACEUTICALS LTD. 
7,696 

12 BHARAT BROADBAND NETWORK LTD. 6,000 
13 BHARAT DYNAMICS LTD. 13,733 
14 BHARAT ELECTRONICS LTD. 12,460 
15 BHARAT HEAVY ELECTRICALS LTD. 43,993 
16 BHARAT IMMUNOLOGICALS and 

BIOLOGICALS CORP. LTD. 
2,559 

17 BHARAT PETROLEUM CORPN. LTD. 1,14,918 
18 BHARAT SANCHAR NIGAM LTD. 5,00,000 

19 BHARATIYA NABHIKIYA VIDYUT NIGAM LTD. 4,51,112 
20 BIOTECHNOLOGY INDUSTRY RESEARCH 

ASSISTANCE COUNCIL 
100 

21 BRAHMAPUTRA VALLEY FERTILIZER 
CORPN. LTD. 

36,583 

22 BRAITHWAITE and CO. LTD. 8,342 
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23 BRAITHWAITE BURN and JESSOP 

CONSTRUCTION COMPANY LTD. 
12,086 

24 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 
25 BRITISH INDIA CORPORATION LTD. 3,074 
26 BROADCAST ENGG. CONSULTANTS INDIA 

LTD. 
137 

27 CEMENT CORPN. OF INDIA LTD. 81,141 
28 CENTRAL COTTAGE INDUSTRIES CORPN. 

OF INDIA LTD. 
1,085 

29 CENTRAL ELECTRONICS LTD. 7,267 
30 CENTRAL REGISTRY OF SECURITSATION 

ASSET RECONSTRUCTION AND SECURITY 
INTEREST OF INDIA (CERSAI) 

2,500 

31 CENTRAL WAREHOUSING CORPN. 3,742 
32 CHHATTISGARH COPPER LTD 41 
33 COAL INDIA LTD. 4,07,563 
34 COCHIN SHIPYARD LTD. 9,584 
35 CONTAINER CORPORATION OF INDIA LTD. 16,694 
36 DEDICATED FRIGHT CORRIDOR CORP. OF 

INDIA LTD. 
14,07,663 

37 DELHI POLICE HOUSING CORPORATION 
LTD. 

500 

38 E. C. G. C. LTD. 3,95,000 
39 EASTERN INVESTMENT LTD. 23 
40 EdCIL(India) Ltd. 1,000 
41 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
42 ENGINEERING PROJECTS (INDIA) LTD. 3,542 
43 ENGINEERS INDIA LTD. 14,423 
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44 FCI ARAVALI GYPSUM and MINERALS 

(INDIA) LTD. 
5,000 

45 FERTILIZERS and CHEMICALS 
(TRAVANCORE) LTD. 

58,237 

46 FOOD CORPN. OF INDIA 8,04,158 

47 GAIL (INDIA) LTD. 2,28,459 
48 GARDEN REACH SHIPBUILDERS and 

ENGINEERS LTD. 
8,534 

49 GOA SHIPYARD LTD. 2,973 
50 HEAVY ENGINEERING CORPN. LTD. 60,608 
51 HEMISPHERE PROPERTIES INDIA LTD. 14,570 
52 HIL (INDIA) LTD. 9,133 
53 HINDUSTAN AERONAUTICS LTD. 25,129 
54 HINDUSTAN ANTIBIOTICS LTD. 7,172 
55 HINDUSTAN COPPER LTD. 31,981 
56 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
57 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
58 HINDUSTAN PREFAB LTD. 13,477 
59 HINDUSTAN SALTS LTD. 5,206 
60 HINDUSTAN SHIPYARD LTD. 30,199 
61 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 

62 HLL BIOTECH LTD. 27,489 
63 HLL LIFECARE LTD. 1,554 
64 HMT LTD. 27,957 
65 HOTEL CORPN. OF INDIA LTD. 2,700 
66 HOUSING and URBAN DEV. CORPN. LTD. 1,63,768 
67 I T I  LTD. 83,986 
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68 INDIA INFRASTRUCTURE FINANCE CO. LTD. 9,99,992 
69 INDIA INTERNATIONAL CONVENTION AND 

EXHIBITION CENTRE LTD. 
2,44,239 

70 INDIA TOURISM DEV. CORPN. LTD. 7,464 
71 INDIA TRADE PROMOTION ORGANISATION 25 
72 INDIAN MEDICINES and PHARMACEUTICAL 

CORPN. LTD. 
5,100 

73 INDIAN OIL CORPORATION LTD. 4,84,813 
74 INDIAN RAILWAY CATERING AND TOURISM 

CORPN. LTD. 
10,784 

75 INDIAN RAILWAY FINANCE CORPORATION 
LTD. 

11,28,597 

76 INDIAN RENEWABLE ENERGY 
DEVT.AGENCY LTD. 

2,28,460 

77 INDIAN VACCINE CORP. LTD. 1,253 
78 INSTRUMENTATION LTD. 2,405 
79 IRCON INTERNATIONAL LTD. 13,766 
80 IREL (INDIA) LTD. 17,273 
81 JAMMU and KASHMIR DEVELOPMENT 

FINANCE CORPORATION LTD 
5,000 

82 JHARKHAND CENTRAL RAILWAY LTD. 1,300 

83 KARNATAKA ANTIBIOTICS and 
PHARMACEUTICALS LTD. 

798 

84 KIOCL LTD. 60,188 
85 KOLKATA METRO RAIL CORPORATION LTD. 3,75,862 
86 KONKAN RAILWAY CORPORATION LTD. 4,93,687 
87 KUMARAKRUPPA FRONTIER HOTELS PVT. 

LTD. 
88 



02.12.2024                                                                                                                                               430 
 

S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
88 M M T C LTD. 13,489 
89 M S T C LTD. 4,558 

90 MADRAS FERTILIZERS LTD. 9,585 
91 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 
92 MAZAGON DOCK SHIPBUILDERS LTD. 17,109 
93 MECON LTD. 4,014 
94 MINERAL EXPLORATION CORPN. LTD. 11,955 
95 MISHRA DHATU NIGAM LTD. 13,863 
96 MOIL LTD. 10,855 
97 MUMBAI RAILWAY VIKAS CORPORATION 

LTD. 
1,275 

98 MUNITIONS INDIA LTD. 1,23,231 
99 NATIONAL ALUMINIUM COMPANY LTD. 47,090 

100 NATIONAL BACKWARD CLASSES FINANCE 
and DEVP.CO. 

1,49,940 

101 NATIONAL FERTILIZERS LTD. 36,653 
102 NATIONAL FILM DEV. CORPN. LTD. 4,540 
103 NATIONAL HANDICAPPED FINANCE and 

DEVPT. CORPN. 
39,999 

104 NATIONAL HANDLOOM DEVELOPMENT 
CORPORATION LTD. 

1,900 

105 NATIONAL HIGHWAYS and 
INFRASTRUCTURE DEVELOPMENT CORPN. 
LTD. 

10,300 

106 NATIONAL INFORMATICS CENTRE 
SERVICES INCORPORATED 

200 

107 NATIONAL MINORITIES DEVP. and FINANCE 
CORPORATION 

1,97,000 
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108 NATIONAL RESEARCH DEVELOPMENT 

CORPN. 
442 

109 NATIONAL SAFAI KARAMCHARIS FINANCE 
and DEVPT. CORPN 

70,999 

110 NATIONAL SCHEDULED CASTES FINANCE 
and DEVP. CORPN. 

1,50,000 

111 NATIONAL SCHEDULED TRIBES FINANCE 
and DEVP. CORPN. 

75,000 

112 NATIONAL SEEDS CORPN. LTD. 5,732 
113 NATIONAL SMALL INDUSTRIES CORPN. 

LTD. 
53,299 

114 NATIONAL TEXTILE CORPN. LTD. 3,05,481 
115 NBCC (INDIA) LTD. 11,116 
116 NEPA LTD. 60,028 
117 NEWSPACE INDIA LTD. 91,000 
118 NHPC LTD. 7,12,677 
119 NLC INDIA LTD. 1,09,822 
120 NMDC Ltd. 17,816 
121 NORTH EASTERN  HANDICRAFTSand 

HANDLOOM DEV.CORPN. LTD. 
850 

122 NORTH EASTERN REGIONAL AGRI. 
MARKETING CORP.LTD. 

762 

123 NTPC EDMC WASTE SOLUTIONS 20 
124 NTPC LTD. 4,95,535 
125 NUCLEAR POWER CORPN. OF INDIA LTD. 13,50,866 
126 OIL and NATURAL GAS CORPORATION LTD. 3,70,545 
127 OIL INDIA LTD. 61,438 
128 P E C LTD. 6,000 
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129 PAWAN HANS LTD. 28,432 
130 POWER FINANCE CORPORATION LTD. 1,47,829 

131 POWER GRID CORPORATION OF INDIA LTD. 3,58,116 
132 POWER SYSTEM OPERATION 

CORPORATION LTD. 
3,064 

133 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
134 RAIL VIKAS NIGAM LTD. 1,63,050 
135 RAILTEL CORPORATION INDIA LTD. 23,379 
136 RAILWAY ENERGY MANAGEMENT 

COMPANY LTD. 
5,145 

137 RAJASTHAN ELECTRONICS AND 
INSTRUMENTS LTD. 

625 

138 RASHTRIYA CHEMICALS AND FERTILIZERS 
LTD. 

41,378 

139 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 
140 RICHARDSON andCRUDDAS(1972) LTD. 15,661 
141 RITES LTD. 17,350 
142 SAGARMALA DEVELOPMENT COMPANY 

LTD. 
81,000 

143 SECURITY PRINTING and MINTING CORPN. 
INDIA LTD. 

98,750 

144 SHIPPING CORPORATION OF INDIA LTD. 29,694 
145 SJVN LTD. 2,35,480 
146 SOLAR ENERGY CORPORATION OF INDIA 35,400 
147 STATE TRADING CORPN. OF INDIA LTD. 5,400 
148 STEEL AUTHORITY OF INDIA LTD. 2,68,471 

149 TELECOMMUNICATIONS CONSULTANTS 
(INDIA) LTD. 

5,920 



02.12.2024                                                                                                                                               433 
 

S.No. Name of the CPSEs 
Paid-up Capital 
held by Central 

Government  
150 THE BISRA STONE LIME COMPANY LTD. 4,334 
151 THE COTTON CORPN. OF INDIA LTD. 2,500 

152 THE FERTILIZER CORPN. OF INDIA LTD. 75,092 
153 THE JUTE CORPN. OF INDIA LTD. 500 
154 TROOP COMFORTS LIMITED  5,212 
155 URANIUM CORPORATION OF INDIA LTD. 2,09,462 

156 WAPCOS LTD. 13,000 

157 YULE ELECTRICAL LTD. 5 

158 YULE ENGINEERING COMPANY LTD. 5 

 TOTAL 2,28,26,052 
 

STATEMENT VI 

Paid-up Capital held by Central Government as 31.03.2023 as per Public 
Enterprises Survey 2022-23 

( Rs. In Lakhs) 

S.No. Name of the CPSEs Paid-up 
Capital held 

by Central 
Government  

1 ADVANCED WEAPONS AND EQUIPMENT INDIA LIMITED 17,12,391 
2 AGRINNOVATE INDIA LTD. 5,000 
3 AI ASSETS HOLDING LTD. 62,36,545 

4 AIRPORTS AUTHORITY OF INDIA 65,656 
5 ANDREW YULE and COMPANY LTD. 8,728 
6 ANTRIX CORPORATION LTD. 680 
7 ARMOURED VEHICLES NIGAM LIMITED 12,80,593 
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8 ARTIFICIAL LIMBS MFG. CORPN. OF INDIA 5,410 
9 BALMER LAWRIE INVESTMENTS LTD. 1,325 

10 BEML LTD. 2,250 
11 BENGAL CHEMICALS and PHARMACEUTICALS LTD. 7,696 
12 BHARAT BROADBAND NETWORK LTD. 6,000 
13 BHARAT DYNAMICS LTD. 13,733 
14 BHARAT ELECTRONICS LTD. 37,380 
15 BHARAT HEAVY ELECTRICALS LTD. 43,993 
16 BHARAT IMMUNOLOGICALS and BIOLOGICALS CORP. 

LTD. 
2,559 

17 BHARAT PETROLEUM CORPN. LTD. 1,14,918 
18 BHARAT SANCHAR NIGAM LTD. 31,38,644 
19 BHARATIYA NABHIKIYA VIDYUT NIGAM LTD. 4,51,112 
20 BIOTECHNOLOGY INDUSTRY RESEARCH ASSISTANCE 

COUNCIL 
100 

21 BRAHMAPUTRA VALLEY FERTILIZER CORPN. LTD. 36,583 
22 BRAITHWAITE and CO. LTD. 8,342 
23 BRAITHWAITE BURN and JESSOP CONSTRUCTION 

COMPANY LTD. 
12,086 

24 BRIDGE and ROOF CO.(INDIA) LTD. 5,463 
25 BROADCAST ENGG. CONSULTANTS INDIA LTD. 137 
26 CEMENT CORPN. OF INDIA LTD. 81,141 
27 CENTRAL COTTAGE INDUSTRIES CORPN. OF INDIA 

LTD. 
1,085 

28 CENTRAL ELECTRONICS LTD. 7,267 
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29 CENTRAL REGISTRY OF SECURITSATION ASSET 
RECONSTRUCTION AND SECURITY INTEREST OF 
INDIA (CERSAI) 

2,500 

30 CENTRAL WAREHOUSING CORPN. 3,742 
31 CHHATTISGARH COPPER LTD 47 

32 COAL INDIA LTD. 4,07,563 
33 COCHIN SHIPYARD LTD. 9,584 
34 CONTAINER CORPORATION OF INDIA LTD. 16,694 
35 DEDICATED FRIGHT CORRIDOR CORP. OF INDIA LTD. 15,72,900 
36 DELHI POLICE HOUSING CORPORATION LTD. 500 
37 E. C. G. C. LTD. 4,33,800 
38 EASTERN INVESTMENT LTD. 23 
39 EdCIL(India) Ltd. 1,000 
40 ELECTRONICS CORPN. OF INDIA LTD. 16,337 
41 ENGINEERING PROJECTS (INDIA) LTD. 3,542 
42 ENGINEERS INDIA LTD. 14,423 
43 FCI ARAVALI GYPSUM and MINERALS (INDIA) LTD. 5,000 
44 FERTILIZERS and CHEMICALS (TRAVANCORE) LTD. 58,237 
45 FOOD CORPN. OF INDIA 9,97,979 
46 GAIL (INDIA) LTD. 3,38,758 

47 GARDEN REACH SHIPBUILDERS and ENGINEERS LTD. 8,534 
48 GLIDERS INDIA LIMITED 54,481 
49 GOA SHIPYARD LTD. 2,973 
50 GRID CONTROLLER OF INDIA LTD. 3,064 
51 HEAVY ENGINEERING CORPN. LTD. 60,608 
52 HEMISPHERE PROPERTIES INDIA LTD. 14,570 
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53 HINDUSTAN AERONAUTICS LTD. 23,959 
54 HINDUSTAN ANTIBIOTICS LTD. 7,172 
55 HINDUSTAN COPPER LTD. 31,981 
56 HINDUSTAN FERTILIZER CORPN. LTD. 68,654 
57 HINDUSTAN ORGANIC CHEMICALS LTD. 3,948 
58 HINDUSTAN SALTS LTD. 5,206 
59 HINDUSTAN SHIPYARD LTD. 30,199 
60 HINDUSTAN STEELWORKS COSTN. LTD. 3,430 
61 HLL LIFECARE LTD. 1,554 
62 HMT LTD. 27,957 
63 HOTEL CORPN. OF INDIA LTD. 2,700 
64 HOUSING and URBAN DEV. CORPN. LTD. 1,63,768 

65 I T I  LTD. 92,905 
66 INDIA INFRASTRUCTURE FINANCE CO. LTD. 9,99,992 
67 INDIA OPTEL LIMITED 5,77,647 
68 INDIA TOURISM DEV. CORPN. LTD. 7,464 
69 INDIA TRADE PROMOTION ORGANISATION 25 
70 INDIAN MEDICINES and PHARMACEUTICAL CORPN. 

LTD. 
5,100 

71 INDIAN OIL CORPORATION LTD. 7,27,220 
72 INDIAN RAILWAY CATERING AND TOURISM CORPN. 

LTD. 
9,984 

73 INDIAN RAILWAY FINANCE CORPORATION LTD. 11,28,644 
74 INDIAN RENEWABLE ENERGY DEVT.AGENCY LTD. 2,28,460 
75 INDIAN VACCINE CORP. LTD. 1,253 
76 INSTRUMENTATION LTD. 2,405 
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77 IRCON INTERNATIONAL LTD. 13,766 
78 IREL (INDIA) LTD. 17,273 
79 JAMMU and KASHMIR DEVELOPMENT FINANCE 

CORPORATION LTD 
5,000 

80 JHARKHAND CENTRAL RAILWAY LTD. 2,625 
81 KARMYOGI BHARAT 3,000 
82 KARNATAKA ANTIBIOTICS and PHARMACEUTICALS 

LTD. 
798 

83 KIOCL LTD. 60,188 
84 KOLKATA METRO RAIL CORPORATION LTD. 3,75,862 
85 KONKAN RAILWAY CORPORATION LTD. 4,99,876 
86 KUMARAKRUPPA FRONTIER HOTELS PVT. LTD. 88 
87 M M T C LTD. 13,489 
88 M S T C LTD. 4,558 
89 MADRAS FERTILIZERS LTD. 9,585 
90 MAHANAGAR TELEPHONE NIGAM LTD. 35,438 
91 MAZAGON DOCK SHIPBUILDERS LTD. 17,109 
92 MECON LTD. 4,014 
93 MINERAL EXPLORATION CORPN. LTD. 11,955 
94 MISHRA DHATU NIGAM LTD. 13,863 

95 MOIL LTD. 10,855 
96 MUMBAI RAILWAY VIKAS CORPORATION LTD. 1,275 
97 MUNITIONS INDIA LTD. 33,73,766 
98 NATIONAL ALUMINIUM COMPANY LTD. 47,090 
99 NATIONAL BACKWARD CLASSES FINANCE and 

DEVP.CO. 
1,49,940 
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100 NATIONAL DIVYANGJAN FINANCE and DEVPT. CORPN. 39,999 
101 NATIONAL FERTILIZERS LTD. 36,653 
102 NATIONAL FILM DEV. CORPN. LTD. 4,540 
103 NATIONAL HANDLOOM DEVELOPMENT CORPORATION 

LTD. 
1,900 

104 NATIONAL HIGHWAYS and INFRASTRUCTURE 
DEVELOPMENT CORPN. LTD. 

10,300 

105 NATIONAL INFORMATICS CENTRE SERVICES 
INCORPORATED 

200 

106 NATIONAL MINORITIES DEVP. and FINANCE 
CORPORATION 

2,12,900 

107 NATIONAL RESEARCH DEVELOPMENT CORPN. 442 
108 NATIONAL SAFAI KARAMCHARIS FINANCE and DEVPT. 

CORPN 
70,999 

109 NATIONAL SCHEDULED CASTES FINANCE and DEVP. 
CORPN. 

1,50,000 

110 NATIONAL SCHEDULED TRIBES FINANCE and DEVP. 
CORPN. 

75,000 

111 NATIONAL SEEDS CORPN. LTD. 5,732 
112 NATIONAL SMALL INDUSTRIES CORPN. LTD. 53,299 
113 NATIONAL TEXTILE CORPN. LTD. 3,05,481 
114 NBCC (INDIA) LTD. 11,116 
115 NEPA LTD. 67,869 
116 NEWSPACE INDIA LTD. 5,60,760 

117 NHPC LTD. 7,12,677 
118 NLC INDIA LTD. 1,09,822 
119 NMDC Ltd. 17,816 
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120 NMDC STEEL LTD. 1,78,152 
121 NORTH EASTERN  HANDICRAFTSand HANDLOOM 

DEV.CORPN. LTD. 
850 

122 NORTH EASTERN REGIONAL AGRI. MARKETING 
CORP.LTD. 

3,585 

123 NTPC EDMC WASTE SOLUTIONS 20 
124 NTPC LTD. 4,95,535 
125 NUCLEAR POWER CORPN. OF INDIA LTD. 13,73,366 
126 OIL and NATURAL GAS CORPORATION LTD. 3,70,443 
127 OIL INDIA LTD. 61,438 
128 PAWAN HANS LTD. 28,432 
129 POWER FINANCE CORPORATION LTD. 1,47,829 
130 POWER GRID CORPORATION OF INDIA LTD. 3,58,116 
131 PROJECTS and DEVELOPMENT INDIA LTD. 1,730 
132 RAIL VIKAS NIGAM LTD. 1,63,050 
133 RAILTEL CORPORATION INDIA LTD. 23,379 
134 RAILWAY ENERGY MANAGEMENT COMPANY LTD. 5,145 
135 RAJASTHAN ELECTRONICS AND INSTRUMENTS LTD. 625 
136 RASHTRIYA CHEMICALS AND FERTILIZERS LTD. 41,378 
137 RASHTRIYA ISPAT NIGAM LTD. 4,88,985 

138 RICHARDSON andCRUDDAS(1972) LTD. 15,661 
139 RITES LTD. 17,350 
140 SAGARMALA DEVELOPMENT COMPANY LTD. 85,657 
141 SECURITY PRINTING and MINTING CORPN. INDIA LTD. 98,750 
142 SHIPPING CORPORATION OF INDIA LTD. 29,694 
143 SJVN LTD. 2,35,480 
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144 SOLAR ENERGY CORPORATION OF INDIA 1,35,400 
145 STATE TRADING CORPN. OF INDIA LTD. 5,400 
146 STEEL AUTHORITY OF INDIA LTD. 2,68,471 
147 TELECOMMUNICATIONS CONSULTANTS (INDIA) LTD. 5,920 
148 THE BISRA STONE LIME COMPANY LTD. 4,334 
149 THE COTTON CORPN. OF INDIA LTD. 2,500 
150 THE FERTILIZER CORPN. OF INDIA LTD. 75,092 
151 THE JUTE CORPN. OF INDIA LTD. 500 
152 TROOP COMFORTS LIMITED  4,74,315 
153 URANIUM CORPORATION OF INDIA LTD. 2,09,462 
154 WAPCOS LTD. 13,000 
155 YANTRA INDIA LIMITED 12,83,946 

156 YULE ELECTRICAL LTD. 5 
157 YULE ENGINEERING COMPANY LTD. 5 

TOTAL : 3,52,87,221 
 

क¤ þीय एज¤िसयŌ Ĭारा आयोिजत परी±ाओ ंम¤ पेपर लीक  

993. ®ी इमरान मसूद:  

³या  िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³ या सरकार के पास केÆ þीय अिभकरणŌ Ĭारा आयोिजत परी±ाओ ंम¤ पेपर लीक का कोई åरकॉडª ह,ै 

यिद हां, तो िवगत 10 वषŎ म¤ पपेर लीक हòए ऐसे मामलŌ का Ê यौरा ³ या है; 
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(ख) ³ या देश म¤ हाल ही म¤ आयोिजत राÕ ůीय पाýता सह ÿवेश परी±ा (एनईईटी) परी±ाओ ंम¤ कुÿबंधन 

और पåरणामŌ म¤ किथत हेराफेरी कì गई है, यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है और इसके ³ या कारण 

ह§; और  

(ग) ³ या सरकार ने िवशेषकर सामाÆ य िवÔ विवīालय ÿवेश परी±ा (सीयूईटी) और एनईईटी परी±ाओ ंके 

पÔ चात कुÿबंधन कì िशकायतŌ म¤ विृĦ के कारण राÕ ůीय परी±ा एज¤सी (एनटीए) के कायªकरण कì कोई 

जांच कराई है, यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है? 

िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  

(डॉ. सुकाÆ त मजूमदार):  

(क) से (ग): उ¸चतर िश±ण सÖंथानŌ म¤ भतê के साथ-साथ ÿवेश के िलए िविभÆन िनकायŌ Ĭारा ÿितयोगी 

परी±ाए ंआयोिजत कì जाती ह§। मंýालय म¤ परी±ा से संबंिधत िविशĶ घटनाओ ंके बार ेम¤ डेटा क¤ þीय łप 

से नहé रखे जाते ह§। 

 नीट (यूजी) 2024 परी±ा राÕůीय परी±ा एज¤सी (एनटीए) Ĭारा िदनांक 5 मई 2024 को आयोिजत 

कì गई थी।नीट (यूजी) 2024 परी±ा के आयोजन के बाद, किथत अिनयिमतताओ/ंधोखाधड़ी/कदाचार 

के कुछ मामले सामने आए। िश±ा मंýालय ने क¤ þीय जांच Êयूरो को नीट (यूजी) 2024 परी±ा के संबंध म¤ 

षडयंý, धोखाधड़ी, िवĵासघात आिद सिहत किथत अिनयिमतताओ ंके पूर ेमामले कì Óयापक जांच करने 

को कहा। माननीय सवō¸च Æयायालय ने डÊÐयूपी (िसिवल) 335/2024 और संबंिधत मामलŌ म¤ 2 अगÖत, 

2024 के िनणªय के तहत पैरा 84 म¤ कहा है िक "इसिलए, वतªमान म¤ पयाªĮ सामúी åरकॉडª म¤ नहé है जो 

एक ÿणालीगत लीक या अÆय łपŌ के ÿणालीगत कदाचार का संकेत देती है।वतªमान म¤, åरकॉडª म¤ मौजूद 

सामúी इस आरोप कì पुिĶ नहé करती है िक Ó यापक कदाचार िकया गया है िजससे परी±ा कì सÂ यिनÕ ठा 

ÿभािवत हòई। इसी मामले म¤ सवō¸च Æयायालय के 23 जुलाई, 2024 के पूवª आदेश के अनपुालन म¤, नीट 

(यूजी) 2024 परी±ा का संशोिधत पåरणाम 26 जुलाई, 2024 को घोिषत िकया गया है। 
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 एनटीए Ĭारा परी±ाओ ंके पारदशê, सचुाł और िनÕप± संचालन के िलए ÿभावी उपाय सझुाने के 

िलए, िश±ा मंýालय ने िदनांक 22.06.2024 को डॉ. के. राधाकृÕणन, पूवª अÅय± इसरो और आईआईटी 

कानपरु के बोडª  ऑफ गवनªसª के अÅय± कì अÅय±ता म¤ िवशेष²Ō कì एक उ¸च Öतरीय सिमित 

(एचएलसीई) का गठन िकया। सिमित ने िदनांक 21.10.2024 को अपनी åरपोटª ÿÖतुत कì है और एनटीए 

को मजबूत बनाने, राºयŌ के साथ संÖथागत संबंध, ²ान और परी±ा भागीदार के łप म¤ टेÖट इंड¤िटंग 

एज¤िसयŌ कì भागीदारी आिद सिहत राÕůीय सामाÆय ÿवेश परी±ा म¤ सधुार कì िसफाåरश कì है। सिमित 

ने एनटीए पर एचएलसीई कì िसफाåरशŌ के कायाªÆवयन कì िनगरानी के िलए एक उ¸च अिधकारÿाÈ त 

संचालन सिमित के गठन कì भी िसफाåरश कì है।मंýालयĬारा14 नवंबर, 2024 

कोउ¸चािधकारÿाĮसंचालनसिमितकागठनिकयागयाहै। 

SKILL GAP IN INDIAN WORKFORCE 

994. SHRI SHANKAR LALWANI:   
          SHRI KANWAR SINGH TANWAR: 

SHRI MUKESH KUMAR CHANDRAKAANT DALAL: 
SHRI BIPLAB KUMAR DEB:   
DR. BHOLA SINGH: 

 Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

(a)  whether the Government is looking to address wide skill gap in Indian 

workforce by partnering with educational and training institutions, if so, the details 

thereof; 

(b)  whether the Government is planning to offer any technology based courses to 

graduating students, if so, the details thereof; and 

(c)  whether there has been any notable improvement in employability of youth 

from 2014, particularly in the State of Uttar Pradesh and if so, the details thereof? 
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 THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) The Skill India Mission (SIM) of Government of India seeks to address the skill 

deficit in the work force. SIM is aimed at skilling, re-skilling and up-skilling of the 

youth through various schemes viz. Pradhan Mantri Kaushal Vikas Yojana 

(PMKVY), Jan SikhshanSansthan (JSS), National Apprenticeship Promotion 

Scheme (NAPS) and Craftsman Training Scheme (CTS) through Industrial Training 

Institutes (ITIs), to ensure that the skill gap in Indian workforce is addressed. SIM is 

aimed at future ready and industry ready skills for our youth of the country.  

Under PMKVY, synergy is being established between vocational and 

educational institutes by way of setting up of Skill Hubs in Govt Schools, Higher 

Education Institutes, Colleges, and Universities with requisite infrastructure for 

providing short-term training.  

(b) The government has integrated technology-driven curricula under PMKVY 

4.0, focusing on areas like Artificial Intelligence (AI), blockchain, and Industry 4.0. 

Collaboration with institutions such as IITs and private tech companies ensures high-

quality training in emerging technologies. Digital learning modules and blended 

training formats are being adopted to enhance accessibility. Skill India Digital Hub 

(SIDH) serves as a repository for digital content and online training modules. These 

initiatives aim to equip youths with the skills required for high-demand roles in the 

global technology landscape.  Directorate General of Training (DGT) under the 

Ministry of Skill Development and Entrepreneurship has introduced 29 new-age or 
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future skills courses in Industrial Training Institutes (ITIs) and National Skill Training 

Institutes (NSTIs) 

(c) As per the latest Periodic Labour Force Survey (PLFS 2023-24) estimates, 

the unemployment rate in usual status for youth of age 15-29 years has decreased 

from 17.8 percent in 2017-18 to 10.2 percent in 2023-24 in India; and it has come 

down from 16.7 percent in 2017-18 to 9.1 percent in 2023-24 in Uttar Pradesh. 

   

सांÖ कृितक मानिचýण और रोडमैप पर राÕ ůीय िमशन (एनएमसीएमआर) 
995.  ®ी ÿदीप कुमार िसहं : 
 ®ी िचÆ तामिण महाराज :  
 ®ी िवजय बघेल :  
 ®ी िबभु ÿसाद तराई:   
³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  सांÖ कृितक मानिचýण और रोडमैप पर राÕ ůीय िमशन (एनएमसीएमआर) Ĭारा देश कì कला और 

सांÖ कृितक िवरासत के संर±ण के िलए ³ या कदम उठाए गए ह§ अथवा उठाए जा रहे ह§;  

(ख) एनएमसीएमआर Ĭारा पहचानी गई िविभÆ न कलाओ ंके कलाकारŌ कì सं́  या का राº य-वार Ê यौरा 

³ या है; और  

(ग) िविभÆ न कलाओ ंके कलाकारŌ कì पहचान करने के िलए अपनाए गए सांÖ कृितक मानिचýण का 

Ê यौरा ³ या है?   

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) : सÖं कृित मंýालय न,े भारत कì समĦृ सांÖ कृितक धरोहर को पåररि±त और संविधªत करने हेत ु

राÕ ůीय सांÖ कृितक मानिचýण िमशन (एनएमसीएम) कì Ö थापना कì है। इिÆदरा गांधी राÕ ůीय 

कला केÆ þ (आईजीएनसीए) Ĭारा कायाªिÆवत, इस िमशन का उĥेÔ य भारत कì सांÖ कृितक धरोहर 

को और úामीण अथªÓ यवÖ था को पनु: सŀुढ़ करने हेत ुइसके सामÃ यª को ÿलेिखत करना है।
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 आजादी का अमृत महोÂ सव के भाग के łप म¤, एनएमसीएम Ĭारा जून, 2023 म¤ मेरा गांव 

मेरी धरोहर (एमजीएमडी) पोटªल (https://mgmd.gov.in/) कì शुŁआत कì गई। इस पहल का 

उĥेÔ य भारत के 6.5 लाख गांवŌ कì सांÖ कृितक धरोहर को ÿलेिखत करना है। वतªमान म¤, 4.5 

लाख गांव, अपने संबंिधत सांÖ कृितक पोटªफोिलयो सिहत इस पोटªल पर लाइव ह§।  

 एमजीएमडी पोटªल म¤ Ó यापक ÿकार के सांÖ कृितक घटक सिÌमिलत ह§ िजनम¤ मौिखक परपंराए,ं 

आÖ थाए,ं रीित-åरवाज, ऐितहािसक महÂ व, कला łप, पारंपåरक खान-पान, ÿ´ यात कलाकार, 

मेले और महोÂ सव, पारंपåरक पåरधान, आभूषण और Ö थानीय ल§डमाकª  शािमल ह§।  

 एनएमसीएम, भारत कì सांÖ कृितक धरोहर के पåरर±ण और úामीण समुदायŌ के सश ³ तीकरण 

कì ओर महÂ वपूणª कदम है। सांÖ कृितक पåरसंपि°यŌ के ÿलेखन और संवधªन के Ĭारा, यह िमशन 

सांÖ कृितक पहचान को मजबूत करने और आिथªक िवकास को बढ़ावा देने कì ओर लि±त है।  

(ख):  वतªमान म¤ एनएमसीएम अपने एमजीएमडी घटक सिहत कायª कर रहा है और मेरा गांव मेरी धरोहर 

वेब पोटªल (https://mgmd.gov.in/), जो एक ओपन ए³ ससे पोटªल है, पर राº य-वार Ê यौरा 

उपलÊ ध है।  

(ग):  एमजीएमडी पोटªल पर राº य-वार Ê यौरा उपलÊ ध है; िविभÆ न सांÖ कृितक डोमेनŌ, कलाकारŌ और 

पारंपåरक कला łपŌ कì पहचान करने तथा डेटा संकलन हेत ुहमने पोटªल पर एक िनधाª åरत 

ÿाłप िदया है।  

जवाहर नवोदय िवīालयŌ कì Öथापना 

996. ®ी राम िशरोमिण वमाª: 

³या िश±ा मंýी यह बतान ेकì कृपा कर¤गे िक: 

(क) ³या सरकार न ेदशे के ÿÂयेक िजल ेम¤ जवाहर नवोदय िवīालय (जेएनवी) Öथािपत करने के लàय 

को ÿाĮ कर िलया है; 
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(ख) यिद हां, तो दशे म¤ Öथािपत जवाहर नवोदय िवīालयŌ का राºय/संघ राºय±ेý-वार और िजला-

वार Êयौरा ³या है; 

(ग) ³या सरकार न ेअभीĶ लàयŌ को ÿाĮ करन ेके िलए कोई समय-सीमा िनधाªåरत कì है, यिद हां, तो 

तÂसंबंधी Êयौरा³या है और यिद नहé, तो इसके ³या कारण ह§; और 

(घ) उन िजलŌ का Êयौरा ³या है जहां जवाहर नवोदय िवīालय अभी Öथािपत िकए जाने ह§? 

कौशल िवकास और उīमशीलता मýंालय के राº य मंýी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 

जयंत चौधरी): 

(क) स े(घ)नवोदय िवīालय योजना म¤ दशे के ÿÂयेक िजले म¤ एक जवाहर नवोदय िवīालय (जनिव) 

खोलन ेकì पåरकÐपना कì गई है।100% शहरी आबादी वाल े6 िजलŌ को छोड़कर, नवंबर 2016 म¤ 62 

नए जनिव को मंजूरी देन ेके साथ, इस योजना को Öवीकार करने वाले राºयŌ/संघ राºय ±ेýŌ के सभी 

638 िजलŌ (िदनांक 31 मई, 2014 कì िÖथित के अनसुार) कोइस योजना के अंतगªत कवर िकया गया 

है।तिमलनाडु राºय ने इस योजना को Öवीकार नहé िकया है। दशे म¤ Öवीकृत जनिव कì राºय/संघ राºय 

±ेý/िजलावार सूची िववरण -I म¤ दी गई है। नव िनिमªत/अलग िकए गए/कवर नहé िकए गए िजलŌ कì सूची, 

िजनम¤ कोई जनिव नहé है, िववरण -II म¤ दी गई है। 

नए जनिव खोलना एक सतत ÿिøया है जो Öथायी भवन के िनमाªण के िलए आवÔयक उपयĉु भूिम 

िनःशÐुक उपलÊध करान ेतथा Öथायी भवन बनन ेतक िवīालय चलाने के िलए आवÔयक अÖथायी भवन 

िनःशÐुक उपलÊध कराने के िलए संबंिधत राºय सरकार/संघ राºय ±ेý ÿशासन कì इ¸छा पर िनभªर 

करती है। नए जनिव कì Öवीकृित और खोलना मौजूदा ÿिøयाओ ंके अनसुार स±म ÿािधकारी Ĭारा 

अनमुोदन पर िनभªर करता है। *  
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िववरण -I 

देश म¤ आज कì ितिथ के अनुसार जनिव का राºय/सघं राºय ±ेý/िजलावार Êयौरा 
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ø. सं. राºय/संघ 

राºय ±ेý 

जनिव कì 

सं́ या 

जनिव (िजले) 

1.  अंडमान और 

िनकोबार Ĭीप 

समूह 

03 कार िनकोबार, उ°री और मÅय अंडमान, दि±णी अंडमान 

2.  आňं ÿदेश 15 ®ी सÂय साई ं, अÆनमÍया (परुाना िच°ूर), काकìनाडा, अÐलूरी सीतारमाराज,ू पलनाडु, अÆनमÍया (परुाना कडÈपा), कृÕणा, कुरनूल, ®ी पोĘी ®ीरामलु ुनÐेलोर, 

ÿकाशम - I, ÿकाशम - II, ®ीकाकुलम, िवशाखाप°नम, िवजयनगरम, एलŁु 

3.  अŁणाचल ÿदेश 18 अंजाव, चांगलांग, िदबांग घाटी, पूवê काम¤ग, पूवê िसयांग, ईटानगर - कैिपटल कॉÌÈल³ेस, कामल,े कुŁंग कुमेय, लŌगिडंग, िनचली िदबांग घाटी, िनचली सबुनिसरी, 

नामसाई, पापमुपार,े तवांग, ितराप, ऊपरी िसयांग, पिĲम काम¤ग, पिĲम िसयांग 

4.  असम 28 ब³सा, बारपेटा, िबÖवनाथ, बŌगाईगांव, कछार, िचरांग, िदमा हसाओ, दरा«ग, धेमाजी, धबुरी, िडāूगढ़, गोलपारा, गोलाघाट, हैलाकाडंी, जोरहाट, कामłप, 

करिबयांगलŌग-I, करिबयांगलŌग-II, करीमगंज, कोकराझार, लखीमपरु, मोरीगावं, नागांव, नलबाड़ी, िशवसागर, िबÖवनाथ, ितनसुिकया, उदलगुरी 

5.  िबहार 39 अरåरया, अरवल, औरगंाबाद, बाकंा, बेगसुराय, भागलपरु, भोजपरु, ब³सर, दरभंगा, पूवê चंपारण, गया-I, गया-II, गोपालगंज, जमईु, जहानाबाद, कैमूर, किटहार, 

खगिड़या, िकशनगंज, लखीसराय, मधेपरुा, मधबुनी, मुंगेर , मजुÉफरपरु, नालÆदा, नवादा, पटना, पूिणªया, रोहतास, सहरसा, समÖतीपरु, सारण, शेखपरुा, 

िशवहर, सीतामढी, सीवान, सपुौल, वैशाली, पिĲम चÌपारण 

6.  चंडीगढ़ 01 चंडीगढ़ 
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7.  छ°ीसगढ 28 बालोद, बलौदा बाजार, बलरामपरु, बÖतर, बेमेतरा, बीजापरु, िबलासपरु, दंतेवाड़ा, धमतरी, दगुª, गåरयाबंद, जशपरु, कबीरधाम, कांकेर, कŌडागांव, कोरबा, 

कोåरया, महासमुंद, मुंगेली, नारायणपरु, रायगढ़, रायपरु, राजनांदगांव, सĉì, सरगुजा, सकुमा-I, सकुमा-II, सूरजपरु 

8.  दादरा और नगर 

हवेली और दमन 

और दीव 

03 िसलवासा, दमन, दीव 

9.  िदÐली 09 पूवê िदÐली (दि±ण पिĲम िदÐली), उ°र पूवê िदÐली, उ°री िदÐली, दि±णी िदÐली, दि±ण पिĲम िदÐली (जाफरपरुकलां), दि±ण पूवê िदÐली, उ°र पिĲम 

िदÐली (मुंगेशपरु), शाहदरा (उ°र पिĲम िदÐली), पिĲमी िदÐली 

10.  गोवा 02 उ°री गोवा, दि±णी गोवा 

11.  गजुरात 34 अहमदाबाद, अमरेली, आनंद, अरावली, बनासकांठा, भłच, भावनगर, बोटाद, छोटाउदेपरु, दाहोद-I, दाहोद-II, डांग, देवभूिम Ĭारका, गांधीनगर, िगर सोमनाथ, 

जामनगर, जनूागढ़, खेड़ा, क¸छ, मिहसागर, मेहसाणा, मोरबी, नमªदा, नवसारी, पंचमहल, पाटन, पोरबदंर, राजकोट, साबरकांठा, सरु¤þनगर, सूरत, तापी, 

वडोदरा, वलसाड 

12.  हåरयाणा 21 अंबाला,िभवानी,फरीदाबाद,फतेहाबाद,गŁुúाम,िहसार,झºजर,जéद,कैथल,करनाल,कुŁ±ेý,मह¤þगढ़,नूंह,पलवल,पंचकूला,पानीपत,रवेाड़ी,रोहतक,िसरसा,सोनी

पत,यमुनानगर 

13.  िहमाचल ÿदेश 12 िबलासपरु, चंबा, हमीरपरु, कांगड़ा, िकÆनौर, कुÐलू, लाहौल और Öपीित, मंडी, िशमला, िसरमौर, सोलन, ऊना 

14.  जÌमू और 

कÔमीर 

21 अनंतनाग, बांदीपरु, बारामूला, बडगाम, डोडा, गांदरबल, जÌमू-I, जÌमू-II, िकÔतवाड़, कठुआ, कुलगाम, कुपवाड़ा, पलुवामा, पुंछ, राजौरी, रामबन, åरयासी, 

सांबा, शोिपया,ं ®ीनगर, उधमपरु 
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15.  झारखंड 26 बोकारो, चतरा, दवेघर, धनबाद, दमुका, पूवê िसंहभूम, गढ़वा, िगåरडीह, गोड्डा, गमुला, हज़ारीबाग, जामताड़ा, खूंटी, कोडरमा, लातेहार, लोहरदगा, पाकुड़-I, 

पाकुड़-II, पलामू-I, पलामू-II, रामगढ़, राचंी, साहेबगंज, सरायकेला, िसमडेगा, पिĲमी िसंहभूम 

16.  कनाªटक 31 बागलकोट, िवजयपरुा, ब¤गलŁु úामीण, ब¤गलŁु शहरी, बेलगावी, बीदर, चामराजनगर, िचकाबÐलापरु, िच³कमगलŁु, िचýदगुª, दावणगेर,े धारवाड़, गडग, हसन, 

हावेरी, कालाबरुागी-I, कालाबुरागी-II, कोडाग,ु कोलार, कोÈपल, माड्ंया, मैसूŁ, उ°र कÆनड़, रायचूर, रामानगर, िशवमोµगा, दि±ण कÆनड़, तुमकुŁ, उडुपी, 

िवजयपरुा, यादिगåर 

17.  केरल 14 अलाÈपझुा, एनाªकुलम, इडु³कì, कÆनूर, कासरगोड, कोÐलम, कोĘायम, कोिझकोड, मलÈपरुम, पल³कड़, पथानामिथĘा, िýशूर, ितŁवनंतपरुम, वायनाड 

18.  लĥाख 02 कारिगल, लहे 

19.  ल±Ĭीप 01 िमिनकॉय 

20.  मÅय ÿदेश 54 आगर मालवा, अलीराजपरु, अनूपपरु, अशोकनगर, बालाघाट, बड़वानी, बैतूल, िभंड, भोपाल, बरुहानपरु, छतरपरु, िछंदवाड़ा, दमोह, दितया, देवास, धार, 

िडंडोरी, गनुा, µवािलयर, हरदा, नमªदापुरम, इंदौर, जबलपरु, झाबआु-I , झाबुआ-II, कटनी, खंडवा, खरगोन, मंडला, मंदसौर, मरैुना, नरिसंहपरु, नीमच, पÆना, 

रायसेन, राजगढ़, रतलाम-I, रतलाम-II, रीवा, सागर, सतना, सीहोर, िसवनी, शहडोल, शाजापरु, Ôयोपरु, िशवपरुी, सीधी, िसंगरौली, टीकमगढ़, उºजनै-I, 

उºजनै-II, उमåरया, िविदशा 

21.  महाराÕů 34 अहमदनगर, अकोला, अमरावती, औरंगाबाद, बीड, भंडारा, बलुढाणा, चंþपरु, धुल,े गढ़िचरौली, गŌिदया, िहंगोली, जलगांव, जालना, कोÐहापरु, लातूर, नागपरु, 

नांदड़े, नंदरुबार-I, नंदरुबार-II, नािसक, उÖमानाबाद, पालघर, परभणी, पुणे, रायगढ़, रÂनािगरी, सागंली, सतारा, िसंधदुगुª, सोलापुर, वधाª, वािशम, यवतमाल 

22.  मिणपरु 11 िबÕणपुरु, चुराचांदपरु, चंदेल, पूवê इंफाल, सेनापित-I, सेनापित-II, तम¤गलŌग, काकिचंग, उखŁल-I, उखŁल-II, पिĲम इंफाल 
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23.  मेघालय 12 पूवê गारो िहÐस, पूवê ज§ितया िहÐस, पूवê खासी िहÐस-I, पूवê खासी िहÐस-II, उ°री गारो िहÐस, री-भोई, दि±ण गारो िहÐस, दि±ण पिĲम गारो िहÐस, दि±ण 

पिĲम खासी िहÐस, पिĲम गारो िहÐस, पिĲम जैिÆतया िहÐस, पिĲम खासी िहÐस 

24.  िमजोरम 08 आइज़ॉल, ´वाज़ॉल, कोलािसब, लॉÆगÂलाई, लुंगलेई, मिमत, सैहा, सेरिछप 

25.  नागाल§ड 11 िनउल§ड, कोिहमा, लॉÆगल¤ग, िकिफर,े मोकोकचुंग, मोन, पेरने, फेक, तुएनसागं, वोखा, जÆुहेबोटो 

26.  ओिडशा 31 अंगलु, बालासोर, बरगढ़, भþक, बलांगीर, बौध, कटक, देवगढ़, ढ¤कनाल, गजपित, गंजम, जगतिसंहपुर, जाजपरु, झारसगुड़ुा, कालाहांडी, क¤ þपाड़ा, ³यŌझर, 

खोरधा, कोरापटु, मलकानिगåर-I, मलकानिगåर-II, मयूरभंज, नबरगंपरु, नयागढ़, नआुपाड़ा, कंधमाल, परुी, रायगड़ा, संबलपरु, सोनपरु, सुंदरगढ़ 

27.  पदुचुेरी 04 कराईकल, माहे, पांिडचेरी, यानम 

28.  पंजाब 23 अमतृसर-I, अमतृसर-II, बरनाला, बिठंडा, फतेहगढ़ सािहब, फरीदकोट, फािजÐका, िफरोजपरु, गरुदासपुर, होिशयारपरु, जालधंर, कपूरथला, लुिधयाना, मनसा, 

मोगा, एस.ए.एस. नगर, ®ी मĉुसर सािहब, पठानकोट, पिटयाला, एस.बी.एस. नगर, łपनगर, संगłर, तरनतारन 

29.  राजÖथान 35 अजमेर, अलवर, बासंवाड़ा-I, बांसवाड़ा-II, बारा,ं बाड़मेर, भरतपरु, भीलवाड़ा, बीकानेर, बूंदी, िच°ौड़गढ़, चूł, दौसा, धौलपरु, डंूगरपरु, हनमुानगढ़, जयपरु, 

जसैलमेर, जालौर, झालावाड़, झुंझनूु, जोधपरु, करौली, कोटा, नागौर, पाली, ÿतापगढ़, राजसमंद, सवाई माधोपरु, सीकर, िसरोही, ®ी गंगानगर-I, ®ी गंगानगर-

II, टŌक, उदयपरु 

30.  िसि³कम 04 पाकयŌग, मंगन, नामची, सोर¤ग 

31.  तेलंगाना 09 कुमरुाम भीम आिसफाबाद, करीमनगर, खÌमम, नगरकुनूªल, िसĥीपेट, नलगŌडा, कामारेड्डी, रगंा रेड्डी, वारगंल 

32.  िýपुरा 08 धलाई, गोमती, उ°री िýपरुा, िसपाहीजला, दि±णी िýपरुा, उनाकोिट, खोवाई, पिĲम िýपरुा 
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33.  उ°र ÿदेश 76 आगरा, अलीगढ, अÌबेडकर नगर, अमेठी, अमरोहा, औåरया, आज़मगढ़, बदायू,ँ बागपत, बहराईच, बिलया, बलरामपरु, बांदा, बाराबांकì, बरेली, बÖती, भदोही, 

िबजनोर, बलुÆदशहर, चंदौली, िचýकोट, देवåरया, एटा, इटावा, अयोÅया, फŁª खाबाद, फ़तेहपरु, िफ़रोज़ाबाद, गौतम बĦु नगर, गािज़याबाद, ग़ाज़ीपरु, गŌडा, 

गोरखपरु, हमीरपरु, हापडु, हरदोई, हाथरस, जालौन, जौनपुर, झासँी, कÆनौज, कानपरु देहात, कानपरु नगर, कासगंज, कौशांबी, कुशीनगर, लखीमपरु खीरी, 

लिलतपरु, लखनऊ, महराजगंज, महोबा, मैनपरुी, मथरुा, मऊ, मेरठ, िमज़ाªपरु, मरुादाबाद, मज़ुÉफरनगर, पीलीभीत, ÿतापगढ़, ÿयागराज, रायबरेली, रामपरु, 

सहारनपरु, संभल, संत कबीर नगर, शाहजहापँरु, शामली, ®ावÖती, िसĦाथªनगर, सीतापरु-I, सीतापरु-II, सोनभþ, सÐुतानपरु, उÆनाव, वाराणसी 

34.  उ°राखडं 13 अÐमोडा, बागेĵर, चमोली, चंपावत, देहरादून, हåरĬार, नैनीताल, पौडी गढ़वाल, िपथौरागढ, łþÿयाग, टेहरी गढ़वाल, उधम िसंह नगर, उ°रकाशी 

35.  पिĲम बगंाल 20 अलीपरुĬार, बाकुंरा, बीरभूम, पिĲम बधªमान, कूचिबहार, दि±ण िदनाजपरु, दािजªिलंग, पूवê मेिदनीपरु, हòगली, हावड़ा, जलपाईगड़ुी, मालदा, मिुशªदाबाद, उ°र 

24 परगना, नािदया, पŁुिलया, दि±ण 24 परगना - I, दि±ण 24 परगना - II, उ°र िदनाजपरु, पिĲम मेिदनीपरु 

कुल 661  

तिमलनाडु राºय ने अभी तक नवोदय िवīालय योजना को Öवीकार नहé िकया है। 
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िववरण  II 

नव िनिमªत/िवभािजत/शािमल नहé िकए गए िजलŌ कì सूची जहां कोई जनिव नहé है 

ø. स.ं राºय 

नव िनिमªत/अलग 
िकये गये/शािमल नहé 

िकए गए िजलŌ कì 
सं́ या 

नव िनिमªत/ अलग िकये गये /अनदेखे िजले 
 

1.  
आंň ÿदेश 13 अनाकापÐली, अनंतपुर, बापटला, िच°ूर, डॉ. अंबेडकर कोनसीमा, पूवê 

गोदावरी, गुंटूर, नंīाल, एनटीआर, पावªतीपरुम माÆयम, ितŁपित, पिĲम 
गोदावरी, वाई.एस.आर. (कडÈपा) 

2.  
अŁणाचल 
ÿदेश 

08 अपर सबुनिसरी, øदाडी, लेपा राडा, लोअर िसयांग, लोिहत, प³के-केसांग, 
िश-योमी, िसयांग 

3.  
असम 08 बजाली, सोिनतपुर, चराइदेव, होजाई, माजलुी, दि±ण सलमारा मनकाचर, 

पिĲम करिबयांगलŌग, तामलुपुर 

4.  
छ°ीसगढ 06 गौरलेा-प¤űा-मरवाही, खैरागढ़-छुईखदान-गंडई, मह¤þगढ़-िचरिमरी-भरतपुर 

(एमसीबी), मोहला-मानपुर-अंबागढ़-चौकì, जांजगीर चांपा, सारगंढ़-िबलाईगढ़ 
5.  हåरयाणा 01 चरखी दादरी 
6.  कनाªटक 01 बेÐलारी 
7.  मÅय ÿदेश 04 मैहर, मऊगंज, िनवाड़ी, पांढुनाª 
8.  महाराÕů 01 ठाणे 
9.  मिणपरु 07 िजåरबाम, थौबल, कामजŌग, कांगपोकपी, नोनी, फेरज़ॉल, ट¤गनौपाल 
10.  मेघालय 01 पूवê पिĲमी खासी िहÐस 
11.  िमजोरम 03 हनािथयाल, चÌफाई, सैतुअल 
12.  नगाल§ड 05 चुमौकेिदमा, नो³लाक, दीमापुर, शामतोर, ÂसेिमÆयु 
13.  पंजाब 01 मलेरकोटला 

14.  
राजÖथान 17 अलवर, अनुपगढ़, बाडमेर, Êयावर, डीग, दूद,ू जयपुर, जयपरु úामीण, जोधपरु 

úामीण, केकड़ी, नागौर, फलोदी, सलंूबर, सांचौर, सवाई माधोपरु, शाहपरुा, 
सीकर 

15.  िसि³कम 02 गंगटोक (पूवê िसि³कम), µयालिशंग (पिĲम िसि³कम) 

16.  तेलंगाना 

23 जिगÂयाल, जय शंकर भूपलपÐली, जनगांव, जोगलुाÌबा गडवाल, िनज़ामाबाद, 
कोठागडेुम भþाþी, आिदलाबाद, महबूबाबाद, मनचेåरयल, मेडचल 
मÐकाजिगरी, मुलुग,ु महबूबनगर, नारायणपेट, िनमªल, पĥेापÐली, सांगा रड्ेडी, 
मेडक, रजंना िसåरिसÐला, सूयाªपेट, िवकाराबाद, वानापथê, हनुमानकŌडा , 
यदािþ भवुनािगरी 

17.  पिĲम बंगाल 03 परुबा बधªमान, झाड़úाम, किलÌपŌग 
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मÅय िदÐली, नई िदÐली, मुंबई, मुंबई उपनगरीय, हैदराबाद और कोलकाता िजलŌ म¤ जनिव Öवीकृत नहé 

िकए गए ह§ ³यŌिक इन िजलŌ म¤ 100% शहरी आबादी है। इसके अलावा, तिमलनाडु राºय ने अभी तक 

नवोदय िवīालय योजना को Öवीकार नहé िकया है। 

 

INVESTMENT BY EPFO 

997. DR. T SUMATHY ALIAS THAMIZHACHI THANGAPANDIAN:  

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether it is a fact that Employee's Provident Fund Organization (EPFO) has 

invested a huge amount in Debt Instruments and Exchange Traded Funds and if 

so, the details thereof; 

(b)the details of total amount invested in Share Market and related products by 

EPFO during each of the last seven years and the current year; and  

(c)the details of total EPF amount invested in the shares of Blue Chip Companies 

during the last five years? 

     THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a): Investment of funds is made as per the Pattern of Investment notified by the 

Department of Financial Services, Ministry of Finance, Government of India vide 

Notification number 11/14/2013-PR dated 2nd March, 2015 as amended from time to 

time and guidelines issued by CBT, EPF from time to time. Accordingly, EPFO has 

investment in both Debt Securities and Exchange Traded Funds as per prescribed 

pattern. As per approval of 207th meeting of the Central Board of Trustees, EPF held 
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on 31.03.2015, EPFO has started investment in Exchange Traded Funds from 

August 2015 onwards. 

Total corpus of various funds managed by EPFO was Rs. 24.75 Lakh Crore 

as on 31.03.2024. 

                                                            (Rs in Crs) 
Debt Investments (including amount held 

in Public Account of India) 
ETF Investments 

22,40,922.30 2,34,921.49 
 

(b): EPFO does not invest directly in any of the individual stocks in equity 

market. 

EPFO regularly invests in Equity markets through Exchange Traded Funds 

(ETFs) replicating BSE-SENSEX and NSE NIFTY-50 indices. In addition, EPFO has 

also invested from time-to-time in ETFs constructed specifically for disinvestment of 

shareholding of the Government of India in body corporates, namely ETFs tracking 

Bharat 22 and CPSE Indices. 

Year-wise investments made by EPFO in ETFs is as below:- 

EPFO’s ETF investment data in last 7 years (Rs in Crs) 

Financial Year ETF 
2017-18  22,765.99 
2018-19  27,974.25  
2019-20  31,501.11  
2020-21  32,070.84  
2021-22  43,568.08  
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2022-23  53,081.26  
2023-24  57,184.24  
2024-25(up to October 2024) 34,207.93 

 

(c): EPFO has no direct Investment in equity shares of any of the listed/unlisted 

companies in Equity Market.  

  

SKILL DEVELOPMENT CENTRES 

998.    SHRI RAJEEV RAI: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 

pleased to state: 

(a) whether the Government is aware of the need to set up more Skill 

Development Centres (SDCs) in various States to give training and to make persons 

self-oriented for their livelihood and to tap their talent; 

(b)  if so, the details thereof along with the steps taken by the Government in this 

direction to update technology, and funds sanctioned/spent, year-wise for last three 

years; 

(c)  whether the Government has set up Skill Development Centres in Mau and 

Ballia districts of Uttar Pradesh; 

(d)  if so, the details thereof and if not, the reasons therefor; and 

(e)  the details of the steps being taken by the Government in providing skill 

development, especially to women in the country, including the State of Uttar 

Pradesh? 
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THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 (a) and (b)      Under the Government of India’s Skill India Mission (SIM), the 

Ministry of Skill Development and Entrepreneurship (MSDE) delivers skill, re-skill 

and up-skill programme, through an extensive network of skill development Centres/ 

Institutes across the country, under various schemes viz. Pradhan Mantri Kaushal 

Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), National Apprenticeship 

Promotion Scheme (NAPS) and Craftsmen Training Scheme (CTS) through 

Industrial Training Institutes (ITIs), to all the sections of the society including Women 

across the country . The SIM aims at enabling youth of India to get future ready and 

industry ready skills. Under these schemes, Training Centres (TCs) are set up on 

need base to impart the training across the country. 

       Funds under PMKVY and JSS scheme are released to implementing agencies 

for meeting the training cost as per prescribed norms. Under NAPS, the 

establishments are incentivized by way of stipend support. Year-wise details of 

funds released under these schemes is as under: 

 (Rs. in Crores) 
Scheme 2021-22 2022-23 2023-24 
PMKVY 696.05 291.78 710.88 

JSS 137.63 154.65 154.38 
NAPS 241.60 335.67 632.82 

 Day-to-day administration as well as financial control in respect of ITIs under CTS 

scheme   lies with the respective State Government/Union Territory Administration.  
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(c) and (d) The number of Training Centres (TCs) in the Schemes of MSDE in Mau 

and Ballia districts of Uttar Pradesh are as under: 

  

Scheme No. of TCs 
Mau Balia 

PMKVY 72 89 
JSS 1 1 
NAPS* 97 74 
CTS (ITIs) 87 86 

                     *Data for NAPS is Number of Establishments engaging apprentices. 

  

(e)       Training under the skill development programmes through various schemes 

stated above, is provided to all the sections of the society with specific provisions 

for encouraging participation of women. Under PMKVY 4.0 scheme, Skill Hubs and 

Special Projects actively encourage women's enrollment by ensuring accessibility 

and providing supportive measures like boarding, lodging and travelling 

allowances. Training programs in sectors like Electronics, Retail, Healthcare, 

Beauty and Wellness, Handicrafts and Apparel are structured to attract higher 

participation from women. Also, projects are designed to align with local skill 

demands, creating opportunities for rural women to participate and benefit from skill 

development scheme. Further, there are 324 ITIs and 19 National Skill Training 

Institutes for women. Under the JSS scheme, focus is being given to women and 

other vulnerable sections by giving age relaxations and since July 2018, coverage 

of women beneficiaries under the scheme has been around 82% of the total 

beneficiaries.  
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छÂ तीसगढ़ के लोक कलाकारŌ को बढ़ावा देना  

999.  ®ी बृजमोहन अúवाल :   

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  

(क)  छ°ीसगढ़ राº य कì समĦृ संÖ कृित और िवरासत को बढ़ावा देने के िलए सरकार Ĭारा चलाई जा 

रही योजनाओ ंका Ê यौरा ³ या है और उपरो³ त योजनाओ ंका अब तक ³ या ÿभाव पड़ा है;  

(ख)  छ°ीसगढ़ राº य के लोक कलाकारŌ के समथªन म¤ सरकार Ĭारा चलाए जा रहे कायªøम एवं िव°ीय 

योजनाओ ंका Ê यौरा ³ या है और उ³ त कायªøम एवं योजनाओ ंसे अब तक िकतने कलाकार 

लाभािÆवत हòए ह§; 

(ग)  ³ या सरकार रायपुर िजले के ÿिसĦ लोक नÂृ यŌ जैसे राउत नाचा, पडकì, देवर नाचा और 

पंडवानी के कलाकारŌ को राÕ ůीय और अंतराªÕ ůीय मंच पर बढ़ावा देने के िलए कोई िवशेष योजना 

बनाने का िवचार रखती है;  

(घ)  ³ या छ°ीसगढ़ राº य के परÌ परागत मेलŌ एवं उÂ सवŌ को बढ़ावा देने के िलए सरकार Ĭारा कोई 

आिथªक सहायता ÿदान कì जा रही है; और  

(ड.)  यिद हां, तो इस योजना के अंतगªत िकन-िकन मेलŌ को शािमल िकया गया है?   

 सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) और (ख): सÖंकृित मंýालय केÆ þीय ±ेý कì िविभÆन Ö कìम¤ संचािलत करता है, िजसके अंतगªत 

छ°ीसगढ़ राºय सिहत देश भर के सभी राºयŌ म¤ कला, सÖंकृित और अमूतª िवरासत के संवधªन 

और पåरर±ण के िलए पाý सांÖकृितक संगठनŌ/ÓयिĉयŌ (लोक कलाकारŌ सिहत) को िव°ीय 

सहायता ÿदान कì जाती है। इन Ö कìमŌ का संि±Į Ê यौरा संलµन िववरण -I पर िदया गया है। 



02.12.2024                                                                                                                                               8 
 

 छ°ीसगढ़ राºय म¤ िवगत तीन वषŎ के दौरान इन Ö कìमŌ के अंतगªत िविभÆन सांÖकृितक 

संगठनŌ/ÓयिĉयŌ को जारी कì गई िनिधयŌ का Ê यौरा संलµन िववरण -II पर िदया गया है। 

 छ°ीसगढ़ कì समĦृ सÖंकृित और िवरासत को बढ़ावा दने े हेत ु भारत सरकार न े नागपरु 

(महाराÕů) म¤ दि±ण मÅय ±ेý सांÖकृितक क¤ þ (एससीजेडसीसी) कì Öथापना कì है। छ°ीसगढ़ 

इस जेडसीसी के कायª±ेý के अधीन है। यवुा पीढ़ी पर इन Ö कìमŌ का गहरा ÿभाव पड़ा है ³यŌिक 

व ेछ°ीसगढ़ सिहत, दशे कì समĦृ सांÖकृितक िवरासत के ÿित और  अिधक सजग हो गए ह§।  

 िवगत तीन वषŎ के दौरान छ°ीसगढ़ राºय म¤ एससीजेडसीसी, नागपरु Ĭारा आयोिजत कायªøमŌ 

और लाभािÆवत कलाकारŌ कì सं́ या का Ê यौरा िववरण III पर िदया गया है। 

(ग):  भारत सरकार पहले स ेही रायपरु िजले सिहत दशे के सभी ÿिसĦ लोक नृÂयŌ के कलाकारŌ को 

सभी ±ेýीय सांÖकृितक क¤ þŌ के माÅयम स ेÿोÂसािहत करती है। ये ±ेýीय सांÖकृितक क¤ þ वषª भर 

आयोिजत िकए जाने वाल ेअपने कायªøमŌ म¤ लोक कलाकारŌ को आमंिýत करते ह§, िजसम¤ ये 

कलाकार अपनी ÿितभाए ंÿदिशªत करते ह§, िजसके िलए उÆह¤ याýा भÂ ता/दिैनक भÂ ता, मानदेय, 

भोजन एव ंआवासन, Öथानीय पåरवहन आिद कì सुिवधाए ंÿदान कì जाती ह§ िजसस ेउनका 

आिथªक कÐयाण होता है। 

(घ) और (ङ): भारत सरकार एससीजेडसीसी, नागपरु को छ°ीसगढ़ सिहत इनके सदÖय राºयŌ म¤ 

िविभÆन सांÖकृितक कायªकलापŌ, कायªøमŌ, मेलŌ और महोÂ सवŌ के आयोजन के िलए वािषªक 

सहायता अनदुान जारी करती है। 

िववरण  I 

Öकìम¤ िजनके तहत िव°ीय सहायता ÿदान कì जाती है 

1. गŁु-िशÕ य परपंरा के संवधªन के िलए िवÂ तीय सहायता (रेपटªरी अनुदान)  
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इस Ö कìम का उĥेÔ य नाट्य समूहŌ, रंगमंच समूहŌ, संगीत मडंिलयŌ, बाल रगंमंच आिद जैसे मंचकला 

कायªकलापŌ कì सभी शैिलयŌ तथा गŁु-िशÕ य परपंरा के अनłुप िनयिमत आधार पर कलाकारŌ को उनके 

संबंिधत गŁु Ĭारा ÿिश±ण देने के िलए िव°ीय सहायता ÿदान करना है। इस Ö कìम के अनसुार, रंगमंच 

±ेý म¤ 1 गŁु और अिधकतम 18 िशÕ यŌ को सहायता और संगीत तथा नृÂ य के ±ेý म¤ 01 गŁु और 

अिधकतम 10 िशÕ यŌ को सहायता ÿदान कì जाती है। गŁु के िलए सहायता कì रािश 15000/- Ł. ÿित 

माह  है और  िशÕ य के िलए यह रािश 2000-10000/- Łपये ÿित माह (कलाकार कì आय ुपर िनभªर) है।   

2. कला और सÖं कृित के सवंधªन के िलए िवÂ तीय सहायता Ö कìम: इस Ö कìम के िनÌ निलिखत उप 

घटक ह§ :    

i. राÕ ůीय महÂ व के सांÖ कृितक सगंठनŌ को िवÂ तीय सहायता   

इस Ö कìम घटक का उĥेÔ य पूर ेदशे म¤ कला और सÖं कृित के संवधªन हेत ुकायªरत राÕ ůीय महÂ व के 

ÿितिķत सांÖ कृितक संगठनŌ को बढ़ावा देना और सहायता ÿदान करना है। यह अनदुान उन संगठनŌ को 

िदया जाता है िजनका एक सुगिठत ÿबंधन िनकाय हो, जो भारत म¤ पंजीकृत हŌ, जो अिखल भारतीय 

Ö तर पर ÿचालन करते हòए राÕ ůीय महÂ व के हŌ और िजनके पास पयाªÈ त कायªबल हो और िजÆ हŌने िवगत 

पांच वषŎ म¤ स े3 वषŎ के दौरान सांÖ कृितक कायªकलापŌ के िलए 1 करोड़ Łपये या उससे अिधक का 

Ó यय िकया हो। इस Ö कìम के तहत सहायता कì रािश 1 करोड़ Łपये तक है िजस ेिवशेष मामलŌ म¤ 5 

करोड़ Łपये तक बढ़ाया जा सकता है।    

ii. सांÖ कृितक समारोह और िनमाªण अनुदान (सीएफपीजी)  

इस Ö कìम घटक का उĥेÔ य गैर-सरकारी संगठनŌ/सोसाइिटयŌ/Æ यासŌ/िवÔ विवīालयŌ आिद को 

संगोिķयां, सÌ मेलन, शोध कायª, कायªशालाए,ं महोÂ सव, ÿदशªिनयां, िवचार-गोिķयां, नÂृ य िनमाªण, नाटक-

रंगमंच, संगीत आिद कì तैयारी के िलए िव°ीय सहायता ÿदान करना है। सीएफपीजी के अंतगªत 5 लाख 
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Łपये का अिधकतम अनदुान ÿदान िकया जाता है िजस ेिवशेष पåरिÖथितयŌ म¤ 20.00 लाख Łपय ेतक 

बढ़ाया जा सकता है।  

iii. िहमालय कì सांÖ कृितक िवरासत के पåरर±ण एवं िवकास के िलए िवÂ तीय सहायता  

इस Ö कìम घटक का उĥेÔ य ŀÔ य-®Ó य कायªøमŌ के माÅ यम स ेशोध, ÿिश±ण तथा ÿचार-ÿसार Ĭारा 

िहमालय कì सांÖ कृितक िवरासत को बढ़ावा देना एवं पåररि±त करना है। िहमालयी ±ेý के अंतगªत आन े

वाले राº यŌ अथाªत जÌ मू और कÔ मीर, िहमाचल ÿदशे, उÂ तराखंड, िसि³कम और अŁणाचल ÿदेश म¤ 

संगठनŌ को िवÂ तीय सहायता ÿदान कì जाती है। िकसी संगठन के िलए िनिधयन कì रािश ÿित वषª 10.00 

लाख Łपये होती है िजसे िवशेष मामलŌ म¤ 30.00 लाख Łपये तक बढ़ाया जा सकता है।  

iv. बौĦ/ितÊ बती सगंठनŌ के पåरर±ण एवं िवकास के िलए िवÂ तीय सहायता  

इस Ö कìम घटक के अंतगªत बौĦ/ितÊ बती सÖं कृित एव ंपरपंरा के ÿसार और व²ैािनक िवकास तथा 

संबंिधत ±ेýŌ म¤ शोध म¤ कायªरत बौĦ मठŌ सिहत, Ö विै¸छक बौĦ/ितÊ बती संगठनŌ को िवÂ तीय सहायता 

ÿदान कì जाती है। इस Ö कìम के अंतगªत िकसी संगठन को 30.00 लाख Łपये ÿित वषª तक िनिधयन 

ÿदान िकया जाता है िजसे िवशेष मामलŌ म¤ 1.00 करोड़ Łपये तक बढ़ाया जा सकता है।  

v. Ö टूिडयो िथयेटर सिहत िनमाªण अनुदान हते ुिव°ीय सहायता 

इस Ö कìम घटक का उĥेÔ य गैर सरकारी संगठनŌ, Æ यासŌ, सोसाइिटयŌ, सरकार Ĭारा ÿायोिजत िनकायŌ, 

िवÔ विवīालयŌ, महािवīालयŌ आिद को सांÖ कृितक अवसंरचना के सजृन (अथाªत Ö टूिडयो िथयेटर, 

सभागार, अË यास क±, ³ लासłम आिद) और वīैतु, वातानकूुलन, Å विनकì, ÿकाश एवं Å विन ÿणािलयŌ 

आिद जैसी सुिवधाओ ंके ÿावधान हेत ु िव°ीय सहायता ÿदान करना है। इस Ö कìम घटक के अंतगªत 

महानगरŌ म¤ 50 लाख Łपये तक कì रािश और अÆ य शहरŌ म¤ 25 लाख Łपये तक कì अिधकतम अनदुान 

रािश ÿदान कì जाती है।  

vi  सबंĦ सांÖ कृितक कायªकलापŌ के िलए िव°ीय सहायता  
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 इस Ö कìम घटक का उĥेÔ य सभी पाý संगठनŌ को संबĦ सांÖ कृितक कायªकलापŌ के िलए ŀÔ य-

®Ó य अनभुव को संविधªत करने हेत ुपåरसंपि°यŌ के सजृन के िलए िव°ीय सहायता ÿदान करना है तािक 

खलेु/बंद ±ेýŌ/Ö थानŌ पर िनयिमत आधार पर एव ंमहोÂ सवŌ के दौरान लाइव ÿÖ तुितयŌ का ÿÂ य± अनभुव 

ÿदान िकया जा सके। इस Ö कìम घटक के अंतगªत, लागू शुÐ कŌ एव ंकरŌ तथा ÿचालन एव ंअनरु±ण (ओ 

एडं एम) सिहत सहायता कì अिधकतम रािश 5 वषŎ के िलए िनÌ नानुसार होगी- (i) ऑिडयो : 1.00 करोड़ 

Łपये; (ii) ऑिडयो + वीिडयो : 1.50 करोड़ Łपये।  

vii.  Ö थानीय महोÂ सव और मले े

 इस योजना का उĥेÔ य सÖं कृित मंýालय Ĭारा आयोिजत ‘राÕ ůीय सÖं कृित महोÂ सवŌ’ के िलए 

सहायता ÿदान करना है।  

3.  टैगोर सांÖ कृितक पåरसरŌ (टीसीसी) के िनमाªण के िलए िव°ीय सहायता  

 इस Ö कìम घटक का उĥेÔ य मंच ÿÖ तुितयŌ (नÂृ य, नाटक और संगीत) ÿदशªिनयŌ, संगोिķयŌ, 

सािहिÂ य क कायªकलापŌ, úीन łम आिद  के िलए सुिवधाओ ंऔर अवसंरचना य³ु त सभागार जैसे नए बड़े 

सांÖ कृितक Ö थानŌ के सजृन के िलए गैर-सरकारी संगठनŌ, Æ यासŌ, सोसाइिटयŌ, सरकार Ĭारा ÿायोिजत 

िनकायŌ, राº य/संघ राº य ±ेý के सरकारी िवÔ विवīालयŌ, केÆ þीय/राº य सरकार कì एज¤िसयŌ/िनकायŌ, 

नगर िनगमŌ आिद को िव°ीय सहायता ÿदान करना है। यह Ö कìम घटक मौजूदा सांÖ कृितक सिुवधाओ ं

(रबीÆ þ भवन, रंगशालाए)ं आिद के जीणōĦार, नवीकरण, िवÖ तार कायª, पåरवतªन, Ö तरोÆ नयन, 

आधुिनकìकरण के िलए सहायता भी ÿदान करता है। इस Ö कìम घटक के अंतगªत िकसी पåरयोजना के 

िलए आमतौर पर अिधकतम 15 करोड़ Łपये तक कì सहायता ÿदान कì जाएगी। केÆ þीय िवÂ तीय 

सहायता, कुल अनमुोिदत पåरयोजना लागत का 90 ÿितशत होगी और कुल अनमुोिदत पåरयोजना लागत 

का शेष 10 ÿितशत ÿाÈ तकताª राº य सरकार/एनजीओ Ĭारा या पूवōÂ तर ±ेý पåरयोजनाओ ंहेत ुसंबंिधत 

संगठन Ĭारा वहन िकया जाएगा और पूवōÂ तर ±ेý के अितåर³ त, केÆ þीय सहायता और राº य कì 

िहÖ सदेारी (समतÐु य िहÖ सदेारी) का अनपुात 60:40 है।   
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4.  कला और सÖं कृित के सवंधªन के िलए छाýवृि° एव ंअÅ येतावृि° कì Ö कìम : इस Ö कìम म¤ 

िनÌ निलिखत तीन (03) घटक ह§:  

i. सÖं कृित के ±ेý म¤ उÂ कृÕ ट Ó यिĉयŌ को अÅ येतावृि° ÿदान करने कì Ö कìम 

िविभÆ न सांÖ कृितक ±ेýŌ म¤ 25 स े40 वषª (किनÕ ठ) के आय ुवगª  और 40 वषª स ेअिधक आय ुके उÂ कृÕ ट 

Ó यिĉयŌ (वåरÕ ठ) को ÿÂ येक बैच वषª म¤ सांÖ कृितक शोध के िलए 2 वषª कì अविध के िलए 10,000/- 

Łपये ÿितमाह और 20,000/- Łपये ÿितमाह कì 400 तक अÅ येतावृि°यां (200 किनÕ ठ और 200 

वåरÕ ठ) ÿदान कì जाती ह§। यह अÅ येताविृ° चार बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।    

ii िविभÆ न सांÖ कृितक ±ेýŌ म¤ युवा कलाकारŌ हते ुछाýवृि° कì Ö कìम 

ÿÂ येक बैच वषª म¤ 400 तक छाýवृि°यां ÿदान कì जाती ह§। इस Ö कìम के अंतगªत 18 स े25 वषª के आय ु

वगª के उÂ कृÕ ट ÿितभावान यवुा कलाकारŌ को भारतीय शाÖ ýीय संगीत; भारतीय शाÖ ýीय नÂृ य, रंगमंच, 

मूक अिभनय, ŀÔ य कला, लोक, पारंपåरक और Ö वदेशी कलाओ ंतथा सगुम शाÖ ýीय संगीत आिद के ±ेý 

म¤ भारत म¤ उÆ नत ÿिश±ण के िलए 2 वषŎ के िलए 5000/- Łपए ÿितमाह कì िवÂ तीय सहायता ÿदान कì 

जाती है। यह छाýविृ° चार बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।    

iii. सांÖ कृितक शोध के िलए टैगोर राÕ ůीय अÅ येतावृि° 

इस Ö कìम का उĥेÔ य िवĬानŌ/िश±ािवदŌ को इन सÖं थाओ ंके साथ आपसी िहत कì पåरयोजनाओ ंपर 

सÖं कृित मंýालय के अंतगªत िविभÆ न सÖं थाओ ंऔर दशे म¤ िचिÆ×त अÆ य सांÖ कृितक सÖं थाओ ंके साथ 

Ö वयं को संबĦ करने हेत ुÿोÂ सािहत करते हòए सÖं थाओ ंको सŀुढ़ बनाना और सश³ त बनाना है। इसके 

अंतगªत अिधकतम दो वषŎ कì अविध के िलए 15 तक अÅ येतावृि°यां (80,000/-Łपये ÿितमाह + 

आकिÖमक भÂ ता) और 25 तक छाýविृ°यां (50,000/-Ł. ÿितमाह + आकिÖमक भÂ ता) ÿदान कì 

जाती ह§। यह अÅ येताविृ° चार (04) बराबर छमाही िकÖ तŌ म¤ जारी कì जाती है।   

5. वयोवृĦ  कलाकारŌ हेतु िवÂ तीय सहायता  
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इस Ö कìम का उĥेÔ य 60 वषª और उससे अिधक आय ुतथा 72,000/- Łपये ÿित वषª स ेकम वािषªक 

आय वाले उन वयोवĦृ कलाकारŌ को 6000/- Łपये ÿित माह कì िवÂ तीय सहायता ÿदान करना है 

िजÆ हŌन ेकला, सािहÂ य आिद के िविशÕ ट ±ेýŌ म¤ महÂ वपूणª योगदान िदया हो। लाभाथê कì मृÂ य ुहो जान े

पर, यह िवÂ तीय सहायता उनके पित/पÂ नी को अंतåरत कì जाएगी।   

6. सेवा भोज योजना  

'सेवा भोज योजना' कì Ö कìम के अंतगªत धमाªथª/धािमªक सÖं थाओ ंको जनता को िन:शÐु क भोजन िवतåरत 

करने के िलए िविशÕ ट क¸ ची खाī सामिúयŌ कì खरीद पर उनके Ĭारा भगुतान िकए गए केÆ þीय वÖ तु 

एव ं सेवा कर (सीजीएसटी) और एकìकृत वÖ तु एवं सेवा कर (आईजीएसटी) कì केÆ þ सरकार कì 

िहÖ सदेारी कì ÿितपूितª, भारत सरकार Ĭारा िवÂ तीय सहायता के łप म¤ कì जाती है। सेवा भोज योजना 

Ö कìम के अंतगªत गŁुĬारा, मंिदर, धािमªक आ®म, मिÖजद, दरगाह, िगरजाघर, मठ, बौĦ मठ आिद जैस े

धमाªथª/धािमªक सÖं थाओ ंĬारा िवतåरत िकए जाने वाले िन:शुÐ क ‘ÿसाद’ या िन:शुÐ क भोजन या िन:शुÐ क 

‘लंगर’/‘भडंारा’ (सामुदाियक रसोई) आिद शािमल ह§।  

िववरण II 

िवगत तीन वषŎ के दौरान छ°ीसगढ़ राºय म¤ िविभÆन Ö कìमŌ के अंतगªत सहायता ÿाĮ 
सगंठनŌ/ÓयिĉयŌ कì सं́ या 

ø .
स.ं 

Ö कìम का नाम  2021-22 2022-23 2023-24 
सहायता 

ÿाÈ त 
Ó यिĉयŌ /
सगंठनŌ 

कì सं´ या  

िवÂ तीय 
सहायता कì 

रािश 
(लाख Łपये 

म¤) 

सहायता 
ÿाÈ त 

Ó यिĉयŌ /
सगंठनŌ 

कì सं́  या  

िवÂ तीय 
सहायता कì 

रािश  
(लाख Łपये 

म¤) 

सहायता 
ÿाÈ त 

Ó यिĉयŌ /
सगंठनŌ 

कì सं́  या  

िवÂ तीय 
सहायता कì 

रािश  
(लाख Łपये 

म¤) 
1. गŁु-िशÕ य परपंरा के 

संवधªन के िलए 
िवÂ तीय सहायता 
(रेपटªरी अनदुान) 

- - - - 09 33.52 
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2. सांÖ कृितक समारोह 
और िनमाªण अनदुान  

04 8.25 01 0.50 03 21.69 

3. सÖं कृित के ±ेý म¤ 
उÂ कृÕ ट Ó यिĉयŌ के 
िलए वåरÕ ठ/किनÕ ठ 
अÅ येताविृ° ÿदान 

करने कì Ö कìम  

- - 03 3.60 - - 

4. िविभÆ न सांÖ कृितक 
±ेýŌ म¤ यवुा 
कलाकारŌ को 
छाýविृ° ÿदान करने 
कì Ö कìम 

03 0.90 03 0.90 09 2.70 

5. Ö टूिडयो िथयेटर 
सिहत िनमाªण अनदुान 

Ö कìम  

0 0 01 7.5 - - 

िववरण -III 

िवगत तीन वषŎ के दौरान छ°ीसगढ़ राºय म¤ एससीजेडसीसी, नागपुर Ĭारा आयोिजत कायªøम और 
लाभािÆवत कलाकारŌ कì सं́ या 

2021-22 
ø .
स ं.  

कायªøम का नाम  तारीख  लाभािÆवत 
कलाकारŌ कì 

सं́  या  
1. रायपरु म¤ दशेभिĉ थीम पर लोक एवं 

जनजातीय नृÂय 
14 अगÖ त, 2021  

 
20 

2. रायपरु म¤ आजादी के नगमे, देखो अपना देश  15 अगÖ त, 2021 
 

15 

3. रायपरु म¤ राÕ ůीय जनजातीय नृÂ य महोÂ सव  28 से 30 अ³ तूबर, 
2021 

 

177 

4. रायपरु म¤ आिदवासी लोक नृÂ य महोÂ सव  26 से 28 िदसÌ बर, 
2021 

105 

5. िभलाई म¤ के.बी.आर .िबमलापªण  संगीत 
महोÂ सव  

7 से 9 जनवरी, 2022 
 

09 
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6. िबलासपरु और बलरामपरु म¤ राÕ ůीय Ö तर कì 
रंगोली ÿितयोिगता  

2 और 9 जनवरी, 
2022 

 

135 

7. रायपरु म¤ ऑ³ टेव - पूवōÂ तर महोÂ सव  
 

5 से 8 माचª,  2022 214 

 

2022-23 

ø .
स ं.  

कायªøम का नाम  तारीख  लाभािÆवत 
कलाकारŌ कì 

सं́  या  
1. जगदलपरु म¤  िबरसा मुंडा जयंती )űामा 

और न³ु कड़ नाटक  ( 
10 और 11 जून, 

2022 
 

42 

2. िबलासपुर म¤ नÂृ य भिĉ गीत संगीत 
महोÂ सव  

19 अगÖ त, 2022 
 

15 

3. राजनंदगांव म¤ 10 िदवसीय कला िशिवर 
''सÖं कार-2022''    

10 से 20 िसतÌ बर, 
2022 

 

40 

4. जगदलपरु म¤ दशहरा महोÂ सव  
 

28 िसतÌ बर से 2 
अ³ तूबर, 2022  

90 

5. रायपरु म¤ 22वां राº योÂ सव और तीसरा 
राÕ ůीय जनजातीय नÂृ य महोÂ सव  

1 से 3 नवÌ बर, 2022 
 

149 

6. िबलासपरु म¤ शाÖ ýीय संगीत सभा  
 

5 नवÌ बर, 2022 
 

33 

7. िभलाई म¤ आचायª पंिडत िबमलेÆ द ुमुखजê 
को समिपªत केबीआर िबमलापªण संगीत 

महोÂ सव  

12 से 14 जनवरी, 
2023 

 

17 

8. िभलाई म¤  लोक नÂृ य भारत भारती  24 से 26 जनवरी, 
2023 

 

90 

9. दगुª म¤ गनयारी लोक कला महोÂ सव  11 से 12 फरवरी, 
2023 

 

135 
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2023-24 

ø .
स ं.  

कायªøम का नाम  तारीख  लाभािÆवत 
कलाकारŌ कì 

सं́  या  
1. राजनंदगांव म¤ गŁु िशÕ य परपंरा (लोक 

नाट्य नाच)  
 

1 से 30 अÿैल, 2023 
12 माह के िलए जीएसपी 

ÿिश±ण )1 िदसबंर, 2022 
से 1 नवंबर, 2023) 

06 

2. खैरागढ़ म¤ पंथी नÂृ य ÿिश±ण कायªशाला  15 से 29 जलुाई, 2023 
 

50 

3. मेरी माटी मेरा दशे और हर घर ितरगंा 
अिभयान - छÂ तीसगढ़ के 57  

Ê लॉकŌ/तहसीलŌ म¤ िÖकट, न³ु कड़ नाटक 
''सांÖ कृितक कायªøम'' 

 

10 से 15 अगÖ त, 2023 
 

454 

4. रायपुर म¤ रगं मÅ य दि±णी  23 और 24 िसतÌ बर, 
2023 

33 

5. मेरी माटी मेरा दशे और हर घर ितरगंा 
अिभयान - छÂ तीसगढ़ के 62  

Ê लॉकŌ/तहसीलŌ म¤ िÖकट, न³ु कड़ नाटक 
''सांÖ कृितक कायªøम'' 

3 से 9 अ³ तूबर, 2023 
 

600 

 

CLIMATE INDUCED MIGRATION 
1000.  SHRI MAGUNTA SREENIVASULU REDDY: 

SHRI PRABHAKAR REDDY VEMIREDDY: 
SHRI KRISHNA PRASAD TENNETI: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 

to state: 

(a) whether the Government has conducted any 

research/survey/study/analysis regarding the issue of climate-based 
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migration and its impact during the last five years in the country, especially 

in the State of Andhra Pradesh including Baptala Parliamentary 

Constituency, State-wise; 

(b) if so, the details thereof including the major areas identified to be impacted 

by climate migration during the last five years in the country, State-wise, 

especially in Andhra Pradesh; 

(c) the details regarding the steps undertaken by the Government during the 

last five years fortackling the issue of climate-based migration; 

(d) the details regarding the total amount of funds allocated and utilised for 

tackling climate-based migration in the country during the last five years, 

State-wise, especially in AndhraPradesh including Baptala Parliamentary 

Constituency; 

(e) whether the Government has taken any steps to introduce relief and 

rehabilitation packages for the affected families, if so, the details thereof; 

(f) whether the Government has taken steps to provide residential schooling 

to children offamilies displaced due to climate-induced migration, especially 

for girl-children; and 

(g) whether the Government has undertaken any steps to raise awareness 

regarding climatebased migration in the country, if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
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(a) to (g) Migration/Displacement of affected people may be due to economic, social, 

political 

and other factors. It may be temporary or permanent, short term or long-term 

depending on the 

underlying cause(s) of displacement. According to the Intergovernmental Panel on 

ClimateChange Special Report on Global Warming of 1.5 degree C (2018), the 

social, economic andenvironmental factors underlying displacement of people by 

climate change are complex and 

varied; therefore, attributing it to the effect of observed climate change or assessing 

its possible 

magnitude with any degree of confidence is challenging. 

There is no established study for India providing a quantified attribution of 

climate changetriggering displacement of people. While many studies monitor 

extreme events in theenvironment, the science of attribution of these changes 

particularly to climate change is farmore complex and currently an evolving subject. 

Most studies so far have relied on mathematicalmodeling of climate change impacts. 

Relief, recovery, and rehabilitation are governed, inter alia, by the relevant 

provisions of theDisaster Management Act, 2005 and the guidelines, directives, and 

orders of the National Disaster Management Authority and the State Disaster 

Management Authorities. The constitutional, legal and administrative provisions 

relevant to disaster management and disaster 

risk reduction adequately addresses the management of disasters in the country. 
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The State Governments undertake relief measures in the wake of natural 

disasters from the State Disaster Response Fund (SDRF) already placed at their 

disposal in accordance with the extant norms. Additional assistance is extended 

from the National Disaster Response Fund (NDRF) asper established procedure. 

The assistance approved under SDRF/NDRF norms is provided in the form of relief. 

 

छ°ीसगढ़ म¤ पीएमआईएस के अंतगªत ÿाĮ आवेदन 

1001. ®ी िचÆतामिण महाराज: 

³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िक: 

(क) छ°ीसगढ़ म¤ ÿधानमंýी इंटनªिशप योजना पीएमआईएस के अंतगªत िकन-िकन कंपिनयŌ न ेइंटनª से 

आवेदन आमंिýत िकया है और सरगजुा िडवीजन सिहत तÂसंबंधी Êयौरा ³या है; 

(ख) छ°ीसगढ़ म¤ उĉ योजना के अंतगªत िकतन े आवेदन ÿाĮ हòए ह§ और सरगजुा िडवीजन सिहत 

तÂसंबंधी Êयौरा ³या है; 

(ग) ³या उĉ कंपिनयŌ का िवचार दूर-दराज के ÖथानŌ स ेआन ेवाले इंटनª को आवास और भोजन उपलÊध 

कराने का है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है?  

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 

(®ी हषª मÐहोýा): 

(क) और (ख): बजट 2024-25 म¤ घोिषत ÿधानमंýी इंटनªिशप योजना (पीएमआईएस) का उĥेÔय पांच 

वषŎ म¤ शीषª 500 कंपिनयŌ म¤ एक करोड़ यवुाओ ंको इंटनªिशप के अवसर ÿदान करना है। इस योजना कì 

शुŁआत के łप म¤, कारपोरटे कायª मंýालय न े3 अ³टूबर, 2024 को योजना का एक पायलट ÿोजे³ट 

शुł िकया है, िजसका लàय िव°ीय वषª 2024-25 म¤ 1.25 लाख इंटनªिशप अवसर ÿदान करना है। 
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योजना के पायलट ÿोजे³ट म¤, छ°ीसगढ़ राºय म¤ 47 कंपिनयŌ Ĭारा कुल 3,326 इंटनªिशप अवसर पोÖट 

िकए गए ह§। इन कंपिनयŌ कì सूची िववरण -1 म¤ संलµन है। योजना के तहत सरगजुा िजल ेसिहत छ°ीसगढ़ 

म¤ कुल 12,789 आवेदन ÿाĮ हòए ह§। आज कì तारीख म¤, कंपिनयŌ Ĭारा चयन ÿिøया जारी है।  

(ग) और (घ): इस योजना के अंतगªत, सरकार Ĭारा इंटनª को आकिÖमक रािश के िलए 6,000/- Łपय े

का एकमुÔत अनदुान संिवतåरत िकया जाना है। इसके अितåरĉ, इंटनª को मािसक सहायता का भगुतान 

िकया जाना है, िजसम¤ सरकार Ĭारा 4,500/- Łपये ÿित माह और कंपनी Ĭारा 500/- Łपये ÿित माह 

सीएसआर िनिधयŌ स ेÿदान िकए जाएगंे। योजना के अंतगªत इंटनª के ÿिश±ण स ेसंबंिधत Óयय कंपनी 

Ĭारा मौजूदा िनयमŌ के अनसुार अपनी सीएसआर िनिधयŌ स े वहन िकया जाएगा। जैसा िक कंपनी 

(सीएसआरनीित) िनयम, 2014 के तहत कवर िकया गया है, इस योजना के तहत िकए गए सीएसआर 

Óयय का 5% तक कंपनी Ĭारा ÿशासिनक लागत के łप म¤ बकु िकया जा सकता है। 

 

छ°ीसगढ़ राºय म¤ 47 कंपिनयŌ Ĭारा इंटनªिशप अवसर पोÖट करने वाली कंपिनयŌ कì सूची 

ø.स.ं कंपनी का नाम इंटनªिशप अवसरŌ कì सं́ या 
1. एसीसी िलिमटेड 6 
2. अडानी एटंरÿाइजेज िलिमटेड 13 
3. अडानी पावर िलिमटेड 39 
4. अÌबजुा सीम¤ट्स िलिमटेड 136 
5. बजाज आिलयांज जनरल इंÔयोर¤स कंपनी िलिमटेड 1 
6. बजाज फाइन¤स िलिमटेड 20 
7. बाटा इंिडया िलिमटेड 2 
8. बगªर प¤ट्स इंिडया िलिमटेड 4 
9. भारत पůेोिलयम कॉपōरेशन िलिमटेड 7 
10. डीबी पावर िलिमटेड 10 
11. डीसीएम ®ीराम िलिमटेड 2 
12. ईसीजीसी िलिमटेड 1 
13. गोदावरी पावर एडं इÖपात िलिमटेड 150 
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ø.स.ं कंपनी का नाम इंटनªिशप अवसरŌ कì सं́ या 
14. एचडीएफसी ब§क िलिमटेड 15 
15. िहंदÖुतान पůेोिलयम कॉपōरेशन िलिमटेड 15 
16. हŌडा मोटरसाइिकल एडं Öकूटर इंिडया ÿाइवेट िलिमटेड 1 
17. आईसीआईसीआई ब§क िलिमटेड 15 
18. इंिडयन ऑयल कॉपōरेशन िलिमटेड 39 
19. इंडसइंड ब§क िलिमटेड 22 
20. इरकॉन इंटरनेशनल िलिमटेड 3 
21. जेसीबी इंिडया िलिमटेड 1 
22. िजंदल Öटील एडं पावर िलिमटेड 620 
23. जुिबल§ट फूडव³सª िलिमटेड 91 
24. कोटक मिहंþा ब§क िलिमटेड 20 
25. माŁित सुजकुì इंिडया िलिमटेड 409 
26. मुथूट फाइन¤स िलिमटेड 3 
27. नेशनल Öटॉक ए³सच¤ज ऑफइंिडया िलिमटेड 30 
28. एनएमडीसी िलिमटेड 400 
29. एनटीपीसी िलिमटेड 381 
30. एनटीपीसी-सेल पावर कंपनी िलिमटेड 100 
31. पीएनबी हाउिसंग फाइन¤स िलिमटेड 1 
32. पावर िúड कॉपōरेशन ऑफ इंिडया िलिमटेड 135 
33. आरईसी िलिमटेड 100 
34. åरलायंस इंडÖůीज िलिमटेड 41 
35. राइट्स िलिमटेड 34 
36. एसबीआई फंड्स मैनेजम¤ट िलिमटेड 1 
37. ®ी सीम¤ट िलिमटेड 5 
38. ®ीराम फाइन¤स िलिमटेड 14 
39. ®ीराम जनरल इंÔयोर¤स कंपनी िलिमटेड 5 
40. साउथ ईÖटनª कोलफìÐड्स िलिमटेड 175 

41. Öटील अथॉåरटी ऑफ इंिडया िलिमटेड 164 
42. टाटा कैिपटल हाउिसंग फाइन¤स िलिमटेड 1 
43. टाटा कंºयूमर ÿोड³ट्स िलिमटेड 12 
44. दÆयू इंिडया एÔयोर¤स कंपनी िलिमटेड 5 
45. यूनाइटेड āअुरीज िलिमटेड 1 
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ø.स.ं कंपनी का नाम इंटनªिशप अवसरŌ कì सं́ या 
46. वेदांता िलिमटेड 75 
47. Óहलªपूल ऑफ इंिडया िलिमटेड 1 

 कुल योग 3326 
 

एसडीएस के अंतगªत पåरयोजनाओ ंके सबंंध म¤ कैग åरपोटª 

1002. डॉ. राजीव भारĬाजः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या कैग Ĭारा Öवदेश दशªन योजना (एसडीएस) के अंतगªत वषª 2015 से 2022 तक िनÕपािदत 

िकए गए कायŎ के संबंध म¤ कोई åरपोटª ÿÖतुत कì गई है; 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या कैग न ेउĉ योजना के अंतगªत पåरयोजनाओ ंके समय पर पूरा नहé हो पाने के कारण होने 

वाली किमयŌ को उजागर िकया था; 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ङ) सरकार Ĭारा उĉ किमयŌ को दरू करने के िलए उठाए जा रहे कदमŌ का Êयौरा ³या है? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) स े(ङ): भारत के िनयंýक एव ंमहालेखापरी±क न ेÖवदेश दशªन योजना के िनÕपादन के लेखा परी±ा पर 

अपनी åरपोटª  (2023 का åरपोटª सं́ या 17) ÿÖतुत कर दी है। इस åरपोटª म¤ योजना के िनłपण संबंधी िटÈपिणयां, 

िव°ीय ÿबंधन, योजना के िøयाÆवयन, िनगरानी एवं ÿभाव के मूÐयांकन आिद को शािमल िकया गया है। लेखा 

परी±ा म¤ पåरयोजनाओ ंको पूरा करने म¤ िवलंब को इंिगत िकया गया है और इसम¤ कोिवड-19 महामारी, ®िमकŌ 

कì अनपुलÊधता, ÿाकृितक आपदाओ,ं ÖवीकृितयŌ कì अनपुलÊधता आिद को भी िवलंब के कुछेक कारणŌ के 

łप म¤ नोट िकया गया है।  

पयªटन मंýालय न ेउन किमयŌ को दरू करन ेके िलए अनेक कदम उठाए ह§, िजनके कारण पåरयोजनाओ ंको पूरा 

करने म¤ िवलंब होता है। इनम¤ कायाªÆवयन एज¤िसयŌ के साथ समी±ा बैठक¤  करना, पåरयोजनाओ ंको शीŅ पूरा 
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करने के िलए राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ के साथ िनयिमत संवाद करना, पåरयोजना कì ÿगित कì 

िनगरानी करना आिद शािमल ह§। Öवदेश दशªन 2.0 के िदशािनद¥शŌ म¤ िवÖतृत पåरयोजना åरपोटª  (डीपीआर) के 

भाग के łप म¤ िनमाªण पूवª मंजूरी को भी शािमल िकया गया है।  

 

NATIONAL SPORTS GOVERNANCE BILL, 2024 

1003. SHRI ANURAG SINGH THAKUR: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the details of the specific provisions introduced in the National Sports 

Governance Bill, 2024 aimed at promoting inclusivity and support for differently-

abled athletes; 

(b) the number of differently-abled sportspersons who have received assistance 

from the Government in the past five years, categorized by type of support such as 

training, financial aid, and international exposure; 

(c) the measures being implemented to ensure that these athletes have equitable 

access to facilities, coaching, and competitive opportunities at national and 

international levels; and 

(d) the manner in which these initiatives align with the Government's commitment to 

fostering an inclusive sports environment and enhancing the performance of 

differently-abled athletes on global platforms? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
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(a) The (draft) National Sports Governance Bill 2024 has been placed in public 

domain for inviting comments/suggestions of public and the stakeholders, as part of 

pre-legislative consultation process, and can be accessed at  

https://yas.nic.in/sites/default/files/Draft%20National%20Sports%20Governance%

20Bill%20-2024.pdf. 

The bill provides for the development and promotion of sports, welfare measures for 

sportspersons (including Paralympic sportspersons), ethical practices in sports, 

through good governance practices. Further, section 4 of the bill addresses the 

establishment and recognition of the National Paralympic Committee (NPC), a body 

exclusively for the paralympic sportspersons. Additionally, Chapter VI, which 

pertains to the Athlete Commission, has been included to represent the views and 

opinions of athletes and ensure their voices are heard within the NPC. 

(b) Under the Assistance to National Sports Federations (NSFs) scheme, 

athletes selected for international competitions are provided with all requisite 

facilities for their preparations including wholesome nutritious diet, food 

supplements, equipment support, state-of-the-art infrastructure, lodging, travelling 

facilities, services of reputed Indian and Foreign Coaches/supporting staff, scientific 

and medical support, sports kit, etc. Besides regular international competitions and 

pathway events, sportspersons supported towards the participation in the mega 

sporting events, in the last 5 years, are as under: 

 

S.No. Event No. of sportspersons 
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1 Special Olympics World Summer Games 
2019 

289 

2 Tokyo Paralympics 2020 54 

3 Deaflympics, 2021 65 

4 Commonwealth Games 2022 16 

5 Para Asian Games 2022 303 

6 Special Olympics World Summer Games 
2023 

198 

7 Paris Paralympics 2024 84 

 

Apart from this, under Target Olympic PodiumScheme (TOPS), talented athletes 

are being selected and provided FinancialAssistance like Out of Pocket Allowances, 

equipment support, coaches etc. A total of 158 differently-abled sportspersons have 

been supported in the last 5 years. 

(c) and (d) The para-athletes are provided all requisite facilities at par with other 

sportspersons, besides their special needs. Indian para- athletes are being 

supported under various Schemes of this Ministry and Sports Authority of India 

(SAI).Also, all the SAI Stadiums and training centres have been made disabled-

friendly and up-gradation of the same is carried out from time to time to ensure 

comfort of specially-abled athletes. 

Additionally, para sports have been placed in the “Priority” category for financial 

assistance by the Government, and all the requisite assistance is provided for 

training and competitive exposure of the para athletes, at national and international 

level, as per the norms laid down for this purpose. 

DRAFT NOTIFICATION ON ESA 
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1004.    SHRI V. K. SREEKANDAN: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state:  

(a)  whether the Government is aware that many Gram Panchayat Authorities 

have expressed dissent over the exclusion of field level data submitted to 

the State Government for preparation of the final draft notification on 

Ecologically Sensitive Areas (ESA); 

(b)  whether as per Gram Panchayat Authorities, the State Government is trying 

to challenge farmers and landholders in upland areas by issuing the latest 

draft notification carrying only outdated details from the Oommen V. 

Oommen Report; 

(c)  whether the Gram Panchayat Authorities have claimed that no data were 

taken from the comprehensive report that they had filed four months ago 

after painstaking field level study done with the support of Revenue and 

Forest Department officials; 

(d)  whether as per the Authorities the two maps recently published by the State 

Government were full of confusing facts and it would mislead people without 

answering their concerns; and 

(e)  if so, whether the Government have sought any clarifications from the State 

Government on this issue? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
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(a) to (e) In order to protect the rich biodiversity of Western Ghats region, this 

Ministry has re-published the draft notification on Ecologically Sensitive Area of 

Western Ghats, vide S.O. 3060(E) dated 31.07.2024 with an area of 56,825 square 

kilometer spread across six States, namely, Gujarat, Maharashtra, Goa, 

Karnataka, Kerala and Tamil Nadu, based on the report submitted by the HighLevel 

Working Group (HLWG). 

The Government of Kerala has submitted revised proposal on 02.11.2024, 

requesting for declaring 8590.69 sq. km. area in 98 villages spread across 29 talukas 

in 12 districts as Ecologically Sensitive Area based on the verification of the 

suggestions received from the Local Self Government Department. The Ministry has 

received comments/objections/suggestions on the draft notification from 

stakeholders on the aforesaid draft notification dated 31.07.2024. Further, in order 

to address the issues raised by the stakeholders including the respective State 

Governments, while finalizing the draft notification, the Ministry has constituted a 

Committee to examine the suggestions of the six State Governments in a holistic 

manner including issues related to the inclusion/exclusion of villages and keeping in 

mind the conservation aspects of the disaster prone pristine ecosystem, and the 

rights, privileges, needs and developmental aspirations of the region and to give its 

recommendations.  

 

युवा खेल केÆþ 

1005.  ®ी अशोक कुमार रावतः 



02.12.2024                                                                                                                                               28 
 

 ®ी राकेश राठौर : 

 ³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या सरकार का िवचार देश भर म¤ राÕůीय Öतर के यवुा खेल केÆþŌ कì Öथापना करने का है और 

यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) उ°र ÿदशे के िकतने िजलŌ म¤ राÕůीय Öतर के यवुा खेल केÆþ Öथािपत िकए गए ह§; 

(ग) उ°र ÿदशे के िकतने िजलŌ म¤ राÕůीय Öतर के युवा खेल केÆþŌ कì Öथापना ÿÖतािवत है; 

(घ) ³या सरकार कì उ°र ÿदशे के सीतापुर और िमि®ख िजलŌ म¤ ऐसे खेल केÆþ Öथािपत करने कì 

कोई योजना हैऔर यिद हां, तो तÂसंबंधी Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§; और 

(ङ) उĉ केÆþŌ कì Öथापना के िलए कब तक कदम उठाए जाएगंे? 

®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी (डॉ. मनसुख मांडिवया): 

(क) से(ङ) : ‘खेल' राºय का िवषय होने के कारण, खेलŌ के िवकास का उ°रदाियÂव मु́ य łप स े 

राºय/संघ राºय ±ेý कì सरकारŌ का होता है तथा क¤ þ सरकार केवल उनके ÿयासŌ म¤ सहायता करती 

है। राÕůीय Öतर का कोई िविशĶ यवुा खेल क¤ þ Öथािपत नहé िकया गया है।  तथािप, सरकार ने भारतीय 

खेल ÿािधकरण (साई) के माÅयम से देश भर म¤ 186 साई क¤ þ Öथािपत िकए ह§ (िजनम¤ उ°र ÿदेश के 

िविभÆन िजलŌ लखनऊ, रायबरलेी, इटावा, बरलेी, वाराणसी, गािजयाबाद, िमजाªपरु, बागपत, 

मुजÉफरनगर और मेरठ म¤ 14 खेल क¤ þ शािमल ह§) िजनम¤ राÕůीय उÂकृĶता क¤ þ (एनसीओई), एसएआई 

ÿिश±ण क¤ þ (एसटीसी), एसटीसी के िवÖतार क¤ þ, राÕůीय खेल ÿितभा ÿितयोिगता (एनएसटीसी) Öकìम 

आिद शािमल ह§ जो साई कì खेल ÿोÂसाहन ÖकìमŌ को लागू कर रहे ह§। इसका राºय-वार Êयोरा संलµन 

िववरण  म¤ िदया गया है ।  

इसके अलावा, खेलो इंिडया Öकìम के तहत खेल क¤ þŌ का िववरण 

यूआरएल:https://dashboard.kheloindia.gov.in/khelo-india-center-dashboard पर 



02.12.2024                                                                                                                                               29 
 

उपलÊध है।साथ ही, उ°र ÿदशे के सीतापरु िजला म¤ मेजर Åयान Öपोट्ªस Öटेिडयम म¤ खेलो इंिडया क¤ þ 

कì Öथापना कì गई है। 

िववरण 

वषª 2024-2025 के िलए साई के ÖकìमŌ के अतंगªत राºय-वार क¤ þŌ कì सं́ या   
क¤ þŌ कì सं́ या 

ø.स ं. राºय  
   

एनएसटीसी 
 

एनसीओई  एसटीसी 
िवÖतार 

क¤ þ  
िनयिमत 
Öकूल  

आईजीएमए अखाड़े  कुल  

1 आंň ÿदशे 0 3 0 0 0 0 3 
2 अŁणाचल 

ÿदशे 
1 1 0 0 0 0 2 

3 असम 1 4 4 1 1 1 12 
4 िबहार 0 3 0 0 0 0 3 
5 छ°ीसगढ 0 2 0 0 0 0 2 
6 गोवा 0 2 0 0 0 0 2 
7 गुजरात 1 0 1 0 0 0 2 
8 हåरयाणा 2 3 0 0 0 5 10 
9 िहमाचल ÿदेश 2 1 2 0 0 0 5 

10 झारखंड 0 2 1 0 1 0 4 
11 कनाªटक 1 3 0 0 0 0 4 
12 केरल 2 4 0 0 1 0 7 
13 मÅय ÿदेश 1 3 2 1 0 3 10 
14 महाराÕů 2 0 0 0 1 14 17 
15 मिणपरु 1 2 0 1 2 0 6 
16 मेघालय 0 1 0 0 0 0 1 
17 िमजोरम 0 1 0 0 0 0 1 
18 नागाल§ड  0 1 0 0 0 0 1 
19 ओिडशा 1 3 2 1 0 1 8 
20 पंजाब 1 4 2 0 1 3 11 
21 राजÖथान 0 3 7 2 0 8 20 
22 िसि³कम 0 1 0 0 0 0 1 
23 तिमलनाडु 0 3 0 0 2 0 5 
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24 तेलंगाना 0 1 0 0 0 0 1 
25 िýपरुा 0 1 0 1 0 0 2 
26 उ°र ÿदेश  1 4 1 1 0 7 14 
27 उ°राखंड 0 1 0 0 0 0 1 
28 पिĲम बंगाल 2 4 2 0 0 0 8 
29 अंडमान और 

िनकोबार Ĭीप 
समूह )यूटी ( 

0 2 0 0 0 0 2 

30 चंडीगढ़ )यूटी ( 1 0 0 1 0 0 2 
31 िदÐली )यूटी( 4 1 0 0 0 8 13 
32 जÌमू एवं 

कÔमीर )यूटी( 
0 1 1 0 0 0 2 

33 लĥाख )यूटी( 0 1 0 0 0 0 1 
34 ल±Ĭीप )यूटी ( 0 1 0 0 0 0 1 
35 पडुुचेरी )यूटी ( 0 2 0 0 0 0 2  

कुल : 24 69 25 9 9 50 186 
 

 
DEVELOPMENT OF TOURISM PROJECTS IN BIHAR 

1006. SHRI AJAY KUMAR MANDAL: 

Will the Minister of TOURISM be pleased to state: 

(a) the details of the projects for development of tourism approved, sanctioned 

and executed in the State of Bihar particularly in Bhagalpur parliamentary 

constituency during the last three years including the current year, year-wise; 

(b) the details of the tourism projects completed so far and the time by which the 

remaining projects are likely to be completed; 

(c) the reasons for the delay in completion of the pending projects; 

(d) the details of funds allocated, released and utilized for the development of 

tourism sector in the State during the said period, year-wise; and 
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(e) whether the State Government of Bihar has submitted any proposal to the 

Government and if so, the details thereof along with the present status of 

ongoing projects in the State of Bihar? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) to (e): The Ministry of Tourism through its ongoing schemes of “Swadesh 

Darshan” and “Pilgrimage Rejuvenation and Spiritual Heritage Augmentation Drive 

(PRASHAD)” and “Assistance to Central Agencies for Tourism Infrastructure 

Development” complements the efforts of the State Governments (SGs)/UT 

Administrations (UTs) by extending financial assistance to SGs/UTs/Central 

Agencies for tourism infrastructure development at various tourism destinations in 

the country including Bihar. The Ministry of Tourism, has identified Bhagalpur and 

Saran District (Sonepur Fair) in Bihar for development, under its Challenge Based 

Destination Development (CBDD), a sub-scheme of Swadesh Darshan 2.0.  

The details of projects sanctioned and amount released and the status of the 

project in the State of Bihar under the above mentioned schemes of the Ministry is 

given at enclosed Statement. 

The projects sanctioned under the above schemes are implemented by 

respective State Government/UT Administrations/Central agencies. Ministry of 

Tourism regularly monitors the progress of project and also encourages respective 

State Government/UT Administrations/Central Agencies to complete the projects in 

a time bound manner. 
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Receiving proposals from the State Governments/UT Administrations/Central 

Agencies for financial assistance for tourism projects is a continuous process. The 

proposals received are examined with reference to the prescribed guidelines and 

financial assistance is extended for such projects subject to fulfilment of the 

stipulated conditions and availability of funds. 

STATEMENT 

The details of the projects sanctioned under PRASHAD Scheme in Bihar. 

(Rs. In Crore) 

State 
Sr. 
No. 

Name of the 
Project 

Sanction 
Year 

Amount 
Sanctioned 

Amount 
Released 

Physical 
Progress 

 

Bihar 

1  
Development at 
Patna Sahib 

2015-16 29.62 29.62 Completed 

2  
Development of 
basic facilities at 
Vishnupad temple 

2014-15 3.63 3.63 Completed 

 

The details of the project sanctioned under SWADESH DARSHAN Scheme in 
Bihar. 

(Rs. In Crore) 

State 
Circuit 
Name 

Name of the Project 
Amount 

Sanctioned 
Amount 

Released 
Physical 
Progress 

Bihar 
 

Tirthankar 
Circuit 

2016-17 

Development of Vaishali-
Arrah- Masad- Patna- 

Rajgir- Pawapuri- 
Champapuri 

33.96 30.04 Completed 

Bihar 
 

Spiritual 
Circuit 

Development of 
Kanwaria Route: 

44.76 42.52 Completed 
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2016-17 Sultanganj – 
Dharmshala- Deoghar 

Bihar 
 

Buddhist 
Circuit 

2016-17 

Development of Buddhist 
circuit- Construction of 
Convention Centre at 

Bodhgaya 

95.18 95.18 Completed 

Bihar 
 

Rural Circuit
2017-18 

Development of 
Bhitiharwa- Chandrahia- 

Turkaulia 
44.27 40.31 Completed 

Bihar 
 

Spiritual 
Circuit 

2017-18 

Development of Mandar 
Hill and Ang Pradesh 

44.55 42.32 Completed 

 

The details of Projects sanctioned under ‘Assistance to Central Agencies for 
Tourism Infrastructure Development’ Scheme in Bihar. 

(Rs. In Crore) 
Sanction 

Year 
Name of the Project 

Amount 
Sanctioned 

Amount 
Released 

Physical 
progress 

2013-14 
Joint Development of Gaya 
Railway Station 

5.18 4.14 Ongoing 

2023-24 

3D Mapping with Aqua Screen 
Projection and Sound Show at 
Buxar, Bihar and Dynamic 
Lighting and Motif at Ram 
RekhaGhat, Bihar 

5.99 0.599 Ongoing 

 

NUMBER OF SUICIDES AMONG STUDENTS IN VARIOUS COACHING 

INSTITUTIONS 

1007. DR. SHASHI THAROOR:  
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Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has undertaken any survey to assess the number of 

suicides annually among students enrolled in various coaching institutions;  

(b) if so, the details thereof and if not, the reasons therefor;  

(c) whether the Government has any policy to tackle suicides in coaching institutes;  

(d) if so the details thereof; and  

(e) if not, whether the Government has any plans to include coaching institutions 

and higher educational institutions under the purview of the UMMEED guidelines? 

THE THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 
MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 
EASTERN REGION (DR. SUKANTA MAJUMDAR): 
 
(a) to (e): Comprehensive analysis of the data related to the accidental deaths and 

suicides in the country is published in the yearly Accidental Death and Suicide in 

India (ADSI) reports by National Crime Record Bureau (NCRB). Details of students’ 

suicides are available in the year wise ADSI reports which are accessible at 

https://ncrb.gov.in/accidental-deaths-suicides-in-india-year-wise.html . 

To address the issue of suicide, the government is taking multi-pronged measures 

and provides psychological support to students, teachers and families for mental 

and emotional well-being to avoid incidences of suicide.  

An initiative of Ministry, MANODARPAN, covers a wide range of activities to provide 

psychological support to students, teachers and families for mental and emotional 

well-being during the COVID outbreak and beyond.  
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A “National Tele Mental Health Programme” has been launched in 2022, to improve 

access to quality mental health counselling and care services in the country. As on 

28.11.2024, 36 States/ UTs have set up 53 Tele Mental Health Assistance and 

Networking Across States (MANAS) Cells. More than 16,11,000 calls have been 

handled on the helpline number. 

Ministry of Health and Family Welfare has released the National Suicide Prevention 

Strategy in November, 2022 and UGC has issued advisory to HEIs on 06.01.2023 

for taking actions as listed out in the National Suicide Prevention Strategy. 

UGC has also issued Guidelines for Promotion of Physical Fitness, Sports, Student’s 

Health, Welfare, Psychological and Emotional Well- being at HEIs on 13.04.2023, 

which provides for promoting physical fitness and sports activities for students; 

creating safeguards against academic pressure, peer pressure, behavioural issues, 

stress, career concerns, depression and other issues on the mental health of 

students; to teach positive thinking and emotions in the student community; and to 

promote a positive and supportive network for students. 

The Ministry on 10.07.2023 has also circulated a broad framework for emotional and 

mental well-being of students in Higher Education Institutes (HEIs) with request to 

take proactive measures to incorporate the same in the institutional functioning and 

instil a feeling of confidence in the student community.  

Keeping in view the growth in number of unregulated private coaching centers in the 

country in the absence of any laid down policy or regulation; instances of such 

centers charging exorbitant fees from students; undue stress on students resulting 

in students committing suicides etc.; Ministry of Education has circulated a 
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Guidelines for Regulation of Coaching Centers to States/UTs on 16.01.2024 for 

consideration by way of appropriate legal framework. This has been followed up with 

another letter to the States/ UTs on 16.07.2024. The Guidelines encompass several 

key aspects, including laying emphasis on significance of mental well-being, 

advocating for the prioritization of counsellors and psychologists' support within 

coaching centres; no segregation of batches on ground of academic performance; 

restriction on increase of fee during the currency of the course; non-enrolment of 

student below 16 years of age or before completing secondary school examination;  

no coaching  classes during the students’ school / college hours so that regular 

attendance in such school /college remains unaffected; access to  mental health 

counsellors; coaching classes should not be more than 5 hours in a day for a 

student; easy exit policy and refund of fee on pro-rata basis to students opting for 

exit. 

 

OPPORTUNITIES FOR RETIRED SPORTSPERSONS 

1008. SHRIMATI POONAMBEN MAADAM: 

Will The Minister of Labour and Employment; and Minister of Youth Affairs and 

Sports be pleased to state: 

(a) whether the Government is taking steps to provide opportunities for retired 

sportspersons to actively participate in the growth of sports in India; 

(b) if so, the details thereof; 
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(c) whether the Government is implementing specific initiatives to engage retired 

sportspersons in community outreach programs aimed at promoting sports and 

fitness among youth; and 

(d) if so, the details thereof? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) to (d) The Ministry has launched the Retired Sportsperson Empowerment 

Training (RESET) Programme on 29.08.2024, which aims at facilitating retired 

athletes’ career development by providing them tailor-made education for their 

academic enhancement supplemented with internship and empowering them with 

the necessary knowledge and skills for their transition into a suitable career option.  

The RESET Programme also aims at addressing the existing human resource gap 

in the sports sector.  

The athletes, who have retired from an active sports career and are aged between 

20-50 years and who have been winners of an International Medal/participants in 

international events or have been National medallists/State medallists/participants 

in competitions recognized by National Sports Federations/Indian Olympic 

Association/Ministry of Youth Affairs and Sports are eligible to undergo courses 

being offered under RESET Programme. 

In the initial phase, sixteen courses/programmes, namely, Strength and Conditioning 

Trainer, Sports Nutritionist, Sports Event Management, Corporate Wellness Trainer, 

Sports Masseur, Sports Entrepreneurship, Store Manager, Fitness Centre Manager, 
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Physical Education Trainer, Fitness Trainer, Yoga Trainer, Venue Supervisor, Self-

Defence Trainer, Community Sports Trainer, Camping and Trekking Guide and 

Facility Caretaker have been included in RESET Programme.  

FUNDS FOR TOURISM PROJECTS 

1009. SHRI SHAFI PARAMBIL: 

          SHRI KOTA SRINIVASA POOJARY: 

 Will the Minister of TOURISM be pleased to state: 

(a)  the details of the funds allotted/projects sanctioned under various schemes of 

the Government for the development of tourism infrastructure for the States of Kerala 

and Karnataka particularly to districts Udupi, Chikmagalur, Dakshina Kannada and 

Uttara Kannada which have rich and abundant tourist places and eco-tourism; 

(b)  the details of the tourism projects undertaken in the States of Kerala and 

Karnataka for fostering sustainable and responsible centric approaches to improve 

tourism; 

(c)  whether there are any new tourism projects to be initiated in Vadakara 

constituency; 

(d)  if so, the details thereof; and 

(e)  whether in view of lot of potential for the tourism development, more funds will 

be allocated under various schemes for the State of Karnataka, if so, the details 

thereof? 
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THE MINISTER OF CULTURE; AND  MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (e): The Ministry of Tourism under the schemes of ‘Swadesh Darshan’, 

‘National Mission on Pilgrimage Rejuvenation and Spiritual Heritage Augmentation 

Drive (PRASHAD)’ and ‘Assistance to Central Agencies for Tourism Infrastructure 

Development’ provides financial assistance to State Governments/Union Territory 

Administrations/ Central Agencies for the development of tourism related 

infrastructure and facilities at various tourism destinations in the country. 

     The Ministry of Tourism has recently revamped the Swadesh Darshan Scheme 

as Swadesh Darshan 2.0 (SD 2.0) with the objective to develop sustainable and 

responsible tourism destinations, following a destination and tourism centric 

approach.  

     The details of projects sanctioned under the above mentioned schemes in the 

States of Kerala and Karnataka are given at enclosed Statement. 

Proposals are received from States/UTs from time to time for seeking financial 

assistance under the various schemes of the Ministry of Tourism. These proposals 

are extended for projects subject to fulfilment of the stipulated provisions and 

availability of funds. 

STATEMENT 

Details of projects sanctioned under Swadesh Darshan Scheme 

   (Rs. in crore) 
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S. 

No. 

State/ 

UT 

Circuit / 
Sanction 
Year 

Name of the Project Amount 
Sanctioned 

1. Kerala 

 

Eco Circuit 

2015-16 

Development of Pathanamthitta- 
Gavi- Vagamon- Thekkady 

64.08 

2. Kerala 

 

Spiritual 
Circuit 

2016-17 

Development of Sabarimala - 
Erumeli-Pampa-Sannidhanam 

46.54 

3. Kerala 

 

Spiritual 
Circuit 

2016-17 

Development of Sree Padmanabha 
Arnamula 

78.08 

4. Kerala 

 

Rural Circuit 

2018-19 

Development of Malanad Malabar 
Cruise Tourism Project 

57.35 

5. Kerala 

 

Spiritual 
Circuit 

2018-19 

Development Sivagiri Sree 
Narayana Guru Ashram- 
Arruvipuram- Kunnumpara Sree 
Subrahmania-   Chembazhanthi 
Sree Narayana Gurukulam 

66.42 

 

Details of Projects sanctioned under Swadesh Darshan 2.0 Scheme 

S. 

No

. 

State Destination Name of the 

Experience 

Sanctioned 

Cost (₹ 

Crore) 

Date of 

Sanction 

1 Karnataka Hampi Setting up of 

‘Traveller nooks’  

26.30 29-02-2024 
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2 Karnataka Mysuru Tonga ride 

Heritage 

experience zone 

4.12 29-02-2024 

3 Karnataka Mysuru Ecological 

Experience Zone  

18.36 05-03-2024 

4 Kerala Kumarakom Kumarakom Bird 

Sanctuary 

Experience 

13.92 05-03-2024 

 

List of Projects sanctioned under PRASHAD Scheme             

(Rs. in crore) 

S. 
No. 

State/UT Project Name 
Sanction 
Year 

Approved 
Cost 

District 

1 

Karnataka 

Development of 
Pilgrimage Amenities at Sri 
Chamundeshwari Devi 
Temple 

2023-24 45.71 Mysore 

2 
Kerala 

Development at Guruvayur 
Temple 

2016-17 45.19 Thrissur 

 

Details of Projects Sanctioned under the Scheme Assistance to Central 
Agencies for Tourism Infrastructure Development     
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(Rs. in Lakh) 

S. 
No 

Name of State Year Name of Project Amount 
sanctioned 

1 Karnataka 2016-17 Joint Development of Hospet 
Railway Station 

541.00 

2 Kerala 2013-14 Joint Development of Trivandrum 
Railway Station 

598.00 

3 Kerala 2016-17 Development of a 
Walkway/Promenade on 
Willingdon Island, Cochin, Kerala 

901.00 

4 Kerala 2016-17 Central Financial Assistance for 
upgrading of Births and Backup 
area of Ernakulam Wharf  

2141.00 

5 Kerala 2016-17 Project for Up-gradation of Golf 
Course at SAI Trivandrum Golf 
Club by the Sports Authority of 
India 

2464.99 

6 Kerala  

 

2018-19  Developing infrastructure at 
Cochin Port Cruise Terminal. 

120. 79 

7 Kerala  

 

2018-19 Creation of additional tourism 
facilities at the Cochin north Trust 
Walkway 

466.47 

8 Kerala 2019-20 CFA for Development of Additional 
infrastructure in the new Cochin 
Port Trust Terminal 

1029.70 

 

युवाओ ंके िलए कौशल िवकास कायªøम 

1010. ®ी उमेशभाई बाबुभाई पटेल: 
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 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 

(क) सरकार Ĭारा दशे म¤ यवुाओ ंके कौशल िवकास के िलए संघ राºय ±ेýŌ दादरा और नगर हवेली 

तथा दमन और दीव के िवशेष संदभª सिहत राºय-वार िकतने कायªøम चलाए जा रहे ह§; 

(ख) वतªमान िव° वषª सिहत िवगत सात वषŎ के दौरान दादरा और नगर हवेली तथा दमन और दीव 

संघ राºय ±ेýŌ म¤ इन कायªøमŌ के अंतगªत ÿिशि±त यवुाओ ंऔर खचª कì गई धनरािश का Ê योरा ³या 

है; 

(ग) सरकार Ĭारा उĉ कायªøमŌ के अंतगªत ÿिशि±त यवुाओ ंको रोजगार अथवा Öव रोजगार उपलÊध 

कराने के िलए ³या उपाय िकए जा रहे ह§; और 

(घ) िवगत सात वषŎ और वतªमान वषª के दौरान दादरा और नगर हवेली तथा दमन और दीव म¤ िजला-

वार और वषª-वार िकतने यवुाओ ंको रोजगार िमला? 

कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 

(क) भारत सरकार के कुशल भारत िमशन (एसआईएम) के तहत, कौशल िवकास और उīमशीलता 

मंýालय (एमएसडीई) िविभÆन ÖकìमŌ जैसे िक ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई), जन 

िश±ण संÖथान (जेएसएस), राÕůीय िश±तुा संवधªन Öकìम (एनएपीएस) और औīोिगक ÿिश±ण 

सÖंथानŌ (आईटीआई) के माÅयम स ेिशÐपकार ÿिश±ण Öकìम (सीटीएस) के अंतगªत कौशल िवकास 

क¤ þŌ/ÖकूलŌ/कॉलेजŌ/सÖंथानŌ के Óयापक नेटवकª  के माÅयम से दादरा और नगर हवेली तथा दमन और 

दीव सघं राºय ±ेý सिहत देश भर म¤ समाज के सभी वगŎ को कौशल, पनुकŐशल और कौशलोÆनयन 

ÿिश±ण ÿदान करता है। एसआईएम का उĥेÔय भारत के युवाओ ंको उīोग ÿासंिगक कौशल य³ु त  करके 

भिवÕय के िलए तैयार करना है। 
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(ख) दादरा और नगर हवेली तथा दमन और दीव संघ राºय ±ेýŌ म¤ एमएसडीई कì योजनाओ ंके 

अंतगªत ÿिशि±त लोगŌ कì सं´या तथा चालू िव° वषª सिहत िपछले सात वषŎ के दौरान इस पर Óयय कì 

गई िनिध िनÌनानसुार है: 

(रािश करोड़ Łपए म¤) 

Öकìम ÿिशि±त जारी िनिध 
पीएमकेवीवाई (2017-18 स े 31.10.2024 
तक) 

11,039 5.57 

जेएसएस  (2018-19 से 10.11.2024 तक) 12,202 4.21 
एनएपीएस (2018-19 स े31.10.2024 तक) 3,643 0.91* 

* एनएपीएस के तहत, ÿितķानŌ को वृि°का सहायता के माÅयम से ÿोÂसािहत िकया जाता है और िव°-

वषª 2016-17 से िदनांक 31-10-2024 तक िनिध जारी कì जाती है।  

आईटीआई के िलए सीटीएस Öकìम के संबंध म¤ िदन-ÿितिदन का ÿशासन और िव°ीय िनयंýण संबंिधत 

राºय सरकार/संघ राºय ±ेý ÿशासन के पास है।  

(ग) भावी कायªबल कì कौशल आवÔयकताओ ंको पूरा करने, कौशल कì गणुव°ा म¤ सधुार लाने तथा 

उīोग कì आवÔयकताओ ंको पूरा करने के िलए ÿिश±ण कायªøमŌ को अथªÓयवÖथा और ÿौīोिगकì म¤ 

बदलावŌ के अनुłप बनाने के िलए कौशल िवकास और उīमशीलता मंýालय (एमएसडीई) Ĭारा 

िनÌनिलिखत कदम उठाए गए ह§: 

i. एमएसडीई कì ÖकìमŌ के तहत पेश िकए जाने वाले ÿिश±ण कायªøम बाजार-मांग को Åयान म¤ रखते 

हòए उīोगŌ के सहयोग से िवकिसत िकए जाते ह§। राÕůीय कौशल िवकास िनगम (एनएसडीसी) Ĭारा 

संबंिधत ±ेýŌ म¤ उīोग जगत के अúणी उīोगपितयŌ के नेतÂृव म¤ 36 ±ेý कौशल पåरषदŌ (एसएससी) कì 

Öथापना कì गई है। 

ii. उīोग 4.0 कì आवÔयकता को पूरा करने वाली भिवÕय के िलए तैयार जॉब रोलŌ, űोन, कृिýम मेधा 

(एआई), रोबोिट³स, मे³ůोिन³स आिद जैसे उभरते ±ेýŌ को ÿाथिमकता दी गई है। 
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iii. राÕůीय Óयावसाियक िश±ा एवं ÿिश±ण पåरषद (एनसीवीईटी) कì Öथापना एक Óयापक िनयामक के 

łप म¤ कì गई है, जो तकनीकì एवं Óयावसाियक िश±ा एवं ÿिश±ण (टीवीईटी) ±ेý म¤ गुणव°ा सिुनिĲत 

करने के िलए िनयम एवं मानक Öथािपत करता है। 

iv. एनसीवीईटी Ĭारा माÆयता ÿाĮ अवािड«ग िनकायŌ से अपे±ा कì जाती है िक वे उīोग-मांग के अनसुार 

अहªताए ंिवकिसत कर¤ और उÆह¤ राÕůीय Óयवसाय वगêकरण के अनसुार पहचाने गए ÓयवसायŌ के साथ 

जोड़¤ तथा उīोग से माÆयता ÿाĮ कर¤। 

v. डीजीटी ने कॉरपोरेट सामािजक उ°रदाियÂव (सीएसआर) पहल के तहत राºय और ±ेýीय Öतर पर 

सÖंथानŌ के िलए उīोग संपकª  सिुनिĲत करने के िलए आईबीएम, िसÖको, Éयूचर िÖकल राइट्स नेटवकª  

(पूवªवतê ³वÖेट अलायंस), अमेज़न वेब सिवªसेज (एडÊÐयूएस) और माइøोसॉÉट जैसी आईटी टेक 

कंपिनयŌ के साथ समझौता ²ापन पर हÖता±र िकए ह§। 

(घ) एमएसडीई कì ÖकìमŌ म¤ स,े इस Öकìम के पहले तीन चरणŌ अथाªत पीएमकेवीवाई 1.0, 

पीएमकेवीवाई 2.0 और पीएमकेवीवाई 3.0 म¤ केवल अÐपाविध ÿिश±ण (एसटीटी) घटक म¤ ही िनयोजन 

को िवशेष łप से ůैक िकया गया था, िजसे िव°-वषª 2015-16 से िव°-वषª 2021-22 तक कायाªिÆवत 

िकया गया था। पीएमकेवीवाई 4.0 के तहत, ÿिशि±त उÌमीदवारŌ को अपने िविवध कैåरयर पथ चनुने के 

िलए सशĉ बनाने पर Åयान क¤ िþत िकया गया था और उÆह¤ इसके िलए उपयĉु łप से उÆमुख िकया 

गया था। इसके अलावा, िÖकल इंिडया िडिजटल हब जैसे िविभÆन आईटी उपकरण भी यह अवसर ÿदान 

करते ह§। संघ राºय ±ेý दादरा और नगर हवेली तथा दमन और दीव म¤ वषª 2017-18 से वषª 2021-22 

तक पीएमकेवीवाई 1.0, पीएमकेवीवाई 2.0 और पीएमकेवीवाई 3.0 के एसटीटी घटक के अंतगªत 

िनयोिजत िकए गए यवुाओ ंकì िजला-वषªवार सं´या इस ÿकार है: 

 दादरा और नगर हवेली दमन दीव 
2017-18 0 0 0 
2018-19 364 346 0 
2019-20 317 896 425 
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2020-21 0 30 200 
2021-22 32 0 0 
कुल 713 1272 625 

 

TEMPLES UNDER ASI 

1011. SHRI TEJASVI SURYA: 

Will the Minister of CULTURE be pleased to state: 

  (a) the details of the number of functional and non-functional Hindu 

temples/temple-sites maintained by the Archaeological Survey of India 

(ASI); 

 
(b) the details of the list of the number of such functional and non-functional 

temples, State-wise; 

 

(c) whether the Government is planning to allow for the rehabilitation and 

restoration of any non-functional Hindu sites into functional temples; 

(d) if so, a list of such proposals and any details thereof, State-wise; and 

(e) whether the Government has rehabilitated and restored any other temples 

before, if so, the details thereof? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
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(a)and(b) There are 3697 ancient monuments and archaeological sites and remains 

declared as of national importance by and under the Ancient Monuments 

and Archaeological Sites and Remains Act, 1958 in the country. State-wise 

details are given at enclosed Statement. 

 
 (c)and(d) The Archaeological Survey of India (ASI) maintains these monuments and 

sites declared as of national importance based on their requirement in 

order to preserve them in their originality and pass them on to the future 

generations. 

(e) The temple of Kedarnath, District Rudraprayag, Utarakhand which was 

damaged due to cloud burst in 2013, was restored by ASI.  

 

-- 

STATEMENT 
  STATE-WISE NUMBER OF PROTECTED MONUMENTS AND PROTECTED 
AREAS IN THE COUNTRY 

Sl.No. Name of State Protected Monuments/Areas 

1.  Andhra Pradesh 135 

2.  Arunachal Pradesh 03 

3.  Assam 55 

4.  Bihar 70 

5.  Chhattisgarh 46 

6.  Daman and Diu (U. T.) 11 

7.  Goa 21 
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8.  Gujarat 205 

9.  Haryana 91 

10.  Himachal Pradesh 40 

11.  Jammu and Kashmir (U. T.) 56 

12.  Jharkhand 13 

13.  Karnataka  506 

14.  Kerala 29 

15.  Ladakh (U. T.) 15 

16.  Madhya Pradesh 291 

17.  Maharashtra 286 

18.  Manipur 01 

19.  Meghalaya 08 

20.  Mizoram 01 

21.  Nagaland 04 

22.  N.C.T. Delhi 173 

23.  Odisha 81 

24.  Puducherry (U. T.) 07 

25.  Punjab 33 

26.  Rajasthan 163 

27.  Sikkim 03 

28.  Telangana 08 

29.  Tamil Nadu 412 

30.  Tripura 08 

31.  Uttar Pradesh 743 
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32.  Uttarakhand 44 

33.  West Bengal 

 

135 

 TOTAL 3697 

REVENUE FROM GST 

1012. SHRI K. SUDHAKARAN:  

Will the Minister of FINANCE be pleased to state:  

(a) the details of annual Goods and Services Tax (GST) collected in each slab rate 

(5%, 12%, 18%, and 28%) from the year 2017 onwards, year-wise;  

(b) the details of the top 10 product categories based on GST collection for each 

year from 2017 onwards along with the revenue collected from each category; and  

(c) the revenue collected from services taxed at the standard rate of 18% GST from 

the year 2017 onwards, year-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

(a): From the data collected from the tax payers through the returns, the amount of 

GST collected at different tax rate cannot be calculated. However, it is estimated 

that the proportion of GST collected (excluding Compensation Cess and other 

payments) under various tax slabs in the financial year 2023-24 is as follows: 

 

Rate Slab Percentage (2023-24) 
5% 6-8 % 
12% 5-6 % 
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18% 70-75 % 
28% 13-15 % 
Others 1-2 % 

 

Moreover, as per GST Council Meeting dated 18-19th October, 2016, the amount of 

tax to be collected in 2017-18 was estimated as follows: 

                                         ( Amount in Rs. Lakh Crores) 
Rate Slab Tax Collected (2017-

18) 
5% 0.22## 
12% 1.76 
18% 2.9 
28% 3.34 

## Estimated at 6% rate 

(b): The disaggregated product wise data is not available as HS Code beyond four 

digits is not mandatory. 

(c): Such data is not available. 

REVENUE GROWTH 

1013. SHRI RAJU BISTA: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government’s fiscal policies have contributed to the projected 8-10%   

revenue growth for India; 

(b) if so, the details of factors driving this growth, particularly the 13-14% increase in 

State GST collections;  
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(c) whether the Government's efforts to improve tax compliance and formalize the 

economy have led to increased tax devolution to States particularly West Bengal; 

(d) if so, the specific measures taken to enhance the overall tax collection and 

ensure equitable distribution to States particularly to West Bengal; and 

(e) the steps being taken by the Government to mitigate potential risks from global 

economic volatility and support States in maintaining their revenue growth 

trajectory? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
(a) to (e): India has seen consistent revenue growth. Details of Central Net Indirect 

Tax Revenue Collection and Net Direct Tax Collection for the last six years are as 

follows: 

(Rs  In crore) 

Financial 
Year 

Central Net Indirect Tax Revenue  Net Direct Tax 
Collection 

2018-19 9,37,321 11,37,718 

2019-20 9,53,513 10,50,681 

2020-21 10,74,810 9,47,176 

2021-22 12,89,662 14,12,422 

2022-23 13,81,935 16,63,686 

2023-24 14,95,853 19,60,166 
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Tax Devolution to states including West Bengal has been increasing due to efforts 

of the Government to improve tax compliance and formalize the economy. The tax 

devolution to states including West Bengal from FY 2021-22 is given  at enclosed 

Statement .  

Major Policy measures taken to enhance the overall tax collection are as follows: 

  Simplification of the Personal Income Tax- Finance Act, 2020 simplified 

the filing of Income Tax Returns by providing an option to individual taxpayers 

for paying income-tax at lower slab rates if they do not avail specified 

exemption and incentive. 

 Black Money Act- In order to curb the flow of black money stashed abroad, 

the Black Money (Undisclosed Foreign Income and Assets) and Imposition of 

Tax Act, 2015 (the Black Money Act) has been enacted, it increased the 

voluntary compliance in filing Income Tax Returns.  

 Benami Law- The Benami Transactions (Prohibition) Act, 1988 was 

comprehensively amended by the Benami Transactions (Prohibition) 

Amendment Act, 2016 to enable confiscation of Benami Property and 

prosecution of benamidar and the beneficial owner.   

 New Form 26AS - This new form contains all information of deduction or 

collection of tax at source, specified financial transaction (SFT), and payment 

of taxes, demand and refund, pending and completed proceedings. Further, 
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details of SFT data in the Form 26AS makes taxpayer aware about their 

transactions beforehand and encourages them to disclose their true income. 

 Pre-filling of Income-tax Returns- In order to make tax compliance more 

convenient, pre-filled Income tax Returns (ITR) have been provided to 

individual taxpayers.  The scope of information for pre-filing includes 

information such as salary income, bank interest, dividends, etc. 

  Updated Return- Section 139(8A) of the Income Tax Act facilitates the 

taxpayer to update his return anytime within two years from the end of the 

relevant assessment so that he can file an updated return by voluntarily 

admitting omissions or mistakes and paying an additional tax as applicable. 

Further, e-verification scheme was launched to allow tax-payers to disclose 

their unreported or under-reported income in the updated Income Tax Return.  

 Expansion of scope of TDS/TCS - For bringing new tax-payers into the net of 

income tax department, scope of TDS/TCS was expanded by including huge 

cash withdrawal, foreign remittance, purchase of luxury car, e-commerce 

participants, sale of goods, acquisition of immovable property, remittance 

under LRS, purchase of overseas tour program package etc. 

 Availment of Input tax credit in respect of those invoices where details have 

not been furnished by the suppliers in their outward supply Statement has 

been restricted to the eligible credit in respect of invoices the details of which 

have been furnished by the suppliers. 
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 A registered person is not allowed to furnish the details of outward supplies 

under section 37 in FORM GSTR-1, if he has not furnished the return in FORM 

GSTR-3B for the preceding tax period.  

 B2B Electronic invoicing has been extended to cover taxpayers having 

aggregate turnover exceeding Rs. 5 crores. 

 An explanation has been added to section 75(12) of Central Goods and 

Services Tax Act, 2017 to clarify that if tax payable declared by registered 

person in his returns of outward supplies has not been paid by him, the same 

will be considered as his self-assessed liability and can accordingly be 

recovered. 

 Biometric-based Aadhaar authentication of GST registration applications has 

been extended on pan-India basis. Besides, it has been provided through 

amendment in rule 8(4A) of CGST Rules that an applicant who has not opted 

for Aadhaar authentication, will also be required to visit GST Suvidha Kendra 

for taking of photograph and for document verification. This will not only 

strengthen the registration process in GST but also will help in combating 

fraudulent input tax credit claims made through fake invoices. 

 Centralized suspension of registrations pertaining to registered persons who 

default in timely filing of returns is carried out in terms of provisions of rule 21A 

of the CGST Rules, 2017. 
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 Provisions have been made to restrict the generation of e-way bills by non-

compliant taxpayers under Rule 138E of CGST Rules, 2017 

STATEMENT 

Details, pertaining to devolution of States’ share of central taxes and duties as 
recommended by Finance Commission since the financial year 2021-22 to till 
date  

         (Rs. in crore) 

SL State 2021-22 FY 2022-
23 

FY 2023-
24 

FY 2024-25 
(upto 
11.10.2024) 

Total 

1.  ANDHRA 
PRADESH 

35385.83 38176.74 45710.74 32864.20 152137.51 

2.  ARUNACHAL 
PRADESH 

14643.90 16689.17 19845.22 14267.98 65446.27 

3.  ASSAM 28150.55 29694.26 35330.57 25401.28 118576.66 

4.  BIHAR 91352.62 95509.85 113604.49 81677.21 382144.17 

5.  CHHATTISGARH 28570.86 32358.26 38481.88 27666.97 127077.97 

6.  GOA 3356.98 3665.19 4359.85 3134.50 14516.52 

7.  GUJARAT 31105.78 33034.00 39283.63 28243.59 131667.00 

8.  HARYANA 9722.16 10378.00 12345.35 8875.85 41321.36 

9.  HIMACHAL 
PRADESH 

7349.04 7883.98 9374.72 6740.09 31347.83 

10.  JHARKHAND 27734.64 31404.12 37352.35 26854.94 123346.05 

11.  KARNATAKA 33283.58 34596.18 41192.63 29615.98 138688.37 

12.  KERALA 17820.09 18260.68 21742.92 15632.19 73455.88 
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13.  MADHYA 
PRADESH 

69541.50 74542.85 88665.34 63746.91 296496.60 

14.  MAHARASHTRA 54318.06 60000.98 71349.75 51298.03 236966.82 

15.  MANIPUR 6009.65 6795.08 8087.14 5814.32 26706.19 

16.  MEGHALAYA 6580.63 7286.14 8663.22 6228.56 28758.55 

17.  MIZORAM 4222.87 4745.25 5647.47 4060.39 18675.98 

18.  NAGALAND 4875.46 5400.19 6426.82 4620.71 21323.18 

19.  ODISHA 38144.79 42989.33 51143.68 36770.20 169048.00 

20.  PUNJAB 15288.79 17163.65 20409.92 14674.01 67536.37 

21.  RAJASTHAN 54030.61 57230.78 68063.21 48934.91 228259.51 

22.  SIKKIM 3353.69 3680.28 4382.44 3150.79 14567.20 

23.  TAMIL NADU 37458.60 38731.24 46072.28 33124.04 155386.16 

24.  TELANGANA 18720.54 19668.15 23742.04 17069.59 79200.32 

25.  TRIPURA 6077.52 6724.23 7996.82 5749.43 26548.00 

26.  UTTAR 
PRADESH 

160358.05 169745.30 202619.69 145675.84 678398.88 

27.  UTTARAKHAND 9906.25 10617.01 12627.75 9078.94 42229.95 

28.  WEST BENGAL 65540.75 71434.93 84971.79 61091.48  283038.95 

Grand Total 882903.79 948405.82 1129493.71 812062.93 3772866.25 

 

SAFETY AND SECURITY OF ASI MONUMENTS 

1014. SHRI DAGGUMALLA PRASADA RAO: 

Will the Minister of CULTURE be pleased to state: 
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(a) the details of the security personnel employed for the safety and security of 

Archaeological Survey of India (ASI) monuments in the country; 

(b) the details of the number of incidents of vandalism in ASI protected monuments 

took place during the last five years, State and year wise, in the State of Andhra 

Pradesh; 

(c) whether the Government has undertaken any measures to curb such incidents 

of vandalism, if so, the details thereof, if not, the reasons therefor; and 

(d) the details of the expenditure incurred by the Government for the upkeep and 

protection of ASI monuments during the last five years, State-wise? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) Regular watch and ward and security is provided at protected monuments and 

protected areas through regular staff, private security agency and CISF. 

Details thereof are as under: 

Multi Tasking Staff 3507 

Private Security 2763 

CISF 592 
 

(b) Details of incidents of vandalism reported at protected monuments during the 

past five years are given at  enclosed Statement. 
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(c) Field staff maintains strict vigil at the monuments and also carry out surprise 

inspections. CCTV cameras are also installed at strategic locations at selected 

monuments. 

(d) Expenditure incurred on upkeep; conservation, preservation and maintenance 

of protected monuments and sites including expenditure incurred on security 

during the last five years is as under: 

Year Expenditure 

(Rupees in crore) 

2019-20 551.46 

2020-21 430.19 

2021-22 413.09 

2022-23 508.01 

2023-24 585.85 
 

 

STATEMENT 

DETAILS OF INCIDENTS OF VANDALISM AT PROTECTED MONUMENTS/ 
PROTECTED AREAS DURING PAST FIVE YEARS 
 

S
l. 
N
o 

State / 
U.T. 

Name of monuments Incidents of Vandalism Year 

1. Delhi  Zaffar Mahal, Mehrauli Damage to jali of the 
monument. 

2023 
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Red Fort, Delhi Damage to Ticketing system, 
Entrance gate and RR Barrack.  

2021 

2. Karnataka Vishnu temple, adjoining 
monument of Elephant 
Stable at Kamalapura 

A pillar has   been pulled down.  2019 

Sadasiva Temple, 
Nuggehalli, 
Channarayapatna taluk, 
District Hassan 

Removal of Copper Kalasa. 2020 

3. Odisha Sisupalgarh Fort Illegal development of road by 
removing the rampart wall of 
Sisupalgarh, Bhubaneswar.  

2021 

Sisupalgarh Fort  Cutting of ancient rampart wall 
on the western side of 
Sisupalgarh, Bhubaneswar. 

2023 

4. Telangan
a 

Char Minar, Hyderabad One incident of Vandalism. 2022 

5. Uttarakha
nd  

Mritunjaya Temple, 
Dwarahat, Dist. Almora 

One Shivlinga was vandalized.  2021 

6. Uttar 
Pradesh 

Daulatpur of Lalitpur 
District. 

A part of the statue was 
vandalized. 

2022 

Kalinjar Fort Part of a female statue/figurine 
in Kalinjar Fort was vandalized. 

2023 

 

एथलीटŌ को वैिĵक ÿितÖपधाªओ ंके िलए तैयार करना  

1015.  ®ी लुÌबा रामः  
 ®ी दुलू महतो: 
 ®ी िबīुत बरन महतोः 

 ³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 
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(क) सरकार Ĭारा एथलीटŌ को वैिĵक ÿितÖपधाªओ ंके िलए तैयार करने हेत ुिव°ीय सहायता, ÿिश±ण 

और अंतराªÕůीय अनभुव ÿदान करन ेके िलए उठाए जा रहे िविभÆन कदमŌ का Êयौरा ³या है; 

(ख) ³या सरकार का िवचार िविशĶ खेलŌ म¤ िवशेषीकृत ÿिश±ण ÿदान करने के िलए राÕůीय Öतर कì 

खेल अकादमी कì Öथापना करने का है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) सरकार Ĭारा वतªमान म¤ दशे म¤ िकतने राÕůीय उÂकृĶता केÆþŌ का िनमाªण िकया गया है; और 

(घ) ³या सरकार उनकì सं´या बढ़ाने पर िवचार कर रही है तािक िखलािड़यŌ को आवÔयक खेल सिुवधाए ं

उपलÊध कराई जा सक¤  और यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

  ®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी (डॉ. मनसखु मांडिवया): 

(क) िविशĶ खेल िवधाओ ंके संवधªन और िवकास कì मु́ य िजÌमेदारी संबंिधत एनएसएफ कì ह ै। भारत 

सरकार भारतीय एथलीटŌ/टीमŌ कì तैयारी और भागीदारी के िलए माÆयता ÿाĮ राÕůीय खले पåरसघंŌ 

(एनएसएफ) को िव°ीय सहायता ÿदान कर रही है । 

 अंतराªÕůीय Öपधाªओ ंकì तैयारी एक सतत एवं िनरतंर ÿिøया है । अंतराªÕůीय खेल Öपधाªओ ं के 

िलए िखलािड़यŌ/टीमŌ को तैयार करने के िलए ÿिश±ण, ÿितÖपधê ए³सपोज़र, कोच और िवदेशी कोचŌ 

सिहत सहायक किमªयŌ से संबंिधत एनएसएफ कì योजनाओ/ं ÿÖतावŌ पर िवचार-िवमशª करके वािषªक 

ÿिश±ण और ÿितयोिगता कैल¤डर (एसीटीसी) बैठकŌ म¤ उÆह¤ अंितम łप िदया जाता है । 

 यवुा कायªøम और खेल मंýालय िविभÆन ÖकìमŌ, जैसे राÕůीय खेल पåरसघंŌ को सहायता Öकìम 

और टारगेट ओलंिपक पोिडयम Öकìम (टीओपीएस) के माÅयम स ेभारतीय िखलािड़यŌ/टीमŌ को सहायता 

ÿदान करता है । भारतीय ओलंिपक संघ (आईओए) और भारतीय खेल ÿािधकरण (साई) सिहत यवुा 

कायªøम और खेल मंýालय और एनएसएफ आगामी अंतराªÕůीय खेल Öपधाªओ ं के िलए टीमŌ और 

िखलािड़यŌ कì तैयारी के िलए सवō°म सिुवधाए,ं ÿिश±ण, उपकरण सहायता और आवÔयक पौिĶक 

आहार ÿदान करने के िलए आपसी समÆवय म¤ काम कर रहे ह§ । 
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 टीओपीएस के अंतगªत सरकार ÿमुख अंतरराÕůीय ÿितयोिगताओ ं के िलए िचिÆहत संभािवत 

एथलीटŌ को सभी अपेि±त सहायता ÿदान करती है, िजसम¤ िवदेशी ÿिश±ण, अंतरराÕůीय ÿितयोिगता, 

उपकरण, शारीåरक ÿिश±क, खेल मनोवै²ािनक, मानिसक ÿिश±क और िफिजयोथेरेिपÖट जैसे सहायक 

Öटाफ/किमªयŌ कì सेवाए ंशािमल ह§ । इसके अलावा कोर समूह  के एथलीटŌ को 50,000/- Łपये ÿित 

माह और िवकास समूह के एथलीटŌ को 25,000/- Łपये ÿित माह का आउट ऑफ पॉकेट भ°ा भी 

शािमल है ।  

(ख) जी नहé, तथािप अभी खेलो इंिडया Öकìम के तहत देशभर म¤ 301 खेलो इंिडया माÆयता ÿाĮ 

अकादिमयŌ को सहायता ÿदान कì जा रही है ।  

(ग) वतªमान म¤, भारतीय खेल ÿािधकरण के तहत देशभर म¤ 22 राÕůीय उÂकृĶता क¤ þ (एनसीओई) 

कायªशील ह§ । 

(घ) वतªमान म¤, राÕůीय उÂकृĶता केÆþ (एनसीओई) कì सं´या बढ़ाने का कोई ÿÖताव िवचाराधीन नहé 

है । 
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TIME-BOUND DELIVERY OF SERVICES BY ESIC 

1016. SHRI DILESHWAR KAMAIT:  

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state:  

(a)whether the Employees' State Insurance Corporation (ESIC) proposes to set up 

societies across the country for time-bound delivery of services to its beneficiaries;  

(b)if so, the details thereof along with financial cost involved; and 

(c)the steps taken by Government to transfer the reimbursement amount to 

beneficiaries with due diligence in a time-bound manner? 

      THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (c): Employees' State Insurance Corporation (ESIC) encourages the States 

to set up the State ESI Societies for time-bound delivery of services to its 

beneficiaries. The Government has accorded approval for formation of Societies in 

8 States viz. Tamil Nadu, Maharashtra, Chhattisgarh, Tripura, Punjab, Nagaland, 

Arunachal Pradesh and Jammu and Kashmir. 

           Formation of Society gives the advantage of availing incentive of 100% 

expenditure to the States up to the ceiling, as fixed from time to time, which is at 

present Rs. 3,000 per Insured Person (IP) per year, without their having to share the 

1/8th cost.  

ESIC has been regularly monitoring timely settlement of medical 

reimbursement claim bills of Insured Persons. Field offices have been instructed to 

settle the medical re-imbursement claim within 30 days from the receipt of the bill. 
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UNIQUE CULTURAL AND RELIGIOUS PRACTICES OF TRIBAL POPULATION 

1017.  SHRI JASWANTSINH SUMANBHAI BHABHOR: 

Will the Minister of CULTURE be pleased to state: 

(a) whether any study has been conducted to understand the unique cultural and 

religious practices followed by various tribal populations across the country, if 

so, the details thereof; 

(b) the details of the geographical areas where such study was conducted; 

(c) the present status of the study along with the details of the time limit stipulated 

for completion of the study; and 

(d) if not, the reasons therefor? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) and (b) : Yes, Anthropological Survey of India (AnSI), a Subordinate Office under 

the Ministry of Culture, has conducted several studies to understand the unique 

cultural and religious practices followed by various tribal populations across the 

country, under the following national projects : 

(i) People of India Project - AnSI conducted extensive fieldwork among 4,635 

communities including all the tribal communities of India. The findings of this 

comprehensive study were compiled into 43 state-wise volumes, documenting 

the cultural, social, and religious practices of these communities. 

(ii) Anthropological Study of Particularly Vulnerable Tribal Groups (PVTGs) - AnSI 

undertook detailed studies of 75 Particularly Vulnerable Tribal Groups, 
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focusing on their socio-economic conditions, development status and other 

ethnographic aspects. A concise ethnographic profile for each PVTG was 

prepared and findings were published in the book "The Particularly Vulnerable 

Tribal Groups in India : Privileges and Predicaments" in 2016. 

(iii) Ethnographic Study of De-Notified, Nomadic, and Semi-Nomadic 

Communities - AnSI conducted an ethnographic study of 280 De-Notified, 

Nomadic, and Semi-Nomadic communities. A detailed report was submitted 

to the Ministry of Social Justice and Empowerment and NITI Aayog. 

Ethnographic notes on many tribal groups were also prepared as part of this 

project. 

     These studies have been conducted across the country.  

(c) and (d) : The aforementioned studies have been completed. 
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बागपत, उ°र ÿदेश म¤ परुातÂव Öथल 

1018. डॉ. राजकुमार सांगवान:  

³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या बागपत िजले को उ°र ÿदेश के महÂवपूणª परुातÂव ÖथलŌ म¤ शािमल िकया गया ह ै

और यिद हां, तो तÂसंबंधी Êयौरा ³या है ; 

(ख) ³या उĉ िजले म¤ महÂवपूणª पुरातÂव ÖथलŌ का सव¥±ण िकया गया है; 

(ग) यिद हां, तो उन ÖथलŌ का Êयौरा ³या है; 

(घ) ³या सरकार को बागपत िजले के िसनौली गांव म¤ महÂवपूणª परुातािÂवक वÖतुओ ंके कोई साàय 

िमले ह§; 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और ³या उपरोĉ वÖतुओ ंकì सरु±ा, संर±ण और 

अनसुंधान के िलए कोई योजना बनाई गई है; और 

(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

     सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसंह शेखावत): 

(क) : बागपत िजले म¤ िÖथत तीन परुातािÂवक ÖथलŌ नामतः बरनावा म¤ लखा मडंप के नाम 

से ²ात टीला; कसूरी, बामनौली म¤ ÿाचीन टीला और सािदकपरु, िसनौली म¤ उÂखिनत Öथल 

और अवशेष को राÕůीय महÂव के Öमारक के łप म¤ घोिषत िकया गया है। 

(ख) और (ग): भारतीय परुातÂव सव¥±ण ने िसनौली म¤ वषª 2005-07 और वषª 2017-18 के 

दौरान पुरातािÂवक उÂखनन िकए ह§ । 

(घ) से (च): वषª 2017-18 म¤ िसनौली म¤ िकए गए उÂखनन के दौरान रथŌ के साàय के साथ महÂवपूणª 

परुातािÂवक वÖतुओ ंवाली कāगाह¤ िमली ह§। 
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Öथल कì सरु±ा के िलए इसे ÿाचीन सÖंमारक तथा परुातÂवीय Öथल और अवशेष अिधिनयम, 

1958 के तहत राÕůीय महÂव का घोिषत िकया गया है और उÂखिनत अवशेषŌ का पåरर±ण 

भारतीय परुातÂव सव¥±ण Ĭारा िकया जा रहा है । 

PROMOTION OF SPORTS IN TAMIL NADU 

1019.     SHRI ROBERT BRUCE C.: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the amount of funds allocated, disbursed and utilised for promotion of sports in 

the State of Tamil Nadu, district-wise; and 

(b) the steps taken to identify and promote talents to represent the country? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a): Funds are allocated by this Ministry Scheme-wise, not State-wise/District-wise. 

However, under the component “Creation and Up-gradation of Sports Infrastructure” 

of the Khelo India Scheme, 323 sports infrastructure projects, including 05 projects 

in the State of Tamil Nadu have been sanctioned at cost of Rs.29.50 Crore. Details 

of these projects are available at https://mdsd.kheloindia.gov.in/. 

(b): Sports being a State subject, the responsibility of development of sports rests 

primarily with the State/Union Territory Governments, and the Central Government 

only supplements their efforts. However, the Government has launched the 

revamped Khelo India Scheme with mandate for identification of talents and 

nurturing them to attain highest levels of achievement at International levels. Under 

the vertical of “Talent Search and Development”, athletes are selected from across 
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the country. Further, the Government is also implementing various Sports 

Promotional Schemes across the country to identify talented sportspersons and 

nurture them to excel at national and international levels. 

REWILDING OF STRAY ANIMALS 

 1020.  SHRI SUKANTA KUMAR PANIGRAHI: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 

to state: 

(a) whether the Government is exploring the feasibility of rewilding of stray 

animals in suitable wildlife sanctuaries with a view to providing a 

humane and sustainable solution for animal welfare and enhancing 

biodiversity and ecosystem balance in the State of Odisha; 

(b) whether the Government is considering to collaborate with animal 

welfare organizations and wildlife experts to develop rewilding 

programs, if so, the details thereof; and; 

(c) the steps proposed by the Government to provide funding for 

sanctuary infrastructure and animal care in the State of Odisha? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
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(a)to(c) As per information received from the State of Odisha, there is no 

specific proposal for rewilding of stray animals in wildlife 

sanctuaries in Odisha. The State keeps rescued wild animals in 

different treatment/animal care centres for treatment and those 

found suitable are released to their natural habitats. 

The Wild Life (Protection) Act, 1972 empowers the Chief Wild Life 

Warden for capture and translocation of wild animals to alternate 

suitable habitats as part of scientific management of wildlife. 

The Ministry provides financial assistance to States/UT’s, 

including the State of Odisha, for conservation and protection of 

wildlife under the Centrally Sponsored Scheme of ‘Project Tiger 

and Elephant’ and ‘Development of Wildlife Habitats’. Funds are 

released to the States/UT’s based on the Annual Plan of 

Operation submitted by the Chief Wild Life Warden of the 

State/UT. 

 

 

राजÖथान और महाराÕů म¤ सीएसआर के अंतगªत सावªजिनक ±ेý के उपøमŌ Ĭारा िकया गया 

Óयय 

1021. ®ी दामोदर अúवाल: 

 डॉ. ब¸छाव शोभा िदनेशः 

 ³या कारपोरटे कायª मंýी यह बताने कì कृपा कर¤गे िक: 
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(क) ³या कंपिनयŌ ने राजÖथान और महाराÕů म¤ कारपोरटे सामािजक दाियÂव (सीएसआर) के अनłुप 

Óयय िकया है और यिद हां, तो िवगत पांच वषŎ के दौरान िकए गए कुल Óयय का िजला-वार Êयौरा ³या है; 

और 

(ख) िवगत तीन वषŎ के दौरान कंपिनयŌ Ĭारा राजÖथान के िविभÆन िजलŌ और महाराÕů के धुले और 

नािसक िजलŌ म¤ सीएसआर िनिध से Öथानीय ±ेýŌ के िवकास हेत ु िकए गए अंशदान का वषª/िवकास 

±ेý/कंपनी-वार Êयौरा ³या है?  

कॉरपोरटे कायª मýंालय म¤ राºय मýंी; तथा सड़क पåरवहन और राजमागª मýंालय म¤ राºय मýंी 
(®ी हषª मÐहोýा): 
(क): वािषªक फाइिलंग के आधार पर, िपछल ेपांच िव°ीय वषŎ (एफवाईएस) अथाªत् 2018-19 स े2022-

23 के िलए राजÖथान और महाराÕů राºय म¤ कंपिनयŌ Ĭारा िकए गए िजलेवार सीएसआर Óयय का Êयोरा  

øमशः िववरण -I और िववरण II म¤ संलµन है। 

कारपोरटे सामािजक दाियÂव (सीएसआर) के िलए कानूनी ढांचा कंपनी अिधिनयम, 2013 (‘अिधिनयम’) 

कì धारा 135, अिधिनयम कì अनसुूची VII और कंपनी (सीएसआर नीित) िनयम, 2014 के तहत ÿदान 

िकया गया है। अिधिनयम कì धारा 135 म¤ यह अिधदेश िदया गया है िक 500 करोड़ Łपये या उससे 

अिधक कì िनवल संपि°, या 1000 करोड़ Łपये या उससे अिधक का टनªओवर या 5 करोड़ Łपये या 

उससे अिधक का शुĦ लाभ रखन ेवाली ÿÂयेक कंपनी को कंपनी कì सीएसआर नीित के अनसुार िपछले 

तीन िव°ीय वषŎ म¤ िकए गए कंपनी के औसत शुĦ लाभ का कम स ेकम दो ÿितशत सीएसआर पर खचª 

करना अिनवायª है। सीएसआर एक बोडª सचंािलत ÿिøया है और कंपनी का बोडª  अपनी सीएसआर सिमित 

कì िसफाåरशŌ के आधार पर कंपनी कì सीएसआर कायªकलापŌ कì योजना बनाता है, उन पर िनणªय 

लेता है, उÆहे िनÕपादन करता है और उनकì िनगरानी करता है। 

अिधिनयम कì अनसुूची-VII म¤ सूचीबĦ मद¤ Óयापक आधार वाली ह§ और उनकì उदारतापूवªक Óया´या 

कì जा सकती है। कंपिनयŌ Ĭारा एमसीए21 रिजÖůी म¤ कंपनी-वार, राºय-वार, िजला-वार, िवकास ±ेý-
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वार और कंपिनयŌ Ĭारा कायाªिÆवत पåरयोजनाओ ंसिहत फाइल िकए गए सीएसआर स ेसंबंिधत सभी 

आंकड़े www.csr.gov.in पर सावªजिनक łप स ेउपलÊध ह§। 

(ख) वािषªक फाइिलंग के आधार पर, महाराÕů के धलु ेऔर नािसक िजलŌ म¤ कंपिनयŌ Ĭारा िकए गए 

सीएसआर Óयय को िववरण -II म¤ दी गई सूचना म¤ शािमल िकया गया है। 

िपछल े तीन िव°ीय वषŎ (िव.व.) अथाªत् 2020-21, 2021-22, 2022-23 के िलए राजÖथान और 

महाराÕů राºय म¤ कंपिनयŌ Ĭारा िकए गए िवकास ±ýे-वार सीएसआर Óयय का Êयोरा øमशः िववरण - 

III और िववरण- IV के łप म¤ संलµन है। इसके अितåरĉ, कंपनी-वार आंकडे ़ सावªजिनक łप से 

www.csr.gov.in पर उपलÊध ह§। 

िववरण I 

वषª 2018-19 से 2022-23 के िलए राजÖथान का िजलावार सीएसआर Óयय (रािश करोड़ Łपये म¤)  

ø.सं. िजला िव°ीय वषª 
2018-19 

िव°ीय वषª 
2019-20 

िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1.  अजमेर 12.82 14.36 4.45 9.35 10.59 
2.  अलवर 18.32 25.58 35.88 51.18 58.18 
3.  बांसवाड़ा 3.98 2.82 2.40 1.49 5.51 
4.  बारां 1.83 5.68 6.25 6.81 11.95 
5.  बाड़मेर 25.70 17.55 24.55 15.74 17.73 
6.  भरतपुर 6.01 3.03 17.17 5.06 17.84 
7.  भीलवाड़ा 12.63 16.68 7.30 41.64 107.60 
8.  बीकानेर 2.99 4.15 4.89 15.99 22.12 
9.  बंूदी 0.15 0.09 0.06 0.42 2.51 
10.  िच°ौड़गढ़ 22.83 3.04 4.97 23.31 8.38 
11.  चłु 3.97 9.38 2.82 5.58 16.81 
12.  दौसा 0.49 2.28 3.60 3.92 2.60 
13.  धौलपरु 0.29 0.52 2.85 3.37 1.72 
14.  डीडवाना-कुचामन - - - - 0.29 
15.  डूंगरपरु - 2.53 2.52 4.04 11.09 
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16.  गंगानगर - - - - 1.65 
17.  हनमुानगढ़ - - 0.06 0.31 0.49 
18.  जयपुर 42.57 88.15 59.13 109.20 179.93 
19.  जैसलमेर 0.04 3.55 4.28 5.44 11.72 
20.  जालोर 10.01 2.90 6.29 7.31 47.80 
21.  झालावाड़ 2.16 1.06 2.39 3.27 2.63 
22.  झुंझनूु 4.65 3.96 5.52 7.73 13.32 
23.  जोधपुर 6.89 6.58 11.47 25.42 36.88 
24.  करौली 0.24 3.03 10.62 12.09 16.66 
25.  कोटा 4.06 13.82 7.90 11.05 12.18 
26.  नागौर 0.39 2.60 8.01 5.79 7.65 
27.  पाली 10.44 5.19 10.53 16.92 21.35 
28. ÿतापगढ़ 0.13 0.59 0.18 0.06 - 
29. राजसमंद 7.90 15.80 23.68 22.75 15.38 
30. सवाई माधोपरु 1.37 0.96 3.43 2.52 0.93 
31. सीकर 14.81 6.63 6.95 20.81 23.31 
32. िसरोही 2.15 4.70 3.12 9.62 50.95 
33. ®ी गंगानगर - 0.94 2.18 0.84 - 
34. टŌक 0.43 0.47 0.99 5.25 3.47 
35. उदयपुर 22.55 46.24 101.53 88.01 195.55 
36. एनईसी/उिÐलिखत 

नहé* 
352.68 419.25 282.01 169.53 165.39 

 कुल 595.49 734.12 670.00 711.82 1102.16 
 

 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 

* कंपिनयŌ ने या तो िजलŌ के नाम िविनिदªĶ नहé िकए अथवा एक स ेअिधक िजलŌ का उÐलेख िकया 

जहां पåरयोजनाए ंशłु कì गई थé। 
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िववरण - II 

वषª 2018-19 से 2022-23 के िलए महाराÕů का िजलावार सीएसआर Óयय (रािश करोड़ Łपये म¤) 

ø.स.ं िजला िव°ीय वषª 

2018-19 

िव°ीय वषª 

2019-20 

िव°ीय वषª 

2020-21 

िव°ीय वषª 

2021-22 

िव°ीय वषª 

2022-23 

1.  अहमदनगर 11.42 10.64 33.08 31.83 48.73 

2.  अकोला 0.86 1.50 0.55 2.43 2.06 

3.  अमरावती 3.36 10.51 2.75 8.85 20.83 

4.  औरगंाबाद 18.68 66.69 73.46 95.40 121.56 

5.  बीड 3.48 3.13 2.70 11.34 16.21 

6.  भांþा 2.65 4.98 4.16 2.25 5.05 

7.  बुलढाणा 1.26 2.31 1.33 23.71 3.37 

8.  चंþपरु 3.96 3.55 6.24 22.36 34.34 

9.  धारािशव - - - - 25.17 

10.  धुल े 5.49 8.90 7.20 5.03 10.61 

11.  गढ़िचरौली 1.98 1.38 9.32 18.09 14.55 

12.  गŌिदया 5.29 5.76 0.44 1.13 0.41 

13.  िहंगोली 0.09 0.13 0.88 2.63 2.29 

14.  जलगांव 1.42 0.89 4.34 16.36 27.59 

15.  जालना 7.38 6.19 8.48 13.83 19.67 

16.  कोÐहापूर 8.19 10.67 16.21 16.48 16.85 

17.  लातूर 1.47 2.56 4.04 8.10 16.05 

18.  मुंबई शहर 70.27 276.83 394.15 2975.73 2763.44 



02.12.2024                                                                                                                                               73 
 

19.  मुंबई उपनगरीय 0.59 21.13 7.86 3.05 5.63 

20.  नागपुर 60.12 54.68 37.91 189.33 168.81 

21.  नांदेड़ 0.35 0.24 2.63 6.71 8.15 

22.  नंदरुबार 4.06 8.71 23.27 24.92 30.37 

23.  नािसक 29.00 38.39 74.51 76.41 122.27 

24.  उÖमानाबाद 3.75 2.66 7.37 12.88 - 

25.  पालघर 9.20 23.46 24.86 6.20 5.10 

 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 

* कंपिनयŌ ने या तो िजलŌ के नाम िविनिदªĶ नहé िकए अथवा एक स ेअिधक िजलŌ का उÐलेख िकया 

जहां पåरयोजनाए ंशłु कì गई थé। 

26. परभणी 0.01 0.15 0.39 1.38 3.56 
27. पणेु 308.08 324.92 392.59 685.24 1052.92 
28. रायगढ़ 24.73 37.89 143.70 272.04 319.90 
29. रायगढ़ - - 0.47 - - 
30. रÂनािगरी 20.94 21.58 20.14 15.69 43.88 
31. सांगली 1.03 3.41 3.90 11.47 16.05 
32. सातारा 24.55 12.79 20.07 40.12 65.31 
33. िसंधुदगुª  0.10 2.02 2.92 2.34 6.14 
34. सोलापुर 5.27 23.06 14.49 12.04 26.61 
35. ठाणे 202.05 242.46 75.90 165.97 196.95 
36. वधाª 4.94 3.57 6.70 27.70 23.84 
37. वािशम - 0.48 1.87 7.02 4.97 
38. यवतमाल 0.50 3.05 5.44 7.75 8.22 
39. एनईसी/उिÐलिखत 

नहé* 
2301.21 2111.97 2028.48 556.25 237.21 

40. पैन इंिडया* - - - - 0.07 
 कुल 3147.72 3353.24 3464.81 5380.07 5494.77 
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िववरण III 

राजÖथान म¤ िव°ीय वषª 2020-21 से 2022-23 तक िवकास ±ेýवार सीएसआर Óयय 
 (रािश करोड़ Łपए म¤) 

ø.सं. िवकास ±ेý िव°ीय वषª 
2020-21 

िव°ीय वषª 
2021-22 

िव°ीय वषª 
2022-23 

1.  कृिष वािनकì 1.04 2.69 2.76 
2.  पशु कÐयाण 14.91 12.23 35.31 
3.  सशľ बल, वयोवृĦ, यĦु िवधवाए ं

/आि®त 1.92 0.50 0.48 
4.  कला और सÖंकृित 9.97 11.31 41.64 
5.  ÿाकृितक ससंाधनŌ का सरं±ण 16.30 30.79 29.24 
6.  िश±ा 221.46 198.68 340.79 
7.  पयाªवरणीय िÖथरता 46.57 56.28 179.67 
8.  ल§िगक समानता 0.33 2.27 0.47 
9.  ÖवाÖÃय दखेभाल 181.95 176.42 160.77 
10.  आजीिवका सवंधªन पåरयोजनाए ं 18.36 18.26 34.50 
11.  गरीबी, भूखमरी उÆमूलन, कुपोषण 42.92 26.24 33.84 
12.  úामीण िवकास पåरयोजनाए ं 43.39 66.34 126.30 
13.  Öव¸छ पेयजल 11.91 40.28 22.59 
14.  Öव¸छता 12.25 13.16 14.18 
15.  वåरķ नागåरक कÐयाण 0.56 2.66 12.60 
16.  मिहलाओ ंके िलए घरŌ और 

छाýावासŌ कì Öथापना 0.61 1.34 0.27 
17.  अनाथालय कì Öथापना 0.96 0.32 1.87 
18.  Öलम ±ेý िवकास 3.45 - - 
19.  सामािजक-आिथªक असमानताए ं 1.90 3.57 5.45 
20.  िवशेष िश±ा 0.60 3.75 7.86 
21.  ÿौīोिगकì इÆ³यूबेटर 2.95 0.01 - 
22.  खेलŌ को ÿोÂसाहन दनेे के िलए 

ÿिश±ण 8.76 15.53 21.97 
23.  Óयावसाियक कौशल 8.57 14.56 16.74 
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24.  मिहला सशिĉकरण 17.42 14.61 12.86 
25.  एनईसी/उिÐलिखत नहé* 0.94 - - 

 कुल 670.00 711.82 1102.16 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 

* कंपिनयŌ ने या तो ±ेý के नाम िनिदªĶ नहé िकए या एक स ेअिधक ±ेý िनदĶ िकए जहां पåरयोजनाए ं

शłु कì गई थé। 

 

िववरण - IV 

सीएसआर िवकास िव° वषª 2020-21 से 2022-23 तक महाराÕů म¤ ±ेýवार Óयय (रािश करोड़ Łपये 

म¤) 

ø.स.ं िवकास ±ेý िव°ीय वषª 

2020-21 

िव°ीय वषª 

2021-22 

िव°ीय वषª 

2022-23 

1.  कृिष वािनकì 2.97 5.66 5.84 

2.  पश ुकÐयाण 14.45 23.43 72.07 

3.  सशľ बल, वयोवĦृ, यĦु 

िवधवाए ं/ आि®त 1.28 4.43 8.10 

4.  कला और सÖंकृित 18.31 27.71 62.48 

5.  ÿाकृितक संसाधनŌ का संर±ण 10.44 43.45 76.66 

6.  िश±ा 1460.21 1311.10 1667.91 

7.  पयाªवरणीय िÖथरता 150.99 334.92 298.18 

8.  ल§िगक समानता 9.02 17.17 33.81 

9.  ÖवाÖÃय देखभाल 1154.48 1869.57 2044.05 
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10.  आजीिवका संवधªन पåरयोजनाए ं 125.30 203.44 341.97 

11.  गरीबी, भूखमरी उÆमूलन, 

कुपोषण 144.72 828.92 187.20 

12.  úामीण िवकास पåरयोजनाए ं 117.52 317.41 206.44 

13.  Öव¸छ पयेजल 15.81 23.16 25.53 

14.  Öव¸छता 25.82 42.47 37.72 

15.  वåरķ नागåरक कÐयाण 9.04 12.66 25.25 

16.  मिहलाओ ंके िलए घरŌ और 

छाýावासŌ कì Öथापना 8.06 24.48 8.01 

17.  अनाथालय कì Öथापना 4.85 6.79 11.50 

18.  Öलम ±ेý िवकास 5.85 2.93 5.37 

19.  सामािजक-आिथªक असमानताए ं 16.98 23.70 31.75 

20.  िवशेष िश±ा 30.40 47.05 65.21 

21.  ÿौīोिगकì इÆ³यूबेटर 20.75 2.42 0.06 

22.  खेलŌ को ÿोÂसाहन देन े के िलए 

ÿिश±ण 16.51 55.16 68.29 

23.  Óयावसाियक कौशल 53.85 105.78 140.66 

24.  मिहला सशिĉकरण 42.41 46.29 70.72 

25.  एनईसी/उिÐलिखत नहé* 4.77 - - 

 कुल 3464.81 5380.07 5494.77 

(31.03.2024 तक के आंकड़े) (ąोत: कारपोरेट डाटा ÿबंधन ÿकोķ) 
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* कंपिनयŌ न ेया तो ±ेý के नाम िनिदªĶ नहé िकए या एक स ेअिधक ±ेý िनिदªĶ िकए जहा ंपåरयोजनाए ंशुł 

कì गई थé। 

 

झारखंड म¤ एनसीएस योजना 

1022. ®ी दुलू महतो: 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या राÕůीय कåरयर सेवा (एनसीएस) योजना के अंतगªत झारखंड म¤ आदशª कåरयर केÆþŌ 

(एमसीसी) कì Öथापना कì गई है; 

(ख)  झारखंड सरकार को आदशª कåरयर केÆþŌ (एमसीसी) कì Öथापना हेत ुÿाĮ िव°ीय सहायता का 

Êयौरा ³ या है; 

(ग)  वषª 2019-20 स े2023-24 तक झारखंड म¤ एमसीसी हेत ुजारी कì गई कुल िनिध का Êयौरा ³ या 

है; 

(घ)  झारखंड म¤ एमसीसी के माÅयम से िकस ÿकार कì सेवाए ंÿदान कì जा रही ह§; और 

(ङ)  झारखंड म¤ एनसीएस योजना के अंतगªत अब तक कåरयर परामशª और रोजगारोÆमुखी सेवाओ ं

का लाभ उठाने वाले लोगŌ कì सं´या का िजला-वार Êयौरा ³या है? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 
(क) से (ङ): सरकार राÕůीय रोजगार सेवा के łपांतरण के िलए राÕůीय कåरयर सेवा (एनसीएस) 

पåरयोजना कायाªिÆवत कर रही है तािक रोजगार संबंधी िविभÆन ÿकार कì सेवाए ंजैसे रोजगार खोज एवं 

िमलान, आजीिवका परामशª, कौशल िवकास पाठ्यøमŌ पर सूचना, िनयोजनीयता मूÐयांकन, 

िनयोजनीयता संवधªन ÿिश±ण आिद ÿदान कì जा सके। एनसीएस योजना के अंतगªत, आदशª कåरयर 

केÆþŌ (एमसीसी) कì Öथापना के िलए राºय/संघ राºय ±ेý सरकारŌ को िव°ीय सहायता ÿदान कì जाती 

है। ये एमसीसी राºयŌ और अÆय सÖंथानŌ के सहयोग से िविभÆन ÿकार कì कåरयर संबंधी सेवाए ंÿदान 
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करते ह§ जैसे रोजगार मेलŌ का आयोजन, िनयोĉाओ ंको सगंिठत करना, Öथानीय Öतर पर रोजगार चाहने 

वालŌ को कåरयर परामशª आिद। झारखंड म¤ अब तक 20 एमसीसी को मंजूरी दी गई है।  

 Öथापना के बाद से भारत सरकार ने झारखंड राºय सरकार को 15 नवंबर, 2024 तक एमसीसी 

कì Öथापना के िलए 319.66 लाख Łपये जारी िकए ह§, िजसम¤ से एनसीएस योजना के तहत वषª 2019-

20 से वषª 2023-24 तक 282.18 लाख Łपये जारी िकए गए ह§। 

 एनसीएस योजना के तहत झारखंड म¤ आयोिजत कåरयर परामशª और रोजगार उÆमखुीकरण 

सेवाओ ंका िजला-वार  Êयोरा संलµन िववरण म¤ िदया गया  है। 

िववरण 

Öथापना से लेकर अ³टूबर, 2024 तक कåरयर परामशª और नौकरी उÆमखुीकरण सेवाओ ंका Êयौरा 

 

ø.स. 
िविभÆन िजलŌ म¤ मॉडल कåरयर क¤ þ 

 

ऑनलाइन 

काउंसिलंग कì 

सं´या 

ऑफलाइन 

काउंसिलंग कì 

सं´या 

आयोिजत 

रोजगार मलेŌ 

कì सं´या 

रोजगार मेलŌ म¤ 

भाग लनेे वाले 

अËयिथªयŌ कì 

सं´या 

आउटरीच 

गितिविधयŌ 

कì सं´या* 

1 राचँी रोजगार कायाªलय 32 1386 60 11819 37 

2 धनबाद कुमारधबुी िजला रोजगार कायाªलय 27 8099 51 6167 287 

3 घाटिशला पूवê िसंहभूम िजला रोजगार कायाªलय 13 10306 88 8100 298 

4 बोकारो थमªल रोजगार कायाªलय 16 4702 30 892 203 

5 दमुका रोजगार कायाªलय 2 1699 14 875 16 

6 दवेघर रोजगार कायाªलय 16 6645 23 6092 96 

7 सरायकेला रोजगार कायाªलय 0 10462 58 8718 323 

8 िसमडेगा रोजगार कायाªलय 1 5241 37 2832 168 

9 लोहरदगा रोजगार कायाªलय 0 12524 79 2997 270 

10 गढ़वा रोजगार कायाªलय 14 5355 29 3880 234 

11 कोडरमा रोजगार कायाªलय 21 4588 44 3840 393 

12 रामगढ रोजगार कायाªलय 8 6776 42 3221 754 

13 खंूटी रोजगार कायाªलय 1 9172 67 7919 229 

14 चांिडल सरायकेला खरसावां िजला रोजगार कायाªलय 4 7124 54 5498 784 

15 िगåरडीह रोजगार कायाªलय 6 4592 19 2609 125 

16 गोड्डा रोजगार कायाªलय 8 2077 11 507 86 
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17 साहेबगंज िनयोजनालय 3 6374 37 7560 195 

18 पाकुड़ रोजगार कायाªलय 4 4679 39 6496 194 

19 गुमला िनयोजनालय 0 8482 46 7161 253 

20 पलामू रोजगार कायाªलय 9 5849 28 1151 255 

 

*आउटरीच गितिविधयŌ म¤ कåरयर वाताªए,ं कåरयर कायªशालाए,ं रोजगार योµयता संवधªन कायªøम आिद 

शािमल ह§. 

CREDIT SUPPORT TO MSMES UNDER MUDRA SCHEME 
1023.  DR. M.  P. ABDUSSAMAD SAMADANI: 

   ADV GOWAAL KAGADA PADAVI: 
   SHRI RAJESH RANJAN: 
   DR. AMAR SINGH: 

             Will the Minister of FINANCE be pleased to state: 

(a) the total number of applications received under the Mudra scheme along with the 

number of loans sanctioned during the last five years; 

(b)  the steps taken by the Government to overcome bottlenecks and provide credit 

support to the MSMEs in the country; 

(c) the measures taken/being taken by the Government to support MSMEs to 

enhance their participation in international trade; and 

(d)  whether the Mudra Scheme could be extended to support entrepreneurship in 

the value addition of the output from fisheries in the coastal belt? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
a) 29.58 crore loans have been sanctioned under Pradhan Mantri Mudra Yojana 

(PMMY) during the last five years i.e. from 01.04.2019 to 31.03.2024.  

Details of applications received under Pradhan Mantri Mudra Yojana (PMMY) are 

not centrally maintained. 
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(b) The steps taken by the Government to overcome bottlenecks and provide credit 

support to the MSMEs in the country inter-alia include: 

(i) Revised criteria for classification of MSMEs to promote investment; 

(ii) Rs. 50,000 crore equity infusion to grow MSMEs through Self Reliant India 

Fund and guarantee cover to MSMEs through Credit Guarantee Fund Trust for 

Micro and Small Enterprises (CGTMSE); 

(iii) No global tenders for procurement upto Rs. 200 crores;  

(iv) “Udyam Registration” for MSMEs; 

(v) Launch of an online Portal “Champions” in June, 2020 to cover various aspects 

of e-governance including redressing grievances and handholding of MSMEs; 

(vi) Non-tax benefits extended for 3 years in case of an upward change in the 

status of MSMEs and Rolling out of Raising and Accelerating MSME 

Performance (RAMP) programme with an outlay of Rs. 6,000 crore over 5 

years ; 

(vii) Various other initiatives like: 

a) Make in India Programme,  

b) Promotion of Ease of Doing Business,  

c) Improved availability of credit through MUDRA and Stand Up India 

Scheme. 

Further, the following measures have been announced for MSME Sector in the 

Budget 2024-25:  

 Credit Support to MSMEs during Stress Period; 

 Enhanced scope for mandatory on boarding in TReDS ; 
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 New assessment model for MSME credit; 

 Credit Guarantee Scheme for MSMEs in the Manufacturing Sector. 

(c) Various measures taken by Government to support MSMEs to enhance their 

participation in international trade are: 

 Establishment of Export Facilitation Centres (EFCs) , Enterprise Development 

Centres (EDCs) and Dak Ghar Niryat Kendra across the country to provide 

requisite mentoring and handholding support to MSEs in exporting their 

products and services to the foreign market;  

 Implementation of  International Cooperation Scheme for enhancing the 

marketability of products and services in the MSME sector ; 

 Cluster Development Programme for enhancing productivity and 

competitiveness including capacity building of Micro and Small Enterprises 

(MSEs); 

 Launching of District Export Hub initiative and One District One Product 

(ODOP) initiative. 

(d)From FY 2016-17 onwards, activities allied to agriculture (which also includes 

pisciculture) and services supporting them which promote livelihood or are income 

generating were brought under the ambit of PMMY. 

TRIBAL HOME STAY SCHEME UNDER SDS 2.0 

1024.SHRI RAJA RAM SINGH: 

 Will the Minister of TOURISM be pleased to state: 
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(a) whether any consultation has been done with the Ministry of Tribal Affairs 

regarding the Swadesh Darshan Scheme 2.0 (SDS 2.0) scheme, if so, the details of 

remarks and recommendations of the said Ministry concerning the safety, security 

and privacy of tribal areas regarding the Tribal Home-Stay scheme under SDS 2.0; 

(b) whether any consultation has been done with the Ministry of Environment, 

Forest and Climate Change with regards to protection and preservation of the eco-

sensitive zones, if so, the details of the remarks and recommendations of the said 

Ministry concerning the protection of eco-sensitive zones; and 

(c) whether the State Governments with high tribal population have been 

consulted regarding the revamped scheme, if so, the details of the views of State 

Governments? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) to (c):  Government has approved the initiative to develop tribal home-stays 

under Swadesh Darshan scheme of the Ministry of Tourism as part of ‘Pradhan 

Mantri Janjatiya Unnat Gram Abhiyan’.  The said intervention includes development 

of 1000 home-stays with support of upto ₹5 Lakh per unit (for new construction), 

upto ₹3 Lakh (renovation) and ₹5 Lakh for village community requirement. 

Necessary steps are being taken for implementation of the initiative.  

The implementation of the schemes is done as per the extant Guidelines, Rules and 

Regulations issued by Government of India from time to time, including consultations 

with Central Ministries and State Governments.  
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िवĵिवīालय अनुदान आयोग (यूजीसी) Ĭारा िवĵिवīालयŌ को िव°ीय अनुदान 

1025. ®ी उÌमेदा राम बेनीवाल: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या यूजीसी राजÖथान सिहत सÌपूणª देश के िवĵिवīालयŌ को िव°ीय अनुदान ÿदान करता है; 

और 

(ख) यिद हां, तो िवगत पांच वषŎ और वतªमान वषª के दौरान जय नारायण Óयास िवĵिवīालय को ÿदान 

िकए गए िव°ीय अनदुान और उसके उपयोग का Êयौरा ³या है? 

िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  
(डॉ. सुकाÆ त मजूमदार):  
(क): जी हां, िवĵिवīालय अनदुान आयोग (यूजीसी) राजÖथान सिहत देश भर के िवĵिवīालयŌ को 

िव°ीय अनदुान ÿदान करता है। 

(ख): यूजीसी Ĭारा जय नारायण Óयास िवĵिवīालय को वषª 2019-20 से 2024-25 (31-10-2024 

तक) कुल 1314.23 लाख Łपए का अनुदान ÿदान/जारी िकया गया है। 

STOCK MARKET INVESTMENT EDUCATION 

1026. SHRI PRABHAKAR REDDY VEMIREDDY: 

          SHRI PUTTA MAHESH KUMAR: 

 Will the Minister of FINANCE be pleased to state: 

a) the details regarding the total number of registered stock market investors 

(individuals/corporate bodies/partnerships and others) during the last five 

years across the country, State-wise, including Andhra Pradesh and in Nellore 

and Eluru districts; 
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b) the details regarding the various initiatives undertaken by the Government to 

inform/educate stock market investors, especially beginners during the last 

five years across the country, especially in Andhra Pradesh; 

c) the details regarding the total number of beneficiaries, funds allocated and 

utilised by the Government for carrying out initiatives to inform and educate 

stock market investors across the country, State-wise, including Andhra 

Pradesh in Nellore and Eluru districts; and 

d) whether the Government has set up any grievance redressal mechanism to 

help such investors, if so, the details thereof including total number of 

complaints received and resolved during the last five years, State-wise, 

including Andhra Pradesh? 

THE MINISTER OF STATE IN THE MINISTRY OF  FINANCE 

(SHRI PANKAJ CHOUDHARY): 

(a):     Stock market investors are required to trade through demat accounts opened 

with the depositories. As of October 2024, there are a total of 11.82 crore unique 

demat account holders registered with the depositories. State-wise, including 

Andhra Pradesh, details of previous five years along with data for Nellore and Eluru 

district is placed at Statement I.  

(b) and (c): The Government has taken various steps to increase investor awareness 

and education, through Securities and Exchange Board of India (SEBI) and various 

other market intermediary institutions. Further, Association of Mutual Funds in India 

(AMFI) along with respective Asset Management Companies (AMCs) also conduct 
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investor education and awareness programs. These programs for all investors, 

including beginners, cover various topics such as basic investing principles, product 

features, risks involved, investor rights and responsibilities, common features of 

investment scams etc. They are conducted free of cost in various regional languages 

besides Hindi and English.  

The details of number of investor awareness and education programs conducted 

and total number of participants in last five financial years (FY) and the State wise 

details for FY 2022-23 and FY 2023-24 are attached at  Statement II. 

SEBI manages the Investor Protection and Education Fund (IPEF), which is the 

primary source of funding for investor education initiatives undertaken by SEBI. The 

details of expenses incurred from SEBI-IPEF during last five years is provided in 

enclosed Statement III.  

(d): SEBI has set up a SEBI Complaint Redressal System (SCORES) in 2011, 

which is an online platform designed to enable investors to lodge complaints against 

SEBI regulated entities. The details of the complaints received and resolved along 

with those from Southern Region (which includes Andhra Pradesh) is provided in 

enclosed Statement IV.  

STATEMENT -I 

State-wise details of unique demat account holders with depositories 

Sr. 
No. 

State/ UT 2020 2021 2022 2023 
2024 

(up to Oct) 
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1 
Andaman and 
Nicobar 4,225 9,232 13,757 19,009 26,136 

2 
Andhra 
Pradesh 16,06,211 23,82,241 29,54,213 34,45,725 41,15,419 

3 
Arunachal 
Pradesh 7,765 16,278 25,526 36,989 54,941 

4 Assam 3,19,138 12,44,581 17,34,969 21,72,512 26,81,627 

5 Bihar 9,63,054 18,87,782 27,84,847 37,96,966 50,41,326 

6 Chandigarh 1,20,650 1,62,489 1,98,160 2,37,823 2,85,998 

7 Chhattisgarh 3,24,933 5,49,259 7,82,483 10,58,954 13,90,502 

8 

Dadra Nagar 
Haveli; 

Daman-Diu 

22,015 35,885 47,712 63,701 78,971 

9 Delhi 22,08,377 29,99,812 37,35,923 44,97,915 53,94,743 

10 Goa 1,04,068 1,46,226 1,80,795 2,15,837 2,65,546 

11 Gujarat 46,61,213 61,82,832 73,22,188 86,84,772 1,05,90,681 

12 Haryana 12,63,016 19,99,307 26,39,296 33,33,875 41,48,889 

13 
Himachal 
Pradesh 1,69,687 3,13,948 4,42,174 5,86,152 7,67,869 

14 
Jammu And 
Kashmir 1,24,470 2,22,916 3,17,193 4,38,810 6,09,509 

15 Jharkhand 5,83,952 9,50,067 12,78,666 16,49,293 20,99,792 

16 Karnataka 25,03,499 36,42,884 45,47,964 54,32,797 66,03,290 

17 Kerala 13,34,537 17,64,379 21,22,175 24,80,993 30,09,842 

18 Ladakh 802 2,387 4,092 6,449 9,837 

19 Lakshadweep 252 589 948 1,414 2,129 
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20 
Madhya 
Pradesh 13,04,444 25,37,020 35,89,501 46,61,185 58,44,469 

21 Maharashtra 80,07,956 1,16,64,436 1,45,53,923 1,72,37,636 2,03,16,543 

22 Manipur 30,883 60,359 78,314 93,022 1,24,166 

23 Meghalaya 15,310 28,722 40,709 54,355 73,663 

24 Mizoram 3,566 6,761 9,937 15,574 24,055 

25 Nagaland 10,114 18,222 27,131 37,333 54,679 

26 Odisha 5,85,490 11,70,775 16,46,029 20,70,269 25,51,994 

27 Puducherry 38,150 55,702 71,203 88,869 1,10,150 

28 Punjab 8,92,595 13,57,238 18,43,397 24,41,151 31,05,842 

29 Rajasthan 18,44,108 32,40,092 43,25,454 54,90,528 69,59,307 

30 Sikkim 9,090 15,323 21,527 28,564 39,862 

31 Tamil Nadu 26,93,148 35,47,986 43,73,995 53,04,910 63,88,793 

32 Telangana 15,40,068 23,17,330 28,76,421 33,44,456 39,52,008 

33 Tripura 35,124 64,071 91,189 1,26,647 1,75,242 

34 Uttar Pradesh 29,85,958 51,26,133 74,64,485 1,01,62,282 1,33,88,996 

35 Uttarakhand 2,95,141 5,15,237 7,14,675 9,43,598 12,30,536 

36 West Bengal 22,74,313 31,23,601 40,79,464 52,11,658 67,29,828 

37 
Army Postal 
Services 31 45 79 81 93 

 Total 3,88,87,353 5,93,62,147 7,69,40,514 9,54,72,104 11,82,47,273 

 

Unique investors in Nellore (as per Pin codes) 

(Unique Demat account considering PAN of only first holder) 
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 2020 2021 2022 2023 2024 (up to Oct) 

Nellore 92,972 1,39,095 1,71,087 2,00,181 2,38,895 

Unique investors in Eluru (as per Pin codes) 

(Unique Demat account considering PAN of only first holder) 

 (April to Dec) 2022 2023 2024 (up to Oct) 

Eluru 63,032 74,016 88,784 

*As Eluru district was carved out of West Godavari district in April 2022, hence 
investor data is provided from April 2022 onwards: 

 

STATEMENT-II 

Number of investor awareness and education programs conducted and total 
number of participants 

Particular No. of Awareness 
programs 

No. of Participants 

FY 2023-24 (*) 43,826 27,93,653 

FY 2022-23 17,615 6,47,618 

FY 2021-22 11,908 5,74,723 

FY 2020-21 2,371 2,16,047 

FY 2019-20 23,670 7,57,506 

(*) Also include the number of programs conducted by Market Infrastructure 

Institutions (MIIs) under the overall supervision of SEBI and programs by Association 

of Mutual Fund in India (AMFI) and Asset Management Companies (AMCs). 
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State/UTs wise details of investor awareness and education activities 

Sr. 
No. 

State/UTs 

Investor Awareness and education Programs 

FY 2023-24 FY 2022-23 

No. of 
Programme
s 

No. of 
Participant
s 

No. of 
Programmes 

No. of 
Participant
s 

1 Maharashtra           9,138  
       
5,54,865  

              
1,445  

         58,680  

2 
Uttar 
Pradesh 

          4,548  
       
2,48,054  

              
3,917  

      1,22,413  

3 Gujarat           4,023  
       
3,14,620  

              
1,439  

         54,768  

4 
Madhya 
Pradesh 

          3,239  
       
1,76,188  

              
1,030  

         39,452  

5 Rajasthan           2,787  
       
1,62,390  

                 
385  

         15,913  

6 Tamil Nadu           2,399  
       
1,58,449  

                 
913  

         33,186  

7 Karnataka           2,239  
       
1,57,550  

                 
257  

         10,044  

8 West Bengal           1,979  
       
1,14,951  

                 
706  

         38,282  

9 Delhi           1,346  
           
78,058  

                 
298  

         13,143  

10 Haryana           1,166  
           
67,897  

                 
846  

         24,376  
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11 Punjab           1,156  
           
66,437  

                 
269  

         10,803  

12 Odisha           1,104  
           
64,555  

              
1,221  

         36,957  

13 
Andhra 
Pradesh 

          1,077  
           
55,823  

                 
482  

         20,097  

14 Kerala               928  
           
54,508  

                 
601  

         24,876  

15 Bihar               812  
           
44,197  

              
1,096  

         37,392  

16 Telangana               805  
           
48,335  

                 
248  

         10,987  

17 
Himachal 
Pradesh 

              791  
           
40,813  

                 
170  

           6,193  

18 Jharkhand               727  
           
44,026  

                 
618  

         22,927  

19 Chattisgarh               660  
           
40,144  

                    
47  

           2,526  

20 
Jammu 
Kashmir 

              575  
           
29,434  

                 
685  

         25,176  

21 Uttarakhand               558  
           
32,337  

                 
452  

         16,732  

22 Assam               521  
           
29,606  

                 
252  

           9,440  

23 Goa               185  
           
12,414  

                    
30  

           2,614  

24 Chandigarh               125  
             
7,358  

                    
23  

           1,458  
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25 Tripura                 73  
             
3,716  

                      
3  

              217  

26 Meghalaya                 47  
             
3,005  

                      
2  

              176  

27 Sikkim                 46  
             
2,554  

                      
9  

              866  

28 
Arunachal 
Pradesh 

                35  
             
2,401  

                    
45  

           1,268  

29 Nagaland                 34  
             
1,939  

                    
46  

           1,835  

30 

Dadra and 
Nagar Haveli 
and Daman 
and Diu 

                29  
             
1,829  

                      
1  

              180  

31 Puducherry                 27  
             
2,396  

                      
7  

              495  

32 Manipur                 21  
                
976  

                      
4  

              612  

33 Mizoram                 21  
             
1,544  

                      
6  

              768  

34 
Andaman 
and Nicobar 
Islands 

                18  
             
1,605  

                      
2  

                 
90  

35 Ladakh                 15  
                
552  

                     
-    

                  -   

36 
Lakshadwee
p 

                  4  
                
157  

                     
-    

                  -   
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37 PAN INDIA*               568  
       
1,67,970  

                    
60  

           2,676  

  Total         43,826  
     
27,93,653  

            
17,615  

      6,47,618  

*- Includes those programs open to all the participants, and not specific to any 
state. 

 Due to COVID-19 pandemic, most investor awareness and education programs 

were conducted online during FY 2020-21 and FY 2021-22 and these programs 

were open to nationwide participation. Hence not specified against any state or 

Union Territories.  

STATEMENT-III 

Expenses incurred from Securities and Exchange Board of India - Investor 

Protection and education Fund (SEBI-IPEF) 

Financial Year IPEF Expenses ( in ₹ Crores) 

FY 2019-20 11.84 

FY 2020-21 28.84 

FY 2021-22 06.81 

FY 2022-23 11.93 

FY 2023-24 02.78 

 

STATEMENT IV 

Details of total number of complaints received and resolved over last five 

years for All-India and Southern Region (which includes Andhra Pradesh) 
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Financial 
Year 

Grievance 
Received 

(All-India) 

Grievance 
Received 

(Southern 
Region) 

Grievance 
Redressed 

(All India) 

Grievance 
Redressed 

(Southern 
Region) 

2019-2020 55,526 NA 39,624 NA 

2020-2021 58,873 7,815 50,425 4,713 

2021-2022 42,694 5,403 48,883 6,343 

2022-2023 34,752 4,069 39,062 5,304 

2023-2024 44,599 5, 568 43,191 5,390 

Source: SEBI Annual Report 

KLEMS REPORT 

1027.     SHRIMATI PRATIMA MONDAL:  

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a) the methodology and rationale behind the claim in the India "Capital, Labour, 

Energy, Materials and Service" (KLEMS) Report that employment grew by 8 

crore (80 million) between 2020-21 and 2022-23, particularly during the COVID-

19 pandemic, in light of the ILO's report that employment stagnated in East and 

South-east Asia, including India; and 

(b) whether there is a significant discrepancy between the KLEMS Report and the 

Periodic Labour Force Survey, which shows an increase of only 3 crore in 

employment during the same period and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 



02.12.2024                                                                                                                                               94 
 

(a) to (b): The official data source on Employment and Unemployment is Periodic 

Labour Force Survey (PLFS) which is conducted by the Ministry of Statistics and 

Programme Implementation (MoSPI) since 2017-18. The survey period is July to 

June every year. 

As per the latest available Annual PLFS Reports, the estimated Worker 

Population Ratio (WPR) indicating employment, on usual status for persons of age 

15 years and above increased from 52.6% in 2020-21 to 56% in 2022-23. 

The positive trend in employment is also seen in the  KLEMS "Capital, Labour, 

Energy, Materials and Service” database, released by RBI which covers 27 

industries comprising of the entire Indian economy and provides employment 

estimates at all India level. As per the latest data of this database, employment in 

the country increased from 56.56 crores in 2020-21 to 59.67 crores in 2022-23. The 

detailed methodology behind the KLEMS database may be seen at 

https://m.rbi.org.in/Scripts/PublicationReportDetails.aspx?UrlPage=andID=1275. 

 

नेट/जेआरएफ परी±ा उ°ीणª िकए िबना पीएचडी करने वाले ओबीसी/एनसीएल छाýŌ के िलए 

छाýवृि° योजना 

1028. ®ी अिनल िफरोिजया: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार के पास राÕůीय पाýता परी±ा (नेट)/जूिनयर åरसचª फेलोिशप (जेआरएफ) परी±ा उ°ीणª 

िकए िबना डॉ³टर ऑफ िफलॉसफì (पीएचडी) करने वाले अÆय िपछड़ा वगª (ओबीसी)/गैर-øìमी लयेर 

(एनसीएल) के छाýŌ हेत ुकोई िविशĶ छाýविृ° योजना है; 
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(ख) नेट/जेआरएफ उ°ीणª न करने वाले शोध छाýŌ को सावªजिनक ±ेý के उपøमŌ (पीएसयू) Ĭारा 

िकतनी छाýविृ° ÿदान कì जा रही ह ैऔर इन छाýविृ°यŌ के िलए आवेदन करने कì ÿिøया ³या है; 

और 

(ग) सरकार और अÆय सावªजिनक संÖथानŌ Ĭारा ओबीसी/एनसीएल छाýŌ को उनके शोध कायª के दौरान 

िव°ीय सहायता ÿदान करने हेतु चलाई जा रही िविशĶ योजनाओ ंका Êयौरा ³या है? 

िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  
(डॉ. सुकाÆ त मजूमदार):  
(क) स े(ग): भारतीय सामािजक िव²ान अनसुंधान पåरषद (आईसीएसएसआर) से ÿाĮ जानकारी के 

अनसुार, यह उन भारतीय अनुसंधान िवĬानŌ के िलए डॉ³टोरल फेलोिशप योजना चलाता है, जो 

िवĵिवīालय अनुदान आयोग (यूजीसी) से माÆयता ÿाĮ िवĵिवīालयŌ/सम िवĵिवīालयŌ, िश±ा 

मंýालय/यूजीसी Ĭारा यथा पåरभािषत राÕůीय महÂव के सÖंथानŌ, आईसीएसएसआर अनसुंधान संÖथानŌ 

और अनुमोिदत पीएचडी कायªøम वाले महािवīालयŌ म¤ पीएचडी के िलए पंजीकृत ह§। फेलोिशप कì कुल 

सं́ या का पांच ÿितशत उन अËयिथªयŌ के िलए उपलÊध है, िजÆहŌने राÕůीय पाýता परी±ा (नेट)/जूिनयर 

åरसचª फेलोिशप (जेआरएफ) उ°ीणª नहé कì है। गैर-नेट/जेआरएफ छाýŌ हेत ुआवंिटत पांच ÿितशत 

फेलोिशप म¤ से 27 ÿितशत फेलोिशप अÆय िपछड़ा वगª (ओबीसी) नॉन-øìमी लेयर (एनसीएल) ®ेणी 

वाले उÌमीदवारŌ हेत ुआरि±त ह§। यूजीसी स ेÿाĮ जानकारी के अनुसार, यूजीसी उन छाýŌ को भी गैर-

नेट फेलोिशप ÿदान करता है जो एम.िफल/पीएचडी कर रहे ह§, लेिकन नेट/जेआरएफ उ°ीणª नहé ह§ और 

िकसी अÆय ąोत स ेिव°ीय सहायता ÿाĮ नहé कर रहे ह§। गैर-नेट फेलोिशप ओबीसी सिहत सभी ®ेिणयŌ 

के पाý छाýŌ को ÿदान कì जाती है। 

इसके अितåरĉ, सामािजक Æयाय एवं अिधकाåरता िवभाग एक Óयापक योजना नामत: यवुा 

अचीवसª के िलए उ¸च िश±ा हेतु छाýविृ° योजना (®ेयस) चलाता है, िजसके अंतगªत ओबीसी छाýŌ हेतु 

राÕůीय फेलोिशप नामक एक उप-योजना है। एनएफ-ओबीसी ®ेणी के िलए छाý का चयन ÿÂयेक यूजीसी-

नेट-जेआरएफ और सीएसआईआर-नेट-जेआरएफ परी±ाओ ंम¤ मेåरट के आधार पर िकया जाता है।  
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यूजीसी Ĭारा दी गई सूचना के अनुसार, यूजीसी के पास सावªजिनक ±ेý के उपøमŌ (पीएसयू) 

Ĭारा उन शोध छाýŌ को दी जा रही छाýवृि° के बारे म¤ कोई जानकारी नहé ह,ै िजÆहŌने नेट/जेआरएफ 

उ°ीणª नहé िकया है तथा इन छाýविृ°यŌ के िलए आवेदन करने कì ÿिøया के बार ेम¤ भी कोई जानकारी 

नहé है।  

 

TARGET OLYMPIC PODIUM SCHEME 

1029. SHRIMATI KANIMOZHI KARUNANIDHI: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state:- 

a. the details of the funds allocated and utilized under the Target Olympic Podium 

Scheme (TOPS) since its inception, year-wise; 

b. the details regarding the measures being taken to ensure that emerging junior 

athletes and competitors at international events receive appropriate support 

through TOPS; and 

c. the details of initiatives undertaken to mobilize private sector support to 

supplement TOPS funding and enhance India's Olympic performance? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF   

YOUTH AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

a. The details of the funds allocated and utilized under the Target Olympic 

Podium Scheme (TOPS) since its inception, year-wise are given in the table 

below. 
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Sr. 

No 

Year Funds Allocated 

(Rs. In crores) 

Expenditure 

(Rs. In crores) 

1 2017-18 10.00 4.82 

2 2018-19 10.00 8.91 

3 2019-20 8.50 9.66 

4 2020-21 5.51 9.11 

5 2021-22 28.08 28.47 

6 2022-23 26.16 27.72 

7 2023-24 20.16 16.68 

8 2024-25 20.78 14.50 

 

b. The Athletes under the TOPS program are placed either in the TOPS 

Development or TOPS Core scheme. TOPS Development athletes receive a 

monthly Out of Pocket Allowance (OPA) of ₹25,000, while TOPS Core athletes 

receive ₹50,000 per month. Further, athletes in the TOPS program receive 

support for international training and competition exposure, equipment and 

coaching support, medical care, injury management, and rehabilitation, all 

facilitated by expert professionals. Additionally, athletes, including junior 

athletes, have access to training at National Centres of Excellence (NCOEs) 

for various disciplines. 

c. Under the National Sports Development Fund (NSDF), the Government has 

been regularly interacting with the Corporate and Public Sector Undertakings 

requesting them to contribute. Many corporate organizations have come 



02.12.2024                                                                                                                                               98 
 

forward to support for promotion of sports through Talent Identification, Talent 

Development, Sporting Excellence, Support to Academics and Scholarship to 

Talented Athletes under TOPS NSDF. Some of such prominent organizations 

are: National Thermal Power Corporation Limited (NTPC); Rural Electrification 

Corporation Limited (REC); Coal India Ltd. (CIL); India Infrastructure Finance 

Company Ltd. (IIFCL); Indian Oil Corporation Limited (IOCL); General 

Insurance Corporation of India(GIC); Bharat Dynamic Limited (BDL), etc. 

NSDF guidelines allow contributions from a wide range of entities, including statutory 

bodies, international organizations, corporate sectors (both private and public), 

trusts, societies, and individuals. 

The inclusion of sports in Schedule VII of the Companies Act, 2013, provides the 

legal basis for CSR spending on sports-related activities. 

Contributions to NSDF enjoy 100% tax exemption under Section 80G of the Income 

Tax Act, which incentivizes companies and individuals to contribute towards sports 

development. 

NATIONAL APPRENTICESHIP PROMOTION SCHEME  

1030.  Dr.MOHAMMAD JAWED:             

 SHRI TANUJ PUNIA: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP  be 

pleased to state: 

(a) the  State-wise total number of enrollments in the last ten years; 
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(b) the total number of apprentices who completed the training in the last  ten 

years; 

(c) whether  the Government have a concrete strategy to achieve the National 

Apprenticeship Promotion Scheme (NAPS) target of enrolling 46 lakh apprentices 

by 2025-26; if so, the details thereof; and  

(d) the details of  steps the Government is taking to enhance collaboration with 

industries and ensure  apprenticeship programs along with market demands? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
(a) National Apprenticeship Promotion Scheme (NAPS) aims to promote 

apprenticeship training in the country, by providing partial stipend support to the 

apprentices engaged under the Apprentice Act, 1961 and Rules there under. 

National Apprenticeship Promotion Scheme (NAPS) was launched in August 2016. 

The scheme was extended to continue as NAPS-2 from 2022-23.  A total of 37.94 

lakh apprentices have been engaged under  NAPS  since inception  of the Scheme 

(August 2016  to 31st October , 2024).  State-wise break up is given at the enclosed 

Statement. 

(b) The number of apprentices  who have  completed training  since inception  of 

the scheme (August 2016 to 31st October, 2024)   is 21.40 lakh . 

(c) and (d):  Since the launch of NAPS, the Ministry’s effort has resulted in  increase 

in  the number of Apprentices from 1.11 Lakh in 2016-17 to 9.31 Lakh in 2023-24. A 

target of 46 lakh youth under NAPS-2 is for the period 2022-23 to 2025-26. Few 

significant steps that are enabling apprenticeship engagement are : 
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 The functionality of Apprenticeship Portal has been enhanced as per the 

user requirement thereby enabling ease of process. 

 Guidelines for National Apprenticeship Promotion Scheme-2 (NAPS-2) 

issued. 

 Guidelines for Basic Training Provider (BTP) and Third Party Aggregators 

have been revised. 

 Industries have been given the opportunity to offer relevant Optional 

trades/courses of six (6) / nine (9)/ twelve (12) months duration.  

In terms of media and advocacy, Pradhan Mantri National Apprenticeship Mela 

(PMNAM) as a platform provides awareness to the youth on various apprenticeship 

opportunities existing across the participating establishments/industries.  States/UTs 

are organizing PMNAM across the country on a monthly basis. It is held on every 

2nd Monday in 1/3rd of total number of districts in the state so that all districts are 

covered once in a quarter, and four times in a year. Till now, PMNAM has been 

conducted in 4,426 locations across India witnessing participation of 5.29 lakh 

candidates and 32,270 establishments from June 2022 to October 2024. 

To further sustain the upward growth in apprentice engagement, the following 

activities have been initiated: 

 National Steering Committee (NSC) and a Scheme Monitoring and Review 

Committee (SMRC) for monitoring the progress of the scheme at the central 

level and State Implementation Review Committee (SIRC) are constituted by 

every State/UT under NAPS-2. 
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 Workshops, seminars, webinars, etc. with the stakeholders to encourage 

candidates, establishments, industry associations/chambers of commerce, 

industry clusters with a special focus on participation from MSMEs, academic 

institutions, Skill India training partners, Pradhan Mantri Kaushal Kendras 

(PMKKs), ITIs, JSSs, etc. 

 DO Letters from Ministry have been sent to Principal Secretaries of all states, 

NIFTY 500 and Top CSR 500 companies 

 The list of clusters covered under Cluster Development Program (CDP) of 

MSME have been shared with the States. States to sensitize the Industry 

clusters for active engagement of apprentices in coordination with RDSDEs 

and SSCs. 

 DO letters from Ministry have been sent to other Central Ministries requesting 

them to encourage establishments falling under their purview to start 

engaging apprentices.  

 Directorate General of Training have been requested to issue necessary 

instructions to ITI Principals to facilitate registration of 15 Lakh ITI passed-

outs for apprenticeship opportunities. 

 Engagement with Various Industries Associations and Central Public Sector 

Units (CPSUs) have been initiated. 

 Regional Directorate of Skill Development and Entrepreneurship (RDSDEs), 

States, Sector Skill Council (SSCs) and Third Party Aggregators (TPAs) play 
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an important role in the overall progress of the apprenticeship engagement 

and regular reviews are conducted with all the concerned stakeholders. 

 

STATEMENT 

The State-wise apprentices engagement under National Apprenticeship 

Promotion Scheme (NAPS) since August 2016 to 31st October, 2024 is as 

under: 

State 

FY-
16-
17 

FY-
17-
18 

FY-
18-
19 

FY-
19-
20 

FY-
20-
21 

FY-
21-
22 

FY-
22-
23 

FY-
23-
24 

FY-
24-
25 

Gran
d 
Tota
l 

Andaman And 
Nicobar Islands         

             
3  

             
9  

           
41  

           
48  

           
78  

              
179  

Andhra Pradesh 
      
6,028 

      
6,075 

      
5,986 

      
3,860 

      
4,394 

    
15,72
2  

    
16,20
3  

    
21,70
1  

    
10,78
7  

         
90,756 

Arunachal Pradesh 
             
4  

             
1  

             
2    

             
3  

           
18  

           
42  

           
65  

           
34  

              
169  

Assam 
         
570  

      
1,06
8  

      
1,51
6  

      
2,20
4  

      
2,45
2  

    
14,0
06  

      
9,66
1  

      
8,17
3  

      
4,08
0  

         
43,73
0  

Bihar 

      
2,66
3  

      
6,07
4  

      
5,92
3  

      
1,15
5  

      
1,23
7  

      
6,47
6  

      
5,54
3  

      
5,31
7  

      
3,43
4  

         
37,82
2  

Chandigarh 
           
48  

         
130  

         
129  

         
346  

         
280  

         
813  

         
671  

      
1,22
7  

      
1,26
2  

           
4,906 
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State 

FY-
16-
17 

FY-
17-
18 

FY-
18-
19 

FY-
19-
20 

FY-
20-
21 

FY-
21-
22 

FY-
22-
23 

FY-
23-
24 

FY-
24-
25 

Gran
d 
Tota
l 

Chhattisgarh 

      
1,14
2  

         
934  

      
1,89
4  

      
5,63
7  

      
1,65
3  

      
2,66
0  

      
4,88
1  

      
5,25
9  

      
3,69
5  

         
27,75
5  

Delhi 

      
1,07
3  

      
1,41
0  

      
2,05
7  

      
4,93
7  

      
7,78
4  

    
17,7
99  

    
15,8
18  

    
15,9
56  

    
11,7
05  

         
78,53
9  

Goa 
         
199  

         
245  

         
334  

      
1,72
0  

      
2,03
2  

      
3,43
2  

      
4,40
6  

    
11,8
82  

      
6,57
1  

         
30,82
1  

Gujarat 

    
14,4
30  

    
16,6
23  

    
47,5
65  

    
45,1
07  

    
56,9
11  

    
69,5
67  

    
76,2
26  

    
83,9
55  

    
48,4
64  

      
4,58,8
48  

Haryana 

      
5,18
6  

    
17,6
83  

    
20,4
05  

    
18,9
20  

    
31,8
53  

    
42,3
43  

    
62,8
65  

    
66,7
20  

    
38,0
96  

      
3,04,0
71  

Himachal Pradesh 
         
968  

      
1,65
0  

      
1,57
2  

      
1,89
8  

      
1,76
7  

      
5,66
9  

      
6,82
5  

    
10,2
12  

      
5,51
3  

         
36,07
4  

Jammu And Kashmir 
         
451  

         
230  

         
345  

         
304  

         
260  

         
832  

         
989  

         
859  

         
586  

           
4,856 

Jharkhand 

      
4,37
1  

      
4,59
3  

      
5,40
5  

      
2,13
3  

      
5,03
4  

      
8,25
8  

      
9,15
2  

    
11,8
82  

      
4,49
7  

         
55,32
5  

Karnataka 

      
9,09
7  

    
10,4
46  

      
9,57
3  

    
13,7
64  

    
17,2
76  

    
42,0
84  

    
58,5
23  

    
78,4
56  

    
52,2
49  

      
2,91,4
68  

Kerala 

      
2,68
7  

      
4,31
5  

      
4,30
9  

      
3,89
9  

      
6,42
6  

      
8,97
5  

    
11,2
75  

    
13,1
04  

      
8,62
6  

         
63,61
6  
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State 

FY-
16-
17 

FY-
17-
18 

FY-
18-
19 

FY-
19-
20 

FY-
20-
21 

FY-
21-
22 

FY-
22-
23 

FY-
23-
24 

FY-
24-
25 

Gran
d 
Tota
l 

Ladakh         
             
6  

           
18  

           
28  

           
66  

           
43  

              
161  

Lakshadweep 
             
5  

            
-    

            
-      

           
18  

             
4  

             
9  

             
6  

             
1  

                
43  

Madhya Pradesh 

      
3,85
7  

      
5,01
9  

      
6,69
1  

      
6,94
2  

      
9,52
2  

    
17,0
93  

    
21,2
05  

    
22,7
07  

    
15,6
95  

       
1,08,7
31  

Maharashtra 

    
25,1
73  

    
35,1
37  

    
35,2
46  

    
36,6
17  

    
71,4
75  

 
1,46,
865  

 
1,85,
999  

 
2,63,
245  

 
1,58,
591  

      
9,58,3
48  

Manipur 
             
8  

             
5  

           
39  

           
16  

           
11  

           
90  

           
32  

           
18  

         
176  

              
395  

Meghalaya 
             
3  

            
-    

             
3  

           
51  

         
105  

         
117  

         
181  

         
212  

         
159  

              
831  

Mizoram 
             
1  

            
-    

            
-    

             
4  

             
1  

             
4  

             
4  

           
12  

         
114  

              
140  

Nagaland 
           
24  

             
4  

             
4  

           
14  

             
1  

           
27  

           
22  

           
15  

             
9  

              
120  

Odisha 

      
2,93
8  

      
3,89
0  

      
4,02
4  

      
3,39
1  

      
3,68
1  

      
8,29
6  

    
10,4
58  

    
10,7
55  

      
4,73
1  

         
52,16
4  

Puducherry 
         
266  

         
328  

         
378  

         
481  

         
299  

      
1,09
0  

      
1,34
3  

      
2,46
9  

      
2,43
0  

           
9,084 

Punjab 

      
2,42
3  

      
1,75
4  

      
2,04
6  

      
2,85
6  

      
4,45
9  

    
11,6
59  

    
15,3
61  

    
14,7
61  

      
8,74
2  

         
64,06
1  

Rajasthan 

      
1,99
4  

      
3,09
8  

      
3,53
3  

      
4,07
3  

      
6,41
7  

      
9,47
3  

    
15,2
04  

    
18,2
30  

    
13,5
25  

         
75,54
7  
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State 

FY-
16-
17 

FY-
17-
18 

FY-
18-
19 

FY-
19-
20 

FY-
20-
21 

FY-
21-
22 

FY-
22-
23 

FY-
23-
24 

FY-
24-
25 

Gran
d 
Tota
l 

Sikkim 
           
33  

           
22  

             
5  

         
128  

         
162  

         
308  

         
202  

         
298  

         
269  

           
1,427 

Tamil Nadu 

      
5,98
1  

    
10,2
19  

      
9,10
3  

    
13,6
02  

    
24,9
12  

    
49,9
29  

    
72,3
11  

 
1,01,
553  

    
58,7
91  

      
3,46,4
01  

Telangana 

      
5,12
9  

      
4,81
2  

      
5,80
1  

      
9,65
4  

    
13,9
96  

    
38,4
54  

    
31,8
21  

    
37,7
74  

    
16,7
26  

      
1,64,1
67  

The Dadra And 
Nagar Haveli And 
Daman AND Diu 

           
68  

         
121  

         
102  

           
97  

         
597  

      
1,28
2  

      
1,00
6  

      
2,87
8  

      
2,16
2  

           
8,313 

Tripura 
           
12  

           
45  

         
158  

         
437  

         
255  

         
244  

         
368  

         
383  

         
203  

           
2,105 

Uttar Pradesh 

    
11,7
84  

    
14,2
69  

    
18,8
46  

    
12,5
84  

    
19,9
55  

    
38,0
39  

    
56,9
46  

    
71,5
04  

    
47,2
29  

      
2,91,1
56  

Uttarakhand 

      
1,03
8  

      
1,62
3  

      
2,30
3  

      
2,48
9  

      
4,36
0  

      
9,98
6  

    
16,4
36  

    
21,0
58  

    
13,7
60  

         
73,05
3  

West Bengal 

      
1,76
9  

      
2,52
6  

      
3,09
0  

      
6,14
9  

      
7,37
0  

    
18,7
91  

    
26,1
09  

    
29,5
38  

    
13,7
59  

      
1,09,1
01  

Grand Total 

 
1,11,
423  

 
1,54,
349  

 
1,98,
387  

 
2,05,
469  

 
3,06,
967  

 
5,90,
432  

 
7,38,
166  

 
9,32,
298  

 
5,56,
792  

    
37,94,
283  

 

एनईपी, 2020 के अंतगªत िवīालयŌ म¤ बÖता रिहत िदन 

1031. डॉ. ब¸छाव शोभा िदनेश: 
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³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या एनईपी, 2020 ने क±ा छह से आठ के छाýŌ के िलए दस बÖता रिहत िदनŌ कì िसफाåरश कì 

है; 

(ख) ³या पिंडत सुंदरलाल शमाª क¤ þीय Óयावसाियक िश±ा संÖथान (पीएसएस सीआईवीई) ने बÖता रिहत 

िदनŌ को कायाªिÆवत करने हेतु कोई Óयापक िदशािनद¥श तैयार िकए ह§; 

(ग) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इस योजना के उĥेÔय ³या ह§; 

(घ) ³या सरकार ने िवīालयŌ म¤ बÖता रिहत िदनŌ को कायाªिÆवत करने हेतु एनसीईआरटी के िदशािनद¥शŌ 

कì समी±ा कì है; 

(ङ) यिद हां, तो इसके ³या पåरणाम िनकल ेह§; और 

(च) इन िदशािनद¥शŌ के कायाªÆवयन म¤ ³या किमयां पाई गई ह§ और सरकार Ĭारा इस संबंध म¤ ³या 

सधुाराÂमक उपाय िकए गए ह§? 

     कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 

जयंत चौधरी): 

(क) स े(च): राÕůीय िश±ा नीित (एनईपी) 2020 म¤ िसफाåरश कì गई है िक सभी छाý क±ा 6-8 के 

दौरान 10-िदवसीय बैगरिहत अविध म¤ भाग ल¤गे, जहां वे Öथानीय िवशेष²Ō जैसे बढ़ई, माली, कुÌहार, 

कलाकार आिद के साथ इंटनªिशप कर¤गे। 

उपयुªĉ िसफाåरश के अनुसरण म¤, सरकार ने संबंिधत िहतधारकŌ के परामशª से 10 बैगरिहत 

िदवसŌ हेत ुिदशािनद¥श तैयार िकए ह§। इन िदशािनद¥शŌ का उĥेÔय क±ा 6-8 के ब¸चŌ को अनुभवाÂमक 

अिधगम पĦित का उपयोग करके कौशल िश±ा ÿदान करना तथा ÖकूलŌ म¤ अिधगम को आनंदमय और 

तनाव मुĉ बनाना है। इन िदशािनद¥शŌ के तहत, कला, ÿĳो°री, खेल और कौशल; ऐितहािसक, 

सांÖकृितक और पयªटन महÂव के ÖथानŌ/ÖमारकŌ के दौरे के माÅयम स ेÖकूल के बाहर कì गितिविधयŌ 

के िलए आविधक ए³सपोज़र; Öकूल के आसपास पौधŌ और पि±यŌ कì पहचान; Öथानीय कलाकारŌ 

और िशÐपकारŌ से मलुाकात और Öथानीय कौशल आवÔयकताओ ंĬारा यथािनधाªåरत एवं राºयŌ और 
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Öथानीय समुदायŌ Ĭारा यथािनणêत उनके गांव/तहसील/िजला/राºय म¤ अÆय संÖथानŌ/शै±िणक संÖथानŌ 

का दौरा करने सिहत िविभÆन ÿकार कì गितिविधयŌ के िलए सÌपूणª वषª के दौरान 'बैगरिहत िदवसŌ' को 

ÿोÂसािहत िकया जाता है।  

 ये िदशा-िनद¥श पåरवतªनशील ह§ और संबंिधत िहतधारकŌ स ेÿाĮ ÿितिøया और अÆय घटनाøमŌ 

के आधार पर समय-समय पर इनकì समी±ा कì जाती है। 

 छाýŌ के िलए 10 बैगरिहत िदन संबंधी िदशािनद¥श 29 जुलाई, 2024 को एनईपी  2020 कì 

चौथी वषªगांठ के अवसर पर लॉÆच िकए गए ह§। 

 

INITIATIVES TO PROMOTE CSR ACTIVITIES IN RURAL AREAS 
1032. SHRI DHARAMBIR SINGH: 

Will the Minister of CORPORATE AFFAIRS be pleased to state:  

(a) the specific initiatives taken by the Government to promote Corporate 

Social Responsibility (CSR) activities in rural areas across the country, 

State/UT-wise, especially in Haryana, including Bhiwani-Mahendergarh; 

(b) whether there is a framework in place to encourage companies to invest in 

CSR activities that support essential infrastructure, health and education in 

rural areas like Bhiwani- Mahendergarh of Haryana; 

(c) the details of total CSR contributions received for developmental projects 

in Haryana during the last five years and the allocation for Bhiwani-

Mahendergarh; and 
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(d) the monitoring mechanisms established to ensure effective utilization of 

CSR funds in rural constituencies especially in sectors that drive 

sustainable growth? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 

(a): On the basis of annual filings, the details of CSR expenditure across the country, 

State/ UT-wise including the CSR expenditure in Haryana is attached at Statement-

I. The details of district-wise CSR spent in Haryana including Bhiwani-Mahendragarh 

district is attached at Statement II.  

(b): The legal framework for Corporate Social Responsibility (CSR) has been 

provided under Section 135 of the Companies Act, 2013 (‘Act’), Schedule VII of the 

Act and Companies (CSR Policy) Rules, 2014.  

Schedule VII of the Act enlist the activities which may be included by the companies 

in their CSR policies. Item no. (i) of the Schedule VII of the act reads as “Eradicating 

hunger, poverty and malnutrition, promoting health care including preventive health 

care and sanitation including contribution to the Swach Bharat Kosh set-up by the 

Central Government for the promotion of sanitation and making available safe 

drinking water.” 

Item no. (ii) of the Schedule VII of the act reads as “promoting education, including 

special education and employment enhancing vocation skills especially among 
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children, women, elderly and the differently abled and livelihood enhancement 

projects.” 

The CSR framework is disclosure based and CSR mandated companies are 

required to file details of CSR activities annually in the MCA21 registry. All data 

related to CSR filed by companies in MCA21 registry is available in public domain 

and can be accessed at www.csr.gov.in.   

(c): On the basis of annual filings, the details of CSR expenditure sector-wise in 

Haryana during last five financial years (FY) i.e. 2018-19, 2019-20, 2020-21, 2021-

22 and 2022-23 is attached at STATEMENT-III.  The details of CSR expenditure in 

Bhiwani-Mahendergarh is included in STATEMENT-II. 

(d): The Board of the company is required to disclose the CSR Policy implemented 

by the company in its Board report. The Board of the company has to satisfy itself 

that the funds so disbursed have been utilised for the purposes and in the manner 

as approved by it, and the Chief Financial Officer or the person responsible for 

financial management shall certify to the effect. The details of CSR activities, Impact 

Assessment etc. are required to be reported by all the companies in the ‘Annual 

Report on CSR’ including annual action plan on CSR which is part of the Company’s 

Board Report. Further, those companies who have their websites are required to 

make disclosures such as composition of CSR Committee, CSR Policy and CSR 

projects approved by Board on their website. 

Thus, the corporate governance framework along with the existing legal provisions 

such as mandatory disclosures, accountability of the CSR Committee and the Board, 
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provisions for statutory audit of accounts of the company etc. provide adequate 

safeguards for CSR activities implemented by the companies.  

STATEMENT-I 

State/UT  Wise CSR Expenditure   (Amount in Rs. Cr.) 

SL.N
o 

State/UT FY 
2018-19 

FY 
2019-20 

FY 
2020-21 

FY 
2021-22 

FY 
2022-23 

1 Andaman And 
Nicobar 

0.82 1.29 2.86 9.71 2.53 

2 Andhra Pradesh 665.97 710.23 719.81 656.79 954.65 

3 Arunachal Pradesh 24.56 18.02 10.58 119.42 13.35 

4 Assam 210.00 285.00 180.23 406.17 470.25 

5 Bihar 137.95 110.48 89.89 165.97 235.37 

6 Chandigarh 11.46 15.58 13.40 50.88 18.63 

7 Chhattisgarh 149.35 269.68 325.63 305.29 596.11 

8 Dadra And Nagar 
Haveli 

13.48 18.34 21.98 14.11 13.71 

9 Daman And Diu 6.25 9.53 5.25 4.13 9.40 

10 Delhi 750.85 830.00 724.59 1,196.3
4 

1,483.9
1 

11 Goa 46.77 43.91 41.92 45.43 58.16 

12 Gujarat 1,082.1
8 

984.37 1,461.6
0 

1,604.2
6 

2,008.4
2 

13 Haryana 378.11 537.91 550.86 683.95 701.07 

14 Himachal Pradesh 78.79 78.78 106.31 140.22 138.63 

15 Jammu and Kashmir 36.44 25.27 35.56 50.68 71.22 
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16 Jharkhand 109.80 155.21 226.54 193.33 388.35 

17 Karnataka 1,257.6
9 

1,448.1
6 

1,277.8
1 

1,839.7
3 

1,985.8
2 

18 Kerala 354.78 298.56 290.67 239.73 351.60 

19 Lakshadweep 0.39 - 0.01 0.45 0.02 

20 Leh and Ladakh - - - 14.84 11.72 

21 Madhya Pradesh 243.55 220.46 375.51 427.68 656.42 

22 Maharashtra 3,147.7
2 

3,353.2
4 

3,464.8
1 

5,380.4
1 

5,497.3
2 

23 Manipur 7.81 14.21 10.39 15.62 53.45 

24 Meghalaya 16.54 17.65 17.63 19.63 21.73 

25 Mizoram 0.11 0.25 0.97 6.94 10.99 

26 Nagaland 2.12 5.10 3.57 12.46 13.57 

27 Odisha 697.91 717.39 578.16 670.32 987.70 

28 Puducherry 9.15 11.32 12.43 9.31 12.55 

29 Punjab 166.85 189.44 158.46 184.89 247.57 

30 Rajasthan 595.49 734.12 670.00 711.82 1,102.3
7 

31 Sikkim 5.87 10.99 17.28 28.24 36.18 

32 Tamil Nadu 877.08 1,072.2
6 

1,174.0
7 

1,432.0
6 

1,562.4
8 

33 Telangana 428.06 445.80 627.71 685.87 1,007.5
4 

34 Tripura 23.06 9.40 9.29 15.91 19.26 
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35 Uttar Pradesh 521.32 577.98 907.32 1,339.1
8 

1,152.5
7 

36 Uttarakhand 172.31 124.70 160.58 228.08 301.11 

37 West Bengal 382.23 423.85 471.48 567.21 762.29 

38 PAN India* 6,443.5
3 

9,385.6
6 

7,805.0
3 

5,525.1
6 

6,060.9
8 

39 Other Centralized 
Funds 

1,156.8
6 

1,790.6
9 

3,491.3
0 

1,613.5
7 

948.81 

40 NEC/Not Mentioned* 4.44 20.97 169.47 0.52 20.12 

 Total 20,217.
65 

24,965.
82 

26,210.
95 

26,616.
30 

29,987.
92 

(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 

* Companies either did not specify the names of sector or indicated more than one 
Sector where projects were undertaken. 

STATEMENT-II 

District-wise CSR expenditure in the state of Haryana from 2018-19 to 2022-23 

(Amount in Rs. crores) 

S. No.  District FY 
2018-19 

FY 2019-
20 

FY 2020-
21 

FY 2021-
22 

FY 2022-
23 

1 Ambala 4.48 5.76 7.71 10.39 18.08 

2 Bhiwani 4.56 1.55 2.26 11.77 5.58 

3 Faridabad 33.76 32.09 42.89 68.34 74.92 

4 Fatehabad 2.25 0.12 3.21 2.44 5.72 

5 Gurugram 62.08 128.70 135.73 298.59 280.21 

6 Hisar 8.81 12.36 18.88 23.64 21.42 

7 Jhajjar 10.53 30.99 51.98 44.38 34.04 
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8 Jind 0.48 0.83 1.66 1.85 2.48 

9 Kaithal 0.09 - 0.06 0.23 0.53 

10 Karnal 8.22 9.03 18.54 7.71 10.05 

11 Kurukshetra 0.30 0.36 1.10 3.05 4.69 

12 Mahendragarh 0.03 0.14 1.54 1.34 3.82 

13 Nuh 2.74 3.38 4.87 15.49 51.44 

14 Palwal 0.27 3.35 4.02 2.43 0.60 

15 Panchkula 3.63 5.57 6.48 16.20 15.74 

16 Panipat 1.91 3.45 3.47 18.04 23.71 

17 Rewari 5.59 6.07 12.45 28.63 32.89 

18 Rohtak 2.61 3.30 10.82 9.00 10.82 

19 Sirsa 0.03 0.05 0.12 1.03 6.28 

20 Sonipat 9.06 9.80 12.79 34.95 57.08 

21 Yamunanagar 1.03 2.73 2.92 8.65 7.49 

22 PAN India* - - - - 0.06 

23 NEC (Not Elsewhere 
Covered)/Not 
Mentioned* 

215.65 278.28 207.36 75.80 32.52 

 Total 378.11 537.91 550.86 683.95 700.16 

 (Data upto 31.03.2024) (Source: Corporate Data Management Cell) 

* Companies either did not specify the names of sector or indicated more than one 
Sector where projects were undertaken. 
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STATEMENT-III 

Sector-wise CSR expenditure in the state of Haryana from 2018-19 to 2022-23 

(Amount in Rs. crores) 

S. No. Development Sector FY 
2018-19 

FY 2019-
20 

FY 
2020-21 

FY 
2021-22 

FY 2022-
23 

1 Agro forestry 0.00 0.00   1.39 2.67 

2 Animal welfare 2.23 4.32 12.42 15.93 25.88 

3 Armed Forces, Veterans, 
War Widows/ Dependants 

0.28 0.33 0.42 0.18 2.27 

4 Art And Culture 4.32 2.52 1.70 5.26 8.70 

5 Conservation of natural 
resources 

1.61 1.32 0.72 16.41 21.02 

6 Education 144.40 188.94 209.51 214.79 235.18 

7 Environmental Sustainability 27.36 29.66 22.83 69.57 79.10 

8 Gender Equality 0.65 3.19 0.51 1.33 1.59 

9 Health Care 58.22 81.89 186.96 166.65 118.29 

10 Livelihood Enhancement 
Projects 

4.95 13.12 5.16 4.33 10.97 

11 Poverty, Eradicating 
Hunger, Malnutrition 

5.60 15.55 26.82 29.52 22.31 

12 Rural development projects 36.57 23.31 12.61 23.41 71.62 

13 Safe drinking water 3.62 2.33 1.51 2.62 2.89 

14 Sanitation 44.70 47.77 11.65 8.87 5.19 

15 Senior citizens welfare 2.31 7.63 2.86 14.05 10.93 
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16 Setting up homes and 
hostels for women 

0.62 0.15 0.35 26.87 1.16 

17 Setting up orphanage 0.55 20.33 0.52 0.92 1.02 

18 Slum area development 0.42 0.53 0.42 0.34 0.34 

19 Socio-economic inequalities 3.22 0.72 1.43 0.99 0.30 

20 Special education 2.20 14.25 11.75 5.75 11.17 

21 Technology incubators 0.39 0.13 0.28     

22 Training To Promote Sports 3.84 5.13 1.25 6.73 6.00 

23 Vocational skills 21.13 68.16 34.32 63.38 55.16 

24 Women Empowerment 8.91 6.60 4.87 4.64 6.42 

 Total 378.11 537.91 550.86 683.95 700.16 

(Data upto 31.03.2024) (Source: Corporate Data Management Cell) 

 

COMMONWEALTH GAMES 

1033. SHRI BALASHOWRY VALLABHANENI: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether the next Commonwealth Games are going to be held removing hockey, 

cricket, badminton, wrestling, table tennis, squash, rhythmic gymnastics, diving, 

shooting and beach volleyball, if so, the details thereof; 

(b) the impact of above decision on Indian athletes; 

(c) whether India tried to persuade Scotland to also conduct the above games; and 

(d) if so, the details thereof? 
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THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
(a) to (d) The Commonwealth Games Federation (CGF) is the organization 

responsible for the direction and control of the Commonwealth Games, the 

Commonwealth Sport movement and other related events. Earlier, the 2026 

Commonwealth Games were to be hosted by Victoria, Australia but the host 

withdrew from the Games due to various reasons, primarily due to paucity of funds. 

Thereafter, the CGF found Glasgow, Scotland as the replacement host for the 2026 

Commonwealth Games. This has led to a much reduced budget, time frame and a 

reduced sports programme as compared to the previous games. For these Games, 

only 10 sports, namely, Swimming and Para Swimming, Artistic Gymnastics, Cycling 

Track and Para Cycling Track, Netball, Weightlifting and Para Powerlifting, Boxing, 

Judo, Bowls and Para Bowls, 3x3 Basketball and 3x3 Wheelchair Basketball have 

been selected. The selection was based on the four available venues within close 

proximity, the available budget and careful management of the total athlete numbers 

(maximum 3000). 

The Government wrote to the CGF President over the exclusion of 9 major sports 

such as Badminton, Cricket, Hockey, Shooting, Squash, Table Tennis, and 

Wrestling. The CGF President has replied, inter alia, that having only 10 sports 

disciplines is a temporary position to secure the 2026 Games, and that exclusion of 

any sport does not set a precedent for inclusion in the future Games. 

 

PROJECTS UNDER NATIONAL CULTURE FUND 

1034.   SHRI KRISHNA PRASAD TENNETI: 
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Will the Minister of CULTURE  be pleased to state: 
(a)    the details of the total number of projects presently supported under the 

National Culture Fund during the last five years in the country, State-wise, especially 

in Andhra Pradesh State and in Bapatla Parliamentary Constituency; 

(b)   the details of the total amount of funding received and utilised by the National 

Culture Fund during the last five years, State-wise, especially in Andhra Pradesh 

State and in Bapatla Parliamentary Constituency; 

(c)   the details of the total number of proposals presently pending before the 

National Culture Fund, State-wise, especially in Andhra Pradesh and in Bapatla 

Parliamentary Constituency; 

(d) whether the Government has undertaken any initiative to clear pending proposals 

efficiently and expeditiously, if so, the details thereof and proposed timeline for 

completion of the same; and 

(e) whether the Government has undertaken any promotional activities/campaigns 

for increasing awareness regarding the National Culture Fund, if so, the details 

thereof? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA 

SINGH SHEKHAWAT): 

(a )to (c) The details of the total number of projects presently supported/ongoing 

under the National Culture Fund are given at enclosed Statement-I.  
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The tenure of the projects is generally one year to five years. The details of the total 

amount of funding received and utilised by the National Culture Fund during the last 

five years in the country, State wise is given at enclosed Statement-II.  

No project has been undertaken/pending in Bapatla Parliamentary Constituency in 

last five years under National Culture Fund. 

(d) Government from time to time undertakes the review of the progress of the 

projects. In this regard, Project Implementation Committee (PIC) with composition 

of all the stakeholders is constituted for every project, which meets regularly to 

ensure completion of projects efficiently and expeditiously. 

(e) Yes, the information regarding NCF has already been made available on the 

website of the Ministry of Culture. The NCF also has its own website and other social 

media platforms to disseminate information and publicity. NCF, in order to increase 

awareness, engages in various promotional activities. Recently in the month of 

September, 2024, NCF organized one-day symposium on "Sustainable Heritage 

Through Community participation”, where not only heritage experts/ professionals 

from all over India, but also college students, researchers and officials of UNESCO 

(Delhi) participated. Through symposium, efforts were made to disseminate 

information on the process, objective and scope of NCF. Also NCF recently had put 

up a stall for publicity and awareness in the two day CSR event held at New Delhi, 

where more than 1000 organisations engaged in CSR activities had participated. 
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STATEMENT-I 

Details of the total number of projects presently supported/ongoing under 
the National Culture Fund 

S.No. Donor Details of Project 

 Assam 

1 

 

Oil and Natural Gas 
Corporation Ltd. (ONGC) 

Conservation of Ahom Monuments, Assam 

 Bihar 

1 National Thermal Power 
Corporation Ltd. (NTPC) 

Conservation and development of the 
excavated remains at Vikramshila, Bihar 

2 SAIL-Bokaro Steel Plant Development of Infrastructure facilities at 
Lauryia Nandan Garh,ChankiGarh and 
Rampurva. 

 Chhattisgarh 

1 Bhilai steel plant Restoration and Development of National 
Heritage Site at Deobaloda, Chhattisgarh 

   

 Delhi 

1 Apeejay Surrendra Hotels 
Ltd. 

Conservation and enhancement of Jantar 
Mantar, New Delhi 

2. State Bank of India, 
Mumbai 

Atmanirbhar Bharat Project 

(ABCD Project) 

   3. India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of Turnstile system at Humayun 
Tomb, Purana Quilla, Qutub Minar 

                         



02.12.2024                                                                                                                                               120 
 

 Himachal Pradesh 

1. UCO Bank, Chandigarh Hidimba Devi Temple, Himachal Pradesh 

 Karnataka 

1. Airports Authority of India Digital upgradation of the ASI Hampi 
Museum at Kamalapura, Karnataka 

2.  
SHRIMATINagarathnamma  

 

Conservation work and providing tourist 
amenities at Sri Lakshmi Narasimha Temple 
Nuggehalli,  Bengaluru,Karnataka 

 Madhya Pradesh 

1. Infosys Foundation Conservation of Vishnu Temple, Bateshwar, 
M.P. 

2. Armored Vehicles Nigam 
Limited 

Developmental activities at Temple of 
Somnath and ruins at Badgaon. 

 Maharashtra 

1. Pune Municipal Corporation To enliven the environs and recreate the 
splendor of Shaniwarwada Palace, Pune 

2 India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of Turnstile system (Bibi-ka-
Maqbara, Ellora Caves, Shaniwarwada) 

 Odisha 

1. Armored Vehicles Nigam 
Limited 

Providing of public amenities like, smart 
toilet, Childcare room, Rest room for Senior 
Citizens at Sun temple, Konark, Dist.-Puri, 
Odisha 

2 India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of Turnstile system at Sun 
Temple 

 Tamil Nadu 
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1. Armored Vehicles Nigam 
Limited 

Expanding the illumination to the exterior 
portion of the prahara wall and entrance 
area of Brihadiswara Temple, Thanjavur, 
Tamil Nadu 

 Uttar Pradesh 

1. Vong Group Preservation of Dhamekh Stupa, Sarnath 
and the Mahaparinirvana temple, 
Khusinagar 

 

2. India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of Turnstile system at Taj Mahal 

 

STATEMENT-II 

The State wise details of the total amount of funding received and utilised by 
the National Culture Fund during the last five years in the country 

S.No. Donor Details of Project Funds 
Received 
for the 
particular 
project in 
last five 
years (Rs. 
in lakhs) 

Funds 
utilized 
in last 
five 
years 
(Rs. in 
lakhs) 

 Assam 

1 

 

Oil and Natural Gas 
Corporation Ltd. (ONGC) 

Conservation of 
Ahom Monuments, 
Assam 

* 221.00 

                           Total  221.00 
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 Bihar 

1 National Thermal Power 
Corporation Ltd. (NTPC) 

Conservation and 
development of the 
excavated remains at 
Vikramshila, Bihar 

* 14.50 

   2 National Culture Fund Preparation of DPR 
for Nalanda Site 
Museum, Bihar 

 24.80 

                           Total  39.30 

 Chhattisgarh 

1 Bhilai steel plant Restoration and 
Development of 
National Heritage 
Site at Deobaloda, 
Chhattisgarh 

283.70 150.86 

Total  150.86 

 Delhi 

1 Apeejay Surrendra Hotels 
Ltd. 

Conservation and 
enhancement of 
Jantar Mantar, New 
Delhi 

* 7.20 

2. State Bank of India, 
Mumbai 

Atmanirbhar Bharat 
Project 

(ABCD Project) 

1000.00 380.00 

3. NCF funded Barh ki Chowki 
(Restoration and 
Conservation of 
"BARH KI CHOWKI" 
Delhi) 

 14.63 
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4. NCF funded The Legends of 
Jyotirlingam – 
Sunaina (Society for 
the upliftment of the 
National Arts of 
India) Delhi.  

 30.00 

5. India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of 
Turnstile system at 
Humayun Tomb, 
Purana Quilla, Qutub 
Minar 

* 43.19 

                       Total  475.02 

 Gujarat 

1. Rural Electrification 
Corporation (REC) 

Crafts and 
sustainable skill 
development in 
Gujarat (Self-
employed women’s 
association-SEWA) 

* 2.41 

2. National Culture Fund Setting up of National 
Maritime Heritage 
Complex 

 1500.00 

3. India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of 
Turnstile system at 
Rani Ki Vav, Gujarat 

* 33.00 

                           Total  1535.41 

 Himachal Pradesh 

1. UCO Bank, Chandigarh Hidimba Devi 
Temple, Himachal 
Pradesh 

* 9.25 
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                           Total  9.25 

 Karnataka 

1. Airports Authority of India Digital upgradation of 
the ASI Hampi 
Museum at 
Kamalapura, 
Karnataka 

292.80 280.30 

2.  
SHRIMATINagarathnamma  
 

Conservation work 
and providing tourist 
amenities at Sri 
Lakshmi Narasimha 
Temple Nuggehalli,  
Bengaluru,Karnataka 

110.00 110.00 

3. NCF funded Samskriti Foundation 
Authentic and Critical 
study and 
presentation of 64 
Arts (Chatusshasti 
Kalas) that form the 
bedrock of indian 
culture hertitage 

 18.90 

4. 
 

NCF funded Samskriti Foundation 
Bringing out a 
comprehensive 
Monograph on the 16 
Samskara-s" and a 
mini - encyclopaedic 
version of the 64 Arts 
of India 

 7.12 

                     Total  416.32 
 Madhya Pradesh 
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1. Infosys Foundation Conservation of 
Vishnu Temple, 
Bateshwar, M.P. 

300.00 190.00 

2. Armored Vehicles Nigam 
Limited 

Developmental 
activities at Temple 
of Somnath and ruins 
at Badgaon. 

12.00 11.40 

                           Total  201.40 
 Maharashtra 
1. Pune Municipal Corporation To enliven the 

environs and 
recreate the splendor 
of Shaniwarwada 
Palace, Pune 

* 1.01 

2. Raja Dinkar Kelkar 
Museum, Pune 

Construction of new 
museum 

* 6.63 

3. SHRIMATIUttaradevi 
Charitable and Research 
Foundation 

Restoration of Shri 
Bhulleshwar Temple 

20.00 9.12 

4 India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of 
Turnstile system 
(Bibi-ka-Maqbara, 
Ellora Caves, 
Shaniwarwada) 

* 43.32 

                           Total  60.08 
 Odisha 
1. Armored Vehicles Nigam 

Limited 
Providing of public 
amenities like, smart 
toilet, Childcare 
room, Rest room for 
Senior Citizens at 
Sun temple, Konark, 
Dist.-Puri, Odisha 

14.95 14.20 
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2 India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of 
Turnstile system at 
Sun Temple 

* 23.32 

        Total  37.52 
 Rajasthan 
1. World Monument Fund/ASI Jaisalmer Fort, 

Rajasthan( for SMP) 
* 17.29 

2. NCF funded Rekhta Foundation 
(Preserving the oral 
traditions of 
Rajasthan 

 32.80 

           Total  50.09 
 Tamil Nadu 
3. Armored Vehicles Nigam 

Limited 
Expanding the 
illumination to the 
exterior portion of the 
prahara wall and 
entrance area of 
Brihadiswara 
Temple, Thanjavur, 
Tamil Nadu 

6.88 6.54 

         Total  6.54 
 Telangana 

1. India Infrastructure Finance 
Company Ltd (IIFCL) 

Execution of the 
replica of the 120 ft. 
Tall Flag post at 
Rashtrapati Nilayam, 
Hyderabad, 
Telangana 

* 275.00 

Total  275.00 
 Uttar Pradesh 
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1. Sony India Pvt. Ltd. Up gradation of 
Sarnath Site and 
Museum, U.P. 

* 118.81 

2. India Infrastructure Finance 
Company Ltd. (IIFCL) 

Installation of 
Turnstile system at 
Taj Mahal 

* 52.76 

                   Total  171.57 
 West Bengal 
1. Children's Academy of 

Culture, Durgapur 
Training Centre for 
Performing Arts, 
Children's Art gallery, 
Museum, Auditorium 

* 1.59 

                   Total  1.59 
 
*Funds for these projects have been received prior to five years, but utilization has 

been done in the last five years, as indicated. 

2036 Olympics 

1035. SHRIMATI D. K. ARUNA: 
SHRI EATALA RAJENDER: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) whether India’s plans to host the 2036 Olympic Games and if so, the details 

thereof along with the progress and present status thereof by competing with other 

countries; 

(b) whether India has never hosted the Olympics before and if so, the details thereof 

and the reasons therefor; and 

(c) the steps being taken by the Government to build consensus both within and 

beyond its borders? 
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THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
(a) to (c) Olympics has never been hosted in India. The allotment of hosting 

rights for the Olympics is done by the International Olympic Committee (IOC) 

through a detailed host selection process spelt out in the public domain. The IOC 

has a dedicated body, the Future Host Commission (FHC), which deals with this 

subject. The interested National Olympics Committees (NOCs) are required to 

initiate a dialogue with the FHC for award of hosting rights for a specific edition of 

the Olympic Games. The Indian Olympic Association (IOA), which is the NOC for 

India, has initiated the dialogue process with the FHC.  

IOA has already issued Letter of Intent on 01.10.2024, formally expressing India’s 

interest to host the Olympic and Paralympic Games in 2036. 

 

HIGH PREMIUMS OF HEALTH INSURANCE 

1036. SHRI DEEPAK ADHIKARI (DEV): 

Will the Minister of FINANCE be pleased to state:  

(a) whether the Government is aware that health insurance premiums are 

exorbitantly high during the current financial year; 

(b) if so, the reasons therefor; and 

(c) the details of senior citizens who have taken health insurance coverage of Rs. 5 

Lakh during the last five years and the current year, year-wise? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  

(SHRI PANKAJ CHOUDHARY): 
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(a) and (b): IRDAI has informed that insurance companies design and price the 

health insurance product based on Board approved underwriting policy of respective 

insurers, which considers actuarial principles and parameters like age, morbidity 

data, inflation, interest rates, product features etc., for determining the premium.  

Further, IRDAI has issued ‘IRDAI (Insurance Products) Regulations,2024’ dated 

20.03.2024 and ‘Master Circular on IRDAI (Insurance Products) Regulations 2024-

Health Insurance’ dated 29.05.2024 containing provisions to ensure that the health 

insurance premiums are not exorbitantly high. These regulations inter-alia stipulate 

that insurers will ensure that their premium rates are fair and not excessive, 

inadequate or unfairly discriminatory and provide value for money. Also, the insurers 

may reward the policyholder for claim free year by giving an option at the time of 

renewal of policy to choose the ‘No Claim Bonus’ either by increasing the sum 

insured or decreasing the premium amount. 

(c): The number of Senior Citizens who have taken health insurance coverage of 

Rs.5 Lakh during the last five years, as furnished by Insurance Information Bureau 

of India (IIB), are as below: 

 2019-20 2020-21 2021-22 2022-
23 

2023-
24 

Number of 
senior 
citizens 
who have 
taken 
health 

 

2,86,530 

 

5,25,638 

 

6,45,21
4 

 

8,43,63
3 

 

9,03,93
4 
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insurance 
cover of Rs. 
5 lakh 

 

 

PROMOTION OF TRADITIONAL SPORTS 

1037. SHRI DEVUSINH CHAUHAN: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
  
the initiatives to promote traditional and indigenous sports across the country, 
including Gujarat State? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 

AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

‘Sports’ being a State subject, the responsibility of development of sports, including 

promotion of traditional sports and holding their competitions, rests primarily with the 

respective State/Union Territory Governments. The Union Government only 

supplements their efforts by bridging critical gaps. However, the ‘Promotion of rural 

and indigenous/tribal games’ sub-component of the Khelo India Scheme, is 

specifically dedicated to the development and promotion of rural and 

indigenous/tribal games in the country, including in the State of Gujarat. 

Indigenous/traditional games of Mallakhamb, Kalaripayattu, Gatka, Thang-Ta, 

Yogasana and Silambam have been identified for promotion under this component 

and these games are part of annually organised Khelo India University/ Youth 

Games. Grants are sanctioned for infrastructure development, equipment support, 
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appointment of coaches, training of coaches and scholarships to the identified 

athletes under this Component. 

STATUS OF CYBERSECURITY FRAMEWORKS IN BANKING SECTOR/PSBs 

1038. SHRI BENNY BEHANAN:      
          SHRI ANTO ANTONY: 
          SHRI TANUJ PUNIA: 
          SHRI K. SUDHAKARAN: 
Will the Minister of FINANCE be pleased to state:  

(a) the current status of cybersecurity frameworks implemented in Public Sector 

Banks (PSBs); 

(b) the list of PSBs compliant with the latest security protocols; 

(c) the specific challenges encountered in safeguarding financial data against cyber 

threats, particularly in the context of increasing digital transactions and online 

banking services; 

(d) the steps taken to address these challenges and enhance the resilience of 

financial institutions against cyber attacks; and 

(e) the measures taken/being taken by the Government to monitor and evaluate the 

effectiveness of these cybersecurity measures? 

 THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

(a) and (b): Reserve Bank of India (RBI), from time to time, issues various circulars/ 

guidelines to the banks including the Public Sector Banks (PSBs) to strengthen their 
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cyber security framework. These circulars/ guidelines are required to be 

implemented by the banks. These, inter-alia, include the followings: 

 Comprehensive Cyber Security Framework in Banks dated June 2, 2016 

which mandates the banks to put in place a board approved cyber security 

policy, Security Operation Center, Cyber Crisis Management Plan etc. 

 Master Direction on Digital Payment Security Controls dated February 18, 

2021 which mandates the banks for implementation of common minimum 

standards of security controls for various payment channels like internet, 

mobile banking, card payment etc.  

 Master Direction on Outsourcing of Information Technology Services dated 

April 10, 2023 which provides a framework for managing risks related to 

outsourcing of Information Technology (IT) services, managing concentration 

risk, outsourcing within a group or conglomerate, and specific requirements 

on the usage of cloud computing services. 

 Master Direction on Information Technology Governance, Risk, Controls and 

Assurance Practices dated November 7, 2023 which emphasizes enhancing 

IT governance, risk management, and assurance practices within the banks. 

(c) and (d): With the increasing digitization and penetration of digital transactions, 

the exposure of cyber threats to the banks has also increased over time. In order to 

strengthen the cyber security posture of the banks, RBI has issued various 

guidelines/ advisories to plug the potential vulnerabilities and prevent frauds, data 
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theft and other malicious activities. Further, Indian Computer Emergency Response 

Team (CERT-In) issues alerts and advisories on the latest cyber threats and 

suggests countermeasures on regular basis to ensure safe usage of digital 

technologies. Besides, banks also conduct periodic IT and System audits by auditors 

empanelled by CERT-In. 

(e): As per the regulatory framework, banks are mandated to report all unusual cyber 

incidents to RBI within two to six hours of occurrence of such incidents. The 

implementation of cyber security related guidelines is assessed periodically through 

onsite and offsite inspections by the Cyber Security and IT Examination (CSITE) 

team of RBI. Banks are mandated to address the vulnerabilities noted, if any, during 

such inspections. Further, enforcement actions are initiated against the banks for 

non-compliance of such directions issued by RBI. 

KENDRIYA VIDYALAYAS RUNNING IN RENTED BUILDINGS 

1039.  DR. ALOK KUMAR SUMAN:  

Will the Minister of EDUCATION be pleased to state: 

(a)  whether the Government is aware that the Kendriya Vidyalayas in many 

districts in Bihar are operational in rented buildings since more than ten years 

particularly in Gopalganj district;  

(b)  the total rent paid by the Government till date for Kendriya Vidyalaya in 

Gopalganj district;  

(c)  whether the Government has received any representation to shift these 

schools from rented buildings to own buildings, if so, the details thereof; and  
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(d)  the steps taken by the Government in this regard? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) to (d) As per information received from Kendriya Vidyalaya Sangathan (KVS), no 

Kendriya Vidyalaya (KV) is operational in rented buildings in the State of Bihar. 

However, KVs have been made functional in the temporary accommodation 

provided by the sponsoring authorities till the construction of permanent school 

building by KVS on the land provided by the concerned sponsoring authority. Out of 

50 KVs functioning in the State of Bihar, 16 KVs are functioning in temporary building 

provided by the concerned sponsoring authority. Out of these 16 KVs, 02 KVs are 

at construction stage, 02 KVs are at DPR stage and construction of school buildings 

for remaining 12 KVs including KV Gopalganj could not be started as the sponsoring 

authorities have not provided requisite extent of land to KVS.   

Construction of permanent buildings for KVs is a continuous process, which 

depends upon identification of suitable land, completion of transfer / lease formalities 

in favour of KVS by the sponsoring authorities, submission of drawings / estimates 

by construction agency, availability of funds and requisite approvals etc. 

 

46thSESSION OF THE WORLD HERITAGE COMMITTEE OF UNESCO 

1040.   SHRI KOTA SRINIVASA POOJARY: 

Will the Minister of CULTURE be pleased to state: 
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(a) the details of total number of heritage sites in the country which have 

been accorded the status of World Heritage Properties, State and 

location-wise; 

(b) whether the 46th Session of the World Heritage Committee of 

UNESCO, presided over by India, was held in New Delhi from 21-31 

July, 2024; 

(c) if so, the details thereof and important issues discussed in the said 

Session; 

(d) 

(e) 

 

whether the India has sent nomination dossier for inclusion of any of 

its site in the list of World Heritage Properties; and if so, the details 

thereof along with the names and location thereof? 

 
 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a) Currently, there are 43 World Heritage Properties in India. The list of 

these properties is attached as Statement-I. 

 
 

(b)and(c) 

 

 

Yes, Sir. The 46thmeeting of World Heritage Committeewas held in 

New Delhi from 21st July to 31st July. The details of the agenda 

discussed are attached as Statement-II. In this meeting, “Moidams-

the Mound Burial System of the Ahom Dynasty, Charaideo, 
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(d)and(e) 

 

Assam” has been inscribed as the 43rd World Heritage Property of 

India. 

Yes, Sir. India has submitted the nomination dossier for the Serial 

Nomination of Maratha Military Landscape of India in 2024. The 

nominated property comprises 12 components, situated across 

various geographical and physiographic regions in the states of 

Maharashtra and Tamil Nadu. These componentsinclude Salher Fort, 

Shivneri Fort, Lohagad, Khanderi Fort, Raigad, Rajgad, Pratapgad, 

Suvarnadurg, Panhala Fort, Vijaydurg, Sindhudurg, and Gingee Fort. 

 

 

STATEMENT-I 

INDIA: WORLD HERITAGE SITES 

Sl. 
No. 

Site State Year 

1.  Agra Fort Uttar Pradesh 1983 

2.  Ajanta Caves Maharashtra 1983 

3.  Ellora Caves Maharashtra 1983 

4.  Taj Mahal Uttar Pradesh 1983 

5.  Group of Monuments at 
Mahabalipuram 

Tamil Nadu 1984 

6.  Sun Temple, Konarak Odisha 1984 



02.12.2024                                                                                                                                               137 
 

7.  Kaziranga National Park Assam 1985 

8.  Keoladeo National Park Rajasthan 1985 

9.  Manas Wildlife Sanctuary Assam 1985 

10.  Churches and Convents Goa 1986 

11.  Fatehpur Sikri Uttar Pradesh 1986 

12.  Group of Monuments at Hampi Karnataka 1986 

13.  Khajuraho Group of Monuments Madhya Pradesh 1986 

14.  Elephanta Caves Maharashtra 1987 

15.  Great Living Chola Temples at 
Thanjavur, 
Gangaikondacholapuran and 
Darasuram 

Tamil Nadu 1987 and 
2004 

16.  Group of Monuments at Pattadakal Karnataka 1987 

17.  Sundarbans National Park West Bengal 1987 

18.  Nanda Devi and Valley of Flowers 
National Parks  

Uttarakhand 1988 and 
2005 

19.  Buddhist Monuments at Sanchi  Madhya Pradesh 1989 

20.  Humayun’s Tomb Delhi 1993 

21.  Qutb Minar and its Monuments Delhi 1993 

22.  22a Mountain Railway of India 
(Darjeeling) 

22b Nilgiri 

22c Kalka - Shimla 

West Bengal 

Tamil Nadu 

Himachal Pradesh 

1999 

2005 

2008 

23.  Mahabodhi Temple Complex at 
Bodh Gaya 

Bihar 2002 

24.  Rock Shelters of Bhimbetka Madhya Pradesh 2003 
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25.  Champaner - Pavagadh 
Archaeological Park 

Gujarat 2004 

26.  Chhatrapati Shivaji Terminus  

(formerly Victoria Terminus) 

Maharashtra 2004 

27.  Red Fort Complex Delhi 2007 

28.  The Jantar Mantar, Jaipur Rajasthan 2010 

29.  Western Ghats Karnataka, 
Kerala, 

Maharashtra, 
Tamil Nadu 

2012 

30.  Hill Forts of Rajasthan 

30a Chittorgarh 

30b Kumbhalgarh 

30c Jaisalmer 

30d Ranthambhore 

30e Amber 

30f Gagron  

 

Rajasthan 

 

2013 

31.  Rani-ki-Vav (the Queen’s 
Stepwell) at Patan 

Gujarat 2014 

32.  Great Himalayan National Park 
Conservation Area 

Himachal Pradesh 2014 

33.  Archeological Site of Nalanda 
Mahavihara at Nalanda 

Bihar 2016 

34.  The Architectural Work of Le 
Corbusier, an Outstanding 
Contribution to the Modern 
Movement 

Chandigarh 2016 
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35.  Khangchendzonga National Park Sikkim 2016 

36.  Historic City of Ahmadabad  Gujarat 2017 

37.  Victorian Gothic and Art Deco 
Ensembles of Mumbai 

Maharashtra 2018 

38.  Jaipur City  Rajasthan 2019 

39.  Dholavira: a Harappan City Gujarat 2021 

40.  Kakatiya Rudreshwara (Ramappa) 
Temple 

Telangana 2021 

41.  Santiniketan, India West Bengal 2023 

42.  Sacred Ensemble of Hoysalas Karnataka 2023 

43.  Moidams – the Mound-Burial 
System of the Ahom Dynasty 

Assam 2024 

 

STATEMENT-II 

I. PROVISIONAL AGENDA OF THE 46TH SESSION OF THE WORLD 

HERITAGE COMMITTEE (NEW DELHI, 2024) 

1. Opening session 

2. Admission of Observers 

3. Adoption of the Agenda and the 

Timetable 

 3A. Adoption of the Agenda 

3B. Adoption of the Time table 

4. Report of the Rapporteur of the extended 45th session of the 

World Heritage Committee (Riyadh,2023) 
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5. Reports of the World Heritage Centre and the Advisory Bodies 

5A. Report of the World Heritage Centre on its activities and the 

implementation of the World Heritage Committee’s decisions 

5B. Reports of the Advisory Bodies 

5C. Progress report on the implementation of the Strategy for World Heritage 

in Africa 

6. Follow-up to the World Heritage Capacity-Building Strategy and Progress 

report on the World Heritage-related category 2 centres 

6A. World Heritage-related Capacity-Building activities and Follow-up 

to the World Heritage Capacity-Building Strategy 

6B. Progress report on the activities concerning the implementation 

of the World Heritage Convention by the World Heritage-related 

category 2 centres 

7. State of conservation of World Heritage properties 

7A. State of conservation of World Heritage properties inscribed on the 

List of World Heritage in Danger 

7B. State of conservation of World Heritage properties inscribed on 

the World Heritage List 

8. Nomination process 

8A. Tentative Lists submitted by States Parties as of 15 April,2024 

8B. Nominations to the World Heritage List 
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8C. Update of the World Heritage List and of the List of World Heritage 

in Danger 

8D. Clarifications of property boundaries and areas by States Parties 

8E. Review and approval of retrospective Statements of Outstanding 

Universal Value 

9. Global Strategy for a representative, balanced and credible World 

Heritage List 

9A. Upstream Process 

10. Periodic Reports 

10A.Report on the results of the Third Cycle of Periodic Reporting exercise 

in Europe and North America 

10B.Mid-Cycle assessment report on the implementation of the Third 

Cycle Action Plan in Africa and the Arab States 

10C.Report on the implementation of the Third Cycle of Periodic 

Reporting and general reflection on Periodic Reporting 

11. Report of the Open-ended Working Group established by the extended 

45th session of the World Heritage Committee 

12. International Assistance 

13. Presentation of the final accounts of the World Heritage Fund for the 

biennium 2022-2023, Report on the execution of the budget for the 

biennium 2024-2025, Follow-up to Decision 45 COM15 

14. Other business 
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15. Election of the Chairperson, Vice-Chairpersons and Rapporteur of the 

47th session of the World Heritage Committee 

16. Provisional Agenda of the 47th session of the World Heritage Committee 

17. Adoption of Decisions 

18. Closing session 

 

STANDARD PROTOCOL FOR NGOs RECEIVING CSR FUNDS 
 

1041. SHRI HIBI EDEN: 
Will the Minister of CORPORATE AFFAIRS be pleased to state: 
(a) whether the Government plans to establish criteria or a standard protocol for 

NGOs receiving Corporate Social Responsibility (CSR) funds to avoid bias in 

beneficiary selection and ensure that CSR benefits reach the most deserving 

sections of the society and if so, the details thereof and if not, the reasons therefor;  

(b) whether the Government is aware of instances where NGOs and organizations 

funded by CSR contributions have selected beneficiaries for CSR projects without 

any transparent, equitable, or effective selection process and if so, the details 

thereof and if not, the reasons therefor;  

(c) whether the Government proposes to issue guidelines to ensure that NGOs and 

organizations receiving CSR funds follow a fair and transparent selection process 

for beneficiaries, adhering to principles of equality and inclusiveness; and  

(d) if so, the details thereof and if not, the reasons therefor? 

 
THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 
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(a) to (d): The legal framework for Corporate Social Responsibility (CSR) has been 
provided under Section 135 of the Companies Act, 2013 (‘Act’), Schedule VII of the 
Act and Companies (CSR Policy) Rules, 2014. Under the Act, every CSR mandated 
company has to constitute a CSR Committee comprising three or more directors, out 
of which at least one director shall be an independent director. Further, Section 
135(9) provides that the companies having CSR obligation below Rs. 50 lakhs are 
exempted from constituting a CSR Committee. The Committee shall formulate and 
recommend the CSR policy and the Board of the company plans, decides, executes 
and monitors the CSR activities of the company based on its recommendations. 
Section 135 of the Act read with Rule 4(1) of the Companies (CSR Policy) Rules, 
2014 prescribes that the Board of the company is empowered to undertake its CSR 
activities either by the Company itself or through: -  
 

i. A company established under section 8 of the Act, or a registered public 
trust or a registered society, exempted under sub-clauses (iv), (v), (vi) or 
(via) of clause (23C) of section 10 or registered under section 12A and 
approved under 80 G of the Income Tax Act, 1961 (43 of 1961), which is – 
       - established by the company, either singly or along with any other 
company; or 
      - having an established track record of at least three years in 
undertaking similar activities  

ii. A company established under section 8 of the Act or a registered trust or a 
registered society, established by the Central Government or State 
Government; or 

iii. Any entity established under an Act of Parliament or a State legislature. 
 
The registration of above entities with the Central Government has been made 
mandatory w.e.f 1st April, 2021. 
The Board of the company is required to disclose the CSR Policy implemented by 
the company in its Board report and the Board of the company has to satisfy itself 
that the funds so disbursed have been utilised for the purposes and in the manner 
as approved by it, and the Chief Financial Officer or the person responsible for 
financial management shall certify to the effect. Further, in case of ongoing project, 
the Board of a Company shall monitor the implementation of the project with 
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reference to the approved timelines and year-wise allocation and shall be competent 
to make modifications, if any, for smooth implementation of the project within the 
overall permissible time period. The details of CSR activities, Impact Assessment 
etc. are required to be reported by all the companies in the ‘Annual Report on CSR’ 
including annual action plan on CSR which is part of the Company’s Board Report. 
Further, those companies who have their websites are required to make disclosures 
such as composition of CSR Committee, CSR Policy and CSR projects approved by 
Board on their website. The CSR framework is disclosure based and expenditure on 
CSR activities is required to be audited by the statutory auditors of the company. The 
Ministry has notified the Companies (Auditor’s Report) Order, 2020, (“CARO, 2020”) 
applicable from FY 2021-22 which requires auditors to state details of any unspent 
CSR amount. The Government does not issue any direction on which activity or area 
Company shall spend. 
Thus, the corporate governance framework along with the existing legal provisions 
such as mandatory disclosures, accountability of the CSR Committee and the Board, 
provisions for statutory audit of accounts of the company etc. provide adequate 
safeguards for CSR activities implemented by the companies. Whenever violation of 
CSR provisions is reported, action against such non-compliant Companies is initiated 
as per provisions of the Act after due examination of records and following due 
process of law. 
 

BENEFITS UNDER THE e-SHRAM CARD 
 

1042. SHRI B. Y. RAGHAVENDRA:  
 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)the details of total number of individuals enrolled under the e-Shram card in 
Karnataka State and specifically within the Shimoga Parliamentary 
Constituency; 

(b)the details of benefits which are currently available to e-Shram cardholders; 
(c)whether the Government has any plans to extend the benefits currently provided 

to registered construction workers under the e-Shram card to other segments 
within the unorganised sector; and 

(d)the steps being considered by the Government to enhance the welfare of 
unorganised sector workers through the e-Shram card initiative? 
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 
(a) to (d): As on 26th November 2024, over 30.42 crore unorganised workers 
have registered on eShram portal including over 1.02 crore unorganised worker in 
Karnataka State. District wise registration for Karnataka State is annexed as 
Statement. 
 For providing benefits, eShram portal is integrated / mapped with 
following portal/schemes:   
 
(i). eShram has been integrated with National Career Service (NCS) Portal. An 

unorganised worker can register on NCS using his/ her Universal Account 
Number (UAN) and search for suitable job opportunities. An option/ link has 
also been provided to registrants’ on eShram portal to seamlessly register on 
NCS.  

(ii). eShram is integrated with Pradhan Mantri Shram Yogi Maandhan (PM-SYM). 
PM-SYM is a pension scheme for unorganised workers who are aged between 
18-40 years. It provides a monthly pension of Rs. 3000/- after attaining the age 
of 60 years. Using UAN any unorganised worker can easily enrol under 
PMSYM. In the scheme 50 percent of the contribution is borne by the 
Government of India and the rest is being contributed by the worker.   

(iii). Provision has been added in eShram to capture family details of migrant 
workers.  

(iv). Provision has been added in eShram to share construction workers’ data with 
States/ Union Territories to facilitate their registration in respective Building and 
other Construction Workers (BoCW) boards.  

(v). To provide skill enhancement and apprenticeship opportunities to unorganised 
worker, eShram has been integrated with Skill India Digital portal of Ministry of 
Skill Development and Entrepreneurship.  

(vi). eShram is also integrated with myScheme portal. myScheme is a National         
Platform that aims to offer one-stop search and discovery of the Government 
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schemes. It provides an innovative, technology-based solution to discover scheme 
information based upon the eligibility of the citizen. 
          In keeping with the vision of the Budget Announcement recently on developing 
eShram as a One-Stop-Solution for unorganised labour to have access to various 
social sector schemes, Ministry of Labour and Employment launched the eShram– 
“One- Stop-Solution” on 21st October 2024. eShram– “One-Stop-Solution” entails 
integration of different Social Security/ Welfare schemes at single portal i.e., 
eShram. This enables unorganised workers registered on eShram to access social 
security schemes and see benefits availed by them so far, through eShram. 

So far, 12 schemes of different Central Ministries / Departments have 
already been integrated/ mapped with the eShram including Pradhan Mantri 
Surakhsa Bima Yojana (PMSBY), Pradhan Mantri Jeevan Jyoti Bima Yojana 
(PMJJBY), Ayushman Bharat - Pradhan Mantri Jan Arogya Yojana, Prime Minister 
Street Vendors AtmaNirbhar Nidhi (PM-SVANidhi), PM Awas Yojana- Urban 
(PMAY-U), PM Awas Yojana- Gramin (PMAY-G), Mahatma Gandhi National Rural 
Employment Guarantee Act (MGNREGA). 
                                                     

STATEMENT 

District wise registration of unorganised workers on eShram for Karnataka 
State is as under: – 

S. No. Districts  Total Registrations  
1 Belagavi                   9,50,694  
2 Kalaburagi                   6,19,945  
3 Vijayapura                   5,78,315  
4 Bengaluru Urban                   4,77,971  
5 Ballari                   4,70,839  
6 Mysuru                   4,53,320  
7 Raichur                   4,16,801  
8 Bagalkote                   4,15,109  
9 Bidar                   3,95,023  

10 Tumakuru                   3,94,687  
11 Haveri                   3,63,685  
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12 Dharwad                   3,52,742  
13 Shivamogga                   3,40,706  
14 Davangere                   3,15,304  
15 Mandya                   3,05,875  
16 Chitradurga                   2,99,487  
17 Uttara Kannada                   2,98,848  
18 Hassan                   2,77,496  
19 Yadgir                   2,67,195  
20 Koppal                   2,60,961  
21 Kolar                   2,47,103  
22 Dakshina Kannada                   2,43,832  
23 Chikkaballapura                   2,22,705  
24 Chamarajanagara                   2,18,367  
25 Udupi                   1,98,070  
26 Gadag                   1,93,977  
27 Chikkamagaluru                   1,93,649  
28 Bengaluru Rural                   1,74,609  
29 Ramanagara                   1,74,476  
30 Vijayanagar                      85,448  
31 Kodagu                      62,016  

 Total              1,02,69,255  
 

 
 

KALA SANSKRITI VIKAS YOJANA (KSVY) 
1043.    SHRI BASTIPATI NAGARAJU:    

Will the MINISTER OF CULTURE be pleased to state:  
(a) the details of the number of scholarships and fellowships awarded under the 

Kala Sanskriti Vikas Yojana during the last three years, category-wise; 
(b) the details of the number of scholarships/fellowships awardee whose domicile 

is of Andhra Pradesh; 
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(c) the details of the activities conducted under the Cultural Function and 
Production Grant Scheme (CFPGS) during the last three years, including the 
types of cultural programme, workshops or seminars held; and 
(d) the details of the milestones that have been achieved in each of these 

schemes and what overall impact have they had on the cultural sector? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a)and(b)  The Ministry of Culture is implementing a Scheme by the name of 

‘Scheme of Scholarship and Fellowship for Promotion of Art and Culture’ under 

the umbrella scheme of Kala Sanskriti Vikas Yojana (KSVY) consisting of 

following 03 Categories:-  

(i) Award of Scholarships to Young Artists in Different Cultural Fields (SYA):  

Under this scheme component, a Scholarship of Rs.5000/- per month is 

provided to selected beneficiaries in the age group of 18 -25 years in four 

equal six monthly installments for a period of 2 years to get the advanced 

trailing from any Guru or Institution working in the field of art and culture. 

(ii) Award of Senior/Junior Fellowships to outstanding persons in different 

cultural fields:  Under this scheme component, Junior Fellowship and 

Senior Fellowship is provided to selected Fellows in the age group of 25 

to 40 years and above 40 years respectively for undertaking research in 

the field of art and culture. The fellowship amount for Junior Fellows and 

Senior Fellows is Rs.10,000/- p.m. and Rs.20,000/-p.m. respectively for a 

period of 02 years. 

(iii) Award of Tagore National Fellowship for cultural research (TNFCR): The 

purpose of the Scheme Component is to invigorate and revitalize the various 

institutions under the Ministry of Culture (MoC) and other identified cultural 

institutions in the country, by encouraging scholars/ academicians to affiliate 

themselves with these institutions to work on projects of mutual interest. Upto 15 

Fellowships (Rs.80,000/- p.m. + Contingency Allowance) and 25 Scholarships 
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(Rs.50,000/- p.m. + Contingency Allowance) for a maximum period of 2 Years. 

The Fellowship is released in four equal six monthly installments. 

The details of the number of scholarships and fellowships awarded during last 

03 years under the aforesaid scheme components are given below:-  

Sl. 

No

. 

Category of 

Scholarship and 

Fellowship  

Number of Scholarship and Fellowship awarded 

2019-20 2020-21 2021-22 

1. Award of 
Scholarships to 
Young Artists in 
Different Cultural 
Fields (SYA) 

400 (including 03 
scholars belonging to 
state of Andhra 
Pradesh) 

400 (including 
02 scholars 
belonging to 
state of Andhra 
Pradesh) 

400 (including 
03 scholars 
belonging to 
state of Andhra 
Pradesh) 

2. Award of 
Senior/Junior 
Fellowships to 
outstanding 
persons in 
different cultural 
fields 

400 (including 04 
fellows belonging to 
state of Andhra 
Pradesh) 

399 (including 
02 fellows 
belonging to 
state of Andhra 
Pradesh) 

400 (including 
05 fellows 
belonging to 
state of Andhra 
Pradesh) 

3. Award of Tagore 
National 
Fellowship for 
cultural research 
(TNFCR) 

32 (including 01 
scholar belonging to 

State of Andhra 
Pradesh) 

32* (including 01 scholar 
belonging to State of Andhra 

Pradesh) 
 
Meeting of National Selection 
Committee (NSC) for selection of 
scholarships /fellowships under 
Tagore National Fellowship was 
held together for the batch year 
2020-21 and 2021-22. 

 
  

(c) Under the scheme of Cultural Function and Production Grant (CFPG), financial 

assistance is provided to NGOs/ Societies/ Trusts/ Universities for organizing 
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Seminars, Conference, Research, Workshops, Festivals, Exhibitions, Symposia, 

Production of Dance, Drama-Theatre, Music etc.  During the last three years 

financial assistance had been provided to the recommended cultural 

organizations for the said purposes like Ramayana, Azadi ka Amrit Parv, 

Children Theatre, Festival of Holi, Theatre Workshop, Braj Lok Geet Utsav etc. 

(d) It has been the constant endeavour of the Ministry to make the artistes 

community self-reliant to support their livelihood, develop zeal amongst youth to 

learn multiple facets of art and culture etc. by providing financial assistance to 

the cultural organizations/individuals artistes under the said schemes.  

 The Ministry had achieved significant milestone under Cultural Function and 

Production Grant in the year 2022-23 wherein Rs.32.75 crores was released to 

the cultural organizations against the earlier highest amount of Rs.16.52 crores 

in financial year 2020-21 thereby accomplishing 200% increase (approx.) within 

02 years.  Similarly, under the scheme Scholarship and Fellowship for Promotion 

of Art and Culture, the quantum of financial assistance increased from Rs.11.79 

crores in 2019-20 to Rs.16.06 crores in 2023-24. Such support given to artists 

has had a positive impact towards promotion and preservation of art and culture 

in the country. 

  

  

INFRASTRUCTURE FOR SKILL TRAINING 

1044.  SHRI RAJESHBHAI NARANBHAI CHUDASAMA: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state: 

(a)  the manner in which the Government is assisting the States to create better 
infrastructure to help the youths in getting meaningful training in skill development; 

(b)  the number of categories and subjects of skill development which have been 

identified; and 
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(c)  the names of the Ministries through which Government is coordinating the skill 
development programme, Ministry-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP (SHRI JAYANT CHAUDHARY): 
(a) The Directorate General of Training (DGT) under the Ministry of Skill 
Development and Entrepreneurship (MSDE) is responsible for running the 
Craftsman Training Scheme (CTS) implemented mainly through the Industrial 
Training Institutes (ITIs). The ITIs are under the administrative and financial control 
of the State Governments. The upgradation of the ITIs is the responsibility of the 
state governments. However, the broad policy framework for providing CTS training, 
including affiliation of ITIs, designing of courses, conducting exams, and certifying 
the trainees, is done by the DGT. 

The DGT, however, also runs schemes, from time to time to assist the States 
to create better infrastructure in ITIs to help the youths in getting meaningful training 
in skill development. Till recently, the DGT was implementing four schemes, namely 
"Skills Strengthening for Industrial Value Enhancement (STRIVE)," "Upgradation of 
Existing Government ITIs into Model ITIs (Model ITI)," "Enhancing Skill Development 
Infrastructure in NE States (ESDI)," and “Skill development in 48 districts affected 
by LWE (LWE scheme)” to provide financial assistance to State Governments for 
the upgradation and establishment of ITIs. 

i. Under the ‘STRIVE’ Scheme, 500 ITIs (which include 467 Government and 
33 Private ITIs) were selected for upgradation of their workshops, labs and 
capacity building of ITIs. The scheme ended on 31st May 2024, and during 
the last five years, a total financial assistance of Rs. 549.16 crore was 
released to the States/UTs for the upgradation of ITIs. 

ii. The ‘Model ITI’ scheme envisaged the upgradation of 35 selected government 
ITIs into Model ITIs with financial assistance of up to Rs. 10 crore per ITI for 
equipment upgradation and civil works. The scheme ended on 31st March 
2024, and a total financial assistance of Rs.139.21 crore was provided to 
States/UTs under this scheme. 

iii. The ESDI scheme offered support to ITIs in the North Eastern states. It 
envisaged the upgradation of 22 existing ITIs (@ Rs. 2 crore per ITI) by 
establishing 3 new trades in each ITI; supplementing deficient infrastructure 
in 28 ITIs (@ Rs. 2 crore per ITI) by constructing new hostels, new boundary 
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walls, and supplementing old and obsolete tools and equipment for 3 existing 
trades in each ITI; and establishing 34 new ITIs (@ Rs. 9.5 crore per ITI). The 
scheme ended on 31st March 2024, and a total financial assistance of Rs. 
281.82 crore was provided to the North-Eastern states under this scheme.  

iv. The LWE scheme, inter alia, supported the establishment of 48 ITIs in 48 
districts affected by Left Wing Extremism (LWE) with assistance upto Rs. 7.34 
crore per ITI. The scheme ended on 31st March 2024, and a total financial 
assistance of Rs. 236.82 crore was provided to the States/UTs under this 
scheme. 
A new centrally sponsored scheme is announced in Union Budget 2024-25, 

as the 4th scheme under the Prime Minister’s package, for skilling in collaboration 
with state governments and Industry. The scheme aims for upgradation of 1,000 
Industrial Training Institutes in hub and spoke arrangements with outcome 
orientation with a total outlay of Rs 60,000 crore in next 5 years.  
(b) Industrial Training Institutes (ITIs) across the country are implementing 
Craftsman Training Scheme (CTS). Presently, 166 trades across 29 sectors are 
being offered through CTS.The details are attached in Statement I. 

(c) The MSDE is coordinating with 23 Ministries for various skill development 
programmes. The name of the Ministries is attached in Statement II. 

 
STATEMENT– I 

 Details of trades being offered through CTS 

S. No. Sector No. of Trades 
1 Aerospace and Aviation 2 
2 Agriculture 4 
3 Apparel 6 
4 Automotive 11 
5 Beauty and Wellness 3 
6 BFSI(Banking, Finance Service and 

Insurance) 
1 

7 Capital Goods and Manufacturing 36 
8 Chemicals and Petrochemicals 6 
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9 Construction 10 
10 Education,Trainingand Research 1 
11 Electronics and Hardware 8 
12 Environmental Science 1 
13 Food Industry 8 
14 Handicraft and Carpets 8 
15 Health care 6 
16 IT andITeS 18 
17 Leather 2 
18 Logistics 2 
19 Media and Entertainment 3 
20 Mining 2 
21 Office Administration and Facility 

Management 
5 

22 Plumbing 1 
23 Power 6 
24 Private Security 1 
25 Rubber Industry 1 
26 Safety and Security 1 
27 Telecom 2 
28 Textile and Handloom 4 
29 Tourism and Hospitality 7 
 Grand Total 166 

 
STATEMENT– II 

Details of Ministeries coordinating for various skill development programmes 
S. No. Name of the Ministry/ Department 

1 Ministry of Agriculture and Farmers Welfare (MoAFW) 
2 Ministry of Chemicals and Fertilizers (MoCF) 
3 Ministry of Culture (MoC) 
4 Ministry of Defence (MoD) 
5 Ministry of Defence (MoD) 
6 Ministry of Development of North Eastern Region (MoDoNER) 
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7 Ministry of Education (Department of Higher Education (DoHE)) 
8 Ministry of External Affairs (MEA) 
9 Ministry of Finance (MoF) 

10 Ministry of Fisheries and Aquaculture Development (MoFAD) 
11 Ministry of Food Processing Industries (MoFPI) 
12 Ministry of Health and Family Welfare (MoHFW) 
13 Ministry of Home Affairs (MHA) 
14 Ministry of Housing and Urban Affairs(MoHUA) 
15 Ministry of Micro, Small and Medium Enterprises (MSME) 
16 Ministry of New and Renewable Energy (MNRE) 
17 Ministry of Rural Development (MoRD) 
18 Ministry Of Science And Technology (MoST) 
19 Ministry of Social Justice and Empowerment (MoSJE) 
20 Ministry of Textile (MoT) 
21 Ministry of Tourism (MoT) 
22 Ministry of Tribal Affairs (MoTA) 
23 Ministry of Women and Child Develeopment (MoWCD) 

 

 

PERCENTAGE OF PRIVATE INSURANCE FIRMS' INVESTMENT IN REITs 

1045. SHRI DUSHYANT SINGH:  

Will the Minister of FINANCE be pleased to state: 

a) whether the Government has undertaken any initiatives to raise awareness 

regarding the significance of private insurance firms investing in Real Estate 

Investment Trusts (REITs), particularly concerning their real estate components 

and if so, the details thereof and if not, the reasons therefor;  

b) the current percentage of private insurance firms' investments in REITs in the 

country, compared to the global average and the details of the associated risk 

factors identified in these investments;  
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c) whether the Government has taken any measures aimed at promoting equitable 

distribution of private insurance scheme benefits through affordable coverage and 

if so, the details of the initiatives and the number of beneficiaries, especially 

among low-income groups; and  

d) whether the Government is considering any policy changes like other countries 

to mitigate risks associated with misappropriation concerning private insurance 

firms and their investments in REITs and if so, the details thereof and if not, the 

reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHAUDHARY) : 

a) Indian Real Estate Investment Trusts (REITs)  association under the aegis of 

Securities and Exchange Board of India (SEBI) has inter-alia undertaken following 

initiatives to highlight the key features of REITs:  

i. Virtual Investors outreach programme with NSE  

ii. Knowledge Series with CNBC TV18 on REITs 

iii.  Interview in ET Now on REIT 

iv. Participated in REIT Awareness programmes with Institute of Chartered 

Accountants of India (ICAI).  

Further, SEBI also conducts Municipal Bonds Outreach program wherein 

state governments, municipalities and urban local bodies are invited and 

REITs are highlighted as one of the innovative instruments that can be tapped 

to monetize the completed and revenue generating assets owned by the state 

governments, municipalities and urban local bodies. 

b) As per data available with IRDAI, private insurance firms have invested  

Rs.5,213.33 crore in REITs as on 30th June, 2024, which is 0.24% of private sector 

insurers’ Assets Under Management.  The associated risk factors in these 

investments include Liquidity Risk, Leverage Risk, Credit Risk and Market Risk. 

Data in respect of Global Average of investments made by insurance firms in 

REITs is not available.  
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c) IRDAI’s regulations namely IRDAI (Rural, Social Sector and Motor Third Party 

Obligations) Regulations, 2024 specify a percentage of business to be carried 

out/number of lives to be insured in rural/social sector as under:- 

Rural Sector obligations:   

a. All Life insurers shall collectively insure at least 10% of lives in 25,000 

Gram Panchayats through individual or group policies.  

b. All General insurers (excluding stand-alone health insurers, Agriculture 

Insurance Company of India Limited (AIC) and Export Credit Guarantee 

Corporation of India (ECGC)) must cover 10% of dwellings, shops and 

vehicles under fire and motor insurance in the same number of Gram 

Panchayats.  

c. Health insurers, including stand-alone health insurers, must insure 10% 

of lives in Gram Panchayats under health and personal accident 

insurance.  

Social Sector Obligations:  All insurers - life, general, and stand-alone health 

insurers (excluding AIC and ECGC) - shall ensure that 10% of the total lives 

they cover are from the social sector in the first financial year.  

For this purpose, the regulations link social sector obligations to government 

sponsored social security schemes such as Pradhan Mantri Jeevan Jyoti Bima 

Yojana, Pradhan Mantri Suraksha Bima Yojana, Mahatma Gandhi National 

Rural Employment Guarantee Act, Pradhan Mantri Ujjwala Yojana and Pradhan 

Mantri Awas Yojana and provide for coverage based on the vocation of 

individuals in the social sector on a declaration basis. 

d)  IRDAI regulatory provisions with respect to insurers’ investment in REITs are as 

below: 

I. Investment in Units of “Real Estate Investment Trusts (REIT)” 
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 The Investments in units of REITs/ Infrastructure Investment Trusts is 
allowed upto 3% of total fund size of the Insurer at any point of time.  

 Insurers are allowed to invest upto 5% of the Units issued by a single 

REIT/ Infrastructure Investment Trusts (including the current issue). 

II. Investments in Debt Securities of “Real Estate Investment Trusts (REIT)  

 The insurers are allowed to invest upto 3% of total fund size of the 

insurer in Debt Instruments of REITs at any point of time. 

 Insurer shall invest upto 20% of the outstanding debt instruments 

(including the current issue) in a single REIT. 

The above provisions are applicable to both Public and Private sector 
insurers 

 

RECRUITMENT OF TEACHERS UNDER SARVA SHIKSHA ABHIYAN 

1046. SHRI SHRIRANG APPA CHANDU BARNE: 
SHRIMATI BHARTI PARDHI: 
 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the quality education being provided by the Government to children 

under the Sarva Shiksha Abhiyan, if so, the details thereof; 

(b) whether the Government is planning to recruit teachers to strengthen primary 

education across the country and to ensure access to education to all children, if so, 

the details thereof; 

(c) whether there are vacancies for Scheduled Castes, Scheduled Tribes and Other 

Backward Class candidates, if so, the details thereof; and 

(d) the number of teachers likely to be recruited under the Sarva Shiksha Abhiyan 

in Maharashtra and Madhya Pradesh and the time by which these recruitments are 

made? 
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THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT AND 

ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 

EDUCATION (SHRI JAYANT CHAUDHARY): 

 

(a): Sarva Shiksha Abhiyan (SSA) was one of the three erstwhile Centrally 

Sponsored Schemes, which have been subsumed into Samagra Shiksha- an 

integrated centrally sponsored scheme for School education with effect from the 

year 2018-19.  The scheme treats school education holistically, without 

segmentation from pre-primary to class XII and is in accordance with Sustainable 

Development Goal for Education (SDG-4). The scheme provides support for the 

implementation of the RTE Act.  

The Scheme has now been aligned with the recommendations of the National 

Education Policy (NEP) 2020 and aims to ensure that all children have access to 

quality education with an equitable and inclusive classroom environment which 

should take care of their diverse background, multilingual needs, different academic 

abilities and make them active participants in the learning process.  

Under Samagra Shiksha, financial assistance is provided to States and UTs 

for providing various facilities to the children for implementing the Right of Children 

to Free and Compulsory Education (RTE) Act, 2009 as also for implementation of 

various provisions of Samagra Shiksha Scheme which include free uniform to 

eligible children at elementary level, free textbooks at elementary level, development 

of primers/textbooks for tribal language, teaching learning materials, transport/escort 

facility up to secondary level, special training for age appropriate admission of out of 

school children and residential as well as non-residential training for older children, 

seasonal hostels / residential camps, special training centres, age-appropriate 

residential and non-residential training, support to Out of School Children (16 to 19 

years) for completion of education through NIOS/SIOS, Holistic Progress Card, 

bilingual teaching material and books, support to Children with Special Needs 

(CWSN). Further, under the student-oriented component for the children with special 
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needs, financial assistance is provided for identification and assessment of children 

with special needs, aids and appliances, braille kits and books, appropriate teaching 

learning material and stipend to girl students with disability etc.  

Also, under the Scheme financial assistance is provided to the States and UTs 

for Universalization of School Education including opening/strengthening of new 

schools upto senior secondary level, construction of school buildings and additional 

classrooms, development/strengthening of school infrastructure in northern border 

areas under Vibrant Village Programme, setting up, up-gradation and running of 

Kasturba Gandhi Balika Vidyalayas, construction of hostels for PVTGs under PM-

JANMAN, setting up of Netaji Subhash Chandra Bose Avasiya Vidyalayas, 

construction of hostels under Dharti Aaba Janjatiya Gram Utkarsh Abhiyan for 

unsaturated ST population, reimbursement under RTE Act, various qualitative 

components, strengthening of teacher education and strengthening of 

DIETs/BRCs/CRCs, provision of ICT, Smart Class and digital interventions. 

(b) to (d): Education is a subject in the concurrent list of the Constitution and an 

overwhelming majority of schools are under the administrative control of respective 

State and Union Territory Governments. Filling up of vacancies by recruiting 

teachers falls within the domain of the respective Governments. The data of SC, ST 

and OBC categories in respect of the vacancies of teachers in these schools is 

maintained by respective States/Union Territory Administrations.  

Recruitment of teachers in schools is a continuous process as vacancies keep 

arising due to factors like retirement, resignation and additional requirements on 

account of enhanced students’ strength/new schools and the onus of filling up of 

these posts from time-to-time falls on the respective State/Union Territory 

Governments. Under the Integrated Scheme of Samagra Shiksha, the department 

provides financial support for the salary of teachers as per programmatic and 

financial norms and as per the provision available. The respective State/UT 

governments are expected to fill these vacancies from time to time in a transparent 

manner.  
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 The recruitment of teachers including the number of teachers to be recruited 

and the time schedules of recruitment is planned and carried out by the States as 

per their convenience and suitability.  

 
EPR GUIDELINES 

1047:  SHRI VIJAYAKUMAR ALIAS VIJAY VASANTH: 
           SHRI B. MANICKAM TAGORE: 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 
to state: 

(a) the measures taken/proposed to be taken by the Government to address the 
low registration rates of major polluters under the Extended Producers 
Responsibility (EPR) guidelines; 

(b) the manner in which Government will prevent fraudulent certificate generation 
and ensure accountability in the recycling sector along with the action 
taken/proposed to be taken against the polluters for generating fake 
certificates;  

(c) the reasons for exclusion of urban local bodies and informal waste collectors 
from the EPR framework including the manner in which their representation 
will be ensured along with the measures adopted by the Government to 
support waste management agencies and informal waste collectors; 

(d) the steps taken/proposed to be taken to improve recyclability through product 
standardization along with the way by which the Government will ensure 
accurate reporting of plastic waste generation; 

(e) the steps taken by the Government to increase transparency in the EPR 
system along with the funds allocated to tackle plastic problem and support 
the EPR framework; and  

(f) the timeline fixed for implementing corrective measures to address the issues 
highlighted in the Centre for Science and Environment Report?  

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
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(a) to (f): The number of registered Producers, Importers, and Brand owners (PIBOs) 
for different waste streams covered under extended producer responsibility are 
given below. 
 

Waste streams Registered producers 
under EPR 

Plastic packaging waste 44,659 
E-waste  7050 
Battery waste  2933 
Waste tyres  179 
Used oil 8 

 
The waste processers for plastic packaging, E-waste, battery waste, waste tyre and 
used oil are verified by State Pollution Control Boards and Pollution Control 
Committees before their registration under EPR regime. Further, the EPR 
Guidelines of plastic packaging allow CPCB/SPCB/PCC to undertake audit of PIBOs 
and Plastic Waste Processors (PWPs). EPR certificates are uploaded by recyclers 
at respective centralized online EPR portals.  
There is provision under the rules for conducting inspection and periodic audit of 
PIBOs by CPCB or through designated agency. Further, compliance of PWPs is 
verified by CPCB through inspection and periodic audit. In case of PWPs and PIBOs 
operating in a State or Union Territory, CPCB may, if required, direct SPCB or PCC 
to take action. 
Further, accurate reporting of plastic waste generation is ensured through filing of 
annual returns by PIBOs which mandates them to report the procurement of 
packaging raw material and plastic packaging sold.   
EPR relies on market-based mechanism, wherein recyclers develop their own 
mechanism for sourcing the waste from agencies involved in waste collection 
including informal waste collectors and the EPR certificates generated by them after 
recycling, are purchased by the obligated entities i.e. PIBOs. 
The role of urban local bodies has been provided under EPR guidelines. The 
certificate for plastic packaging waste provided by registered plastic waste 
processors can be issued to Local authorities based upon agreed modalities. Local 
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authorities, in turn, may trade EPR certificates with the PIBOs for fulfilment of their 
EPR obligations.  
PIBOs while fulfilling their EPR obligation may develop collection and segregation 
infrastructure of plastic packaging waste based on the category of plastics, which 
may include different implementation modalities.  
PIBOs, to fulfill the EPR obligations, may offer collection of plastic, from the entities 
like urban local bodies, gram panchayats, other public authorities or third parties 
carrying out waste management and provide for the collection from all entities that 
have made use of that offer. Further, PIBOs may provide necessary practical 
arrangement for collection and transport under the EPR guidelines.  
EPR regulations recognize the registered recyclers through which EPR certificates 
are generated and used for fulfillment of obligations of PIBOs which encourages 
formalization of informal waste management sector.   
The obligation of minimum level of recycling of plastic packaging waste, E waste, 
battery waste, waste tyre and used oil envisages strengthening of the waste 
management sector through involvement of both formal/informal sector. The local 
authorities can participate under the EPR regime of plastic packaging as per EPR 
Guidelines on plastic packaging.  
 
Further, the EPR Guidelines also promote sustainable plastic packaging including 
increasing recyclability of plastic packaging. In order to increase transparency, 
already there are functional centralized EPR portals for plastic packaging, E-waste, 
battery waste, waste tyre and used oil. The EPR target of PIBOs and availability of 
EPR certificates generated by registered waste processors, is available in public 
domain on the dashboard of Centralized EPR portals.  
The Central Pollution Control Board had conducted random audit of registered 
plastic waste processors, as per Guidelines for Extended Producer Responsibility 
on plastic packaging. Irregularities were observed during the random audit of plastic 
waste processors. Accordingly, CPCB had issued directions dated 26.10.2023 to 
concerned SPCBs to levy Environmental Compensation (EC) corresponding to the 
quantum of EPR certificates generated not in conformity with the stipulated 
requirements and also to take necessary actions, as per applicable law, against the 
violating Plastic Waste Processors (PWPs). Directions were also issued to all 
SPCBs / PCCs to take necessary action and ensure that the EPR certificates 
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generated by PWPs are in accordance with the stipulated requirements and take the 
necessary actions as per applicable law against the violating PWPs. 
The waste management rules on plastic packaging, E-waste, battery waste, used oil 
as well as waste tyre having EPR, provide for constitution of a Steering/ 
Implementation Committee, under respective waste management rules, to oversee 
the implementation of EPR and remove difficulties, as required.  
 

 

NIRF 2024 RANKINGS 
1048.   SHRI EATALA RAJENDER: 
Will the Minister of EDUCATION be pleased to state: 

(a) whether as per the National Institutional Ranking Framework (NIRF) 2024 

ranking, the rank of the Indian Universities has experienced more than 20% change 

compared to 2023 ranking of NIRF; 

(b) whether it is true that more private universities have improved their rankings, 

while the ranks of public institutions like IISERs and IITs have declined, if so, the 

details thereof; and 

(c) the steps being taken by the Government to improve the rank of Public 

Institutions? 

 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER    
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION  (DR. SUKANTA MAJUMDAR):  
 
(a) to (c): National Institutional Ranking Framework (NIRF) was launched in 2015 by 

the Government of India for the annual ranking of institutions/ universities of higher 

education in India (called India Rankings), to promote a healthy competition among 

educational institutes and universities.  The methodology of these rankings is based 

on five broad parameters which are “Teaching, Learning and Resources,” “Research 
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and Professional Practices,” “Graduation Outcomes,” “Outreach and Inclusivity,” and 

“Peer Perception”. 

As per NIRF 2024 India Rankings, 82 institutions, in the Top 100 in “Overall 

Category” have shown an increase in total score achieved in 2024 as compared to 

2023. This indicates their improvement on parameters of NIRF. Further, among the 

Top 100 institutions ranked in “Overall Category” in the 2024 India Rankings, 36 

government institutions have improved or retained their ranks while 24 private 

institutions have improved or retained their ranks.  

In alignement with the objectives of National Education Policy (NEP) 2020, there is 

a thrust on improving the overall quality of education in HEIs. While numerous 

initiatives have been institutionalised in Centrally Funded Insttituions for this 

purpose, Government of India also provides financial support to State Governments 

under Rashtriya Uchchatar Shiksha Abhiyan (RUSA)/ Pradhan Mantri Uchchatar 

Shiksha Abhiyan (PM-USHA) scheme under three components namely, “Enhancing 

Quality and Excellence in select State Universities”, “Infrastructure Grants to 

Universities” and “Multi-Disciplinary Education and Research Universities (MERU)” 

for improvement in Higher Education. 

Further, National Board of Accreditation (NBA) is also conducting workshops at 

regular intervals for generating awareness about India Rankings.  

  
वृ±ारोपण 

   1049. ®ी राहòल कÖ वां:  

          ³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िकः 
(क)  ³या सरकार न ेछाýŌ को ÖवÖथ वातावरण ÿदान करने के िलए देश म¤ उ¸च िश±ण संÖथानŌ 

के पåरसरŌ के अंदर और बाहर नीम, पीपल, बरगद आिद के व±ृ लगाने के िलए कोई िदशािनद¥श 

जारी िकए ह§ अथवा जारी करने का िवचार है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख)  ³या सरकार को इस बात कì जानकारी है िक देश म¤ उ¸च िश±ण संÖथानŌ के पåरसरŌ के 

अंदर और बाहर नीम, पीपल, जामनु, बरगद आिद के वृ± नहé लगाए गए ह§ िजसके कारण 

राÕůीय राजमागŎ के िनकट िÖथत सÖंथान उजाड़ िदखाई देते ह§; 
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(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है और इसके राजÖथान राºय सिहत राºय-वार और संÖथा-

वार ³या कारण ह§; और 

(घ)  ³या सरकार का िवचार व±ृारोपण को बढ़ावा दनेे के िलए कोई नई øांित लान ेका है और यिद 

हां, तो तÂसंबंधी Êयौरा ³या है? 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (ग) यह मंýालय िविभÆन व±ृारोपण गितिविधयŌ के कायाªÆवयन म¤ राºयŌ/संघ राºय ±ेýŌ को 

सहायता ÿदान करता है तथा शै±िणक सÖंथानŌ सिहत पूर ेदेश म¤ वन एवं वनेतर ±ेýŌ म¤ 

व±ृारोपण एवं वृ±Ō के सरं±ण को बढ़ावा दतेा है। िविभÆन Ö कìम¤ और कायªøम जैसे úीन 

इंिडया िमशन, नगर वन योजना, Öकूल नसªरी योजना, काÌपा आिद वन और वनेतर ±ेýŌ को 

हरा-भरा बनाने म¤ योगदान देते ह§। Ö थान कì िÖथित के आधार पर, नीम, पीपल, बरगद आिद 

सिहत उपयĉु ÿजाितयŌ को लगाया जाता है और उनका रखरखाव िकया जाता है। राजÖथान 

सरकार ने वषª 2024-25 म¤ िविभÆन शै±िणक संÖथानŌ के पåरसरŌ म¤ नीम, पीपल और बरगद 

के 10145 पौधे लगाए ह§। संबंिधत Êयोरा िववरण म¤ संलµन है। 

(घ)  िदनांक 5 जून, 2024 को िवĵ पयाªवरण िदवस के अवसर पर 'एक पेड़ मा ँके नाम' अिभयान 

शुł िकया गया था। यह अिभयान धरती माता Ĭारा ÿकृित के पोषण और हमारी माताओ ंĬारा 

मानव जीवन के पोषण के बीच समानता दशाªता है। इस अिभयान का उĥेÔय हमारी माताओ ं

के ÿित ÿेम, आदर और सÌमान के ÿतीक के łप म¤ एक पेड़ लगाकर तथा पेड़Ō और धरती 

माता कì र±ा करने कì शपथ लेकर इस संबंध को रेखांिकत करना है। इस अिभयान म¤ देशी 

व±ृ ÿजाितयŌ के रोपण को ÿोÂसािहत िकया जाता है, िजससे न केवल व±ृŌ के अिÖतÂव को 

बेहतर बनाने म¤ मदद िमलती है, बिÐक व±ृारोपण ±ýेŌ म¤ एक अनुकूिलत पाåरिÖथितकì तंý 

का िनमाªण भी होता है। इस अिभयान के तहत अब तक 10013.11 लाख पौधे रोपे जा चुके 

ह§, िजनम¤ से 562.23 लाख पौधे राजÖथान म¤ रोपे गए ह§। 
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िववरण 

     राजÖथान सरकार Ĭारा लगाए गए पौधŌ कì सूची 

øं.स.ं  िवभाग का नाम 
सामाÆय नाम 
(अúंेजी म¤) 

पौधŌ कì सं́ या 

1 
आयवु¥द िवĵिवīालय एवं 
महािवīालय नीम 300 

2 
माÅयिमक िश±ा बोडª, राजÖथान, 
अजमेर बरगद  37 

3 
माÅयिमक िश±ा बोडª, राजÖथान, 
अजमेर नीम 1537 

4 
माÅयिमक िश±ा बोडª, राजÖथान, 
अजमेर पीपल  62 

5 कॉलेजी िश±ा बरगद  10 
6 कॉलेजी िश±ा नीम 1115 
7 कॉलेजी िश±ा पीपल  25 
8 ÿांरिभक िश±ा  बरगद  12 
9 ÿांरिभक िश±ा नीम 641 

10 ÿांरिभक िश±ा पीपल  10 
11 उ¸च िश±ा बरगद  32 
12 उ¸च िश±ा नीम 2039 
१३ उ¸च िश±ा पीपल  65 
14 िचिकÂसा िश±ा बरगद  10 
15 िचिकÂसा िश±ा नीम 56 

16 
राजÖथान Öकूल िश±ा पåरषद 
(आरसीएससीई) बरगद  20 

17 
राजÖथान Öकूल िश±ा पåरषद 
(आरसीएससीई) नीम 701 

18 
राजÖथान Öकूल िश±ा पåरषद 
(आरसीएससीई) पीपल  31 

19 राजÖथान िश±ा कमê बोडª  नीम 55 
20 राजÖथान िश±ा कमê बोडª  पीपल  5 
21 सÖंकृत िश±ा बरगद  2 
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22 सÖंकृत िश±ा नीम 89 
23 सÖंकृत िश±ा पीपल  25 
24 माÅयिमक िश±ा बरगद  369 
25 माÅयिमक िश±ा नीम 2493 
26 माÅयिमक िश±ा पीपल  384 
27 तकनीकì िश±ा नीम 15 
28 तकनीकì िश±ा पीपल  5 

कुल 10145 
 

 
कृिष ®िमकŌ हतेु योजनाए ं

1050. ®ीमती मजूं शमाªः 
®ी देवेश चÆþ ठाकुरः 
³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक:  

(क)  ³या सरकार कृिष ®िमकŌ को दघुªटना होने कì िÖथित म¤ सहायता ÿदान करने के िलए कोई 
योजना कायाª िÆवत कर रही है; 

(ख)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(ग)  ³या सरकार Ĭारा उĉ योजनाओ ंके अंतगªत राºयŌ को िकसी ÿकार का अनदुान ÿदान िकया 

जाता है; 
(घ)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 
(ङ)  सरकार Ĭारा िवगत तीन वषŎ और वतªमान वषª के दौरान उĉ योजनाओ ंके अंतगªत आबंिटत 

िनिधयŌ का योजना-वार और राºय/संघ राºय±ेý-वार Êयौरा ³या है? 
 
सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 
 
(क) से (ङ): असंगिठत कमªकार सामािजक सरु±ा अिधिनयम (यूडÊÐयूएसएस), 2008 म¤ अÆय बातŌ क 
साथ-साथ, कृिष ®िमकŌ सिहत असंगिठत ±ेý के कामगारŌ के िलए जीवन और िन:शĉता कवर, ÖवाÖÃय 
और ÿसूित ÿसुिवधा लाभ, वĦृावÖथा संर±ण आिद संबंिधत मामलŌ पर केÆþ सरकार Ĭारा कÐयाणकारी 
योजनाए ंतैयार करने के उपबंध ह§। 

आयÕुमान भारत-ÿधान मंýी जन आरोµय योजना (एबीपीएमजेएवाई) म¤ िĬतीयक और तृतीयक 
दखेभाल हेतु अÖपताल म¤ भतê करने के िलए ÿित पाý पåरवार 5 लाख Łपए का वािषªक ÖवाÖÃय कवर 
ÿदान िकया जाता है। भारत सरकार ने हाल ही म¤ आयÕुमान भारत ÿधान मंýी जन आरोµय योजना (एबी 
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पीएम-जेएवाई) को Óयापक ÖवाÖÃय बीमा के साथ 70 वषª या उससे अिधक आयु के सभी वåरķ नागåरकŌ 
के िलए िवÖताåरत कर िदया है। 

ÿधानमंýी सरु±ा बीमा योजना (पीएमएसबीवाई) और ÿधानमंýी जीवन ºयोित बीमा योजना 

(पीएमजेजेबीवाई) कृिष ®िमकŌ सिहत ÓयिĉयŌ के िलए उपलÊध ह§। पीएमएसबीवाई म¤ दघुªटना के कारण 

मÂृय ुया िन:शĉता होने पर सरु±ा ÿदान कì जाती है। पीएमजेजेबीवाई म¤ िकसी भी कारण से मृÂय ुहोने 

पर बीमा कवर ÿदान िकया जाता है। िदनांक 06.11.2024 तक कì िÖथित के अनसुार लगभग 47.28 

करोड़ लाभाथê पीएमएसबीवाई के तहत नामांिकत ह§ और लाभािथªयŌ को 2916 करोड़ Łपये का भगुतान 

िकया गया है; पीएमजेजेबीवाई म¤ लगभग 21.52 करोड़ लाभाथê नामांिकत ह§ और लाभािथªयŌ को 17,111 

करोड़ Łपये का भुगतान िकया गया है। 

इसके अितåरĉ, राºय सरकार¤ भी कृिष ®िमकŌ सिहत कामगारŌ के कÐयाण के िलए योजनाए ं

चलाती ह§। बजट आबंटन और Óयय संबंिधत योजनाओ ंके उपबंधŌ के अनसुार िकए जाते ह§। 

 
पयªटन ÖथलŌ पर मूलभूत सुिवधाओ ंका सुधार 

1051. ®ी मुरारी लाल मीनाः 
³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या राजÖथान राºय म¤ पयªटन ÖथलŌ पर शौचालय, पेयजल, पåरवहन और ÖवाÖÃय सेवाओ ं
जैसी मूलभूत सिुवधाओ ंम¤ सुधार करने के िलए बजट का ÿावधान िकया गया है तािक देशी और 
िवदेशी पयªटकŌ को बेहतर सिुवधाए ंिमल सक¤  और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या सरकार ने थार मłÖथल, अरावली पवªत ®ृंखला और वÆय जीव अभयारÁयŌ जैसे पयाªवरण 
के ÿित संवेदनशील ±ेýŌ म¤ पयªटन गितिविधयŌ पर रोक लगाने और पयाªवरण संर±ण के िलए भी 
कोई नीित लागू कì है; और 

(ग) यिद हां, तो तैयार कì गई नीित का Êयौरा ³या है और यिद नहé, तो इसके ³या कारण ह§? 
 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 
 
(क) से (ग): पयªटन मंýालय ‘‘Öवदेश दशªन’’, ‘‘तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत सवंधªन 
अिभयान (ÿशाद)’’ और ‘‘पयªटन अवसंरचना िवकास हेतु केÆþीय एज¤िसयŌ को सहायता’’ नामक अपनी 
जारी योजनाओ ंके माÅयम से राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ/केÆþीय एज¤िसयŌ को राजÖथान 
राºय सिहत देश म¤ िविभÆन पयªटन गंतÓयŌ पर पयªटन अवसंरचना के िवकास हेत ुिव°ीय सहायता ÿदान 
करके उनके ÿयासŌ को सÌपूåरत करता है। इन पहलŌ का उĥेÔय पयªटकŌ के िलए मूलभूत सिुवधाओ ंके 
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ÿावधान सिहत अवसरंचना के िवकास पर Åयान केिÆþत करते हòए िचिĹत ÖथलŌ/गंतÓयŌ का समú łप 
से िवकास करना है। 
 
Öवदशे दशªन योजना के तहत, मंýालय ने देश भर म¤ 5287.90 करोड़ Łपये कì रािश कì कुल 76 
पåरयोजनाओ ंको मंजूरी दी है, िजसम¤ वÆयजीव पåरपथ, मłÖथल पåरपथ, जनजातीय पåरपथ, इको 
पåरपथ आिद जैसे िविभÆन िवषयगत पåरपथ के तहत पåरयोजनाए ंशािमल ह§। 
पयªटन मंýालय ने पयªटन और गंतÓय-क¤ िþत ŀिĶकोण अपनाते हòए Öथायी और िजÌमेदारीयĉु गतंÓयŌ 
को िवकिसत करने के उĥेÔय से अब अपनी Öवदेश दशªन योजना को Öवदेश दशªन 2.0 (एसडी 2.0) के 
तौर पर नया łप िदया है। एसडी 2.0 के तहत, पयªटन मंýालय ने िवकास के िलए दो गंतÓयŌ को िचिĹत 
िकया है, अथाªत राजÖथान म¤ बूंदी (केशोरायपाटन) और जोधपरु तथा बूंदी म¤ 17.37 करोड़ Łपये कì 
लागत कì एक पåरयोजना को मंजूरी दी है। 
पयªटन मंýालय ने Öथायी पयªटन हेतु राÕůीय कायªनीित तैयार कì है। Öथायी पयªटन हेतु राÕůीय कायªनीित 
के अनłुप, पयªटन मंýालय ने ‘ůैवल फॉर लाइफ’ नामक पहल शłु कì है। 'ůैवल फॉर लाइफ' कायªøम 
का उĥेÔय पयªटकŌ और पयªटन ÓयवसायŌ को ÿकृित के साथ तालमेल बनाते हòए Öथायी कायª-पĦितयŌ 
को अपनाने के िलए ÿेåरत करने हेत ुउनके Óयवहार म¤ Óयापक पåरवतªन लाना है। 
मंýालय कì िविभÆन योजनाओ ंके तहत राजÖथान राºय म¤ Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन 
िववरण  म¤ िदया गया है। 
 

िववरण 

ÿशाद योजना के तहत राजÖथान म¤ Öवीकृत पåरयोजना 
 (करोड़ Ł. म¤) 

ø.स.ं पåरयोजना का नाम 
Öवीकृित 

वषª 
Öवीकृत रािश 

1  पÕुकर/अजमेर का एकìकृत िवकास 2015-16 32.64 
 
 
 
 
Öवदेश दशªन योजना के तहत राजÖथान म¤ Öवीकृत पåरयोजनाए ं  

(करोड़ Ł. म¤) 
ø. 
स.ं 

पåरपथ/वषª पåरयोजना का नाम 
Öवीकृत 
रािश 

1. मŁÖथल पåरपथ सांभर लेक टाउन और अÆय ÖथलŌ का िवकास 50.01 
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2015-16 
2. कृÕण पåरपथ 

2016-17 
गोिवंद देव जी मंिदर (जयपरु), खाटू Ôयाम जी (सीकर) 
और नाथĬारा (राजसमंद) का िवकास 

75.80 

3. आÅयािÂमक 
पåरपथ 
 
2016-17 

आÅयािÂमक पåरपथ– चूł (सालासर बालाजी) – 
जयपरु (®ी समोदके बालाजी, घाटके बालाजी, बंधेके 
बालाजी) – िवराटनगर (बीजक, जैनिसया, अंिबका 
मंिदर) – भरतपरु (कमान ±ेý) – धौलपरु (मुचकंुड) – 
मेहंदीपुर बालाजी- िच°ौड़गढ़ (सांविलयाजी) का िवकास 

87.05 

4. िवरासत पåरपथ 
2017-18 

िवरासत पåरपथ -राजसमंद (कंुभलगढ़ िकला) - जयपरु 
(जयपरु और नाहरगढ़ िकले म¤ अúभाग कì ÿकाश 
ÓयवÖथा) -झालावाड़ (गगरोन िकला) - िच°ौड़गढ़ 
(िच°ौड़गढ़ िकला) - जैसलमेर (जैसलमेर िकला) - 
हनमुानगढ़ (गोगामेड़ी) - उदयपरु (ÿताप गौरव क¤ þ) - 
धौलपरु (बाग-ए-नीलोफर और परुानी छावनी) - नागौर 
(मीरा बाई Öमारक, मेड़ता) - टŌक (सुनहरी कोठी) का 
िवकास 

70.61 
 
 
 
 
 
 

 
राजÖथान म¤ ‘अवसंरचना िवकास हेत ुक¤ þीय एज¤िसयŌ को सहायता' के तहत Öवीकृत पåरयोजनाओ ं
कì सूची 

(करोड़ Ł. म¤) 
ø.स.ं Öवीकृित वषª पåरयोजना का नाम Öवीकृत रािश 

1. 2014-15 
अजमेर रेलवे Öटेशन का सयंुĉ िवकास 

5.52 

2. 2014-15 जयपुर रेलवे Öटेशन का सयंुĉ िवकास 4.88 
3. 2019-20 िच°ौड़गढ़ रलेवे Öटेशन का संयुĉ िवकास 4.99 

4. 2022-23 
सीमा सरु±ा बल चेक पोÖट, तनोट पåरसर म¤ 
सीमा पयªटन का िवकास 

17.67 

5. 2023-24 
नवलसागर झील, बूंदी म¤ Ìयूिजकल फाउंटेन 
और वॉटर Öøìन मÐटीमीिडया आधाåरत 
ÿोज³ेशन शो कì Öथापना 

9.25 

 
 

राजÖथान म¤ पूंजीगत िनवेश के िलए राºयŌ/संघ राºय±ेýŌ को िवशेष सहायता (एसएएससीआई) के 
तहत Öवीकृत पåरयोजनाओ ंका िववरण  
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ø. सं. पåरयोजना का नाम  
लागत 

(करोड़ Ł. म¤) 

1. जयपरु म¤ अंबर- नाहरगढ़ और आसपास के ±ेý का िवकास 49.31 

2. जयपरु म¤ जल महल का िवकास 96.61 
 

 
PROMOTION OF RURAL TOURISM IN ANDHRA PRADESH   

1052. SHRI G.M. HARISH BALAYOGI: 
Will the Minister of TOURISM be pleased to state: 

(a) the details of the initiatives being undertaken for the promotion of rural tourism 
in Andhra Pradesh State; 

(b) the details of the programmes for capacity building for promotion of rural 
tourism being conducted in Andhra Pradesh State, district-wise; 

(c) whether the Government has any special initiatives for the capacity building 
of people from SC/ST/OBC communities for tourism purposes, if so, the 
details of the number of people including women who have been trained under 
such schemes, scheme-wise, year-wise during the last five years, State-wise 
and district-wise especially in Dr. B.R. Ambedkar Konaseema district in 
Andhra Pradesh State; 

(d) if not, the reasons therefor; and 
(e) the details of the amount of funds allocated and utilized under the said 

scheme, State-wise, especially in Andhra Pradesh, year-wise, during the last 

five years? 

 
THE MINISTER OF TOURISM; AND MINISTER OF CULTURE 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a): The Ministry of Tourism promotes India in a holistic manner, as a tourist 
destination, through various initiatives including promotional events, assistance to 
State Governments for organizing fairs and festivals, etc. The Ministry also promotes 
various tourist destinations including Andhra Pradesh and its products through its 
website and social media. 
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Recognizing the immense potential of rural tourism in the country, Ministry of 
Tourism has formulated a National Strategy and Roadmap for Development of Rural 
Tourism in India and National Strategy for the promotion of Homestays. 

To identify the best practices prevailing in the rural tourism villages, the 
Ministry has organized the Best Rural Tourism Village Competition in 2023. 

In addition, the Ministry of Tourism has identified Rural Circuit as one of the 
thematic circuits under its Swadesh Darshan Scheme.  
(b) to (e): The Ministry of Tourism under its scheme of “Capacity Building for 
Service Providers (CBSP)” conducts short term skill certification training 
programmes through various institutes across the rural and urban areas in the 
country including Andhra Pradesh in order to capitalize the vast tourism potential to 
the fullest and provide professional expertise to the local populace for fresh as well 
as existing service providers thus making the locals more employable. 

The various training programmes conducted under the CBSP scheme 
includes Hunar Se Rozgar Tak (Capacity Building), Skill Testing and Certification 
(Re-Skilling), Entrepreneurship Programme, Sensitization Programme/Tourism 
Awareness Programme etc., for candidates from all communities. The detail of funds 
reimbursed and people trained in the country including women under the scheme 
during the last five years, including Andhra Pradesh is as under: 
 

Financial Year 
Funds reimbursement 
(Amount Rs. in Crore) 

No. of persons trained 

2019-20 21.42 32,458 
2020-21 23.51 12,085 
2021-22 21.22 22,034 
2022-23 15.71 21,641 
2023-24 21.68 24,153 
2024-25* 4.75* 30,230* 

* Provisional figures for the FY 2024-25. 
 

WELFARE OF ATHLETES 

 1053. SHRI DINESHBHAI MAKWANA:  
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Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state:  

(a) whether the Government has taken any steps for the welfare of current and 

retired athletes and if so, the details thereof; and  

(b) the details of steps taken by the Government for the welfare of the athletes? 

  

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

 
(a) and (b): The Government is already implementing the following schemes for the 
welfare of current and retired athletes:  
i. 'Pandit Deendayal Upadhyay National Welfare Program for Sportspersons' 
(PDUNWFS) scheme provides suitable financial assistance to the 
sportspersons/coaches and their dependent family members living in indigent 
condition, for treatment of injury during training and competitions, welfare of the 
sportspersons, procurement of sports equipments and participation in events etc.  
ii. The 'Scheme of Sports Fund for Pension to Meritorious Sportspersons' provides 
additional financial security to sportspersons, after their retirement from an active 
sports career in the form of life-time pension ranging from Rs. 12,000/- to Rs. 
20,000/- per month for winning medals in Olympic Games, Paralympic Games, 
World Cup, World Championships, Asian Games, Para Asian Games and 
Commonwealth Games. 
  
 

नेशनल कैåरयर सिवªस पोटªल 
1054. ®ी िवजय बघेल: 

®ी Łþ नारायण पाणी: 
®ी दशªन िसहं चौधरी: 
®ी िबभु ÿसाद तराई: 

³या ®म और रोजगार मýंी यह बताने कì कृपा कर¤गे िकः 
(क)  नेशनल कैåरयर सिवªस पोटªल म¤ सधुार लाने कì िदशा म¤ उठाए गए कदमŌ का Êयौरा ³ या ह;ै और 
(ख)  ई-®म पोटªल पर आज तक राºय/±ेý-वार, िवशेषकर ओिडशा राºय म¤ िकए गए पंजीकरणŌ कì 

सं́ या का Êयौरा ³या है? 
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 सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 

मýंी (कुमारी शोभा काराÆ दलाजे): 

 

(क):  राÕůीय कåरयर सेवा (एनसीएस) पोटªल म¤ सुधार एक सतत और गितशील ÿिøया है और यह 

िहतधारकŌ के सुझावŌ और आवÔयकताओ ंपर आधाåरत है।  अब तक, पोटªल को बेहतर बनाने के िलए 

िनÌनिलिखत कदम उठाए गए ह§, िजसम¤ सरकारी पोटªलŌ जैसे उīम, ई-®म, िÖकल इंिडया पोटªल, 

ईपीएफओ, ईएसआईसी, एमएचआरडी, िडिजलॉकर और िविभÆन राºयŌ के रोजगार पोटªलŌ के साथ 

एकìकरण शािमल है; संघ लोक सेवा आयोग, कमªचारी चयन आयोग, कृिष वै²ािनक भतê बोडª , रेलवे 

भतê बोडª  आिद जैसे सरकारी भतê िनकायŌ के साथ संपकª  Öथािपत करने के िलए अÆय िनयोĉाओ ंको 

गैर-अनशंुिसत उÌमीदवारŌ के अंक उपलÊध कराने के िलए तािक वे िनयोजनीय उÌमीदवारŌ कì पहचान 

कर सक¤ । इसके अलावा, मंýालय ने नौकरी चाहने वालŌ के िलए अवसर ÿदान करने के िलए कई िनजी 

नौकरी पोटªलŌ के साथ साझेदारी समझौते पर हÖता±र िकए ह§। मंýालय ने रोजगार चाहने वालŌ और 

िनयोĉाओ ंको कैåरयर सबंंधी सेवाए ंÿदान करने के िलए िविभÆन िजलŌ म¤ 7 गैर-िव° पोिषत सिहत 407 

मॉडल कåरयर क¤ þŌ (एमसीसी) कì Öथापना को भी मंजूरी दी है। अतंराªÕůीय ±ýे म¤, िवदेश मंýालय Ĭारा 

अनमुोिदत भतê एज¤टŌ (आरए) को अतंराªÕůीय रोजगार के अवसरŌ को पोÖट करन ेकì सिुवधा, एनसीएस 

ÿदान करता है तािक घरलूे नौकरी चाहने वालŌ को वैिĵक रोजगार के अवसर उजागर िकए जा सक¤ । 

(ख):  ओिडशा राºय सिहत अब तक ई-®म पोटªल पर िकए गए पंजीकरणŌ कì सं́ या का राºय-वार 
Êयौरा संलµन िववरण -I पर है। ओिडशा राºय सिहत अब तक ई-®म पोटªल पर िकए गए पजंीकरणŌ कì 
सं́ या का ±ेý-वार Êयौरा संलµन िववरण - II पर है। 

िववरण -I 

ई-®म पोटªल पर िकए गए पंजीकरणŌ कì सं́ या का राºय-वार Êयौरा 

ø.स.  राºय  कुल पंजीकरण 
1 अंडमान व िनकोबार Ĭीप समूह 32,293 
2 आंň ÿदशे 81,25,924 
3 अŁणाचल ÿदेश 1,96,193 
4 असम 75,65,925 
5 िबहार 2,95,52,012 
6 चंडीगढ़ 1,84,877 
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ø.स.  राºय  कुल पंजीकरण 
7 छ°ीसगढ 85,19,047 
8 दादरा और नगर हवेली तथा दमन और दीव 74,277 
9 िदÐली 34,41,699 

10 गोवा 74,992 
11 गजुरात 1,18,66,463 
12 हåरयाणा 53,48,065 
13 िहमाचल ÿदेश 19,80,851 
14 जÌमू और कÔमीर 35,26,627 
15 झारखंड 95,91,275 
16 कनाªटक 1,02,61,173 
17 केरल 60,02,286 
18 लĥाख 33,277 
19 ल±Ĭीप 2,747 
20 मÅय ÿदशे 1,83,87,723 
21 महाराÕů 1,72,55,023 
22 मिणपरु 4,51,285 
23 मेघालय 3,25,422 
24 िमजोरम 64,899 
25 नागाल§ड 2,31,307 
26 ओिडशा 1,35,18,091 
27 पडुुचेरी 1,89,031 
28 पंजाब 57,61,356 
29 राजÖथान 1,42,16,619 
30 िसि³कम 42,018 
31 तिमलनाडु 88,73,813 
32 तेलंगाना 44,41,600 
33 िýपुरा 8,83,661 
34 उ°र ÿदशे 8,37,29,241 
35 उ°राखंड 30,51,600 
36 पिĲम बंगाल 2,63,96,249 

योग 30,41,98,941 
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िववरण - II 
     ई-®म पोटªल पर िकए गए पंजीकरणŌ कì सं´या का ±ेýवार Êयौरा 

ø.स.ं ±ेý पंजीकरण कì सं́ या 
1 कृिष 15,88,17,350 
2 घरेलू और घरेलू कामगार  2,88,09,641 
3 िनमाªण 2,74,22,925 
4 पåरधान 1,97,65,754 
5 िमि®त 1,33,67,920 
6 ऑटोमोबाइल एवं पåरवहन 81,44,592 
7 पंूजीगत सामान और िविनमाªण 63,86,071 
8 चमड़ा उīोग कायª 60,38,649 
9 िश±ा 51,06,355 

10 इले³ůॉिन³स एवं एचडÊÐयू 49,54,395 
11 अÆय सभी Óयवसाय 2,53,85,289 

योग 30,41,98,941 
 

BENEFICIARIES OF MCA V3.0 PORTAL 

1055. SHRI ARUN BHARTI:  
Will the Minister of CORPORATE AFFAIRS be pleased to state:  
(a) Whether the Government has undertaken any measures for the 
establishment of a digital corporate compliance infrastructure and if so, the 
details thereof;  
(b) the details of the MCA V3.0 portal launched by the Government for enhancing 
e-governance along with the number of beneficiaries of the MCA V3.0 portal;  
(c) whether the Government has undertaken any study to understand the impact 
of Artificial Intelligence in anti-competitive practice and if so, the details thereof; 
and 
(d) the details of the steps taken by the Competition Commission of India to 
reduce the ill-use of Artificial Intelligence in conducting anti-competitive 
practices? 
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THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 

(a) and (b): The MCA21 portal was launched in 2006 to digitise corporate filings, 

improve compliance and provide stakeholders with secured access to MCA 

services. Version-3 of MCA21 has been launched to further strengthen 

enforcement, promote Ease of Doing Business and enhance user experience. 

Through MCA21 V3, functionalities like Web filings, e-Adjudication, e-

Consultation, e-Book, Learning Management System etc have been introduced. 

Around 21.40 lakh Companies and LLPs are availing the Services of MCA21 

portal. Additionally, more than 60 lakh individual users including Directors, 

Practicing Professionals, Company Nodal Officers are directly using MCA21 

services. 

(c) and (d): The Competition Commission of India (CCI) has commissioned a 

study on Artificial Intelligence (AI) and Competition by Management Development 

Institute Society, Gurugram (MDIS). 

 

INTERVENTION OF RBI IN TAMING THE FOOD INFLATION 
1056. SHRI DURAI VAIKO: 
Will the Minister of FINANCE be pleased to state: 

(a) the details of the intervention of RBI in taming the food inflation in the    

country during the last one year; and 

(b) the details of Government agencies associated with the RBI to control food 

inflation?                             

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHAUDHARY): 
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(a): The Reserve Bank of India kept the policy repo rate unchanged at 6.5 per cent 

after February 2023 and continued with the disinflationary stance of withdrawal of 

accommodation, as food price pressures affected overall inflation in 2023-24. In the 

bi-monthly review of October 9, 2024, the Monetary Policy Committee (MPC) noted 

that with better prospects for both kharif and rabi crops and ample buffer stocks of 

food grains, there is now greater confidence on the disinflation path later in the 

current financial year. In view of this, the MPC decided to change the monetary 

policy stance from ‘withdrawal of accommodation’ to ‘neutral’ and remain focused 

on a durable alignment of inflation with the target, while supporting growth.  

(b) Apart from the monetary policy actions of the RBI, the Government has 

independently taken various measures to control food inflation. These included 

procurement, buffer stocking, open market operations and subsidized distribution of 

select essential food items involving agencies like the Food Corporation of India, 

National Agricultural Co-operative Marketing Federation of India, Kendriya Bhandar 

and National Co-operative Consumers Federation of India. The Government has 

also taken trade policy measures to improve domestic availability of essential items 

and imposed, revised and monitored stock limits to prevent hoarding.  

 

CSR INITIATIVES ON ENERGY EFFICIENCY PROJECTS 

1057. SHRI S.JAGATHRATCHAKAN: 

Will the Minister of CORPORATE AFFAIRS be pleased to state:  

(a) whether the Government is cognizant that leveraging Corporate Social 
Responsibility (CSR) initiatives on energy-efficiency projects could create a 
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large-scale impact on community-based energy-efficiency programmes, 
awareness campaigns and support for research and development (RandD) of 
new energy-efficient technologies; and 

(b) if so, the details of the steps proposed to be taken by the Government in this 
regard? 

 
THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS       
(SHRI HARSH MALHOTRA): 

(a)and(b): The philosophy of CSR is to engage corporates as partners in the socio-
economic development of the country by leveraging their managerial efficiency, best 
practices, technology and innovation in the delivery of public good and services.The 
legal framework for Corporate Social Responsibility (CSR) has been provided under 
Section 135 of the Companies Act, 2013 (‘Act’), Schedule VII of the Act and Companies 
(CSR Policy) Rules, 2014. Section 135 of the Act mandates every company having net 
worth of Rs. 500 crore or more, or turnover of Rs. 1000 crore or more, or net profit of 
Rs. 5 crore or more during the immediately preceding financial year, to spend at least 
two percent of the average net profits of the company made over immediately preceding 
three financial years towards CSR as per the CSR Policy of the Company. 

Schedule VII lists the activities which may be included by the companies in their CSR 
policies. Item no. (iv) of the Schedule VII of the Act reads as “ensuring environmental 
sustainability, ecological balance, protection of flora and fauna, animal welfare, agro 
forestry, conservation of natural resources and maintaining quality of soil, air and water 
including contribution to the ‘Clean Ganga Fund’ set-up by the Central Government for 
rejuvenation of river Ganga”                                                                                                         

Item no. (ix) of the Schedule VII of the Act reads as; 

(a) “Contribution to incubators or research and development projects in the field of 
science, technology, engineering and medicine, funded by the Central Government or 
State Government or Public Sector Undertaking or any agency of the Central 
Government or State Government”; and 

(b) “Contributions to public funded Universities; Indian Institute of Technology (IITs); 
National Laboratories and autonomous bodies established under Department of Atomic 
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Energy (DAE);  Department of Biotechnology (DBT); Department of Science and 
Technology (DST); Department of Pharmaceuticals; Ministry of Ayurveda, Yoga and 
Naturopathy, Unani, Siddha and Homoeopathy (AYUSH); Ministry of Electronics and 
Information Technology and other bodies, namely Defense Research and Development 
Organisation (DRDO); Indian Council of Agricultural Research (ICAR); Indian Council 
of Medical Research (ICMR) and Council of Scientific and Industrial Research (CSIR), 
engaged in conducting research in science, technology, engineering and medicine 
aimed at promoting Sustainable Development Goals (SDGs).” 

Every mandated company has to constitute a CSR Committee. The Committee shall 

formulate and recommend the CSR policy which indicates the activities to be 

undertaken by the company in area or subject specified in Schedule VII. CSR is a Board 

driven process and the Board of the company plans, decides, executes and monitors 

the CSR activities of the company based on the recommendations of its CSR 

Committee. Further, The Government does not issue any directions to Corporates to 

spend in any particular area or activity. 

 
EXCLUSION OF VILLAGES FROM ESA 

1058.CAPTAIN VIRIATO FERNANDES:            
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 
pleased to state:  
(a)  the details of reasons cited by the State Government of Goa to justify 

exclusion of villages from the Ecologically Sensitive Areas (ESA); 
(b)  the mandate of the Committee regarding retaining the villages mentioned in 

the notification or to exclude villages from those already notified; 
(c)  whether the activities cited to exclude villages meant to allow the mining 

activity in these sensitive areas; 
(d)  the details of the reasons Mangal Village in Quepem which meets all the 

criteria has not been identified as ESA; and 
(e)  the details of the water bodies identified in the State of Goa under different 

categories, location-wise or KML/KMZ files along with the copy of the final 
report? 
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THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) to (c) The State Government of Goa, vide their proposal dated 30.09.2024 have 
proposed to declare 1247.72 sq. km. in 87 villages as part of Western Ghats 
Ecologically Sensitive Area, by excluding 21 villages with an area of 226.16 sq. km. 
from the draft notification on Ecologically Sensitive Area of Western Ghats. The 
State Government has informed that the villages, which have been proposed for 
exclusion do not meet the criteria, laid down by the Committee, which has been 
constituted by the Government of Goa. Besides, the State Government has sought 
exclusion of villages to ensure livelihood, employment and economic development 
of the people. The Ministry has republished draft notification on Ecologically 
Sensitive Area of Western Ghats on 31st July 2024 regarding which 
claims/objections were to be submitted by the Stakeholders including State 
Governments by 29th September 2024.  
(d) In order to address the issues raised by the stakeholders including the 
respective State Governments while finalizing the draft notification, the Ministry has 
constituted a Committee to examine the suggestions of the six State Governments 
in a holistic manner including issues related to the inclusion/exclusion of villages 
and keeping in mind the conservation aspects of the disaster prone pristine 
ecosystem, and the rights, privileges, needs and developmental aspirations of the 
region and to give its recommendations.  
(e) As per the information provided by the State Government of Goa, 44 wetlands 
have been identified for notification under Wetlands (Conservation and 
Management) Rules, 2017, of which 15 have been notified so far.  
 

भारतीय राÕůीय खेल िवकास संिहता 

1059. ®ी कंवर िसहं तंवर :  
          ®ी िदनेशभाई मकवाणा: 

³या युवा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या राÕůीय खेल पåरसघंŌ को भारतीय राÕůीय खेल िवकास संिहता, 2011 का अनुपालन करना 
अपिे±त है;  



02.12.2024                                                                                                                                               182 
 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) सरकार Ĭारा यह सिुनिĲत करन ेके िलए ³या कदम उठाए गए ह§ िक सभी राÕůीय खेल पåरसघं खले 
संिहता का अनपुालन कर¤; 

(घ) ³या सरकार Ĭारा राÕůीय खेल पåरसघंŌ को दी गई िनिध का उपयोग देश म¤ खेलŌ के िवकास के िलए 
िकया जाना सिुनिĲत िकया गया है; 

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(च) एथलीटŌ कì सरु±ा सुिनिĲत करने के िलए राÕůीय खेल पåरसघंŌ के पास िकस हद तक उपयुĉ 
उपकरण ह§; और  

(छ) सरकार Ĭारा िखलािड़यŌ कì सरु±ा और देश म¤ िनिधयŌ के उिचत उपयोग को सिुनिĲत करने के 
िलए ³या कदम उठाए गए ह§? 

 
®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी (डॉ. मनसुख मांडिवया): 

(क) से (ग): भारतीय राÕůीय खेल िवकास संिहता, 2011 ('खेल सिंहता') यवुा कायªøम एवं खेल मंýालय 

Ĭारा समय-समय पर जारी आदशेŌ एवं िनद¥शŌ का समामेलन है तथा यह एक डायनेिमक दÖतावेज है। 

खेल संिहता के ÿावधानŌ का पालन एक सतत ÿिøया है तथा मýंालय राÕůीय खेल महासंघŌ (एनएसएफ) 

Ĭारा खेल संिहता के ÿावधानŌ के पालन के संबंध म¤ उनकì िनरतंर िनगरानी करता है। मंýालय यह 

सिुनिĲत करता है िक माÆयता ÿाĮ एनएसएफ बुिनयादी एवं ÿमुख िसĦांतŌ का पालन कर¤, जैसे 

एनएसएफ के पदािधकाåरयŌ के संबंध म¤ आय ुएवं कायªकाल ÿितबंध, िनÕप± एवं पारदशê चुनाव कराना, 

एथलीटŌ के िहतŌ कì सरु±ा आिद। सरकार एनएसएफ Ĭारा वषª-दर-वषª अपनी माÆयता बनाए रखने के 

िलए खेल संिहता के ÿावधानŌ के पालन पर जोर दतेी है। जहां भी ऐसा कोई उÐलंघन पाया जाता है, वहा ं

िनलंबन, वािषªक माÆयता का नवीनीकरण न करने तथा माÆयता वापस लेने सिहत आवÔयक कारªवाई 

कì जाती है। 

(घ) स े(छ): एनएसएफ Ĭारा Öवीकृत सरकारी अनदुान का उपयोग सुिनिĲत उĥेÔय के िलए करने हेतु, 

एनएसएफ से उपयोग ÿमाण पý और ऑिडट िकए हòए खाते ÿाĮ िकए जाते ह§। इसके अलावा, 1.00 

करोड़ Łपये और उससे अिधक का अनुदान ÿाĮ करने वाले एनएसएफ भारत के िनयंýक और महालेखा 

परी±क Ĭारा ऑिडट के अधीन ह§। 

सरकार खेलŌ म¤ भाग लेने वाले िखलािड़यŌ को उÂपीड़न और भेदभाव से मĉु सरुि±त माहौल ÿदान 

करने पर जोर देती है। एनएसएफ को सुर±ा ÿोटोकॉल लागू करने और िखलािड़यŌ कì सरु±ा और भलाई 

सिुनिĲत करने के िलए सुर±ाÂमक िगयर और िचिकÂसा सहायता सिहत उिचत उपकरण ÿदान करने 

कì आवÔयकता होती है। 
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इसके अलावा, राÕůीय खेल पåरसंघŌ (एनएसएफ) को सहायता Öकìम के तहत, राÕůीय कोिचंग िशिवरŌ, 

अंतराªÕůीय ए³सपोजर/ÿितयोिगताओ ंआिद के दौरान भारतीय िखलािड़यŌ के साथ मनोवै²ािनकŌ जैसे 

मानिसक ÖवाÖÃय पेशेवरŌ सिहत वै²ािनक सहायक कमªचाåरयŌ को शािमल करने का ÿावधान है। 

  
 
 
 

INCENTIVES FOR TECHNOLOGY SECTOR 
1060. SHRI MANISH TEWARI: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has any proposal to increase the current limit of Rs. 
200 crore for a tech company to apply for a safe harbour margin for international 
transactions, if so, the details thereof; 
(b) whether the Government has any plan to introduce new tax incentives or 
benefits for startups and emerging companies in the tech sector; and 
(c) the details of specific measures taken/to be taken by the Government to 
ensure the growth and development of the technology industry in the country? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
 (SHRI PANKAJ CHAUDHARY): 
  
(a)   At present, there is no specific proposal for enhancement of the limit for a safe 
harbour margin for international transactions for a tech company. However, the 
Government has announced in paragraph 151 of Budget Speech, 2024 that with a 
view to reduce litigation and provide certainty in international taxation, the scope of 
safe harbour rules will be expanded to make them more attractive. 
 (b)   Tax incentives or benefits to start-ups is already provided under section 80-IAC 
of the Income-tax Act, 1961. There is no further proposal for new tax incentives or 
benefits for start-ups and emerging companies in the tech sector. 
(c)   Specific measures taken by the Government to ensure the growth and 
development of the technology industry in the country are as following – 

 Technology Development Board under Department of Science and 
Technology has supported technology development in different industry segments. 
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Also, technology business incubators have supported science and technology start-
ups to have small businesses in tech industry domain. 

 The Ministry of Electronics and Information Technology (IT), Government of 
India is making continuous efforts to promote IT industry across the country and has 
initiated multiple schemes and programmes for growth of IT industry. Today India is 
recognized as IT Hub worldwide. The Software Technology Park (STP) is the one of 
the most important scheme in this effort. Under this scheme, Software Technology 
Parks have been established in 65 cities across India with 57 centres in Tier-2 and 
Tier-3 cities. The STP centres provide incubator facility which help entrepreneurs to 
convert their innovative ideas into start-ups. The incubator facility provides 
opportunity of meeting with investors like Venture Capitalists, mentors from Indian 
Institutes of Technology (IITs)/National Institutes of Technology (NITs)/Industry and 
networking opportunity with IT professionals etc. 

 

SPORTS INFRASTRUCTURE DEVELOPMENT IN UP 
1061.  SHRI PRAVEEN PATEL: 
  SUSHRI IQRA CHOUDHARY: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
(a) the steps taken by the Government for the development of sports infrastructure 
in the State of Uttar Pradesh; 
(b) the details of sports infrastructure projects sanctioned along with the status of 
the projects of Uttar Pradesh; 
(c) the quantum of funds released to the State of Uttar Pradesh for the development 
and maintenance of sports infrastructure since 2019, year-wise; 
(d) whether any proposal is pending with the Government to construct synthetic 
athletics tracks in districts of Uttar Pradesh; and 
(e) whether the Government proposes to construct a synthetic athletics track in the 
Kairana Parliamentary Constituency and if so, the details thereof? 
 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 
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(a) to (c) ‘Sports’ being a State subject, the responsibility of development of sports, 
including the development of sports infrastructure in the State of Uttar Pradesh, rests 
primarily with the State/Union Territory Governments. Central Government only 
supplements their efforts by bridging critical gaps. Under the “Creation and 
upgradation of sports infrastructure” component of the Khelo India Scheme, this 
Ministry renders financial support for creation of basic sports infrastructure such as 
sports complex, synthetic athletic tracks, synthetic hockey fields, synthetic turf 
football grounds, multipurpose halls, swimming pools, etc. along with sports 
equipment. Further, under National Sports Development Funds (NSDF), 
Government supports various institutions and individuals for creation and 
upgradation of sports facilities across the country. The details of the sports 
infrastructure sanctioned under Khelo India Scheme and NSDF, including funds 
released, across the country, including in Uttar Pradesh, are available in public 
domain on the dashboard of the Ministry at https://mdsd.kheloindia.gov.in and 
http://www.nsdf.yas.gov.in/nsdf-glance.html, respectively. The responsibility of 
maintenance of these sports infrastructure rests with the grantee. 
(d) and (e) No, Sir. No such proposal is under consideration in this Ministry. 
 

 

EDUCATION INFRASTRUCTURE IN ANDHRA PRADESH 
1062. SHRI PUTTA MAHESH KUMAR: 
Will the Minister of EDUCATION be pleased to state: 

(a) the details of the total number of schools, colleges and higher education 

institutions proposed, under construction and presently functioning in Andhra 

Pradesh, district-wise, especially in Eluru district; 

(b) whether the Government has conducted any audit of the infrastructure of 

these institutions, if so, the details thereof; 

(c) whether the Government has introduced any schemes/programmes to 

upgrade infrastructure of educational institutions for the overall development of 

students, if so, the details thereof; 

(d) the total number of beneficiaries of such schemes/programmes; and 
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(e) the details of fund allocated and utilised by the Government in this regard 

during the last five years, State-wise and district-wise in Andhra Pradesh 

especially in Eluru district? 

 

THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
 

(a): The details of the number of schools, colleges and higher education 

institutions proposed, under construction and presently functioning in Andhra 

Pradesh, district-wise including the district of Eluru, as reported by the State 

Government, are given at enclosed Statement– I. 

(b): Education is part of concurrent list in the Constitution and majority of 

schools are under the administration of the State Government. Accordingly, 

Audit/Need Analysis has been done by the Government of Andhra Pradesh to 

identify the gaps in existing infrastructure.  

(c)and (d): Under Samagra Shiksha, financial support is provided to States/UTs 

for strengthening ofgovernment and government aided schools, through 

creation and augmentation of infrastructure facilities based on scheme norms. 

All the Government and Government aided schools are benefitted under the 

Samagra Shiksha Scheme 

(e):The details of fund allocated and utilized by the Government in this regard 

during the last five years, State-wise under Samagra Shiksha is appended in 

Statement-II and disrict wise in Andhra Pradesh, is appended in Statement -III. 
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STATEMENT-I 
 
Number of school, colleges and higher institution functioning, proposed and under 
construction 

S.No 
District 
Name 

Schools Junior Colleges Higher Education 

No. of 
Schoo
ls 
Functi
oning 

No. of 
Schoo
ls in 
which 
constr
uction 
works 
propo
sed 

No. of 
School
s in 
which 
constru
ction 
works 
ongoin
g 

No. of 
Junior 
Colleg
es 
Functi
oning 

No. of 
Junior 
Colleg
es in  
which 
constr
uction 
works 
propo
sed  

No. of 
Junior 
Colleg
es  in 
which 
constr
uction 
works 
ongoin
g 

No. of 
Institu
tions 
Functi
oning 

No. of 
Institu
tions 
in 
which 
constr
uction 
works 
propo
sed  

No. of 
Institut
ions  in 
which 
constr
uction 
works 
ongoin
g 

1 
AlluriSithar
amaRaju 

2894 1445 864 20 20 20 3 2 1 

2 Anakapalli 1454 1038 425 20 19 19 2 2 2 

3 
Ananthapu
ram 

1720 1545 847 23 23 23 11 8 4 

4 
Annamayy
a 

2202 1424 819 24 21 21 5 4 4 

5 Bapatla 1345 857 376 16 15 15 4 4 2 
6 Chittoor 2454 1629 886 31 30 30 12 10 7 

7 
East 
Godavari 

962 910 496 15 14 14 12 10 7 

8 Eluru 1778 1252 631 20 19 19 5 4 3 
9 Guntur 977 734 420 5 5 5 15 15 13 
10 Kakinada 1260 1143 652 14 14 14 4 3 2 

11 
Konaseem
a 

1573 1060 609 13 10 10 3 2 2 

12 Krishna 1335 947 360 8 8 8 12 11 8 
13 Kurnool 1435 1375 781 23 23 23 6 6 5 
14 Manyam 1572 896 410 14 14 14 3 2 2 
15 Nandyal 1351 1251 765 21 20 20 6 5 4 
16 NTR 892 829 488 10 9 9 2 1 1 
17 Palnadu 1533 1227 584 9 10 10 1 1 1 
18 Prakasam 2317 1684 669 24 23 23 3 2 1 

19 
SPS 
Nellore 

2589 1899 1038 23 22 22 6 5 2 

20 
Sri 
Satyasai 

2088 1465 869 21 21 21 3 2 2 

21 Srikakulam 2651 1688 708 38 38 38 7 6 3 
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STATEMENT-II 

State-wise central allocation and expenditure under Samagra Shiksha from 
the year 2019-20 to 2023-24 
                                                                                                (Rs. In Lakhs) 

Sl. 
No. 

State Name 
Central 
allocation 

Expenditure 
including 
State share 

1 A and N Islands 32009.72 17677.85 
2 Andhra Pradesh 748021.51 855721.30 
3 Arunachal Pradesh 243773.91 234034.80 
4 Assam 1089572.72 994638.96 
5 Bihar 2133911.78 2769341.80 
6 Chandigarh 54964.94 39402.79 
7 Chhattisgarh 511156.60 601261.35 

8 
Dadra and N. Haveli 
Daman and Diu 

38198.57 
19206.71 

9 Delhi 167925.08 173143.19 
10 Goa 10921.15 15825.65 
11 Gujarat 612254.06 930113.65 
12 Haryana 443311.41 543343.96 
13 Himachal Pradesh 313193.88 279457.97 
14 Jammu and Kashmir 795869.54 466329.29 
15 Jharkhand 517750.60 908608.46 
16 Karnataka 412199.10 590529.86 
17 Kerala 142389.67 227236.43 
18 Ladakh 55026.52 16192.38 

22 Tirupati 2309 1625 763 21 21 21 6 5 5 

23 
Visakhapat
nam 

578 417 250 10 8 8 8 7 5 

24 
Vizianagar
am 

1785 1366 525 18 17 17 4 3 3 

25 
West 
Godavari 

1352 1118 594 14 14 14 8 8 7 

26 
YSR 
Kadapa 

1994 1427 709 20 9 9 6 4 2 

  Total 44400 32251 16538 475 447 447 157 132 98 
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19 Lakshadweep 3590.27 1567.46 
20 Madhya Pradesh 1629080.53 2211261.96 
21 Maharashtra 595396.12 697517.79 
22 Manipur 209814.08 189074.37 
23 Meghalaya 185186.92 226893.76 
24 Mizoram 132246.51 110169.13 
25 Nagaland 131588.23 124934.26 
26 Odisha 858191.48 1388547.83 
27 Puducherry 8443.27 10715.48 
28 Punjab 306526.95 523309.96 
29 Rajasthan 1566359.57 2227366.30 
30 Sikkim 65765.06 53513.10 
31 Tamil Nadu 931001.93 1377817.53 
32 Telangana 514867.89 676043.73 
33 Tripura 185909.52 178838.54 
34 Uttar Pradesh 2910609.23 3348492.19 
35 Uttarakhand 380926.11 282828.16 
36 West Bengal 783197.85 1072224.43 

 
STATEMENT-III 

District wise allocation and utilization of fund in School, Colleges and 

Higher institution in Andhra Pradesh during last five years 
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S. 
No 

District Name 

Schools Jr Colleges  Higher Education 

Allocated 
(Rs in 
CRs) 

Expenditure 
(Rs in CRs) 

Allocated 
(Rs in CRs) 

Expenditure 
(Rs in CRs) 

Allocated 
(Rs in CRs) 

Expenditure  
(Rs in CRs) 

1 AlluriSitharamaRaju 404.08 270.92 11.55 6.50 3.33 3.33 
2 Anakapalli 410.66 288.63 15.30 9.84 4.00 2.76 
3 Ananthapuram 581.49 362.59 19.17 9.22 31.90 27.46 
4 Annamayya 508.10 310.43 12.96 5.92 7.93 7.59 
5 Bapatla 302.20 212.81 6.72 3.53 9.00 8.60 
6 Chittoor 606.69 371.08 22.60 13.71 88.92 73.53 
7 East Godavari 385.82 240.87 10.80 6.36 41.26 39.61 
8 Eluru 438.29 290.22 9.20 5.88 14.87 14.36 
9 Guntur 284.21 186.36 3.71 2.52 85.59 73.80 
10 Kakinada 472.45 293.59 10.91 5.86 6.00 5.69 
11 Konaseema 373.80 225.64 7.29 3.88 4.00 2.90 
12 Krishna 305.27 205.75 5.72 2.90 22.24 20.76 
13 Kurnool 720.36 444.90 17.63 9.04 61.99 60.27 
14 Manyam 265.40 178.93 12.44 6.68 4.35 4.35 
15 Nandyal 493.36 282.42 12.88 7.26 8.80 8.42 
16 NTR 331.64 213.64 5.34 2.11 1.00 0.60 
17 Palnadu 490.32 329.20 4.94 2.39 1.81 1.81 
18 Prakasam 666.12 447.68 14.57 6.74 12.66 11.40 
19 SPS Nellore 676.21 439.30 13.45 6.28 8.98 8.84 
20 Sri Satyasai 507.52 327.71 15.33 8.84 2.28 1.97 
21 Srikakulam 709.56 486.04 28.45 15.97 21.09 21.08 
22 Tirupati 556.90 328.44 13.73 7.38 10.00 9.44 
23 Visakhapatnam 175.03 121.58 7.60 4.25 50.54 46.06 
24 Vizianagaram 435.77 315.93 11.81 6.20 15.28 14.92 
25 West Godavari 387.71 247.65 6.56 3.65 15.91 13.69 
26 YSR Kadapa 456.01 295.06 7.09 4.09 19.52 19.38 
  Grand Total 11944.99 7717.37 307.76 166.99 553.25 502.63 
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SURROGATE AUDIT WORK BY MULTINATIONAL COMPANIES  

1063.  SHRI ESWARASAMY K:         
Will the Minister of CORPORATE AFFAIRS be pleased to state: 
(a) whether multinational companies are doing surrogate audit work in the country; 
(b) if so, the details thereof along with the cases that came to the notice of 
Government; 
(c) the action taken on such companies; 
(d) the details of foreign companies allowed to do the audit work in the country; 
(e) whether the Government has reviewed their working recently; and 
(f) if so, the details thereof and if not, the reasons therefor? 
 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS AND 
MINISTER OF STATE IN THE MINISTRY OF ROAD, TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 
(a) to (d):-  As per Section 25 of the Chartered Accountants Act, 1949, and Section 

141 of the Companies Act, 2013, no Company, whether incorporated in India or 

elsewhere shall practice as Chartered Accountants or do audit work in India.  

(e)and (f): Does not arise. 

 

राजÖथान म¤ खेलो इंिडया 

1064. ®ी हनुमान बेनीवाल : 
³या यवुा कायªøम और खेल मंýी यह बताने कì कृपा कर¤गे िक : 

(क) ³या सरकार को जानकारी है िक राजÖथान म¤ खेलो इंिडया के अंतगªत अपिे±त खेल सिुवधाओ ंऔर 
अवसंरचना का िवकास आशा के अनłुप नहé हòआ है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ख) ³या सरकार ने इस िÖथित म¤ सुधार लाने के िलए इस संबंध म¤ ठोस कदम उठाए ह§, यिद हां, तो 
तÂसंबंधी Êयौरा ³या है; और 

(ग) राजÖथान तथा दशे के अÆय राºयŌ म¤ खेलो इंिडया के अंतगªत खेल अवसंरचना के िनमाªण और 
उÆनयन के िलए अनमुोिदत और Óयय िकए गए बजट का Êयौरा ³या है? 
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®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी  
(डॉ. मनसुख मांडिवया): 

(क) और (ख): 'खेल' राºय िवषय है, इसिलए खेल सुिवधाओ ंऔर अवसंरचना के िवकास सिहत खेलŌ 
के िवकास कì िजÌमेदारी मु´य łप स ेसंबंिधत राºय/संघ राºय ±ेý सरकारŌ कì है। क¤ þ सरकार केवल 
महÂवपूणª किमयŌ को दूर कर उनके ÿयासŌ म¤ सहायता करती है। इसके साथ ही, खेलो इंिडया Öकìम 
एक मांग-आधाåरत Öकìम है। राºय/संघ राºय ±ेý सरकारŌ और अÆय पाý सÖंथाओ ंसे ÿाĮ ÿÖतावŌ 
पर िव°ीय सहायता के िलए िवचार िकया जाता है, बशत¥ िक वे Öकìम के तहत पूणªता, तकनीकì 
Óयवहायªता और धन कì उपलÊधता के अधीन हŌ। खेलो इंिडया Öकìम के मौजूदा िदशा-िनद¥शŌ के 
अनसुार, Öकìम के तहत Öवीकृत अवसरंचना पåरयोजनाओ ंको पूरा करने कì समय-सीमा इसकì मंजूरी 
कì तारीख से दो वषª है। पåरयोजनाओ ंको िøयािÆवत करने कì िजÌमेदारी अनदुान ÿाĮकताª कì होती है। 

(ग) खेलो इंिडया Öकìम के तहत राजÖथान सिहत देश भर म¤ Öवीकृत खेल अवसंरचना पåरयोजनाओ,ं 
Öवीकृत लागत, जारी िनिध तथा उनकì वाÖतिवक एवं िव°ीय ÿगित का िववरण डैशबोडª 
https://mdsd.kheloindia.gov.in पर सावªजिनक डोमेन म¤ उपलÊध है। 
 

 
SCHOOLS IDENTIFIED FOR PM SHRI SCHEME 

1065. SHRI ANTO ANTONY: 

            ADV. DEAN KURIAKOSE: 

            SHRI TANUJ PUNIA: 

            SHRI BENNY BEHANAN: 

Will the Minister of Education be pleased to state:  

(a) the total number of Elementary, Primary, Secondary, and Senior Secondary 

Schools identified under the Prime Minister's Schools for Rising India (PM 

SHRI), State-wise; 

(b) the number of schools in which the scheme is being implemented currently, 

State-wise; 

(c) the steps being taken by the Government to enhance the educational 

quality, infrastructure and student outcomes in PM SHRI schools; and 

(d) the details of funds allocated and disbursed under the scheme since its 

inception, State-wise and year-wise? 
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THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT 
AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 
OF EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a) and (b): PM SHRI Schools are set up by strengthening the existing 

schools from amongst schools managed by Central government/State/UT 

Government/local bodies. These schools are to showcase all the initiatives of 

National Education Policy 2020 and emerge as exemplar schools over a period 

of time, and also offer leadership to other schools in the neighbourhood.  

 A total of 12,084 schools have been selected from 32 States/UTs and 

KVS/NVS under PM SHRI Scheme upto 4th phase out of which 1329 schools 

are Primary, 3340 schools are Elementary, 2921 schools are secondary and 

4494 schools are senior secondary. The details of State/UT/KVS/NVS wise 

selected schools upto 4th phase of selection under PM SHRI Scheme is 

attached at Statement I. 

(c): The PM SHRI scheme aims to enhance educational quality, 

infrastructure, and student outcomes in PM SHRI schools. Activities such as 

Learning Enrichment Programs (LEP) focus on remedial teaching for students in 

classes 6-12, ensuring that all learners meet the required competency levels. 

Regular teacher capacity-building programs, including training of Principals, 

teachers, and special educators, are conducted to enhance pedagogical skills. 

Competency-based assessments and the introduction of holistic report cards 

ensure a well-rounded evaluation of students. Programs like the Rashtriya 

Aavishkar Abhiyan encourage innovative teaching through science and math 

circles, mentoring by eminent experts, and exposure visits to inspire interest in 

STEM education.  

 To enhance infrastructure, PM SHRI Schools are equipped with science 

labs, ICT-enabled smart classrooms, library, furniture and playground. Further, 

Atal Tinkering Labs, and digital learning tools like smart boards supports 
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modern, technology-driven education. Efforts like the introduction of LED 

lighting, composting facilities, and medicinal gardens create eco-friendly "green 

schools."  

 PM SHRI Scheme focuses on holistic development to improve student 

outcomes in PM SHRI Schools. Initiatives include providing vocational 

education through hands-on training, resource persons, and internships, which 

link students with sector skill councils. Extracurricular activities like nature 

study camps, Olympiads, and exposure visits for students enrich the learning 

experience. Sports facilities are developed, and yoga/sports coaches are 

engaged to ensure physical well-being. Career counselling, soft skills training, 

and activities supporting science and math learning cultivate a competitive 

edge while preparing students for future challenges. 

(d): The details of state wise and year-wise fund allocated and disbursed 

under PM SHRI Scheme are attached as Statement II. 

 

STATEMENT- I 

The details of the PM SHRI schools selected in the State/UTs/KVS/NVS is as 

follows: 

Sl. No. States/UTs 

Primary 

Schools 

Elementary 

Schools 

Secondary 

Schools 

Senior 

Secondary 

Schools 

Total 

Schools 

1 

ANDAMAN AND 

NICOBAR 

ISLANDS 1 1 1 8 11 

2 

ANDHRA 

PRADESH 35 27 658 135 855 

3 

ARUNACHAL 

PRADESH 13 38 32 8 91 

4 ASSAM 88 33 138 123 382 

5 BIHAR 16 284 190 314 804 

6 CHANDIGARH 0 0 0 2 2 
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7 CHHATTISGARH 190 3 10 138 341 

8 

DADRA and 

NAGAR HAVELI 

and DAMAN and 

DIU 1 4 1 0 6 

9 GOA 6 1 18 0 25 

10 GUJARAT 4 372 25 47 448 

11 

HIMACHAL 

PRADESH 56 0 5 119 180 

12 HARYANA 0 0 5 236 241 

13 

JAMMU AND 

KASHMIR 2 105 215 74 396 

14 JHARKHAND 14 105 135 85 339 

15 KARNATAKA 13 391 68 6 478 

16 LADAKH 1 13 18 4 36 

17 LAKSHADWEEP 3 4 0 4 11 

18 

MADHYA 

PRADESH 15 112 236 330 693 

19 MAHARASHTRA 207 468 110 42 827 

20 MANIPUR 21 19 46 19 105 

21 MEGHALAYA 33 1 15 6 55 

22 MIZORAM 28 1 0 1 30 

23 NAGALAND 2 23 13 5 43 

24 ODISHA 0 24 368 58 450 

25 PUDUCHERRY 0 0 3 9 12 

26 PUNJAB 0 0 59 174 233 

27 RAJASTHAN 16 123 18 482 639 

28 SIKKIM 3 10 8 22 43 

29 TELANGANA 82 30 472 210 794 

30 TRIPURA 4 20 28 32 84 
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31 UTTARAKHAND 35 0 11 180 226 

32 UTTAR PRADESH 440 1128 1 141 1710 

33 KVS 0 0 14 855 869 

34 NVS 0 0 0 625 625 

 
Total 1329 3340 2921 4494 12084 

 

** 
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STATEMENT- II 

The details of state wise and year-wise fund allocated and released under PM 
SHRI Schools scheme are as follows: 

(Rupee in crores) 

Sl. 

No. 

Name of the 

States/UTs/KVS/NVS 

Funds 

approved 

in FY 

2023-24 

Central 

Share 

FY 2023-

24 

Funds 

Released 

in FY 

2023-24 

Funds 

approved 

in FY 

2024-25 

Central 
Share 

in FY 

2024-

25 

Funds 

released 

in FY 

2024-25 

1 

ANDAMAN AND 

NICOBAR ISLANDS 6.25 6.25 1.56 5.27 5.27 0 

2 ANDHRA PRADESH 354.86 212.916 106.45 701.65 420.99 88.41 

3 

ARUNACHAL 

PRADESH 18.73 16.857 4.21 48.15 43.33 9.34 

4 ASSAM 127.47 114.723 57.35 296.28 266.65 62.6 

5 BIHAR NA NA NA 639.04 383.424 0 

6 CHANDIGARH 0.73 0.73 0.64 1.77 1.77 0.4 

7 CHHATTISGARH 65.8 39.48 19.73 180.7 108.42 7.14 

8 

DADRA and NAGAR 
HAVELI and DAMAN 

and DIU 2.6 2.6 0.65 1.5 1.5 0 

9 GOA 6.19 3.714 3.25 15.24 9.144 1.54 

10 GUJARAT 109.79 65.874 32.93 145.84 87.50 18.07 

11 

HIMACHAL 

PRADESH NA NA NA 150.39 135.35 33.84 

12 HARYANA 85.27 51.162 25.58 199.01 119.40 27.36 

13 

JAMMU AND 

KASHMIR 116.44 104.796 52.39 246.73 222.05 48.32 

14 JHARKHAND NA NA NA 258.72 155.23 0 

15 KARNATAKA 50.3 30.18 26.4 234.89 140.93 0 

16 LADAKH 8.09 8.09 4.04 23.86 23.86 0 

17 LAKSHADWEEP 4.36 4.36 1.09 4.12 4.12 0 

18 MADHYA PRADESH 219.99 131.994 44.52 329.09 197.45 39.82 

19 MAHARASHTRA 211.35 126.81 63.4 504.63 302.77 71.00 

20 MANIPUR 39.19 35.271 17.63 81.79 73.611 20.46 

21 MEGHALAYA 9.55 8.595 4.29 30.94 27.84 4.8 

22 MIZORAM 9.12 8.208 4.1 11.27 10.14 0 

23 NAGALAND 4.34 3.906 0.97 14.36 12.92 0 

24 PUDUCHERRY 3.92 2.352 2.05 10.61 6.36 1.19 

25 PUNJAB NA NA NA 209.46 125.67 0 

26 RAJASTHAN 163.95 98.37 24.59 366.76 220.05 59.37 

27 SIKKIM 22.62 20.358 10.17 28.08 25.27 7.55 

28 TELANGANA 398.69 239.214 59.8 447.64 268.58 73.99 

29 TRIPURA 26.24 23.616 11.8 46.2 41.58 8.11 

30 UTTARAKHAND 72.91 65.619 57.41 124.19 111.77 0 

31 UTTAR PRADESH 404.98 242.988 121.49 513.36 308.01 73.09 
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32 KVS 590.71 590.71 295.35 668.78 668.78 143.97 

33 NVS 260.73 260.73 162.73 567.23 567.23 113.81 

  Total 3395.16 2520.473 1216.57 7107.56 5097.05 914.18 

*Note: NA- States had not onboarded the scheme 

 

 

 

REPORT ON NATIONAL ASSESSMENT OF SHORELINE CHANGES ALONG 
INDIAN COAST 

1066. CAPTAIN BRIJESH CHOWTA:   
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 
pleased to state: 
  
(a) whether the Report on the 'National Assessment of Shoreline Changes along 

Indian Coast' has been acted upon with regard to safeguarding the coastline 
of the country; 

(b)  if so, the details of measures for shoreline protection that have been 
implemented especially for the coast of the State of Karnataka; 

(c)  whether the Coastal Management Information System (CMIS) has undertaken 
or proposes to undertake any study of coastal Karnataka or has plans for site 
specific coastal protection structures, if so, the details thereof; and 

(d)  whether there has been any study regarding the loss of marine life species on 
the western 

coast of the country, especially coastal Karnataka, if so, the details thereof 
along with the steps to reversing the same and conservation of existing 
species? 

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 

(a) to (b): National Assessment  of Shoreline Changes along Indian Coast is a 
report published  by the National Centre for Coastal Research (NCCR), 
Ministry of Earth Sciences which summarizes the methods of analysis, 
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interprets the results and provides information on shoreline changes and rate 
of changes. This report is based on satellite-based shoreline change analysis 
along the entire Indian coast using multi-spectral satellite images along with 
the field-surveyed data. As per this study, about 33.6% of coast is eroding, 
26.9% is accreting and 39.5% is in stable state. 
The report has been used in the preparation of Shoreline Management Plan 

as per the provisions of Coastal Regulation Zone Notification, 2019 under the 

Environment (Protection) Act, 1986. 

Shoreline change analysis was carried out for 313 km long shore of Karnataka 

and approximately 50% of Karnataka’s coast is in stable conditions, 26% and 

24% is under accretion and erosion respectively.  

 

The shoreline protection measures have been taken across the country, which 
includes: 

 
 Ministry of Environment, Forest and Climate Change has notified Coastal 

Regulation Zone (CRZ) Notification, 2019 with a view to conserve and protect 
coastal stretches, marine areas and to ensure livelihood security to the fisher 
and other local communities. The coastal regulations, however, permit setting 
up of erosion control measures in the coast. The notification also provides for 
No Development Zones (NDZ) along various categories of coastal areas to 
protect India’s coastline from encroachment and erosion. 

 The Government of Karnataka has prepared the Shoreline Management Plan 
in compliance to the provisions of CRZ Notification, 2019. Government of 
Karnataka has approached World Bank for assistance under the K-SHORE 
project of World Bank. 

 (c) Coastal Management Information System (CMIS) activities include collection of 
various offshore and onshore coastal data for better scientific planning, design, 
construction and maintenance of site-specific coastal protection structures at 
vulnerable coastal stretches including an integrated data bank. Under CMIS, nine 
parameters such as wave, current, tide, nearshore and offshore bathymetry, river 
current discharge, wind velocity, wind direction, relative humidity, shoreline mapping 
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(high tide line, low tide line), beach profile (cross- shore profile), rainfall, temperature, 
suspended and seabed sediments are observed. Eight sites have been established 
under the CMIS for data collection, which support the measures to tackle coastal 
erosion in a scientific manner, keeping in view the long-term perspective and 
challenges of climate change. Data collected is shared with respective State 
Governments as per their requirement. There is no provision of undertaking study 
on coastal protection measures in the approved scheme under CMIS. 
(d) Academic institutions have periodically conducted studies on conservation of 
coastal and marine species and their habitats in India. There is no specific report on 
loss of marine life species on western coast of the country, including the State of 
Karnataka. However, the Wildlife Department of Karnataka has taken the following 
steps for conservation of marine species, which includes: 
 

i. Establishment of Coastal and Marine Cell at Karwar and Mangaluru to protect 
and conserve marine species and their habitat with dedicated team of staff 
members. 

ii. Awareness programmes are carried out for local fishermen, general public, 
students’ police, forest personnel, coast guard etc. 

iii. Beach cleaning drives involving school/college students, NGOs and other 
departments. 

iv. Rescue and rehabilitation of stranded animals. 
v. Protection of marine species is ensured through strict protection measures. 
vi. Research on the species recovery of Arabian Humpback whales is carried 

out. 
vii. Conservation activities for Olive Ridley Turtles are carried out annually. 

Incentives are given to local fishermen for identifying and supporting 
conservation of Olive Ridley Turtle in coastal areas. 

viii. The database on the stranded marine life is prepared. 
ix. Marine Park is established in Honnavar for conservation of marine species. 
x. Livelihood improvement activities such as Oyster cultivation, mud-crab 

culture, green mussel cultivation etc. are initiated for local people. 
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युवा सगंम कायªøम 

1067. ®ी राधेÔयाम रािठया: 

           ®ी कंवर िसहं तवंरः 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 

(क) दशे के िविभÆन भागŌ, िवशेषकर छ°ीसगढ़ और उ°र ÿदेश म¤ आयोिजत िकए गए यवुा संगम 
कायªøम और अÆय कायªøम जो छाýŌ के िलए जीवन म¤ पåरवतªनकारी बहòआयामी अनभुव है, का िजल-े
वार Êयौरा ³या है; 

(ख) उĉ कायªøमŌ के अतंगªत शािमल िविशĶ ±ेýŌ का Êयौरा ³या है; और 

(ग) दशे के िविभÆन राºयŌ, िवशेषकर उ°र ÿदशे म¤ उĉ कायªøम के पांचव¤ चरण के िलए चयिनत 
सÖंथानŌ कì कुल सं´या का िजला-वार Êयौरा ³या है? 

 
िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी  
(डॉ. सुकाÆ त मजूमदार):  

 
(क) और (ख): यवुा संगम भारत सरकार कì एक पहल है, िजसका उĥेÔय 18-30 वषª कì आय ुवगª के 
यवुाओ ंके िलए एक राºय से दूसरे राºय म¤ पयªटन दौर ेआयोिजत करना है, िजसम¤ मु´य łप से उ¸च 
िश±ण सÖंथानŌ (एचईआई) म¤ पढ़ने वाले छाý और कुछ ऑफ-क§ पस युवा शािमल होते ह§। यह जीवन के 
िविभÆन पहलओु,ं िवकासाÂमक उपलिÊधयŌ, हाल कì उपलिÊधयŌ और मेजबान राºय म¤ यवुाओ ंके बीच 
जुड़ाव का एक गहन अनुभव ÿदान करता है। अपनी याýाओ ंके दौरान यवुाओ ंको पांच Óयापक ±ेýŌ - 
पयªटन, परÌपरा, ÿगित, परÖपर सÌपकª  और ÿौīोिगकì के अंतगªत बहòआयामी अनुभव ÿाĮ होगा। यह 
कायªøम अनुभवाÂमक िश±ा और भारत कì समृĦ िविवधता के ÿÂय± ²ान को आÂमसात करने पर 
Åयान क¤ िþत करते हòए राÕůीय िश±ा नीित (एनईपी) 2020 कì संकÐपना के अनłुप है। अब तक 
ÿायोिगक चरण और यवुा संगम के चार चरण पूर ेहो चकेु ह§। उ°र ÿदशे को सभी चरणŌ म¤ शािमल िकया 
गया है तथा छ°ीसगढ़ को ÿायोिगक चरण तथा चरण II, III और IV का िहÖसा बनाया गया है।  

(ग): यवुा संगम के चरण V के िलए देश म¤ 20 उ¸च िश±ण सÖंथानŌ का चयन िकया गया है, िजसम¤ 
उ°र ÿदेश से आईआईआईटी इलाहाबाद नोडल उ¸च िश±ण सÖंथान है।  

 

INCREASE IN GOLD PRICES 

1068. SHRI B. MANICKAM TAGORE: 

Will the Minister of FINANCE be pleased to state: 
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a) whether the Government has taken any measures to regulate gold prices and 
prevent artificial inflation; 

b) the manner in which the Government plan to support consumers affected by the 
40% increase in gold prices during the last year; 

c) whether the RBI continues to purchase gold despite the rising prices and if so, its 
impact on the common man; 

d) the Government's stance on reducing import duty on gold to ease the burden on 
consumers; 

e) the manner in which the Government will ensure transparency in gold pricing and 
prevent cartelization; 

f) the steps to be taken by the Government to promote alternative investment 
options for consumers seeking safe-haven assets;  

g) whether the Government has assessed the impact of gold price hikes on the 
wedding season and festive demand; and 

h) whether the Government has any plans to consider implementing price controls 
or subsidies to mitigate the effects of gold price increases? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHAUDHARY): 

(a) and (b): The government had reduced the customs duty on gold imports from 15 

per cent to 6 per cent in the Union Budget 2024-25.  

(c) As per the RBI Act, 1934, the business of the Reserve Bank of India (RBI), inter 

alia, includes the purchase and sale of gold coins and bullion. Gold is a part of the 

foreign exchange reserves. In US dollar terms, gold was 7.81 per cent of the foreign 

exchange reserves on March 31, 2023 and 8.15 per cent on March 31, 2024. This 

change is due to valuation changes in addition to acquisition. RBI’s purchases of 

gold are mostly in the international markets and have no significant bearing on the 

domestic market.  

(d) Import duty on gold was reduced from 15 per cent to 6 per cent in the Union 

Budget 2024-25, to enhance domestic value addition in gold and precious metal 

jewelry and make gold more affordable for consumers. 
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(e) The Bureau of Indian Standards ensures purity of hallmarked jewelry, which 

helps in maintaining transparency and consumer trust. The Competition 

Commission of India (CCI) enforces Competition Act, 2002 to prevent anti-

competitive practices, including cartelization. Under the Act, the CCI takes 

appropriate action as and when any complaint is received regarding cartelisation 

practice. 

(f) The scope for investment in financial assets has increased substantially in the 
recent years. The financial sector regulators undertake various investor education 
and awareness activities on investment opportunities in various financial 
instruments. 

(g) and (h): While the Government is monitoring the gold prices carefully, it has not 

done any specific assessment of the impact of gold prices on festive demand. The 

government has not announced any specific plans for implementing price controls 

or subsidies for gold.  

REASONS FOR CLOSURE OF ATMS 

1069. SHRI A. MANI: 

Will the Minister of FINANCE be pleased to state: 

(a) the total number of ATMs in operation across the country along with the details 

of ATMs which have closed in the last five years; 

(b) whether the Government has any specific policy or directive regarding ATM 

reduction along with the reasons for the closure of ATMs; 

(c) whether the Government has conducted any assessment on the impact of ATM 

closures on financial inclusion, especially in rural and semi-urban areas; 

(d) the measures taken/being taken to ensure people living in areas having limited 

banking infrastructure continue to have access to cash and banking services; 

(e) whether the Government has any plans to increase the number of mobile banking 

units or banking correspondents in areas where ATMs have been closed and if 

so, the details thereof; and 
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(f) the steps taken/being taken to encourage digital literacy and facilitate digital 

transactions in regions affected by closure of ATMs? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  

(SHRI PANKAJ CHAUDHARY): 

(a) to (f) As per the Reserve Bank of India (RBI) policy on ‘Rationalization of Branch 

Authorization Policy’, Banks are allowed to set up onsite/offsite Automated Teller 

Machines (ATMs) at centres/places identified by them, including Special Economic 

Zones.  

There has been a steady growth in deployment of ATMs in the country in last 5 

years. The total number of ATMs has increased by 12% in the last five years with an 

increase of 66% in semi-urban and rural areas of the country. The year-wise data in 

the country is as under: 

Source: RBI 

 

As informed by the Public Sector Banks (PSBs), the reasons of closure of ATMs by 

the Banks, inter-alia include, amalgamation of banks, low hits, lack of commercial 

viability, relocation of ATMs etc. 

The measures being taken to ensure access to cash and banking services in areas 

with limited banking infrastructure, along with efforts to encourage digital literacy and 

facilitate digital transactions are as under: 

i. RBI has granted general permission to domestic Scheduled Commercial 

Banks (SCBs) [excluding Regional Rural Banks (RRBs)] to open banking 

Date Metro Urban Semi-Urban Rural  Total 
Sep-19 50210 41413 44051 33645 227886 
Sep-20 61229 59371 66077 47567 234244 
Sep-21 62574 64248 67007 47153 240982 
Sep-22 68091 59243 72879 54505 254718 
Sep-23 68291 59581 74683 55385 257940 
Sep-24 67224 59018 74650 54186 255078 
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outlets including branch at any place in the country, without seeking prior 

approval of RBI in each case. This is subject to at least 25 percent of the total 

number of banking outlets being opened during a financial year in unbanked 

rural centres i.e. centres having population less than 10,000 (Tier 5 and Tier 

6 centres); 

ii. SCBs, RRBs, and Local Area Banks (LABs) have been permitted to use 

intermediaries to offer financial services through Business 

Facilitator/Business Correspondent Model to promote financial inclusion. A 

robust network of 12.62 lakh Business Correspondents has been providing a 

wide range of banking services to the people across the country; 

iii. Digital Banking Units (DBUs) have been set up to enhance digital banking 

accessibility, providing a paperless, secure environment for customers while 

promoting awareness about digital financial services. As on 31.10.2024, a 

total of 102 DBUs have been set up across the country by banks; 

 

iv. Over the past nine years, India has witnessed a significant deepening of 

financial inclusion and a remarkable surge in digital payments, driven by 

initiatives such as Jan Dhan Yojana, proliferation of UPI (Unified Payments 

Interface), and widespread adoption of mobile internet. UPI transactions have 

increased 25 folds in past 5 years i.e. from 535 crore in FY 18-19 to 13,113 

crore in FY 23-24. Over 8,566 crore UPI transactions for Rs. 122.06 lakh crore 

have been registered in FY24-25 (till Sept’24).   

 

ALIGNING OF TECHNICAL EDUCATION WITH INDUSTRY STANDARDS TO 

IMPROVE EMPLOYABILITY 

1070. SHRI SAPTAGIRI SANKAR ULAKA: 

Will the Minister of EDUCATION be pleased to state: 

(a) whether the Government has taken steps to align technical education with 

industry standards to improve graduate employability, if so, the details thereof; 
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(b) the specific industry partnerships integrating hands-on training and internships; 

(c) the initiatives taken by the Government for linking institutions with employment, 

like recruitment drives and apprenticeships; and 

(d) the evaluation methods and recent statistics on employment rates or skill 

improvements 

among graduates? 

 

 THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER    

OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 

REGION  (DR. SUKANTA MAJUMDAR):  

 

(a) to (d):  The National Education Policy 2020 emphasizes the importance of 

industry-academic connect and promotes research and innovation by setting up 

start-up incubation centres; technology development centres; centres in frontier 

areas of research; greater industry-academic linkages; and interdisciplinary 

research including humanities and social sciences. To achieve the objectives of NEP 

2020 ,All India Council for Technical Education (AICTE) has taken a several  steps 

including: 

 Model Curriculum in areas such as Artificial Intelligence, Data Science, Space 
Technology, Electronic Engineering (VLSI Design and Technology), Robotics 

and Artificial Intelligence etc. Due representation of Industry stakeholders is 

ensured in the curriculum revision committees. 

 Memoranda of Understanding (MoU) with leading industries and organisations 
have been signed to facilitate internship, skilling and upskilling of students and 

faculty members. 

 Issued model internship guidelines for technical courses. Internship is mandatory 

component of Model Curriculum issued by AICTE for different courses. These 

guidelines provide internship in full-time or part-time.  
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 Industry Academia Mobility framework launched by AICTE to facilitate connect 
between theoretical knowledge and practical application, facilitating collaboration 

between academia and industry. Additionally, it provides for frameworks for 

industry-academia partnership, encouraging mutually beneficial engagements 

that enrich both parties.  

Further, the Department of Higher Education, Ministry of Education is implementing 

National Apprenticeship Training Scheme (NATS) for on-the-job training and 

skilling of Indian youth. The scheme is implemented by the Department of Higher 

Education, Ministry of Education, Government of India through four regional Boards 

of Apprenticeship Training/Practical Training (BoATs/BoPT). Over the last 5 years, 

NATS scheme has engaged over 8.68 lakh apprentices out of which 2.53 Lakh 

apprentices have been engaged in FY 2023 – 24. 

Also, with an aim to enhance the employability of youth, the Ministry of Education in 

collaboration with IIT Madras and eminent Industry Partners have launched 

SWAYAM Plus platform on 27th February 2024, expanding its offerings to identify 

and include courses aligned with industry needs and to enhance learners’ 

employability. The platform provides high-quality learning and certification programs 

from the leading industry and academia to the students/ learners which can help 

them in reskilling and upskilling and making them employment ready. Ministry of 

Education and IIT Madras has signed more than 55 MoUs with the leading industries 

partners. As on 22nd November, 2024, more than 320 Courses are available on the 

platform and more than 1.27 lakhs learners have enrolled on this platforms for their 

Skill enhancement. 

 

झारखंड म¤ पीएमकेवीवाई 
 
1071. ®ी काली चरण िसहं:      
          ®ी मनीष जायसवाल: 
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 ³या कौशल िवकास और उīमशीलता मýंी यह बताने कì कृपा कर¤गे िक: 
(क) झारखंड के चतरा िजले म¤ पीएमकेवीवाई के अंतगªत ÿिश±ण ÿाĮ अËयिथªयŌ और नौकरी ÿाĮ 
करने वाले ÓयिĉयŌ कì सं́ या िकतनी है; 
(ख) हजारीबाग और रामगढ़ िजलŌ सिहत झारखंड से िकतने ÿिशि±त उÌमीदवारŌ को नौकरी िमली 
है; 
(ग) ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के अंतगªत ÿिशि±त अËयिथªयŌ कì सं´या का 
राºय-वार Ê योरा ³ या है; और 
(घ) पीएमकेवीवाई के अंतगªत ÿिशि±त अËयिथªयŌ का चयन िकस ÿकार िकया जा रहा है? 
 
कौशल िवकास और उīमशीलता मýंालय के राº य मंýी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 
 
(क) कौशल िवकास और उīमशीलता मंýालय (एमएसडीई) वषª 2015 से अपनी ÿमखु Öकìम 
ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) को कायाªिÆवत कर रहा है, िजसका उĥेÔय देश भर के 
यवुाओ ंको अÐपाविध ÿिश±ण (एसटीटी) के माÅयम स ेकौशल िवकास ÿिश±ण ÿदान करना तथा पूवª 
ÿिश±ण माÆयता (आरपीएल), कौशलोÆनयन और पुनकŐशलीकरण के माÅयम से कौशल िवकास ÿदान 
करना है। पीएमकेवीवाई के अंतगªत एसटीटी ÿमािणत उÌमीदवारŌ को िनयोजन के अवसर ÿदान िकए गए 
ह§ तथा आरपीएल म¤ पहले से मौजूद कौशल के ÿमाणन कì ÿिøया शािमल है। 
 पीएमकेवीवाई Öकìम के अंतगªत, Öकìम के पहले तीन चरणŌ म¤ अÐपाविध ÿिश±ण (एसटीटी) 
घटक म¤ िनयोजन को ůैक िकया गया था, जो िक पीएमकेवीवाई 1.0, पीएमकेवीवाई 2.0 और 
पीएमकेवीवाई 3.0 है, िजसे िव°-वषª 2015-16 स े िव°-वषª 2021-22 तक कायाªिÆवत िकया गया। 
पीएमकेवीवाई 4.0 के अंतगªत, हमार ेÿिशि±त उÌमीदवारŌ को अपने िविवध कåरयर पथ चनुने के िलए 
सशĉ बनाने पर Åयान क¤ िþत िकया गया था और वे इसके िलए उपयुĉ łप से उÆमुख ह§। इसके अलावा 
िÖकल इंिडया िडिजटल हब (िसĦ) जैसे िविभÆन आईटी उपकरण भी यह अवसर ÿदान करते ह§। 
 पीएमकेवीवाई Öकìम के अंतगªत, िदनांक 31.10.2024 तक झारखडं के चतरा िजले म¤ कुल 
6,888 उÌमीदवारŌ को ÿिशि±त/उÆमुख िकया गया है। िजनम¤ से, पीएमकेवीवाई के पहले तीन चरणŌ के 
दौरान 786 उÌमीदवारŌ को रोजगार िमल गया है। 
(ख) पीएमकेवीवाई Öकìम के अतंगªत, िदनांक 31.10.2024 तक झारखंड राºय म¤ कुल 3,07,766 
उÌमीदवारŌ को ÿिशि±त/उÆमुख िकया गया है, िजनम¤ से 30,372 उÌमीदवारŌ को हजारीबाग िजले म¤ 
और 18,705 उÌमीदवारŌ को रामगढ़ िजले म¤ ÿिशि±त/उÆमुख िकया गया है। 
 इसके अलावा, पीएमकेवीवाई के पहले तीन चरणŌ के तहत, िदनांक 31.10.2024 तक झारखंड 
राºय म¤ 29,461 उÌमीदवारŌ को रोजगार िमलने कì सूचना दी गई है, िजनम¤ से 2,053 उÌमीदवारŌ को 
हजारीबाग िजले म¤ और 1,233 उÌमीदवारŌ को रामगढ़ िजले म¤ नौकरी िमलने कì सूचना दी गई है। 
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(ग) पीएमकेवीवाई Öकìम के अंतगªत, िदनांक 31.10.2024 तक ÿिशि±त/उÆमुख उÌमीदवारŌ का 
राºय-वार िववरण अनबुंध म¤ िदया गया है। 
(घ) पीएमकेवीवाई 4.0 के अंतगªत, कोई भी Óयिĉ ÿिश±ण ÿाĮ कर सकता है, बशत¥ वह पाýता 
मानदडं को पूरा करता हो। लि±त समूहŌ म¤ वे लोग शािमल ह§ जो नए कौशल, पनुकŐ शल या कौशलोÆनयन 
के िलए अÐपाविध ÿिश±ण (एसटीटी) अिशि±त उÌमीदवार, Öकूल/कॉलेज कì पढ़ाई बीच म¤ छोड़ने वाल े
और बेरोजगार युवा ÿाĮ कर रहे ह§। पूवª िश±ण माÆयता (आरपीएल) उन ÓयिĉयŌ के िलए है िजनके पास 
पहले से अनभुव या कौशल है और जो आकलन और ÿमाणन से गजुरन ेके इ¸छुक ह§। िवशेष पåरयोजनाए ं
उभरते कौशल म¤ सीमांत समूहŌ और जॉब रोलŌ पर Åयान क¤ िþत करती ह§। पाýता के िलए वैध आधार के 
साथ भारतीय नागåरक होना आवÔयक है। एसटीटी और िवशेष पåरयोजनाओ ंके िलए आय-ुसीमा 15 स े
45 वषª है, और आरपीएल के िलए 18 से 59 वषª है, आरपीएल ÿितभािगयŌ के िलए पूवª रोजगार-िविशĶ 
अनभुव आवÔयक है। 

िववरण 
 
31.10.2024 तक पीएमकेवीवाई Ö कìम के तहत ÿिशि±त/उÆमुख उÌमीदवारŌ का राºय-वार Êयोरा  

 राº य का नाम ÿिशि±त/उÆमखु उÌमीदवारŌ कì सं́  या 
अंडमान और िनकोबार Ĭीप समूह 5,431 
आंň ÿदशे 5,15,400 
अŁणाचल ÿदशे 97,057 
असम 8,24,314 
िबहार 7,23,547 
चंडीगढ़ 27,818 
छ°ीसगढ 1,99,419 
िदÐली 5,20,285 
गोवा 10,386 
गुजरात 4,67,349 
हåरयाणा 7,29,617 
िहमाचल ÿदेश 1,66,785 
जÌमू और कÔमीर 4,12,380 
झारखंड 3,07,766 
कनाªटक 5,65,277 
केरल 2,71,242 
लĥाख 4,047 
ल±Ĭीप 390 
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मÅय ÿदेश 11,37,814 
महाराÕů 13,05,040 
मिणपरु 1,05,596 
मेघालय 56,924 
िमजोरम 40,359 
नागाल§ड 51,320 
ओिडशा 5,96,273 
पदुचेुरी 33,608 
पंजाब 5,35,986 
राजÖथान 13,33,015 
िसि³कम 19,041 
तिमलनाडु 8,52,858 
तेलंगाना 4,52,880 
दादरा और नगर हवेली और दमन और 
दीव 

11,527 

िýपरुा 1,55,206 
उ°र ÿदेश 23,36,352 
उ°राखंड 2,45,439 
पिĲम बंगाल 6,37,623 
योग  1,57,55,371 

 

 

MARINE SPECIES CONSERVATION  
1072. SHRI Y. S . AVINASH REDDY: 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 
pleased to state: 
 
(a) the details of the steps taken by the Government for conservation of marine 

species; 
(b) whether the Government provides financial assistance for the protection of 

marine species; and  
(c) if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) to (c) The Government has taken various important steps for the 

conservation of marine species which includes the following: 
 

i. A network of protected areas across the Coastal States and 
Islands of the country has been created for the conservation of 
marine species under the Wild Life (Protection) Act, 1972.  

ii. Many threatened marine species have been listed in Schedule I 
and II of the Wild Life (Protection) Act 1972 providing them 
protection against hunting.  

iii. The Ministry has amended Wild Life (Protection) Act, 1972 to 
empower Indian Coast Guards for entry, search, arrest and 
detention in case of contravention of provisions of the Act. 

iv. The Ministry has released a National Marine Turtle Action Plan 
with the aim to conserve marine turtles and their habitats in 
India.  

v. The Ministry has released ‘Marine Megafauna Stranding 
Management Guidelines’ in 2021 for management of stranding 
and entanglement of marine megafauna. 

vi. The Coastal Regulation Zone (CRZ) Notification,2019, 
promulgated under Environment (Protection) Act 1986, has 
specific focus on conservation and management plans of 
Ecologically Sensitive Areas (ESAs), like Mangroves, Sea 
grasses, Sand dunes, Corals and Coral reefs, Biologically active 
mudflats, Turtle nesting grounds, and Horseshoe crabs’ 
habitats. 

vii. The Ministry provides financial assistance to States/UTs under 
the Centrally sponsored Scheme ‘Development of Wildlife 
Habitats’ for conservation of wildlife including marine fauna and 
its habitat. The details are provided in the enclosed  Statement 
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. 
viii. The Ministry is granting funds under the Centrally Sponsored 

Schemes to maritime States for the conservation of Corals and 
Mangroves. 

ix. The Ministry under the National Compensatory Afforestation 
Fund Management and Planning Authority provides funding 
support for conservation of Dugongs and their habitats. 

  
 

 
 

STATEMENT 
Details of funds released to coastal State/ UT Governments under CSS-
‘Development of Wildlife Habitats’ during last five years: 

(₹. in lakhs) 

S. No. Name of  
States/UTs 

2019-20 2020-21 2021-22 2022-23 2023-24 

1 Aand N 
Islands 

132.64 0 135.77 25.125 0 

2 Andhra 
Pradesh 

0 0 0 0 0 

3 Goa 111.654 0 0 0 50.10 
4 Gujarat 0 124.5849 0 200.01 206.99 
5 Karnataka 739.046 586.1263

4 
1256.593

14 
291.7114

6 
581.5234

6 
6 Kerala 845.026 731.2845 295.7737 224.4735 921.0361 
7 Maharashtra 715.781 146.08 0 350.3879 554.6964

5 
8 Odisha 701.504 697.50 726.8027

3 
967.4976 612.8116

1 
9 Tamil Nadu 409.505 334.0354 390.7571

5 
132.9520

5 
373.8902 
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10 West Bengal 891.073 710.6195
3 

757.2559
9 

201.3086
6 

385.2998
8 

11 Puducherry 0 0 0 0 5.22 
12 Lakshadwee

p 
193.272 462.409 462.086 269.9055 124.655 

 Grand Total 4739.50
1 

3792.64 4025.039 2663.372 3816.223 

 
 

ÿवासी िदहाड़ी मजदूर 
1073. ®ी रामवीर िसहं िबधूड़ी: 
 

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 
 
(क)  ³या सरकार के पास िदहाड़ी मजदूरŌ कì राºय-वार सं´या का पता लगाने के िलए कोई तंý है; 

और 
(ख)  यिद हां, तो िदÐली म¤ उĉ मजदूरŌ कì सं́ या िकतनी है तथा तÂसंबंधी Êयौरा ³या है? 

 
सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय मýंी 
(कुमारी शोभा काराÆ दलाजे): 

 
(क) और (ख): ®म और रोजगार मंýालय ने िदनांक 26 अगÖत, 2021 को ई-®म पोटªल कì शŁुआत 
कì। इसे ई-®म पोटªल पर ÿवासी कामगारŌ सिहत असंगिठत कामगारŌ के पंजीकरण के िलए राºयŌ/संघ 
राºय ±ेýŌ को उपलÊध कराया गया है। इसम¤ असंगिठत कामगार Öव-घोषणा के आधार पर भी पोटªल पर 
Öवयं को पजंीकृत करा सकता है। ई-®म पोटªल का मु´य उĥेÔय आधार से जुड़े ÿवासी कामगारŌ एवं 
िदहाड़ी मंजदूरŌ सिहत असंगिठत कामगारŌ का एक राÕůीय डेटाबेस सिृजत करना तथा ऐसे कामगारŌ का 
मौजूदा सामािजक सरु±ा और कÐयाणकारी योजनाओ ंके अंतगªत पंजीकरण को सिुवधाजनक बनाना है। 
िदनांक 26.11.2024 तक कì िÖथित के अनुसार इस पोटªल पर 30.41 करोड़ कामगारŌ ने पंजीकरण 
कराया है। इसका राºय-वर Êयौरा संलµन   िववरण  म¤ िदया गया है।  

 

िववरण  

पंजीकृत कामगारŌ का राºय-वार Êयौरा 
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ø. सं.   राºय  कुल पंजीकरण 
1 अंडमान एवं िनकोबार Ĭीप समूह 32293 
2 आंň ÿदशे 8125924 
3 अŁणाचल ÿदेश 196193 
4 असम 7565925 
5 िबहार 29552012 
6 चंडीगढ़ 184877 
7 छ°ीसगढ 8519047 
8 िदÐली 3441699 
9 गोवा 74992 
10 गजुरात 11866463 
11 हåरयाणा 5348065 
12 िहमाचल ÿदेश 1980851 
13 जÌमू और कÔमीर 3526627 
14 झारखंड 9591275 
15 कनाªटक 10261173 
16 केरल 6002286 
17 लĥाख 33277 
18 ल±Ĭीप 2747 
19 मÅय ÿदशे 18387723 
20 महाराÕů 17255023 
21 मिणपरु 451285 
22 मेघालय 325422 
23 िमजोरम 64899 
24 नागाल§ड 231307 
25 ओिडशा 13518091 
26 पडुुचेरी 189031 
27 पंजाब 5761356 
28 राजÖथान 14216619 
29 िसि³कम 42018 
30 तिमलनाडु 8873813 
31 तेलंगाना 4441600 

32 दादरा व नगर हवेली एवं दमन व दीव 74277 
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33 िýपरुा 883661 
34 उ°र ÿदशे 83729241 
35 उ°राखंड 3051600 
36 पिĲम बंगाल 26396249 

 कुल 304198941 
 

MINIMUM WAGE TO GIG WORKERS 
1074. SUSHRI SAYANI GHOSH: 

 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
 
(a)the details of total number of workers engaged in the gig economy as of now 

across the country;  
(b)whether the Government has received any data from the State Governments on the 

minimum wage set by them under Minimum Wages Act, 1948 for unskilled, semi-
skilled, skilled workers, non-matriculate, matriculate, graduate, and above graduate 
and if so, the details thereof, State-wise;  

(c)whether the e-commerce platforms are required to comply with the provisions of 
the Minimum Wages Act, 1948 and the Code on Wages, 2019 and if so, the 
details thereof along with the reasons why many e-commerce platforms do not 
have any minimum wage policy; 

(d)the steps taken by the Government to ensure local hourly minimum wage for gig 
workers; and  

(e)the details of gig workers availing the benefit of Pradhan Mantri Shram Yogi 
Maan-Dhan Yojana during the last five years, State-wise? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 

ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR 
AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 
(a) to (e): For the first time, the definition of ‘gig workers’ and ‘platform workers’ and 
provisions related to the same have been provided in the Code on Social Security, 
2020 which has been enacted by the Parliament.  



02.12.2024                                                                                                                                               216 
 

As per an estimation by NITI Aayog vide its report titled “India`s 
Booming Gig and Platform Economy” published in June 2022, the number of gig 
workers and platform workers in the country was 7.7 million in 2020-21 which is 
expected to rise to 23.5 million by 2029-30. 

The Minimum Wages Act, 1948, provides for fixing minimum rates of 
wages in scheduled employments. The provisions of the Minimum Wages Act, 1948, 
have been rationalized and subsumed under the Code on Wages, 2019 and the 
components of minimum wages stipulated therein also provide for cost of living 
allowance. Further, the Code makes minimum wages universally applicable across 
employments and thus moves ahead from restrictive applicability of minimum wages 
limited to scheduled employments as provided for under the Minimum Wages Act, 
1948. 

The Government of India has introduced a pension scheme for 
unorganised workers namely Pradhan Mantri Shram Yogi Maan-dhan (PM-
SYM) to ensure old age protection for unorganised workers including gig and 
platform workers. The scheme was launched in March, 2019.   

 
The details of unorganized workers, including gig and platform workers, 

enrolled under PM-SYM scheme during the last five years, state-wise is given in the 
enclosed Statement. 
          

STATEMENT 

State-wise enrollment under Pradhan Mantri Shram Yogi Maan-dhan (PM-SYM) 
scheme in the last five years 

State/UT 2019-20 
2020-

21 2021-22 
2022-

23 
2023-

24 
Andaman and 
Nicobar Islands 824 275 175 32 9 
Andhra Pradesh 107289 5951 1567 17800 627 
Arunachal Pradesh 1580 75 208 175 77 
Assam 7559 3851 6352 10469 2843 
Bihar 75342 13711 9294 10347 1891 
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Chandigarh 3208 52 89 12 12 
Chhattisgarh 109245 3635 5033 16040 1759 
Delhi 2664 579 1575 555 365 
Goa 727 36 26 972 17 
Gujarat 31047 1573 2419 16448 1837 
Haryana 219807 16136 9946 3922 459 
Himachal Pradesh 26045 1181 2659 3089 138 
Jammu and Kashmir 26765 6555 3150 599 257 
Jharkhand 28130 1989 1645 4820 507 
Karnataka 52400 8366 16241 15534 4836 
Kerala 2369 1121 1894 2984 224 
Ladakh 559 9 7 4 3 
Madhya Pradesh 37694 4719 7568 46102 2203 
Maharashtra 51025 6819 6989 8905 4758 
Manipur 1302 234 335 1488 151 
Meghalaya 1178 792 411 2107 400 
Mizoram 120 54 60 469 164 
Nagaland 2525 736 138 91 35 
Odisha 48240 8706 7097 12541 2267 
Puducherry 299 79 73 1049 3760 
Punjab 10912 1411 1544 22465 217 
Rajasthan 37295 3090 2592 22053 14800 
Sikkim 42 21 17 166 20 
Tamil Nadu 13671 2131 2322 6426 1904 
Telangana 17500 2270 1777 6525 688 
Dadra and Nagar 
Haveli and Daman 
and Diu 574 37 21 20 43 
Tripura 12176 3074 1338 1371 1854 
Uttar Pradesh 138680 23964 13168 19211 10656 
Uttarakhand 14558 1224 493 3757 544 
West Bengal 24374 12336 20146 13946 5450 
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PERMANENT STATUS TO WORKERS 

1075. SHRI SUDAMA PRASAD: 
 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether it is a fact that no legislation has been enacted to confer permanent 
status to daily wage, contract or casual workers who have been in continuous 
service for a period of 180 days in a period of 12 months; 

(b)if so, whether the Government plans to enact any such legislation, if so, the details 
thereof; 

(c)the details of steps being taken by the Government to ensure the compliance with 
the principle of equal pay for equal work as directed by the Supreme Court in 
State of Punjab vs Jagjit Singh, AIR 2016 SC 5176; and 

(d)the details of steps being taken/to be taken by the Government to stop the 
widespread violation across sectors including the public sector of the fundamental 
right to equality in pay for the work done between a contract/casual/daily wage 
worker and a permanent worker? 

 
THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 

MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

 
(a) to (d): Department of Personnel and Training (DoPT) had notified one time 
scheme on 10.09.1993 to confer temporary status and subsequent regularization of 
casual labourers/workers who were in Government for more than 240 days (206 
days in case of offices observing 5 days week) on the date of issue of the scheme.   

DoPT had issued instruction on the subject matter of “Equal Pay for 
Equal Work for Casual Workers” for general compliance and also specific to 
Directions of the Supreme Court in State of Punjab vs Jagjit Singh, AIR-2016 SC 
5176, vide Office Memorandum dated 04.09.2019 to all the Ministries/Departments 
of Government of India for compliance. 

Government has issued the Contract Labour (Regulation and Abolition) 
Central Rules 1971, under the Contract Labour (Regulation and Abolition) Act, 1970, 
which requires inter-alia, that contract workers is to be paid wages as applicable to 
workers directly employed for same and similar work.  



02.12.2024                                                                                                                                               219 
 

The Government has set-up the Central Industrial Relations Machinery 
(CIRM) which is the country-wide network of Deputy Chief Labour Commissioners 
(Central) and Regional Labour Commissioners (Central) under the control of the 
Chief Labour Commissioner (Central) to ensure enforcement of the Labour Laws in 
the Central Sphere.  Inspections are carried out to ensure compliance and 
appropriate action is being taken in case of any violation/contravention. 
 
 

EVALUATION OF CARRYING CAPACITY OF TOURISM CENTRES 
1076. ADV DEAN KURIAKOSE: 

Will the Minister of TOURISM be pleased to state: 
(a) whether the Government has established any scientific criteria or guidelines 

to evaluate the carrying capacity of each tourism centre and destination 
across the country to ensure sustainable tourism; 

(b) if so, the details of these criteria and the methodology used for such 
evaluations, including any parameters related to environmental impact, 
infrastructure limits, and visitor safety; 

(c) whether there is a process for regularly reviewing and updating these criteria 
in light of changes in visitor numbers, environmental conditions and local 
community needs; and 

(d) the details of the steps taken by the Government to promote tourism in Idukki 
and Wayanad, where livelihood of local population depends on tourism? 

 
THE MINISTER OF TOURISM; AND THE MINISTER OF CULTURE  
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) to (c): The Ministry of Tourism has issued guidelines for its Swadesh Darshan 
scheme (SD2.0), which emphasis to undertake benchmarking and gap analysis with 
respect of multiple items including carrying capacity.  
The Ministry of Tourism has also circulated a Template for Destination Master Plan, 
Strategy and Action Plan to the State Governments which includes guidance on 
assessment of carrying capacity of destination and managing carrying capacity. The 
said method guides to undertake assessment of physical carrying capacity of the 
destination in terms of number of visitors that can be allowed over a period of time 
in a delineated limit. It further advises to consider other natural and/or man-made 
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factors affecting the tourism carrying capacity of destination based on significance 
and criticality of these factors to the said destination. These factors may include 
variables such as heavy rainfall days, heavy snowfall days etc. Reviewing and 
updating criteria based on change in visitor number, environmental conditions and 
local community needs can be done as per destination requirement in order to 
ensure destination’s ability to sustainably and safely accommodate visitors without 
degrading the environment, resources and to ensure long-term tourism viability. 
 
(d): Ministry of Tourism under its Schemes of ‘Swadesh Darshan’ and ‘Pilgrimage 
Rejuvenation and Spiritual Heritage Augmentation Drive (PRASHAD)’ complements 
the efforts of undertaking development of tourism in different part of the country by 
extending financial assistance to the State Governments/Union Territory 
Administrations, subject to availability of funds, submission of Detailed Project 
Reports (DPRs), adherence to scheme guidelines, utilization of funds released 
earlier etc.  Under the above mentioned schemes, Ministry of Tourism has already 
sanctioned the following projects in the State of Kerala:- 
 
 Swadesh Darshan scheme 

Circuit/ Year of 

sanction 

Name of the Project Amount 

sanctioned 

(₹ in Crore) 

Eco Circuit 

2015-16 

Development of Pathanamthitta- Gavi- 

Vagamon- Thekkady 

64.08 

Spiritual Circuit 

2016-17 

Development of Sabarimala - Erumeli-

Pampa-Sannidhanam  

46.54 

Spiritual Circuit 

2016-17 

Development of Sree Padmanabha 

Temple, Aranmula 

78.08 

Rural Circuit 

2018-19 

Development of Malanad Malabar Cruise 

Tourism Project  

57.35 

Spiritual 

Circuit 

Development Sivagiri Sree Narayana 

Guru Ashram- Arruvipuram- Kunnumpara 

66.42 
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2018-19 Sree Subrahmania-   Chembazhanthi 

Sree Narayana Gurukulam 

 PRASHAD 

2016-17 Development at Guruvayur Temple 45.19 

 
Further, under the SD2.0, the Ministry has sanctioned a project ‘Kumarakom, and 
Kozhikode (Beypore)’ for ₹13.92 Crore.   
The Ministry of Tourism has issued guidelines and templates for formulation of 
project proposals under ‘Challenge Based Destination Development’ a sub-scheme 
of Swadesh Darshan 2.0 to the States and has identified ‘Varkala’ under the Culture 
and Heritage and ‘Thalassery’ under Spiritual Tourism Category in this scheme in 
Kerala.   
Ministry of Tourism under its scheme of “Assistance to the Central Agencies” has 
sanctioned 6 projects in Kerala as per the details given below:-  
 
Sanction Year Project Amount  

In ₹ Crore 

2016-17 Development of a Walkway/Promenade on 

Willingdon Island, Cochin, Kerala 

9.01 

2016-17 Central Financial Assistance for upgrading of 

Births and Backup area of Ernakulam Wharf at 

Cochin Port Trust 

21.41 

2016-17 Project for Up-gradation of Golf Course at SAI 

Trivandrum Golf Club by the Sports Authority of 

India 

24.65  

2018-19 Developing infrastructure at Cochin Port Cruise 

Terminal 

1.21 

2018-19 Creation of additional tourism facilities at the 

Cochin north Trust Walkway at Cochin Port Trust 

4.65 
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2019-20 CFA for Development of Additional infrastructure 

in the new Cochin Port Trust Terminal 

10.30 

 

 

MULTI-SECTORAL INTERVENTION IN THE NATIONAL CLEAN AIR 

PROGRAMME 

1077.  SHRI YADUVEER WADIYAR: 

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 

(a)  the progress made in achieving the targets set by National Clean Air 

Programme for 20-30% reduction in PM2.5 and PM10 concentrations by 

2024; 

(b)  whether Government is aware that the programme is not legally binding 

with any specified penal action; and 

(c)  if so, the details of measures taken to establish a better enforceable 

mandate for multi-sectoral intervention in the National Clean Air 

Programme particularly in the State of Karnataka? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 
 
(a) to (c) : Government has launched National Clean Air Programme (NCAP) in 

2019 as a national level strategy to combat the increasing levels of air pollution in 

targeted 130 Non-attainment Cities/ Million Plus Cities across the country through 

implementation of National, State and City level action plans. NCAP envisages 

reduction by 20-30% in PM concentration over baseline year 2017 by 2024. Target 
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has been revised to achieve reduction in PM10 level up to 40% or achievement of 

national standards (60 µg/m3) by 2025-26. 

The identification of non-attainment cities was based on PM10 levels. PM2.5, being 

a subset of PM10, also gets reduced to certain extent with actions aimed at PM10 

control. Further, initiatives like BS-VI fuel norms, solid waste management under the 

Swachh Bharat Mission, and Extended Producer Responsibility (EPR) framework 

for plastic and e-waste contribute to PM2.5 reductions. 

CPCB issued directions under Section 31A of the Air (Prevention and Control of 

Pollution) Act, 1981 to 24 States/UTs including Karnataka, for ground level 

implementation of approved city action plan for 130 non-attainment and million plus 

cities focused under the programme. Further, MoUs have been signed among the 

targeted Urban Local Body (ULB), concerned SPCBs and CPCBs in case of 82 non-

attainment cities, among targeted ULBs, concerned State Govt., and Ministry of 

Environment, Forest and Climate Change (MoEFCC) to implement city action plan 

and achieve prescribed air pollution reduction targets as part of NCAP. 

As per the annual performance assessment carried out for FY 2023-24 under the 

Programme, 97 cities have achieved reduction in PM10 levels in 2023-24 as 

compared to levels of 2017-18. 55 cities have achieved reduction of 20% and above 

in PM10 levels in 2023-24 with respect to the levels of 2017-18. 18 cities have met 

National Ambient Air Quality Standards (NAAQS) for PM10 levels in 2023-24. 

Details of air quality improvement in cities covered under NCAP is enclosed at 

Statement . 

NCAP is multi-sectoral initiative involving the coordinated efforts of the Central and 

State Governments, Urban Local Bodies (ULBs), and other stakeholders. It 

emphasizes source-specific mitigation measures through city, state, and national-

level clean air action plans. 

In addition to this, NCAP emphasises on implementation of City Action Plans (CAPs) 

through the convergence of resources from various Central Government schemes 
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such as Swachh Bharat Mission (Urban), PM e-bus Sewa, AMRUT, Smart City 

Mission, SATAT, and Nagar Van Yojana, as well as resources from State Govts./ 

UT administration and agencies like Municipal Corporations and Urban 

Development authorities. 

All cities under NCAP have prepared city action plans to take measures to improve 

air quality as per the objectives of NCAP. Further, 24 State/UTs have prepared 

action plan under NCAP. An amount of Rs. 19,614 crore has been allocated to 130 

cities till 2025-26 for implementation of city action plans.  

The following committees have been set up at national, state and city level for 

periodical coordination, review and monitoring of progress of action plans under 

NCAP: 

a. National Level 
(i) Apex Committee  
(ii) Steering Committee  
(iii) Monitoring Committee  
(iv) Implementation Committee  

b. State Level 
(i) Steering Committee  
(ii) Implementation Committee  

c. City Level 
(i) City level Implementation and Monitoring Committee 

Further, National Knowledge Network (NKN) has been constituted with a vision to 

build local technical capacities and create a larger pool of institutes to support 

activities under the NCAP. Institute of Reputes have been assigned to cities for 

providing technical expertise to ULBs to implement city action plans. Project 

Management Units (PMUs) have been established to assist ULBs to execute city 

action plans. 

MoEFandCC has launched “PRANA” a portal for monitoring implementation of 

NCAP. On this portal, action plans of cities, states and line ministries are uploaded 
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and monitored for their implementation status. This portal serves as a platform to 

track implementation of action plans, physical and financial progress of cities for air 

quality improvement under NCAP. 

 

For Karnataka, Steering Committee under Chief Secretary and Air Quality 

Monitoring Committee (AQMC) under Principal Secretary, Environment Dept., City 

Level Monitoring and Implementation Committees for four cities namely Bengaluru, 

Gulburga, Hubli-Dharwad and Davanagere, have been constituted for effective 

implementation of NCAP. An amount of Rs. 597.52 crore has been released to 

Karnataka State for implementation of city action plans.  

 

STATEMENT 

Improvement in PM10 concentrations of 130 Cities in FY 2023-24 w.r.t. FY 

2017-18 

S. 

No. 
Cities 

PM10 

concentrations 

in 2017-18 

(µg/m3) 

(Annual Avg.)  
 

PM10 

concentrations 

in 2023-24 

(µg/m3) 

(Annual Avg.)  
 

Percentage reduction 

in PM10 

concentrations in 

2023-24 with respect 

to the year 2017-18 (%) 

1.  Varanasi 230 73 68 

2.  Bareilly 207 80 61 

3.  Firozabad 247 102 59 

4.  Dehradun 250 109 56 

5.  Dhanbad 315 138 56 
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6.  Tuticorin 123 57 54 

7.  Nalagarh 146 68 53 

8.  Moradabad 222 115 48 

9.  Khurja 195 104 47 

10.  Trichy 88 47 47 

11.  Kohima 127 68 46 

12.  Lucknow 253 137 46 

13.  Kanpur 227 125 45 

14.  Kadapa 75 42 44 

15.  Sivasagar 73 41 44 

16.  Sunder Nagar 78 44 44 

17.  Agra 202 116 43 

18.  
Greater 

Mumbai 
161 94 42 

19.  Rishikesh 129 76 41 

20.  Parwanoo 66 39 41 

21.  Byrnihat 175 104 41 

22.  Ahmedabad 164 98 40 

23.  Ghaziabad 285 172 40 

24.  Rajkot 150 92 39 

25.  Jalandhar 178 111 38 

26.  Raebareli 145 91 37 
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27.  Amritsar 189 119 37 

28.  Baddi 174 111 36 

29.  Kolkata 147 94 36 

30.  Jammu 157 101 36 

31.  Silchar 49 32 35 

32.  Jodhpur 189 124 34 

33.  Vijayawada 91 61 33 

34.  Naya Nangal 87 59 32 

35.  Dimapur 142 97 32 

36.  Khanna 142 100 30 

37.  Durgapur 150 106 29 

38.  Kurnool 79 56 29 

39.  
Dera Baba 

Nanak 
79 56 29 

40.  Vadodara 133 95 29 

41.  Allahabad 169 124 27 

42.  Asansol 147 108 27 

43.  Srinagar 132** 96 27 

44.  Hyderabad 110 81 26 

45.  Gorakhpur 150 111 26 

46.  Ananthpur 78 59 24 

47.  Ranchi 141 107 24 
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48.  Bengaluru 92 70 24 

49.  Akola 111 85 23 

50.  
Durg 

Bhilainagar 
86 68 21 

51.  Surat 130 103 21 

52.  Noida 229 182 21 

53.  Howrah 139 111 20 

54.  Thane 138 111 20 

55.  Latur 82 66 20 

56.  Nellore 64 52 19 

57.  Gajraula 204 167 18 

58.  Faridabad 229** 190 17 

59.  Alwar 152 127 16 

60.  Chittur 70 59 16 

61.  Kala Amb 118 100 15 

62.  
Mandi 

Gobindgarh 
148 126 15 

63.  Amravati 102 87 15 

64.  Patiala 106 91 14 

65.  Jaipur 172 148 14 

66.  Ongole 65 56 14 

67.  Delhi 241 208 14 
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68.  Chandrapur 118 102 14 

69.  Nashik 82 72 12 

70.  Jhansi 109 96 12 

71.  Sangli 87 77 11 

72.  Devanagere 74 66 11 

73.  Kota 139 124 11 

74.  Rajahmundry 85 76 11 

75.  Hubli-Dharwad 79 71 10 

76.  Jabalpur 101 91 10 

77.  Ujjain 93 84 10 

78.  Guntur 66 61 8 

79.  Kalinga Nagar 109 101 7 

80.  Meerut 159 149 6 

81.  Nagpur 100 94 6 

82.  Eluru 72 68 6 

83.  Madurai 72 68 6 

84.  Damtal 55 52 5 

85.  Haldia 92 87 5 

86.  Anpara 175 166 5 

87.  Badlapur 160 152 5 

88.  Udaipur 127 121 5 
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89.  Sangareddy 85 81 5 

90.  Chennai 66 63 5 

91.  Ludhiana 168 161 4 

92.  Pune 102 98 4 

93.  Jamshedpur 135 130 4 

94.  Kolhapur 89 86 3 

95.  Ulhasnagar 153 149 3 

96.  Srikakulam 69 68 1 

97.  Kashipur 99 98 1 

98.  Talcher 113 113 0 

99.  Nalgonda 59 59 0 

100. Bhopal 112 113 -1 

101. Sagar 73 74 -1 

102. Vizianagaram 72 73 -1 

103. Chandigarh 114 116 -2 

104. Gulbarga 55 56 -2 

105. Jalna 99 102 -3 

106. Patna 172 178 -3 

107. Korba 57 59 -4 

108. Paonta Sahib 84 90 -7 

109. Gwalior 126 136 -8 
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110. Raipur 70 76 -9 

111. Navi Mumbai 88 98 -11 

112. Rourkela 99 111 -12 

113. Muzaffarpur 147 168 -14 

114. Barrackpore 86 99 -15 

115. Guwahati 103 119 -16 

116. Dera Bassi 88 102 -16 

117. Solapur 81 96 -19 

118. Dewas 83 99 -19 

119. Indore 82 99 -21 

120. Vasai Virar 99 125 -26 

121. Nagaon 82 107 -30 

122. Aurangabad 75 98 -31 

123. Gaya 79 104 -32 

124. Bhubaneswar 85 114 -34 

125. Jalgaon 70 97 -39 

126. Cuttack 93 129 -39 

127. Nalbari 87 127 -46 

128. Balasore 84 124 -48 

129.Visakhapatnam 76 120 -58 

130. Angul 97 167 -72 
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** PM10 levels in the FY 2017-18 for Faridabad and Srinagar are not available. 

PM10 levels of FY 2020-21 for Faridabad and PM10 levels of FY 2018-19 for 

Srinagar have been considered as a baseline. 

* Patancheru non-attainment city has been merged with Hyderabad Urban 

Agglomeration and accordingly revised number of cities covered under NCAP is 

130.  

 

एलआईसी के कमªचाåरयŌ कì Öथायी िनयुिĉ 
1078. ®ी अमरा राम: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या भारतीय जीवन बीमा िनगम के अÖथायी कमªचाåरयŌ को सवō¸च Æयायालय के िनणªय के बाद 

भी Öथायी िनयिुĉ नहé दी जा रही है; 
(ख) ³या सरकार ऐसी िनयिुĉयां करने पर िवचार कर रही है;  
(ग) यिद हां, तो ये िनयुिĉयां कब तक िकए जाने कì संभावना है; और 
(घ) यिद नहé, तो इसके ³या कारण ह§? 

 
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क): एलआईसी बनाम डी वी अिनल कुमार के मामले म¤  माननीय उ¸चतम Æयायालय के िदनांक 
18.1.2011 के आदेशानुसार, एलआईसी ने 5 वषª या उसस े अिधक समय से कायªरत चतथुª ®ेणी 
कमªचाåरयŌ को िनयिमत करने के िलए एक योजना तैयार कì थी और इसके पåरणामÖवłप 4770 
ÓयिĉयŌ को िनयिमत पदŌ पर िनयĉु िकया गया। 

इसके अलावा, भारतीय जीवन बीमा िनगम, रणबीर िसंह बनाम एस के रॉय, अÅय±, भारतीय 
जीवन बीमा िनगम एव ं अÆय नामक वषª 2009 कì िसिवल अपील सं́ या 6950 म¤ वषª 2017 कì 
अवमानना यािचका (िसिवल) सं́ या 1921 म¤ माननीय उ¸¸तम Æयायालय के िदनांक 27.04.2022 के 
आदेशनसुार कारªवाई कर रहा है। माननीय उ¸चतम Æयायालय न ेआदेश िदया था िक पाýता के सÂयापन 
का कायª एक सिमित के Ĭारा िकया जाए, िजसम¤ इलाहाबाद उ¸च Æयायालय के पूवª Æयायाधीश, एक पूवª 
िजला Æयायाधीश और उ°र ÿदशे उ¸चतर Æयाियक सेवा (यूपीएचजेएस) का एक सदÖय शािमल हो। 
पाýता कì ÿारिंभक शतŎ को पूरा करने के सÂयापन के बाद िविधवत योµय पाए जाने वाले ®िमकŌ के दावŌ 
का िनपटान सेवा म¤ शािमल िकए जाने के Öथान पर उÆह¤ मौिþक मुआवजा ÿदान करके और सभी दावŌ 
और मांगŌ का पूणª और अंितम िनपटान करके िकया जाएगा। 
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िदनांक 27.4.2022 को गिठत उपयुªĉ  सÂयापन सिमित वतªमान म¤ Öवतंý łप स ेÓयिĉगत दावŌ 
के सÂयापन का कायª कर रही है। माननीय उ¸¸तम Æयायालय के आदशेानसुार, सिमित Ĭारा åरपोटª  ÿÖततु 
करने के बाद िनधाªåरत समय के भीतर एलआईसी Ĭारा मुआवजे का भगुतान िकया जाएगा। 

(ख) स े(घ): ऐसा कोई ÿÖताव िवचाराधीन नहé है। 
 

PARYATAN MITRA AND PARYATAN DIDI 
1079. SHRI MANOJ TIWARI: 

SHRI RODMAL NAGAR: 
SHRIMATI SHOBHANABEN MAHENDRASINH BARAIYA: 
SHRI ALOK SHARMA: 
Will the Minister of TOURISM be pleased to state: 

(a) the details of the specific objectives of the Paryatan Mitra and Paryatan Didi 
initiatives for promoting sustainable tourism in the country;  

(b) the manner in which these initiatives are likely to enhance the role of local 
communities in the tourism sector;  

(c) the details of the training and support likely to be provided to the participants 
under these programmes to improve their skills and knowledge in the area of 
tourism; and  

(d) the manner in which the said initiatives are aligned with the comprehensive 
goals of the Government regarding community engagement and economic 
development? 

 
THE MINISTER OF TOURISM; AND  MINISTER OF CULTURE 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) to (d): The Ministry of Tourism launched a National responsible tourism 

initiative by the name of Paryatan Mitra/Paryatan Didi. The initiative was piloted in 6 

tourist destinations across India namely - Orchha (Madhya Pradesh), Gandikota 

(Andhra Pradesh), Bodh Gaya (Bihar), Aizawl (Mizoram), Jodhpur (Rajasthan) and 

Sri Vijaya Puram (Andaman and Nicobar Islands). 

Through this initiative, Ministry of Tourism aims to elevate the overall experience for 

tourists in destinations, by having them meet ‘tourist-friendly’ people who are proud 

Ambassadors and Storytellers for their destination. This is being done by providing 
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tourism related training and awareness to all individuals who interact and engage 

with tourists in a destination. 

Driven by ‘Athithi Devo Bhava’, cab drivers, auto drivers, staff at railway stations, 

airports, bus stations, hotel staff, restaurant workers, homestay owners, tour guides, 

police personnel, street vendors, shop keepers, students and many more were 

provided training and awareness on the importance of tourism, general cleanliness, 

safety, sustainability and also on the importance of providing tourists with the highest 

standards of hospitality and care. 

Since the pilot of this program on August 15th this year, more than 3,500 people have 

been trained under this initiative. 

On World Tourism Day 2024, Ministry of Tourism extended Paryatan Mitra and 

Paryatan Didi across 50 tourist destinations in the country.   

 
 

SCHEME OF FINANCIAL ASSISTANCE FOR INSTITUTES 
1080. SUSHRI IQRA CHOUDHARY: 

Will the Minister of TOURISM be pleased to state:  
(a) the details of the funds allocated under the Scheme of Financial assistance 

for setting up and upgradation of Institutes of Hotel Management and Catering 
Technology and Applied Nutrition (IHMs), Food Craft Institutes (FCIs) and 
other institutes in the country; 

(b) the details of the number of new institutes that have been set up with financial 
assistance under the scheme, State-wise; 

(c) the details of the number of institutes that have been upgraded with financial 
assistance under the scheme; 

(d) the details of the number of proposals that have been made by the 
Government of Uttar Pradesh under the scheme; and 

(e) whether the Government plans to open any IHMs, FCIs or other institutes in 
Kairana Parliamentary Constituency in the State of Uttar Pradesh and if so, 
the details thereof? 
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THE MINISTER OF TOURISM; AND  MINISTER OF CULTURE 
 (SHRI GAJENDRA SINGH SHEKHAWAT): 
 

(a): The scheme of Central Financial Assistance (CFA) to IHMs/ 
FCIs/IITTM/ICI/NCHMCT/PSUs provides CFA for Setting up/ Expansion/Addition 
and Alteration of new branches, buildings and replacement/ upgradation of 
equipment of Central Institutes of Hotel Management and Catering Technology and 
Applied Nutrition (IHMs), Indian Culinary Institute (ICI), Indian Institute of Tourism 
and Travel Management (IITTM), National Council for Hotel Management and 
Catering Technology (NCHMCT) etc.  
In addition, based on the proposals received from the State Government, the scheme 
also extends CFA for setting up of State Institutes of Hotel Management and Catering 
Technology and Applied Nutrition (SIHMs) and Food Crafts Institutes (FCIs) with 
upper ceiling of CFA to the extent of Rs.1650 lakh and Rs.750 lakh, respectively; 
whereas, for upgradation of existing FCIs to SIHMs, the extent of CFA is adjusted 
from overall ceiling against each component, as against CFA released earlier. 
Detail of funds allocated during last 5 years under the said Scheme for setting up 
and upgradation of IHMs, FCIs and other institutes is placed at Statement-I. 
(b) and (c):  State-wise detail of new institutes that have been set up and 
institutes upgraded with financial assistance under the scheme is placed at 
Statement-II.  
(d): State Government of Uttar Pradesh has submitted 2 proposals viz. setting up 
of State IHM in Gorakhpur and upgradation of FCI Aligarh to SIHM. 
(e): No such proposal has been received for consideration. 
  

STATEMENT- I 

Detail of funds allocated during last 5 years under the said Scheme for setting 
up and upgradation of IHMs, FCIs and other institutes is as under: 
 

Sr. 
No. 

Name of the 
Institute 

Purpose of Grant Amount 
Released  
(in Rs.) 

Total Amount 
in each FY 

2019-20 
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1.  FCI, Deoghar Setting up of FCI 
Deoghar 

1,58,09,000  
 
 
 

22,74,18,587 

2.  SIHM, Dholpur Setting up of SIHM 
Dholpur 

4,88,00,000 

3.  ICI, Noida Setting up of ICI at 
Noida 

2,90,09,587 

4.  IHM, Jagdishpur Setting up of CIHM 
Jagdishpur 

4,50,00,000 

5.  SIHM, Sawai 
Madhopur 

Setting up of SIHM, 
SawaiMadhopur 

4,08,00,000 

6.  SIHM, Jhalawar Setting up of SIHM, 
Jhalawar 

4,80,00,000 

2020-21 
7.  FCI, Khajuraho Setting up of FCI 

Khajuraho 
25,00,000  

 
 
 
 
 
 

23,15,81,500 

8.  SIHM, Dholpur,  Setting up of SIHM at 
Dholpur, Rajasthan. 

2,47,00,000 

9.  SIHM, Bodhgaya Setting up of SIHM 
Bodhgaya (purchase 
of equipment) 

2,00,00,000 

10.  FCI Jammu Setting up of FCI 
Jammu (Procurement 
of Equipment)  

1,00,00,000 

11.  SIHM, 
Dharamshala 

Up gradation of FCI 
Dharmshala into 
SIHM  

4,10,00,000 

12.  SIHM Dimapur, 
Nagaland  

Setting up of SIHM 
Dimapur (Purchase 
of equipment) 

2,00,00,000 

13.  SIHM Balangir Setting up of SIHM 
Balangir 

2,67,00,000 

14.  FCI Deoghar Setting up of FCI 
Deogarh 

1,50,00,000 
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15.  NIWS Goa  Setting up of National 
Institute of Water 
Sports (NIWS) Goa  

6,16,81,500 

16.  SIHM Agartala Setting up of SIHM 
Agartala 
(Procurement of 
Equipment)  

1,00,00,000 

2021-22 
17.  SIHM Jabalpur Upgradation of FCI 

Jabalpur into SIHM 
 

4,10,00,000  
 
 
 
 
 
 

40,90,80,000 

18.  IHM Jagdishpur Setting up of CIHM 
Jagdishpur 

9,66,00,000 

19.  FCI Balaghat Setting up of FCI 
Balaghat, MP  

1,60,00,000 

20.  SIHM Leh Upgradation of FCI 
Leh into SIHM 

4,10,00,000 

21.  FCI Shahdol Setting up of FCI 
Shahdol 

2,54,00,000 

22.  FCI Dhar Setting up of FCI 
Dhar 

2,54,00,000 

23.  SIHM Ramnagar Setting up of State 
IHM Ramnagar 

2,20,00,000 

24.  NIWS Goa  Setting up of NIWS 
Goa 

8,00,00,000 

25.  FCI Almora Setting up of FCI 
Almore 
(Procurement of 
Equipment)  

1,00,00,000 

26.  SIHM, Imphal, 
Manipur 

Setting up of SIHM, 
Imphal 

4,00,00,000 

27.  SIHM Jhalawar Setting up of SIHM 
Jhalawar 

1,16,80,000 

2022-23 
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28.  SIHM Aizawal Setting up of SIHM 
Aizwal (Procurement 
of equipment) 

2,00,00,000  
 
 
 
 
 
 
 

21,34,20,990 

29.  FCI Balaghat Setting up of FCI 
Balaghat, Madhya 
Pradesh 

1,15,43,741 

30.  FCI Shahdol Setting up of FCI, 
Shahdol, Madhya 
Pradesh 

1,29,05,420 

31.  FCI Dhar Setting up of FCI 
Dhar 

1,54,21,829 

32.  FCI Baran Setting up of FCI 
Baran, Rajasthan 

2,18,50,000 

33.  SIHM Ramnagar Setting up of SIHM 
Ramnagar 

2,80,00,000 

34.  SIHM Balangir Setting up of SIHM 
Balangir  

2,00,00,000 

35.  SIHM 
Dharamshala 

Upgradation of FCI, 
Dharamshala to 
SIHM 

4,10,00,000 

36.  SIHM Sawai 
Madhopur 

Setting up of SIHM 
Sawai Madhopur 

2,27,00,000 

37.  SIHM Imphal, 
Manipur 

Setting up of SIHM, 
Imphal, Manipur 

2,00,00,000 

2023-24 
38.  FCI Balaghat Setting up of FCI 

Balaghat 
1,60,00,000  

 
 
 
 

18,32,05,420 

39.  FCI Shahdol Setting up of FCI 
Shahdol 

2,58,05,420 

40.  FCI Dhar Setting up of FCI 
Dhar 

2,54,00,000 

41.  SIHM Ramnagar Setting up of SIHM 
Ramnagar 

2,50,00,000 
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42.  SIHM Jabalpur Upgradation of FCI 
Jabalpur into SIHM 

4,10,00,000 

43.  NIWS Goa Setting up of NIWS 
Goa 

3,00,00,000 

44.  SIHM Sawai 
Madhopur 

Setting up of SIHM 
Sawai Madhopur 

2,00,00,000 

2024-25 
45.  SIHM Kakinada Setting up of SIHM 

Kakinada 
2,00,00,000 2,00,00,000 

TOTAL 1,28,47,06,497 
 

STATEMENT-II 

State-wise details of new institutes that have been set up with financial 
assistance under the scheme during last 5 years is as under: 
S. 
No. 

State Name of the 
Institute 

Present Status 

1 Bihar SIHM Bodhgaya Operational 

2 Goa NIWS Goa Operational 

3 Jharkhand FCI Deoghar Operational 

4 Jammu and Kashmir FCI Jammu Operational 
5 Madhya Pradesh FCI Khajuraho Operational 
6 Nagaland SIHM Dimapur Run under PPP mode 
7 Odisha SIHM Balangir Operational 
8  

 
Rajasthan 

SIHM Dholpur Operational 
9 SIHM Sawai 

Madhopur 
Operational 

10 SIHM Jhalawar Operational 
11 FCI Baran Operational 
12 Tripura SIHM Agartala Run under PPP mode 
13 Uttar Pradesh ICI Noida Operational 
14 Uttarakhand SIHM Ramnagar Operational 
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State-wise details of institutes that have been upgraded with financial assistance 

under the scheme during last 5 years is as under: 

S. 
No. 

State Name of the Institute Present Status 

1 Himachal Padesh SIHM Dharamshala Operational 
2 Ladakh SIHM Leh Operational 
3 Madhya Pradesh SIHM Jabalpur Presently operational 

as FCI. 
 

LOAN FOR MEDIUM ENTREPRENEURS 

1081. DR. KALYAN VAIJINATHRAO KALE:  

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has initiated any program to provide loans to medium 

entrepreneurs who were defaulters or unable to pay the loan instalments on time 

due to Corona pandemic and if so, the details thereof and if not, the reasons 

therefor; 

(b) whether the Government has any data about the total loan amount of the 

Government which has not been returned by entrepreneurs; 

(c) the details of the steps taken by the Government to recover the loan amount; 

and 

(d) the number of settlements done by the Government to recover the loan and to 

provide another loan and for businesses along with the details of loan amount 

settled, State-wise? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHAUDHARY): 

(a): In the wake of Covid-19 pandemic, Emergency Credit Line Guarantee Scheme 

(ECLGS) was launched in May, 2020 to support eligible Micro, Small and Medium 

Enterprises (MSMEs) and other business enterprises including stressed accounts 

with upto 60 days past due, to ease their liquidity position. The Scheme provided for 

collateral free loans to be given by Member Lending Institutions (MLIs) to existing 

eligible borrowers with 100% guarantee in respect of the eligible amount as per the 

Scheme guidelines. The scheme was valid for issue of fresh guarantees till 

31.3.2023. As informed by National Credit Guarantee Trustee Company Limited 

(NCGTC), the operating agency of the scheme, a total of 1.19 crore loans amounting 

to Rs. 3.68 lakh crore were guaranteed, of which around 2.70 lakh medium 

enterprises were supported through guarantees amounting to Rs.64,561 crore.  

(b): ECLGS being a guarantee scheme, Government through NCGTC issued 

guarantees for loans extended by MLIs. As informed by NCGTC, out of the total Rs. 

64,561 crore loans to medium enterprises, loans amounting to Rs.2,653 crore, have 

been reported by MLIs as Non-Performing Assets (implying not repaid) as on 

October 31, 2024;    

(c): The scheme guidelines provide that the lending institution shall exercise all the 

necessary precautions and maintain its recourse to the borrower for entire amount 

of credit facility owed by it and initiate all necessary actions for recovery of the 

outstanding amount as per their board approved policy.  
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(d): Under ECLGS, Government has only issued guarantees through NCGTC for 

loans extended by MLIs under the scheme. As per scheme guidelines recovery / 

settlement of loan accounts is to be undertaken by MLIs. The data on the number of 

settlements done by the lenders is not centrally maintained. 

EMPLOYABILITY OF YOUTH 
1082. SHRI JAGADISH SHETTAR: 

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be 
pleased to state: 
  

the details of the measures being taken by the Government to improve the 
employability of youth, particularly to cater to the new age groups? 
  
THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

 
In order to improve employability of youth of the country and to cater to new 

job roles, the Ministry of Skill Development and Entrepreneurship (MSDE), under 
Skill India Mission (SIM), delivers skill, re-skill and up-skill training through an 
extensive network of skill development centres/ institutes  under various schemes, 
viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan Shikshan Sansthan (JSS), 
National Apprenticeship Promotion Scheme (NAPS) and Craftsman Training 
Scheme (CTS) through Industrial Training Institutes (ITIs), to all the sections of the 
society across the country.  The SIM aims at enabling youth of India to get future 
ready and industry ready skills. 
 Following specific steps have been taken to align the training programs to market 
needs and improve the employability of trainees:  
  i.         The training programmes offered under the schemes of MSDE are 
developed in collaboration with industries, keeping in view market demands. 36 
Sector Skill Councils (SSCs), led by industry leaders in the respective sectors, have 
been set up by National Skill Development Corporation (NSDC) which are mandated 
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to identify the skill development needs of respective sectors as well as to determine 
skill competency standards. 
 ii.          Future ready job-roles addressing the requirement of Industry 4.0, emerging 
sectors like Drone, Artificial Intelligence (AI), Robotics, Mechatronics, etc., have 
been prioritized under PMKVY 4.0.  Under CTS also, new age courses have been 
developed to meet the demand of futuristic job roles in emerging technologies. 
 iii.         The National Council for Vocational Education and Training (NCVET) has 
been set up as an overarching regulator establishing regulations and standards to 
ensure quality in the Technical and Vocational Education and Training (TVET) 
space. 
  
iv.        The Awarding Bodies recognised by NCVET are expected to develop the 
qualifications as per the industry demand and map them with the identified 
occupations as per the National Classification of Occupation, and obtain industry 
validations. 
 v.         Directorate General of Training (DGT) is implementing Flexi MoU Scheme 
and Dual System of Training (DST). These initiatives are meant to provide training 
to ITI students in industrial environment. 
 vi.        Courses aligned to National Skills Qualification Framework (NSQF) also 
have components of On Job Training (OJT) and employability skills. 
 vii.        DGT has also signed MoU with IT Tech companies like IBM, CISCO, Future 
Skill Rights Network (erstwhile Quest Alliance), Amazon Web Services (AWS) and 
Microsoft to ensure industry linkages for the institutes at the state and regional levels 
under Corporate Social Responsibility (CSR) initiatives. 
 viii.       NSDC, under the Market led program, provides support to training providers 
that collaborate and align skill courses with industry demand. 
 ix.        Under NAPS, apprenticeship training and increasing engagement with 
industrial establishments for undertaking apprenticeship programmes is promoted. 
 x.         Government of India has signed Memorandum of Understanding 
(MoU)/Memorandum of Cooperation (MoC) in the field of skill development and 
vocational education and training with twelve countries. 
 xi.        Government of India has announced setting up of 30 Skill India International 
Centers for catering to the demand for skilled workers for foreign countries.       
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SPORTS DEVELOPMENT UNDER KHELO INDIA SCHEME 

 
1083. SHRI MADHAVANENI RAGHUNANDAN RAO: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
 (a) the total amount of funds allocated to Telangana State for sports development 
under the Khelo India Scheme, as well as any other sports-related initiatives, along 
with a breakdown of the manner in which these funds have been utilized; and 
(b) whether any specific measures has been taken to encourage sports in Telangana 
State, including investments in sports infrastructure, training programs, and 
grassroots development initiatives, if so, the details thereof? 
 
THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS ( DR. MANSUKH MANDAVIYA ): 

(a) Funds are allocated Scheme-wise and not State-wise in this Ministry. Details of 
funds allocated under the Khelo India Scheme, including in the State of Telangana, 
for sports development as well as any other sports-related initiatives during the last 
three years are as under: 

 (in ₹ crore) 
S. No. Financial Year Funds allocated 

1.  2021-22 869.00 
2.  2022-23 600.00 
3.  2023-24 880.00 

 
These funds have been utilized for development of sports infrastructure, Khelo India 
Centres, Khelo India State Centre of Excellence, Khelo India Accredited Academies, 
Khelo India Athletes and other activities under Khelo India Scheme in the country, 
including in the State of Telangana. 
(b) ‘Sports’ being a State subject, the responsibility of development of sports, 
including investments in sports infrastructure, training programs, and grassroots 
development initiatives, rests primarily with the State/Union Territory Governments. 
The Union Government supplements their efforts by bridging critical gaps. The 
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Ministry of Youth Affairs and  Sports implements the following schemes to encourage 
sports in the country, including in State of Telangana: 
(i) Khelo India- National Programme for Development of Sports; (ii) Assistance to 
National Sports Federations; (iii) Special Awards to Winners in International Sports 
Events and their Coaches; (iv) National Sports Awards; (v) Pension to Meritorious 
Sportspersons; (vi) Pandit Deendayal Upadhyay National Welfare Program for 
Sportspersons; (vii) National Sports Development Fund; and (viii) Running Sports 
Training Centres through Sports Authority of India.  

Details of the above schemes are available in the public domain on the 
websites of this Ministry and of Sports Authority of India (SAI). 

 
 

ईएसआई अÖपतालŌ म¤ पदŌ कì सं́ या 
1084. ®ी दरोगा ÿसाद सरोज:  

³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 
(क)  अनसुूिचत जाितयŌ, अनुसूिचत जनजाितयŌ और अÆय िपछड़े वगŎ के िलए नवसिृजत पदŌ कì 

कुल सं´या तथा िनयिमत समूह ‘क’ पदŌ तथा िवगत 20 वषŎ के दौरान Öथािपत नए ईएसआई 
अÖपतालŌ म¤ कì गई भतê का सÖंथा-वार/ ®ेणी-वार Êयौरा ³या है; 

(ख) समूह ‘क’ और अÆय पदŌ पर संिवदा आधार पर संÖथा-वार/ ®ेणी-वार कायªरत कमªचारी कì 
सं́ या कायª कर रहे ह§;  

(ग) समूह ‘क’ तथा अÆय पदŌ पर अतंराल सिहत अथवा िबना अंतराल के संिवदा आधार पर कायªरत 
कमªचाåरयŌ कì कायाªविध (वषª और माह) तथा कुल Öवीकृत पदŌ के साप±े ऐसे कमªचाåरयŌ के 
सÖंथा-वार/ ®ेणी वार/ पद-वार/ िवभाग-वार ÿितशत का Êयौरा ³या है; और 

(घ)  अनसुूिचत जाितयŌ, अनुसूिचत जनजाितयŌ और अÆय िपछड़े वगŎ के िलए आरि±त कुल Öवीकृत 
पदŌ के सापे± िनयिमत, तदथª और सिंवदा आधार पर कायªरत सामाÆय ®ेणी के कमªचाåरयŌ कì 
पद-वार और संÖथा-वार सं́ या िकतनी है? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय मýंी 
(कुमारी शोभा काराÆदलाज)े: 
(क) से (घ): अÅयापन िनकाय, िवशेष² úेड II एवं बीमा िचिकÂसा अिधकारी úेड II के समूह क िचिकÂसीय 
पदŌ पर भतê ±ेýवार कì जाती है। वषª 2008 से 31.03.2024 तक दशे भर म¤ समूह क िचिकÂसीय पदŌ 
म¤ 5242 लोगŌ का चयन िकया गया है। ®ेणी-वार Êयौरा िनÌनानसुार है:- 
 

अ.जा.  अ.ज.जा.  अ. िप. व.  ईडÊÐयूएस अनारि±त  
784 313 1280 74 2791 
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वषª 2008 से 31.03.2024 तक परािचिकÂसीय एवं निस«ग संवगª के úेड म¤ 5321 लोगŌ का चयन 

िकया गया। ®ेणी-वार Êयौरा िनÌनानसुार है:- 

अ.जा.  अ.ज.जा.  अ. िप. व.  ईडÊÐयूएस अनारि±त  
667  393  1137  70  3054 

िनयिमत आधार पर, संिवदा आधार पर और तदथª आधार आिद पर कायª कर रह ेकमªचाåरयŌ के 

Êयौर ेकेÆþीय łप से नहé रखे जाते ह§।   

 
उ°र ÿदशे म¤ पयªटन ÖथलŌ का िवकास 

1085. ®ी राम ÿसाद चौधरीः 
³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) उ°र ÿदशे राºय िवशेषकर बÖती मंडल म¤ िÖथत ऐितहािसक एवं धािमªक ÖथलŌ और ÖमारकŌ 
के जीणōĦार एवं संर±ण के साथ-साथ पयªटन ÖथलŌ के िवकास के िलए सरकार Ĭारा उठाए 
गए/उठाए जा रहे कदमŌ का Êयौरा ³या है; 

(ख) चालू िव°ीय वषª के दौरान बÖती मंडल म¤ उĉ कायª के िलए सरकार Ĭारा कुल िकतनी धनरािश 
आवंिटत कì गई है; 

(ग) ³या सरकार ने नए ऐितहािसक ÖमारकŌ या ÖथलŌ को िनकट भिवÕय म¤ पयªटक Öथल के łप म¤ 
िवकिसत करने के िलए सूचीबĦ िकया है; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 

सÖंकृित मýंी; तथा  पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 
 
(क) से (घ): पयªटन मंýालय का लàय अपनी तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन 
अिभयान (ÿशाद) योजना के तहत उ°र ÿदेश सिहत देश भर म¤ पूवª-िचिĹत धािमªक और िवरासत ÖथलŌ 
पर अवसंरचना का िवकास करने का है। उ°र ÿदेश म¤ कुल 6 पåरयोजनाए ंÖवीकृत कì गई ह§ और ÿशाद 
योजना के तहत िवकास के िलए ‘आिदगुŁ शंकराचायª Ĭारा Öथािपत ®ी काली मंिदर, चौक, लखनऊ 
िजला' तथा ‘āज के तीथª Öथल’ मथुरा िजला’ नामक 2 ÖथलŌ को िचिĹत िकया गया है। 

इसके अितåरĉ, पयªटन मंýालय ‘Öवदेश दशªन’ और ‘पयªटन अवसंरचना िवकास हेतु केÆþीय 
एज¤िसयŌ को सहायता’ नामक अपनी चालू योजनाओ ंके माÅयम से पयªटन अवसंरचना िवकास के िलए 
राºय सरकारŌ/संघ राºय±ेýŌ/केÆþीय एज¤िसयŌ को िव°ीय सहायता ÿदान करके राºय सरकारŌ/संघ 
राºय±ेý ÿशासनŌ के ÿयासŌ को भी सÌपूåरत करता है। 
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इसके अितåरĉ, पयªटन मंýालय ने Öथायी और िजÌमेदारीयĉु गंतÓयŌ को िवकिसत करने के 
उĥेÔय से Öवदेश दशªन योजना को Öवदेश दशªन 2.0 (एसडी 2.0) के तौर पर नया łप िदया है और उ°र 
ÿदेश म¤ 2 पåरयोजनाओ ंसिहत 34 पåरयोजनाओ ंको मंजूरी दी है।  

उ°र ÿदशे म¤ ÿशाद, Öवदेश दशªन और पयªटन अवसंरचना िवकास हेतु केÆþीय एज¤िसयŌ को 
सहायता के तहत Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन िववरण म¤ िदया गया है। 
 

िववरण 
उ°र ÿदशे म¤ ÿशाद योजना के तहत Öवीकृत पåरयोजनाओ ंकì सूची 

(करोड़ Ł म¤) 

राºय ø स ं पåरयोजना का नाम 
Öवीकृित 

वषª 
Öवीकृत रािश जारी कì गई रािश 

उ°र 
ÿदशे 

1   वाराणसी का िवकास - चरण-I 2015-16 18.73 18.73 

2   
मेगा पयªटक पåरपथ के łप म¤ 
मथुरा-वृंदावन का िवकास (चरण -
II)  

2014-15 10.98 10.98 

3   
वाराणसी म¤ åरवर øूज पयªटन का 
िवकास 

2017-18 9.02 9.02 

4   
वृंदावन म¤ पयªटक सुिवधा क¤ þ का 
िनमाªण 

2014-15 9.36 9.36 

5   वाराणसी का िवकास – चरण -II 2017-18 44.60 31.77 

6   
गोवधªन म¤ अवसंरचना सबंंधी 
सिुवधाओ ंका िवकास 

2018-19 37.59 30.97 

  
उ°र ÿदशे म¤ Öवदेश दशªन योजना के तहत Öवीकृत पåरयोजनाओ ंकì सूची 

(करोड़ Ł म¤) 

राºय  पåरपथ का 
नाम/वषª 

पåरयोजना का नाम 
Öवीकृत 
रािश 

जारी कì 
गई रािश 

उ°र ÿदेश 
  

बौĦ पåरपथ  
2016-17 

®ावÖती, कुशीनगर और किपलवÖतु का 
िवकास 

87.89 72.56 

रामायण पåरपथ 
2016-17 

िचýकूट और ®ृंगवेरपरु का िवकास 
69.45 64.09 



02.12.2024                                                                                                                                               248 
 

आÅयािÂमक 
पåरपथ  

2016-17 

अहर-अलीगढ़-कासगंज-सरोसी (उÆनाव)-
ÿतापगढ़-कौशांबी-िमजाªपुर-गोरखपुर-
डुमåरयागंज-बÖती-बाराबंकì-आजमगढ़-
कैराना-बागपत-शाहजहांपुर का िवकास 

71.91 69.63 

आÅयािÂमक 
पåरपथ  

2016-17 

िबजनौर-मेरठ-कानपरु-कानपरु देहात-बांदा-
गाजीपुर-सलमेपरु-घोसी-बिलया-
अंबेडकरनगर-अलीगढ़-फतेहपरु- दवेåरया-
महोबा-सोनभþ- चंदौली- िमि®ख-भदोही 
का िवकास 

67.51 64.14 

िवरासत पåरपथ  
2016-17 

कािलंजर िकले (बांदा)- मगहर धाम 
(संतकबीर नगर)- चौरीचौरा, शहीद Öथल 
(फतेहपुर)- महòआर शहीद Öथल (घोसी)- 
शहीद Öमारक (मेरठ) का िवकास 

36.65 32.27 

रामायण पåरपथ 
2017-18 

अयोÅया का िवकास 
127.21 115.46 

आÅयािÂमक 
पåरपथ  

2018-19 

जेवर-दादरी-िसकंदराबाद-नोएडा-खुजाª-
बांदा का िवकास 12.03 11.43 

आÅयािÂमक 
पåरपथ  

2018-19 

गोरखनाथ मंिदर (गोरखपरु), देवीपĘन 
मंिदर (बलरामपरु) और वटवाशनी मंिदर 
(डुमåरयागंज) का िवकास 

18.30 18.12 

  
उ°र ÿदशे म¤ Öवदेश दशªन 2.0 के तहत Öवीकृत पåरयोजनाओ ंकì सूची 

राºय Öवीकृित वषª गतंÓय  ए³सपीåरयंस का नाम 
Öवीकृत रािश 

(करोड़ Łपए म¤) 

उ°र ÿदेश 
2023-24 ÿयागराज 

आजाद पाकª  और देखो 
ÿयागराज ůेल ए³सपीåरयंस 

13.02 

2023-24 नैिमषारÁय वैिदक- वेलनेस ए³सपीåरयंस 15.94 
  
उ°र ÿदशे म¤ 'पयªटन अवसरंचना िवकास हेतु क¤ þीय एज¤िसयŌ को सहायता' कì योजना के तहत 
Öवीकृत पåरयोजनाओ ंकì सूची  
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(करोड़ Ł म¤) 

राºय 
Öवीकृित 

वषª 
पåरयोजना का नाम Öवीकृत रािश 

जारी कì गई 
रािश 

उ°र ÿदशे 

2013-14 
आगरा क§ ट रेलवे Öटेशन का संयĉु 
िवकास।  

5.05 5.05 

2013-14 
राय-बरलेी रलेवे Öटेशन का संयĉु 
िवकास 

4.44 3.55 

2017-18 

वाराणसी, उ°र ÿदेश म¤ तीन ÖमारकŌ 
कì ÿकाश ÓयवÖथा-  
1. दशाĵमेध घाट से दरबंगा घाट (300 
मीटर का िवÖतार)  
2. तलुसी मानस मंिदर 
3. सारनाथ संúहालय 

2.93 
2.93 

  

2014-15 

वाराणसी/सारनाथ म¤ ÖमारकŌ कì ÿकाश 
ÓयवÖथा (सारनाथ म¤ धमेख Öतूप, 
सारनाथ म¤ लालकन का मकबरा और 
बनारस म¤ मान महल)। 

5.12 3.81 

 
 

CHALLENGES IN IMPLEMENTATION OF PMIS 
 
1086. SHRI NARESH GANPAT MHASKE: 
 SHRIMATI SHAMBHAVI: 
 DR. SHRIKANT EKNATH SHINDE: 

SHRI RAJESH VERMA: 
Will the Minister of CORPORATE AFFAIRS be pleased to state: 

(a) whether the Government has undertaken any measures to enhance the 

professional efficiency of undergraduates and research scholars and if so, the 

details thereof; 

(b) the details of the "PM’s Internship Scheme (PMIS)" to enhance 

professional growth; 
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(c) the way by which the effectiveness of the Scheme to be measured beyond 

the initial matching of interns with companies; 

(d) the specific challenges that might arise in implementing the internship 

placements in less industrialized States like Maharashtra and the way by 

which it will be mitigated; 

(e) the amount of budget expected to be utilized under the scheme during the 

current year; and 

(f) the number of expected beneficiaries of the scheme? 

THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; 
AND MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 
HIGHWAYS (SHRI HARSH MALHOTRA): 
 

(a): To enhance professional efficiency of undergraduates, Department of Higher 
Education is implementing Pradhan Mantri Uchchatar Shiksha Protsahan Yojana 
(PM – USP) which has three component schemes, namely (i) Central Sector 
Scheme of Scholarship for College and  University students (CSSS); (ii) Special 
Scholarship Scheme for Jammu and  Kashmir and Ladakh (SSS for Jand  K and 
Ladakh); (iii) Central Sector Interest Subsidy Scheme (CSIS). These Schemes 
provide an equal opportunity to all the students to have an access to education 
and plays an important role in achieving professional efficiency. 

PM Vidyalaxmi Scheme was also launched on 06.11.2024 to provide financial 
support to meritorious students of quality Higher Educational Institutions in the 
form of collateral free and guarantor free educational loans to cover full amount 
of tuition fees and other expenses related to the course.  Additionally, for students 
with annual family income upto Rs. 8 lakhs and who are not eligible for benefits 
under any other government scholarship or interest subvention schemes, a 3% 
interest subvention for loan up to Rs.10 lakhs will also be provided during 
moratorium period. 

Further, All India Council for Technical Education (AICTE) has also taken various 
measures to enhance the professional efficiency of undergraduates and research 
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scholars, by incorporating a research component along with a sound academic 
foundation, which enables students to develop independent critical thinking skills 
along with oral and written communication skills. AICTE also promoted various 
schemes to enhance technical education for students and faculty in its approved 
institutions.  

 (b): The Prime Minister’s Internship Scheme (PMIS) announced in the Budget 2024-
25, aims to provide internship opportunities to one crore youth in top 500 
companies in five years. As an initiation to this Scheme, Ministry of Corporate 
Affairs has launched a Pilot Project of the Scheme on 3rd October, 2024, which is 
targeted at providing 1.25 lakh internship opportunities in the Financial Year 2024-
25. PM Internship Scheme provides an opportunity to the interns to get training, 
gain experience and skills within the real-life environment of the businesses or 
organizations that helps in bridging the gap between academic learning and 
industry requirements, in turn assisting enhancement of his/her employability. 
Guidelines of the PM Internship Scheme-Pilot Project are available at 
www.pminternship.mca.gov.in.  

(c) and (d): The Guidelines of the PM Internship Scheme- Pilot Project provide for 
constitution of a Monitoring and Steering Committee to oversee design 
implementation, operations and other aspects of the Scheme across the country, 
including in the State of Maharashtra. Further, a concurrent Monitoring, 
Evaluation and Learning (MEL) framework is also provided to enable tracking of 
the outcomes as well as to ensure corrective actions during the course of 
implementation of the Pilot Project. Additionally, the Ministry of Corporate Affairs 
(MCA), in collaboration with IIM Bangalore, Delhi School of Economics and 
Symbiosis Institute of Business Management, has initiated a survey to gather 
feedback from various stakeholders and analyze the impact as it continues to be 
implemented.  

(e): For the Pilot Project of the Scheme, an amount of Rs. 840 crores has been 
approved.  

(f): As on date, 1.27 lakh Internship Opportunities have been posted by the 
companies for the Pilot Project of the PM Internship Scheme for the FY 2024-25.  
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Against these, approximately 6.21 lakh applications have been received and 
selection process by the companies is ongoing. 

 

 

क¤ þीय िवĵिवīालयŌ कì सं́ या 

1087. ®ी कौशलेÆþ कुमार: 

³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक : 

(क) देश म¤ Öथािपत/Öथािपत िकए जा रहे केÆþीय िवĵिवīालयŌ कì राºय/सघं राºय±ेý-वार और ±ेý-
वार सं́ या िकतनी है; 
(ख) उĉ िवĵिवīालयŌ म¤ Öवीकृत िश±ण और गैर-िश±ण पदŌ कì कुल सं´या तथा उĉ पदŌ पर 
िनयिुĉयŌ कì वतªमान िÖथित ³या है; 
(ग) ³या सरकार का राºय सरकारŌ के अनरुोध पर नए केÆþीय िवĵिवīालय Öथािपत करने का िवचार 
है; और  
(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है तथा सरकार के पास िकतने अनरुोध लंिबत ह§? 
 
िश±ा मýंालय म¤ राºय मýंी; तथा उ°र पूवê ±ýे िवकास मýंालय म¤ राºय मýंी (डॉ. सुकाÆत 

मजूमदार): 
 
(क): िश±ा मंýालय के अिधकार ±ेý म¤ 48 क¤ þीय िवĵिवīालय (47 क¤ þीय िवĵिवīालय िनयिमत łप 

म¤ संचािलत ह§ और एक क¤ þीय िवĵिवīालय अथाªत इµनू दूरÖथ िश±ा मोड म¤ संचािलत है) ह§। क¤ þीय 

िवĵिवīालयŌ कì राºय/सघं राºय ±ेý वार सूची संलµन है। 

 (ख): क¤ þीय िवĵिवīालयŌ म¤ िदनांक 31.10.2024 कì िÖथित के अनसुार 18940 Öवीकृत िश±ण पद 

और 35640 Öवीकृत गैर-िश±ण पद ह§। åरिĉयŌ का होना और उनका भरा जाना एक सतत ÿिøया है। 

ये åरिĉयां सेवािनविृ°, Âयागपý और छाýŌ कì बढ़ी हòई सं´या के कारण अितåरĉ आवÔयकताओ ंके 

कारण उÂपÆन होती ह§; पदŌ को भरने का दाियÂव क¤ þीय िवĵिवīालयŌ (सीयू) का है, जो संसद के संबंिधत 

क¤ þीय अिधिनयमŌ के तहत Öथािपत सांिविधक Öवाय° सगंठन ह§ और उनके तहत बनाए गए अिधिनयमŌ 

और संिविधयŌ/अÅयादेशŌ/िविनयमŌ के उपबंधŌ Ĭारा शािसत ह§।  

िश±ा मýंालय और िवĵिवīालय अनुदान आयोग (यूजीसी) िनयिमत łप स ेसÖंथानŌ म¤ भतê कì 

िनगरानी करते ह§। केÆþीय िवĵिवīालयŌ को िनयिमत łप से åरिĉयŌ को भरने का िनदशे िदया गया है। 

क¤ þीय िवĵिवīालयŌ म¤ िसतंबर 2022 म¤ शुł िकए गए िवशेष भतê अिभयान के माÅयम से 11080 से 

अिधक िश±ण और गैर-िश±ण पद भर े गए ह§। यूजीसी ने सभी क¤ þीय िवĵिवīालयŌ म¤ 
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åरिĉयŌ/िव²ापनŌ/नौकåरयŌ कì सूची के िलए एक साझा मंच ÿदान करने हेत ुिदनांक 02.05.2023 को 

सीयू-चयन नामक एक एकìकृत भतê पोटªल शुł िकया है।  

(ग) और (घ) : क¤ þीय िवĵिवīालयŌ के संबंध म¤ ±ेý के अÆय सÖंथानŌ को अकादिमक नेतÂृव ÿदान करने 

के िलए अनुकरणीय संÖथानŌ के łप म¤ कायª करने कì पåरकÐपना कì गई है। इसिलए, गोवा को छोड़कर 

ÿÂयेक राºय म¤ कम से कम एक क¤ þीय िवĵिवīालय Öथािपत िकया गया है। राÕůीय िवकास पåरषद 

(एनडीसी) Ĭारा अनुमोिदत 12वé पंचवषêय योजना (2012-17) के दौरान उ¸च िश±ा ÿणाली के समेकन 

पर बल िदया गया था। मु´य łप से नए संÖथानŌ कì Öथापना के Öथान पर मौजूदा संÖथानŌ कì ±मता 

को बढ़ाकर िवÖतार िकया जाना था। इसके अितåरĉ, चूंिक 'िश±ा' एक समवतê िवषय है, इसिलए राºय 

सरकार¤ भी अपन-ेअपने राºयŌ म¤ उ¸च िश±ा तक बेहतर पहòंच उपलÊध करान ेके िलए िविभÆन पहल¤ कर 

रही ह§। वतªमान म¤, राºय सरकार कì ओर से नये केÆþीय िवĵिवīालय कì Öथापना के िलए कोई ÿÖताव 

म¤ िवचाराधीन नहé है। 

  

िववरण 
िश±ा मýंालय के अंतगªत क¤ þीय िवĵिवīालयŌ कì राºय/सघं राºय ±ेýवार सूची 

øमां
क 
 

राºय/संघ राºय 
±ेý 

क¤ þीय िवĵिवīालय का नाम 

1. आंň ÿदशे आंň ÿदशे क¤ þीय िवĵिवīालय, अनंतपरुम, आंň ÿदशे 

2. आंň ÿदशे क¤ þीय जनजातीय िवĵिवīालय, कŌडाकरकम, गांव िवजयनगरम, 
आंň ÿदशे 

3. राÕůीय संÖकृत िवĵिवīालय, ितŁपित, आंň ÿदशे 
4. अŁणाचल 

ÿदेश 
राजीव गांधी िवĵिवīालय, ईटानगर, अŁणाचल ÿदेश. 

5. असम असम िवĵिवīालय, िसलचर, असम 
6. तेजपरु िवĵिवīालय, असम 
7. िबहार दि±ण िबहार क¤ þीय िवĵिवīालय, गया, िबहार 
8. महाÂमा गांधी क¤ þीय िवĵिवīालय, मोितहारी, िबहार 

9. छ°ीसगढ़ गŁु घासीदास िवĵिवīालय, िबलासपरु, छ°ीसगढ़। 

10. िदÐली इंिदरा गांधी राÕůीय मĉु िवĵिवīालय, नई िदÐली 
11. जािमया िमिलया इÖलािमया, जािमया नगर, नई िदÐली 
12. जवाहरलाल नेहł िवĵिवīालय, नई िदÐली 
13. िदÐली िवĵिवīालय, िदÐली 
14. क¤ þीय सÖंकृत िवĵिवīालय, नई िदÐली 
15. ®ी लाल बहादरु शाľी राÕůीय संÖकृत िवĵिवīालय, नई िदÐली 
16. गुजरात गुजरात केÆþीय िवĵिवīालय, गांधीनगर, गुजरात 

17. हåरयाणा हåरयाणा केÆþीय िवĵिवīालय, मह¤þगढ़, हåरयाणा 
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18. िहमाचल 
ÿदशे 

िहमाचल ÿदेश क¤ þीय िवĵिवīालय, धमªशाला, िहमाचल ÿदशे 

19. जÌमू और 
कÔमीर 

जÌमू क¤ þीय िवĵिवīालय, सांबा, जÌमू और कÔमीर। 

20. कÔमीर क¤ þीय िवĵिवīालय, ®ीनगर, जÌमू और कÔमीर। 

21. झारखंड झारखंड क¤ þीय िवĵिवīालय, रांची, झारखंड 

22. कनाªटक कनाªटक क¤ þीय िवĵिवīालय, गुलबगाª, कनाªटक 
23. केरल केरल क¤ þीय िवĵिवīालय, कासरगोड, केरल 

24. लĥाख िसंधु क¤ þीय िवĵिवīालय, लĥाख. 
25. मÅय ÿदेश डॉ. हåरिसंह गौर िवĵिवīालय, सागर, मÅय ÿदशे 
26. इंिदरा गांधी राÕůीय जनजातीय िवĵिवīालय, अमरकंटक, मÅय ÿदशे 
27. महाराÕů महाÂमा गांधी अंतरराÕůीय िहंदी िवĵिवīालय, वधाª, महाराÕů 
28. मिणपरु मिणपरु िवĵिवīालय, इंफाल, मिणपुर 

29. िमजोरम िमजोरम िवĵिवīालय, आइजोल, िमजोरम 
30. मेघालय पूवō°र पवªतीय िवĵिवīालय, िशलांग, मेघालय 

31. नागाल§ड नागाल§ड िवĵिवīालय, नागाल§ड। 

32. ओिडशा ओिडशा क¤ þीय िवĵिवīालय, कोरापटु, ओिडशा। 

33. पांिडचेरी पांिडचेरी िवĵिवīालय, पदुचुेरी। 
34. पंजाब पंजाब क¤ þीय िवĵिवīालय, बिठंडा, पंजाब। 

35. राजÖथान राजÖथान केÆþीय िवĵिवīालय, राजÖथान। 

36. िसि³कम िसि³कम िवĵिवīालय, गंगटोक, िसि³कम। 

37. तिमलनाडु तिमलनाडु केÆþीय िवĵिवīालय, ितŁवŁर, तिमलनाडु। 

38. तेलंगाना अúंेजी और िवदेशी भाषा िवĵिवīालय, हैदराबाद, तेलंगाना। 

39. मौलाना आज़ाद राÕůीय उदूª िवĵिवīालय, हैदराबाद, तेलंगाना. 
40. हैदराबाद िवĵिवīालय, हैदराबाद, तेलंगाना। 
41. सÌम³का सर³का क¤ þीय जनजातीय िवĵिवīालय, मुलगु,ु तेलंगाना। 
42. िýपरुा िýपरुा िवĵिवīालय, अगरतला, िýपरुा। 
43. उ°राखंड हेमवती नंदन बहòगुणा गढ़वाल िवĵिवīालय, ®ीनगर, गढ़वाल, उ°राखंड। 

44. उ°र ÿदशे अलीगढ़ मिुÖलम िवĵिवīालय, अलीगढ़, उ°र ÿदशे। 
45. बाबा साहेब भीमराव अÌबेडकर िवĵिवīालय, लखनऊ, उ.ÿ. 
46. बनारस िहंदू िवĵिवīालय, वाराणसी, यू.पी. 
47. इलाहाबाद िवĵिवīालय, ÿयागराज, उ.ÿ. 
48. पिĲम बंगाल िवĵ भारती, शांितिनकेतन, पिĲम बंगाल 

 
 
 
 



02.12.2024                                                                                                                                               255 
 

PENSION SCHEMES FOR MINORS 
1088. SHRIMATI SAJDA AHMED : 
       Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has introduced any pension schemes for minors; 

(b) if so, the details thereof; 

(c) the share of the Government's contribution towards these pension schemes 

and implemented in which manner these are being structured/implemented; 

and 

(d) the details of the beneficiaries enrolled under the schemes, State-wise? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI PANKAJ 
CHOUDHARY): 
(a) to (d) NPS-Vatsalya Scheme, a contributory pension scheme for minors, was 

launched on 18th September, 2024 with the objective to create a pensioned society. 

The scheme is designed for parents/guardians to contribute for minor subscriber a 

minimum of Rs. 1000 per annum with no ceiling on maximum contribution. On 

attaining the age of majority of the subscriber, the account can be seamlessly 

converted into NPS account. The scheme is implemented through Points of 

Presence (PoPs) regulated by the Pension Fund Regulatory and Development 

Authority (PFRDA) which include all the Public Sector Banks branches, Private 

Banks and Non-Bank entities.  

As on 17.11.2024, a total of 66,495 subscribers have been enrolled under NPS-

Vatsalya and the details of State/UT-wise enrolments are placed at Statement. 
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STATEMENT 

State/UT-wise subscribers under NPS Vatsalya 
Sr. No. Name of the State/UT Number of subscribers 

1 Andaman And Nicobar Islands 59 
2 Andhra Pradesh 7433 
3 Arunachal Pradesh 40 
4 Assam 1088 
5 Bihar 2308 
6 Chandigarh 142 
7 Chhattisgarh 1121 
8 Dadra and  Nagar Haveli 23 
9 Daman and Diu 0 

10 Delhi 2519 
11 Goa 257 
12 Gujarat 2936 
13 Haryana 1695 
14 Himachal Pradesh 608 
15 Jammu And Kashmir 164 
16 Jharkhand 1566 
17 Karnataka 6640 
18 Kerala 3618 
19 Ladakh 1 
20 Lakshadweep 5 
21 Madhya Pradesh 2002 
22 Maharashtra 9219 
23 Manipur 177 
24 Meghalaya 86 
25 Mizoram 62 
26 Nagaland 84 
27 Odisha 2336 
28 Puducherry 122 
29 Punjab 996 
30 Rajasthan 2267 
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31 Sikkim 45 
32 Tamil Nadu 4955 
33 Telangana 2329 
34 Tripura 116 
35 Uttar Pradesh 5012 
36 Uttarakhand 679 
37 West Bengal 3665 
38 Others 120 

Total 66495 
Source: PFRDA 

 

ESTABLISHMENT OF IIM IN TELANGANA 

1089.    SHRI BALRAM NAIK PORIKA: 

Will the Minister of EDUCATION be pleased to state:  

(a) whether the Government has any plan for establishing an IIM in Telangana as 

part of Andhra Pradesh Re-organisation Act; 

(b) if so, the details thereof alongwith the status and the progress made so far; and 

(c) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER 
OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN 
REGION (DR. SUKANTA MAJUMDAR): 
 
(a) to (c):   At present there are 21 IIMs out of which 7 IIMs (categorized as 3rd 

Generation) were established from the year 2015 onwards. Moreover, Ministry of 

Education runs the University of Hyderabad, Indian Institute of Technology (IIT), 

English and Foreign Language University (EFLU) and Maulana Azad National Urdu 

University (MANNU) in the State of Telangana. In addition, the Parliament has 

recently amended the Central Universities Act, 2009 for setting up the Sammakka 

Sarakka Central Tribal University at Mulugu at a cost of about INR 890 crore.   
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REPAYMENT OF VGF FOR VIZHINJAM INTERNATIONAL SEAPORT 

PROJECT 

1090.  ADV. ADOOR PRAKASH:  
Will the Minister of FINANCE be pleased to state: 

(a) whether the Government will consider to revoke the repayment clause of 

the Viability Gap Funding (VGF) for the Vizhinjam International Seaport 

project; 

(b) if so, the details thereof and if not, the reasons therefor; 

(c) whether the Government has received any request from the State 

Government of Kerala in this regard; and  

(d) if so, the action taken by the Government thereon? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

 (SHRI PANKAJ CHOUDHARY): 

(a) to( d): As per the approved financing arrangements of the Vizhinjam International 

Seaport PPP project, the Government of Kerala (GoK) has to share with the 

Government of India (GoI), 20% of the premium that the State Government will 

receive from the concessionaire from the year 2034 onwards. Rest 80% of such 

premium shall be retained by the State Government.  

Requests of the GoK for waiving off this premium sharing between the GoK 

and the GoI were deliberated and not accepted in the Empowered Committee 

meetings dated 27/6/22 and 27/7/24. Again, a request for waiving off this premium 

sharing was received in October 2024. After consideration, this request is not 

accepted as premium sharing was one of the conditions of the in-principle as well 

as the final approval for the Viability Gap Funding (VGF) support. 

 
IMPLEMENTATION OF KHELO INDIA SCHEME 

1091. SHRIMATI KAMALJEET SEHRAWAT: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
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 the benefits of the Khelo India scheme in identifying the talent pool of different sports 
across the country? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

The Khelo India Scheme identifies and nurtures talent through its Khelo India Talent 
Development program by supporting athletes across 21 sports including para-
athletics, based on specific guidelines and benchmarks. As on date, 2781 Khelo 
India Athletes (KIAs) have been identified under the Scheme, who are provided 
support through coaching, equipment, medical care, and a monthly Out of Pocket 
Allowance (OPA). The KIAs training at various National Centres of Excellence 
(NCoEs) under the Sports Authority of India and other accredited academies are 
continuously strengthening the Nation’s sports talent pool. At the 2022 Asian Games 
in Hangzhou, China, 124 out of 644 Indian athletes were KIAs, and they contributed 
significantly by winning 42 out of India’s 106 medals, including 9 Gold medals. For 
the Paris 2024 Olympics, 28 KIAs were part of the Indian contingent of 117 athletes, 
highlighting the program's ongoing success and the critical role of KIAs in enhancing 
India’s performance in national and international sports events. 

नमªदापुरम िजल ेम¤ ÿितभूित पेपर िमल 

1092. ®ी दशªन िसहं चौधरी: 

³या िव° मýंी यह बताने कì कृपा कर¤गे िक: 
i) ³या सरकार के पास नमªदापुरम िजले म¤ िÖथत ÿितभूित पेपर िमल के िवकास और एक नई पेपर 

मशीन कì Öथापना संबंधी कोई योजना है; और 
j) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

 
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) और (ख): ÿितभूित कागज कारखाना (एसपीएम), नमªदापरुम, मÅय ÿदशे, भारत ÿितभूित मþुण 

तथा मþुा िनमाªण िनगम िलिमटेड (एसपीएमसीआईएल) कì एक इकाई है जो कर¤सी नोटŌ और अÆय 

ÿितभूित उÂपादŌ के िलए कागज के िविनमाªण/उÂपादन म¤ लगी हòई है। एसपीएमसीआईएल भारत सरकार 

कì पूणª ÖवािमÂव वाली कंपनी है। एसपीएम, नमªदापुरम के अलावा, ब§क नोट पेपर िमल इंिडया ÿाइवेट 
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िलिमटेड (बीएनपीएमआईपीएल), मैसूर भी ब§क नोटŌ के िलए कागज के िविनमाªण म¤ लगी हòई है। 

बीएनपीएमआईपीएल, एसपीएमसीआईएल और भारतीय åरजवª ब§क नोट मुþण ÿाइवेट िलिमटेड 

(बीआरबीएनएमपीएल), भारतीय åरजवª ब§क (आरबीआई) कì एक सहायक कंपनी के बीच एक संयुĉ 

उīम है। 

एसपीएम, नमªदापरुम म¤ एक नई पेपर मशीन लगाने के िलए कोई िनणªय नहé िलया गया है। मौजूदा िमल 

कì ±मता वृिĦ पर कोई भी िनणªय िविभÆन कारकŌ पर िनभªर करता है जैसे िक पåरयोजना कì संभाÓयता 

और Óयवहायªता, मौजूदा संयंý और मशीनरी कì िÖथित, कर¤सी नोटŌ कì भिवÕय कì आवÔयकता, 

िडिजटल लेन-देन कì ÿविृ°, अÆय िमल के िवÖतार के िलए उपयĉुता आिद। सरकार, आरबीआई और 

अÆय िहतधारकŌ के परामशª से मामले म¤ समú ŀिĶकोण अपनाने के िलए इन कारकŌ को Åयान म¤ रखती 

है। 

 
ÿसाद के अंतगªत पåरयोजनाओ ंका ÿÖताव 

1093. ®ी देवेश चÆþ ठाकुरः 
³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) िबहार राºय सिहत देश म¤ तीथªयाýा कायाकÐप और आÅयािÂमक िवरासत संवधªन अिभयान 
(ÿसाद) के अंतगªत Öवीकृत पåरयोजनाओ ंका राºय-वार Êयौरा ³या है; 

(ख) ³या सरकार के पास उĉ योजना के अंतगªत िवशेष łप स े िबहार के सीतामढ़ी िजले म¤ 
पåरयोजनाओ ंका कोई Öवीकृित हेत ुÿÖताव है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(ग) दशे म¤ उĉ योजना के अंतगªत पयªटकŌ के िलए िवकिसत कì गई अवसंरचनाÂमक एवं बिुनयादी 
सिुवधाओ ंका िबहार राºय सिहत राºय-वार Êयौरा ³या है? 
 

सÖंकृित मýंी; तथा  पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 
 
(क) और  (ख): पयªटन मंýालय का लàय अपनी तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन 
अिभयान (ÿशाद) नामक योजना के तहत दशे भर म¤ पूवª-िचिĹत धािमªक और िवरासत ÖथलŌ पर 
अवसंरचना का िवकास करना है।  

ÿशाद योजना के तहत िबहार म¤ 2 पåरयोजनाओ ंसिहत देश भर म¤ कुल 46 पåरयोजनाए ंÖवीकृत 
कì गई ह§। ÿशाद योजना के तहत िवकास के िलए ‘िसमåरया घाट, बेगूसराय िजला’ और ‘आमी मंिदर, 
सारण िजला’ नामक दो ÖथलŌ को िचिĹत िकया गया है। 

(ग): ÿशाद योजना के तहत Öवीकृत पåरयोजनाओ ंका Êयौरा संलµन िववरण म¤ िदया गया है। 
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िववरण 

ÿशाद योजना के तहत Öवीकृत पåरयोजनाओ ंकì सूची          
(करोड़ Ł. म¤) 

राºय/ संघ 
राºय±ेý  

ø. 
स.ं 

पåरयोजना का नाम 
Öवीकृित 

वषª 
अनुमोिदत 

लागत  

आंň ÿदशे 

1 अमरावती म¤ तीथª सिुवधाओ ंका िवकास 
2015-

16 
27.77 

2 ®ीशैलम मंिदर का िवकास 
2017-

18 
43.08 

3 
िसंहाचलम म¤ ®ी वराह लàमी नरिसÌहा Öवामी 
वारी देवÖथानम म¤ तीथª सुिवधाओ ंका िवकास 

2022-
23 

54.04 

अŁणाचल 
ÿदेश 

4 परशरुाम कंुड का िवकास 
2020-

21 
37.88 

असम 5 कामा´या मंिदर म¤ तीथª सुिवधाओ ंका िवकास 
2015-

16 
29.80 

िबहार 
6 पटना सािहब म¤ िवकास 

2015-
16 

29.62 

7 िवÕणपुद मंिदर म¤ मूलभूत सिुवधाओ ंका िवकास 
2014-

15 
3.63 

छ°ीसगढ़ 8 
मां बमलĵेरी दवेी मंिदर म¤ तीथª सिुवधाओ ंका 
िवकास 

2020-
21 

48.44 

गजुरात 

9 Ĭारका का िवकास 
2016-

17 
13.08 

10 सोमनाथ म¤ तीथª सुिवधाओ ंका िवकास 
2016-

17 
45.36 

11 सोमनाथ म¤ ÿोमिनड का िवकास 
2018-

19 
47.12 

12 
सोमनाथ, गजुरात म¤ ³यू ÿबंधन कॉÌÈले³स के 
साथ तीथª याýा Èलाजा का िवकास। 

2021-
22 

49.97 

13 अंबाजी मंिदर म¤ तीथª सिुवधाओ ंका िवकास 
2022-

23 
50.00 

हåरयाणा 14 
माता मनसा देवी मंिदर और नाडा साहेब गुŁĬार े
का िवकास 

2019-
20 

48.53 
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जÌमू और 
कÔमीर 

15 हजरतबल दरगाह म¤ िवकास 
2016-

17 
40.46 

झारखंड 16 बाबा बैīनाथ धाम का िवकास 
2018-

19 
36.79 

कनाªटक 17 
®ी चामुंडेĵरी देवी मंिदर म¤ तीथª सिुवधाओ ंका 
िवकास 

2023-
24 

45.71 

केरल 18 गŁुवयूर मंिदर म¤ िवकास 
2016-

17 
45.19 

मÅय ÿदशे 
19 अमरकंटक का िवकास 

2020-
21 

49.99 

20 ओकंारĵेर का िवकास 
2017-

18 
43.93 

महाराÕů 21 Þयंबकेĵर का िवकास 
2017-

18 
42.18 

मेघालय 22 
नŌगÖवािलया चचª, नितªयांग शिĉ पीठ, ऐतनार 
पूल और चरणतला काली मंिदर म¤ तीथªयाýा 
सिुवधा का िवकास 

2020-
21 

29.29 

िमजोरम 23 
िचतेवांग, जुआंगताई, रईक और आइजॉल म¤ 
तीथªयाýा और िवरासत पयªटन के िलए 
अवसंरचना का िवकास 

2022-
23 

44.89 

नागाल§ड 24 
मोलुंगिकमŌग, नोकसेन चचª, ऐजुतो, वोखा और 
कोिहमा म¤ तीथªयाýा अवसंरचना का िवकास 

2018-
19 

25.20 

 25 
जÆुहेबोटो म¤ तीथªयाýा पयªटन अवसंरचना का 
िवकास 

2022-
23 

18.18 

ओिडशा 26 परुी म¤ अवसरंचना का िवकास 
2014-

15 
50.00 

पंजाब 
27 

अमृतसर म¤ कŁणा सागर वाÐमीिक Öथल का 
िवकास 

2015-
16 

6.40 

28 चमकौर सािहब का िवकास 
2021-

22 
31.57 

राजÖथान 29 पÕुकर/अजमेर का एकìकृत िवकास 
2015-

16 
32.64 
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िसि³कम 30 
यकुसोम म¤ फोर पůैन स¤ट्स म¤ तीथª सिुवधा का 
िवकास 

2020-
21 

33.32 

तिमलनाडु 
31 कांचीपरुम का िवकास 

2016-
17 

13.99 

32 वेलकंÆनी का िवकास 
2016-

17 
4.86 

तेलंगाना 

33 जोगलुÌबा दवेी मंिदर का िवकास 
2020-

21 
38.90 

34 
Łþेĵर (रामÈपा) मंिदर म¤ तीथªयाýा और िवरासत 
पयªटन अवसंरचना का िवकास 

2022-
23 

62.00 

35 भþाचलम म¤ तीथª अवसंरचना का िवकास 
2022-

23 
41.38 

िýपरुा 36 िýपरुा सुंदरी मंिदर का िवकास 
2020-

21 
34.43 

उ°र ÿदेश 

37 वाराणसी का िवकास -चरण-I 
2015-

16 
18.73 

38 
मेगा टूåरÖट सिकª ट के łप म¤ मथुरा-वृंदावन का 
िवकास (चरण-II)  

2014-
15 

10.98 

39 वाराणसी म¤ नदी øूज पयªटन का िवकास 
2017-

18 
9.02 

40 वृंदावन म¤ पयªटक सिुवधा क¤ þ का िनमाªण 
2014-

15 
9.36 

41 वाराणसी का िवकास –चरण-II 
2017-

18 
44.60 

42 गोवधªन म¤ अवसरंचना सिुवधाओ ंका िवकास 
2018-

19 
37.59 

उ°राखंड 

43 केदारनाथ का एकìकृत िवकास 
2015-

16 
34.77 

44 
बदरीनाथ जी धाम म¤ तीथª सिुवधा के िलए 
अवसंरचना का िवकास 

2018-
19 

56.15 

45 
गंगोýी और यमुनोýी धाम म¤ तीथªयाýा संबंधी 
मूलभूत सिुवधाओ ंका िवÖतार 

2021-
22 

54.36 
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पिĲम बंगाल 46 बेलूर मठ का िवकास 
2016-

17 
30.03 

  कुल   1605.20 
 

BALANCING FISCAL DEFICIT AND SOCIAL WELFARE 

1094. SHRI KODIKUNNIL SURESH: 

Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has established specific strategies to manage the 

fiscal deficit while ensuring that social welfare programs and developmental 

projects are adequately funded; 

(b) if so, the details of these strategies, including any targets set for fiscal deficit 

reduction and the measures being implemented to achieve them; 

(c)  whether the Government has conducted any assessments to evaluate the 

impact of fiscal deficit management on the sustainability of social welfare 

programs and developmental projects; 

(d)  the time by which these strategies are implemented along with any milestones 

or benchmarks established for monitoring progress; 

(e)  whether the Government has engaged economic experts, stakeholders, and 

civil society organizations to gather input on effective fiscal management and 

its implications on social welfare; and 

(f)  the anticipated outcomes of these strategies in terms of maintaining fiscal 
discipline while supporting economic growth, social equity, and long-term 
development goals? 
 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
 (SHRI PANKAJ CHOUDHARY ): 
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(a) and (b):  In the Budget Speech for FY 2021-22, it was announced that the 

Government of India aims to attain the fiscal deficit level below 4.5 per cent of GDP 

by FY 2025-26. This glide path of fiscal consolidation was announced to retain 

adequate flexibility to manage public finances prudently and to ensure adequate 

resources are available to finance social welfare/development projects. Measures, 

inter-alia, include efforts to rationalise revenue expenditure with emphasis on capital 

expenditure and augmentation of revenues. 

(c) and (d): Assessment of impact of fiscal deficit is a continuous exercise conducted 

by Ministry of Finance. This has enabled the government to prudently manage its 

public finances while ensuring adequate resource availability for social welfare 

projects/development programs, notwithstanding the unprecedented impact of 

Covid-19 pandemic. The Government has also ensured that the requisite 

consolidation is achieved in line with the Budget 2021-22 announcement.  

(e) and (f): The Ministry of Finance holds meetings with the stakeholders including 

Finance Ministers of States and Union Territories with legislature, economic experts, 

as part of pre-budget consultations. The inputs from these meetings are aptly used 

in the annual budget.  

 

FINANCIAL FRAUD IN A SPORTS EVENT IN PUNJAB 

1095.     SHRIMATI HARSIMRAT KAUR BADAL: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
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(a) the details of the specific steps the Government is taking to investigate the 

allegations of financial fraud related to the Khedan Watan Punjab Diyan event in 

Punjab, and the current status of investigation; 

(b) whether the Government is aware of the scam that has come to light through 

newspaper reports compromising the transparency and accountability of funds 

utilized for this event, if so, the details thereof along with the Government action in 

response; and 

(c) the measures that will be implemented to ensure that such events are conducted 

with proper oversight and do not lead to misuse of public funds in the future?  

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR MANSUKH MANDAVIYA): 
(a) to (c): Sports being a State subject, the responsibility of development of sports 
rests primarily with the State/Union Territory Governments, and the Central 
Government only supplements their efforts. The Khedan Watan Punjab Diyan event 
was organized by the State Government of Punjab and the event does not fall under 
the domain of Ministry of Youth Affairs and Sports. 

INFLUX OF BANGLADESHI TOURISTS 

1096. SHRI JAGANNATH SARKAR:                                            

Will the Minister of TOURISM be pleased to state: 

(a)  the details of the number of tourists arriving in the country from Bangladesh 

during the last five years, year-wise;  

(b)    the details of the States in the country that are most visited by these tourists, 
and whether there are specific tourist attractions in India that are particularly 
popular among visitors from Bangladesh, if yes, the details thereof; 

(c)    the details of impact of the influx of tourists from Bangladesh on the local 
economy and tourism industry in the country;  
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(d)    whether there has been a decrease in the number of Bangladeshi tourists 
visiting the country since July 2024, particularly in light of the ongoing crisis in 
Bangladesh; and  

(e) if so, the details of the number of tourists reduced in comparison to the 

previous year? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a): As per the data from Bureau of Immigration, the details of Foreign Tourist 
Arrivals (FTAs) in India from Bangladesh during 2019-2024 (till August) is placed 
below: 

Year FTAs 

2019 25,77,727 

2020 5,49,273 

2021 2,40,554 

2022 12,77,557 

2023 21,19,826 

2024 (till August)(P) 12,85,783 

(P): Provisional 
Source: Bureau of Immigration 
(b): Ministry of Tourism does not maintain State-wise and attraction-wise Foreign 
Tourist Arrivals (FTAs). 
(c): No such study has been conducted by the Ministry of Tourism to assess the 
impact of the influx of tourist from Bangladesh on the local economy and tourism 
industry in the country. 
(d) and  (e): A decline has been observed in Foreign Tourist Arrivals (FTAs) from 

Bangladesh in July and August 2024 compared to respective months in 2023. The 

details are provided in the enclosed  Statement. 
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STATEMENT 

Foreign Tourist Arrivals in India from Bangladesh: 

Months 2023 2024 (P) Growth Rate (2024/23) 

January 1,63,793 1,52,976 -6.60 

February 1,80,317 1,91,965 6.46 

March 1,98,463 1,65,208 -16.76 

April 1,62,009 1,71,122 5.62 

May 1,76,330 1,47,091 -16.58 

June 1,77,091 2,01,162 13.59 

July 1,96,991 1,57,086 -20.26 

August 1,60,164 99,173 -38.08 

September 1,73,982 - - 

October 1,77,917 - - 

November 1,63,776 - - 

December 1,88,993 - - 

Total (Jan-
August) 

14,15,158 12,85,783 -9.14 

Total 21,19,826 - - 

(P): Provisional 
Source: Bureau of Immigration 
 

AMRIT DHAROHAR INITIATIVE 
1097.  SHRIMATI DAGGUBATI PURANDESWARI:  
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 
to state: 
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(a)    the specific objectives and key components of the Amrit Dharohar Initiative 
including the  expected environmental and socio-economic outcomes; 

(b)    the details of the progress and milestones achieved under the Amrit Dharohar 
Initiative  since its inception particularly in the State of Andhra Pradesh; 

(c)    the impact of the Amrit Dharohar Initiative on wetland conservation and 
management and  whether any study has been done in this regard, if so, the 
details thereof; and 

(d)    the details of measures taken by the Government to involve local communities 
and  stakeholders in the implementation and success of the said Initiative? 

 
THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, 
FOREST AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 
 
(a) Amrit Dharohar Initiative of the Ministry of Environment, Forest and Climate 
Change (MoEFand CC), Government of India was launched in 2023 to promote 
unique conservation values of Ramsar Sites. The key components are Species and 
Habitat Conservation, Nature Tourism, Wetlands Livelihoods and Wetlands Carbon 
Assessment. The expected outcomes of Amrit Dharohar include protecting and 
promoting unique conservation and cultural heritage values, creating nature tourism 
opportunities and income generation for local communities, encouraging optimal use 
while ensuring maintenance of wetland ecological character, safeguarding and 
enhancing biological diversity and carbon stock.  
(b) to (d) The details of the progress made under the Amrit Dharohar Initiative 
including in the State of Andhra Pradesh, studies done under the key components 
and involvement of the local communities and  stakeholders are as follows:   

(i) Species and Habitat Conservation: Studies conducted for inventorization of 
flora and fauna of 75 Ramsar Sites by Botanical Survey of India and 
Zoological Survey of India respectively. People's Biodiversity Registers 
(PBRs) for Ramsar Sites have been developed/updated. For Kolleru Lake, a 
Ramsar Site in Andhra Pradesh, 73 PBRs have been developed/updated. To 
ensure effective monitoring of the management plans, guidelines for 
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Management Effectiveness Tracking Tool (METT) for Indian Wetlands were 
published and, METT Assessments for 22 Ramsar Sites has been done, so 
far. Ten educational videos on wetlands were developed for different levels of 
school students, in collaboration with Central Institute of Educational 
Technology, National Council of Educational Research and Training. An 
implementation framework for the wise use of wetlands was released.  

(ii) Nature Tourism and  Wetlands Livelihoods: MoEFand CC collaborated 
with the Ministry of Tourism for studying the matter and development of 
curriculum for training programs on nature tourism and wetlands livelihoods. 
Trainings on Alternate Livelihood Programme and Paryavaran Naavik 
Certification were conducted for 196 local community members from five 
Ramsar Sites. Further, a training module for Nature Guides was developed 
under the Green Skill Development Programme of MoEFand CC.  

(iii)  Wetlands Carbon Assessment: ‘Standard Operating Procedure for 
Assessment of Carbon Stock in Wetlands’ was released, which has been 
utilised to assess the Carbon-stock of 39 Ramsar Sites, including Kolleru Lake 
in Andhra Pradesh.  

 
वन ±ेýŌ म¤ वृ±Ō कì अवैध कटाई पर रोक लगाना 

1098.®ीमती हमेा मािलनी:  
 ³या पयाªवरण, वन और जलवायु पåरवतªन मýंी यह बताने कì कृपा कर¤गे िक:  
(क) ³या िपछल ेकुछ वषŎ के दौरान एक ओर कई राºयŌ म¤ वन ±ेý बढ़ा है, वहé दूसरी ओर कुछ राºयŌ 

म¤ वन ±ेý घटा है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(ख)  ³या कई राºयŌ म¤ वन ±ेý घटने का मु́ य कारण वृ±Ō कì अवैध कटाई है;  
(ग) गत पांच वषŎ के दौरान वन ±ेýŌ म¤ व±ृŌ कì अवैध कटाई के मामलŌ का Êयौरा ³या है तथा इस 

संबंध म¤ कì गई कारªवाई का राºय-वार Êयौरा ³ या ह;ै और  
(घ) ³या मौजूदा कानून वन ±ेýŌ म¤ व±ृŌ कì अवैध कटाई को रोकने म¤ स±म नहé है और यिद हां, तो 

³या कानून म¤ संशोधन का कोई ÿÖताव है?  
पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 
(क) और (ख): मंýालय के अधीन एक सगंठन भारतीय वन सव¥±ण (एफएसआई), देहरादून हर दो वषª 
म¤ वन ±ेý का आकलन करता है। नवीनतम भारत वन िÖथित åरपोटª  (आईएसएफआर) 2021के अनसुार, 
दशे का कुल वनावरण 7,13,789 वगª िकलोमीटर है जो देश के भौगोिलक ±ेý का 21.71% है। िपछल े
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तीन आईएसएफआर के Łझान दशे के वनावरण म¤ विृĦ दशाªते ह§। आईएसएफआर 2017 कì तलुना म¤ 
आईएसएफआर 2021 के आकलन म¤ वनावरण म¤ 5,517 वगª िकलोमीटर कì विृĦ हòई है।  
अिधकांश राºयŌ/संघ राºय ±ेýŌ म¤ वनावरण म¤ वृिĦ देखी गई है, िजसका ®ेय बेहतर संर±ण उपायŌ, 
सरु±ा, वनीकरण गितिविधयŌ, व±ृारोपण अिभयान और कृिष वािनकì को िदया जा सकता है। कुछ 
राºयŌ/संघ राºय ±ेýŌ म¤ वनावरण म¤ कमी आई है, िजसका कारण झूम कृिष, व±ृŌ कì कटाई, ÿाकृितक 
आपदाए,ं मानव जिनत दबाव और िवकासाÂमक गितिविधयां हो सकती ह§। 
राºय/संघ राºय ±ेý-वार वनावरण और आईएसएफआर 2017 और आईएसएफआर 2021 के बीच 
इसम¤ हòए पåरवतªन का Êयोरा संलµन िववरण म¤ िदया गया है।  

(ग )और (घ): वनŌ का संर±ण और ÿबंधन मु´य łप से संबंिधत राºय सरकार/संघ राºय ±ेý 
ÿशासन कì िजÌमेदारी है। पेड़Ō कì अवैध कटाई से संबंिधत िववरण संबंिधत राºय सरकार/सघं 
राºय ±ेý ÿशासन Ĭारा अनरुि±त िकया जाता है। अवैध कटाई को रोकन े के िलए भारतीय वन 
अिधिनयम, 1927, वÆय जीव (संर±ण) अिधिनयम, 1972 और Öथानीय वन अिधिनयमŌ/िनयमŌ के 
तहत उिचत कानूनी ÿावधान उपलÊध ह§। इसके अलावा, अवैध कटाई को रोकने के िलए राºय वन 
िवभाग के फìÐड कमªचाåरयŌ Ĭारा िनयिमत गÔत कì जाती है। वनŌ कì सुर±ा, संर±ण और ÿबंधन 
के िलए Öथानीय समुदायŌ को शािमल करते हòए úाम Öतर पर संयुĉ वन ÿबंधन सिमितयां भी 
Öथािपत कì गई ह§। 

 

िववरण  
आईएसएफआर 2017 से आईएसएफआर 2021 तक वनावरण म¤ पåरवतªन का राºय/सघं राºय 

±ेý-वार Êयौरा 
(±ेýफल वगª िकलोमीटर म¤) 

राºय/सघं राºय ±ेý 
वन आवरण पåरवतªन 

(2017-
2021) 

आईएसएफआर 
2017 

आईएसएफआर 
2021 

आंň ÿदेश 28,147.00 29,784.00 1,637.00 
तेलंगाना 20,419.00 21,214.00 795.00 

अŁणाचल ÿदशे 66,964.00 66,431.00 -533.00 
असम 28,105.00 28,312.00 207.00 
िबहार 7,299.00 7,381.00 82.00 

छ°ीसगढ 55,547.00 55,717.00 170.00 
िदÐली 192.41 195.00 2.59 
गोवा 2,229.00 2,244.00 15.00 

गजुरात 14,757.00 14,926.00 169.00 
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हåरयाणा 1,588.00 1,603.00 15.00 
िहमाचल ÿदेश 15,100.00 15,443.00 343.00 

झारखंड 23,553.00 23,721.00 168.00 
कनाªटक 37,550.00 38,730.00 1,180.00 
केरल 20,321.00 21,253.00 932.00 

मÅय ÿदशे 77,414.00 77,493.00 79.00 
महाराÕů 50,682.00 50,798.00 116.00 
मिणपरु 17,346.00 16,598.00 -748.00 
मेघालय 17,146.00 17,046.00 -100.00 
िमजोरम 18,186.00 17,820.00 -366.00 
नगाल§ड 12,489.00 12,251.00 -238.00 
ओिडशा 51,345.00 52,156.00 811.00 
पंजाब 1,837.00 1,847.00 10.00 

राजÖथान 16,572.00 16,655.00 83.00 
िसि³कम 3,344.00 3,341.00 -3.00 
तिमलनाडु 26,281.00 26,419.00 138.00 

िýपरुा 7,726.00 7,722.00 -4.00 
उ°र ÿदशे 14,679.00 14,818.00 139.00 
उ°राखंड 24,295.00 24,305.00 10.00 

पिĲम बंगाल 16,847.00 16,832.00 -15.00 
जÌमू एवं कÔमीर 

23,241.00 
21,387.00 

418 लĥाख 2,272.00 
अंडमान िनकोबार Ĭीप समूह 6,742.00 6,744.00 2.00 

चंडीगढ़ 21.56 22.88 1.32 
दादरा नगर हवेली और दमन 

एवं दीव 227.49 227.75 0.26 
ल±Ĭीप 27.10 27.10 0.00 
पदुचेुरी 53.67 53.30 -0.37 
कुल 7,08,273.23 7,13,789.03 5,515.80 

    
*आईएसएफआर 2019 कì åरपोटª म¤ जÌमू-कÔमीर और लĥाख के संयुĉ वनावरण कì åरपोटª दी गई है । 
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ÿदूषण फैलाने वाले उīोगŌ का िनरी±ण 

1099. ®ी बलवंत बसवतं वानखडे:  

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िक:  

(क) ³या सरकार ने िविभÆन राºयŌ म¤ ÿदषूण फैलाने वाले उīोगŌ का औचक / मौके पर िनåर±ण िकया 

है;  

(ख) यिद हां, तो िवगत तीन वषŎ के दौरान तÂसंबंधी Êयौरा ³या है तथा इसके ³या पåरणाम रहे तथा 

इस संबंध म¤ ³या कारªवाई कì गई, िनदेश िदए गए ह§;  

(ग) ³या उĉ उīोगŌ न ेिदए गए िनद¥शŌ का अनपुालन िकया है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

और  

(घ) अब तक उĉ िनद¥शŌ का अनुपालन नहé करने वाले उīोग तथा उन उīोगŌ के िवŁĦ कì गई 

कारªवाई का Êयौरा ³या है?  

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा  िवदेश मýंालय म¤ राºय मýंी  

(®ी कìितª वधªन िसहं):  

(क) से (घ) पयाªवरण, वन और जलवायु पåरवतªन मंýालय मु´य łप स ेक¤ þीय ÿदषूण िनयंýण बोडª 

(सीपीसीबी) और राºय ÿदषूण िनयंýण बोडŎ (एसपीसीबी) के माÅयम स ेपूर ेभारत के औīोिगक इकाइयŌ 

कì िनगरानी करता है, जो øमशः राÕůीय और राºय Öतर पर पयाªवरण मानदडंŌ के अनपुालन को 

सिुनिĲत करने के िलए उ°रदायी ह§। िपछले 3 वषŎ अथाªत् वषª 2022 से वषª 2024 के दौरान, सीपीसीबी 

न ेऑनलाइन सतत अपिशĶ / उÂसजªन िनगरानी ÿणाली (ओसीईएमएस) डेटा के आधार पर चयिनत 

उ¸च ÿदषूण ±मता वाली 17 ®ेिणयŌ और सामाÆय अपिशĶ शोधन सुिवधाओ ंम¤ आने वाली कुल 268 

इकाइयŌ का िनरी±ण िकया है। िनरी±णŌ कì राºय-वार िÖथित संलµन िववरण म¤ दी गई  है। िनरी±ण के 

दौरान, 129 इकाइयां पयाªवरण मानदडंŌ का अनपुालन नहé करती पाई गई है, िजनके िखलाफ कारªवाई 

कì गई ह ै(बंद करने के िनद¥श: 5, कारण बताओ नोिटस / तकनीकì िनद¥श: 67, उīोगŌ को पý Ĭारा 



02.12.2024                                                                                                                                               274 
 

जारी िनद¥श: 16 और एसपीसीबी / पीसीसी को िनद¥श : 41 ) | शłुआत म¤ अनपुालन नहé करने वाली 

129 इकाइयŌ म¤ से 37 इकाइयŌ ने बाद म¤ पयाªवरण मानदडंŌ का अनपुालन िकया है। िनरसन सिमित 

Ĭारा अनपुालन करने कì िÖथित कì जांच के बाद सीपीसीबी Ĭारा जारी िनद¥शŌ का अनुपालन करने वाले 

उīोगŌ के मामले म¤ बंद करने के िनद¥श िनरÖत कर िदए गए ह§। शेष 92 इकाइयŌ पर सीपीसीबी के नोिटस 

/ िनद¥श अभी भी लागू ह§।  

सीपीसीबी नमािम गंगे कायªøम के तहत गंगा और यमनुा नदी के मु́ य ÿवाह वाले राºयŌ अथाªत् 

उ°राखंड, हåरयाणा, राÕůीय राजधानी ±ेý-िदÐली, उ°र ÿदशे, िबहार, झारखंड और पिĲम बंगाल म¤ 

संचािलत अÂयिधक ÿदूषणकारी उīोगŌ (जीपीआई) का वािषªक िनरी±ण भी करता है। यह िनरी±ण 

आईआईटी, एनआईटी और राºय ÿदषूण िनयंýण बोडª / सिमित (एसपीसीबी / पीसीसी) जैसे तकनीकì 

सÖंथानŌ के अिधकाåरयŌ कì संयĉु टीमŌ Ĭारा िकया जाता है। इन िनरी±णŌ के आधार पर उīोगŌ कì 

अनपुालन िÖथित ऊपर बताए अनुसार पता कì जाती है। िपछल ेतीन वषŎ के दौरान संबंिधत एसपीसीबी 

Ĭारा कì गई अनवुतê कारªवाई इस ÿकार है:  

वषª  
 

जीपीआई 
कì सं́ या  
 

कायªरत  
 

Öवतः बंद अनपुालन 
िकया गया  
 

अनपुालन नहé िकया गया  
 

कारण 
बताओ 
नोिटस  
जारी िकए 
गए  

बंद करने 
संबंधी िनद¥श 
जारी  
िकए गए  
 

2020 2740 2146 495  
 

1975 171 99 

2022 2706  
 

2184  
 

476 1752  
 

432 46 

2023 3186 2466 655 2419  
 

47 65 

 संचालन यूिनट = अनपुालन िकया गया + कारण बताओ ंनोिटस जारी िकए गए  
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ͪववरण  

वषª 2022-24 के दौरान ओसीईएमएस डाटा के आधार पर सीपीसीबी  ɮवारा  Ǔनरȣ¢ण ͩकए गए उɮयोग  और साझा सुͪवधाओ कȧ  17   Įेͨणयɉ कȧ राÏय -वार िèथǓत 

( Ǒदनांक 18.11.2024 तक कȧ िèथǓत के अनुसार) 
 

Đ
. 

सं
.   

राÏय 

/संघ 

राÏय 

¢ेğ  

Ǔनरȣ
¢ण 

ͩकए 

गए 

उɮयो
गɉ कȧ 
कुल  

सÉंया 

पया[वर
ण 

मानदं
डɉ का 
अनुपा
लन न 

करने 

वाल े

उɮयो
गɉ कȧ 
सÉंया  

उɮयो
गɉ 
कȧ 
सं
Éया 
िजÛहɅ 
ईपीए
, 
1986 

कȧ 
धार 5 

के 

अंतग[
त बंद 

करने 

संबं
धी  
Ǔनदȶ
श 

जारȣ 
ͩकए 

गए  

उɮयो
गɉ 
कȧ 
सं
Éया 
िजÛहɅ 
बंद 

करने 
संबं
धी  
Ǔनदȶ
श 

वापस 

ले 

ͧलए 

गए हɇ  

उɮयोगɉ 
कȧ 
सÉंया 
िजÛहɅ 
ईपीए, 

1986 

कȧ धारा 
5 के 

अंतग[त 

कारण 

बताओ 

नोǑटस 

(एससीए
न)/ 

तकनी
कȧ 
Ǔनदȶश 

जारȣ 
ͩकए गए  

सीपीसी
बी 
के 

एससी
एन/ 

तकनी
कȧ 
Ǔनदȶशɉ 
का 
अनुपा
लन 

करने 

वाल े

उɮयो
गɉ कȧ 
सÉंया  

उन 

उɮयो
गɉ कȧ 
सÉंया 
िजÛहɅ
पğ 

ɮवारा 
Ǔनदȶश 

जारȣ 
ͩकए 

गए 

सीपी
सीबी 
के 

Ǔनदȶशɉ 
का 
अनुपा
लन 

करने 
वाल े

उɮयो
गɉ कȧ 
सÉंया 

अनुपालन न 

करने वालȣ 
इकाइयɉ कȧ 
सÉंया िजनके 

ͧलए जल 

/वायु 
अͬधǓनयम 

कȧ धारा 
18(1)(ख) के 

तहत 

एसपीसीबी/पी
सीसी  को  
Ǔनदȶश जारȣ 
ͩकए गए  थे  

Ǔनदȶशɉ का 
अनुपालन करने 

वालȣ इकाइयɉ कȧ 
सÉंया(एसपीसीबी/
पीसीसी  को धारा 
18(1)(ख) के तहत 

जारȣ) 

Ǔनरȣ¢
ण के 

दौरान 

अनुपा
लन न 

कर 
रहȣ 
लेͩकन 

आज 

कȧ 
Ǔतͬथ 

तक 

अनुपा
लन 

करने 
वालȣ 
इकाइ
यɉ कȧ 
संÉया  

उɮयोगɉ कȧ 
संÉया  
िजनके ͧलए 

एसपीसीबी/पी
सीसी  के   

Ǔनदȶश अभी 
भी लागू हɇ  

  क ख     ग     घ     ङ     च     छ     ज      झ     ञ ट =घ 

+च 

+ज + 

ञ 

ठ=ख-ट  

 अंडमा
न एव 
 

Ǔनकोबा
र 
 

0 0 0 0 0 0 0 0 0 0 0 0 

 आĢं 

Ĥदेश  

11 5 0 0 3 0 1 0 1 0 0 5 

 अǽणा
चल 

Ĥदेश  

0 0 0 0 0 0 0 0 0 0 0 0 

 असम  11 5 0 0 4 2 0 0 1 1 3 2 

 ǒबहार  5 2 1 1 0 0 1 1 0 0 2 0 

 चडीगढ़ 0 0 0 0 0 0 0 0 0 0 0 0 

 छƣीस
गढ़  

11 2 0 0 2 0 0 0 0 0 0 2 

 दमन 

एवं दȣव  

और 
दादरा 
एवं 
नगर 
हवेलȣ  

0 0 0 0 0 0 0 0 0 0 0 0 

 Ǒदãलȣ  4 4 0 0 0 0 3 1 1 0 1 3 

 गोवा  0 0 0 0 0 0 0 0 0 0 0 0 



02.12.2024                                                                                                                                               276 
 

 गुजरात  27 16 1 1 9 3 0 0 6 0 4 12 

 हǐरया
णा  

15 8 0 0 2 1 4 2 2 0 3 5 

 Ǒहमाच
ल Ĥदश  

2 1 0 0 1 0 0 0 0 0 0 1 

 जàम ू

एवं 
कæमीर  

0 0 0 0 0 0 0 0 0 0 0 0 

 झारखं
ड  

6 1 0 0 1 1 0 0 0 0 1 0 

 कना[ट
क  

24 14 2 2 5 2 2 1 5 0 5 9 

 केरल  7 4 0 0 1 0 0 0 3 1 1 3 

 लɮदा
ख  

0 0 0 0 0 0 0 0 0 0 0 0 

 ल¢
ɮवीप  

0 0 0 0 0 0 0 0 0 0 0 0 

 मÚय 

Ĥदेश  

8 0 0 0 0 0 0 0 0 0 0 0 

 महारा
çĚ  

32 18 0 0 8 1 0 0 10 0 1 17 

 मͨणपुर  0 0 0 0 0 0 0 0 0 0 0 0 

 मेघाल
य  

5 1 0 0 0 0 0 0 1 0 0 1 

 ͧमजोर
म  

2 0 0 0 0 0 0 0 0 0 0 0 

 नगालɇड  0 0 0 0 0 0 0 0 0 0 0 0 

 ओͫडशा  11 2 1 1 1 1 0 0 0 0 2 0 

 पुडुचेरȣ  0 0 0 0 0 0 0 0 0 0 0 0 

 पंजाब  5 4 0 0 1 1 3 1 0 0 2 2 

 राज
èथान  

16 6 0 0 2 2 1 1 3 0 3 3 

 ͧसिÈक
म  

5 5 0 0 4 1 0 0 1 1 2 3 

 तͧमल
नाडु  

10 8 0 0 3 1 1 0 4 0 1 7 

 तेलंगा
ना  

11 6 0 0 4 2 0 0 2 0 2 4 

 ǒğपुरा  3 2 0 0 2 2 0 0 0 0 2 2 

 उƣर 
Ĥदेश  

24 9 0 0 8 1 0 0 1 0 1 8 

 उƣराखं
ड  

5 3 0 0 3 0 0 0 0 0 0 3 

 पिæचम 

बंगाल  

7 3 0 0 3 1 0 0 0 0 1 2 

 कुल  268 129 5 5 67 22 16 7 41 3 37 92 
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FACILITIES FOR DEVELOPMENT OF SPORTS 
1100. SHRI ANIL YESHWANT DESAI: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
(a) the details of the facilities for the development of sports in urban and rural areas; 
(b) the details of the criteria adopted for the screening and selection of eligible 
sportspersons; 
(c) the details of the sportspersons selected for participation in Olympic games 
during the last three events; and 
(d) the manner in which the Government honour the medal winners and other non-
winner sportspersons? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS ( DR. MANSUKH MANDAVIYA ): 

(a) and (b) ‘Sports’ being a State subject, the responsibility of development of sports, 
including the development of sports in urban and rural areas and screening and 
selection of eligible sportspersons, rests primarily with the State/Union Territory 
Governments. Under the “Creation and upgradation of sports infrastructure” 
component of the Khelo India Scheme, this Ministry renders financial support for 
creation of basic sports infrastructure such as sports complex, synthetic athletic 
tracks, synthetic hockey fields, synthetic turf football grounds, multipurpose halls, 
swimming pools, etc. along with sports equipment. Further, under National Sports 
Development Funds (NSDF), Government supports various institutions and 
individuals for creation and upgradation of sports facilities across the country. The 
details of the sports infrastructure sanctioned under Khelo India Scheme and NSDF 
across the urban and rural areas of the country, are available in public domain on 
the dashboard of the Ministry at https://mdsd.kheloindia.gov.in and 
http://www.nsdf.yas.gov.in/nsdf-glance.html. Further, State-wise details of Khelo 
India Centres and Accredited Academies under the Khelo India Scheme, are 
available at https://dashboard.kheloindia.gov.in/state-wise-khelo-india-centers. 
The identification and development of sportspersons in India is an ongoing process 
through various schemes implemented by SAI. These schemes include the National 
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Centres of Excellence (NCoE), SAI Training Centres (STC), the National Sports 
Talent Contest (NSTC), and the Khelo India Scheme. The aim is to identify and 
nurture talented athletes from both urban and rural areas, to excel at district, 
national, and international levels. The process utilizes globally accepted scientific 
methods for talent identification, supported by platforms like the National Sports 
Talent Search Portal, Khelo India App, and Fit India App, alongwith assessments 
and training programs for physical education teachers. The initiative is backed by 
collaboration between various stakeholders, including State Sports Departments, to 
ensure broad participation and transparency. The process of selection of athletes 
under SAI Schemes is provided at https://sportsauthorityofindia.gov.in/sai/sai-
training-center. 
(c) The details of the sportspersons selected for participation in Olympic games 
during the last three events are enclosed at Statement . 
(d) The Government honours medal winners with prestigious awards, cash 
incentives, and employment opportunities, while non-medal winners are recognized 
through financial support, development programs, and training opportunities to 
foster further excellence. 
 

STATEMENT  
Paris Olympics 2024 

S.No. Name of Athlete Discipline 
1 Dhiraj Bommadevara Archery 
2 Tarundeep Rai Archery 
3 Pravin Jadhav Archery 
4 Ankita Bhakat Archery 
5 Bhajan Kaur Archery 
6 Deepika Kumari Archery 
7 Neeraj Chopra Athletics 
8 Avinash Sable Athletics 
9 Kishore Jena Athletics 
10 Parul Chaudhary Athletics 
11 Akshdeep Singh Athletics 
12 Paramjeet Singh Bisht Athletics 
13 Tajinder Pal Toor Athletics 
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S.No. Name of Athlete Discipline 
14 Annu Rani Athletics 
15 Abdullah Aboobacker Athletics 
16 Praveen Chithravel Athletics 
17 Muhammad Ajmal V Athletics 
18 Muhammad Anas Y Athletics 
19 Amoj Jacob Athletics 
20 Santhosh Tamilarasan Athletics 
21 Rajesh Ramesh Athletics 
22 Mijo Chacko Kurian Athletics 
23 Vithya Ramraj Athletics 
24 MR Poovamma Athletics 
25 Dandi Jyotika Sri  Athletics 
26 Subha Venkatesan Athletics 
27 Kiran Pahal Athletics 
28 Prachi Athletics 
29 Jeswin Aldrin Athletics 
30 Sarvesh Anil Kushare Athletics 
31 Vikas Singh Athletics 
32 Suraj Panwar Athletics 
33 Priyanka Goswami Athletics 
34 Jyothi Yarraji Athletics 
35 Ankita Dhyani Athletics 
36 PV Sindhu Badminton 
37 HS Prannoy Badminton 
38 Lakshya Sen Badminton 
39 Satwiksairaj Rankireddy Badminton 
40 Chirag Shetty Badminton 
41 Ashwini Ponnappa Badminton 
42 Tanisha Crasto Badminton 
43 Nikhat Zareen Boxing 
44 Preeti Pawar Boxing 
45 Jasmine Boxing 
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S.No. Name of Athlete Discipline 
46 Lovlina Borgohain Boxing 
47 Amit Panghal Boxing 
48 Nishant Dev Boxing 
49 Anush Agarwalla Equestrian 
50 Gaganjeet Bhullar Golf 
51 Shubhankar Sharma Golf 
52 Aditi Ashok Golf 
53 Diksha Dagar Golf 
54 PR Sreejesh Hockey 
55 Harmanpreet Singh Hockey 
56 Jarmanpreet Singh Hockey 
57 Amit Rohitdas Hockey 
58 Sanjay Hockey 
59 Sumit Hockey 
60 Raj Kumar Pal Hockey 
61 Shamsher Singh Hockey 
62 Manpreet Singh Hockey 
63 Hardik Singh Hockey 
64 Vivek Sagar Prasad Hockey 
65 Abhishek Hockey 
66 Sukhjeet Singh Hockey 
67 Gurjant Singh Hockey 
68 Lalit Kumar Upadhyay Hockey 
69 Mandeep Singh Hockey 
70 Krishna B Pathak Hockey 
71 Jugraj Singh Hockey 
72 Nilakanta Sharma Hockey 
73 Tulika Maan Judo 
74 Balraj Panwar Rowing 
75 Vishnu Saravanan Sailing 
76 Nethra Kumanan Sailing 
77 Manu Bhakar Shooting 
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S.No. Name of Athlete Discipline 
78 Elavenil Valarivan Shooting 
79 Sift Kaur Samra Shooting 
80 Anjum Moudgil Shooting 
81 Vijayveer Sidhu Shooting 
82 Arjun Babuta Shooting 
83 Aishwary Pratap Singh Tomar Shooting 
84 Swapnil Kusale Shooting 
85 Sarabjot Singh Shooting 
86 Arjun Singh Cheema Shooting 
87 Rhythm Sangwan Shooting 
88 Anish Bhanwala Shooting 
89 Esha Singh Shooting 
90 Ramita Jindal Shooting 
91 Sandeep Singh Shooting 
92 Prithviraj Tondaiman Shooting 
93 Anantjeet Singh Naruka Shooting 
94 Raiza Dhillon Shooting 
95 Rajeshwari Kumari Shooting 
96 Shreyasi Singh Shooting 
97 Maheshwari Chauhan Shooting 
98 Dhinidhi Desinghu Swimming 
99 Srihari Nataraj Swimming 
100 Sharath Kamal Table Tennis 
101 Harmeet Desai Table Tennis 
102 Manika Batra Table Tennis 
103 Sreeja Akula Table Tennis 
104 Manav Thakkar Table Tennis 
105 Archana Kamath Table Tennis 
106 Sathiyan G Table Tennis 
107 Ayhika Mukherjee Table Tennis 
108 Rohan Bopanna Tennis 
109 N. Sriram Balaji Tennis 
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S.No. Name of Athlete Discipline 
110 Sumit Nagal Tennis 
111 Mirabai Chanu Weightlifting 
112 Vinesh Phogat Wrestling 
113 Antim Panghal Wrestling 
114 Anshu Malik Wrestling 
115 Reetika Hooda Wrestling 
116 Nisha Dahiya Wrestling 
117 Aman Sehrawat Wrestling 
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Tokyo Olympics 2020 
 

S.No. Name of Athletes Discipline 
 

1 Satwik Sairaj Badminton  

2 PV Sindhu Badminton  

3 Rajani Etimarpu Hockey Women  

4 Lovlina Borgohain Boxing  

5 Deepak kumar Shooting  

6 Manika Batra Table Tennis  

7 Amoj Jacob Athletics  

8 Sarthak Bhambri Athletics  

9 Maana Patel Swimming  

10 Elavenil Valarivan Shooting  

11 Ankita Raina Tennis  

12 Neeraj Chopra Athletics  

13 Sandeep Kumar Athletics  

14 Rahul Athletics  

15 Amit Phangal Boxing  

16 Manish Kaushik Boxing  

17 Vikas Krishan Boxing  

18 Pooja Rani Boxing  

19 Manu Bhakar Shooting  

20 Abhishek Verma Shooting  

21 Yashaswani Deshwal Shooting  

22 Sanjeev Rajput Shooting  

23 Vinesh Phogat Wrestling  

24 Bajrang Punia Wrestling  

25 Deepak Punia Wrestling  

26 Ravi Kumar Wrestling  

27 Anshu Malik Wrestling  

28 Sonam Malik Wrestling  

29 Seema Bisla Wrestling  
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S.No. Name of Athletes Discipline 
 

30 Savita Punia Hockey Women  

31 Nisha Hockey Women  

32 Neha Goyal Hockey Women  

33 Rani Hockey Women  

34 Navneet Kaur Hockey Women  

35 Navjot Kaur Hockey Women  

36 Udita Hockey Women  

37 Surender Kumar Hockey Men  

38 Sumit Hockey Men  

39 Seema Punia Athletics  

40 Sharmila Devi Hockey Women  

41 Ashish Kumar Boxing  

42 Deepika Archery  

43 Salima Tete Hockey Women  

44 Nikki Pradhan Hockey Women  

45 Fouaad Mirza Equestrian  

46 Srihari Nataraj Swimming  

47 Aditi Ashok Golf  

48 KT Irfan Athletics  

49 Md Anas Athletics  

50 Noah Nirmal Tom Athletics  

51 Alex Anthony Athletics  

52 M. Sreeshankar Athletics  

53 Sreejesh Parattu Raveendran Hockey Men  

54 MP Jabir Athletics  

55 Sajan Prakash Swimming  

56 Vivek Sagar Prasad Hockey Men  

57 Aishwarya Pratap Tomar Shooting  

58 Avinash Sable Athletics  

59 Rahi Sarnobat Shooting  

60 Tejaswini Sawant Shooting  
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S.No. Name of Athletes Discipline 
 

61 Chirag Shetty Badminton  

62 Praveen Jadav Archery  

63 Udayan Mane Golf  

64 Anirban Lahiri Golf  

65 Vishnu Saravanan Sailing  

66 M C Mary Kom Boxing  

67 Sushila Chanu Pukhrambam Hockey Women  

68 Nilakanta Sharma Hockey Men  

69 Sushila Devi Judo  

70 Mirabai Chanu Weightlifting  

71 Lalremsiami Hockey Women  

72 Deep Grace Ekka Hockey Women  

73 Namita Toppo Hockey Women  

74 Birendra Lakra Hockey Men  

75 Amit Rohidas Hockey Men  

76 Dutte Chand Athletics  

77 Kamalpreet Kaur Athletics  

78 Simranjit Kaur Boxing  

79 Angad Veer Singh Bajwa Shooting  

80 Gurjit Kaur Hockey Women  

81 Reena Khokhar Hockey Women  

82 Monika Hockey Women  

83 Rupinder Pal Singh Hockey Men  

84 Harmanpreet Singh Hockey Men  

85 Manpreet Singh Hockey Men  

86 Hardik Singh Hockey Men  

87 Mandeep Singh Hockey Men  

88 Shamsher Singh Hockey Men  

89 Gurjant Singh Hockey Men  

90 Krushan B Pathak Hockey Men  

91 Varun Kumar Hockey Men  
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S.No. Name of Athletes Discipline 
 

92 Simranjeet Singh Hockey Men  

93 Dilpreet Singh Hockey Men  

94 Anjum Moudgil Shooting  

95 Gurpreet Singh Athletics  

96 Tajinnderpal Singh Toor Athletics  

97 Bhawna Jat Athletics  

98 Divyansh Panwar Shooting  

99 Apurvi Chandela Shooting  

100 Arun Lal Jat Rowing  

101 Tarundeep Rai Archery  

102 Bhawani Devi Fencing  

103 G Sathyian Table Tennis  

104 Achanta Sharath kamal Table Tennis  

105 KC Ganapathy Sailing  

106 Varun Ashok Thakkar Sailing  

107 Nethra Kumanan Sailing  

108 Subha Venkatesan Athletics  

109 Revathi Veeramani Athletics  

110 Dhanalakshmi Sekhar Athletics  

111 Arokia Rajiv Athletics  

112 Naganathan Pandi Athletics  

113 Sai Praneeth Badminton  

114 Sania Mirza Tennis  

115 Vandana Katariya Hockey Women  

116 Lalit Kumar Upadhyay Hockey Men  

117 Shivpal Singh Athletics  

118 Priyanka Goswami Athletics  

119 Satish Kumar Boxing  

120 Saurabh Chaudhary Shooting  

121 Mairaj Ahmad Khan Shooting  

122 Arvind Singh Rowing  
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S.No. Name of Athletes Discipline 
 

123 Annu Rani Athletics  

124 Atanu Das Archery  

125 Sutirtha Mukherjee Table Tennis  

126 Pranati Nayak Gymnastics  

 
Rio Olympics 2016 

S.No. Name of the Athlete Discipline 
1 Atanu Das 

Archery 
2 Deepika Kumari 
3 Laxmirani Majhi 
4 Bombayla Dev 
5 Vikas Gowda (Discus Throw) 

Athletics 

6 Seema Antil (Discus Throw) 
7 Manpreet Kaur (Shot Throw) 
8 Gurmeet Singh (men’s 20km walk) 
9 Baljinder Singh (men’s 20km walk) 
10 Irfan Kolothum Thodi (men’s 20km walk) 
11 Sandeep Kumar (men’s 50km walk) 
12 Manish Singh Rawat (men’s 50km walk) 
13 Nitender Singh Rawat (Marathon) 
14 Thonakal Gopi (Marathon) 
15 Kheta Ram (Marathon) 
16 Muhammad Anas (400m) 
17 Lalita Babar (3000m steeplechase) 
18 Tintu Luka (800m) 
19 Kavita Raut (Marathon) 
20 Sudha Singh (Marathon and 3000m steeplechase) 
21 OP Jaisha (Marathon) 
22 Khushbir Kaur (Walk) 
23 Sapna Punia (Walk) 
24 Dutee Chand (100m) 
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S.No. Name of the Athlete Discipline 
25 Sarbani Nanda (200m) 
26 Ankit Sharma (Long jump) 
27 Nirmala Sheoran (400m) 
28 Dharambir (200m) 
29 Muhammad Anas Yahiya (400m and  4x400m Relay) 
30 Jinson Johnson (800m) 
31 Renjith Maheswary (Triple Jump) 
32 Nitendra Singh Rawat (Marathon) 
33 Gopi Thonakal (Marathon) 
34 Ganapathi Krishnan (20Km Race Walking) 
35 Arokia Rajiv (4x400m Relay) 
36 Kunhu Muhammaed Puthanpurakal (4x400m Relay) 
37 Dharun Ayyasamy (4x400m Relay) 
38 Mohankumar Raja (4x400m Relay) 
39 Saina Nehwal (Women’s singles) 

Badminton 
40 PV Sindhu (Women’s singles) 
41 Kidambi Srikanth (Men’s singles) 
42 Manu Attri and Sumeeth Reddy (Men’s Doubles) 
43 Jwala Gutta and Ashwini Ponnappa (Women’s doubles) 
44 Shiva Thapa (56kg) 

Boxing 45 Manoj Kumar (61kg) 
46 Vikas Krishan (75kg) 
47 Avtar Singh Judo 
48 Dipa Karmakar Gymnastics 
49 Men’s team – 16 members 

Hockey 
50 Women’s team – 16 members 
51 Dattu Bhokanal (Singles sculls) Rowing 
52 Jitu Rai 

Shooting 
53 Apurvi Chandela 
54 Gagan Narang 
55 Abhinav Bindra 
56 Gurpreet Singh 
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S.No. Name of the Athlete Discipline 
57 Prakash Nanjappa 
58 Chain Singh 
59 Mairaj Ahmed Khan 
60 Heena Sidhu 
61 Kynan Chenai 
62 Ayonika Paul 
63 Manavjit Singh Sandhu 
64 Sajan Prakash (men’s 200m butterfly) 

Swimming 
65 Shivani Katariya (women’s 200m freestyle) 
66 Achanta Sharath Kamal 

Table Tennis 
67 Manika Batra 
68 Soumyajit Ghosh 
69 Mouma Das 
70 Rohan Bopanna (Men’s doubles, Mixed doubles) 

Tennis 
71 Leander Paes (Men’s doubles) 
72 Sania Mirza (Women’s doubles, Mixed doubles) 
73 Prarthana Thombare (Women’s doubles) 
74 Sivalingam Sathish Kumar (Men’s 77kg) 

Weightlifting 
75 Saikhom Mirabai Chanu 
76 Narsingh Pancham Yadav (Men’s FS 74kg) 

Wrestling 

77 Yogeshwar Dutt (Men’s FS 65kg) 
78 Hardeep Singh (Men’s GR 98kg) 
79 Sandeep Tomar (Men’s FS 57kg) 
80 Ravinder Khatri (Men’s GR 86kg) 
81 Vinesh Phogat (Women’s 48kg) 
82 Sakshi Malik (Women’s 60kg) 
83 Babita Kumari (Women’s 55kg) 
   
   

  

PR Sreejesh (GK) (C), Rupinder Pal Singh, Kothajit 
Singh, Surender Kumar, Harmanpreet Singh, VR 
Raghunath, SK Uthappa, Devinder Walmiki, Manpreet 
Singh, Chinglansana Singh, Sardar Singh, SV Sunil, 

Hockey Men team 
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S.No. Name of the Athlete Discipline 
Akashdeep Singh, Danish Mujtaba, Nikkin Thimmaiah 
and Ramandeep Singh. 

  

Savita Punia (GK) , Sunita Lakra, Sushila Chanu (C) , 
Deep Grace Ekka, Namita Toppo, Deepika Thakur, 
Monika, Navjot Kaur, Renuka Yadav, Anuradha Devi 
Thokchom, Nikki Pradhan, Poonam Rani, Vandana 
Kataria, Rani Rampal, Preeti Dubey, Lilima Minz. 

Hockey Women team 

 
PROMOTION OF TOURISM 

1101. SHRI T. R. BAALU: 

 Will the Minister of TOURISM be pleased to state: 

(a)  the details of initiatives taken by the Government to support States and the 

private sector to exploit the tourism potential available in the country; 

(b)  the details to what extent it has helped to promote tourism in terms of 

enhancing the number of national and international tourist arrivals; 

(c)  whether any special schemes implemented by the Government in the North 

Eastern States and tourism potential States like Tamil Nadu; and 

(d)  if so, the details thereof and if not, the reasons therefor? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) to (d): The Ministry of Tourism under the schemes of ‘Swadesh Darshan’ and 

‘National Mission on Pilgrimage Rejuvenation and Spiritual Heritage Augmentation 

Drive (PRASHAD)’ provides financial assistance to State Governments/Union 

Territory Administrations for the development of tourism related infrastructure and 

facilities at various tourism destinations in the country. 

The Ministry of Tourism has now revamped the Swadesh Darshan Scheme as 

Swadesh Darshan 2.0 (SD 2.0) with the objective to develop sustainable and 
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responsible tourism destinations, following a destination and  tourism centric 

approach.  

The Ministry of Tourism, under its scheme of Domestic Promotion and Publicity 

including Hospitality (DPPH) provides financial assistance to State Governments/UT 

Administrations for organising fairs and festivals and events which have the potential 

for promoting tourism to the region. 

Details of funds sanctioned under the aforesaid schemes to State Governments/UT 
Administrations including North Eastern States and Tamil Nadu are enclosed at 
Statement. 
Promotion of tourism in the North Eastern Region (NER) is among the focused and 
priority sectors of Ministry of Development of North Eastern Region (MDoNER). 
MDoNER is implementing various projects for development of tourism sector in NER 
under various schemes viz. Prime Minister’s Development initiative for North East 
Region (PM-DevINE) and schemes of North Eastern council. 
To give fillip to private investment in tourism, three-star or higher category classified 

hotels located outside cities with population of more than 1 million, ropeways and  

cable cars and Exhibition-cum-Convention Centre Projects with minimum built-up 

floor area of 100,000 square metres of exclusively exhibition space or convention 

space or both combined, have been included in the Harmonized Master List of 

infrastructure sub-sectors. 

       To support efforts of States/UTs in granting and implementing ‘industry status’ 

for the tourism and hospitality sector, Ministry of Tourism launched a Handbook. The 

handbook aims to serve as a guide to States/ UTs and provide them a step-by-step 

guide on granting Industry Status to Tourism. 

Details of Domestic Tourist Visits (DTVs) and Foreign Tourist Visits (FTVs) are as 

per following: 

 

  
Year 

  
DTVs (in million) 

  
FTVs (in million) 

Growth rate over 
previous year (%) 
DTV FTV 

2021 677.63 1.05 - - 
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Source: State/UTs Tourism Department 

 

STATEMENT 

Details of projects sanctioned under Swadesh Darshan Scheme 

  (Rs. in crore) 

S. 
No. 

State/ 
UT 

Circuit / 
Sanction 

Year 

Name of the Project Amount 
Sanctioned 

1. Andaman and  
Nicobar 
Islands 

Coastal 
Circuit 

2016-17 

Development of Long Island-Ross 
Smith Island- Neil Island- Havelock 
Island- Baratang Island-Port Blair 

27.57 
  

2. Andhra 
Pradesh 
 

Coastal 
Circuit 

2014-15 

Development of Kakinada - Hope 
Island - Coringa Wildlife Sanctuary 
- Passarlapudi - Aduru - S Yanam 
– Kotipally 

67.83 

3. Andhra 
Pradesh 
 

Coastal 
Circuit 

2015-16 

Development of Nellore - Pulikat 
Lake - Ubblamadugu Water Falls – 
Nelapattu- Kothakoduru- Mypadu - 
Ramateertham –  Iskapalli 

49.55 

4. Andhra 
Pradesh 
 

Buddhist 
Circuit 

2017-18 

Development of Buddhist Circuit: 
Shalihundam- Bavikonda- 
Bojjanakonda -Amravati- Anupu 

35.24 

5. Arunachal 
Pradesh 
 

North-East   
Circuit 

2014-15 

Development of Bhalukpong- 
Bomdila and Tawang 

49.77 

6. Arunachal 
Pradesh 
 

North East   
Circuit 

2015-16 

Development of Nafra- Seppa- 
Pappu, Pasa, Pakke Valleys- 
Sangdupota- New Sagalee- Ziro- 
Yomcha 

96.72 

2022 1731.01 8.59 155.45 714.26 
2023 2509.63 19.25 44.98 124.11 
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7. Assam 
 

Wildlife 
Circuit 

2015-16 

Development of Manas– 
Probitora– Nameri– Kaziranga– 
Dibru– Saikhowa 

94.68 

8. Assam 
 

Heritage 
Circuit 

2016-17 

Development of Tezpur – Majuli – 
Sibsagar 

90.98 

9. Bihar 
 

Tirthankar 
Circuit 

2016-17 

Development of Vaishali- Arrah- 
Masad- Patna- Rajgir- Pawapuri- 
Champapuri 

33.96 

10. Bihar 
 

Spiritual 
Circuit 

2016-17 

Development of Kanwaria Route: 
Sultanganj – Dharmshala- 
Deoghar 

44.76 

11. Bihar 
 

Buddhist 
Circuit 

2016-17 

Development of Buddhist circuit- 
Construction of Convention Centre 
at Bodhgaya 

95.18 

12. Bihar 
 

Rural Circuit 
2017-18 

Development of Bhitiharwa- 
Chandrahia- Turkaulia 

44.27 

13. Bihar 
 

Spiritual 
Circuit 

2017-18 

Development of Mandar Hill and  
Ang Pradesh 

44.55 

14. Chhattisgarh 
 

Tribal 
Circuit 

2015-16 
 

Development of Jashpur- Kunkuri- 
Mainpat- Kamleshpur - Maheshpur 
-Kurdar - Sarodhadadar- Gangrel- 
Kondagaon– Nathiyanawagaon- 
Jagdalpur- Chitrakoot- Tirthgarh 

96.10 

15. Goa 
 

Coastal 
Circuit 

2016-17 
 

Development of Sinquerim-Baga, 
Anjuna-Vagator, Morjim-Keri, 
Aguada Fort and Aguada Jail    

97.65 

16. Goa 
 

Coastal 
Circuit 

2017-18 

Development of Coastal Circuit II: 
Rua De Orum Creek - Dona Paula 
-Colva - Benaulim 

99.35 

17. Gujarat 
 

Heritage 
Circuit 

Development of Ahmedabad- 
Rajkot- Porbandar –Bardoli- Dandi 

59.17 
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2016-17 
18. Gujarat 

 
Heritage 
Circuit 

2016-17 

Development of Vadnagar- 
Modhera 

91.12 

19. Gujarat 
 

Buddhist 
Circuit 

2017-18 

Development of Junagadh- Gir 
Somnath- Bharuch-Kutch- 
Bhavnagar- Rajkot- Mehsana 

26.68 

20. Haryana 
 

Krishna 
Circuit 

2016-17 
 

Development of Tourism 
Infrastructures at places related to 
Mahabharata in Kurukshetra 

77.39 

21. Himachal 
Pradesh 
 

Himalayan 
Circuit 

2016-17 
 

Development of Himalayan Circuit: 
Kiarighat, Shimla, Hatkoti, Manali, 
Kangra, Dharamshala, Bir, 
Palampur, Chamba 

68.34 

22. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 
 

Development of Jammu-Srinagar-
Pahalgam-Bhagwati Nagar-
Anantnag-Salamabad Uri-Kargil-
Leh 

77.33 

23. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 

Development of Tourist Facilities at 
Jammu-Rajouri-Shopian-
Pulwama. 

81.60 

24. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 
 

Development of Tourist Facilities - 
Construction of Assets in lieu of 
those Destroyed in Floods in 2014 
under PM Development Package 

90.43 

25. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 

Development of Tourist facilities at 
Mantalai and Sudhmahadev 

91.99 

26. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 
 

Development of Tourist facilities at 
Anantnag-Pulwama-Kishtwar-
Pahalgam-ZanskarPadum - 
Daksum - Ranjit Sagar Dam  

86.39 
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27. Jammu and  
Kashmir 

Himalayan 
Circuit 

2016-17 

Development of Tourist Facilities at 
Gulmarg-Baramulla- Kupwara- 
Kargil - Leh   

91.84 

28. Jharkhand 
 

Eco Circuit 
2018-19 

Development of Eco Tourism 
circuit: Dalma- Betla National park- 
Mirchaiya- Netarhat 

30.44 

29. Kerala 
 

Eco Circuit 
2015-16 

Development of Pathanamthitta- 
Gavi- Vagamon- Thekkady 

64.08 

30. Kerala 
 

Spiritual 
Circuit 

2016-17 

Development of Sabarimala - 
Erumeli-Pampa-Sannidhanam 

46.54 

31. Kerala 
 

Spiritual 
Circuit 

2016-17 

Development of 
SreePadmanabhaArnamula 

78.08 

32. Kerala 
 

Rural Circuit 
2018-19 

Development of Malanad Malabar 
Cruise Tourism Project 

57.35 

33. Kerala 
 

Spiritual 
Circuit 

2018-19 

Development Sivagiri Sree 
Narayana Guru Ashram- 
Arruvipuram- 
KunnumparaSreeSubrahmania-   
Chembazhanthi Sree Narayana 
Gurukulam 

66.42 

34. Madhya 
Pradesh 
 

Wildlife 
Circuit 

2015-16 
 

Development of Wildlife Circuit at 
Panna- Mukundpur- Sanjay- 
Dubri-Bandhavgarh- Kanha- 
Mukki- Pench 

92.10 

35. Madhya 
Pradesh 
 

Buddhist 
Circuit 

2016-17 

Development of Sanchi-Satna-
Rewa-Mandsaur-Dhar 

74.02 

36. Madhya 
Pradesh 
 

Heritage 
Circuit 

2016-17 

Development of Gwalior – Orchha 
– Khajuraho – Chanderi – 
Bhimbetka – Mandu 

89.82 

37. Madhya 
Pradesh 

Eco Circuit 
2017-18 

Development of Gandhisagar 
Dam- Mandleshwar Dam- 

93.76 
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 Omkareshwar Dam- Indira Sagar 
Dam- Tawa Dam- Bargi Dam- 
BhedaGhat- Bansagar Dam- Ken 
River 

38. Maharashtra 
 

Coastal 
Circuit 

2015-16 

Development of Sindhudurg 
Coastal Circuit - Sagareshwar, 
Tarkarli, Vijaydurg (Beach and  
Creek), Mitbhav 

19.06 

39. Maharashtra 
 

Spiritual 
Circuit 

2018-19 

Development of Waki- Adasa- 
Dhapewada- Paradsingha- 
Telankhandi- Girad 

45.47 

40. Manipur 
 

North-East   
Circuit 

2015-16 

Development of Tourist Circuit in 
Manipur: Imphal- Khongjom 

72.23 

41. Manipur 
 

Spiritual 
Circuit 

2016-17 
 

Development of Shri Govindajee 
Temple, Shri BijoyGovindajee 
Temple – Shri Gopinath Temple – 
Shri Bungshibodon Temple – Shri 
Kaina Temple 

45.34 

42. Meghalaya 
 

North East 
Circuit 

2016-17 

Development of Umium (Lake 
View), U LumSohpetbneng-
Mawdiangdiang – Orchid Lake 
Resort 

99.13 

43. Meghalaya 
 

North East 
Circuit 

2018-19 

Development of West Khasi Hills 
(Nongkhlaw- KremTirot – 
Khudoiand Kohmang Falls – Khri 
River- Mawthadraishan, Shillong), 
Jaintia Hills (Krang Suri Falls- 
Shyrmang- Iooksi), Garo Hills 
(Nokrek Reserve, KattaBeel, Siju 
Caves) 

84.97 

44. Mizoram North East   
Circuit 

2015-16 

Development of Thenzawland  
South Zote, District Serchhip and 
Reiek. 

92.26 
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45. Mizoram 
 

Eco Circuit 
2016-17 

Development of Eco-Adventure 
Circuit Aizawl -Rawpuichhip – 
Khawhphawp – Lengpui – 
Chatlang- Sakawrhmuituaitlang 
- Muthee – Beratlawng -Tuirial 
Airfield – Hmuifang 

66.37 

46. Nagaland 
 

Tribal 
Circuit 

2015-16 

Development of Tribal Circuit 
Peren- Kohima- Wokha 

97.36 

47. Nagaland 
 

Tribal 
Circuit 

2016-17 

Development of Mokokchung-
Tuensang-Mon 

98.14 

48. Odisha 
 

Coastal 
Circuit 

2016-17 

Development of Gopalpur, Barkul, 
Satapada and Tampara 

70.82 

49. Puducherry 
 

Coastal 
Circuit 

2015-16 

Development of Dubrayapet – 
Arikamedu – Veerampattinam – 
Chunnambar - 
Nallavadu/Narambai - Manapet- 
Kalapet -   Puducherry - Yanam 

58.44 

50. Puducherry 
 

Heritage 
Circuit 

2017-18 

Development of Franco- Tamil 
Village, Karaikal, Mahe and Yanam 

49.44 

51. Puducherry 
 

Spiritual 
Circuit 

2017-18 

Development  
of Spiritual Circuit in  
Puducherry 

34.96 

52. Punjab 
 

Heritage 
Circuit 

2018-19 

Development of Anandpur Sahib - 
Fatehgarh Sahib - Chamkaur 
Sahib - Ferozpur - Khatkar Kalan – 
Kalanour - Patiala 

85.32 

53. Rajasthan 
 

Desert 
Circuit 

2015-16 

Development of Sambhar Lake 
Town and Other Destinations 

50.01 
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54. Rajasthan 
 

Krishna 
Circuit 

2016-17 

Development of Govind Dev ji 
temple (Jaipur), Khatu Shyam Ji 
(Sikar) and Nathdwara 
(Rajsamand) 

75.80 

55. Rajasthan 
 

Spiritual 
Circuit 

2016-17 

Development of Spiritual Circuit– 
'Development of Churu 
(SalasarBalaji)-Jaipur (Shri 
SamodkeBalaji, GhatkeBalaji, 
BandhekeBalaji)- Viratnagar (Bijak, 
Jainnasiya, Ambika Temple)- 
Bharatpur(Kaman Region)- 
Dholpur (Muchkund) - 
MehndipurBalaji- Chittorgarh 
(Sanwaliyaji) 

87.05 

56. Rajasthan 
 

Heritage 
Circuit 

2017-18 

Development of Heritage Circuit 
Development of Rajsamand 
(Kumbhalgarh Fort) - Jaipur 
(Facade Illumination in Jaipur and 
Nahargarh Fort) -Jhalawar 
(Gagron Fort) - Chittorgarh 
(Chittorgarh Fort) – Jaisalmer 
(Jaisalmer Fort) - Hanumangarh 
(Gogamedi) - Udaipur (Pratap 
Gaurav Kendra) - Dholpur (Bagh-I-
Nilofor and PuraniChawani) - 
Nagaur (Meera Bai Smarak, Merta) 
- Tonk (SunehriKothi) 

70.61 
 

57. Sikkim 
 

North 
East 

Circuit 
2015-16 

Development of Tourist Circuit 
linking Rangpo (entry) – 
Rorathang- Aritar- Phadamchen- 
Nathang-Sherathang- Tsongmo- 
Gangtok-Phodong- Mangan- 
Lachung-Yumthang- Lachen- 
Thangu-Gurudongmer- Mangan- 

98.05 
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Gangtok-TuminLingee- Singtam 
(exit) 

58. Sikkim 
 

North East 
Circuit 

2016-17 

Development of Tourist Circuit 
Linking Singtam– Maka- Temi-
BermoikTokel- Phongia- Namchi –
Jorthang- Okharey- Sombaria-
Daramdin- Jorethang- Melli (Exit) 

95.32 

59. Tamil Nadu 
 

Coastal 
Circuit 

2016-17 

Development of (Chennai- 
Mamamallapuram – 
Rameshwaram – Manpadu – 
Kanyakumari) 

73.13 

60. Telangana 
 

Eco Circuit 
2015-16 

Development of Eco Tourism 
Circuit in Mahaboobnagar district 

91.62 

61. Telangana 
 

Tribal 
Circuit 

2016-17 

Development of Mulugu-
Laknavaram- Medavaram- Tadvai- 
Damaravi- Mallur- Bogatha 
Waterfalls 

79.87 

62. Telangana 
 

Heritage 
Circuit 

2017-18 

Development of Qutub Shahi 
Heritage Park- Paigah Tombs- 
Hayat Bakshi Mosque- Raymond's 
Tomb 

96.90 

63. Tripura 
 

North East   
Circuit 

2015-16 

Development of Agartala - 
Sipahijala - Melaghar - Udaipur - 
Amarpur- Tirthamukh- 
Mandirghat– Dumboor- 
NarikelKunja- Gandachara– 
Ambassa 

82.85 

64. Tripura 
 

North 
East Circuit 

2018-19 

Development of SurmaCherra- 
Unakoti- Jampui Hills- Gunabati - 
Bhunaneshwari- Neermahal- 
Boxanagar- Chottakhola- Pilak- 
Avangchaarra 

44.83 

65. Uttar Pradesh 
 

Buddhist 
Circuit 

Development of Srawasti, 
Kushinagar, and Kapilwastu 

87.89 
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2016-17 
66. Uttar Pradesh 

 
Ramayana 

Circuit 
2016-17 

Development of Chitrakoot and 
Shringverpur 

69.45 

67. Uttar Pradesh 
 

Spiritual 
Circuit 

2016-17 

Development of Ahar-Aligarh-
Kasganj-Sarosi (Unnao)-
Pratapgarh- Kausambi-Mirzapur-
Gorakhpur-Domariyaganj-Basti-
Barabanki-Azamgarh-Kairana- 
Baghpat- Shahjahanpur 

71.91 

68. Uttar Pradesh 
 

Spiritual 
Circuit 

2016-17 

Development of Bijnor- Meerut- 
Kanpur- Kanpur Dehat- Banda- 
Ghazipur- Salempur- Ghosi- Balia- 
Ambedkar Nagar- Aligarh- 
Fatehpur- Deoria- Mahoba- 
Sonbhadra- Chandauli- Mishrikh- 
Bhadohi 

67.51 

69. Uttar Pradesh 
 

Heritage 
Circuit 

2016-17 

Development of Kalinjar Fort 
(Banda)- Maghar Dham (Sant Kabir 
Nagar)- ChauriChaura, Shaheed 
Sthal(Fatehpur)- 
MahuarshaheedSthal (Ghosi)-
Shaheed Smarak (Meerut) 

36.65 

70. Uttar Pradesh 
 

Ramayana 
Circuit 

2017-18 

Development of Ayodhya  127.21 

71. Uttar Pradesh 
 

Spiritual 
Circuit 

2018-19 

Development of Jewar-Dadri-
Sikandrabad-Noida-Khurja-Banda 

12.03 

72. Uttar Pradesh 
 

Spiritual 
Circuit 

2018-19 

Development of Gorakhnath 
Temple (Gorakhpur), Devipattan 
Temple (Balrampur) and Vatvashni 
Temple (Domariyagunj) 

18.30 
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73. Uttarakhand 
 

Eco Circuit 
2015-16 

Integrated Development of Eco-
Tourism, Adventure Sports, and 
Associated Tourism Related 
Infrastructure for Development of 
Tehri Lake and  Surroundings as 
New Destination-District Tehri 

69.17 

74. Uttarakhand 
 

Heritage 
Circuit 

2016-17 
 

Integrated Development of 
Heritage Circuit in Kumaon Region 
- Katarmal -Jogeshwar-Baijnath-
Devidhura 

76.32 

75. West Bengal 
 

Coastal 
Circuit 

2015-16 
 

Development of Beach Circuit: 
Udaipur- Digha- Shankarpur- 
Tajpur- Mandarmani- Fraserganj-
Bakkhlai- Henry Island 

67.99 

76. - Wayside 
Amenities 
2018-19 

 

Development of Wayside 
Amenities in Uttar Pradesh and 
Bihar at Varanasi-Gaya; 
Kushinagar-Gaya- Kushinagar in 
collaboration with MoRTH 

15.07 

Total 5287.90 
 

Details of projects sanctioned under PRASHAD Scheme 

(Rs. in crore) 

State/UT S. 
No. 

Project Name Sanction 
Year 

Approved 
Cost  

Andhra Pradesh 1 Development of Pilgrim 
Amenities at Amaravati 

2015-16 27.77 

2 Development of Srisailam 
Temple 

2017-18 43.08 

3 Development of Pilgrimage 
Amenities at Sri Varaha Lakshmi 
Narsimha Swami Vari 
Devasthanam at Simhachalam 

2022-23 54.04 
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Arunachal 
Pradesh 

4 Development of Parshuram 
Kund 

2020-21 37.88 

Assam 5 Development of Pilgrimage 
amenities at Kamakhya Temple 

2015-16 29.80 

Bihar 6 Development at Patna Sahib 2015-16 29.62 

7 Development of basic facilities 
at Vishnupad temple 

2014-15 3.63 

Chhattisgarh 8 Development of Pilgrimage 
amenities at Maa Bamleshwari 
Devi Temple 

2020-21 48 .44 

Gujarat 9 Development of Dwarka 2016-17 13.08 

10 Development of Pilgrimage 
Amenities at Somnath 

2016-17 45.36 

11 Development of Promenade at 
Somnath 

2018-19 47.12 

12 Development of Pilgrim Plaza 
with Queue management 
complex at Somnath Gujarat 

2021-22 49.97 

13 Development of Pilgrimage 
Facilities at Ambaji Temple 

2022-23 50.00 

Haryana 14 Development of Mata Mansa 
Devi Temple and Nada Saheb 
Gurudwara 

2019-20 48.53 

Jammu and 
Kashmir 

15 Development at Hazratbal 
Shrine 

2016-17 40.46 

Jharkhand 16 Development of Baba Baidya 
Nath Dham 

2018-19 36.79 

Karnataka 17 Development of Pilgrimage 
Amenities at Sri 
Chamundeshwari Devi Temple 

2023-24 45.71 

Kerala 18 Development at Guruvayur 
Temple 

2016-17 45.19 

Madhya Pradesh 19 Development of Amarkantak 2020-21 49.99 
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20 Development of Omkareshwar 2017-18 43.93 
Maharashtra 21 Development of Trimbakeshwar 2017-18 42.18 

Meghalaya 22 Development of Pilgrimage 
Facilitation at Nongswalia 
Church, Nartiang Shakti Peeth, 
Aitnar Pool and Charantala Kali 
Temple 

2020-21 29.29 

Mizoram 23 Development of Infrastructure 
for Pilgrimage and Heritage 
Tourism at Chite Vang, 
Zuangtai, Reiek and Aizawl 

2022-23 44.89 

Nagaland 24 Development of Pilgrimage 
Infrastructure at Molungkimong, 
Noksen Church, Aizuto, Wokha 
and Kohima 

2018-19 25.20 

25 Development of Pilgrimage 
Tourism Infrastructure at 
Zunheboto 

2022-23 18.18 

Odisha 26 Infrastructure Development at 
Puri 

2014-15 50.00 

Punjab 27 Development of Karuna Sagar 
Valmiki Sthal at Amritsar 

2015-16 6.40 

28 Development of Chamkaur 
Sahib 

2021-22 31.57 

Rajasthan 29 Integrated Development of 
Pushkar/Ajmer 

2015-16 32.64 

Sikkim 30 Development of Pilgrimage 
Facilitation at Four Patron 
Saints, Yuksom 

2020-21 33.32 

Tamil Nadu 31 Development of Kanchipuram 2016-17 13.99 
32 Development of Velankanni 2016-17 4.86 

Telangana 33 Development of Jogulamba Devi 
Temple 

2020-21 38.90 
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34 Development of Pilgrimage and 
Heritage Tourism Infrastructure 
at Rudreshwara (Ramappa) 
Temple 

2022-23 62.00 

35 Development of Pilgrimage 
Infrastructure at Bhadrachalam 

2022-23 41.38 

Tripura 36 Development of Tripura Sundari 
Temple 

2020-21 34.43 

Uttar Pradesh 37 Development of Varanasi –
Phase –I 

2015-16 18.73 

38 Development of Mathura-
Vrindavan as Mega Tourist 
Circuit (Ph-II)  

2014-15 10.98 

39 Development of River Cruise 
Tourism at Varanasi 

2017-18 9.02 

40 Construction of Tourist 
Facilitation Centre at Vrindavan 

2014-15 9.36 

41 Development of Varanasi – 
Phase II 

2017-18 44.60 

42 Development of Infrastructure 
facilities at Govardhan 

2018-19 37.59 

Uttarakhand 43 Integrated Development of 
Kedarnath 

2015-16 34.77 

44 Development of Infrastructure 
for Pilgrimage Facilitation in 
Badrinath Ji Dham 

2018-19 56.15 

45 Augmentation of Pilgrimage 
Infrastructure Facilities at 
Gangotri and Yamunotri Dham 

2021-22 54.36 

West Bengal 46 Development of Belur Math 2016-17 30.03 

  Total  1605.20 
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List of Projects sanctioned under Swadesh Darshan 2.0 Scheme 

   S. 
No. 

State Destination Name of the 
Experience 

Sanctioned 
Cost (₹ 
Crore) 

Date of 
Sanction 

1 Andhra 
Pradesh 

Araku-LambasingiBorra Cave 
Experience at 
Araku 

29.87  05-03-2024 

2 Arunachal 
Pradesh 

Nacho Unlock Nacho 
Expedition 

14.02 05-03-2024 

3 Arunachal 
Pradesh 

Mechuka Mechuka Cultural 
Haat 

18.48 05-03-2024 

4 Arunachal 
Pradesh 

Mechuka Mechuka 
Adventure Park 

12.75 05-03-2024 

5 Assam Kokrajhar Kokrajhar Wetland 
Experience  

26.67 05-03-2024 

6 Assam Jorhat Reimagining 
Cinnamara Tea 
Estate  

23.91 05-03-2024 

7 Goa Porvorim Porvorim Creek 
Experience 

23.56 20-08-2024 

8 Goa Colva Colva Beach 
Experience 

15.65 20-08-2024 

9 Karnataka Hampi Setting up of 
‘Traveller nooks’  

26.30 29-02-2024 

10 Karnataka Mysuru Tonga ride 
Heritage 
experience zone 

4.12 29-02-2024 

11 Karnataka Mysuru Ecological 
Experience Zone  

18.36 05-03-2024 

12 Kerala Kumarakom Kumarakom Bird 
Sanctuary 
Experience 

13.92 05-03-2024 
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13 Ladakh Leh Julley Leh 
Biodiversity Park 

24.89 05-03-2024 

14 Ladakh Kargil Exploring LOC 
and Hundarman 
village Experience 

12.01 05-03-2024 

15 Madhya 
Pradesh 

Gwalior Phoolbagh 
Experience Zone 

16.73 29-02-2024 

16 Madhya 
Pradesh 

Chitrakoot Spiritual 
experience at 
Chitrakoot 

27.21 05-03-2024 

17 Maharashtra Pune Shivsrushti 
Historical Theme 
Park- Phase 3 

76.22 21-09-2024 

18 Meghalaya Sohra Waterfall Trails 
Experience  

27.84 05-03-2024 

19 Meghalaya Sohra Meghalayan Age 
Cave Experience  

32.45 04-03-2024 

20 Nagaland Chumoukedima Eco-Tourism Exp 
at Chumoukedima 
viewpoint 

7.87 20-08-2024 

21 Nagaland Chumuoukedima Tribal Cultural 
Experience at 
Midway Retreat 

21.56 05-03-2024 

22 Puducherry Karaikal Karaikal beach 
and waterfront 
experience 

20.29 05-03-2024 

23 Punjab Kapurthala Eco Tourism 
experience at 
Kanjli wetland 

20.06 05-03-2024 

24 Punjab Amritsar Border Tourism 
Experience at 
Attari 

25.90 20-08-2024 
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25 Rajasthan Bundi Spiritual 
Experience, 
Keshavraipatan 

17.37 29-02-2024 

26 Sikkim Gyalshing Eco-Wellness 
Experience at 
Yuksom Cluster 

15.40 05-03-2024 

27 Sikkim Gangtok Gangtok Cultural 
Village 

22.59 29-02-2024 

28 Tamil Nadu Mamallapuram Immersive 
experience at 
Shore Temple 

30.02 29-02-2024 

29 Telangana Bhongir Bhongir Fort 
Experiential Zone 

56.81 29-02-2024 

30 Telangana Ananathagiri Eco tourism zone 
at Ananathgiri 
forest 

38.00 05-03-2024 

31 Uttar 
Pradesh 

Prayagraj Azad Park and 
Dekho Prayagraj 
Trail Exp 

13.02 05-03-2024 

32 Uttar 
Pradesh 

Naimisaranya Vedic- wellness 
Experience 

15.94 05-03-2024 

33 Uttarakhand Pithoragarh Rural Tourism 
Cluster 
Experience at 
Gunji 

32.20 05-03-2024 

34 Uttarakhand Champawat Tea Garden 
Experience  

11.21 05-03-2024 

TOTAL 793.20  
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Details of financial assistance provided in last five years, to State 
Governments/ UT Administrations for organising fairs and festivals and 
events:  

(Rs. in lakhs) 
Name of state Year Name of Fairs and  Festivals Amount 

sanctioned 
Amount 
released 

Andhra Pradesh 2014-15 Flamingo Festival at Nellore Di
strict 

10.00 10.00 

Lepakshi Festival at Ananthapu
r district  

10.00 10.00 

Kakinada Beach Festival at Ea
st Godavari district  

10.00 10.00 

2016-17 Tourism events on the occasio
n of Krishna Pushkarma at Amr
avathi, Vijayawada, Srisailam o
f Andhra Pradesh 

25.00 25.00 

Assam 2016-17 (i) RassMahotsav, Majuli (ii) Bo
do National Festival (iii) Rongal
i Festival 

35.00 35.00 

2018-19 International Buddhist conferen
ce 

25.00 25.00 

Rongali festival 25.00 25.00 
2021-22 Bhogali Festival  25.00 25.00 

Rongoli festivals 25.00 25.00 
Arunachal Prades
h 

2014-15 Nyokum Festival 14.00 14.00 
2015-16 (i) Kameng River Eco-Tourism 

Festival (ii) Menchuka Adventu
re Festival and (iii) Orange Fes
tival Dambuk 

30.00 30.00 

2017-18 (i) Tawang Festival 
(ii)Menchuka Adventure Festiv
al  
(iii) Orange Festival Dambuk 

40.00 40.00 
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2018-19 Basar Confluence 3.0 Festival 20.00 20.00 
2019-20 River Tribe’s Angling Festival  25.00 25.00 

Butterfly Meet at MIAO 25.00 25.00 
2020-21 Pedal to Pakke 25.00 25.00 
2021-22 Easterly Essence Ledum Festi

val   
25.00 25.00 

Orange Festival of Music and A
dventure 

25.00 25.00 

2022-23 Si Donyi Festival 25.00 25.00 
Orange Festival 25.00 25.00 

Bihar 2019-20  Sonepur Fair  25.00 25.00 
RajgirMahotsav 25.00 25.00 

Chandigarh 2016-17  World Tourism Day 4.00 4.00 
Chandigarh Carnival 13.00 13.00 
Rose Festival 13.00 13.00 

2017-18  World Tourism Day 10.00 10.00 
Chandigarh Carnival 10.00 10.00 
Rose Festival 10.00 10.00 

2018-19 World Tourism Day  10.00 10.00 
Chandigarh Carnival 10.00 10.00 
Rose Festival 10.00 10.00 

2019-20 World Tourism Day  10.00 10.00 
Chandigarh Carnival 10.00 10.00 
Rose Festival 10.00 10.00 

2021-22 Chandigarh Carnival Festival a
nd  

10.00 10.00 

New Year Extravaganza 10.0 10.0 
50th Chandigarh Rose Festival 10.00 10.00 

2022-23 Chandigarh Carnival 15.00 15.00 
  Rose Festival 15.00 15.00 

Chhattisgarh  2014-15 CFA for Fair and Festivals 50.00 50.00 
2018-19  Bastar Dushehra Lokostav 10.00 10.00 

Rajim Kumbh Mahotsav 10.00 10.00 
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Bhoramdeo Festival 5.00 5.00 
2019-20 National Tribal Festival 20.00 20.00 

Goa 2020-21 Carnival Festival 25.00 25.00 
Shigmo Festival 25.00 25.00 

2021-22 Carnival Festival  25.00 25.00 
Shigmo Festival 25.00 25.00 

2022-23 Carnival Festival  25.00 25.00 
Shigmo Festival 25.00 25.00 

Haryana 2014-15  29th Surajkund Craft Mela 30.00 30.00 
2015-16 30th Surajkund Crafts Mela 30.00 30.00 

Annual KapalMochan Fair, Gita 
JayantiUtsav and Pinjore Herita
ge Festival 

34.50 34.50 

2016-17 31st Surajkund International Cra
ft Mela 

30.00 30.00 

2017-18 32ndSurajkund International Cr
afts Mela 

30.00 30.00 

Pinjore Festival 25.00 25.00 
2018-19 Surajkund International Crafts 

Mela 
30.00 30.00 

2019-20 Mango Mela 25.00 25.00 
Heritage festival 25.00 25.00 
Surajkund International Crafts 
Mela 

30.00 30.00 

2021-22 Surajkund International Crafts 
Mela 

30.00 30.00 

2022-23 Surajkund International Crafts 
Mela 

30.00 30.00 

Himachal Prades
h 

2017-18 International Kullu Dussehra Fe
stival 

25.00 25.00 

2018-19 International Shivratri Festival  25.00 25.00 
2019-20 International Kullu Dussehra Fe

stival 
25.00 25.00 
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Shivratri Festival 25.00 25.00 
2021-22 International Shivratri festival  25.00 25.00 
2022-23 International Shivratri festival 25.00 25.00 

International Kullu Dussehra Fe
stival 

25.00 25.00 

Jharkhand 2017-18 Itkhori Festival  25.00 25.00 
2019-20 BhairavnathMahotsav 25.00 25.00 

 SharadMahotsav, Nehtrahat 25.00 25.00 
Karnataka 2019-20 HampiUtsav 25.00 25.00 
Kerala 2015-16 All India Craft Festival “Sargols

av 
12.50 12.50 

2016-17 64th Nehru Trophy Boat Race  25.00 25.00 
President’s Trophy Boat Race, 
Kollam 

25.00 25.00 

2017-18 Home stay and Rural Tourism 
Travel Meet, Ernakulam, Presi
dent Trophy Boat Race 

35.00 35.00 

2018-19 66th Nehru Trophy Boat Race 25.00 25.00 
Sargalaya International Arts an
d Crafts Festival 

25.00 25.00 

2019-20 Home Stay and Rural Tourism 
Travel Meet by Kerala Home S
tay and Tourism Society     

10.00 10.00 

67th Nehru Trophy Boat Race 25.00 25.00 
9thSargalaya International Arts 
and Crafts Festival 

15.00 15.00 

2022-23 Sargalaya International Arts an
d Crafts Festival 

25.00 25.00 

Lehand Ladakh 2019-20 Losar festival 15.00 15.00 
Madhya Pradesh 
                            
                        

2014-15  Fairs, Festivals and events  33.00 33.00 
2015-16 Fairs and festivals  19.00 19.00 
2016-17 Pachmarhi Utsav, Pachmarhi a

nd Jal Mahotsav, Hanuwantiya 
22.00 22.00 
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World Tourism Day Celebration 
(ii) Sharad Utsav, Bhedaghat (J
abalpur) and (iii) Mandu Utsav 

20.00 20.00 

2017-18 (ii) Jal Mahotsav, Hanuwantia 
(iii) Khajuraho Dance Festival 

50.00 50.00 

2018-19 Pachmarhi Utsavand  Jal Mah
otsav 

35.00 35.00 

Khajuraho Dance Festival 15.00 15.00 
2019-20 Pachmarhi Utsav, Pachmarhi 10.00 10.00 

Jal Mahotsav, Hanuwantia 15.00 15.00 
Khajuraho Dance Festival 25.00 25.00 

2020-21 Baiga Olympics 20.00 20.00 
2021-22 Pachmarhi Utsav, Pachmarhi 10.00 10.00 

Jal Mahotsav, Hanuwantia 25.00 25.00 
Khajuraho Dance Festival 15.00 15.00 

2022-23 Jal Mahotsav, Hanuwantia 25.00 25.00 
Khajuraho Dance Festival 15.00 15.00 

Manipur 2014-15 Manipuri Festival and Youth, A
dventureand  Water sports festi
val 

50.00 50.00 

2015-16 Manipur Sangai Festival and Y
outh, Adventure and Water Spo
rts Festival Manipur 2015 

50.00 50.00 

2016-17 Manipur Sangai Festival, and Y
outh Adventure and Water Adv
enture sports festival  

50.00 50.00 

2017-18 Manipur Sangai Festival and “Y
outh Adventure and  Water Spo
rts Festival  

50.00 50.00 

2019-20 Sangai Festival  25.00 25.00 
Youth Adventure and  Water S
ports festival 

25.00 25.00 
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Meghalaya 2016-17 Wangala Dance Festival and N
ongkrem Dance Festival 

42.22 42.22 

2017-18 Wangala Dance Festival, Nong
krem Dance Festival and Lasu
bon Festival 

50.00 50.00 

2018-19 Wangala Dance Festival and N
ongkrem Dance Festival  

50.00 50.00 

2019-20 Wangala Dance 25.00 25.00 
Nongkrem Dance Festival 25.00 25.00 

2021-22 Wangala Dance 25.00 25.00 
Nongkrem Dance Festival 25.00 25.00 

2022-23 Wangala Dance 25.00 25.00 
Nongkrem Dance Festival 25.00 25.00 

2023-24 Nongkrem Dance Festival 25.00 25.00 
Mizoram 2014-15 Anthurium Festival,  25.00 25.00 

ThalfavangKut festival 25.00 25.00 
2015-16 Anthurium Festival  25.00 25.00 

ThalfavangKut Festival 25.00 25.00 
2017-18 Winter Festival  25.00 25.00 

ChapcharKut 25.00 25.00 
2018-19 ChapcharKut Festival  25.00 25.00 
2019-20  Anthurium Festival  25.00 25.00 

Winter Festival 25.00 25.00 
2020-21 Anthurium Festival  25.00 25.00 

Winter Festival 25.00 25.00 
2021-22 Anthurium Festival  25.00 25.00 

Winter Festival 25.00 25.00 
2022-23 Anthurium Festival   25.00 25.00 

Winter Festival 25.00 25.00 
Nagaland 2014-15 Hornbil Festival, 2014 25.00 25.00 

2015-16 0 0 0 
2016-17 Hornbill Festival 25.00 25.00 
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2017-18 Sekrenyi Festival, Hornbill Fest
ival, Rengma’sNgadah Festival 

50.00 50.00 

2019-20 Hornbill Festival  25.00 25.00 
Thuwu-Ni Festival 10.00 10.00 
Sukhrunye Festival 15.00 15.00 

2021-22 Hornbill Festival 20.00 20.00 
The Angami’s Sekrenyi Festiva
l 

10.00 10.00 

2022-23 Ahuna Festival 5.00 5.00 
Runa Festival 5.00 5.00 
Sekrenyi Festival 5.00 5.00 
Autumn Festival at Nagaland H
ouse Kolkata 

5.00 5.00 

Autumn Festival at Nagaland H
ouse New Delhi 

5.00 5.00 

Hornbill Festival 25.00 25.00 
2023-24 Autumn Festival at Nagaland H

ouse, New Delhi 
10.00 10.00 

Cuisine and Music Festival at N
aga Heritage Village, Kisama 

25.00 25.00 

4th Mon International Trade Fa
ir and  Expo 2024 

29.50 29.50 

Puducherry 2018-19 International Yoga Festival 15.00 15.00 
Karaikal Carnival 8.00 8.00 
Yanam People’s Festival 7.00 7.00 

2021-22 27th   Yoga Festival at Puduch
erry     

15.00 15.00 

Yanam People’s Festival   7.00 7.00 
Carnival Festival at Karaikal  8.00 8.00 

Punjab 2014-15 Shree Baba Harivallabh Sange
et Sammelanand  Sports Mela 
Kila, Ludhiana 

30.00 30.00 

Sufi festival at Amritsar 20.00 20.00 
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2015-16 HarivallabhSangeetSamelan, J
alandhar and  Rural Sports Mel
aQuila, Raipur District Ludhian
a 

12.50 12.50 

Sufi festival at Mohali 20.00 20.00 
2017-18 Shree Baba Harivallabh Sange

et Samemelan, Jalandhar 
10.00 10.00 

Hola Mohalla at Anandpur Sahi
b 

10.00 10.00 

2018-19 Sufi Festival at Amritsar 20.00 20.00 
Harivallabha Sangeet Samelan 
at Jhallandhar 

10.00 10.00 

Patiala Heritage Festival 20.00 20.00 
2019-20 Sufi festival  25.00 25.00 

HolaMohalla Festival 25.00 25.00 
2021-22  Harivallabh Sangeet Samemel

an, Jalandhar  
25.00 25.00 

Hola Mohalla at Shri Anandpur 
Sahib 

25.00 25.00 

2023-24 HarivallabhSangeetSamelan 15.00 15.00 
Sufi festival, Amritsar 15.00 15.00 
Holla-Mohala at Shri Anandpur 
Sahib 

10.00 10.00 

Rajasthan 2014-15 CFA for celebration of Fair and 
Festival and events in the State 
of Rajasthan 

40.00 40.00 

Sikkim 2015-16 (i) World Tourism Day, Gangto
k, (ii) Sikkim Winter Carnival, G
angtok,  

44.00 44.00 

2016-17 World Tourism Day, Gangtok 25.00 25.00 
Red Panda Winter Festival, Ga
ngtok 

25.00 25.00 

2017-18 World Tourism Day, Gangtok 25.00 25.00 
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Red Panda Winter festival, Gan
gtok 

25.00 25.00 

2018-19  World Tourism Day 25.00 25.00 
Red Panda Festival, Gangtok 25.00 25.00 

2019-20  World Tourism Day, Gangtok   25.00 25.00 
 Red Panda Winter Festival 25.00 25.00 

2020-21 Red Panda Winter Carnival 25.00 25.00 
JorethangMagheyMela 12.50 12.50 
Pelling Winter Tourism Festival 12.50 12.50 

2021-22 Cherry Temi Tea and  Tourism 
Festival Temi Tea Gardens So
uth Sikkim 

12.50 12.50 

Khangchendzonga Winter Carn
ival Festival 

12.50 12.50 

Jorethang Maghey Mela 25.00 25.00 
Tripura 2016-17 (i) Neermahal Festival at Rajgh

at, Melaghar in Sepahijala Distr
ict (ii) Devali Festival at Maaba
ri, Udaipur in Gomati District (iii
) Pilak Festival at Julaibari San
tirbazar in South Tripura 

18.00 18.00 

2019-20 Kharchi Mela 25.00 25.00 
Neermahal Festival 2.00 2.00 
Diwali Mela 15.00 15.00 

2020-21 Bharat Bangla Festival 25.00 25.00 
2022-23 Neermahal Festival 10.00 10.00 

Diwali Festival 5.00 5.00 
Chabimura Festival 5.00 5.00 

2023-24 Neermahal Festival 9.80 9.80 
Diwali Festival 9.55 9.55 
Chabimura Festival 3.00 3.00 

Tamil Nadu 2015-16 Indian Dance Festival at Mama
llapuram, Tamilnadu 

8.00 8.00 
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2016-17 India Dance Festival at Mamall
apuram 

25.00 25.00 

2017-18 India Dance Festival at Mamall
apuram 

25.00 25.00 

2018-19 India Dance Festival at Mamall
apuram 

25.00 25.00 

2019-20 Indian Dance Festival  25.00 25.00 
Kumari Festival 10.00 10.00 
Tourism Cultural Festival 15.00 15.00 

2021-22 India Dance Festival at Mamall
apuram 

25.00 25.00 

2022-23 India Dance Festival at Mamall
apuram 

25.00 25.00 

  2023-24 India Dance Festival at Mamall
apuram 

25.00 25.00 

Telangana 2014-15  Kakatiya Festival at Warangal 25.00 25.00 
Golconda Festival at Hyderaba
d  

25.00 25.00 

2017-18 3rd International Kite Festival an
d  Golconda Masters Golf  Cha
mpionship at Hyderabad 

45.00 45.00 

2018-19 Bathukamma Festival 25.00 25.00 
4th International Kite Festival 25.00 25.00 

2019-20 Bathukamma Festival  25.00 25.00 
Kite Festival 25.00 25.00 

2021-22 Bathukamma Festival    25.00 25.00 
MedaramJatara at Munugu 25.00 25.00 

Uttarakhand 2017-18 Yoga Festival 25.00 25.00 
2018-19 Tehri Festivaland  International 

Yoga Festival 
50.00 50.00 

2019-20 International Yoga Festival and 
Tehri Festiva
l                               

50.00 50.00 
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2022-23 International Yoga Festival 25.00 25.00 
Uttar Pradesh 2016-17 Ganga Mahotsav, Varanasi  25.00 25.00 

Shilpotsav, Noida  30.00 30.00 
2017-18 Shilpotsav, Noida 25.00 25.00 

Organizing a two day seminar o
n Cultural/ Tourism Developme
nt at Naimisharanya, Sitapur 

25.00 25.00 

2018-19  Shilpotsav,  Noida 30.00 30.00 
Taj Mahotsav 25.00 25.00 
Ganga Mahotsav 25.00 25.00 

2019-20 Ganga Mahotsav-Varanasi 15.00 15.00 
Deepotsav, Ayodhya 25.00 25.00 
Taj Mahotsav, Agra 10.00 10.00 

2022-23 Firozabad Mahotsav 25.00 25.00 
2023-24 Firozabad Mahotsav 25.00 25.00 

Hathras Mahotsav 25.00 25.00 
  

 
छोटे शहरŌ म¤ रोजगार के अवसरŌ के िलए िश±ा 

1102. डॉ. लता वानखेड़े: 
³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या सरकार का िवचार छोटे शहरŌ म¤ रोजगारोÆमुखी और Óयावसाियक पाठ्यøम शुł करने तथा 
कौशल िवकास कायªøमŌ का िवÖतार करन ेका है; 
(ख) ³या छोटे शहरŌ के ÖकूलŌ और कॉलेजŌ म¤ कौशल िवकास के नए पाठ्यøम शłु करने कì सरकार 
कì कोई योजना है तािक Öथानीय यवुाओ ंके िलए रोजगार के अवसर पैदा िकए जा सक¤ ; 
(ग) ³या सरकार का िवचार िवīािथªयŌ को रोजगार के अवसरŌ के बार ेम¤ जागłक करने तथा उÆह¤ अपने 
±ेý म¤ सही कåरयर चुनन ेम¤ सहायता देने के िलए कåरयर परामशª सेवाए ंउपलÊध कराने का है; और 
(घ) ³या सरकार का िवचार छोटे शहरŌ म¤ कौशल िवकास एवं ÿिश±ण केÆþ खोलने का है और यिद हां, 
तो तÂसंबंधी Êयौरा ³या है? 
 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी 

 (®ी जयंत  चौधरी): 
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(क) स े (घ): सरकार ने Öकूल िश±ा को अिधक रोजगारोÆमुख बनाने तथा िवīािथªयŌ के रोजगारपरक 
कौशल को बढ़ाने के िलए िविभÆन कदम उठाए ह§। क¤ þ ÿायोिजत योजना ‘समú िश±ा’ के कौशल िश±ा 
घटक के तहत लाभकारी रोजगार हेतु आवÔयक ²ान और Óयावहाåरक कौशल िवकिसत करने के िलए 
योजना के अंतगªत कवर ÖकूलŌ म¤ क±ा 9 से 12 तक के िवīािथªयŌ को राÕůीय कौशल योµयता Āेमवकª  
(एनएस³यूएफ) के अनłुप कौशल पाठ्यøम ÿदान करने के िलए राºयŌ को िव°ीय सहायता ÿदान कì 
जाती है। माÅयिमक Öतर अथाªत् क±ा IX और X म¤, छाýŌ को एक अितåरĉ िवषय के łप म¤ कौशल 
मॉड्यूल ÿदान िकया जाता है। वåरķ माÅयिमक Öतर पर अथाªत् क±ा XI और XII म¤ कौशल पाठ्यøम 
अिनवायª (वैकिÐपक) िवषय के łप म¤ ÿदान िकए जाते ह§। िÖकल गैप िवÔ लेषण के अनसुार राºयŌ/सघं 
राºय ±ेýŌ म¤ कायाªÆवयन के िलए अब तक 138 जॉब रोÐस (जेआर)/कौशल िवषयŌ को मंजूरी दी गई है। 
जेआर पाठ्यøम म¤ संचार कौशल, Öव-ÿबंधन कौशल, सूचना और सचंार ÿौīोिगकì कौशल, उīिमता 
कौशल और हåरत कौशल सिहत रोजगार कौशल मॉड्यूल शािमल िकए गए है। ÖकूलŌ और डाइट्स म¤ 
अÂयाधुिनक सिुवधाओ ंसे यĉु Óयावसाियक या कौशल ÿयोगशालाए ंÖथािपत करने के िलए भी सहायता 
ÿदान कì जाती है। समú िश±ा कì मौजूदा योजना को नया łप िदया गया है और Óयावसाियक िश±ा से 
संबंिधत िविभÆन नई पहलŌ जैसे इंटनªिशप, बैगलेस िदवस, उ¸च ÿाथिमक Öतर पर Óयावसाियक िश±ा कì 
सिुवधा आिद को सहायता ÿदान कì जा रही है। एनईपी 2020 कì चौथी वषªगांठ पर छाýŌ के िलए 10 
बैगलेस िदनŌ के िदशािनद¥श जारी िकए गए।  

कौशल िवकास और उīिमता मंýालय के समÆवय स े Öकूल िश±ा और सा±रता िवभाग 
(डीओएसईएल) Öकूल िश±ा ±ेý म¤ पीएमकेवीवाई 4.0 को कायाªिÆवत कर रहा है। इसके अितåरĉ, Öकूल 
िश±ा और सा±रता िवभाग उīोग ±ेý कì साझेदारी म¤ कृिýम बिुĦम°ा और आभासी वाÖतिवकता जैसी 
उभरती ÿौīोिगिकयŌ म¤ छाýŌ के ²ान और अनुभव को बढ़ा रहा है।  

राÕůीय िश±ा नीित 2020 के अनुसरण म¤ िवकिसत Öकूल िश±ा हेतु राÕůीय पाठ्यचयाª łपरखेा म¤ 
Óयावसाियक िश±ा के ŀिĶकोण के उĥेÔय िनधाªåरत िकए गए ह§। उĉ उĥेÔयŌ म¤ स ेएक यह है िक सभी छाýŌ 
के िलए Óयावसाियक ±मताए,ं ²ान और ÿासंिगक मूÐय िवकिसत िकए जाएगें और इसस ेउनके िलए Öकूल 
के बाद कायªबल म¤ शािमल होने कì संभावना यिद वे ऐसा करना चाह¤ पैदा होगी।  

राÕůीय िश±ा नीित (एनईपी) 2020 म¤ शैि±क ढांचे के ÿमुख घटक के łप म¤ ÖकूलŌ म¤ परामशª के 
महÂव पर बल िदया गया है। यह नीित ÿÂयेक छाý कì Óयिĉगत आवÔयकताओ,ं ŁिचयŌ और सकाराÂमक 
पहलओु ंपर िवचार करते हòए कैåरयर मागªदशªन के िलए एक समú ŀिĶकोण कì िसफ़ाåरश करती है। एनईपी 
2020 कैåरयर मागªदशªन सेवाओ ंको बढ़ाने के िलए ÿौīोिगकì और ऑनलाइन संसाधनŌ के उपयोग को भी 
बढ़ावा देती है। डीओएसईएल Ĭारा एनईपी 2020 कì चौथी वषªगांठ समारोह पर Öकूली छाýŌ के िलए कåरयर 
गाइड बुक का िवमोचन िकया है। इस कैåरयर गाइड बुक म¤ 21 ±ेýŌ के 500 कैåरयर काडª शािमल ह§। ÿÂयेक 
कैåरयर काडª म¤ कायª ÿोफ़ाइल, आवÔयक Óयिĉगत गणु, पाठ्यøम शÐुक, छाýवृि°, ऋण संभावनाए,ं ÿवेश 
मागª, पाठ्यøम ÿदान करन ेवाली संÖथाओ ं(सरकारी/िनजी/ऑनलाइन पाठ्यøम) के बार ेम¤ िववरण और 
±ेý म¤ अúणी लोगŌ के उदाहरण शािमल ह§। इस पÖुतक कì ÿित 
https://dsel.education.gov.in/careers/index.html पर उपलÊध है।   
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माÅयिमक और वåरķ माÅयिमक िवīालयŌ म¤ कैåरयर परामशª को अÂयंत महÂवपूणª माना जाता है, 
जो िवīािथªयŌ को उनकì पसदं, आवÔयकता और ±मता के अनसुार उपलÊध िविभÆन कैåरयर अवसरŌ के 
बार ेम¤ जानने म¤ स±म बनाता है। समú िश±ा कì संशोिधत योजना म¤ Êलॉक संसाधन क¤ þ (बीआरसी) म¤ 
ÿÂयेक Êलॉक/यूएलबी पर कैåरयर परामशª के िलए एक अकादिमक संसाधन Óयिĉ कì ÓयवÖथा करने का 
ÿावधान है। डीओएसईएल ने समú िश±ा के तहत बीआरसी म¤ कैåरयर परामशª के िलए अकादिमक संसाधन 
Óयिĉ के ÿावधान के िलए िदशािनद¥शŌ को भी अंितम łप िदया है, जो 
https://dsel.education.gov.in/sites/default/files/update/guidelines_brc_1707.pdf. पर 
उपलÊध ह§। 

 

 

DEVELOPMENT OF TOURISM SPOTS IN TAMIL NADU 

1103. SHRI K. GOPINATH: 

Will the Minister of TOURISM be pleased to state: 

(a) whether the Government has initiated or is planning to develop tourism spots 

in the State of Tamil Nadu; 

(b) if so, the details thereof; 

(c) the details of the places identified for such development; 

(d) whether any DPRs have been received from the State Government to this 

effect and if so, the details thereof; and 

(e) the status of the projects as of now? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 

 (SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) to (e): The Ministry of Tourism through its central sector schemes of ‘Swadesh 

Darshan (SD)’, ‘Pilgrimage Rejuvenation and Spiritual, Heritage Augmentation Drive 

(PRASHAD)’ and ‘Assistance to Central Agencies for Tourism Infrastructure 

Development’ complements the efforts for the development of tourism infrastructure 

in the country by extending financial assistance to the State Governments/UT 

Administrations including the State of Tamil Nadu. The projects under the schemes 

are sanctioned on receipt of appropriate project proposals, its adherence to the 

Scheme Guidelines, availability of budget etc. 
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The details of the projects sanctioned in Tamil Nadu under SD, PRASHAD and 

Assistance to Central Agencies schemes is annexed as Statement. 

Ministry of Tourism has revamped the Swadesh Darshan Scheme as Swadesh 

Darshan 2.0 (SD2.0) with the objective to develop sustainable and responsible 

tourism destinations and has shortlisted ‘Mamallapuram’ and ‘the Nilgiris’. The 

Ministry has further sanctioned the project ‘Immersive Experience at Shore Temple’ 

in the State for ₹30.02 Crore in 2023-24.  

The Ministry of Tourism has also issued guidelines for ‘Challenge Based Destination 

Development’, a sub-scheme under Swadesh Darshan 2.0 and shortlisted 

‘Rameswaram Island’ and  ‘Thanjavur’ under the Scheme. 

Ministry of Tourism under its PRASHAD scheme identified 29 new sites in the 

country, which includes ‘Navagriha Temple at 8 places’ in the State of Tamil Nadu, 

as per the details given below: 

i. Sri Kailasanathar Temple, Thingalur, Thanjavur District  

ii. Guru Bhagvan Temple, Alangudi, Thanjavur District 

iii. Sri Naaganathar Temple, Thirunageshwaram, Thanjavur District 

iv. Sri Suryanaar Temple, Thiruvidaimaruthur, Suriyanar Kovil, Thanjavur District  

v. Sri Agneeswarar Temple, Kanjanur, Thanjavur District 

vi. Sri Vaitheeshwaran Temple, Vaitheeswaran Kovil, Mayiladuthurai District   

vii. Sri Naganatha Swamy Temple, Keelaperumpallam, Mayiladuthurai District  

viii. Suweathaaranyshwarar Temple, Thiruvenkadu, Mayiladuthurai District 

Further, Government of India has sanctioned two tourism projects in Tamil Nadu i.e. 

‘Nandavanam Heritage Park at Mamallapuram’ for ₹99.67 Crore and ‘Garden of 

flowers at Devala, Ooty’ for ₹70.23 Crore under the 'Scheme for Special Assistance 

to States for Capital Investment 2024-25'. 

 

STATEMENT 
The list of the projects sanctioned in Tamil Nadu under Swadesh Darshan scheme: 
- 
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S. 
No. 

Circuit / 
Sanction 

Year 

Name of the Project Amount 
Sanctioned 
(₹ in Crore) 

Physical 
progress of 
the project 

77. Coastal 
Circuit 
2016-17 

Development of (Chennai- 
Mamamallapuram – 
Rameshwaram – Manpadu – 
Kanyakumari) 

73.13 Complete 

 

List of projects sanctioned in Tamil Nadu under PRASHAD Scheme: - 

S.No. Project Name 
Sanction 

Year 
Approved Cost 

(₹ in Crore)  
Physical progress 

of project 

49  
Development of 

Kanchipuram 
2016-17 13.99 

Complete 

50  
Development of 

Velankanni 
2016-17 4.86 

Complete 

 

List of Projects Sanctioned in Tamil Nadu under the Scheme Assistance to 

Central Agencies for Tourism Infrastructure Development. 

 

S. 
No. 

Year of 
Sanction 

Name of Project Agency Amount 
Sanctioned 
(₹ in Crore) 

Physical 
progress of 

project 
1 2012-13 Cruise Passenger 

Facilities Centre in 
the existing 
Passenger Terminal 
at Chennai Port 

Chennai 
Port Trust  

17.25 Complete 

 
 

IMPLEMENTATION OF RTE ACT 

1104.  DR. SHIVAJI BANDAPPA KALGE: 
   Will the Minister of EDUCATION be pleased to state:  
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(a) whether some States/UTs have not yet implemented the Right of Children for 

Free and Compulsory Education (RTE) Act even after 15 years of passing the Act; 

(b) if so, the details of the States/UTs that have failed to implement RTE Act along 

with the reasons for non-implementation; 

(c) whether the Government is following up with States/UTs for the immediate 

implementation of RTE Act; and 

(d) the details of the measures initiated for incentivizing/facilitating implementation 

of RTE Act in States/UTs in 2022-23 and 2023-24? 

THE MINISTER OF STATE OF THE  MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 
 
(a) to (c) The Right to Free and Compulsory Education (RTE) Act, 2009 extends to 

the whole of India and mandates the appropriate Government to provide free and 

compulsory elementary education to every child of the age 6 to 14 years in a 

neighborhood school. 

 Education is in the concurrent list of the Constitution and majority of the 

schools are under the domain of the respective State and UT Government which is 

the appropriate government under the RTE Act, 2009. Ministry of Education issues 

various advisories/ guidelines to all the States/UTs to ensure the implementation of 

all the provisions of the RTE Act, 2009 in their respective jurisdiction from time to 

time. 
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(d) Samagra Shiksha scheme, launched in 2018-19, has now been aligned with 

the recommendations of NEP 2020. The main objectives of the scheme are provision 

of quality education and enhancing learning outcomes of students, bridging social 

and gender gaps in school education, ensuring minimum standards in schooling 

provision, support to states in the implementation of RTE Act, 2009 and 

strengthening of teacher education institutions throughout country. This scheme 

focuses on providing support to all States/ UTs for different interventions like; in-

service training of teachers and schools heads, conduct of achievement surveys at 

National and State level, composite school grant to every school for providing a 

conducive learning environment, library grants, provision of textbooks and school 

uniforms as per eligibility etc. Also, under Samagra Shiksha, States and UTs are 

inter alia supported for strengthening of existing Government Elementary and 

Secondary schools and for creation and augmentation of infrastructure facilities as 

per proposals received from respective State/UT. 

 

HIGHER UNEMPLOYMENT RATE IN MAHARASHTRA 

1105. SHRI SUNIL DATTATREY TATKARE: 
Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
(a) whether it is true that based on available current data, Maharashtra State 

has a higher unemployment rate than the entire country mainly due to the 

mismatch between the skills held by the worker and the demands of the job 

market and if so, the details thereof; 

(b) whether it is also true that the COVID-19 epidemic has worsened the State's 

unemployment crisis and resulted in job losses in several industries as 

specialized skills are necessary for many industries in the State and there is 
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frequently a discrepancy between job seekers' skills and employers' 

demands; 

(c) if so, the details of steps taken by the Government for improving access to 

skill-based vocational training programmes to better align the workforce to 

meet the industrial needs; and 

(d) if so, the details thereof? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (d): The data on Employment and Unemployment is collected through Periodic 

Labour Force Survey (PLFS) which is conducted by the Ministry of Statistics and 

Programme Implementation (MoSPI) since 2017-18. The survey period is July to 

June every year.  

As per the latest available Annual PLFS Reports, the estimated Unemployment Rate 

(UR) on usual status for persons of age 15 years and above during the years 2017-

18 to 2023-24 are as follows: 

 

Year 
UR (in %) 

Maharashtra All-India 
2017-18 4.8 6.0 
2018-19 5.0 5.8 
2019-20 3.2 4.8 
2020-21 3.7 4.2 
2021-22 3.5 4.1 
2022-23 3.1 3.2 
2023-24 3.3 3.2 

            Source: PLFS 

The unemployment rate in Maharashtra declined from 3.7% in 2021 to 3.5% 

in 2021-22 and further to 3.1% in 2022-23  
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As per the Reserve Bank of India’s (RBI) latest KLEMS (K: Capital, L: Labour, 

E: Energy, M: Materials and S: Services) data, employment in the country, including 

Maharashtra, increased to 64.33 crore in year 2023-24 compared to 47.5 crore in 

2017-18. Total increase in employment during 2017-18 to 2023-24 is about 16.83 

crore.  

Under the Government of India’s Skill India Mission (SIM), the Ministry of Skill 

Development and Entrepreneurship (MSDE) delivers skill, re-skill and up-skill 

training through an extensive network of skill development centres/ institutes etc. 

under various schemes, viz. Pradhan Mantri Kaushal Vikas Yojana (PMKVY), Jan 

Shikshan Sansthan (JSS), National Apprenticeship Promotion Scheme (NAPS) and 

Craftsman Training Scheme (CTS) through Industrial Training Institutes (ITIs), to all 

the sections of the society across the country including the State of Maharashtra. 

The SIM aims at enabling youth of India to get future ready, equipped with industry 

relevant skills. 

Further, Government announced in the Budget 2024-25, the Prime Minister’s 

package of 5 schemes and initiatives to facilitate employment, skilling and other 

opportunities for 4.1 crore youth over a 5-year period with a central outlay of Rs. 2 

lakh crores. 

 
ILLEGAL FELLING OF TREES 

1106. SHRI ANAND BHADAURIA: 
 Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be 

pleased to state: 
(a) whether the Government is aware that illegal felling of trees is going on in 

various States including the State of Uttar Pradesh, if so, the details thereof; 
(b) whether the Government has assessed the number of trees illegally cut down 

every year, if so, the details thereof, State-wise, if not, the reasons therefor; 
and 

(c) the steps taken/proposed to be taken by the Government to stop illegal felling 
of trees? 
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THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT,    FOREST 
AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE   MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 

(a) to (c) Protection and management of forest and tree resources is primarily the 
responsibility of the State Governments/Union Territory Administrations. There 
are legal frameworks for the protection and management of forest and tree 
resources of the country which include, the Indian Forest Act 1927, Van 
(SanrakshanEvamSamvardhan) Adhiniyam 1980, Wildlife (Protection) Act 1972 
and the State Forest Acts, Tree Preservation Acts and Rules, etc. The State 
Governments /UT Administrations take appropriate actions to protect forests and 
trees under the provisions made under these Acts/ Rules. The instances 
regarding the illegal felling of trees as and when detected are cognized under the 
relevant Forest Acts and are proceeded against the offenders before the 
competent Court/competent Authorities. The particulars regarding the illegal 
felling of trees are maintained by concerned State Governments. 
As per the report received from the State Forest Department, Government of Uttar 
Pradesh, illegal felling in the forest area of the State is controlled by ensuring the 
protection of forest areas backed by the powers under the Indian Forest Act, 1927. 
In private areas and in other lands, the incidence of illegal felling of trees is 
checked and controlled under the provisions of the Uttar Pradesh Tree Protection 
Act, 1976. 
The assessment of the trees involved in the illegal felling instances is carried out 
by the local forest authorities and the associated data are maintained in the 
relevant forest offense registers in accordance with the guidelines prescribed by 
the concerned State Governments. As per the India State of Forest Report (ISFR)-
2021 published by the Forest Survey of India (FSI), Dehradun; the forest cover 
and tree cover in the country have increased by 1,540 square kilometers and 721 
square kilometers respectively, as compared to the assessment published in 
ISFR-2019. There is an increase of 79.4 million tons of carbon stock as compared 
to the previous assessment published in 2019. 
In order to stop the illegal felling of trees, State Governments are taking various 
measures such as regular patrolling in the forest areas by front-line forest staff to 
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prevent occurrence of any illegal/prohibited activities, establishment of patrolling 
camps/anti-poaching camps, check posts at strategic and vulnerable locations, 
deployment of vigilance and flying squad  
parties, regular inspections in vulnerable areas, etc. Besides, State Forest 
Departments are also implementing Joint Forest Management programmes, 
awareness campaigns, educational programmes, etc., to secure the involvement 
of communities in forest protection activities. 

 
भिवÕय िनिध म¤ अंशदान 

1107. ®ी उººवल रमण िसहं:  
³या ®म और रोजगार मंýी यह बताने कì कृपा कर¤गे िक: 

(क)  वषª 2023-24 के दौरान कमªचाåरयŌ कì भिवÕय िनिध म¤ अंशदान नहé करने वाली कÌपिनयŌ का 
राºय-वार Êयौरा ³या है;  

(ख)  सरकार Ĭारा ऐसी कÌपिनयŌ के िवŁĦ ³या कारªवाई कì गई है िजÆहŌने वषª 2023-24 के दौरान 
अपने कमªचाåरयŌ के भिवÕय िनिध म¤ अंशदान नहé िकया है; और  

(ग)  ऐसी घटनाओ ंकì पनुराविृ° रोकने के िलए सरकार Ĭारा उठाए जा रहे ठोस कदमŌ का Êयौरा ³या 
है? 

सूàम, लघु और मÅयम उīम मýंालय म¤ राºय मýंी; तथा ®म और रोजगार मýंालय म¤ राºय 
मýंी (कुमारी शोभा काराÆ दलाजे): 
 
(क) से (ग):   कमªचारी भिवÕय िनिध एवं ÿकìणª उपबंध (ईपीएफ एडं एमपी) अिधिनयम, 1952 के तहत 

कवर िकए गए िनयोĉाओ/ंÿितķानŌ के िलए अपने सभी पाý कमªचाåरयŌ के संबंध म¤ इल³ैůॉिनक-चलान-

सह åरटनª दायर करना और वेतन माह कì समािĮ के 15 िदनŌ के भीतर बकाया रािश का भगुतान करना 

आवÔयक है। ईसीआर दायर न करन ेके मामले म¤, िनयोĉाओ ंको एसएमएस/ई-मेल के माÅयम से बकाया 

रािश का भगुतान करने के िलए सचेत (अलटª) िकया जाता है। 

ऐसे मामलŌ म¤ जहां जांच के बाद गैर-अनपुालन का पता लगाया गया है, चूक कì रािश का आकलन 

िकया जाता है और उĉ अिधिनयम कì धारा 7 क के तहत अधª-Æयाियक ÿिøया के माÅयम से वसूली 

कì जाती है। भगुतान म¤ जानबूझकर चूक के िलए धारा 14 ख के तहत जमुाªना लगाया जाता है, और गैर-

अनपुालन के िलए कानूनी कारªवाई कì जाती है, िजसम¤ संभािवत कुकê या संपि° को जÊत करना शािमल 

है। िव°ीय वषª 2023-24 म¤, िवलंिबत भगुतान के िलए उĉ अिधिनयम कì धारा 14 ख के तहत 53782 

मामलŌ म¤ जमुाªना वसूल िकया गया।  
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गंभीर मामलŌ म¤, कÌपनी के ÿबंधन के िवŁĦ आपरािधक आरोप दजª िकए जा सकते ह§। ये कदम 

चूक कì पनुराविृ° को भी िनयंýण म¤ रखते ह§। िव°ीय वषª 2023-24 म¤, 184 ÿितķानŌ के िवŁĦ भगुतान 

म¤ चूक के िलए धारा 14 के अंतगªत अिभयोजन दायर िकया गया और 23 ÿितķानŌ के िवŁĦ भगुतान म¤ 

चूक के िलए आईपीसी कì धारा 406/409 के अंतगªत एफआईआर दजª कì गई। 

िव°ीय वषª 2023-24 के दौरान अंशदान न करने वाले चूककताª ÿितķानŌ का राºयवार िववरण 

अनबुंध म¤ िदया गया है। 

 

िववरण 
 

िव°ीय वषª 2023-24 के दौरान अंशदान न करने वाले चूककताª ÿितķानŌ का राºयवार Êयोरा  
ø.स.ं राºय/संघ राºय ±ेý अशंदान न करने वाले चूककताª ÿितķानŌ कì सं́ या 

1 अंडमान और िनकोबार 14 
2 आंň ÿदेश 339 
3 असम 46 
4 िबहार 45 
5 छ°ीसगढ़ 36 
6 दादरा और नागर हवेली 24 
7 दमन दीव 12 
8 िदÐली 296 
9 गोवा 8 

10 गजुरात 192 
11 हåरयाणा 197 
12 झारखंड 28 
13 कनाªटक 293 
14 केरल 42 
15 मÅय ÿदशे 174 
16 महाराÕů 784 
17 मेघालय 1 
18 ओिडशा 126 
19 पंजाब 292 
20 राजÖथान 159 



02.12.2024                                                                                                                                               330 
 

21 िहमाचल ÿदेश 3 
22 िसि³कम 2 
23 तिमलनाडु 856 
24 तेलंगाना 272 
25 िýपरुा 18 
26 उ°र ÿदशे 435 
27 उ°राखंड 63 
28 पिĲम बंगाल 108 

  कुल योग 4865 
 
 

युवाओ ंके िलए ÿिश±ण पाठ्यøम 
1108. ®ीमती सजंना जाटव: 
 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³ या सरकार ने ÿधानमंýी कौशल िवकास योजना (पीएमकेवीवाई) के अंतगªत कौशल िवकास या 
कौशल उÆनयन के उĥेÔय से देश भर म¤ युवाओ ंके िलए ÿिश±ण पाठ्यøम उपलÊध कराने हेतु कोई 
शोध, अÅययन या सव¥±ण कराया है, यिद हां, तो तÂसंबंधी Ê योरा ³या है; 
(ख) िवगत पांच वषŎ के दौरान राºय-वार िवशेषकर राजÖथान म¤ ऐसे पाठ्यøमŌ म¤ भाग लेन ेवाले कुल 
लोगŌ कì सं́ या िकतनी है; 
(ग) िवगत पांच वषŎ के दौरान राजÖथान म¤ िवशेषकर भरतपरु िजले म¤ ऐसे ÿिश±ण केÆþŌ Ĭारा मांगी 
गई और उपयोग कì गई धनरािश का िजला-वार Ê योरा ³ या है; और 
(घ) ³ या सरकार ने पीएमकेवी योजना के अंतगªत उपलÊध कौशल िवकास/कौशल उÆनयन पाठ्यøमŌ 
के बार ेम¤ नागåरकŌ को जानकारी ÿदान करने हेत ुकोई जागłकता कायªøम आयोिजत िकया है तथा 
कोई ÿचार-ÿसार गितिविधयां संचािलत कì ह§ और यिद हां तो तÂसंबंधी Ê योरा ³या है? 
कौशल िवकास और उīमशीलता मंýालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी (®ी 
जयंत चौधरी): 

(क) यवुाओ ंको कौशल, कौशलोÆनयन अथवा पनुकŐशलीकरण के उĥेÔयŌ के िलए ÿधानमंýी कौशल 
िवकास योजना (पीएमकेवीवाई) के तहत ÿिश±ण पाठ्यøम ÿदान करने हेत ु आवÔयक 
अनसुंधान/अÅययन/सव¥±ण आयोिजत करने हेत ुएक मजबूत िहतधारक परामशª और िनयामक ढांचा 
Öथािपत िकया गया है। राÕůीय कौशल िवकास और उīिमता नीित (2015) के तहत अिधदिेशत, ±ेý 
कौशल पåरषद (एसएससी) िनयिमत परामशª और अÅययन के माÅयम स ेकौशल अंतराल कì पहचान 
करने के िलए उīोगŌ के साथ सिøय łप से जड़ुी होती ह§। राÕůीय कौशल िवकास िनगम (एनएसडीसी) 
Óयापक कौशल आकलन सिुनिĲत करन ेके िलए भारतीय और वैिĵक ®म बाजार दोनŌ पर Åयान क¤ िþत 



02.12.2024                                                                                                                                               331 
 

करते हòए अÅययन कराता है। इन परामशŎ और अÅययनŌ के आधार पर उ¸च मांग वाली जॉब रोलŌ के 
िलए अहªता मानक और अहªताए ंिवकिसत कì जाती ह§। इन अहªओ ंको राÕůीय Óयावसाियक िश±ा एवं 
ÿिश±ण पåरषद (एनसीवीईटी) Ĭारा माÆयता ÿाĮ उīोगŌ के साथ परामशª के माÅयम से माÆयता दी जाती 
है। इसके बाद माÆय अहªताओ ंको राÕůीय अहªता पंजी (एन³यूआर) म¤ जोड़ा जाता है और राÕůीय कौशल 
अहªता ढांचे (एनएस³यूएफ) के साथ जोड़ा जाता है। पीएमकेवीवाई के तहत पशे िकए जाने वाले सभी 
ÿिश±ण पाठ्यøम इस राÕůीय अहªता पंजी (एन³यूआर) स ेिलए गए ह§ और उīोग परामशª और कौशल 
अंतर सव¥±णŌ के आधार पर िवकिसत िकए गए ह§, जैसा िक ऊपर बताया गया है। उपरोĉ के अलावा, 
िजला कौशल सिमितयŌ (डीएससी) Ĭारा िजला कौशल िवकास योजनाए ँ(डीएसडीपी) िवकिसत कì गई 
ह§, तािक Öथानीय आवÔयकताओ ंके साथ पीएमकेवीवाई पाठ्यøमŌ के संरखेण को सिुनिĲत करने के 
िलए िजला Öतर पर कौशल अंतराल, उīोग मांग कì मैिपंग आिद का आकलन िकया जा सके। इसके 
अलावा, योजना के ÿभाव का मूÐयांकन करने के िलए वषª 2019 म¤ ÿधानमंýी कौशल िवकास योजना 
का ÿभाव मूÐयांकन भी िकया गया था। 
(ख) पीएमकेवीवाई के अंतगªत िवगत पांच वषŎ म¤ देश भर म¤ 95.61 लाख अËयिथªयŌ का नामांकन हòआ 
है। पीएमकेवीवाई के अंतगªत िपछल ेपांच वषŎ के दौरान नामांिकत अËयिथªयŌ कì राºयवार सं́ या िववरण 
-I म¤ दी गई है। 
(ग) पीएमकेवीवाई 2.0 और 3.0 के तहत दो घटक अथाªत क¤ þ ÿायोिजत क¤ þ ÿबंिधत (सीएससीएम) 
घटक, िजसे राÕůीय कौशल िवकास िनगम (एनएसडीसी) के माÅयम से कायाªिÆवत िकए गए और क¤ þ 
ÿायोिजत राºय ÿबंिधत (सीएसएसएम) घटक, िजसे िविभÆन राºयŌ के राºय कौशल िवकास िमशन 
(एसएसडीएम) के माÅयम से कायाªिÆवत िकए गए थ¤। पीएमकेवीवाई 4.0 एक क¤ þीय ±ेý कì Öकìम है। 
इसम¤ राºय-वार िनिध आवंटन का कोई ÿावधान नहé है। 

पीएमकेवीवाई 2.0 और 3.0 के दौरान, राजÖथान को सीएसएसएम घटक के तहत ₹26.19 
करोड़ जारी िकए गए। राºय Ĭारा सभी िनिधयŌ का उपयोग िकया गया है। िपछले पांच वषŎ (2019-20 स े
2023-24) के दौरान भरतपुर िजला सिहत राजÖथान म¤ पीएमकेवीवाई के तहत एनएसडीसी Ĭारा 
िवतåरत िनिधयŌ का िजला-वार Êयोरा संलµन  िववरण -II म¤ िदया गया है। 
(घ) हां, एमएसडीई न ेटेलीिवजन, रेिडयो, िÿंट और िडिजटल ÈलेटफामŎ पर Óयापक मÐटीमीिडया 

अिभयानŌ; Öथानीय, ±ेýीय और राÕůीय मीिडया के साथ आविधक मीिडया āीिफंग; सोशल मीिडया 
ÈलेटफामŎ पर सिøय जुड़ाव; और सामुदाियक जड़ुाव पहल के माÅयम से नागåरकŌ को पीएमकेवीवाई के 
तहत उपलÊध कौशलीकरण, कौशलोÆनयन और पनुकŐशलीकरण पाठ्यøमŌ के बार ेम¤ सूिचत करने के 
िलए िविभÆन जागłकता अिभयान और ÿचार गितिविधयां शुł कì ह§। पý सूचना कायाªलय (पीआईबी), 
दरूदशªन, माईगव और अÆय सरकारी और िनजी समाचार एज¤िसयŌ के माÅयम से िनयिमत ÿेस िव²िĮयां 
भी जारी कì गई ह§। सूचना का ÿसार करने और योजना म¤ भागीदारी को ÿोÂसािहत करने के िलए ÿिश±ण 
सÖंथानŌ के हमार ेÓयापक नेटवकª  के माÅयम से भी जागłकता पैदा कì गई है। एमएसडीई कì िडिजटल 
पहल - 'िÖकल इंिडया िडिजटल हब' (एसआईडीएच) का उपयोग करके, नागåरक पीएमकेवीवाई 
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पाठ्यøमŌ के बारे म¤ िवÖतृत जानकारी ÿाĮ कर सकते ह§, ÿिश±ण कायªøमŌ म¤ नामांकन कर सकते ह§ 
और िनकटतम क¤ þŌ का पता लगा सकते ह§ जहां यह Öकìम चल रही है। 

 
िववरण  I 

िपछल ेपांच वषŎ के दौरान पीएमकेवीवाई Ö कìम के अंतगªत नामांिकत उÌमीदवारŌ कì राºय-वार 
सं́ या 
ø.
स.ं 

राº य  िवÂ तीय 
वषª-19-20 

िवÂ तीय 
वषª-20-21 

िवÂ तीय 
वषª-21-22 

िवÂ तीय 
वषª-22-23 

िवÂ तीय 
वषª-23-24 

1 अंडमान और िनकोबार 
Ĭीप समूह 

2,688 147 777 370 1,568 

2 आंň ÿदशे 170,636 7,100 15,241 7,502 63,507 
3 अŁणाचल ÿदशे 35,972 31,601 7,930 2,340 14,887 
4 असम 336,461 227,325 24,811 8,556 118,694 
5 िबहार 240,779 64,881 31,649 13,343 83,919 
6 चंडीगढ़ 11,722 782 1,057 270 1,087 
7 छ°ीसगढ 62,260 4,223 8,432 5,280 18,284 
8 िदÐली 201,768 6,971 15,522 4,363 18,911 
9 गोवा 6,526 451 540 - 443 
10 गुजरात 203,583 11,549 26,752 8,226 60,420 
11 हåरयाणा 213,289 5,531 24,140 13,268 75,761 
12 िहमाचल ÿदेश 59,519 3,053 10,995 2,982 20,178 
13 जÌमू और कÔमीर 171,809 4,280 29,272 11,565 104,239 
14 झारखंड 152,044 6,133 13,241 5,013 32,283 
15 कनाªटक 217,053 11,496 28,348 5,042 57,487 
16 केरल 106,840 5,193 16,533 4,111 19,217 
17 लĥाख 1,128 118 991 330 946 
18 ल±Ĭीप 150 120 - - 120 
19 मÅय ÿदशे 300,336 33,399 48,287 17,796 263,816 
20 महाराÕů 760,649 15,222 49,479 17,658 92,957 
21 मिणपरु 43,557 23,414 5,489 3,251 15,146 
22 मेघालय 18,147 9,974 4,197 265 9,902 
23 िमजोरम 12,982 7,170 5,146 1,593 6,398 
24 नागाल§ड 24,113 6,615 5,591 649 9,346 
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25 ओिडशा 301,065 12,097 21,006 10,694 44,389 
26 पदुचेुरी 8,329 1,354 1,750 758 3,320 
27 पंजाब 144,497 11,474 18,645 5,815 105,839 
28 राजÖथान 518,614 38,835 27,373 5,330 248,798 
29 िसि³कम 5,493 2,395 1,447 2,299 4,333 
30 तिमलनाडु 248,630 6,824 34,879 15,884 93,584 
31 तेलंगाना 138,763 7,836 16,994 5,411 33,596 
32 दादरा और नगर हवेली 

और दमन और दीव 
4,224 250 33 388 1,550 

33 िýपरुा 72,158 24,083 6,002 1,891 18,101 
34 उ°र ÿदशे 821,742 60,836 60,740 33,672 392,900 
35 उ°राखंड 89,510 3,299 11,739 4,012 45,109 
36 पिĲम बंगाल 229,515 9,608 23,156 8,768 51,765  

योग  5,936,55
1 

665,639 598,184 228,695 2,132,80
0 

 
 

िववरण  II 

िपछल े पांच वषŎ (2019-20 से 2023-24) के दौरान भरतपुर िजले सिहत राजÖथान म¤ 
पीएमकेवीवाई के तहत एनएसडीसी Ĭारा िवतåरत िनिध का िजला-वार Êयोरा  

(रािश करोड़ Łपए म¤) 
ø.स.ं िजले का नाम  िवÂ तीय 

वषª 19-
20 

िवÂ तीय 
वषª 2020-
21 

िवÂ तीय 
वषª 2021-
22 

िवÂ तीय 
वषª 2022-
23 

िवÂ तीय वषª  
2023-24 

1 अजमेर 0.54 0.55 0.80 0.18 1.84 
2 अलवर 1.93 3.45 2.50 0.57 4.79 
3 बांसवाड़ा 0.02 0.58 1.17 0.06 0.99 
4 बारां - 1.06 0.27 0.19 0.81 
5 बाड़मेर - 1.20 2.07 0.35 1.83 
6 भरतपुर 0.98 2.75 2.36 0.34 4.51 
7 भीलवाड़ा 0.16 2.20 1.77 0.14 0.83 
8 बीकानेर - 1.68 0.58 0.25 1.02 
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9 बंूदी 0.10 1.41 0.45 0.10 0.55 
10 िच°ौड़गढ़ 0.02 2.85 1.55 0.15 0.86 
11 चłु 0.17 3.28 0.84 1.26 3.88 
12 दौसा 0.17 1.35 0.33 0.05 0.26 
13 धौलपरु 0.39 1.11 0.39 0.10 0.73 
14 डंूगरपरु 0.00 1.59 1.90 0.07 0.16 
15 गंगानगर 0.71 2.98 0.59 0.16 1.46 
16 हनमुानगढ़ 1.52 0.78 1.42 0.51 3.00 
17 जयपुर 1.37 11.21 2.72 1.81 9.91 
18 जैसलमेर - 1.16 0.20 0.00 0.12 
19 जालौर - 0.98 0.88 0.43 0.50 
20 झालावाड़ - 1.83 0.53 0.19 1.05 
21 झुंझनूुं 2.63 5.03 2.20 1.98 4.42 
22 जोधपुर 0.20 1.46 1.24 0.48 1.54 
23 करौली 0.34 0.68 0.91 0.15 0.49 
24 कोटा 0.11 1.14 0.51 0.30 1.01 
25 नागौर 0.39 2.35 3.15 0.43 3.43 
26 पाली - 1.32 2.12 0.83 1.40 
27 ÿतापगढ़ - 0.76 0.27 0.09 0.40 
28 राजसमंद - 1.29 0.74 0.02 0.47 
29 सवाई माधोपरु 0.05 0.18 0.02 0.00 0.33 
30 सीकर 0.74 2.84 1.66 0.52 7.90 
31 िसरोही - 0.94 1.26 0.29 0.91 
32 टŌक 0.25 1.14 0.36 0.34 0.79 
33 उदयपरु 0.31 4.15 1.84 0.09 1.31 

 
 
 

पूवōÂ तर राº यŌ को िवÂ तीय सहायता  

†1109. ®ी िदलीप शइकìया  : 
³या िव° मंýी यह बताने कì कृपा कर¤गे िकः 
(क) ³ या सरकार ने िवगत तीन वषŎ के दौरान अथªÓ यवÖ था और बुिनयादी ढांचे कì ŀिÕ ट से िपछड़े 

राº यŌ के बारे म¤ कोई आकलन िकया है; 



02.12.2024                                                                                                                                               335 
 

(ख) यिद हां, तो तÂ सबंंधी Ê यौरा ³ या है; 
(ग) ³ या सरकार ने आिथªक, मानव संसाधन और बुिनयादी ढांचे के िवकास के अवसरŌ को बढ़ाने के 

िलए कोई नई योजना तैयार कì है और यिद हां,तो तÂ सबंंधी Ê यौरा ³ या है; और  
(घ) इस योजना के अंतगªत असम सिहत देश के पूवōतर राº यŌ को िकतनी िवÂ तीय सहायता ÿदान 

कì गई है या ÿदान िकए जाने का ÿÖ ताव है? 
 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 
 
(क) और (ख): जी नहé, नीित आयोग Ĭारा उपलÊध कराई गई जानकारी के अनसुार िपछले तीन वषŎ 
के दौरान िपछड़े राºयŌ म¤ अथªÓयवÖथा और बिुनयादी ढांचे के िवकास के संबंध म¤ ऐसा कोई आकलन 
नहé िकया गया है। 
(ग) और (घ):पंूजीगत Óयय, िजसका उ¸च गणुक ÿभाव होता है और अथªÓयवÖथा कì उÂपादक ±मता 
म¤ वृिĦ होती है, को बढ़ावा देने म¤ राºयŌ कì सहायता करने के िलए िव° मंýालय Ĭारा 2020-21 से 
ÿÂयेक वषª पूंजीगत Óयय/िनवेश हेत ुराºयŌ को िवशेष सहायता के िलए योजनाए ंतैयार और कायाªिÆवत 
कì गयी ह§। इन योजनाओ ंके तहत, राºयŌ को 50 वषª के Êयाज मĉु ऋण के łप म¤ िव°ीय सहायता 
ÿदान कì जाती है। असम और अÆय पूवō°र राºयŌ सिहत राºयŌ को वषªवार ÿदान कì गई िव°ीय 
सहायता का Êयोरा संलµन िववरण म¤ िदया गया है । 
 

िववरण 
पूंजीगत Óयय/िनवेश के िलए राºयŌ को िवशेष सहायता के िलए योजना के अंतगªत ÿदान कì गई 
िव°ीय सहायता का Êयोरा : 

(करोड़ Łपए म¤) 

ø. 
स.ं 

राºयŌ के नाम 2020-21 2021-22 2022-23 2023-24 
2024-25 

(24.11.2024 
तक) 

1 आंň ÿदशे 688.00 501.79 6105.56 4090.81 2616.27 

2 
अŁणाचल 
ÿदशे 232.97 371.19 1564.10 2363.42 0.00 

3 असम 450.00 600.00 4300.14 5804.43 3181.97 
4 िबहार 843.00 1246.50 8455.85 8814.80 5408.88 
5 छ°ीसगढ 286.00 423.00 2941.97 3365.25 2136.81 
6 गोवा 97.66 111.04 572.75 695.20 178.79 
7 गुजरात 285.00 432.00 4045.82 4254.32 2037.72 
8 हåरयाणा  91.00 135.00 1267.00 1702.05 0.00 
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9 िहमाचल ÿदेश 533.00 800.00 650.80 1515.97 427.55 
10 झारखंड 277.00 246.00 2964.32 4580.61 1210.73 
11 कनाªटक 305.00 451.50 3399.35 3879.24 2272.87 
12 केरल 81.50 238.50 1902.74 0.00 0.00 
13 मÅय ÿदशे 1320.00 1512.36 7360.20 12636.21 5074.94 
14 महाराÕů 514.00 771.73 6744.16 5376.31 2617.70 
15 मिणपरु 317.16 212.85 467.22 542.70 38.36 
16 मेघालय 200.00 281.20 1049.02 1293.06 577.01 
17 िमजोरम 200.00 299.99 297.50 743.28 181.50 
18 नागाल§ड 200.00 300.00 504.16 973.20 249.92 
19 ओिडशा 471.50 517.12 75.00 3532.14 3085.44 
20 पंजाब 296.50 223.50 798.22 0.00 0.00 
21 राजÖथान 1002.00 692.41 5595.64 8513.42 4552.01 
22 िसि³कम 200.00 300.00 551.36 797.85 322.98 
23 तिमलनाडु 0.00 505.50 4011.27 5326.42 1990.93 
24 तेलंगाना 358.00 214.14 2500.98 1948.34 0.00 
25 िýपरुा 300.00 118.54 349.79 662.92 425.71 
26 उ°र ÿदशे  976.00 1483.00 7940.50 19215.08 7007.93 
27 उ°राखंड 675.00 263.92 1124.01 1911.71 559.16 
28 पिĲम बंगाल 630.00 933.00 3655.92 5015.58 4416.23 

कुल 11830.29 14185.78 81195.35 109554.32 50571.42 
 

 
PENDING PENSION FOR VETERAN ARTISTS 

1110. DR. MALLU RAVI: 
Will the MINISTER OF CULTURE be pleased to state: 
(a) whether the Government is aware that several veteran artists from Telangana 

State have not received their pension under the Scheme for Financial 

Assistance for Veteran Artists for the last two years despite submitting the 

required documents, and if so, the details thereof, including the month from 

which payments are pending;  
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(b) the details of the total amount of pension pending for veteran artists from 

Telangana State till date; and 

(c) whether the Government considers expediting the payment of pending pensions 

to these artists and if so, the time-frame for the same? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM 
(SHRI GAJENDRA SINGH SHEKHAWAT): 
 
(a) and  (b) Release of financial assistance to the selected artists under the ‘Scheme 

for Financial Assistance for Veteran Artists’ depends on submission of certain 

mandatory documents such as, Digital Life Certificate (DLC) once in a year, annual 

income certificate once in every five years, documents showing receipt of artist 

pension, if any, from the concerned State Government/UT Administration. Once the 

requisite mandatory documents are received from the selected artists, which is a 

continuous process throughout the year, all efforts are made to disburse the financial 

assistance expeditiously.   

Accordingly, the number of veteran artists from the State of Telangana getting 

Financial Assistance under the scheme during last two years is given below: 

 
Financial 

Year 
Number of Veteran Artist 

supported 
Amount disbursed 

(Rs. in Lakh) 
2022-23 489 268.16 
2023-24 293 274.94 

 

(c) Ministry of Culture had entrusted the Life Insurance Corporation (LIC) for 

disbursing the financial assistance to the selected beneficiaries prior to the year 

2017. With effect from 2017, the Ministry itself started the disbursal of assistance to 

the old artists upon receipt of requisite documents from them. To further streamline 

the disbursement of financial assistance to the beneficiaries of all states including 

Telangana under the scheme, an MoU has been signed between the Ministry and 
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Canara Bank on 28.06.2023 which has led to increase in the disbursal of financial 

assistance from Rs. 18.17 crore in 2022-23 to Rs. 28.96 crore in 2023-24. 

 

भारतीय Öटेट ब§क म¤ कमªचाåरयŌ कì कमी 

1111. ®ी रामभुआल िनषाद: 
 ®ी वी.के. ®ीकंदन: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या यह सच है िक भारतीय Öटेट ब§क ने िपछले पांच वषŎ म¤ अपने कमªचाåरयŌ कì सं´या म¤ 

25,000 कì कटौती कì है िजससे वहां कमªचाåरयŌ कì कमी हो गई है; 
(ख) ³या कमªचाåरयŌ कì सं´या म¤ कमी इस तÃय के बावजूद हो रही है िक ब§िकंग ±ेý म¤ सबसे कम 

छंटनी दर इसी ब§क म¤ है, जो िव°ीय वषª 2024 के दौरान 1.43% थी;  
(ग) ³या कमªचाåरयŌ कì कमी के कारण सÐुतानपुर िजले म¤ कूरभेार शाखा सिहत भारतीय Öटेट ब§क 

कì सभी शाखाओ ंम¤ úाहकŌ को छोटे-छोटे लेन-देन के िलए घटŌ इंतजार करना पड़ता है; और  
(घ) अिधकाåरयŌ और कमªचाåरयŌ कì तैनाती सिहत िÖथित म¤ सधुार हते ुसरकार Ĭारा उठाए गए/उठाए 

जा रहे कदमŌ का Êयौरा ³या है? 
 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) से (घ) : भारतीय Öटेट ब§क (एसबीआई) सिहत सावªजिनक ±ेý के ब§क (पीएसबी) बोडª  अिभशािसत 

वािणिºयक संÖथाए ंह§। ÿÂयेक पीएसबी म¤ कायªबल कì आवÔयकता का िनधाªरण संबंिधत पीएसबी Ĭारा 

िविभÆन कारकŌ, िजनम¤, अÆय बातŌ के साथ-साथ, Óयावसाियक आवÔयकताए,ं कायªकलापŌ का िवÖतार, 

अिधविषªता और अÆय अिनयोिजत सेवा पåरÂयाग शािमल ह§, को Åयान म¤ रख कर िकया जाता है। 

तदनुसार ब§क Ĭारा अिधकाåरयŌ और कमªचाåरयŌ कì िनयिुĉ कì जाती है और यह उनकì आवÔयकताओ ं

के आधार पर वषª-दर-वषª अलग-अलग होती है। 

एसबीआई के अनसुार, सचुाŁ पåरचालन के िलए वतªमान कमªचारी पयाªĮ ह§ और ब§क म¤ 

कमªचाåरयŌ कì सं´या को समय-समय पर पूरा करने के िलए भतê अिभयान पयाªĮ समय पहले चलाया 

जाता है।  

 इसके अलावा, ब§क ने सूिचत िकया है िक िदनांक 22.11.2024 कì िÖथित के अनसुार, 
सÐुतानपुर िजले म¤ कुल 101 कमªचारी तैनात ह§। वहां एक नया ±ेýीय कायाªलय भी खोला गया है। इसके 
अितåरĉ, úाहकŌ को सेवाए ंÿदान करने के िलए सÐुतानपुर िजले कì शाखाओ ंसे 75 úाहक सेवा क¤ þŌ 
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को सÌबĦ िकया गया है। ब§क के अनसुार, लेनदेन के Öवłप के आधार पर इन शाखाओ ंम¤ लेनदेन म¤ 
औसतन 5-10 िमनट का समय लगता है।  

 

GENDER BUDGET STATEMENT 

1112.  SHRI SACHITHANANTHAM R.: 
Will the Minister of FINANCE be pleased to state: 

(a) whether the schemes such as PMAY-G which are not 100% women schemes 

have been included in Part A of Gender Budget Statement; and 

(b) the measures proposed by the Government to present an uninflated and 

accurate Gender Budget Statements in future? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  
(SHRI PANKAJ CHOUDHARY ): 

(a)and  (b): Houses under PMAY-G are required to be sanctioned mandatorily in the 

name of women beneficiaries of the households from FY 2022-23 onwards as per 

the advisories issued to all States/UTs.   Therefore, Department of Rural 

Development has included the scheme PMAY-G in Part A of Gender Budget 

Statement. Further, Ministry of Women and  Child Development, as the nodal 

Ministry for Gender Budgeting, provides capacity building and technical support to 

Central Ministries, Departments and States/Union Territories relating to gender 

budgetary processes. 

 

युवाओ ंको खेल के ÿित ÿोÂसािहत करना 

1113. ®ीमती सÅंया रायः 

³या युवा कायªøम और खेल मýंी यह बताने कì कृपा कर¤गे िक : 
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(क) मÅय ÿदेश म¤ यवुाओ ंको खेलŌ के ÿित ÿोÂसािहत करने के िलए बनाई गई योजनाओ ंका िजले-वार 
Êयौरा ³या है;  

(ख) िभंड और दितया िजलŌ म¤ खेल कोटा के माÅयम से उ¸च िश±ा और िवĵिवīालयŌ म¤ िकतने छाýŌ 
को लाभ हòआ;  

(ग) सरकार कì िभंड िजले म¤ Óयापक Öतर पर इनडोर Öटेिडयम खोलने संबंधी ³या राय है; और 

(घ) सरकार Ĭारा खेल योजनाओ ंपर Óयय कì गई कुल रािश का िजलेवार, िवशेषकर िभंड एवं दितया 
िजलŌ म¤ Êयौरा ³या है?   

®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी (डॉ. मनसुख मांडिवया): 

(क): खेल राºय का िवषय होने के कारण, देश म¤ यवुाओ ंसिहत खेलŌ के िवकास और ÿोÂसाहन कì 
िजÌमेदारी मु´य łप से राºय/संघ राºय±ेý सरकारŌ कì ह ैऔर क¤ þ सरकार केवल उनके ÿयासŌ म¤ 
सहायता करती है। तथािप, सरकार मÅय ÿदशे सिहत पूरे दशे म¤ िविभÆन खेल ÿोÂसाहन ÖकìमŌ का 
संचालन कर रही है। इन ÖकìमŌ म¤: (i) खेलो इंिडया- राÕůीय खेल िवकास कायªøम; (ii) राÕůीय खेल 
पåरसघंŌ (एनएसएफ) को सहायता; (iii) अंतराªÕůीय खेल Öपधाªओ ंम¤ िवजेताओ ंऔर उनके कोचŌ को 
नकद पुरÖकार; (iv) राÕůीय खेल पुरÖकार; (v) मधेावी िखलािड़यŌ को प¤शन; (vi) पंिडत दीनदयाल 
उपाÅयाय राÕůीय खेल कÐयाण Öकìम; (vii) राÕůीय खेल िवकास िनिध; और (viii) भारतीय खेल 
ÿािधकरण (साई) के माÅयम से खेल ÿिश±ण क¤ þŌ का संचालन शािमल ह§ । इन ÖकìमŌ का िववरण 
मंýालय कì वेबसाइट https://yas.nic.in/ पर सावªजिनक डोमेन म¤ उपलÊध है। 
(ख): सरकार खेल कोटे के माÅयम स ेउ¸च िश±ा और िवĵिवīालयŌ म¤ लाभािÆवत छाýŌ कì सं´या के 
संबंध म¤ डाटाबेस नहé रखती है।  
(ग) और (घ): खेलो इंिडया Öकìम के अंतगªत ÖटेिडयमŌ सिहत खेल अवसंरचना के िवकास के िलए, 
राºय/संघ राºय ±ेý सरकारŌ स ेÿाĮ ÿÖतावŌ पर ÿÖतावŌ कì तकनीकì Óयवहायªता, उनके Ĭारा िनधाª åरत 
मापदडंŌ के अनुपालन के साथ-साथ धन कì उपलÊधता के आधार पर िवचार िकया जाता है। 
इस मंýालय Ĭारा धनरािश का आबंटन Öकìम-वार िकया जाता है, न िक िजल-ेवार। तथािप, मÅय ÿदेश 
राºय के िलए खेलो इंिडया Öकìम के अंतगªत िव° पोषण का िववरण इसकì वेबसाइट 
https://mdsd.kheloindia.gov.in/ पर उपलÊध है। 

 
 
 

छ°ीसगढ़ के िसरपुर का िवकास 
      1114. ®ीमती łपकुमारी चौधरी:  

       ³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 
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(क) महासमुंद संसदीय िनवाªचन ±ेý म¤ भारतीय इितहास और पुरातÂव से जुड़ी ÿाचीन 
सËयता के अवशेषŌ के संर±ण के िलए भारतीय परुातÂव सव¥±ण(एएसआई) Ĭारा िकये जा रहे 
ÿयासŌ का Êयौरा ³या है; 

(ख) ³या परुातÂव िवभाग िसरपुर म¤ एक िवशाल शहर के अिÖतÂव का संकेत देने वाले अवशेषŌ 
कì खोज के बाद वहां आग ेखुदाई करने का िवचार कर रहा है, यिद हां, तो तÂसंबंधी Êयौरा ³या है; 

(ग) ³या िसरपरु को अंतराªÕůीय पयªटन Öथल के łप म¤ िवकिसत करने कì सरकार कì कोई योजना 
है ³यŌिक िसरपरु िहंदू और बौĦ धमª के िलए समान łप से महÂवपूणª है; 

(घ) िवगत तीन वषŎ के दौरान िसरपरु के िवकास हेतु सरकार से ÿाĮ धनरािश का Êयौरा ³या है; 
(ङ) यिद हां, तो Óयय कì गई रािश का मद-वार और Öथान-वार Êयौरा ³या है; और 
(च) यिद नहé, तो ³या इस पर रािश खचª करने कì कोई योजना है? 

 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) : महासमुंद िनवाªचन ±ेý म¤ 05 क¤ þीय संरि±त Öमारक/ Öथल ह§ िजनकì दखेभाल और 

रख-रखाव भारतीय परुातÂव सव¥±ण Ĭारा िकया जाता है।  उनका सरं±ण  आवÔयकता और 

संसाधनŌ कì उपलÊधता के अनसुार िकया जाता है । 

(ख) : संभािवत Ö थल का उÂ खनन या तो भारतीय परुातÂ व सव¥±ण Ĭारा अथवा राº य पुरातÂ व 

िवभागŌ, िवÔ विवīालयŌ आिद Ĭारा िकया जाता है।  उÂ खनन कì ÿिøया म¤ योजना और 

िनयमानसुार आवÔ यक अनुमोदन शािमल है। 

(ग) : राº य सरकार¤ और पयªटन मंýालय िकसी Ö थान को पयªटक गंतÓ य के łप म¤ बढ़ावा देने के िलए 

सभी आवÔ यक कदम उठाता ह§। 

(घ) : िपछले तीन वषŎ के दौरान िसरपरु के िवकास के िलए आवंिटत धनरािश का Êयौरा नीचे िदया 

गया है; 

(रािश लाख ł. म¤) 

ø.स ं Öमारक का नाम  वषª  
2021-
22 

2022-
23 

2023-24 

1. लàमण मंिदर िसरपुर, िजला महासमुंद  
 

36.78 41.00 16.32 

2. गावँ िसरपरु िजला महासमुंद के पूवª के टीले के 
िसरपरु गावँ के आसपास का ±ेý  

202.0
0 

281.5
0 

89.33 
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(ङ) और (च): िनÕपािदत कायŎ कì मदŌ और खचª कì गई रािश का Êयौरा संलµन िववरण म¤ 

िदया गया है । 

 
िववरण 

छ°ीसगढ़ के महासमुदं िनवाªचन ±ेý के अंतगªत क¤ þीय संरि±त ÖमारकŌ/ÖथलŌ के सबंंध म¤ िपछले तीन 
वषŎ अथाªत 2021-22, 2022-23 और 2023-24 के दौरान िनÕपािदत कायŎ कì मदŌ का Êयोरा  

 
ø. 
स.ं 

Öमारक 
का नाम 

(रािश 
लाख 
Łपये 
म¤) 
 

वषª   
2021-22 

(रािश 
लाख 
Łपये 

म¤) 
 

वषª 
2022-23 

(रािश 
लाख 
Łपये 
म¤) 

वषª 
2023-24 

1. लàमण 
मंिदर 
िसरपुर ,
िजला 
महासमुंद 

36.78 सामाÆय अनुर±ण और 
रखरखाव ,वनÖपित 
हटाने  का कायª। 
व×ृत लàमण मंिदर 
पारंपåरक मोटाªर के 
साथ åरसेस पॉइंिटंग 
ÿदान करना ,आरओ 
जल संयýं ÿदान 
करना और Öथािपत 
करना ,ÿकाश 
ÓयवÖथा और 
कंड³टर आिद कì 
मरÌमत करना। 

41.00 सामाÆय अनरु±ण 
और रख-रखाव। 

16.32 सामाÆय अनरु±ण 
और रख-रखाव ,
मंिदर समूह के  360 
िडúी ŀÔय/ŀÔय िबंद ु,
िसरपुर 

2. िसरपरु 
गांव के 
आसपास 
का ±ेý 
िसरपरु 
गांव के 
पूवª म¤ 

202.0
0 

िशव मंिदर न.2, िसरपरु 
±ितúÖत/ढलान रिहत 
ÿाचीन ईटं संरचना का 
पनुिनªमाªण ,60 %
िडÖम¤टल और  40 % 
नई िवशेष आकार कì 
ईटंŌ का उपयोग करके 
पारंपåरक चूना मोटाªर ,

281.5
0 

साइनेज 
िसरपरु म¤ परुान े
ÿवेश Ĭार कì 
मरÌमत और रंगाई-
पतुाई 
बाजार पåरसर 
±ितúÖत/ढलान 
रिहत ÿाचीन 

89.33 बाजार पåरसर 
पÂथर संरचना ,
आरआर पÂथर 
िचनाई ,मागª फशª का 
पनुःÖथापन। 
एसआरपी-25 
चून े के गार े के साथ 
आकार कì ईटं¤ 
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टीला ,
िजला। 
महासमुंद 

पी/एल िसÖट Öटोन 
Èलेट फशª का उपयोग 
करना। 
महल पåरसर 
±ितúÖत/ढलान रिहत 
ÿाचीन ईटं संरचना को 
60% ±ितúÖ त और 
40% नए िवशेष 
आकार कì ईटंŌ का 
उपयोग करके 
पारंपåरक चूना मोटाªर ,
पी/एल िसÖट Öटोन 
Èलेट मागª का उपयोग 
करके पुनÖथाªिपत 
करना ,पेयजल 
ÿयोजनाथª नया 
बोरवेल ÿदान करना। 
±ितúÖत चारदीवारी ,
िúल और गेट 
चारदीवारी और एमएस 
गेट पर एमएस िúल 
उपलÊध कराना। 
साइनजे 
सीएनबी और डीएनबी 
सरुगं टीला 
ÿाचीन फशª का पुनः 
िनमाªण 
एसआरपी-28 
आरआर गाडª दीवार ,
पी/एफ एमएस िúल 
ÿदान करना और 
िनमाªण करना। 
िवहार पåरसर 

पÂथर कì दीवार 
कì पनुः Öथापना ,
चूना गार े के साथ 
पी/एल मोटा 
सीÖट पÂथर ,नया 
बोरवेल। 
एसआरपी-28 
±ितúÖत/ढलान 
स े बाहर ÿाचीन 
पÂथर संरचना कì 
पनुÖथाªपना  ,
वनÖपित हटाने 
का कायª। 
िवहार पåरसर 
ट§क स े गंद े पानी 
का िनपटान ,ट§क 
स े गाद हटाना ,
भवन के 
कचर/ेमलबा आिद 
का िनपटान। 
एसआरपी-25 
±ितúÖत/ढलान 
रिहत ÿाचीन ईटं 
संरचना का पनुः 
िनमाªण ,पुरान ेधंस े
हòए ÿाचीन पÂथर 
के फशª को 
िनकालना। 
िशव मंिदर न ं.01 
पÂथर कì िचनाई 
का काम ,मलबे 
का पÂथर ,20 %
नया और   80 % 
परुाना पÂथर ,

उपलÊध कराना और 
िबछाना। 
िशव मंिदर न ं.01 
पÂथर कì िचनाई का 
काम ,20 %नय ेऔर 
80% परुान ेपÂथरŌ 
स ेबनी दीवार ,दीवार 
पर एगंल आयरन के 
साथ एमएस िúल कì 
आपूितª और 
िफि³संग। 
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आरआर गाडª दीवार ,
भिूनमाªण ÿदान करना 
और िनमाªण करना 
एसआरपी-25 
परुान े धसँ े हòए ÿाचीन 
पÂथर के फशª को 
िनकालना और 
पारंपåरक गार े का 
उपयोग करके उस पर 
िसÖट पÂथर कì Èलेट 
लगाना। 

दीवार ,दीवार पर 
कोण लोह ेके 
साथ एमएस िúल 
कì आपूितª और 
Öथापना ,
वनÖपित िनकासी 
कायª ,नया 
बोरवेल। 

 

 

 
SAFE WORKING CONDITIONS 

1115. SHRI SUDHAKAR SINGH: 
 Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(a)whether the Government has formulated any plans to improve access to health 
insurance and establish medical facilities near major migration hubs where 
workers in hazardous industries are concentrated; 

(b)if so, the details thereof, including timelines and implementation strategies; 
(c)the specific steps taken/being taken by the Government to strengthen 

enforcement mechanisms aimed at preventing exploitation and ensuring safe 
working conditions in high-risk industries such as construction, brick kilns, mining, 
and manufacturing; 

(d)whether the Government has any plans to introduce more stringent occupational 
safety standards or increase the frequency of labour inspections to mitigate health 
risks associated with these jobs; and  

(e)if so, the details thereof along with safety standards/ inspection enhancements 
and the expected impact on worker safety in hazardous job sectors? 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 
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(a) to (e): The Central Government has enacted the Factories Act, 1948 for 
ensuring the occupational safety, health and welfare of workers employed in the 
factories, including hazardous industries, across the country. The Factories Act, 
1948 and the rules framed thereunder are enforced by States/Union Territories 
through their Chief Inspector of Factories (CIF)/ Director of Industrial Safety and  
Health (DISH).   

The Building and Other Construction Workers (Regulation of 
Employment and Conditions of Service) Act, 1996 provides for welfare and safety 
measures for building and other construction workers. The Inter-State Migrant 
Workmen (Regulation of Employment and Conditions of Service) Act, 1979, inter 
alia, mandates the contractor to provide suitable and adequate medical facilities to 
migrant workers. Central and state governments are responsible to implement the 
relevant provisions of these Acts and Rules/ Regulations made thereunder within 
their respective jurisdiction. 

To ensure the occupational safety of mines workers, Directorate 
General of Mines Safety (DGMS) undertakes inspection of mines and takes 
appropriate action in case of any violation/contravention, as per the provisions under 
the Mines Act, 1952 and rules/ regulations made thereunder. 

The Government has also set up the Central Industrial Relations 
Machinery (CIRM) which is the country-wide network of Deputy Chief Labour 
Commissioners (Central) and Regional Labour Commissioners (Central) under the 
control of the Chief Labour Commissioner (Central) to ensure enforcement of the 
labour laws in the central sphere. 

Further, the Government has enacted the Occupational Safety, Health 
and Working Conditions Code, 2020 to consolidate and amend the laws regulating 
the occupational safety, health and working conditions of the persons employed in 
an establishment, inter-alia, covering establishments of any industry, trade, 
business, manufacturing or occupation; building and other construction work, factory 
and mine subject to conditions prescribed therein. 
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उ°र ÿदशे म¤ ए³यूएमसी 

1116. ®ी सनातन पांडये: 

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः  

(क)  ³या सरकार ने उ°र ÿदेश राºय म¤ अपेि±त वाय ु गुणव°ा िनगरानी केÆþŌ (ए³यूएमसी) कì 

Æयूनतम सं́ या िनधाªåरत करने के िलए कोई सव¥±ण कराया है और यिद हां, तो तÂसंबंधी िजला-

बार Êयौरा ³या है: 

(ख)  वतªमान म¤ Öथािपत मैनुअल और Öवचािलत वाय ुगणुव°ा िनगरानी केÆþŌ कì सं́ या िकतनी है, 

ऐसे संचािलत केÆþ िकतने ह§ तथा िवगत तीन वषŎ के दौरान खोले गए केÆþŌ कì सं´या वषª-वार 

और िजला-वार सिहत तÂसंबंधी Ê यौरा ³या है;  

(ग)  ³या सरकार Ĭारा िवकिसत वाय ुगुणव°ा िनगरानी ÿणाली मौजूदा ÖटेशनŌ पर Öथािपत कì गई 

है, यिद हां, तÂसंबंधी Êयौरा ³या है; और 

(घ)  ³या वाय ु गणुव°ा िनगरानी ÿणाली म¤ सधुार के िलए एआई, जीआईएस मैिपंग और Öमाटª 

उपकरणŌ जैसी ÿौīोिगिकयŌ का उपयोग िकया जा रहा है, यिद हां, तो तÂसंबंधी Êयौरा ³या है? 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (घ): सीपीसीबी ने िनगरानी ÖटेशनŌ कì Æयूनतम सं´या िनधाªåरत करने के िलए जनसं´या 
आधाåरत ÿणाली िवकिसत कì है। उ°र ÿदशे म¤, राÕůीय पåरवेशी वाय ु गणुव°ा िनगरानी कायªøम 
(एनएएमपी) के तहत 84 मैनुअल िनगरानी Öटेशन और 29 शहरŌ/कÖबŌ को कवर करते हòए 57 åरयल 
टाइम सतत पåरवेशी वाय ुगणुव°ा िनगरानी (सीएए³यूएमएस) केÆ þ Öथािपत िकए गए ह§। 

उ°र ÿदशे म¤ शहर-वार िनगरानी ÖटेशनŌ कì सूची िववरण-I म¤ संलµन है तथा उ°र ÿदेश म¤ िपछल ेतीन 
वषŎ के दौरान संचािलत सीएए³यूएमएस और मैनअुल िनगरानी ÖटेशनŌ कì सूची िववरण-II म¤ संलµन है। 

ÿणािलयां ‘राÕůीय पåरवेशी वायु गुणव°ा मानक’ (एनएए³यूएस), 2009 और सीपीसीबी के िदशािनद¥शŌ 
के अनसुार वाय ुगणुव°ा िनगरानी Öथािपत और संचािलत कì जाती ह§।  

 

िववरण-I 

उ°र ÿदशे राºय म¤ अब तक का पåरवेशी वायु गणुव°ा नेटवकª  
(मैनुअल और åरयल-टाइम)  

øम स.ं शहर/कÖबा/गाँव 
ÖटेशनŌ कì सं́ या 

सीएए³यूएमएस एनएएमपी 
Öथािपत कायाªÂमक Öथािपत कायाªÂमक 
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1.  आगरा 6 6 6 6 
2.  अलीगढ़ - - 2 2 
3.  इलाहाबाद 3 3 5 5 
4.  अनपरा - - 2 2 
5.  अयोÅया - - 2 2 
6.  बागपत  2 1 2 2 
7.  बरलेी  2 2 2 2 
8.  बलंुदशहर  1 1   -   - 
9.  िफरोजाबाद  2 2 3 3 
10.  गजरौला  - - 2 2 
11.  गािजयाबाद  4 4 4 4 
12.  गोरखपुर 1 1 3 3 
13.  úेटर नोएडा 2 2 2 2 
14.  हापड़ु 1 1 2 2 
15.  हाथरस - - 2 2 
16.  झांसी 1 1 2 2 
17.  कानपरु 4 4 9 9 
18.  खजुाª 1 1 2 2 
19.  लखनऊ 7 7 8 8 
20.  मथुरा - - 2 2 
21.  मेरठ 3 3 2 2 
22.  मुरादाबाद 7 6 2 2 
23.  मुजÉफरनगर 1 1 2 2 
24.  नोएडा 4 4 4 4 
25.  राय बरेली - - 3 3 
26.  सहारनपरु - - 2 2 
27.  उÆनाव - - 2 2 
28.  वाराणसी 4 4 5 5 
29.  वृंदावन 1 1  -  - 
 कुल 57 55 84 84 

नोट: यूपीपीसीबी Ĭारा दी गई जानकारी के अनुसार िसतंबर 2024 म¤ शामली म¤ एक (01) मैनुअल 
Öटेशन Öथािपत िकया गया है, जो वतªमान म¤ एनएएमपी के अधीन नहé है। 
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िववरण – II 

उ°र ÿदेश म¤ िपछले तीन वषŎ के दौरान िøयाशील िकये गये पåरवेशी वायु गणुव°ा िनगरानी Öटेशन   

िज़ला शहर 

वषª 2021 वषª 2022 वषª 2023 
पåरवेशी वायु गुणव°ा िनगरानी ÖटेशनŌ कì सं́ या 

मैनुअल सीएए³यूएम
एस 

मैनुअल सीएए³यूए
मएस 

मैनुअ
ल 

सीएए³यूएम
एस 

आगरा आगरा - 2 - - - - 
बागपत  बागपत  - - - 1 - - 
बरलेी  बरेली  - - - 2 - - 
बलंुदशहर  बुलंदशहर  - - - - - - 
िफरोजाबाद  िफरोजाबा

द  
- 1 - 1 - - 

गािजयाबाद गािजयाबाद - - - - - - 
गोरखपुर गोरखपुर - 1 - - - - 
गौतमबĦु नगर úेटर 

नोएडा  
- - - - - - 

हापुड़ हापुड़ - - - - - - 
हाथरस हाथरस 2 -  -   
झांसी झांसी - - - 1 - - 
कानपरु कानपरु - 2 - - - - 
बलुÆदशहर खुजाª - - - 1 - - 
लखनऊ लखनऊ - 1 - - - - 
मेरठ मेरठ - - - - - - 
मरुादाबाद मुरादाबाद - 3 - 3 - - 
मजुÉफरनगर मुजÉफरन

गर 
- - - - - - 

गौतमबĦु नगर नोएडा - - - - - - 
ÿयागराज 
(इलाहाबाद) 

ÿयागराज 
(इलाहाबाद
) 

- 1 - - - - 

वाराणसी वाराणसी - 1 - 3 - - 
मथुरा वृंदावन - 1 - - - - 

कुल 02 13 0 12 0 0 
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 MAINTENANCE OF ANCIENT MONUMENTS IN WEST BENGAL 

1117. SHRI SAUMITRA KHAN: 

Will the Minister of CULTURE be pleased to state: 

  (a) the details of the schemes being implemented by the Government 

for the maintenance of ancient monuments in the State of West 
(b) the details of the expenditure incurred on the maintenance of each 

monument of the said State during the last five years, year-wise; 
(c) whether the Government proposes to take any special steps for 

the maintenance and beautification of the famous ancient 
heritages of Bishnupur Lok Sabha Constituency of West Bengal; 

(d) if so, the details thereof? 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA 
SINGH SHEKHAWAT): 

(a) Archaeological Survey of India (ASI) conserves and maintains the 
ancient monuments across India including the State of West 
Bengal, particularly in Bankura district, out of the funds allocated 
by the Government. No separate schemes is being implemented 
by the ASI for the maintenance of ancient monuments in the State 
of West Bengal, particularly in Bankura District. 

(b) Details of Expenditure incurred on the conservation and 

maintenance of each monument of the State of West Bengal 

during the last five years, year-wise is given in STATEMENT I. 

(c) 
and  
(d) 

ASI undertakes the conservation, restoration and maintenance 

works of the Centrally Protected Monuments including ancient 

heritage of Bishnupur as per the requirements and availability of 

resources. 
 

 
STATEMENT-I 

Monuments wise expenditure incurred on Conservation and Maintenance of CPM 
under ASI, in the West Bengal in the last five F.Y 2019-20 to 2023-24. 
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(Amount in Rs.) 

Sl.No Name of the Monuments District For the 

year 2019-

20 

For the year  

2020-21 

For the year  

2021-22 

For the year  

2022-23 

For the year  

2023-24 

1 Kalachand Temple, Bishnupur Bankura 150884 277726 229636 500303 1070713 

2 Madan Gopal Temple, Bishnupur Bankura 149152 153958 176684 157745 178498 

3 Radha Madhab temple at 

Bishnupur 

Bankura 148292 154772 136107 128325 642493 

4 Radha Gobindo temple at 

Bishnupur 

Bankura 158184 152465 148331 182422 263809 

5 Nandalal temple at Bishnupur Bankura 151092 153294 198849 183980 440343 

6 Murali Mohan Temple, Bishnupur, Bankura 147583 153458 184740 211546 326527 

7 Dalmadal Gun and the platform on 

wh 

Bankura 139912 144989 176293 168542 161510 

8 Patpur Temples, Bishnupur Bankura 5576 73510 0 121614 797885 

9 Jora Mandir, Bishnupur Bankura 147940 280122 194855 322762 903940 

10 Shyamrai Temple at Bishnupur Bankura 173574 150277 154984 185984 874469 

11 Jore-Bungla Temple, Bishnupur Bankura 301217 166085 153141 192306 236146 

12 Rashmancha, Bishnupur Bankura 330673 321640 265972 359576 1451767 

13 Lalji Temple, Bishnupur, Bankura 148559 151662 0 396279 223810 

14 Small Gateway of Fort, Bishnupur Bankura 0 0 0 0 4160 

15 Gate of Old Fort, Bishnupur Bankura 148138 131222 142098 161076 164353 

16 Stone Chariot, Bishnupur Bankura 8825 0 39836 0 46840 

17 Radhashyam Temple, Bishnupur Bankura 16388 2663 0 159185 458577 

18 Ancient Temple, Bahulara, 
Bahulara 

Bankura 51316 33066 0 139596 686622 

19 Madanmohan Temple, Bishnupur Bankura 150275 148269 192522 223862 178498 

20 The temple of Ratneswar, 
Jagannathp 

Bankura 16403 10333 0 0 157496 

21 The temple of Radha Binode 

common 

Birbhum 193433 219968 188126 238221 229452 

22 The old temple of Dharmaraj, 
Kabilas 

Birbhum 218472 228321 191347 118629 238789 

23 Gokulchand Temple, Gokulnagar Bankura 61033 14333 19599 278933 277690 

24 Maleswar Temple, Bishnupur Bankura 148065 13017 31600 315221 280453 

25 Sareswar Temple, Dihar Bankura 8108 230867 2311281 1128258 17245623 

26 Saileswar Temple, Dihar Bankura 0 0 0 919850 304496 

27 The temple of Shyam Sundar, 

Madan 

Bankura 23920 13000 66380 0 12166 

28 The temple of Radha Damodar 

Jew, G 

Bankura 41488 0 90000 115355 484447 

29 Old Temple at Banda (locally 

known 

Purulia 153047 150675 142988 182476 384384 

30 The Rock inscription of Chandra 
Var 

Bankura 4834 4834 0 3923 148292 
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31 John Pierce’s tomb, Medinipur WestMidnap 140032 147240 192758 177511 224689 

32 Hazarduari Palace and  Imambara 

togeth 

Murshidabad 1410293 2366914 2033881 5444201 14589019 

33 Imambara, Killa Nizamat Murshidabad 1026577 2018112 1697938 1840837 6849814 

34 Tomb of Alivardi Khan and  the 

Tomb o 

Murshidabad 371128 1342327 1064765 2381894 4301759 

35 Old English Cemetery or Old 

Residen 

Murshidabad 108155 1091867 175338 79379 346300 

36 The ancient Mosque, Kheraul Murshidabad 0 995649 279015 153805 401224 

37 Char Bangla group of Four Siva 

Temp 

Murshidabad 246979 1220826 180035 292813 1507618 

38 White Mosque, Killa Nizamat Murshidabad 173040 1134077 186653 96661 1004211 

39 Karambera Fort, Gaganeswar WestMidnap 144742 964811 154190 190011 403804 

40 Tomb and Mosque of Murshid Kuli 

K 

Murshidabad 367471 1348297 430959 1448343 2175929 

41 Residency Cemetery also known 

as St 

Murshidabad 349825 1344281 262633 441101 4375744 

42 Mounds known as the Devil’s 

Mound 

Murshidabad 245951 1214237 521319 778778 4159677 

43 Yellow Mosque, Killa Nizamat Murshidabad 166335 1106290 186653 98350 235896 

44 Motijheel Jama Masjid Murshidabad 128422 1097389 330356 171285 526446 

45 Tomb of Azimunnisa Begum, 

Daught 

Murshidabad 363666 1345821 354171 194140 1492759 

46 Tomb of Sujauddin, Rosniganj Murshidabad 244899 1256450 842427 1190050 643050 

47 Bhabanisvar Mandir, Baranagar Murshidabad 130444 1095161 175338 80002 489369 

48 Dutch Cemetery, Kalikapur Murshidabad 233956 1214318 180035 80003 345466 

49 The two Mound known as 

BarkonaDe 

Murshidabad 169176 1100312 155078 80002 203783 

50 Tomb of Mirmadan, Faridpur Murshidabad 0 995649 155078 80003 235246 

51 Rajpat site, Khalisa Gosanimari CoochBehar 1782632 2733340 4382322 584435 375614 

52 Kochbihar Palace CoochBehar 2423257 3554615 6596101 15445091 3458167 

53 Temple of Ichai Ghosh, 
Gaurangpur 

Barddhaman 245667 307340 154416 301416 254883 

54 Ancient site and remains of 

Panduraja 

Barddhaman 196932 211404 154141 155705 232051 

55 The group of four ancient temples, 
Be 

Barddhaman 234667 245369 219111 184263 255771 

56 Jain Brick Temple known as Sat-

Deul 

Barddhaman 262405 242349 239775 189859 757121 

57 Temples of Bandyopadhyay family, 

P 

WestMidnap 12250 81250 0 84330 213136 

58 Sitala Temples, Pathra WestMidnap 0 0 0 0 0 

59 The two ancient temples (joined 

toget 

Barddhaman 232967 237819 166784 98768 241103 

60 The tombs of Bahram Sakka,Sher 

Af 

Barddhaman 187312 215085 164562 150700 251257 

61 Ruins of Fort, Bamanpukur Nadia 181207 221333 198686 203715 265410 
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62 The Stone Temple, Garui PaschimBar 183817 212555 166156 38450 246426 

63 26 Siva Temples, Khardah North 24Pgs 534601 888986 1038296 1127415 1406799 

64 Warren Hasting’s House, Barasat North 24Pgs 781331 951580 835325 698546 1107641 

65 Chandra Ketu’s Fort, Berachampa North 24Pgs 293922 429389 373939 426893 489952 

66 Clive’s House known as Barakothi, 

D 

North 24Pgs 526307 647943 556183 636580 759474 

67 Maghen David Synagogue, 

B.R.B.Bo 

Kolkata 484166 449565 544520 1177293 596763 

68 Old Building of the Asiatic 

Society,P 

Kolkata 1267977 1545088 1331381 1653103 1413789 

69 Metcalfe Hall, Strand Road Kolkata 3168754 4326301 3876581 5298364 4391604 

70 Beth–El-Synagogue, Pollock Street Kolkata 483732 624459 545746 1231564 711073 

71 Currency Building, Dalhousie 

Square, 

Kolkata 3024977 5710255 5693553 8102056 5523345 

72 The Minar, Pandua Barddhaman 51390 25598 7595 38037 231013 

73 The Mosque Pandua Barddhaman 19533 240281 197557 226746 256214 

74 The group of temples known as 
Brind 

Barddhaman 208967 231705 206209 228296 251584 

75 Dupleix Palace, Chandan Nagar Hooghly 507543 628354 577752 1142528 1097051 

76 Dutch Memorial Monument of 
Susenn 

Hooghly 264343 590041 561272 607161 769244 

77 Dutch Cemetery together with all 

tom 

Hooghly 266623 540893 557712 591957 1343414 

78 Danish Cemetery, Shri Rampur Hooghly 518217 635856 545986 607149 881507 

79 Hansesvari and Vasudeva temples 

tog 

Hooghly 525660 887214 922246 833452 1394588 

80 The Mosque and Tombs, Satgaon Hooghly 189607 217998 189656 226049 220818 

81 Jaffar Khan Gazi Darga, Tribeni, 

Hoog 

Hooghly 264361 577683 581220 620451 938998 

82 The temple at Jhater Deul, Jata South24Pgs 182719 240815 210080 228189 438005 

83 Bhita of Chand Sadagar, Gaur Malda 693976 1149516 759432 634544 476448 

84 Lottan Masjid, Gaur Malda 699826 1167368 755272 3268049 261929 

85 Baisgazi Wall, Gaur Malda 871388 1336312 911690 806841 210044 

86 Gunamant Mosque, Gaur Malda 703906 1167272 764007 831707 803645 

87 Chika Mosque,Gaur Malda 878701 1337501 950872 1031615 799295 

88 Qadam Rasul Mosque, Gaur Malda 691750 1167368 752239 649796 565504 

89 Dakhil Darwaza,Gaur Malda 693976 1154856 740564 5016755 2955389 

90 Barduari Masjid or the Great 

Golden 

Malda 704146 1165628 779738 4218685 596608 

91 Tower of Nimasarai, Nimasarai Malda 173494 656969 222875 148650 124113 

92 Tantipara Masjid,Gaur Malda 693976 1166176 752568 3644524 3119828 

93 Qutub Sahi Masjid Malda 348924 828706 377228 325886 2488344 

94 Eklakhi Mausoleum,Pandua Malda 359292 828706 432462 348767 2905354 

95 Gumti Gateway,Gaur Malda 697816 1167272 756955 653792 417961 

96 Chamkatti Masjid, Gaur Malda 692304 1483878 2960876 673630 456985 

97 Kotwali Darwaja,Gaur Malda 520483 1166176 518026 451277 421673 
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98 Jahan Kosha Gun,Topkhana Murshidabad 0 657477 170641 80002 286339 

99 South Gate, KillaNizamat Murshidabad 175951 563839 184857 75628 314494 

100 Tripolia Gate, Killa Nizamat Murshidabad 172518 654619 186653 80004 219189 

101 Lukochuri Gateway,Gaur Malda 682415 1337501 954473 901905 3550430 

102 Adina Masjid,Pandua Malda 1729497 2029147 1554926 9521711 3222934 

103 Dargah of Shah Ata, Gangarampur Dakshin 

Dinajpur 

174046 648800 239076 180047 107092 

104 The Rudreswar Temple, Bamunara PaschimBardd

haman 

224542 218300 155101 180485 234507 

105 The temple of Basuli and the 

mound t 

Birbhum 191999 226889 197457 155762 351059 

106 The temple, Palpara Nadia 498191 625872 556575 539841 494648 

107 The Stone Temple, Garui Malda 173494 291246 237553 178635 107108 

108 Firoz Minar, Gaur Malda 346989 461975 379390 521369 346827 

109 Mounds, Dakshin Dinajpur South 

Dinajpur 

173494 313524 269021 208577 96285 

110 Tomb of Fath Khan, Gaur Malda 692872 978969 761656 642745 419354 

111 Two Tombs in front of Tantipara 

Mas 

Murshidabad 867471 972374 951265 720964 354592 

112 Ancient mound known as 
Varahamihi 

North 24 Pgs 177443 227440 198153 285535 338491 

113 Radhabinode Temple, Bishnupur Bankura 11805 0 31600 0 210298 

114 Brindaban Chandra Temple, 
Birsingh 

Bankura 30470 252100 0 0 54353 

115 St. John’s Church, Council House 

Str 

Kolkata 1042913 1191217 1047535 1171263 1219832 

116 Sri Mayer Ghat, Belur Howrah 231289 314992 277513 295483 348935 

117 Ancient mound comprised in 

Survey P 

Burdwan 186847 210028 154488 153155 237144 

118 Mounds, Mahanad Hoogly 185887 201598 187151 167668 187551 

119 Tamluk Rajbati, Tamluk PurbaMedinip

ur 

71020 181300 0 0 619459 

120 Tomb of Alexander-Csoma De 

Koros 

 Darjeeling 159931 306707 198676 118110 27991 

121 Tomb of General Lloyd, Darjeeling 172699 306707 210916 195206 110313 

122 The Temple and Rasmancha 
(Damoda 

Birbhum 19200 13716 2720 39632 228658 

123 GroupofTemples (12 Nos. T) 

Pancharatna temples, Kalna, 

PurbaBar 

Barddhaman 413565 487090 48409 1117752 2589546 

124 Nava Ratna Temple Complex, 

Pathra 

West 

Midnapur 

124176 251081 147571 195890 242309 

125 Radha Damodar Temple, Birsingha Bankura 11550 52000 0 220336 242397 

126 Ancient Site (The area situated 

betwee 

Barddhaman 0 59500 1645 33880 328301 

127 Dharmaraj Temple, Pathra West 

Midnapur 

0 0 0 0 0 
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128 Nilkuthi Mound Mouza 

Chak,Chand 

Murshidabad 0 0    

129 The two mounds to the north of the 

vi 

Birbhum 0 0 2840 31891 208721 

 

DIAMOND QUADRANGLE 
1118.  DR. RABINDRA NARAYAN BEHERA: 
Will the Minister of CULTURE be pleased to state: 

(a) whether the Government has any proposal to declare the diamond 
quadrangle as World Heritage points considering the significance of 
Buddhist Centres at Ratnagiri, Udaigiri and Langudiat  Jajpur District in 
the State of Odisha, if so, the details thereof; and 

(b) whether the Government has any proposal of setting up of a museum at 
Udaigiriin Jajpur District of Odisha considering its historical importance, if 
so, the details thereof?  
 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  
(SHRI GAJENDRA SINGH SHEKHAWAT): 

 
(a) No such proposal has been received to declare Ratnagiri, Udayagiri, 

Langudi and Lalitagiri for inclusion in the World Heritage List. However, 
these are the Centrally Protected Monuments under the protection of 
Archaeological Survey of India and are in good state of preservation.  
 

(b)  No such proposal is approved till date.  

DEVELOPMENT OF RELIGIOUS TOURISM IN GUJARAT 
1119. SHRI HARIBHAI PATEL: 

Will the Minister of TOURISM be pleased to state: 
(a) whether the Government has any plans to develop religious tourism in the 

State of Gujarat and if so, the details thereof; 
(b) the details of the funds allotted, sanctioned and released for the same during 

the last five years; and 
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(c) the details of the religious places in Gujarat that have been included under 
Swadesh Darshan 2.0 scheme? 

 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA 
SINGH SHEKHAWAT): 

(a) to (c): Ministry of Tourism under its PRASHAD Scheme provides Central 
Financial Assistance to State Governments/UT Administrations including Gujarat for 
development of pilgrimage tourism infrastructure at the religious tourist places. The 
details of projects sanctioned under the PRASHAD Scheme in Gujarat is given at 
STATEMENT. In addition, 1 site namely Shri Nilkanth Mahadev Temple, Sunak, 
Mahesana has been identified for development in the State of Gujarat under 
PRASHAD Scheme.  
Ministry of Tourism under its Swadesh Darshan Scheme, has sanctioned 3 projects 
under Buddhist circuit and Heritage circuit respectively. Further, Ministry of Tourism 
revamped the Swadesh Darshan scheme as Swadesh Darshan 2.0 (SD 2.0) with 
the objective to develop sustainable and responsible destinations. Two destinations, 
namely,  Dholavira and Dwarka have been identified under SD 2.0. Moreover, 
Porbandar, Thol Village and Vadnagar are identified under Challenge Based 
Destination Development (CBDD), a sub-scheme of SD 2.0.  
The details of the projects sanctioned in Gujarat is annexed as Statement. 
 

STATEMENT 
List of projects sanctioned under PRASHAD Scheme in Gujarat 

(Rs. In Crore) 
Sr. 
No. 

Name of the Project 
Sanction 

Year 
Amount 

Sanctioned 
Amount 

Released 
1 Development of Dwarka 2016-17 13.08 10.46 

2 
Development of Pilgrimage 
Amenities at Somnath 

2016-17 45.36 45.36 

3 
Development of Promenade at 
Somnath 

2018-19 47.12 47.12 
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4 
Development of Pilgrim Plaza 
with Queue management 
complex at Somnath Gujarat 

2021-22 49.97 0.00 

5 
Development of Pilgrimage 
Facilities at Ambaji Temple 

2022-23 50.00 10.54 

 
List of projects sanctioned under Swadesh Darshan Scheme in Gujarat: 

(Rs. In Crore) 

Circuit 
Name 

Name of the Project Amount 
Sanctioned 

Amount 
Released 

Heritage 
Circuit 

2016-17 

Development of Ahmedabad- Rajkot- 
Porbandar –Bardoli- Dandi 59.17 56.21 

Heritage 
Circuit 

2016-17 

Development of Vadnagar- Modhera  
91.12 87.25 

Buddhist 
Circuit 

2017-18 

Development of Junagadh- Gir 
Somnath- Bharuch-Kutch- 
Bhavnagar- Rajkot- Mehsana 

26.68 22.28 

 
Details of Projects sanctioned under Special Assistance to States/Union 
Territories for Capital Investment (SASCI) in Gujarat 
 
Sr. No. Name of the Project Cost (in ₹ Crore) 

1. 
Ecotourism Destination at Kerly (Mokarsagar), 

Porbandar 
99.50 

2. Tented City and Convention Centre, dhordo 51.56 
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हåरत और पाåरिÖथितकì पयªटन को बढ़ावा देना 
1120. ®ी सिंदपनराव आसाराम भुमरःे 

®ी ²ानĵेर पाटीलः 
®ी रिवÆþ द°ाराम वायकरः 
³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने देश म¤ हåरत और पाåरिÖथितकì पयªटन को बढ़ावा देने के िलए कोई योजना बनाई 
है/बनाने का िवचार है; 

(ख) यिद हां, तो तÂसंबंधी राºय-वार Êयौरा ³या है; 
(ग) ³या सरकार ने छýपित संभाजी नगर (औरंगाबाद), मÌुबई और कŌकण ±ेý सिहत महाराÕů के 

िविभÆन पयªटन ÖथलŌ का कोई मूÐयांकन िकया है; 
(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(ङ) ³या इस सबंंध म¤ महाराÕů और मÅय ÿदशे के राºय सरकारŌ से ÿाĮ कोई ÿÖताव केÆþ सरकार 

के पास लंिबत ह§; 
(च) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(छ) उĉ ÿÖतावŌ पर सरकार कब तक िनणªय लेगी; और 
(ज) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) से (ज): पयªटन मंýालय िविभÆन पहलŌ के माÅयम स ेभारत का समú łप से संवधªन करता है। 
वतªमान म¤ चल रही गितिविधयŌ के िहÖसे के łप म¤, इको पयªटन और Öथायी पयªटन को बढ़ावा देना भी 
शुł िकया गया है। देश म¤ इको पयªटन और Öथायी पयªटन के िवकास को गित ÿदान करन ेके िलए, पयªटन 
मंýालय ने इको पयªटन और Öथायी पयªटन के िलए राÕůीय कायªनीित तैयार कì है। इसके साथ ही देश म¤ 
Öथायी पयªटन को बढ़ावा देने और पयªटकŌ तथा पयªटन ÓयवसायŌ से जड़ुे लोगŌ को Öथायी पयªटन ÿथाओ ं
को अपनाने के िलए ÿोÂसािहत करने हेतु ůैवल फॉर लाइफ कायªøम (एलआईएफई) भी शुł िकया है। 
पयªटन मु́ य łप से राºय सरकार से संबंिधत िवषय है। हालािँक, पयªटन मंýालय अपनी योजनाओ ंके 
तहत देश म¤ पयªटन से संबंिधत अवसंरचना के िवकास के िलए राºय सरकारŌ/संघ राºय±ेýŌ/ क¤ þीय 
एज¤िसयŌ को िव°ीय सहायता ÿदान करता है। मंýालय ने अपनी Öवदेश दशªन योजना के तहत िवषयगत 
पåरपथŌ से एक के łप म¤ इको पåरपथ को िचिĹत िकया है। 
  
पयªटन मंýालय ने देश म¤ Öथायी और िजÌमेदारीयĉु पयªटन को बढ़ावा देने के िलए राºयŌ/संघ राºय±ेýŌ 
और Öथानीय सरकारŌ के साथ साझेदारी म¤ पयªटन गंतÓयŌ के एकìकृत िवकास के िलए एक मजबूत ढांचा 
तैयार करने के िमशन के साथ अपनी Öवदेश दशªन योजना को Öवदेश दशªन 2.0 के तौर पर नया łप 
िदया है।  
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Öवदशे दशªन 2.0 के तहत "चुनौती आधाåरत गंतÓय िवकास" नामक उप-योजना का उĥेÔय सपूंणª पयªटन 
वÐैयू ®ृंखला म¤ पयªटकŌ के अनभुव को बेहतर बनाने के िलए एक गंतÓय का समú िवकास करना है, तािक 
हमारे पयªटन गंतÓयŌ को Öथायी और िजÌमेदारीयĉु गंतÓयŌ के łप म¤ पåरवितªत िकया जा सके।  
Öवदशे दशªन योजना के तहत मÅय ÿदशे और महाराÕů म¤ Öवीकृत पåरयोजनाओ ंकì सूची संलµन िववरण 
म¤ दी गई है। 
 

िववरण 
Öवदेश दशªन योजना के तहत मÅय ÿदशे और महाराÕů म¤ Öवीकृत पåरयोजनाए ं      

(करोड़ Ł. म¤) 

ø. 
स.ं  

राºय/सघं 
राºय±ेý  

पåरपथ / 
Öवीकृित 

वषª 

पåरयोजना 
का नाम 

Öवीकृत 
रािश 

जारी 
रािश* 

उपयोग 
कì गई 
रािश 

वाÖतिवक 
िÖथित 
(%) 

िøयाÆवयन 
एज¤सी 

1. मÅय 
ÿदशे 
 

वÆयजीव 
पåरपथ 
2015-16 
 

पÆना-
मकंुुदपुर- 
संजय-
डुबरी-
बांधवगढ़-
काÆहा - 
म³ुकì-प¤च 
म¤ वÆयजीव 
पåरपथ का 
िवकास 

92.10 86.31 86.31 पूणª  मÅय ÿदेश 
राºय पयªटन 
िवकास 
िनगम 

2. मÅय 
ÿदशे 
 

बौĦ पåरपथ 
2016-17 

साचँी-
सतना- 
रीवा-
मंदसौर-
धार का 
िवकास 

74.02 72.75 72.75 पूणª  मÅय ÿदेश 
राºय पयªटन 
िवकास 
िनगम 

3. मÅय 
ÿदशे 
 

िवरासत 
पåरपथ 
2016-17 
 

µवािलयर-
ओरछा- 
खजुराहो-
चंदेरी - 
भीमबेटका-

89.82 89.49 89.49 पूणª  मÅय ÿदेश 
राºय पयªटन 
िवकास 
िनगम 
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मांडू का 
िवकास 

4. मÅय 
ÿदशे 
 

इको पåरपथ 
2017-18 
 

गांधीसागर 
बांध - 
मंडलेĵर 
बांध- 
ओकंारĵेर 
बांध- इंिदरा 
सागर बांध -
तवा बांध- 
बरगी बांध-
भेड़ाघाट - 
बाणसागर 
बांध- केन 
नदी का 
िवकास 

93.76 93.59 93.59 पूणª  मÅय ÿदेश 
राºय पयªटन 
िवकास 
िनगम 

5. महाराÕů 
 

तटीय 
पåरपथ 
2015-16 

िसंधुदगुª  
तटीय 
पåरपथ - 
सागरĵेर , 
तारकरली , 
िवजयदगुª 
(समुþ तट 
और øìक), 
िमतभव का 
िवकास 

19.06 18.10 17.61 पूणª  महाराÕů 
पयªटन 
िवकास 
िनगम 

6. महाराÕů 
 

आÅयािÂमक 
पåरपथ 
2018-19 

वाकì - 
अदासा - 
धापेवाड़ा - 
पारदिसंघा 
- 
तेलनखंडी 
- िगराड का 
िवकास 

45.47 43.19 32.04 पूणª  नागपुर 
महानगर ±ेý 
िवकास 
ÿािधकरण 
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पयªटन मýंालय कì चुनौती आधाåरत गतंÓय िवकास योजना के तहत Öवीकृत गंतÓयŌ कì सूची 

ø. 
स.ं 

राºय गतंÓय ®ेणी  िव°पोषण रािश (करोड़ 
Ł) 

1. मÅय ÿदेश मांडू सÖंकृित और िवरासत 25.00 
2. मÅय ÿदेश ओरछा आÅयािÂमक पयªटन 25.00 
3. महाराÕů अहमदनगर सÖंकृित और िवरासत 25.00 

 
पयªटन मýंालय कì Öवदेश दशªन 2.0 योजना के तहत Öवीकृत पåरयोजनाओ ंकì सूची 

ø. 
स.ं 

राºय गतंÓय ए³सपीåरयंस का नाम Öवीकृत लागत 
(करोड़ Ł) 

1. मÅय ÿदेश µवािलयर फूलबाग ए³सपीåरयंस ज़ोन  16.73 
2. मÅय ÿदेश िचýकूट िचýकूट म¤ आÅयािÂमक ए³सपीåरयंस 27.21 
3. महाराÕů पणेु िशवसृिĶ ऐितहािसक थीम पाकª - चरण 

3 
76.22 

 
  

NEXUS BETWEEN BANK BORROWERS, ASSET RECONSTRUCTION 

COMPANIES AND LENDERS 

1121. DR. THOL THIRUMAAVALAVAN: 

Will the Minister of Finance be pleased to state: 

(a)  whether the Income-Tax Authorities during raids have observed the nexus 

between the Bank borrowers and the Asset Reconstruction Companies (ARCs) in 

manipulating the Loan assets creating huge loss to the Public Sector Banks (PSBs); 

(b)  if so, the details of losses incurred by the Banks and Asset Reconstruction 

Company due to such collusion; 

(c)  whether the Government has taken any measures to prevent such unfair and 

fraudulent activities of the Bank borrowers, ARCs and the lenders; and 

(d)  if so, the details thereof? 
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THE MINISTER OF STATE IN THE MINISTRY OF FINANCE  

(SHRI PANKAJ CHOUDHARY):  

(a)  and  (b):  There is no expression ‘raid’ in the Income Tax Act, 1961 (the ‘Act’). 

However, the Income Tax Department (ITD) has recently carried out search operation 

on certain Asset Reconstruction Companies (ARCs). Evidence of tax evasion and 

other violations of the Act were detected during such actions. Disclosure of information 

in respect of specific assessees is prohibited except as provided under section 138 of 

the Income-tax Act, 1961. 

(c ) and  (d): RBI has issued Master Direction – Reserve Bank of India (Asset 

Reconstruction Companies) Directions, 2024 dated April 24, 2024, applicable to Asset 

Reconstruction Companies (ARCs). The provisions of these Directions shall apply to 

every ARC registered with RBI under Section 3 of the Securitisation and 

Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002. 

The Master Direction is available on RBI website at the following link: 

https://www.rbi.org.in/Scripts/BS_ViewMasDirections.aspx?id=12669 

 
 

PROMOTION OF ECO-TOURISM AND ADVENTURE TOURISM 
1122. SHRI AMARSING TISSO: 

Will the Minister of TOURISM be pleased to state: 
(a) whether the Government plans to promote eco-tourism and adventure 

tourism in the areas of Karbi-Anglong and Dima-Hasao Districts in Assam 
State, given its rich natural landscapes; 

(b) the details of any specific plans to promote activities like trekking, camping, 
bird-watching, or wildlife safaris in the said districts; 

(c) the details of the efforts and proposals/ schemes being made by the 
Government to promote key natural attractions like Langvoku Falls, Kako 
Falls, Umrongso Lake, Khanduli, Kohora Resort, Barail Range and other 
scenic locations in Karbi -Anglong, Jatinga Valley and Dima Hasao Districts 
of Assam State; 
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(d) whether the Government has any plans to develop lesser-known but 
beautiful spots in said districts into tourist-friendly destinations; and 

(e) if yes, the details thereof and if not, the reasons therefor? 
 

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA 
SINGH SHEKHAWAT): 

(a) to (e): Ministry of Tourism promotes India in a holistic manner, through various 
initiatives. As part of its on-going activities; it regularly releases campaigns to 
promote various tourism destinations and products of India including Eco- Tourism 
and Adventure Tourism.  
In order to position India as a preferred global destination for Eco and Adventure 
Tourism, Ministry of Tourism has formulated National Strategies for Eco –Tourism 
and Adventure Tourism.  
Ministry of Tourism under its scheme of ‘Swadesh Darshan’ provides central 
financial assistance to State Governments/UT Administrations etc. for development 
of tourism infrastructure in the country and the projects under the scheme are 
sanctioned in consultation with the State Governments/UTs subject to availability of 
funds, submission of suitable detailed project reports, adherence to scheme 
guidelines and utilization of funds released earlier etc.  
Ministry of Tourism has sanctioned the following projects in the state of Assam:-  
(i) Development of Tezpur – Majauli – Sibsagar sanctioned in the year 2016-17 

for Rs.90.98 Crore under Heritage theme. 

(ii) Development of Manas – Pobitora – Nameri – Khaziranga – Dibru – 

Saikhowa in the year 2015-16 for Rs.94.68 Crore under Wildlife theme. 

 

UNSOLD SEIZED ASSETS FROM VARIOUS CENTRAL AGENCIES 

1123. SHRI PARSHOTTAMBHAI RUPALA: 
Will the Minister of FINANCE be pleased to state: 

(a) whether the Government has taken any steps regarding unsold seized assets with 

various central agencies like the ED, DRI and Income Tax Department, which have 
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led to a decrease in the value of these assets and created challenges for these 

agencies in maintaining their security over an extended period; and 

(b) whether the Government has any plans to amend the rules to permit prompt sale 

of such assets to generate revenue and if the litigation doesn't go well whether the 

realized amount along with interest could be returned to the affected party? 

 
THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
(SHRI PANKAJ CHOUDHARY): 
 
(a): The Government has taken many steps regulating disposal of assets seized by 
various agencies like ED, DRI and Income Tax Department. The provisions of the 
Prevention of Money-laundering Act and the Prevention of Money-Laundering 
(Taking Possession of Attached or Frozen Properties Confirmed by the Adjudicating 
Authority) Rules, 2013 prescribe provisions of disposal of certain type of confirmed 
attached/ frozen movable properties which are subject to speedy and natural decay 
or the expense of maintenance of such properties is likely to exceed its value, 
including property being mode of conveyance and necessary steps as per these 
provisions are taken by ED in appropriate cases. 
        The Section 110 (1A) of the Customs Act, 1962 authorizes Central Government 
to specify the goods or class of goods which the perishable or hazardous nature of 
any goods, depreciation in the value of the goods with the passage of time, 
constraints of storage space for the goods or any other relevant considerations to 
be disposed of after the seizure is affected.   The Central Government had notified 
a total 21 class of goods which can be disposed off immediately after it's seizure in 
exercise of the powers granted by the legislature in section 110 (1A) which includes 
gold and gold jewellery, currency (Indian and  Foreign), electronic goods, cellular 
phones, conveyance, liquors etc. [Notification no. 31/86-Cus]. Accordingly, the 
notified goods, including conveyance, are disposed of immediately after its seizure 
following the procedure prescribed in the Disposal Manual, 2019 as well as Section 
110(1B) of CBIC. Similar provision also exist in the NDPS Act section 52(A) where 
the Central Government can notify certain narcotic drugs, psychotropic substances, 
controlled substances or conveyances on account of their hazardous nature, 
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vulnerability to theft, substitution, constraint of proper storage space for there early 
disposal. 
As per section 110A of the Customs Act, 1962, there are provisions in relation to 
provisional release of goods, documents and things seized pending adjudication 
subject to taking a bond and security as per the conditions mandated by the 
adjudicating authority. The Section 28BA provides for provisional attachment of 
property belonging to the person on whom notice is served under sub-section (1) or 
sub-section (4) of section 28 or sub-section (3) of section 28AAA or sub-section (2) 
of section 28B, for protecting the interests of revenue with the previous approval of 
the Principal Commissioner of Customs or Commissioner.     As regards to the 
confirmed demands, Section 142 of the Customs Act, 1962 provides for detaining 
and sale of the movable and immovable properties. 
           Further, The Income Tax Department has systems in place for the recovery 
of tax dues through various methods, including the attachment and sale of seized 
assets, which are undertaken by Tax Recovery Officers as per provisions laid in the 
Second Schedule of the Income-tax Act, 1961. Moreover, as per the provisions of 
the Act, stock-in-trade, found as a result of search, is not seized. Further, any 
perishable goods are, generally, not seized. CBDT issues OMs and other 
administrative guidelines from time to time to the field formation for the realization of 
tax dues through the timely sale of attached/seized assets. 
(b):  In view of adequacy of existing provisions, such proposal is under consideration. 

PROMOTION OF KANNADA AS CLASSICAL LANGUAGE 

 1124.  SHRI G. KUMAR NAIK:  

Will the Minister of EDUCATION be pleased to state:  

(a) whether the Government has met all requirements from the 2004 resolution 

for promoting Kannada as a classical language, specifically establishing a 

Centre of Excellence for Classical Kannada Studies, instituting two annual 

international awards for distinguished scholars in classical Kannada and 

creating academic chairs in Central Universities for Kannada studies;  
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(b) if so, the details there and if not, the details of remaining projects and the 

time by which these are completed;  

(c) the details of the total funds allocated for promotion of classical language- 

Tamil, Kannada, Telugu, Malayalam, Odia, Sanskrit and others during the 

last three years and the current year, year-wise;  

(d) whether there is any disparities in allocation of funds, if so, the reasons 

thereof; and  

(e) whether the Government has any plans to grant greater autonomy to 

Kannada (similar to the Central Institute of Classical Tamil) to ensure 

effective use of funds and timely project completion?  

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 
MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 
EASTERN REGION (DR. SUKANTA MAJUMDAR): 

(a) to (c):  The Centre of Excellence for studies in Classical Kannada (CESCK) was 

established in 2011 under Central Institute of Indian Languages (CIIL), Mysuru and 

works on research, promotion, publication of Classical Kannada.  The policy of the 

Government is to promote all Indian languages including classical languages. CIIL 

works for the promotion of all Indian languages including four classical languages 

viz. Kannada, Telugu, Malayalam and Odia. Development and promotion of 

Classical Tamil is done by Central Institute of Classical Tamil (CICT), Chennai. The 

Government of India is promoting Sanskrit Language through three Central 

Universities. Funds are provided to these universities for teaching and research in 

Sanskrit Language leading to award of degree, diploma, certificate to students and 

no separate funds are provided for undertaking any work related to classical aspect 
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of Sanskrit.   University Grants Commission (UGC) has approved a centre for 

classical language in Kannada in Central University of Karnataka and an amount of 

Rs.45.00 lakhs was provided for the centre during the year 2021-22.  The details of 

funds provided for various classical languages by CIIL are given below: 

                                                                            (Rs. in lakhs) 
 

2021-

22 

2022-23  2023-24 2024-

25 

Kannada 106.50 171.75 154.50 83.50 

Telugu 103.15 171.75 154.50 83.50 

Malayalam 63.97 186.75 112.50 83.50 

Tamil 1200.00 1200.00 1525.00 1430.00 

Odia 58.38 176.75 138.50 83.50 

 

(e) and  (e):  There is no disparity in the allocation of funds to these classical 
languages.  However, funds are provided as per requirement and utilisation. 
At present, Government of India has constituted a High Powered Committee 
under the Chairmanship of Padmashri Chamu Krishna Shastry  to explore and 
recommend pathways for the holistic and multidisciplinary growth of Indian 
Languages as envisaged in the National Education Policy, 2020 including 
regional languages and classical languages. At present, there is no proposal 
to grant greater autonomy to classical Kannada language.  
 

 
SPORTS PROGRAMS IN SCHOOLS 

1125. SHRI JAGDAMBIKA PAL: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
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(a) the details regarding the budget set aside for sports programme in primary and 
secondary educational schools, categorized by the State; and 
(b) the details of number of students attending Government schools who took part in 
national and State-level sports events State-wise, particularly district-wise in Uttar 
Pradesh? 
 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) ‘Sports’ being a State subject, the primary responsibility for developing sports and 
sports-related education in the country lies with the respective State and Union 
Territory Governments. The Ministry of Youth Affairs and Sports merely supplements 
their efforts and does not set aside the budget for sports programme in primary and 
secondary educational schools. 

 However, under the ‘Sports and Physical Education component’ of Samagra 
Shiksha Scheme of the Ministry of Education, provision for grants for sports 
equipment for indoor and outdoor games in all government schools has been made. 
The Sports and Physical Education component has been introduced for 
encouragement of Sports, Physical activities, Yoga, Co-curricular activities etc. A 
provision has been made for Government schools for grant for sports equipment at 
the rate of Rs. 5000 for Primary Schools, Rs. 10,000 for upper primary schools and 
up to Rs. 25,000 for secondary and senior secondary schools per annum. In the 
Financial Year 2024-25, an outlay of Rs. 729.25 Crore has been approved under 
Sports Grant for Government Schools. The State-wise break-up of the same for 
Elementary and Secondary schools is attached as Statement- I. 

(b) The Ministry of Youth Affairs & Sports does not maintain State-wise details of 
students participating in National and State-level sports. However, the participation 
details in the School Games Federation- National Championship, as per the School 
Games Federation of India (SGFI), recognized by the Ministry of Youth Affairs & 
Sports, are attached as Statement – II. Additional participation details in respect of 
school students can be seen on their website at https://www.sgfi.org.in/. 
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STATEMENT-I 
  

'Sports Grant' component of the Samagra Shiksha Programme 

 (Financial Year 2024-25) 

(Rs. in Lakhs) 

S.No. State Elementary Secondary Total 

1 

Andaman & Nicobar 

Islands 
14.85 22.25 

37.10 

2 Andhra Pradesh 2075.55 1663.50 3739.05 

3 Arunachal Pradesh 166.30 76.00 242.30 

4 Assam 2290.65 1055.75 3346.40 

5 Bihar 0.00 0.00 0.00 

6 Chandigarh 1.40 23.50 24.90 

7 Chhattisgarh 2833.15 1172.75 4005.90 

8 
Dadra & Nagar Haveli 

and Daman & Diu 
24.40 12.50 

36.90 

9 Delhi 68.80 265.50 334.30 

10 Gujarat 2617.80 477.00 3094.80 

11 Haryana 661.95 817.00 1478.95 

12 Himachal Pradesh 715.10 739.00 1454.10 

13 Jammu & Kashmir 1164.60 440.99 1605.59 

14 Jharkhand 2214.25 676.50 2890.75 

15 Karnataka 1500.00 1359.00 2859.00 
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16 Kerala 228.20 187.35 415.55 

17 Ladakh 52.90 31.25 84.15 

18 Lakshadweep 0.45 1.75 2.20 

19 Madhya Pradesh 5400.20 2317.75 7717.95 

20 Maharashtra 729.00 0.00 729.00 

21 Manipur 143.00 98.25 241.25 

22 Meghalaya 45.00 15.50 60.50 

23 Mizoram 155.90 86.00 241.90 

24 Nagaland 112.40 73.25 185.65 

25 Odisha 2920.95 1477.25 4398.20 

26 Puducherry 16.35 31.00 47.35 

27 Punjab 894.80 941.75 1836.55 

28 Rajasthan 3516.10 4354.50 7870.60 

29 Sikkim 36.15 49.45 85.60 

30 Tamilnadu 1909.20 1563.50 3472.70 

31 Telangana 1233.50 1613.50 2847.00 

32 Tripura 215.95 239.75 455.70 

33 Uttarakhand 821.40 549.25 1370.65 

34 Uttar Pradesh 8952.55 576.50 9529.05 

35 West Bengal 3937.35 2245.75 6183.10 

TOTAL 47670.15 25254.54 72924.69 
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STATEMENT-II 

 Details of student participation in School Games Federation – National 
Championship 
 
CHAMPIONSHIP YEAR TOTAL 

PARTICIPANTS 
PARTICIPANTS 
FROM UTTAR 

PRADESH 

REMARKS 

National 
Championship 

2023-
24 

54095 1246 Includes 
players from 
all schools 

National 
Championship 

2024-
25 

22590 665 As on 
29.11.2024 

 

 
पाåरवाåरक आय म¤ िगरावट 

1126. ®ीमती ÿितभा सरुशे धानोरकर: 

³या िव° मýंी यह बताने कì कृपा कर¤गे िकः 

(क) ³या मजदूरी दर म¤ कम वृिĦ और मþुाÖफìित म¤ भारी वृिĦ के कारण वाÖतिवक पाåरवाåरक आय 

अभूतपूवª łप से कमी हòई ह;ै और 

(ख) यिद हां, तो दशे कì अथªÓयवÖथा के सम± आय म¤ िगरावट कì चनुौती से िनपटने के िलए सरकार 

Ĭारा ³या कदम उठाए गए ह§?  

 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) राÕůीय लेखा सांि´यकì 2024 के अनुसार, पåरवारŌ कì सकल ÿयोºय आय (पåरवारŌ तक सेवा 

उपलÊध कराने वाली गैर-लाभकारी संÖथाओ ंसिहत) केवल चालू मूÐयŌ पर और वषª 2022-23 तक ही 

उपलÊध है। वषª 2021-22 और 2022-23 के दौरान चालू मूÐयŌ पर सकल पाåरवाåरक ÿयोºय आय म¤ 

विृĦ दर औसतन 13.5 ÿितशत रही, जो औसत खदुरा मþुाÖफìित 6.1 ÿितशत से अिधक थी। आविधक 

®म बल सव¥±ण (पीएलएफएस) के आंकड़Ō से ÿदिशªत होता है िक कायª बल भागीदारी दर 2022-23 म¤ 

56% से बढ़कर 2023-24 म¤ 58.2% हो गई। पीएलएफएस के आंकड़Ō से यह भी ÿदिशªत हòआ िक चालू 

साĮािहक िÖथित म¤ औसत मजदूरी/आय अजªन म¤ हòई विृĦ 2023-24 म¤ खदुरा मþुाÖफìित दर स ेअिधक 
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रही। खदुरा मþुाÖफìित दर 2023-24 म¤ 5.4 ÿितशत कì तुलना म¤ 2024-25 (अÿैल- अĉूबर) म¤ घटकर 

4.8 ÿितशत हो गई।  

(ख) सरकार Ĭारा ईज ऑफ डूईगं िबजनैस, कौशल िवकास, रोजगार सजृन और साथ ही साथ 

अवसंरचना िनमाªण पर Åयान केिÆþत िकए जाने से पाåरवाåरक आय म¤ वृिĦ हेत ुअनकूुल वातावरण तैयार 

होता है।  

 

 PRESERVATION AND PROTECTION OF THE GAUTAMESHWARA 
TEMPLE 

 
1127. SHRI VAMSI KRISHNA GADDAM: 

Will the Minister of CULTURE be pleased to state: 

 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI GAJENDRA 
SINGH SHEKHAWAT): 

  (a) the details of the steps taken/ being taken by the Archaeological Survey of India 

(ASI) and the Government to preserve and protect Gautameshwara Temple of 

historical importance and other similar heritage sites in Manthani built during 

the Kakatiya Dynasty; 

 

(b) whether the Government has allocated funds for the restoration and if so, the 
details thereof along with the current status of the restoration work; 

(c) whether the Government, in collaboration with the ASI has undertaken any 
initiatives to promote Manthani’s rich historical and cultural heritage, such as 
the visit of Adi Shankaracharya and the Kakatiya period temples and if so, the 
details thereof;  

(d) whether the Government has plans for any tourism campaigns or cultural 
programmes focused on promoting Manthani as a heritage destination ,if so 
the details thereof; 
 (e) the details of the measures being taken by the Government to involve the local 
community in the preservation of these sites, including training for locals as 
guides or conservation experts? 
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(a) The Gauthameshwara temple and other similar heritage sites in 

Manthani built during the Kakatiya Dynasty are protected monuments 
of the Department of Heritage Telangana. 

(b) 
to 
(e) 

No funds have been allotted by Government of India for the restoration 
and preservation of Manthani’s rich historical and cultural heritage. No 
proposal in this regard has been received from the Government of 
Telangana. 

 
  
   

GST EXEMPTION ON ARTIFICIAL LIMBS 

1128. DR. C. N. MANJUNATH:  
Will the Minister of FINANCE be pleased to state:  
that the Government has any plans to waive off GST on Artificial Limbs/various 
Assistive Devices for patients who have significant physical disabilities including 
amputations of legs and arms to benefit poor and lower middle class people? 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 

(SHRI PANKAJ CHOUDHARY): 

GST rates and exemptions are prescribed on the recommendations of the GST 

Council which consists of representation from both Union and State/UT 

Governments. There is no such recommendation of the GST Council. 

Since inception of GST, assistive devices, rehabilitation aids and other goods for the 

disabled such as instruments and implants for severely physically handicapped, 

have been prescribed the lowest tax rate or GST i.e. @ 5%. 

आधुिनक कला सúंहालय 

1129. ®ीमती गनीबेन नागाजी ठाकोर : 
   
³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक :  
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(क)  आधुिनक कला को बढ़ावा देने के िलए सरकार Ĭारा उठाए जा रहे कदमŌ का Ê यौरा ³ या है;  

(ख)  गजुरात राº य म¤ संचािलत िकए जा रहे आधुिनक कला संúहालयŌ कì सं́  या का Ê यौरा ³ या है; 
और  

(ग)  ³ या सरकार कì भिवÕ य म¤ आधुिनक कला का नया संúहालय Ö थािपत करने कì कोई योजना 
है? 

सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क):  राÕ ůीय आधिुनक कला संúहालय (एनजीएमए), िदÐ ली सÖं कृित मंýालय (एमओसी) का 
अधीनÖ थ कायाªलय है। आधुिनक और समकालीन भारतीय कला के िलए भारत का ÿमुख कला 
सÖं थान है। इसका एक माý उĥेÔ य आधिुनक भारतीय कला का संवधªन और पåरर±ण करना है। 
ब¤गलłु और मुंबई म¤ इसकì दो शाखाए ंह§। राÕ ůीय आधिुनक कला संúहालय (एनजीएमए) भारत 
म¤ कलाकारŌ, सúंहाÅ य±Ō और कला ÿेिमयŌ के िलए मंच ÿदान करते हòए आधिुनक और 
समकालीन कला को ÿोÂ सािहत करने म¤ महÂ वपूणª भूिमका िनभाता है। इसके पास भारतीय और 
िवदेशी मूल, दोनŌ कì 17000 से अिधक आधुिनक कृितयां मौजूद ह§ जो लगभग 1850 ईÖ वी के 
बाद कì ह§ और 160 वषª से भी अिधक परुानी ह§।  

 राÕ ůीय आधिुनक कला संúहालय िनयिमत ÿदशªिनयां आयोिजत करने हेतु मचं भी ÿदान करता 
है िजनम¤ िविवध ÿकार कì आधुिनक और समकालीन भारतीय तथा अंतरराÕ ůीय कला को 
ÿदिशªत िकया जाता है। ये ÿदशªिनयां सÿुितिķत कलाकारŌ के साथ-साथ उदीयमान ÿितभाओ ं
कì कृितयŌ को भी ÿÖ तुत करती ह§। िविवध कलाÂ मक अिभÓ यिĉयŌ और शैिलयŌ को ÿÖ तुत करते 
हòए, यह संúहालय आधुिनक कला म¤ उभरते ŁझानŌ से दशªकŌ का पåरचय कराता है।  

 एनजीएमए म¤ ÿिश±ुता: कला और सúंहालय से संबंिधत िवषयŌ म¤ अÅ ययनरत िवīािथªयŌ को 
ÿोÂ सािहत करने और उÆ ह¤ Ó यावसाियक ÿिश±ण तथा रोजगार के अवसर उपलÊ ध कराने हेतु 
एनजीएमए अंत:कायª (ऑन-द-जॉब) ÿिश±तुा ÿदान करता है।  

 ²ान के ÿसार के अपने उĥेÔ य को आगे बढ़ाने हेतु, हम अपने िवशाल सúंह के िलए कायª करने 
और संúहालय िव²ान से संबंिधत ÿमुख िसĦाÆ तŌ का अनभुव ÿाÈ त करन ेहेतु उÂ साही यवुा 
Ó यावसाियकŌ को अवसर ÿदान करते ह§। यह पहल सिुनिĲत करती है िक हमारा अनभुवी Ö टाफ 
सúंहालय Ó यावसाियकŌ कì भावी पीढ़ी को परामशª और ÿिश±ण ÿदान कर सके।  

 गाइिडड टूर Ö वे¸ छाकमê कायªøम: एनजीएमए Ĭारा ²ान के ÿसार संबंधी शैि±क उĥेÔ यŌ को 
सवōपåर रखा जाता है। हमार े ŀिĶकोण के इस महÂ वपूणª पहलू को पूरा करने के िलए हम 
िवīािथªयŌ, समय-समय पर आन ेवाले गणमाÆ य Ó यिĉयŌ और आम जनता को संúहालय Ăमण 
म¤ गाइड करने हेतु उÂ ÿेåरत और उÂ साही यवुा Ö वे̧  छाकिमªयŌ कì तलाश करते ह§। हमारा दो 
सÈ ताह का ÿिश±ण मॉड्यूल Ö वे̧  छाकिमªयŌ को एनजीएमए के सúंह, इसके सामािजक-



02.12.2024                                                                                                                                               374 
 

सांÖ कृितक पåरÿेà य म¤ भारतीय आधुिनक कला समाज म¤ संúहालयŌ कì उभरती भूिमका और 
िविभÆ न कला सजृन तकनीकŌ म¤ मजबूत आधार ÿदान करते हòए,  उÆ ह¤ स±म बनाने के िलए 
िडजाइन िकया गया है।     

 इसके अितåर³ त, सÖं कृित मंýालय Ĭारा संúहालय अनदुान Ö कìम संचािलत कì जाती है िजसके 
अंतगªत केÆ þीय/राº य सरकारŌ और सावªजिनक ±ेý के उपøमŌ, सोसाइटी पंजीकरण अिधिनयम, 
1860 के तहत पंजीकृत सोसाइिटयŌ, Ö वायÂ त िनकायŌ, Ö थानीय िनकायŌ और Æ यासŌ को राº य 
और िजला Ö तर पर नए संúहालय कì Ö थापना/मौजूदा संúहालय के िवकास के िलए िवÂ तीय 
सहायता ÿदान कì जाती है। संúहालय अनदुान Ö कìम के िदशािनद¥श मंýालय कì वेबसाइट 
www.indiaculture.gov.in पर उपलÊध ह§। 

(ख): गजुरात राºय म¤ संÖकृित मंýालय के ÿशासिनक िनयंýण के अधीन कोई आधुिनक कला संúहालय 
मौजूद नहé है। 

(ग):  ऐसा कोई ÿÖ ताव मंýालय म¤ िवचाराधीन नहé है।  

 

VACANT POSTS IN NEHRU YUVA KENDRAS OF HIMACHAL PRADESH 

1130. SHRI SURESH KUMAR KASHYAP: 

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 

(a) the number of vacant posts in Nehru Yuva Kendras of Himachal Pradesh along 

with the steps being taken by the Government in this regard, district-wise; and  

(b) the other steps taken by the Government in this regard? 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

(a) and  (b) Total 20 posts are vacant in Nehru Yuva Kendras of Himachal Pradesh. 

The district wise details of vacant posts in Nehru Yuva Kendras of Himachal Pradesh 

is placed at enclosed Statement. While effort is being made to fill up the existing 

vacancies expeditiously, vacancies in Nehru Yuva Kendra Sangathan (NYKS) do 

keep on arising on account of retirement, resignation or promotion. The occurrence 

and filling up of vacancies is a continuous process. 
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STATEMENT 

District wise details of vacant posts in Nehru Yuva Kendras of Himachal 
Pradesh are as under:- 

 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 
AMOUNT COLLECTED AND SPENT UNDER EDUCATIONAL SCHEME 

1131. SHRI ARUN NEHRU: 
Will the Minister of EDUCATION be pleased to state: 
(a) the total amount of Education Cess collected by the Government during the last 

five years; 

(b) the details of Educational schemes launched by the Government by utilising the 

Education Cess; 

District Wise details of  vacancy in Nehru Yuva Kendras of Himachal 
Pradesh 

  Sl. 
No 

Name of the Kendra/State 
Office in Himachal Pradesh 

Total Number of Vacant Posts 

 1. NYK Bilaspur 01 
 2. NYK Chamba 01 
 3. NYK Dharamshala ( Kangra ) 01 
 4. NYK Hamirpur 01 
 5. NYK Keylong ( Lahoul Spiti ) 03 
 6. NYK Kinnaur 02 
 7. NYK Kullu 02 
 8. NYK Mandi 01 
 9. NYK Nahan ( Sirmour ) 02 
 10. NYK Shimla 02 
 11. NYK Solan 02 
 12. NYK Una 00 
 13. NYKS, State Office Shimla 02 

Grand Total 20 
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(c) the amount of Education Cess spent on educational schemes during the above 

period; and 

(d) the amount of Education Cess devolved to States during the last five years, 

State-wise? 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT AND 
ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY OF 
EDUCATION (SHRI JAYANT CHAUDHARY): 

(a) and  (b): From the F.Y. 2018-19, a composite cess is levied on Corporate Tax 

and Income Tax in the name of 'Health and Education Cess', replacing the erstwhile 

cesses called 'Primary Education Cess' [imposed by the Finance (No.2) Act, 2004] 

and 'Secondary and Higher Education Cess' [imposed by the Finance Act 2007]. 

The proceeds from the cess so collected as part of the principal taxes are deposited 

in Consolidated Fund of India in terms of the Article 266 of the Constitution of India. 

Details of amount collected by the Government during last five years are given in 

enclosed Statement-I. 

(c): For the education sector, the utilization of the proceeds is put through reserve 

funds viz. Prarambhik Shikha Kosh (PSK) and Madhyamik and Uchchtar Shiksha 

Kosh (MUSK). Scheme-wise utilization of PSK and MUSK are given in enclosed 

Statement-II.  

(d): The cess levied for specific purposes under any law made by Parliament is 

levied and collected by the Government of India and does not form part of the 

divisible pool of taxes and accordingly not distributed between the Union and the 

States in terms of Article 270 of the Constitution of India. 
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STATEMENT-I 
 The details of the collection and expenditure of Education Cess for the 
last five financial years are as under:- 

     (Rupees in crore) 
S.No. Financial 

Year 
Collection of 
Health and  
Education 

Cess 

Actual 
Expenditure 

Primary 
Education Cess 

Actual 
Expenditure 

Secondary and  
Higher Education 

Cess 
1 2019-20 39,240.55 26,848.35 12,882.10 
2 2020-21 35,894.82 30,168.33 20,370.44 
3 2021-22 52,750.27 31,788.25 23,954.23 
4 2022-23 61,813.92 38,000.00 24,323.49 
5 2023-24 

(R.E.) 
73,000.00  28,400.00 12,000.00 

[Source: Ministry of Finance] 
 

STATEMENT-II 

Scheme-wise utilization of MUSK  
    (Rupees in crore) 

S.
No 

Schemes 2019-20 2020-21 2021-22 2022-23 2023-24 

1 

Pradhan Mantri 
Rashtriya 
Uchhatar 
Shiksha 

Abhiyan (PM-
RUSA) 

1,136.94 0.00 229.67 250.00 0.00 

2 

Interest Subsidy 
and contribution 
for Guarantee 

Funds 

1,632.90 1,476.79 1,385.21 873.49 0.00 
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S.
No 

Schemes 2019-20 2020-21 2021-22 2022-23 2023-24 

3 

Scholarship for 
College and 
University 
students 

360.25 164.06 191.96 150.00 0.00 

4 

Pandit Madan 
Mohan Malviya 

National Mission 
on Teachers 
and Teaching 

74.63 0.00 23.38 0.00 0.00 

5 
Support to 

Indian Institutes 
of Technology 

1,499.00 3,370.70 1,536.02 2,500.00 1,500.00 

6 

University 
Grants 

Commission 
(UGC) 

1,810.25 2,541.11 4,723.20 4,355.00 1,000.00 

7 

All India Council 
for Technical 

Education(AICT
E) 

400.00 0.00 0.00 0.00 0.00 

8 

Grants to 
Central 

Universities 
(CUs) 

1,334.75 6,329.97 7,479.79 3,595.00 1,000.00 

9 

Support to 
National 

Institutes of 
Technology 

829.03 920.69 2,235.00 2,500.00 1,500.00 

10 
Pradhan Mantri 

Uchchatar 
Shiksha 

0.00 0.00 0.00 0.00 1,000.00 
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S.
No 

Schemes 2019-20 2020-21 2021-22 2022-23 2023-24 

Protsahan (PM-
USP) 

11 
Samagra 
Shiksha 

3,491.41 3,267.12 2,900.00 4,000.00 3,000.00 

12 

National Means 
cum Merit 

Scholarship 
Scheme 

308.80 200.00 250.00 250.00 250.00 

13 

National 
Scheme for 

Incentive to Girl 
Child for 

Secondary 
Education 

4.14 0.00 0.00 0.00 0.00 

14 
Kendriya 
Vidyalaya 
Sangathan 

0.00 2,100.00 1,000.00 2,500.00 1,000.00 

15 
Navodaya 

Vidyalaya Samiti 
0.00 0.00 2,000.00 3,350.00 1,750.00 

 Total 
12,882.1

0 
20,370.4

4 
23,954.2

3 
24,323.4

9 
12,000.0

0 
 

Scheme-wise utilization of PSK  
    (Rupees in crore) 

S.
No
. 

SCHEMES 2019-20 2020-21 2021-22 2022-23 2023-24 

1 
Samagra 
Shiksha 

18,372.41 18,644.52 21,788.25 26,000.00 
20,000.0

0 

2 PM-POSHAN 8,475.94 11,523.81 10,000.00 12,000.00 8,400.00 
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 Total 26,848.35 30,168.33 31,788.25 38,000.00 
28,400.0

0 

 

 

पयाªवरणीय असंतुलन सबंंधी नीित 

1132. ®ी िगåरधारी यादवः 

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  ³या यह सच है िक दशे म¤ पयाªवरण ÿदषूण और जलवाय ुपåरवतªन के कारण देश के िविभÆ न 

भागŌ म¤ मौसम कì औसत पåरिÖथितयŌ म¤ असंतुलन है िजसम¤ कुछ ÖथानŌ पर भारी वषाª और 

कुछ ÖथानŌ पर भयंकर सूखा पड़ता है; 

(ख)  यिद हां, तो ³या सरकार इस संबंध म¤ कोई आंकड़े रखती है और यिद हां, तो ³या सरकार का 

िवचार पयाªवरणीय असंतलुन को संतिुलत करने के िलए कोई नीित बनाने का है; और 

(ग)  यिद हां, तो उĉ नीित कब तक बनाए जाने कì संभावना है और यिद नहé, तो इसके ³या कारण 

ह§? 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (ग):  जलवाय ुपåरवतªन संबंधी अंतर-सरकारी पैनल (आईपीसीसी) कì छठी मूÐयांकन åरपोटª 

के अनसुार, मानव-जिनत जलवाय ुपåरवतªन का पहले से ही िवÔ व भर के हर ±ेý म¤ कई मौसम और 

जलवाय ुचमōÕ कषŎ पर ÿभाव पड़ रहा है। मानव-ÿेåरत जलवाय ुपåरवतªन, िजसम¤ बार-बार के और गंभीर 

चरम पåरिÖथितयां शािमल ह§, ÿाकृितक जलवाय ुपåरवतªनशीलता से पर े ÿकृित और लोगŌ दोनŌ पर 

Óयापक ÿितकूल ÿभाव तथा सबंंिधत नुकसान एवं ±ित का कारण बना है। लू, भारी वषाª, सूखा और 

उÕणकिटबंधीय चøवातŌ जैसे चरम सीमाओ ंम¤ देखे गए पåरवतªन तथा, िवशेष łप स,े मानव ÿभाव के 

कारण उनके साàय समय के साथ और मजबूत हòए ह§। µलोबल वािम«ग म¤ होने वाली ÿÂयेक वृिĦ के साथ-

साथ, औसत जलवाय ुऔर चरम सीमाओ ंम¤ ±ेýीय पåरवतªन अिधक Óयापक और ÖपĶ हो जाते ह§। 

पÃृवी िव²ान मंýालय के अनसुार, कई अÅययनŌ से यह Ö पÕ ट हो गया है िक दशे के शहरी और úामीण 

±ेýŌ के बदलते Öथानीय मौसम पटैनª और ÿदषूण के बीच एक अिनवायª संबंध होता है। गमª होते पयाªवरण 

और ±ेýीय मानवजिनत ÿभावŌ के बीच पÃृवी ÿणाली घटकŌ के बीच जिटल अंतिøª याओ ं के कारण 

Öथानीय Öतर पर भारी वषाª कì घटनाओ,ं सूखे और बाढ़ कì घटनाओ,ं उÕणकिटबंधीय चøवातŌ कì 
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तीĄता म¤ वृिĦ आिद कì आविृ° म¤ विृĦ हòई है। इन अÅययनŌ से भारत भर म¤ अÂयिधक वषाª कì आविृ° 

और पåरमाण म¤ उÐलेखनीय वृिĦ कì ÿविृ° कì जानकारी िमली है। बदलते मानसून पैटनª और चरम 

िÖथित कì घटनाओ ंने 

दशे के िविभÆन िहÖसŌ को ÿभािवत िकया है। बदलते जलवाय ुम¤ ऐसी घटनाओ ंके ÿित अिधक ÿवण 

±ेýŌ म¤ मÅय भारत, उ°री भारतीय ±ेý और पिĲमी िहमालय (अÂयिधक वषाª), और उ°र, उ°र-पिĲम 

एवं पड़ौसी केÆ þ भारत (अधª-शुÕक ±ेý और मÅयम सूखा और िवÖतार) तथा तटीय राºय (चøवात और 

हीटवेव) आते ह§। 

ÿÂ येक वषª, भारतीय मौसम िव²ान िवभाग (आईएमडी) ‘’भारतीय ±ेý के िलए वािषªक जलवाय ुसारांश" 

तैयार करता है िजसम¤ देश के भीतर देखी गई िविभÆन चरम मौसम सबंंधी घटनाओ ंके बार ेम¤ जानकारी 

होती है। यह åरपोटª  जलवाय ु अनसुंधान एवं सेवा (सीआरएस) ÿभाग, आईएमडी, पणेु वेबसाइट 

(https://www.imdpune.gov.in/Clim_Pred_LRF_New/Reports.html) पर उपलÊध ह§। 

भारतीय मौसम िव²ान िवभाग आपदा ÿबंधन ÿािधकाåरयŌ के साथ-साथ जनता के िलए भी िविभÆ न 

आउटलकु/पूवाªनुमान/चेतावनी जारी करता है िजससे िक िविभÆ न ÿकार के जलवाय ुसंबंधी जोिखमŌ के 

ÿित अनकूुलन और उसके शमन के िलए मौसम संबंधी चरम िÖथितयŌ के ÿित तैयारी कì जा सके।  

भारत सरकार जलवाय ुपåरवतªन और पयाªवरण ÿदषूण से िनपटने के ÿित ÿितबĦ है। पयाªवरण, वन और 

जलवाय ुपåरवतªन मýंालय अपने कई कायªøमŌ और योजनाओ ंके माÅयम से जलवाय ुपåरवतªन संबंधी 

राÕůीय कायª योजना (एनएपीसीसी) सिहत सभी जलवाय ुसंबंधी कायŎ के िलए एक Óयापक łपरखेा 

ÿदान करता है। इसके अलावा, मंýालय ने पयाªवरण ÿभाव आकलन, घातक पदाथª ÿबंधन, जलवाय ु

पåरवतªन के ±ेýŌ पर ±ेýीय नीित वĉÓय जारी िकए ह§। जैव िविवधता, तटीय िविनयामक ±ेý आिद के 

िलए समय-समय पर उभरती चुनौितयŌ के जवाब म¤ कायª िकया जाता है। सरकार ने देश कì आिथªक, 

सामािजक और पयाªवरणीय आवÔयकताओ ं के बीच सामंजÖय Öथािपत करने के िलए सतत िवकास 

संबंधी िचंताओ ंको Å यान रखते हòए िनयम, िविनयम बनाए ह§ और िदशा-िनद¥श जारी िकए ह§। पयाªवरण 

±ेý कì गितशीलता और वैिĵक तथा घरलूे िविनयामक तथा Æ याियक मĥुŌ को Åयान म¤ रखते हòए, पयाªवरण 

±ेý के िलए सरकार Ĭारा बनाई गई नीितयŌ को िववेकपूणª ढंग से  तैयार िकया जाता है, समय-समय पर 

उनकì समी±ा कì जाती है। Óयापक परामशª और परामशª कì ÿिøया के बाद समय-समय पर उÆह¤ समुिचत 

łप से संशोिधत और अīितत िकया जाता है एवं वैिĵक सवō°म कायª ÿथाओ ंको Åयान म¤ रखते हòए 

तथा आवÔयकता पड़ने पर िविधवत् अिधसूिचत िकया जाता है।   
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भारतीय Öटेट ब§क कì नई शाखाए ँखोलना 
1133. ®ी गोपाल जी ठाकुर: 

³या िव° मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या सरकार का िवचार चालू िव° वषª के दौरान भारतीय Öटेट ब§क कì नई शाखाए ंखोलने का 

है; 
(ख) ³या दरभंगा िजले के úामीण ±ेýŌ म¤ भारतीय Öटेट ब§क कì शाखाए ंकम ह§ िजनके कारण लोगŌ 

को ब§िकंग कायŎ म¤ असुिवधा का सामना करना पड़ रहा है;  
(ग) ³या सरकार का िवचार आम जनता कì समÖया के समाधान के िलए पांच िकलोमीटर कì दूरी के 

भीतर भारतीय Öटेट ब§क कì एक शाखा खोलने का है; और  
(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 

(क) से (घ): भारतीय Öटेट ब§क कì वतªमान िव°ीय वषª के दौरान पूर ेभारत म¤ 500 नई शाखाए ंखोलने 
कì योजना है । वतªमान िव°ीय वषª 2024-25 के दौरान िदनांक 31.10.2024 कì िÖथित के अनसुार 
135 नई शाखाए ंपहले ही खोली जा चकुì ह§ ।  
भारतीय Öटेट ब§क (एसबीआई) Ĭारा दी गई सूचना के अनसुार, दरभंगा िजले म¤ एसबीआई कì 34 शाखाए ं
ह§, िजनम¤ से 14 शाखाए ंúामीण ±ेýŌ म¤ ह§ । दरभंगा िजले के úामीण ±ेý म¤ एसबीआई कì एक शाखा 
खोलने कì ÿिøया चल रही है ।  

भारतीय åरज़वª ब§क (आरबीआई) Ĭारा “शाखा ÿािधकार नीित के यिुĉकरण” के सबंंध म¤ 18 मई, 2017 
को जारी पåरपý के संशोिधत िदशािनद¥शŌ के अनसुार “शाखा” शÊद को “ब§िकंग आउटलेट (बीओ)” स े
ÿितÖथािपत िकया गया है । इसम¤ पारपंåरक शाखाए ंऔर Óयवसाय ÿितिनिध (बीसी) आउटलेट, दोनŌ, 
शािमल ह§, तािक ब§क úामीण ±ेýŌ म¤ úाहकŌ को िनिवª¶न सवेा उपलÊ ध कराने के िलए दूरÖथ úामीण ±ेýŌ 
म¤ भी कम लागत पर अपने नेटवकª  का िवÖतार कर सक¤  । 

वतªमान म¤ सरकार का ÿयास देश के सभी आबादी वाले गांवŌ के 5 िकलोमीटर के दायर ेम¤ एक ब§िकंग 
आउटलेट [ब§क कì शाखा/Óयवसाय ÿितिनिध/भारतीय डाक भुगतान ब§क (आईपीपीबी)] कì उपलÊधता 
सिुनिĲत करना है। ब§िकंग आउटेलट कì उपलÊधता कì िनगरानी भौगोिलक सूचना ÿणाली (जीआईएस) 
पर आधाåरत ऐप, अथाªत जन धन दशªक (जेडीडी) ऐप, Ĭारा कì जाती है ।   

ब§कŌ Ĭारा जन धन दशªक (जेडीडी) ऐप पर अपलोड िकए गए आंकड़Ō के अनुसार, िबहार के सभी 39,133 
गांवŌ म¤ 5 िकमी. के दायरे म¤ ब§िकंग आउटलेट मौजूद ह§। िबहार राºय म¤ ब§िकंग अवसंरचना िनÌनानसुार 
है:- 
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िजला/राºय शाखा बीसी एटीएम आईपीपीबी 
दरभंगा िजला 252 8,007 206 343 
िबहार 8,188 1,75,763 6,609 9,058 

ąोत: जन धन दशªक ऐप 
 

वनरोपण कायªøम 

1134. ®ी मनसुखभाई धनजीभाई वसावाः 

³या पयाªवरण, वन और जलवायु पåरवतªन मंýी यह बताने कì कृपा कर¤गे िकः 

(क)  दशे म¤ वनरोपण कì वतªमान िÖथित ³या है; 

(ख)  ³या सरकार का िवचार ऐसी पåरयोजनाओ ंम¤ भाग लेने वाली कितपय एज¤िसयŌ को िव°ीय 

ÿोÂसाहन देने का है; 

(ग)  यिद हां, तो तÂसंबंधी Êयौरा ³या है; और 

(घ)  दशे म¤ ÿाकृितक संसाधनŌ के बेरोकटोक दोहन को िनयंिýत करन ेके िलए सरकार Ĭारा ³या 
कायª योजना तैयार कì गई है? 

पयाªवरण, वन और जलवायु पåरवतªन मýंालय म¤ राºय मýंी; तथा िवदेश मýंालय म¤ राºय मýंी 
(®ी कìितª वधªन िसहं): 

(क) से (घ): मंýालय ने देश म¤ वनरोपण के िलए कई पहल¤ शुł कì ह§ और िजन Ö कìमŌ के माÅयम से 
राºयŌ/संघ राºय ±ेýŌ को वनरोपण के िलए धनरािश उपलÊध कराई जाती है उनकì वतªमान िÖथित इस 
ÿकार है:  

(i)  हåरत भारत के िलए राÕůीय िमशन (जीआईएम), िजसका उĥेÔय भाग लेने वाले राºयŌ/संघ राºय 
±ेýŌ म¤ संयĉु वन ÿबंधन सिमितयŌ (जेएफएमसीएस) के माÅयम से भारत के वन ±ेý कì र±ा, 
पनुÖथाªपना और संवधªन करना है, के तहत व±ृारोपण/पाåरिÖथितकì-पनुÖथाªपना के िलए 17 
राºयŌ और 1 संघ राºय ±ेý को 944.48 करोड़ Łपये कì रािश जारी कì गई है। 

(ii)  शहरी और अधª-शहरी ±ेýŌ म¤ वन/हåरत Öथान बनाने के िलए नगर वन योजना (एनवीवाई) का 
कायाªÆवयन राºय/संघ राºय ±ेý के वन िवभागŌ और शहरी Öथानीय िनकायŌ के माÅयम से िकया 
जाता है और मंýालय ने 31 राºयŌ/संघ राºय ±ेýŌ म¤ कुल 546 पåरयोजनाओ ंको मंजूरी दी है 
तथा 431.77 करोड़ Łपय ेजारी िकए ह§। 

(iii)  Öकूल नसªरी योजना (एसएनवाई), िजसम¤ छाýŌ को पौध नसªरी बनाने और पौध रोपण के कायª म¤ 
संलµ न िकया जाता है, माÆयता ÿाĮ सावªजिनक और िनजी िवīालयŌ म¤ चलायी जा रही है। 19 
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राºयŌ/संघ राº य ±ेýŌ म¤ 4.80 करोड़ Łपये के पåरÓयय से कुल 743 पåरयोजनाओ ंको मंजूरी दी 
गई है। 

(iv)  म§úोव को िवशेष, ÿाकृितक पाåरिÖथितकì तंý के łप म¤ बहाल करने तथा तटीय पयाªवासŌ कì 
संधारणीयता को संरि±त करन ेऔर इसे बढ़ाने के िलए "तटीय पयाªवास और मूतª आय के िलए 
म§úोव पहल" (िमÕ टी) योजना शłु कì गई है। आंň ÿदेश, गुजरात, केरल, ओिडशा, पिĲम बंगाल 
और क¤ þ शािसत ÿदेश पुडुचेरी को कुल 17.96 करोड़ Łपये जारी िकए गए ह§। 

(v)  माताओ ंके ÿित ÿेम, आदर और सÌमान के ÿतीक के łप म¤ Öवैि¸छक व±ृारोपण को बढ़ावा देने 
के िलए 5 जून, 2024 को ‘एक पेड़ माँ के नाम अिभयान’ शुł िकया गया और इस पहल के तहत 
अब तक 1 िबिलयन से अिधक पौधे लगाए गए ह§। 

इसके अलावा, ÿितपूरक वनरोपण िनिध ÿबंधन एवं आयोजना ÿािधकरण (काÌपा) के अंतगªत 
िनिधयŌ का उपयोग वन (संर±ण एवं संवधªन) अिधिनयम, 1980 तथा उसके अधीन िनयमŌ के ÿावधानŌ 
के अनसुार वनरोपण और संबंिधत कायªकलापŌ के िलए िकया जाता है। 

मंýालय अंतराªÕůीय वन िदवस, िवĵ पयाªवरण िदवस, वन महोÂसव, वÆयजीव सĮाह आिद 
अवसरŌ पर Öवैि¸छक आधार पर तथा बड़े पमैाने पर व±ृारोपण कायªøमŌ म¤ वन एवं संबंिधत एज¤िसयŌ 
कì सहभािगता और संलµ नता को बढ़ावा देता है।  

दशे म¤ ÿाकृितक संसाधनŌ के मनमाने दोहन को संबंिधत अिधिनयमŌ/िनयमŌ/िविनयमŌ के ÿवतªन 
के माÅयम से िनयंिýत िकया जा रहा है। 

 
INITIATIVE TO SIMPLIFY TAX EXEMPTION FOR STs 

1135. DR. RICKY A. J. SYNGKON: 

Will the Minister of FINANCE be pleased to state: 

(a) whether there is any initiative to simplify the process of tax exemption for 

Scheduled Tribes (STs) residing in scheduled areas, particularly in Meghalaya, 

where STs currently need to file tax exemption certificates annually under 

Section 10(26) of the Income Tax Act, causing undue hardship to all tribal 

residents; 

(b) any specific steps being considered to reduce the procedural burden on STs in 

scheduled areas facing challenges in submitting tax exemption certificates 

annually; and 
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(c) whether the Government is considering a more permanent or automated 

system to grant tax exemptions to STs in Meghalaya as is available to other 

States like Nagaland, Mizoram? 

 

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE 
 (SHRI PANKAJ CHOUDHARY): 
  
(a) to (c)   Clause (26) of section 10 of the Income-tax Act, 1961 (the Act) inter alia 

provides that any income of a member of a Scheduled Tribe, residing in any area or 

States specified therein, from any source in the areas or States aforesaid or by way 

of dividend or interest on securities, shall not be included in computing the total 

income of a previous year of any person. There is no requirement of any certificate 

to claim exemption under clause (26) of section 10 of the Act.  

There is no further proposal in this regard. 

 

úामीण ±ेýŌ म¤ युवा खेल ÿितभाओ ंको बढ़ावा िदया जाना 

1136. ®ी िबīुत बरन महतोः 

³या यवुा कायªøम और खले मंýी यह बताने कì कृपा कर¤गे िक : 

(क) सरकार Ĭारा úामीण ±ेýŌ म¤ खेलŌ को बढ़ावा दनेे और यवुा ÿितभा कì पहचान करने और उÆह¤ 
बढ़ावा देने के िलए उठाए जा रहे कदमŌ का Êयौरा ³या है; 

(ख) सरकार Ĭारा छोटे शहरŌ और अÐप िवकिसत ±ेýŌ के एथलीटŌ के िलए अवसंरचना और सिुवधाओ ं
म¤ सुधार करने के िलए ³या उपाय िकए जा रहे ह§; 

(ग) िवगत पांच वषŎ के दौरान सरकार Ĭारा झारखंड राºय म¤ िकतने बहòउĥेशीय खेल पåरसरŌ का िनमाªण 
िकया गया है; और 

(घ) ³या सरकार का जमशेदपुर म¤ भी खेल Öटेिडयम बनाने का कोई ÿÖताव है और यिद हां, तो तÂसंबंधी 
Êयौरा ³या है? 

   
 

®म और रोजगार मýंी; तथा युवक कायªøम और खेल मंýी (डॉ. मनसुख मांडिवया): 
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(क) और (ख): 'खेल' राºय का िवषय होने के कारण, úामीण ±ेýŌ से ÿितभाओ ंको तैयार करने और 

एथलीटŌ के िलए अवसंरचना और सिुवधाओ ंम¤ सधुार सिहत खेलŌ के िवकास कì िजÌमेदारी मु´य łप 

से राºय/सघं राºय±ेý सरकारŌ कì है। क¤ þ सरकार उनके ÿयासŌ म¤ सहायता करती है। तथािप, युवा 

कायªøम और खेल मंýालय देश म¤ खेलŌ के संवधªन के िलए िनÌनिलिखत Öकìम¤ लागू करता है: 

(i) "खेलो इंिडया- राÕůीय खेल िवकास कायªøम" Öकìम; (ii) राÕůीय खेल पåरसघंŌ को सहायता; (iii) 

अंतराªÕůीय खेल Öपधाªओ ंके िवजेताओ ंऔर उनके कोचŌ को िवशेष परुÖकार; (iv) राÕůीय खेल परुÖकार; 

(v) मेधावी िखलािड़यŌ को प¤शन; (vi) पंिडत दीनदयाल उपाÅयाय राÕůीय खेल कÐयाण Öकìम; (vii) 

राÕůीय खेल िवकास िनिध; और (viii) भारतीय खेल ÿािधकरण के माÅयम से खेल ÿिश±ण क¤ þ। 

उपरोĉ ÖकìमŌ का िववरण इस मंýालय और भारतीय खेल ÿािधकरण कì वेबसाइटŌ पर सावªजिनक 

डोमेन म¤ उपलÊध है। 

इसके अितåरĉ, खेलो इंिडया Öकìम के "खेल अवसंरचना का िनमाªण और उÆनयन" घटक के अंतगªत, 

यह मंýालय खेल उपकरण के साथ-साथ खेल पåरसर, िसंथिेटक एथलेिटक ůैक, िसंथेिटक हॉकì मैदान, 

िसंथिेटक टफª  फुटबॉल मैदान, बहòउĥेशीय हॉल,िÖविमंग पूल आिद, जैसी मूलभूत खेल अवसंरचना के 

िनमाªण के िलए िव°ीय सहायता ÿदान करता है। इसके अितåरĉ, राÕůीय खेल िवकास िनिध 

(एनएसडीएफ) के अंतगªत, सरकार देश भर म¤ खेल सिुवधाओ ंके िनमाªण और उÆनयन के िलए िविभÆन 

सÖंथानŌ और ÓयिĉयŌ कì सहायता करती है। देश भर म¤ खेलो इंिडया Öकìम और एनएसडीएफ के 

अंतगªत Öवीकृत खेल अवसंरचना का िववरण मंýालय के डैशबोडª https://mdsd.kheloindia.gov.in 

और http://www.nsdf.yas.gov.in/nsdf-glance.html पर सावªजिनक डोमेन म¤ उपलÊध है। 

(ग) िव°ीय वषª 2020-21 म¤ खेलो इंिडया Öकìम के अंतगªत एक पåरयोजना, अथाªत् भारतीय ÿौīोिगकì 

सÖंथान (इंिडयन Öकूल ऑफ माइÆस) धनबाद, झारखंड म¤ 12 कोटª हॉल के साथ बहòउĥेÔयीय इनडोर 

हॉल के िनमाªण को Öवीकृित दी गई थी। तथािप, Öकìम के अनसुार, भारतीय ÿौīोिगकì सÖंथान (इंिडयन 

Öकूल ऑफ माइÆस) धनबाद Ĭारा आवÔयक औपचाåरकताओ ंका पालन न करने के कारण, इस मंýालय 

ने इस पåरयोजना को नवंबर 2021 म¤ रĥ कर िदया था। 

(घ) जी नहé । इस मंýालय म¤ ऐसा कोई ÿÖताव िवचाराधीन नहé है। 

बागमती बांध का डेवलपम¤ट 
1137. ®ीमती लवली आनदंः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 
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(क) ³या सरकार बागमती बांध के आस-पास के ±ेýŌ को पयªटन ÖथलŌ के łप म¤ िवकिसत करने के 
िलए कोई योजना बनाने पर िवचार कर रही है; और 

(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) और (ख): पयªटन मंýालय अपनी ‘Öवदेश दशªन’ और ‘तीथªÖथल जीणōĦार एवं आÅयािÂमक 
िवरासत संवधªन अिभयान संबंधी राÕůीय िमशन (ÿशाद)’ नामक योजनाओ ंके तहत राºय सरकारŌ के 
पयªटन अवसंरचना िवकास संबंधी ÿयासŌ को, उनसे उपयĉु पåरयोजना ÿÖतावŌ कì ÿािĮ पर, योजना 
िदशा-िनद¥शŌ के साथ उनकì अनłुपता तथा िनिधयŌ कì उपलÊधता आिद के आधार पर सहायता ÿदान 
कर, संपूåरत करता है। बागमती बांध के िनकटवतê ±ेýŌ के पयªटन ÖथलŌ के łप म¤ िवकास के िलए पृथक 
योजना बनाने का कोई ÿÖताव नहé है। 

 
UNEMPLOYED IN THE COUNTRY 

1138. SHRI P. V. MIDHUN REDDY: 

Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 

(f) whether the Government is aware of the findings of International Labour 

Organisation’s India Employment Report 2024, which states that 83% of youth 

are unemployed in the country, despite rising levels of educated youth; and 

(g) if so, the details thereof and the reasons therefor? 

 

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND 
MEDIUM ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF 
LABOUR AND EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) and (b): The official data source of Employment/ Unemployment indicator in India 

is the Periodic Labour Force Survey (PLFS) conducted by the Ministry of Statistics 

and Programme Implementation (MoSPI) since 2017-18. The survey period is July 

to June every year.  

As per the latest available Annual PLFS reports, the estimated Unemployment 

Rate (UR) on usual status for youth of age 15-29 years in the country has decreased 

from 17.8% in 2017-18 to 10.2% in 2023-24 which is lower than the global 
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unemployment rate of youth of 13.3 per cent [As per World Employment and Social 

Outlook Trends, 2024 published by International Labour Organization (ILO)].   

Further, as per India Employment Report 2024 brought out by ILO-IHD 

(Institute for Human Development), the share of unemployed youth in total youth 

population declined from 7% in 2019 to 5% in 2022. The report also mentions that 

out of the total youth population (15-29 years), 37% were employed, 35% were 

students, 22% were in domestic duties, and only 5% were unemployed during 2022. 

 
STUDY ON EFFECTS OF CLIMATE CHANGE IN THE HIMALAYAS 

1139.  DR. INDRA HANG SUBBA: 
Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased 
to state: 
(a)  whether the Government has allocated any fund to study the effects of climate 

change in the Himalayas; 
(b)  if so, the details thereof; 
(c)  whether any Reports has been prepared on the effects of climate change in 

the Himalayas and if so, the details thereof; and 
(d)  whether the Government has allocated any funds to the State of Sikkim to 

mitigate the situation caused by the flood in the Teesta Basin as a 
consequence of Climate Change and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND 
CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 
EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): 

 (a) to (c) The Government of India has allocated funds for studying the effects of 
climate change in the Himalayan region through various Ministries/ Departments 
including the Ministry of Environment, Forest and  Climate Change (MoEFand CC). 
The Department of Science and  Technology (DST) has launched the National 
Mission for Sustaining the Himalayan Eco-System (NMSHE) as a key component of 
the National Action Plan on Climate Change (NAPCC), aimed at understanding the 
impact of climate change in the Himalayan region. 
The Ministry of Earth Sciences (MoES), through the National Centre for Polar and 
Ocean Research (NCPOR), studies the effects of climate change on Himalayan 
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glaciers and its contribution to water sustainability. The Polar and Cryosphere 
Research (PACER) sub-scheme of MoES also supports studies and monitoring of 
glaciers in the Himalayas. 
The G.B. Pant National Institute of Himalayan Environment (NIHE), an autonomous 
Institute of the MoEFand CC, undertakes studies on different aspects of climate 
change impact on the Himalayan environment. The National Mission on Himalayan 
Studies (NMHS) implemented by MoEFand CC supports innovative studies towards 
sustenance and enhancement of natural and human capital of the Indian Himalayan 
Region. 
Detailed findings on biodiversity shifts, glacial melting, livelihood impacts, 
vulnerability and risk assessment in the Himalayan region due to climate change 
have been published as reports and journal papers.  
(d) As per information provided by the State Government of Sikkim, Rs 40 crore 
has been approved for the State of Sikkim under the National Disaster Mitigation 
Fund for Glacial Lake Outburst Flood (GLOF). 

 
IMPLEMENTATION OF TRIBAL HOME STAYS UNDER SDS 

1140. SHRI APPALANAIDU KALISETTI: 
Will the Minister of TOURISM be pleased to state: 

(a)  the details of the criteria used to select tribal households and villages for 
funding under the Tribal Home Stays-Swadesh Darshan Scheme, including 
the process followed for identification and selection of beneficiaries; 

(b)  the details of villages identified with tourist potential for the establishment of 
tribal home stays under the said Scheme, State-wise, especially Andhra 
Pradesh; 

(c)  the details of the target set for the financial year 2024-25 for the number of 
home stays to be established and the corresponding State-wise allocation of 
funds, including the total funds released so far; 

(d)  the details along with the current status of the implementation of the scheme 
and the number of home stays constructed, renovated, and operational upto 
current year; and 

(e)  the details of the steps being taken by the Government to provide training and 
capacity building to the tribal households and communities, and to ensure the 
sustainability of the home stays? 
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THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  
(SHRI GAJENDRA SINGH SHEKHAWAT): 
(a) to (e):  Government has recently approved the initiative to develop tribal home-
stays under Swadesh Darshan scheme of the Ministry of Tourism as part of ‘Pradhan 
Mantri Janjatiya Unnat Gram Abhiyan’.  The said intervention includes development 
of 1000 home-stays with support of upto ₹5 Lakh per unit (for new construction), 
upto ₹3 Lakh (renovation) and ₹5 Lakh for village community requirement. 
Necessary steps are being taken for implementation of the initiative.  
The implementation of the schemes is done as per the extant Guidelines, Rules and 
Regulations issued by Government of India from time to time, including consultations 
with Central Ministries and State Governments.  

 
िचýकूट म¤ यूनेÖको िजयो पाकª  कì Öथापना 

      1141. ®ी गणेश िसहं:  

       ³या सÖंकृित मंýी यह बताने कì कृपा कर¤गे िक: 

(क) ³या सरकार ने भारतीय कला और सांÖकृितक िवरासत के संर±ण के िलए कोई łपरखेा 
तैयार कì है; 

(ख) ³या सरकार का िवचार ओरछा, खजरुाहŌ, पÆना, कािलंजर िकला,िचýकूट सरभंगा आ®म, 
सुित±ण मुिन आ®म, िसĦ पहाड़, िबरिसंहपरु, सतना, रामवन, पांडी खजूरी, माकª Áडेय आ®म, 
Óहाइट टाइगर सफारी मकंुुदपरु, बाणसागर, बाधंवगढ़, अमरकंटक, िचýकूट को जोड़ने वाले 
काÆहा राÕůीय उīान, जहां भगवान ®ीराम ने अिधकतम µयारह वषª वनवास म¤ िबताए थ,े को 
शािमल करते हòए एक पयªटक सिकª ट िवकिसत करने का है; 

(ग) ³या सरकार को इस बात कì जानकारी है िक इस पूर े±ेý म¤ सांÖकृितक िवरासत, धािमªक 
आÖथा, नेशनल पाकª , टाइगर सफारी, जल िनकाय शािमल ह§ और  यह पिवý निदयŌ का ąोत 
है; 

(घ) ³या सरकार को इस बात कì भी जानकारी है िक यूनेÖको िजयो पाकª  कì Öथापना के िलए उĉ 
±ेý का चयन िवचाराधीन है; और  

(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क): सÖंकृित मंýालय अपने िविभÆन अधीनÖथ और संबĦ कायाªलयŌ के माÅयम से मूतª और अमूतª 
कला तथा संÖकृित के संर±ण और पåरर±ण म¤ सिøय łप से लगा हòआ है। सÖंकृित मंýालय के 



02.12.2024                                                                                                                                               391 
 

अधीन भारतीय परुातÂव सव¥±ण िनयिमत łप स ेआवÔयकतानुसार राÕůीय महÂव के ÿाचीन ÖमारकŌ 
और पुरातािÂवक ÖथलŌ तथा अवशेषŌ का रखरखाव करता है। 

(ख): पयªटन मंýालय अपनी िविभÆन योजनाओ ंजैसे Öवदेश दशªन, चनुौती आधाåरत गंतÓय िवकास, 
पूंजी िनवेश के िलए राºयŌ को िवशेष सहायता, ÿसाद योजना और पयªटन अवसंरचना िवकास के 
िलए क¤ þीय एज¤िसयŌ को सहायता के अंतगªत राºय/संघ राºय ±ेý ÿशासन को पयªटन अवसंरचना 
िवकास के िलए िव°ीय सहायता ÿदान करता है, बशत¥ िक धन कì उपलÊधता हो, उपयĉु िवÖततृ 
पåरयोजना åरपोटª (डीपीआर) ÿÖतुत कì जाए, योजना के िदशािनद¥शŌ का पालन िकया जाए, आिद। 
पयªटन मंýालय Ĭारा Öवीकृत पåरयोजनाओ ंका Êयोरा संलµन  िववरण म¤ िदया गया है । 
(ग): यह ±ेý िविवधताओ ंसे समृĦ है। 
(घ) और (ड.): खान मंýालय के अधीन भारतीय भूवै²ािनक सव¥±ण ने उĉ ±ेý म¤ भू-पयªटन/भू-पाकª  
िवकिसत करने कì सभंावना का पता लगाने के िलए िनिदªĶ मानदंडŌ के आधार पर ÿारिंभक ±ेýीय 
जांच शłु कर दी है। 
 

िववरण 

Öवीकृत पåरयोजनाओ ंका Êयोरा  

(क) Öवदेश दशªन योजना के अंतगªत Öवीकृत पåरयोजना का Êयोरा  

1. मकंुुदपुर म¤ वÆयजीव सिकª ट का िवकास - 
संजय -डुबरी-बांधवगढ़-काÆहा- म³ुकì - प¤च 

वÆयजीव 
सिकª ट / 
2015-16 

92.10 

2. साचँी-सतना-रीवा-मंदसौर-धार का िवकास बौĦ 
सिकª ट / 
2016-17 

74.02 

3 µवािलयर- ओरछा - खजुराहो - 
चंदेरी - भीमबेटका - मांडू का िवकास 

िवरासत 
सिकª ट / 
2016-17 

89.82 

4 गांधीसागर बांध - मंडलेĵर बांध - 
ओकंारĵेर बांध- इंिदरा सागर बांध- तवा बांध- बरगी बांध- 
भेड़ाघाट - बाणसागर बांध - केन नदी का िवकास 

पाåरिÖथितकì 
सिकª ट / 
2017-18 

93.76 

(ख) Öवदशे दशªन योजना को Öवदेश दशªन 2.0 योजना (एसडी 2.0) के łप म¤ नया łप िदया गया ह,ै 
िजसका उĥेÔय िटकाऊ और उÂ तरदायी पयªटन को िवकिसत करना है। मÅय ÿदशे सरकार के परामशª 
से और एसडी 2.0 योजना के िदशा-िनद¥शŌ के अनłुप, मंýालय ने मÅय ÿदशे म¤ "µवािलयर" और " 
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िचýकूट " को िचिĹत िकया है और " फूलबाग ए³सपीåरयंस ज़ोन, µवािलयर के िलए 16.73 करोड़ Łपय े
" और " िचýकूट म¤ आÅयािÂमक अनभुव  के िलए 27.21 करोड़ Łपये" कì मंजूरी दी है । 
(ग) चनुौती आधाåरत गंतÓय िवकास (सीबीडीडी) के अंतगªत, एसडी 2.0 के तहत एक उप-योजना, 
मंýालय न े“सÖंकृित और िवरासत” और “आÅयािÂमक पयªटन” के तहत गंतÓयŌ के łप म¤ øमशः “ मांडू 
” और “ ओरछा ” को 25-25 करोड़ Łपये कì मंजूरी दी है। 
(घ) इसके अलावा, भारत सरकार ने राºयŌ को पंूजी िनवेश के िलए िवशेष सहायता योजना 
(एसएएससीआई) 2024-25 के तहत मÅय ÿदशे म¤ दो पåरयोजनाओ ंअथाªत, “ ओरछा एक मÅयकालीन 
वैभव - 99.92 करोड़ Łपये ” और “भोपाल म¤ एमआईसीई के िलए अंतराªÕůीय कÆव¤शन स¤टर - 95.34 
करोड़ Łपये ” को मंजूरी दी है। 
(ड.) “तीथªयाýा पनुŁĦार और आÅयािÂमक िवरासत संवधªन अिभयान (ÿसाद)" योजना के अंतगªत 
मंýालय न े' अमरकंटक का िवकास ' और ' ओकंारĵेर का िवकास ' नामक दो पåरयोजनाओ ंको øमशः 
49.99 करोड़ Łपय ेऔर 43.93 करोड़ Łपय ेकì मंजूरी दी है । ÿसाद योजना के अंतगªत मंýालय ने मÅय 
ÿदेश म¤ '®ी पीतÌबरा पीठ , दितया िजला” और “ शिनदेव मंिदर, मुरनैा िजला” नामक दो पåरयोजनाओ ं
को मंजूरी दी है। । 
(च) “पयªटन अवसंरचना िवकास के िलए क¤ þीय एज¤िसयŌ को सहायता” योजना के तहत 23.15 करोड़ 
Łपये कì लागत स े "आईटीडीसी Ĭारा मÅय ÿदेश के दमोह म¤ बेलताल झील म¤ पयªटन अवसंरचना" 
पåरयोजना को मंजूरी दी है। 
 

TOURISM CIRCUIT IN MURSHIDABAD 
1142. SHRI ABU TAHER KHAN: 
 Will the Minister of TOURISM be pleased to state: 
(a) whether the Government propose to create a tourism circuit with special focus 

around Mayapur ISKCON Mandir "Punya Bhumi of Sri Chaitanya" and wide 
areas of Murshidabad for economic and self centered development of the 
people of these areas considering its significant tourist attractions; and 

(b) if so, the details thereof? 
 
THE MINISTER OF CULTURE; AND MINISTER OF TOURISM  
(SHRI GAJENDRA SINGH SHEKHAWAT): 

(a) and (b): The Ministry of Tourism under the Schemes of “Swadesh Darshan” and 
“National Mission on Pilgrimage Rejuvenation and Spiritual Heritage Augmentation 
Drive (PRASHAD)” provides financial assistance to State Governments/Union 
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Territory Administrations for the development of tourism related infrastructure and 
facilities at various tourism destinations in the country.  

Ministry of Tourism, from time to time receives proposals from the State 
Governments regarding development of infrastructure under its ongoing schemes 
and these proposals are evaluated as per scheme guidelines and established 
procedures. 

A project named ‘Development of Belur Math’ is sanctioned at the cost of Rs.30.03 
Crore under PRASHAD Scheme and a project named ‘Development of Beach 
Circuit: Udaipur- Digha- Shankarpur- Tajpur- Mandarmani- Fraserganj-Bakkhlai- 
Henry Island’ is sanctioned at the cost of Rs.67.99 Crore under Swadesh Darshan 
Scheme in West Bengal. 

गैर-कृिष ±ेý म¤ रोजगार का सृजन 
1143. ®ीमती भारती पारधी: 
 ³या कौशल िवकास और उīमशीलता मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³ या भारतीय अथªÓयवÖथा म¤ बढ़ती जनशिĉ कì आवÔयकता को पूरा करने के िलए वषª 2030 
तक गैर-कृिष ±ेý म¤ ÿितवषª आठ िमिलयन रोजगार का सजृन िकए जाने कì आवÔयकता है; 
(ख) यिद हां, तो तÂसंबंधी Ê योरा ³ या है; 
(ग) ³ या 15-29 वषª के बीच के यवुा कायªबल का केवल चार ÿितशत ही औपचाåरक łप से कुशल 
है; 
(घ) यिद हां, तो ³या ऐसे पåरŀÔय म¤ उÆनत कौशल िवकास कायªøमŌ कì अÂयिधक आवÔयकता है; 
(ङ) यिद हां, तो ³या इस अंतर को पाटने के िलए आवÔयक िनिध उपलÊध कराई गई है; और 
(च) यिद नहé, तो कुशल कायªबल कì आवÔयकताओ ंको पूरा करने के उĥेÔय से कायªवल को कौशल 
िवकास ÿिश±ण ÿदान करने और अपेि±त िनिध ÿदान करने के िलए सरकार Ĭारा ³या कदम उठाए गए 
ह§? 
 

   कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी 
   (®ी जयंत चौधरी): 
 

(क) और (ख) आिथªक सव¥±ण 2023-24 के अनुसार, भारतीय अथªÓयवÖथा को बढ़ते कायªबल कì 
जłरतŌ को पूरा करने के िलए गैर-कृिष ±ेý म¤ 2030 तक सालाना औसतन लगभग 78.5 लाख रोजगार 
सजृन करने कì जłरत है।  
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(ग) आविधक ®म बल सव¥±ण (पीएलएफएस) वािषªक åरपोटª  2023-24 के अनुसार, 15-29 वषª कì 
आय ुके ÓयिĉयŌ का ÿितशत िजÆहŌने Óयावसाियक/तकनीकì ÿिश±ण ÿाĮ िकया, 34.1% था, िजसम¤ 
औपचाåरक ÿिश±ण ÿाĮ करने वाले 4% शािमल ह§। 
(घ) कौशल िवकास सरकार कì ÿाथिमकताओ ंम¤ स ेएक है, ³यŌिक इससे देश कì आिथªक िवकास 
को बढ़ावा िमलेगा तथा राÕů के यवुाओ ं कì िनयोजनीयता म¤ सधुार होगा। कौशल िवकास और 
उīमशीलता मंýालय (एमएसडीई) भारत सरकार के कुशल भारत िमशन (िसम) के अंतगªत, िविभÆन 
ÖकìमŌ अथाªत ÿधान मंýी कौशल िवकास योजना (पीएमकेवीवाई), जन िश±ण सÖंथान (जेएसएस), 
राÕůीय िश±तुा संवधªन Öकìम (एनएपीएस) और औīोिगक ÿिश±ण सÖंथानŌ (आईटीआई) के माÅयम 
से िशÐपकार ÿिश±ण Öकìम (सीटीएस) के Ĭारा कौशल िवकास क¤ þŌ/सÖंथानŌ के एक Óयापक नेटवकª  
के माÅयम से गैर-कृिष ±ेý सिहत दशे भर म¤ समाज के सभी वगŎ को कौशल, पनुकŐशल और 
कौशलोÆनयन ÿिश±ण ÿदान करता है। िसम का उĥेÔय भारत के यवुाओ ंको उīोग ÿासंिगक कौशल से 
लैस कर भिवÕय के िलए तैयार करना है। 
(ङ) और (च) पीएमकेवीवाई, जेएसएस और एनएपीएस के कायाªÆवयन के िलए बजट के माÅयम स े
आवÔयक िनिध उपलÊध कराई जाती है। िवगत 3 वषŎ और वतªमान वषª म¤ इन ÖकìमŌ के अंतगªत जारी 
कì गई िनिध का िववरण इस ÿकार है: 

(करोड़ Łपए म¤)  
Öकìम का नाम जारी कुल िनिध 

िव°-वषª 
2021-22 

िव°-वषª 
2022-23 

िव°-वषª  
2023-24 

िव°-वषª  
2024-25 

पीएमकेवीवाई (वषª 2021-
22 से 31 अĉूबर 2024 तक) 

475.61 173.99 710.88 646.39 

जेएसएस (वषª 2021-22 से 
10 नवंबर, 2024 तक) 

137.63 154. 65 154.37 35.65 

एनएपीएस (वषª 2021-22 स े
31 अĉूबर, 2024 तक) 

241.60 335.67 632.82 212.79 

 
 आईटीआई के संबंध म¤ दिैनक ÿशासन के साथ-साथ िव°ीय िनयंýण संबंिधत राºय सरकार/संघ 
राºय ±ेý ÿशासन के पास है। 

 
िवमĉु जनजाितयŌ के ब¸चŌ को िश±ा के िवशेष अवसर 

1144. ®ी रमाशंकर राजभर: 
³या िश±ा मंýी यह बताने कì कृपा कर¤गे िक; 
(क) ³या िवमुĉ जनजाितयŌ के ब¸चŌ को िश±ा के िवशेष अवसर ÿदान िकए गए ह§; 
(ख) यिद हां, तो अब तक िकतने छाýŌ को ऐसे अवसर ÿदान िकए गए ह§; 
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(ग) ³या देश म¤ छाýŌ को िश±ा ऋण ÿदान िकया जाता है और यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(घ) इस योजना से अब तक िकतने छाý लाभािÆवत हòए ह§; और 
(ङ) ³या सरकार का िवचार इस योजना के अंतगªत Ê याज दर को कम करने का है? 

 
कौशल िवकास और उīमशीलता मýंालय के राº य मýंी; तथा िश±ा मýंालय म¤ राºय मýंी  
(®ी जयंत चौधरी): 
 

(क) और (ख): िश±ा संिवधान कì समवतê सूची का िवषय है और अिधकांश Öकूल राºय सरकारŌ/संघ 
राºय ±ेýŌ के ±ेýािधकार म¤ ह§। िनःशुÐक और अिनवायª बाल िश±ा का अिधकार (आरटीई) अिधिनयम, 
2009 म¤ 6-14 वषª कì आय ुके ÿÂयेक ब¸चे को पड़ोस के Öकूल म¤ उसकì ÿारिंभक िश±ा पणूª होने तक 
िनःशुÐक और अिनवायª िश±ा का अिधकार कì Ó यवÖ था का ÿावधान है।  
   एनईपी, 2020 ‘समतापूणª और समावेशी िश±ा’ पर क¤ िþत है, जो इस िवचार को ÿितÅविनत करती है िक 
िकसी भी ब¸चे को उसकì पķृभूिम और सामािजक-सांÖकृितक पहचान के कारण शैि±क अवसर के संदभª म¤ 
पीछे नहé छोड़ा जाना चािहए।  

   Öकूल िश±ा और सा±रता िवभाग (डीओएसईएल), िश±ा मंýालय राºयŌ और संघ राºय ±ेý के समÆवय 
से सÌपूणª देश म¤ गणुव°ापूणª िश±ा के सवªसुलभीकरण हेतु वषª 2018-19 से समú िश±ा योजना को 
कायाªिÆवत कर रहा है। यह Öकूल िश±ा ±ेý के िलए ÿी-Öकूल से क±ा 12 तक िवÖताåरत एक Óयापक 
कायªøम है और इसका उĥेÔय Öकूल िश±ा के सभी ÖतरŌ पर समावेशी और समान गुणव°ा वाली िश±ा 
सुिनिĲत करना है।  
    सामािजक Æयाय और अिधकाåरता िवभाग, वाइā¤ट इंिडया के िलए पीएम यंग अचीवसª Öकॉलरिशप अवाडª 
Öकìम (पीएम-यशÖवी) के अंतगªत अÆय िपछड़ा वगª (ओबीसी), आिथªक łप से िपछड़ा वगª (ईबीसी) और 
िवमĉु जनजाित (डीएनटी) के छाýŌ कì िश±ा और कÐयाण के िलए सहायता ÿदान करता है। इन उप-
योजनाओ ंका िववरण और लाभािथªयŌ कì सं́ या िनÌनानसुार है:- 
 
ø. स.ं योजना/पåरयोजना/कायªøम का नाम वषª 2023-24 के दौरान 

ओबीसी, ईबीसी और 
डीएनटी छाýŌ के लाभािथªयŌ 
कì सं́ या 

1 ओबीसी, ईबीसी और डीएनटी छाýŌ के िलए ÿी-मैिůक 
छाýवृि° 

19.87 लाख 

2 भारत म¤ अÅययनरत ओबीसी, ईबीसी और डीएनटी 
छाýŌ के िलए पोÖट-मैिůक छाýविृ° 

32.73 लाख 
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3 ओबीसी, ईबीसी और डीएनटी छाýŌ के िलए ÖकूलŌ म¤ 
उ¸च ®ेणी कì िश±ा 

3344 (वाÖतिवक) 

4 ओबीसी, ईबीसी और डीएनटी छाýŌ के िलए 
महािवīालयŌ म¤ उ¸च ®ेणी कì िश±ा 

5099 (वाÖतिवक) 

सामािजक Æयाय और अिधकाåरता िवभाग Ĭारा उपयुªĉ योजनाओ ंके अंतगªत डीएनटी छाýŌ का कोई 
अलग से डाटा नहé रखा जाता है। 

5 राÕůीय ÿवासी योजना 3 (डीएनटी िवīाथê) 

 
(ग) स े (ङ): िश±ा मंýालय "ÿधानमंýी उ¸चतर िश±ा ÿोÂसाहन (पीएम-यूएसपी) योजना" नामक ÿमुख 
योजना के अंतगªत तीन क¤ þीय ±ेý कì योजनाओ ंअथाªत् (i) महािवīालय और िवĵिवīालय के छाýŌ के 
िलए छाýविृ° कì पीएम-यूएसपी क¤ þीय ±ेý योजना (सीएसएसएस); (ii) जÌमू और कÔमीर तथा लĥाख के 
िलए पीएम-यूएसपी िवशेष छाýवृि° योजना (जÌमू और कÔमीर और लĥाख के िलए एसएसएस) (iii) पीएम-
यूएसपी क¤ þीय ±ेý Êयाज सिÊसडी योजना (सीएसआईएस) को कायाªिÆवत कर रहा है, तािक इन योजनाओ ं
के योजनाबĦ मानदडंŌ के अनुसार भारत म¤ उ¸च िश±ा ÿाĮ करने हेतु देश के सभी ®ेिणयŌ के छाýŌ को 
िव°ीय सहायता ÿाĮ हो सके।  
    इसके अितåरĉ, पीएम िवīालàमी योजना को मंिýमंडल Ĭारा अनुमोिदत िकया गया और िदनांक 
06.11.2024 को शुł िकया गया, िजसका उĥेÔय गुणव°ापूणª उ¸च िश±ण संÖथानŌ के मेधावी छाýŌ को 
पाठ्यøम स ेसंबंिधत ट्यूशन फìस और अÆय Ó ययŌ कì पूरी रािश को कवर करने के िलए संपािĵªक मुĉ और 
गारटंर मĉु िश±ा ऋण के łप म¤ िव°ीय सहायता ÿदान करना है और इसके अितåरĉ, अिधÖथगन अविध 
के दौरान 10 लाख Łपये तक के ऋण के िलए 3 ÿितशत Êयाज सिÊसडी सहायता उन छाýŌ हेतु िजनकì 
वािषªक पाåरवाåरक आय 8 लाख Łपये तक ह§ और जो िकसी अÆय सरकारी छाýविृ° या Êयाज सिÊसडी 
योजनाओ ंके तहत लाभ के िलए पाý नहé ह§। 

 
डॉलर के मकुाबले Łपये के मूÐय म¤ िगरावट  

1145. ®ी  िदनेश चंþ यादवः 
³या िव° मýंी यह बताने िक कृपा कर¤गे िकः 
(क) डॉलर के मकुाबले Łपये के मूÐय म¤ लगातार िगरावट के ³या कारण है;  
(ख) ³या यह सच है िक क¸चे तेल कì बढ़ती कìमतŌ, िवदेशी िनवेश कì कमी और शेयर बाजार से 

िवदेशी िनवेशकŌ Ĭारा अिधक िनकासी जैसे ÿमुख कारक Łपये के मूÐय म¤ िगरावट के िलए 
उ°रदायी है; 

(ग) ³या अमरीकì डॉलर के मकुाबले Łपये के घटते मूÐय से आम जनता पर बोझ बढ़ेगा; और  
(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
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िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 
 

)क ( और (ख) भारतीय Łपये (आईएनआर) का मूÐय बाजार Ĭारा िनधाªåरत होता है, िजसका कोई लàय 
या िविशĶ Öतर या ब§ड नहé होता। डॉलर सूचकांक म¤ उतार -चढ़ाव , पंूजी अंतवाªह म¤ Łझान, Êयाज दरŌ 
का Öतर, क¸चे तेल कì कìमतŌ म¤ उतार -चढ़ाव , चालू खाता घाटा आिद जैसे िविभÆन घरलूे और वैिĵक 
कारक भारतीय Łपये )आईएनआर(  कì िविनमय दर को ÿभािवत करते ह§।  
वतªमान कैल¤डर वषª )सीवाई ) 2024 के दौरान, 19 नवंबर, 2024 तक अमेåरकì डॉलर )यूएसडी ) कì 
तुलना म¤ भारतीय Łपये (आईएनआर) म¤  1.4% कì िगरावट आई है। भारतीय Łपये )आईएनआर  (  के 
इस अवमूÐयन का ÿमु́ य कारण अमेåरकì डॉलर कì āॉड बेÖ ड Ö ů¤थ रही है। कैल¤डर वषª 2024 के 
दौरान, िदनांक 19 नवंबर, 2024 तक डॉलर सूचकांक म¤ लगभग 4.8% कì विृĦ हòई है। हाल ही म¤, डॉलर 
सूचकांक िदनांक 22 नवंबर, 2024 को 108.07  के अंक पर पहòंच गया, जो एक वषª से अिधक समय के 
िलए इसका अिधकतम Öतर है, िजससे उभरते बाज़ारŌ कì मुþाओ ंपर दबाव पड़ा है। इसके अितåरĉ, 
मÅय पूवª म¤ भू -राजनीितक तनाव और अमेåरकì चनुाव पåरणामŌ को लेकर अिनिĲतता ने भी मुिÔकल¤  
बढ़ाई ं ह§। 
इसके बावजूद, भारतीय Łपया सबसे बेहतर िनÕपादन करने वाली एिशयाई मþुाओ ंम¤ स ेएक बना हòआ 
है। इसकì तुलना म¤, जापानी येन और दि±ण कोåरयाई वॉन जैसी ÿमुख एिशयाई मुþाओ ंम¤ 19 नवंबर, 
2024 तक øमशः 8.8% और 7.5% कì िगरावट आई है। उÐलेखनीय है िक िāिटश पाउंड )जीबीपी ) के 
अलावा सभी जी10 मुþाओ ंम¤ कैल¤डर वषª 2024 के दौरान 4.0% से अिधक कì िगरावट आई है।  
भारतीय Łपये कì सापे± िÖथरता भारत कì सŀुढ़ और समुÂथानशील आिथªक फांडाम¤टल, Óयापक 
आिथªक और िव°ीय िÖथरता का ÿमाण है।   
(ग)  और (घ) मुþा के अवमूÐ यन से िनयाªत म¤ ÿितÖपधाª बढ़ने कì संभावना है, िजसका अथªÓयवÖथा पर 
सकाराÂमक ÿभाव पड़ता है। दूसरी ओर, अवमूÐ यन  से आयाितत वÖतुओ ंकì कìमत¤ बढ़ सकती ह§। 
िविनमय दर मूÐयĆास का घरलूे कìमतŌ पर और पåरणामÖ वłप नागåरकŌ पर  समú ÿभाव, अंतरराÕůीय 
वÖ तुओ ंकì कìमतŌ के घरलूे बाजार को ÿभािवत करने कì सीमा पर िनभªर करता है।   

 
SCHOLARSHIP UNDER KHELO INDIA SCHEME 

1146.  SHRI CHAMALA KIRAN REDDY: 
Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state: 
 (a) the total number of students selected for scholarship under Khelo India Scheme 
in the State of Telangana, district-wise and year-wise; 
(b) the details of the benefits likely to be availed by the players through this scheme, 
sport wise; 
(c) whether the Government has been able to achieve the objective for which Khelo 
India Youth Games were organized and if so, the details thereof; and 
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(d) the other steps taken by the Government to encourage sports in remote under-
developed areas including villages? 
 

THE MINISTER OF LABOUR AND EMPLOYMENT; AND MINISTER OF YOUTH 
AFFAIRS AND SPORTS (DR. MANSUKH MANDAVIYA): 

a) The total number of students selected for scholarship under Khelo India Scheme 
from the State of Telangana during the last three years and the current year are as 
under: 
 

2021-22 2022-23 2023-24 2024-25 
55 51 59 62 

 
(b) Under the component “Khelo India Centres and  Sports Academies” of Khelo 
India Scheme, the identified talents are given option to join the accredited Khelo 
India academies and also provided financial assistance of Rs. 6.28 Lakh per annum 
[including Rs 1.20 Lakh as Out of Pocket Allowance (OPA)] towards training 
expenses, coaching, competitions exposure, education, equipment support, 
scientific support etc. 
(c) Yes, Sir. The Khelo India Scheme aims at infusing sports culture and achieving 
sporting excellence in the country thus allowing the populace to harness the power 
of sports through its cross-cutting influence. It focuses on the broad basing of sports 
amongst the youth and the promotion of sports activities throughout the country. Till 
date, 01 Khelo India School Games and 05 editions of Khelo India Youth Games 
(KIYG) have been organised. The benchmark of technical conduct of these Games 
is of International Standards. These games have witnessed a participation of more 
than 29,000 athletes, out of which 2757 athletes have been selected as Khelo India 
Athletes. Various initiatives have been undertaken with an aim to provide training 
and exposure at par with the International Standards, which includes training of 
Khelo India Athletes in accredited academies. Further, these athletes compete with 
National/International athletes at various forums which enhance their capabilities 
and strengthen the bench strength of the country for future National/International 
events. 
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(d) The Ministry of Youth Affairs and  Sports implements the following schemes for 
encouragement of sportspersons across the country, including remote under-
developed areas including villages: 
(i) Scheme of “Khelo India- National Programme for Development of Sports”; (ii) 
Assistance to National Sports Federations; (iii) Special Awards to Winners in 
International Sports Events and their Coaches; (iv) National Sports Awards; (v) 
Pension to Meritorious Sportspersons; (vi) Pandit Deendayal Upadhyay National 
Sports Welfare Scheme; (vii) National Sports Development Fund; and (viii) Sports 
Training Centres through Sports Authority of India.  
Details of the above schemes are available in the public domain on the websites of 
this Ministry and the Sports Authority of India. 

 
ESI SUPER SPECIALITY HOSPITALS 

1147. SHRI N. K. PREMACHANDRAN: 
  Will the Minister of LABOUR AND EMPLOYMENT be pleased to state: 
(a)whether the Government proposes to ensure service of qualified and experienced 

doctors in ESI Super Speciality Hospitals and if so, the details thereof along with 
the action taken thereon;  

(b)the details of the action taken by the Government to appoint permanent doctors 
in Super Speciality and Specialist departments in Model and Super Speciality 
Hospital Asramam, Kollam; 

(c)whether the Government also proposes to increase the salary of super speciality 
and speciality doctors appoint on contract basis in ESI Hospitals and if so, the 
details thereof;  

(d)whether the Government has initiated action for filling up the vacancies of doctors 
in super Speciality and speciality departments in Model and Super Speciality 
Hospital, Asramam, Kollam and if so, the details thereof;  

(e)whether the Government also proposes to revise the rate fixed for charges for 
treatment in empanelled hospitals and if so, the details thereof; and 

(f)the details of action taken for developing the ESI Asramam Model and Super 
Speciality Hospital? 
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THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM 
ENTERPRISES; AND MINISTER OF STATE IN THE MINISTRY OF LABOUR AND 
EMPLOYMENT (KUMARI SHOBHA KARANDLAJE): 

(a) to (d): Recruitment of doctors including Specialist / Super Specialist in ESIC 

hospitals is a continuous process.  ESIC has recently issued offer of appointment to 

1323 candidates, selected for the posts of Insurance Medical Officer (IMO) Grade II, 

Specialist Grade II (Senior Scale/Junior Scale) and Teaching Faculty for posting in 

different ESIC Hospitals including 14 candidates for the posts of IMO Gr. II in ESIC 

Model and Super Specialty Hospital Asramam, Kollam.   

        Revision of remuneration of contractual doctors including Specialist / Super 

Specialist is also a continuous process.  Last revision of remuneration was 

implemented in the year 2022.  

(e):  ESIC adopts the revised rate list published by Central Government 

Health Scheme (CGHS) from time to time. 

(f):  The work of Vertical Extension of ESI Super Specialty Hospital at 
Asramam has been assigned to Central Public Works Department. 

 
 

सेÆůल ब§क िडिजटल कर¤सी (सीबीडीसी) को बढ़ावा 
1148. ®ी सजंय हåरभाऊ जाधवः 
³या िव° मýंी यह बताने कì कृपा कर¤गे िकः 
(क) ³या सरकार ब§िकंग ±ेý म¤ सÆेůल ब§क िडिजटल कर¤सी (सीबीडीसी) के उपयोग को बढ़ावा दे रही 
है;  
(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है;  
(ग) इस सबंंध म¤ ब§िकंग ±ेý से ÿाĮ ÿितिøयाओ ंका Êयौरा ³या है;  
(घ) ³या यह सच है िक सीबीडीसी के अंतगªत िकए गए लेन-दने अ²ात होते है;  
(ङ) यिद हां, तो तÂसंबंधी Êयौरा ³या है और इसके ³या कारण ह§; और  
(च) सीबीडीसी सिुवधा का उपयोग करने वाले úाहकŌ कì िनजता और गोपनीयता सुिनिĲत करने के 
िलए सरकार Ĭारा ³या कदम उठाए गए ह§? 
  
िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): 
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(क) से (ग): न तो सीबीडीसी-åरटेल और न ही सीबीडीसी-Óहोलसेल को अंितम łप से शłु िकया गया 
है। भारतीय åरजवª ब§क (आरबीआई) ने 1 नवंबर, 2022 को थोक खंड (ई ₹-डÊÐयू) म¤ और 1 िदसबंर, 
2022 को खुदरा खंड (ई ₹-आर) म¤ िडिजटल Łपये के िलए ÿायोिगक (पायलट) शुłआत कì है। ब§कŌ ने 
सीबीडीसी पायलट का िहÖसा बनने म¤ Łिच िदखाई है। इस पायलट कì चार ब§कŌ के साथ शŁुआत कì 
गई और वतªमान म¤, 16 ब§क इसम¤ भाग ले रहे ह§। 
(घ) से (च): नीितगत ŀिĶकोण से, सीबीडीसी-åरटेल, जो नकदी कì िडिजटल ÿितकृित है, म¤ नकदी के 
समान िविशĶता होनी चािहए, िजसम¤ अनमुेय सीमाओ ंके भीतर अनािमकता कì िवशेषता भी शािमल है। 
तथािप, चूंिक वतªमान म¤ यह ÿायोिगक चरण म¤ है, इसिलए सीबीडीसी-åरटेल ÿौīोिगकì संरचना म¤ कई 
िडज़ाइन संबंधी िवकÐपŌ का परी±ण कर रहा है, िजसम¤ अनािमकता और गोपनीयता संबंधी िवचार 
शािमल ह§। इसके अलावा, सभी पायलट ब§क सीबीडीसी सिुवधा का उपयोग करने वाले úाहकŌ कì िनजता 
और गोपनीयता सिुनिĲत करने के िलए आवÔयक कदम उठा रहे ह§। 
 

नािसक कंुभ मेला 
1149. ®ी भाऊसाहबे राजाराम वाकचौरेः 

³या पयªटन मंýी यह बताने कì कृपा कर¤गे िक: 
(क) ³या सरकार ने महाराÕů राºय के नािसक म¤ आयोिजत होने वाले कंुभ मेले म¤ आने वाले पयªटकŌ 

को मूलभूत सुिवधाए ंÿदान करने के िलए धनरािश आवंिटत कì है; 
(ख) यिद हां, तो तÂसंबंधी Êयौरा ³या है; 
(ग) ³या महाराÕů राºय के अहमदनगर िजले म¤ िशरडी और शिन िशंगणापुर कì याýा करने वाले 

पयªटकŌ को पयेजल और अÆय मूलभूत सिुवधाए ंÿदान करने के िलए िनिधयां आवंिटत कì गई 
ह§; और 

(घ) यिद हां, तो तÂसंबंधी Êयौरा ³या है? 
 
सÖंकृित मýंी; तथा पयªटन मýंी (®ी गजेÆþ िसहं शेखावत): 

(क) से (घ): पयªटन मंýालय अपनी घरलूे संवधªन एवं ÿचार योजना के तहत, महाराÕů राºय सिहत 
राºय सरकारŌ/संघ राºय±ेý ÿशासनŌ को ऐसे मेलŌ, महोÂसवŌ और कायªøमŌ के आयोजन के िलए, 
िजनम¤ ±ेý म¤ पयªटन को बढ़ावा दनेे कì ±मता होती ह,ै राºय सरकार/संघ राºय±ेý ÿशासन से ÿÖताव 
ÿाĮ होन,े धन कì उपलÊधता और योजना के िदशािनद¥शŌ के अनुपालन के अÅयधीन िव°ीय सहायता 
ÿदान करता है। 

पयªटन मंýालय ‘तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन सबंंधी राÕůीय अिभयान 
(ÿशाद)’ योजना के तहत पयªटन से संबंिधत अवसंरचना के िवकास के िलए राºय सरकारŌ/संघ राºय±ेý 
ÿशासनŌ (यूटी) को िव°ीय सहायता ÿदान करता है। पयªटन मंýालय कì िविभÆन योजनाओ ंके तहत 
िव°ीय सहायता ÿाĮ करने के िलए समय-समय पर महाराÕů सिहत राºयŌ/संघ राºय±ेýŌ से ÿÖताव 
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ÿाĮ होते ह§ । इन ÿÖतावŌ कì योजना के िदशा-िनद¥शŌ के संदभª म¤ जांच कì जाती है और िनधाªåरत 
ÿावधानŌ कì पूितª तथा धन कì उपलÊधता के अÅयधीन पåरयोजनाओ ंके िलए िव°ीय सहायता ÿदान 
कì जाती है। 

महाराÕů राºय को ‘तीथªÖथल जीणōĦार एवं आÅयािÂमक िवरासत संवधªन संबंधी राÕůीय 
अिभयान (ÿशाद)’ योजना के तहत Öवीकृत रािश का िववरण िनÌनानसुार है:- 
 

पåरयोजना का नाम वषª Öवीकृत लागत जारी कì गई रािश 
Þयंबकेĵर का िवकास 2017-18 42.18 29.93 

 

CONTRACTUAL/GUEST TEACHERS/ASSISTANT PROFESSORS EMPLOYED 
IN EDUCATIONAL INSTITUTIONS 

1150. DR. DHARAMVIRA GANDHI: 

Will the Minister of EDUCATION be please to state: 

(a) the total number of contractual and guest teachers and assistant professors 

currently employed in educational institutions including universities and colleges 

across the country along with the break-up of the figures, and the proportion of each 

category of faculty staff compared to the permanent faculty, State-wise; 

(b) the measures taken/being taken by the Government to stop the exploitation of 

contractual and guest assistant professors and teachers, particularly in terms of 

equal work equal pay and providing them with benefits at par with their permanent 

counterparts, such as health insurance, retirement benefits and job security; 

(c) the details of the ratio of permanent to contractual faculty members in both public 

and private institutions; and 

(d) whether the Government has any plans to establish a national framework for the 

standardisation of contracts and wages for contractual/guest teachers, ensuring that 

they are compensated equitably for the work performed by them? 

 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND MINISTER OF 
STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH EASTERN REGION 
(DR. SUKANTA MAJUMDAR): 
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(a): As per the All India Survey on Higher Education (AISHE) 2022-23 (provisional), 

the State/UT-wise details of total number of contractual teachers/guest teachers and 

assistant professors currently employed in Universities and Colleges along with the 

proportion of each category of faculty staff compared to the permanent faculty is 

given at enclosed Statement-I and Statement-II respectively.  

(b): As per the information received from the University Grants Commission (UGC), 

appointment of staff in Higher Educational Institutions (HEIs) is regulated by 

University Grants Commission (Minimum Qualifications for Appointment of Teachers 

and other Academic Staff in Universities and Colleges and other Measures for the 

Maintenance of Standards in Higher Education) Regulations, 2018. Clause 13.0 of 

these UGC Regulations provides that the fixed emoluments paid to contract 

teachers should not be less than the monthly gross salary of a regularly appointed 

Assistant Professor.  

Further, the UGC has issued revised guidelines in 2019 for enhancement of 

the rates of honorarium of Guest Faculty. These guidelines provide that the 

Honorarium for Guest Faculty be enhanced to Rs.1500/-per lecture subject to a 

maximum of 50,000/-per month.  

(c): The ratio of permanent to contractual faculty members in both public and private 

Institutions (University and College) as per AISHE, 2022-23 (provisional) is as under: 

 

Type of 
Institutions 

Permanent 
faculty 

member 

Contractual 
faculty 

member 

Ratio 
(Permanent/Contractual) 

Public 
Institutions 

1081116 243075 4.45 

Private 
Institutions 

154621 10453 14.79 

 

(d): At present, no such proposal is under consideration in this Ministry. 
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STATEMENT-I 
The State wise number of Permanent, Contractual/Guest lecturer and Assistant Professors in 

Universities as per AISHE 2022-23 (provisional) 

S.No. 
Name of 

State/UTs 

Total No. of 
Institutions 

No. of 
Permane
nt faculty 
members 

in 
position 

Contractual/Gue
st Teachers' 

Assistant Prof. 
(Regular) 

Register
ed 

Respons
ed 

Total 
No. 

Proporti
on w.r.t 
perman

ent 
faculty 

member
s 

Total 
No. 

Propo
rtion 
w.r.t 
perm
anent 
facult

y 
mem
bers 

1 Andhra Pradesh 51 51 6171 2340 0.38 3301 0.53 

2 
Arunachal 
Pradesh 

10 10 1055 128 0.12 676 
0.64 

3 Assam 31 31 3742 277 0.07 2236 0.60 
4 Bihar 37 37 3940 335 0.09 1896 0.48 
5 Chandigarh 3 3 1342 294 0.22 511 0.38 
6 Chhattisgarh 34 34 2830 457 0.16 1882 0.67 
7 Delhi 30 30 6114 1077 0.18 2811 0.46 
8. Goa 4 4 313 10 0.03 218 0.70 
9 Gujarat 102 102 6945 2393 0.34 3940 0.57 
10 Haryana 57 57 9211 1257 0.14 5268 0.57 
11 Himachal Pradesh 29 29 2664 494 0.19 1702 0.64 

12 
Jammu and 
Kashmir 

16 16 1949 646 0.33 1104 
0.57 

13 Jharkhand 34 34 3175 461 0.15 2038 0.64 
14 Karnataka 79 79 14460 2041 0.14 8270 0.57 
15 Kerala 25 25 2767 651 0.24 1436 0.52 
16 Ladakh 2 2 21 15 0.71 16 0.76 
17 Madhya Pradesh 78 78 13571 918 0.07 8174 0.60 
18 Maharashtra 78 78 11650 2950 0.25 6620 0.57 
19 Manipur 12 11 864 249 0.29 487 0.56 
20 Meghalaya 11 11 848 67 0.08 534 0.63 
21 Mizoram 3 3 303 32 0.11 172 0.57 
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22 Nagaland 6 6 449 31 0.07 335 0.75 
23 Odisha 39 39 6500 645 0.10 3920 0.60 
24 Puducherry 5 5 1407 37 0.03 458 0.33 
25 Punjab 40 40 11532 1538 0.13 7160 0.62 
26 Rajasthan 91 90 16042 856 0.05 8508 0.53 
27 Sikkim 11 9 376 39 0.10 271 0.72 
28 Tamil Nadu 65 65 24900 1088 0.04 14662 0.59 
29 Telangana 32 31 4988 896 0.18 2965 0.59 
30 Tripura 5 5 453 86 0.19 328 0.72 
31 Uttar Pradesh 94 94 23499 3117 0.13 12568 0.53 
32 Uttarakhand 40 40 7270 580 0.08 4354 0.60 
33 West Bengal 59 59 8590 930 0.11 4497 0.52 

Total 1213 1208 199941 26935 0.13 113318 0.57 
 

STATEMENT-II 
The state wise number of Permanent, Contractual /Guest lecturer and Assistant Professors in Colleges as per 

AISHE 2022-23(provisional) 

S. No. Name of State/UTs 

Total No. of Institutions 

No. of 
Permanen
t faculty 

members 
in position 

Contractual/Guest 
Teachers' 

Assistant Prof. 

Registere
d 

Response
d 

Total 
No. 

Proportion 
w.r.t 

permanent 
faculty 

members 

Total 
No. 

Propor
tion 
w.r.t 

perma
nenet 
faculty 
memb

ers 

1 
Andaman and 
Nicobar Islands 

9 3 34 77 2.26 14 0.41 

2 Andhra Pradesh 2591 2580 81509 9042 0.11 38606 0.47 
3 Arunachal Pradesh 44 43 851 205 0.24 671 0.79 
4 Assam 655 650 17894 2984 0.17 12590 0.70 
5 Bihar 1175 1162 28398 4781 0.17 18996 0.67 
6 Chandigarh 26 26 1079 846 0.78 596 0.55 
7 Chhattisgarh 965 927 15232 5859 0.38 9406 0.62 
8 Delhi 196 167 10222 4715 0.46 4835 0.47 
9 Goa 63 63 1935 1294 0.67 1059 0.55 

10 Gujarat 2470 2449 44779 9127 0.20 21456 0.48 
11 Haryana 1123 1122 22436 6905 0.31 15528 0.69 
12 Himachal Pradesh 357 339 4704 1712 0.36 2955 0.63 
13 Jammu and Kashmir 330 328 5422 2463 0.45 3253 0.60 
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14 Jharkhand 425 410 9017 2414 0.27 5742 0.64 
15 Karnataka 4524 4220 96544 20488 0.21 45079 0.47 
16 Kerala 1504 1398 47102 10598 0.23 32456 0.69 
17 Ladakh 6 6 110 86 0.78 103 0.94 
18 Madhya Pradesh 2582 2528 57989 8642 0.15 33903 0.58 
19 Maharashtra 5390 5061 94508 43794 0.46 59181 0.63 
20 Manipur 110 106 4793 491 0.10 3627 0.76 
21 Meghalaya 79 75 2392 401 0.17 1497 0.63 
22 Mizoram 40 40 991 544 0.55 419 0.42 
23 Nagaland 70 69 1534 357 0.23 1345 0.88 
24 Odisha 1370 1359 25777 4389 0.17 8186 0.32 
25 Puducherry 88 72 5274 258 0.05 2991 0.57 
26 Punjab 1040 1034 22010 9860 0.45 14200 0.65 
27 Rajasthan 3889 3809 50009 14313 0.29 17736 0.35 
28 Sikkim 24 21 671 363 0.54 436 0.65 
29 Tamil Nadu 2913 2875 150953 16296 0.11 109203 0.72 
30 Telangana 2100 1803 63999 7598 0.12 33703 0.53 

31 
The Dadra and 
Nagar Haveli and 
Daman and Diu 

19 19 256 401 1.57 162 0.63 

32 Tripura 59 58 1548 595 0.38 745 0.48 
33 Uttar Pradesh 8310 7748 115590 32895 0.28 58268 0.50 
34 Uttarakhand 513 387 7978 1989 0.25 5366 0.67 
35 West Bengal 1561 1558 42256 306 0.01     

  Grand Total 46620 44515 1035796 227088 0.22 564313 0.54 

 
 

माननीय अÅय± : सदन कì कायªवाही 12 बजे तक के िलए Öथिगत कì जाती है । 

11.05 hrs 

The Lok Sabha then adjourned till Twelve of the Clock. 
________ 
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12.00 hrs 

The Lok Sabha re-assembled at Twelve of the Clock. 

(Shrimati Sandhya Ray in the Chair) 

…(Óयवधान)  

माननीय सभापित : माननीय सदÖयगण, कुछ िवषयŌ पर Öथगन ÿÖताव कì सूचनाए ंÿाĮ हòई ह§। 

माननीय अÅय± जी ने Öथगन ÿÖताव कì िकसी भी सूचना के िलए अनुमित ÿदान नहé कì है।  

… (Óयवधान) 

12.01 hrs 

At this stage Shri B.  Manickam Tagore, Shri Zia Ur Rehman and some other 
hon. Members came and stood on the floor near the Table. 

 
… (Óयवधान) 

12.02 hrs  

PAPERS LAID ON THE TABLE 
 

माननीय सभापित: अ ब पý सभा पटल पर रखे जाएगें।  

  आइटम नÌबर 2, ®ी गजेÆþ िसंह शेखावत जी। 

… (Óयवधान)  

THE MINISTER OF CULTURE; AND MINISTER OF TOURISM (SHRI 

GAJENDRA SINGH SHEKHAWAT): Madam, I beg to lay on the Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of 

the North Central Zone Cultural Centre, Prayagraj, for the year 

2022-2023, alongwith Audited accounts. 
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 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the North Central Zone Cultural 

Centre, Prayagraj, for the year 2022-2023. 

(2) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (1) above. 

[Placed in Library, See No. LT 794/18/24] 

 (i) A copy of the Annual Report (Hindi and English versions) of 

the South Central Zone Cultural Centre, Nagpur, for the year 

2022-2023, alongwith audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the South Central Zone Cultural 

Centre, Nagpur, for the year 2022-2023. 

(3) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (2) above. 

[Placed in Library, See No. LT 795/18/24] 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 

AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 

OF EDUCATION (SHRI JAYANT CHAUDHARY): Madam, I beg to lay on the 

Table:- 

(1) A copy of the Annual Report (Hindi and English versions) of Samagra 

Shiksha Odisha, (Odisha School Education Programme Authority), 

Bhubaneswar, for the year 2023-2024, alongwith Audited accounts. 
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(2) A copy of the Review (Hindi and English versions) by the Government 

of the working of the Samagra Shiksha Odisha, (Odisha School 

Education Programme Authority), Bhubaneswar, for the year 2023-

2024. 

[Placed in Library, See No. LT 796/18/24] 

िव° मýंालय म¤ राºय मंýी (®ी पंकज चौधरी): सभापित महोदया, म§ िनÌनिलिखत पý सभा 

पटल पर रखता हó ँ:- 

(1) कंपनी अिधिनयम, 2013 कì धारा 394 कì उप-धारा 1(ख) के अतंगªत िनÌ निलिखत 

पýŌ कì एक-एक ÿित (िहÆ दी तथा अंúेजी सÖं करण):- 

(क) (एक) िस³योåरटी िÿंिटंग एडं िमंिटंग कॉरपोरशेन ऑफ इंिडया िलिमटेड, नई िदÐली 

के वषª 2023-2024 के कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) िस³योåरटी िÿंिटंग एडं िमंिटंग कॉरपोरशेन ऑफ इंिडया िलिमटेड, नई िदÐली 

के वषª 2023-2024 का वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर 

िनयंýक-महालेखापरी±क कì िटÈ पिणयां। 

[Placed in Library, See No. LT 797/18/24] 

(ख) (एक) नेशनल इंÔयोर¤स कंपनी िलिमटेड, नई िदÐली के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) नेशनल इंÔयोर¤स कंपनी िलिमटेड, नई िदÐली का वषª 2023-2024 का वािषªक 

ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां। 

[Placed in Library, See No. LT 798/18/24] 
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(ग) (एक) यूनाइटेड इंिडया इंÔयोर¤स कंपनी िलिमटेड, चेÆनई के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) यूनाइटेड इंिडया इंÔयोर¤स कंपनी िलिमटेड, चेÆनई का वषª 2023-2024 का 

वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क 

कì िटÈ पिणयां। 

[Placed in Library, See No. LT 799 /18/24] 

(घ) 

 

(एक) जनरल इंÔयोर¤स कॉरपोरशेन ऑफ इंिडया, मुंबई के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) जनरल इंÔयोर¤स कॉरपोरेशन ऑफ इंिडया, मुंबई का वषª 2023-2024 का 

वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क 

कì िटÈ पिणयां। 

[Placed in Library, See No. LT 800/18/24] 

(ङ) (एक) आईएफसीआई िलिमटेड, नई िदÐली के वषª 2023-2024 के कायªकरण कì 

सरकार Ĭारा समी±ा। 

 (दो) आईएफसीआई िलिमटेड, नई िदÐली का वषª 2023-2024 का वािषªक 

ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां। 

[Placed in Library, See No. LT 801/18/24] 

(च)  माल एवं सेवा कर नेटवकª , नई िदÐली के वषª 2023-2024 के वािषªक ÿितवेदन 

कì एक ÿित, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 802/18/24] 



02.12.2024                                                                                                                                          411 
 

(छ) (एक) Æयू इंिडया एÔयोर¤स कंपनी िलिमटेड, मुंबई के वषª 2023-2024 के कायªकरण 

कì सरकार Ĭारा समी±ा। 

 (दो) Æयू इंिडया एÔयोर¤स कंपनी िलिमटेड, मुंबई का वषª 2023-2024 का वािषªक 

ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क कì 

िटÈ पिणयां। 

[Placed in Library, See No. LT 803 /18/24] 

(ज) (एक) ओåरएटंल इÔंयोर¤स कंपनी िलिमटेड, नई िदÐली के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) ओåरएटंल इÔंयोर¤स कंपनी िलिमटेड, नई िदÐली का वषª 2023-2024 का 

वािषªक ÿितवेदन, लेखापरीि±त लेखे तथा उन पर िनयंýक-महालेखापरी±क 

कì िटÈ पिणयां। 

[Placed in Library, See No. LT 804/18/24] 

(झ) (एक) इंडिÖůयल इÆवÖेटम¤ट ब§क ऑफ इंिडया िलिमटेड (इि³वटी शेयरधारकŌ के 

िलए आईआईबीआई का Öवैि¸छक समापन), कोलकाता के 30.06.2024 को 

समाĮ ितमाही के कायªकरण कì सरकार Ĭारा समी±ा। 

 (दो) इंडिÖůयल इÆवÖेटम¤ट ब§क ऑफ इंिडया िलिमटेड (इि³वटी शेयरधारकŌ के 

िलए आईआईबीआई का Öवैि¸छक समापन), कोलकाता कì 01.04.2024 स े

30.06.2024 तक समाĮ ितमाही के िलए पåरसमापक कì åरपोटª, लेखापरीि±त 

लेखे तथा उन पर िनयंýक-महालेखापरी±क कì िटÈ पिणयां। 

[Placed in Library, See No. LT 805/18/24] 
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(ञ) (एक) इंडिÖůयल इÆवÖेटम¤ट ब§क ऑफ इंिडया िलिमटेड (इि³वटी शेयरधारकŌ के 

िलए आईआईबीआई का Öवैि¸छक समापन), कोलकाता के 30.09.2024 को 

समाĮ ितमाही के कायªकरण कì सरकार Ĭारा समी±ा। 

 

 (दो) इंडिÖůयल इÆवÖेटम¤ट ब§क ऑफ इंिडया िलिमटेड (इि³वटी शेयरधारकŌ के 

िलए आईआईबीआई का Öवैि¸छक समापन), कोलकाता कì 01.07.2024 स े

30.09.2024 तक समाĮ ितमाही के िलए पåरसमापक कì åरपोटª, लेखापरीि±त 

लेखे तथा उन पर िनयंýक-महालेखापरी±क कì िटÈ पिणयां। 

[Placed in Library, See No. LT 806/18/24] 

(2)  (एक) अŁण जेटली राÕůीय िव°ीय ÿबंधन सÖंथान, फरीदाबाद के वषª 2023-2024 

के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अंúेजी सÖंकरण) तथा 

लेखापरीि±त लेखे। 

 (दो) अŁण जेटली राÕůीय िव°ीय ÿबंधन सÖंथान, फरीदाबाद के वषª 2023-2024 

के कायªकरण कì सरकार Ĭारा समी±ा के बारे म¤ िववरण (िहÆदी तथा अंúेजी 

सÖंकरण)। 

[Placed in Library, See No. LT 807/18/24] 

(3) (एक) नेशनल हाउिसंग ब§क, नई िदÐली के वषª 2023-2024 के वािषªक ÿितवेदन कì 

एक ÿित (िहÆदी तथा अंúेजी संÖकरण) तथा लेखापरीि±त लेखे। 

 (दो) नेशनल हाउिसंग ब§क, नई िदÐली के वषª 2023-2024 के कायªकरण कì सरकार 

Ĭारा समी±ा कì एक ÿित (िहÆदी तथा अúंेजी सÖंकरण)। 

[Placed in Library, See No. LT 808 /18/24] 
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(4) (एक) प¤शन िनिध िविनयामक एवं िवकास ÿािधकरण, नई िदÐली के वषª 2023-2024 

के वािषªक ÿितवेदन कì एक ÿित (िहÆदी तथा अंúेजी सÖंकरण) तथा 

लेखापरीि±त लेखे। 

 (दो) प¤शन िनिध िविनयामक एवं िवकास ÿािधकरण, नई िदÐली के वषª 2023-2024 

के कायªकरण कì सरकार Ĭारा समी±ा के बारे म¤ िववरण (िहÆदी तथा अंúेजी 

सÖंकरण)। 

[Placed in Library, See No. LT 809/18/24] 

(5) (एक) राÕůीय लोक िव° एवं नीित सÖंथान, नई िदÐली के वषª 2023-2024 के वािषªक 

ÿितवेदन कì एक ÿित (िहÆदी तथा अúंेजी संÖकरण) तथा लेखापरीि±त लेखे। 

 (दो) राÕůीय लोक िव° एवं नीित संÖथान, नई िदÐली के वषª 2023-2024 के 

कायªकरण कì सरकार Ĭारा समी±ा कì ÿित (िहÆदी तथा अंúेजी संÖकरण)। 

[Placed in Library, See No. LT 810/18/24] 

(6) केÆþीय माल और सवेा कर अिधिनयम, 2017 कì धारा 166 के अंतगªत िनÌनिलिखत 

अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अंúेजी संÖकरण):- 

 (एक) का.आ 4253(अ) जो 27 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था तथा िजसके Ĭारा िव° (सं´यांक 2) अिधिनयम, 

2024 के उपबंधŌ को अिधसूिचत िकया गया है तथा एक Óया´याÂमक 

²ापन। 

 (दो) का.आ 4268(अ) जो 30 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था तथा िजसके Ĭारा मनुाफाखोरीरोधी मामलŌ कì 

सुनवाई करने के िलए जीएसटी अपीलीय अिधकरण कì ÿमुख पीठ को 

अिधसूिचत िकया गया है तथा एक Óया´याÂमक ²ापन। 
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 (तीन) का.आ 4269(अ) जो 30 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòआ था तथा िजसके Ĭारा सीजीएसटी अिधिनयम कì धारा 

171 के अंतगªत समापन तारीख का उपबंध िकए जाने को अिधसूिचत 

िकया गया है तथा एक Óया´याÂमक ²ापन। 

 (चार) केÆþीय माल और सेवा (दूसरा संशोधन) िनयम 2024 जो 8 अĉूबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 626(अ) म¤ 

ÿकािशत हòए थे तथा एक Óया´याÂमक ²ापन। 

 (पांच) का.आ 4372(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ ÿकािशत 

हòआ था तथा िजसके Ĭारा सीजीएसटी अिधिनयम कì धारा 128क कì 

उप-धारा (1) के अंतगªत तारीख को अिधसूिचत िकया गया है तथा एक 

Óया´याÂमक ²ापन। 

 (छह) का.आ 4373(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ ÿकािशत 

हòआ था तथा िजसका आशय सीजीएसटी अिधिनयम कì धारा 148 के 

अंतगªत िवशेष ÿिøया को अिधसूिचत करना है तथा एक Óया´याÂमक 

²ापन। 

 (सात) का.आ 4374(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ ÿकािशत 

हòआ था तथा िजसका आशय शूÆय फॉमª जीएसटीआर-7 को देर से 

दािखल करने पर िवलंब शÐुक से छूट ÿदान करने को अिधसूिचत करना 

है तथा एक Óया´याÂमक ²ापन। 

 (आठ) सा.का.िन. 628(अ) जो 9 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 19.06.2017 कì 

अिधसूचना सं´या 5/2017-केÆþीय कर को संशोिधत करना है तथा एक 
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Óया´याÂमक ²ापन। 

 (नौ) सा.का.िन. 629(अ) जो 9 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 13.09.2018 कì 

अिधसूचना सं´या 50/2018-क¤ þीय कर को संशोिधत करना है तथा एक 

Óया´याÂमक ²ापन। 

 (दस) सा.का.िन. 713(अ) जो 18 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय महाराÕů और झारखंड राºयŌ म¤ 

पंजीकृत ÓयिĉयŌ के िलए माह अĉूबर, 2024 के िलए ÿłप 

जीएसटीआर-3ख म¤ िववरणी दायर करने कì िनधाªåरत तारीख को आगे 

बढ़ाना है तथा एक Óया´याÂमक ²ापन। 

 (µयारह) सा.का.िन. 611(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 01/2017-क¤ þीय कर (दर) म¤ कितपय संशोधन करने 

ह§ तथा एक Óया´याÂमक ²ापन। 

 (बारह) सा.का.िन. 614(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 04/2017-क¤ þीय कर (दर) म¤ कितपय संशोधन करने 

ह§ तथा एक Óया´याÂमक ²ापन। 

 (तेरह) सा.का.िन. 617(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 11/2017-क¤ þीय कर (दर) म¤ कितपय संशोधन करने 

ह§ तथा एक Óया´याÂमक ²ापन। 
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 (चौदह) सा.का.िन. 620(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 12/2017-क¤ þीय कर (दर) म¤ कितपय संशोधन करने 

ह§ तथा एक Óया´याÂमक ²ापन। 

 (पþंह) सा.का.िन. 623(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 13/2017-क¤ þीय कर (दर) म¤ कितपय संशोधन करने 

ह§ तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 811/18/24] 

(7) संघ-राºय±ेý माल और सवेा कर अिधिनयम, 2017 कì धारा 24 के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúेंजी संÖकरण):- 

 (एक) सा.का.िन. 611(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 01/2017- संघ-राºय±ेý कर (दर) को संशोिधत 

करना है तथा एक Óया´याÂमक ²ापन। 

 (दो) सा.का.िन. 615(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 04/2017- संघ-राºय±ेý कर (दर) को संशोिधत 

करना है तथा एक Óया´याÂमक ²ापन। 

 (तीन) सा.का.िन. 618(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 11/2017- संघ-राºय±ेý कर (दर) को संशोिधत 
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करना है तथा एक Óया´याÂमक ²ापन। 

 (चार) सा.का.िन. 621(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 12/2017- संघ-राºय±ेý कर (दर) को संशोिधत 

करना है तथा एक Óया´याÂमक ²ापन। 

 (पांच) सा.का.िन. 624(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 13/2017- संघ-राºय±ेý कर (दर) को संशोिधत 

करना है तथा एक Óया´याÂमक ²ापन। 

 (छह) संघ-राºय±ेý माल और सवेा कर (लĥाख) िनयम, 2024 जो 9 अĉूबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन. 631(अ) म¤ 

ÿकािशत हòए थे तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 812/18/24] 

(8) एकìकृत माल और सेवा कर अिधिनयम, 2017 कì धारा 24 के अंतगªत िनÌनिलिखत 

अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अंúेजी सÖंकरण):- 

 (एक) सा.का.िन. 613(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 01/2017- एकìकृत कर (दर) को संशोिधत करना है 

तथा एक Óया´याÂमक ²ापन। 

 (दो) सा.का.िन. 616(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 04/2017- एकìकृत कर (दर) को संशोिधत करना है 
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तथा एक Óया´याÂमक ²ापन। 

 (तीन) सा.का.िन. 619(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 08/2017- एकìकृत कर (दर) को संशोिधत करना है 

तथा एक Óया´याÂमक ²ापन। 

 (चार) सा.का.िन. 622(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 09/2017- एकìकृत कर (दर) को संशोिधत करना है 

तथा एक Óया´याÂमक ²ापन। 

 (पांच) सा.का.िन. 625(अ) जो 8 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 28.06.2017 कì 

अिधसूचना सं´या 10/2017- एकìकृत कर (दर) को संशोिधत करना है 

तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 813/18/24] 

(9) िव° अिधिनयम (सं´यांक 1) 2024 कì धारा 1 कì उप-धारा (2) के अतंगªत अिधसूचना 

सं́ या का.आ 3161 (अ) जो िदनांक 06 अगÖत, 2024 के भारत के राजपý म¤ ÿकािशत 

हòई थी तथा िजसका उĉ अिधिनयम कì धारा 11 से 13 को अिधसूिचत करना है तथा 

एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 814/18/24] 

(10) 31 माचª, 2024 को समाĮ हòए वषª के िलए िनÌनिलिखत ±ेýीय úामीण ब§कŌ के लखेाओ ं

और वािषªक ÿितवेदनŌ कì एक-एक ÿित (िहÆ दी तथा अúेंजी संÖ करण) तथा उन पर 

लेखापरी±क के ÿितवेदन:-  
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 (एक) आंň ÿदशे úामीण िवकास ब§क, हनमुानकŌडा 

[Placed in Library, See No. LT 815/18/24] 

 (दो) आंň ÿगित úामीण ब§क, कडÈपा 

[Placed in Library, See No. LT 816/18/24] 

 (तीन) अłणाचल ÿदशे úामीण ब§क, नाहरलागनु  

[Placed in Library, See No. LT 817/18/24] 

 (चार) आयªवतª ब§क, लखनऊ 

[Placed in Library, See No. LT 818/18/24] 

 (पांच) असम úामीण िवकास ब§क, गवुाहाटी 

[Placed in Library, See No. LT 819/18/24] 

 (छह) बंगीय úामीण िवकास ब§क, बरहमपरु 

[Placed in Library, See No. LT 820/18/24] 

 (सात) बड़ौदा गुजरात úामीण ब§क, बडोदरा 

[Placed in Library, See No. LT 821/18/24] 

 (आठ) बड़ौदा राजÖथान ±ेýीय úामीण ब§क, अजमेर 

[Placed in Library, See No. LT 822/18/24] 

 (नौ) बड़ौदा यू.पी. ब§क, गोरखपुर 

[Placed in Library, See No. LT 823/18/24] 

 (दस) चैतÆय गोदावरी úामीण ब§क, गुंटुर 

[Placed in Library, See No. LT 824/18/24] 

 (µयारह) छ°ीसगढ़ राºय úामीण ब§क, नया रायपरु 

[Placed in Library, See No. LT 825/18/24] 
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 (बारह) दि±ण िबहार úामीण ब§क, पटना 

[Placed in Library, See No. LT 826/18/24] 

 (तेरह) इलाकाई दहेाती ब§क, ®ीनगर 

[Placed in Library, See No. LT 827/18/24] 

 (चौदह) िहमाचल ÿदेश úामीण ब§क, मÁडी 

[Placed in Library, See No. LT 828/18/24] 

 (पंþह) जेएडंके úामीण ब§क, जÌमू 

[Placed in Library, See No. LT 829/18/24] 

 (सोलह) झारखÁड राºय úामीण ब§क, रांची 

[Placed in Library, See No. LT 830/18/24] 

 (सýह) कनाªटक úामीण ब§क, बेÐलारी 

[Placed in Library, See No. LT 831/18/24] 

 (अठारह) कनाªटक िवकास úामीण ब§क, धारवाड़ 

[Placed in Library, See No. LT 832/18/24] 

 (उÆनीस) केरल úामीण ब§क, ितłवनÆतपरुम 

[Placed in Library, See No. LT 833/18/24] 

 (बीस) मÅय ÿदशे úामीण ब§क, पटना 

[Placed in Library, See No. LT 834/18/24] 

 (इ³कìस) मÅयांचल úामीण ब§क, सागर 

[Placed in Library, See No. LT 835/18/24] 

 (बाईस) महाराÕů úामीण ब§क, छýपित संभाजीनगर  

[Placed in Library, See No. LT 836/18/24] 
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 (तेईस) मिणपरु úामीण ब§क, इंफाल 

[Placed in Library, See No. LT 837/18/24] 

 (चौबीस) मेघालय úामीण ब§क, िशलांग 

[Placed in Library, See No. LT 838/18/24] 

 (प¸चीस) िमजोरम úामीण ब§क, आईजोल 

[Placed in Library, See No. LT 839/18/24] 

 (छÊबीस) नागाल§ड úामीण ब§क, कोिहमा 

[Placed in Library, See No. LT 840/18/24] 

 (स°ाईस) ओिडशा úामीण ब§क, भवुनेĵर 

[Placed in Library, See No. LT 841/18/24] 

 (अęाईस) पिĲम बंग úामीण ब§क, हावड़ा 

[Placed in Library, See No. LT 842/18/24] 

 (उनतीस) ÿथमा यू.पी. úामीण ब§क, मुरादाबाद 

[Placed in Library, See No. LT 843/18/24] 

 (तीस) पदुवुाई भरिथयार úाम ब§क, पदुचेेरी  

[Placed in Library, See No. LT 844/18/24] 

 (इकतीस) पंजाब úामीण ब§क, कपरूथला 

[Placed in Library, See No. LT 845/18/24] 

 (ब°ीस) राजÖथान मłधरा úामीण ब§क, जोधपुर 

[Placed in Library, See No. LT 846/18/24] 

 (तैतीस) सÂपिगरी úामीण ब§क, िच°ूर 

[Placed in Library, See No. LT 847/18/24] 
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 (चौतीस) सवª हåरयाणा úामीण ब§क, रोहतक 

[Placed in Library, See No. LT 848/18/24] 

 (पैतीस) सौराÕů úामीण ब§क, राजकोट 

[Placed in Library, See No. LT 849/18/24] 

 (छ°ीस) तिमलनाडु úाम ब§क, सेलम 

[Placed in Library, See No. LT 850/18/24] 

 (सैतीस) तेलंगाना úामीण ब§क, हैदराबाद 

[Placed in Library, See No. LT 851/18/24] 

 (अड़तीस) िýपरुा úामीण ब§क, अगरतला 

[Placed in Library, See No. LT 852/18/24] 

 (उनचालीस) उÂकल úामीण ब§क, बोलनगीर 

[Placed in Library, See No. LT 853/18/24] 

 (चालीस) उ°रबंगा ±ेýीय úामीण ब§क, कूच िबहार 

[Placed in Library, See No. LT 854/18/24] 

 (इकतालीस) उ°र िबहार úामीण ब§क, मुजÉफरपरु 

[Placed in Library, See No. LT 855/18/24] 

 (बयालीस) उ°राखÁड úामीण ब§क, देहरादून 

[Placed in Library, See No. LT 856/18/24] 

 (त§तालीस) िवदभª कŌकण úामीण ब§क, नागपरु 

[Placed in Library, See No. LT 857/18/24] 

(11) क¤ þीय उÂपाद शुÐक अिधिनयम, 1944 कì धारा 38 कì उप-धारा (2) के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúेंजी संÖकरण):- 
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 (एक) सा.का.िन. 503(अ) जो 16 अगÖत, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 19 जुलाई, 2022 कì 

अिधसूचना सं´या 18/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (दो) सा.का.िन. 525(अ) जो 30 अगÖत, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 19 जुलाई, 2022 कì 

अिधसूचना सं´या 18/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (तीन) सा.का.िन. 532(अ) जो 2 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 19 जुलाई, 2022 कì 

अिधसूचना सं´या 18/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (चार) सा.का.िन. 533(अ) जो 2 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 30 जून, 2022 कì 

अिधसूचना सं´या 04/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (पांच) सा.का.िन. 534(अ) जो 2 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 30 जून, 2022 कì 

अिधसूचना सं´या 10/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (छह) सा.का.िन. 575(अ) जो 17 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 19 जुलाई, 2022 कì 
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अिधसूचना सं´या 18/2022- क¤ þीय उÂपाद शÐुक म¤ कितपय संशोधन 

िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (सात) सा.का.िन. 664(अ) जो 24 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा क¤ þीय उÂपाद शुÐक अिधिनयम, 

1944 कì चौथी अनुसूची के अÅयाय 27 म¤, उसम¤ उिÐलिखत, कितपय 

संशोधन िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

 (आठ) सा.का.िन. 667(अ) जो 28 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका Ĭारा िदनांक 30 जून, 2017 कì 

अिधसूचना सं´या 111/2017- क¤ þीय उÂपाद शुÐक म¤ कितपय 

संशोधन िकये गये ह§ तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 858/18/24] 

(12) सीमा शÐुक टैåरफ अिधिनयम, 1975 कì धारा 9क कì उप-धारा (7) के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúेंजी संÖकरण):- 

 (एक) सा.का.िन. 516 (अ) जो िदनांक 23 अगÖत, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय डीजीटीआर Ĭारा जारी समापन समी±ा 

अंितम िनÕकषŎ के अनुसरण म¤ 5 वषŎ के िलए चीन पीआर और कोåरया 

आरपी  स े आयाितत ‘’³लोåरनेटेड पोिलिवनाइल ³लोराइड रिेसन 

(सीपीवीसी) चाहे यौिगक के łप म¤ आग ेÿसÖंकृत हो या नहé’’  पर ÿितपाटन 

शÐुक अिधरोिपत करना है तथा  एक Óया´याÂमक ²ापन। 

 (दो) सा.का.िन. 598 (अ) जो िदनांक 27 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर कì िसफाåरश के आधार 

पर पांच वषŎ कì अविध के िलए चीन पीआर, łस, सऊदी अरब, िसंगापरु 
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और यूएसए से उĩूत या वहां से िनयाªितत ‘’ आइसोÊयूिटलीन आइसोÿीन 

रबर (आईआईआर)’’ के आयातŌ पर िनĲयाÂमक ÿितपाटन शुÐक 

अिधरोिपत करना है तथा  एक Óया´याÂमक ²ापन। 

 (तीन) सा.का.िन. 599 (अ) जो िदनांक 27 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय डीजीटीआर Ĭारा जारी नवीन अिंतम 

िनÕकषŎ के अनुसरण म¤ 5 वषŎ के िलए चीन पीआर स े उĩूत या वहां स े

िनयाªितत ‘’सोलर पैनल/मॉडयूल के िलए एनोडाइºड एÐयिुमिनयम Āेम’’ पर 

ÿितपाटन शÐुक अिधरोिपत करना है तथा  एक Óया´याÂमक ²ापन। 

 (चार) सा.का.िन. 651 (अ) जो िदनांक 21 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय अिधसूचना कì तारीख से पांच वषŎ कì 

अविध के िलए चीन पीआर स े ‘’अनĀेÌड µलास िमरर’’ के आयातŌ  पर 

ÿितपाटन शÐुक अिधरोिपत करना है तथा एक Óया´याÂमक ²ापन। 

 (पांच) सा.का.िन. 655 (अ) जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर Ĭारा जारी अंितम िनÕकषŎ 

के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर स े आयाितत ‘’थमōÈलािÖटक 

पोिलयूरेथने (टीपीयू)’’ पर ÿितपाटन शुÐक अिधरोिपत करना है तथा  एक 

Óया´याÂमक ²ापन। 

 (छह) सा.का.िन. 657 (अ) जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर Ĭारा जारी अंितम िनÕकषŎ 

के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर से आयाितत ‘’सेलफोन ůांसपेर¤ट 

िफÐम’’ पर ÿितपाटन शुÐक अिधरोिपत करना है तथा  एक Óया´याÂमक 

²ापन। 
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 (सात) सा.का.िन. 658 (अ) जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर Ĭारा जारी अंितम िनÕकषŎ 

के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर से आयाितत ‘’सÐफर Êलैक’’ पर 

ÿितपाटन शÐुक अिधरोिपत करना है तथा  एक Óया´याÂमक ²ापन। 

 (आठ) सा.का.िन. 659 (अ) जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर Ĭारा जारी अंितम िनÕकषŎ 

के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर से आयाितत ‘’आइसोÿोपाइल 

एÐकोहोल’’ पर ÿितपाटन शÐुक अिधरोिपत करना है तथा  एक Óया´याÂमक 

²ापन। 

 (नौ) सा.का.िन. 683 (अ) जो िदनांक 04 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय डीजीटीआर Ĭारा जारी नवीन अिंतम 

िनÕकषŎ के अनसुरण म¤ 5 वषŎ के िलए थाईल§ड और िवयतनाम से उĩूत या 

वहां से िनयाªितत ‘’वÐेडेड Öटेनलसे-Öटील पाइप और ट्यूब’’ पर ÿितपाटन 

शÐुक अिधरोिपत करना है तथा  एक Óया´याÂमक ²ापन। 

 (दस) सा.का.िन. 695 (अ) जो िदनांक 11 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय डीजीटीआर Ĭारा जारी अंितम िनÕकषŎ 

के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर, कोåरया आरपी और थाईल§ड स े

आयाितत ‘इपी³लोरोहाइिűन’’ पर ÿितपाटन शÐुक अिधरोिपत करना है 

तथा  एक Óया´याÂमक ²ापन। 

 (µयारह) सा.का.िन. 559(अ) जो िदनांक 10 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय (डीजीटीआर) Ĭारा जारी अिंतम 

िनÕकषŎ के अनुसरण म¤ आगे 5 वषŎ के िलए चीन पीआर और िवतयनाम स े
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उĩूत या वहां से िनयाªितत ‘’वÐेडेड Öटेनलेस-Öटील पाइप और ट्यूब’’ पर 

ÿितकारी-शुÐक अिधरोिपत करना है तथा एक Óया´याÂमक ²ापन। 

 (बारह) सा.का.िन. 562(अ) जो िदनांक 11 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय (डीजीटीआर) Ĭारा जारी समापन 

समी±ा अंितम िनÕकषŎ के अनसुरण म¤ 5 वषŎ के िलए चीन पीआर से उĩूत 

या वहां स े िनयाªितत एůािजन टेि³नकल पर ÿितकारी-शÐुक का उदú्हण 

जारी रखना है तथा एक Óया´याÂमक ²ापन। 

 (तेरह) सा.का.िन. 608(अ) जो िदनांक 4 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय 7 जुलाई, 2025 तक इंडोनेिशया, 

मलेिशया, थाईल§ड और िवयतनाम से उĩूत या वहां से िनयाªितत ‘’कÆटीÆयूस 

काÖट कॉपर रॉड’’ के आयातŌ पर ÿितकारी-शुÐक के उदú्हण को आगे 

बढ़ाना है तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 859/18/24] 

(13) सीमा शÐुक अिधिनयम, 1962 कì धारा 159 के अंतगªत िनÌनिलिखत अिधसूचनाओ ं

कì एक-एक ÿित (िहÆदी तथा अंúेजी संÖकरण):-  

 (एक) सा.का.िन. 546(अ) जो िदनांक 6 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 1 माचª, 2011 कì अिधसूचना 

स.ं 26/2011-सीमा शुÐक को िनरÖत करना है तथा एक Ó या´ याÂ मक ²ापन।   

 (दो) सा.का.िन. 573(अ) जो िदनांक 13 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय, उसम¤ उिÐलिखत 6 अिधसूचनाओ ंको 

संशोिधत करना है तथा एक Ó या´ याÂ मक ²ापन।   
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 (तीन) सा.का.िन. 600(अ) जो िदनांक 27 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 1 माचª, 2011 कì अिधसूचना 

स.ं 27/2011-सीमा शÐुक को सशंोिधत करना है तथा एक Ó या´ याÂ मक 

²ापन।   

 (चार) सा.का.िन. 604(अ) जो िदनांक 30 िसतÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थ ेतथा िजनका आशय िविभÆन अिधसूचनाओ ंको संशोिधत 

करना है तािक 01.10.2024 से ÿभावी िव° अिधिनयम, 2024 के साथ उĉ 

अिधसूचनाओ ं के एचएस कोड को संरेिखत िकया जा सके तथा एक 

Ó या´ याÂ मक ²ापन।   

 (पांच) सा.का.िन. 660(अ) जो िदनांक 22 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 1 माचª, 2011 कì अिधसूचना 

स.ं 27/2011-सीमा शÐुक को सशंोिधत करना है तथा एक Ó या´ याÂ मक 

²ापन।   

 (छह) सा.का.िन. 705(अ) जो िदनांक 13 नवÌबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 30 जून, 2017 कì शतª सं́ या 

4800 अिधसूचना सं. 50/2017-सीमा शुÐक को संशोिधत करना है तथा 

एक Ó या´ याÂ मक ²ापन।   

 (सात) समþुी कागō मैनीफेÖट और ůांसिशपम¤ट (तीसरा संशोधन) िविनयम, 2024 

जो िदनांक 31 अगÖत, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 531(अ)  म¤  ÿकािशत हòए थ ेतथा िजसका एक शुिĦपý िदनांक 

04 िसतÌबर, 2024 कì अिधसूचना सं´या सा.का.िन. 536(अ) म¤ ÿकािशत 

हòआ था तथा एक Óया´याÂमक ²ापन। 
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 (आठ) सा.का.िन. 663(अ) जो िदनांक 23 अĉूबर, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय ‘’सामाÆयतया कटे हòए हीर’े’ पर 

उदú्िहत िकये जाने वाले सीमा शुÐक के संबंध म¤ िनदशे जारी करना है तथा 

एक Ó या´ याÂ मक ²ापन।   

 (नौ) समþुी कागō मैनीफेÖट और ůांसिशपम¤ट (चौथा संशोधन) िविनयम, 2024 

जो िदनांक 30 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन. 679(अ) म¤ ÿकािशत हòए थे तथा एक Óया´याÂमक ²ापन। 

 (दस) सा.का.िन. 517(अ) जो िदनांक 23 अगÖत, 2024 के भारत के राजपý म¤ 

ÿकािशत हòए थे तथा िजनका आशय िदनांक 20.10.2023 कì अिधसूचना 

स.ं 77/2023-सीमा शÐुक (एन.टी.) को संशोिधत करना है तथा एक 

Ó या´ याÂ मक ²ापन।   

[Placed in Library, See No. LT 860/18/24] 

(14) भारतीय ÿितभूित और िविनमय बोडª अिधिनयम, 1992 कì धारा 31 के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆ दी और अúंेजी संÖकरण):- 

 (एक) 

  

अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/195 जो 26 

जुलाई, 2024 के भारत के राजपý म¤ ÿकािशत हòई थी तथा िजसके Ĭारा 

भारतीय ÿितभूित और िविनमय बोडª (भिेदया कारोबार का ÿितषेध) 

(संशोधन) िविनयम, 2022 के ÿभावशील होने कì तारीख के łप म¤ 1 

नवÌबर, 2024 को िनयत िकया गया है।  

 (दो) भारतीय ÿितभूित और िविनमय बोडª (शोध िवĴेषक) (दूसरा संशोधन) 

िविनयम, 2024 जो 21 अगÖत, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या सेबी/एलएडी-एनआरओ/जीएन/2024/199 म¤ ÿकािशत हòए थ।े 
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 (तीन) भारतीय ÿितभूित और िविनमय बोडª (मÅयवतê) (सशंोधन) िविनयम, 2024 

जो 29 अगÖत, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सेबी/एलएडी-एनआरओ/जीएन/2024/201 म¤ ÿकािशत हòए थे। 

[Placed in Library, See No. LT 861/18/24] 

(15) ÿितभूित संिवदा (िविनयमन) अिधिनयम, 1956 कì धारा 31 कì उप-धारा (3) तथा 

भारतीय ÿितभूित और िविनमय बोडª अिधिनयम, 1992 कì धारा 31 के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆ दी और अúंेजी संÖकरण):- 

 (एक) 

  

ÿितभूित संिवदा (िविनयमन) (Öटॉक ए³सच¤ज और ि³लयåरंग कॉरपोरशेन) 

(तीसरा संशोधन) िविनयम, 2024 जो 30 जुलाई, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/196 म¤ 

ÿकािशत हòए थे। 

 (दो) 

  

ÿितभूित संिवदा (िविनयमन) (Öटॉक ए³सच¤ज और ि³लयåरंग कॉरपोरशेन) 

(चौथा संशोधन) िविनयम, 2024 जो 29 अगÖत, 2024 के भारत के राजपý 

म¤ अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/202 म¤ 

ÿकािशत हòए थे। 

[Placed in Library, See No. LT 862/18/24] 

(16) िन±ेपागार अिधिनयम, 1996 कì धारा 27 तथा भारतीय ÿितभूित और िविनमय बोडª 

अिधिनयम, 1992 कì धारा 31 के अंतगªत भारतीय ÿितभूित और िविनमय बोडª 

(िन±ेपागार और भागीदार) (दूसरा सशंोधन) िविनयम, 2024 जो 29 अगÖत, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सेबी/एलएडी-एनआरओ/जीएन/2024/200 म¤ 

ÿकािशत हòए थे, कì एक ÿित (िहÆदी तथा अúंेजी संÖकरण)। 
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[Placed in Library, See No. LT 863/18/24] 

(17) अंतराªÕůीय िव°ीय सेवाए ंक¤ þ ÿािधकरण अिधिनयम, 2019 कì धारा 29 के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆ दी और अúंेजी संÖकरण):- 

 (एक) 

  

अंतराªÕůीय िव°ीय सेवाए ं क¤ þ ÿािधकरण (ब§िकंग) (संशोधन) िविनयम, 

2024 जो 11 जुलाई, 2024 के भारत के राजपý म¤ अिधसूचना सं́ या 

आईएफएससीए/जीएन/ 2024/004 म¤ ÿकािशत हòए थे। 

 (दो) 

  

अंतराªÕůीय िव°ीय सेवाए ंक¤ þ ÿािधकरण (भगुतान और िनपटान ÿणािलयŌ 

का अधी±ण तथा िविनयमन के िलए बोडª) िविनयम, 2024 जो 18 जुलाई, 

2024 के भारत के राजपý म¤ अिधसूचना सं́ या आईएफएससीए/जीएन/ 

2024/005 म¤ ÿकािशत हòए थे। 

 (तीन) 

  

अंतराªÕůीय िव°ीय सेवाए ंक¤ þ ÿािधकरण (सूचीबĦता) िविनयम, 2024 जो 

29 अगÖत, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

आईएफएससीए/जीएन/ 2024/006 म¤ ÿकािशत हòए थे। 

 (चार) 

  

अंतराªÕůीय िव°ीय सवेाए ंक¤ þ ÿािधकरण (ÿािधकरण बैठकŌ के िलए ÿिøया) 

(संशोधन) िविनयम, 2024 जो 29 अगÖत, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या आईएफएससीए/जीएन/ 2024/007 म¤ ÿकािशत हòए थे। 

 (पांच) 

  

अंतराªÕůीय िव°ीय सेवाए ंक¤ þ ÿािधकरण (अंतराªÕůीय िव°ीय सेवाए ंक¤ þ 

बीमा कायाªलय Ĭारा िनवेश) (संशोधन) िविनयम, 2024 जो 17 अĉूबर, 

2024 के भारत के राजपý म¤ अिधसूचना सं́ या आईएफएससीए/जीएन/ 

2024/008 म¤ ÿकािशत हòए थे। 
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 (छह) 

  

अंतराªÕůीय िव°ीय सेवाए ंक¤ þ ÿािधकरण (भगुतान और िनपटान ÿणािलयां) 

िविनयम, 2024 जो 17 अĉूबर, 2024 के भारत के राजपý म¤ अिधसूचना 

सं́ या आईएफएससीए/जीएन/ 2024/009 म¤ ÿकािशत हòए थे। 

 (सात) 

  

अंतराªÕůीय िव°ीय सवेाए ं क¤ þ ÿािधकरण (बीमा Óयवसाय का पंजीकरण) 

(संशोधन) िविनयम, 2024 जो 17 अĉूबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या आईएफएससीए/जीएन/ 2024/010 म¤ ÿकािशत हòए थे। 

 (आठ) 

  

अंतराªÕůीय िव°ीय सेवाए ं क¤ þ ÿािधकरण (बाजार अवसरंचना संÖथान) 

(संशोधन) िविनयम, 2024 जो 1 नवÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या आईएफएससीए/जीएन/ 2024/011 म¤ ÿकािशत हòए थे। 

[Placed in Library, See No. LT 864/18/24] 

(18) सीमा शÐुक टैåरफ अिधिनयम, 1975 कì धारा 11क कì उप-धारा (2) के अंतगªत जारी 

अिधसूचना सं´या सा.का.िन. 580(अ) जो 19 िसतÌबर, 2024 के भारत के राजपý 

म¤ ÿकािशत हòई थी तथा िजसके Ĭारा  सीमा शÐुक टैåरफ अिधिनयम, 1975 कì पहली 

अनसुूची म¤ शीषª 9802 को िविनिदªĶ िकया गया है, कì एक ÿित (िहÆदी तथा अúंेजी 

सÖंकरण)  तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 865/18/24] 

(19) क¤ þीय िसिवल सेवा (वगêकरण, िनयंýण और अपील) िनयम, 1965 के िनयम 9 के उप-

िनयम (2), िनयम 12 के उप-िनयम (2) के खÁड (ख) और उप-िनयम (24) के अंतगªत 

जारी अिधसूचना सं́ या सा.का.िन. 454(अ) जो 28 जुलाई, 2024 के भारत के राजपý 

म¤ ÿकािशत हòई थी तथा िजसके Ĭारा माल और सेवा कर अपीलीय ÿािधकरण 

(जीएसटीएटी) म¤ समूह ‘’ख’’ और ‘’ग’’ पदŌ के िलए शािÖत इÂयािद अिधरोिपत करने के 

िलए अनशुासनाÂमक/अपीलीय ÿािधकारी और ÿािधकरण िनयुĉ िकया गया है, कì एक 
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ÿित (िहÆदी तथा अंúेजी संÖकरण)। 

[Placed in Library, See No. LT 866/18/24] 

(20) धन-शोधन ÿितषेध अिधिनयम, 2002 कì धारा 74 के अंतगªत धन-शोधन ÿितषेध 

(अिभलेखŌ का संधारण) संशोधन िनयम, 2024 जो 19  जुलाई, 2024 के भारत के 

राजपý म¤ अिधसूचना सं´या सा.का.िन. 419(अ) म¤ ÿकािशत हòए थ,े कì एक ÿित 

(िहÆदी तथा अúेंजी संÖकरण)। 

[Placed in Library, See No. LT 867/18/24] 

(21) िव° (सं´यांक 2) अिधिनयम, 2024 कì धारा 99 कì उप-धारा (3) के अंतगªत ÿÂय± 

कर िववाद से िवĵास िनयम, 2024 जो 20 िसतÌबर, 2024 के भारत के राजपý म¤ 

अिधसूचना सं´या सा.का.िन. 584(अ) म¤ ÿकािशत हòए थे तथा िजसका एक शुिĦपý 

27 िसतÌबर, 2024 कì अिधसूचना सं´या सा.का.िन. 601(अ) म¤ ÿकािशत हòआ था, 

कì एक ÿित (िहÆदी तथा अúंेजी संÖकरण) तथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 868/18/24] 

(22) आयकर अिधिनयम, 1961 कì धारा 296 के अंतगªत िनÌनिलिखत अिधसूचनाओ ं

(िहÆ दी और अúंेजी सÖंकरण) कì एक-एक ÿित: - 

 (एक) आयकर (सातवां  संशोधन) िनयम, 2024 जो िदनांक 15 अĉूबर, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन.638(अ) म¤ ÿकािशत हòए 

थ ेतथा एक Óया´याÂमक ²ापन। 

 (दो) आयकर (आठवां संशोधन) िनयम, 2024 जो िदनांक 15 अĉूबर, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन.639(अ) म¤ ÿकािशत हòए 

थ ेतथा एक Óया´याÂमक ²ापन। 
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 (तीन) आयकर (नौवां संशोधन) िनयम, 2024 जो िदनांक 16 अĉूबर, 2024 के 

भारत के राजपý म¤ अिधसूचना सं´या सा.का.िन.645(अ) म¤ ÿकािशत हòए 

थ ेतथा एक Óया´याÂमक ²ापन। 

[Placed in Library, See No. LT 869/18/24] 

(23) िवदेशी मþुा ÿबंध अिधिनयम, 1999 कì धारा 48 के अंतगªत िनÌनिलिखत 

अिधसूचनाओ ंकì एक-एक ÿित (िहÆ दी और अúंेजी संÖकरण): - 

 (एक) िवदेशी मþुा ÿबंध (ऋण िलखत) (तीसरा संशोधन) िविनयम, 2024 जो 

िदनांक 7 अगÖत,2024 के भारत के राजपý म¤ अिधसूचना सं´या 

एफईएमए. 396(3)/2024-आरबी म¤ ÿकािशत हòए थे। 

 (दो) िवदेशी मþुा ÿबंध (गैर ऋण िलखत) (चौथा संशोधन) िविनयम, 2024 

जो िदनांक 16 अगÖत, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

का.आ.3492(अ) म¤ ÿकािशत हòए थे। 

 (तीन) िवदेशी मþुा ÿबंध (शमन कायªवाही) िनयम, 2024 जो िदनांक 12 

िसतंबर, 2024 के भारत के राजपý म¤ अिधसूचना सं´या 

सा.का.िन.566(अ) म¤ ÿकािशत हòए थे। 

[Placed in Library, See No. LT 870/18/24]                           
 

… (Óयवधान) 

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST 

AND CLIMATE CHANGE; AND MINISTER OF STATE IN THE MINISTRY OF 

EXTERNAL AFFAIRS (SHRI KIRTI VARDHAN SINGH): Madam, I beg to lay on 

the Table:- 
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(1) A copy of the Commission for Air Quality Management in National 

Capital Region and Adjoining Areas (Imposition, Collection and 

Utilization of Environmental Compensation for Stubble Burning) 

Amendment Rules, 2024 (Hindi and English versions) published in 

Notification No. G.S.R.690(E) in Gazette of India dated 6th November, 

2024 under the sub-section (3) of Section 25 of the Commission for Air 

Quality Management in National Capital Region and Adjoining Areas 

Act, 2021. 

[Placed in Library, See No. LT 871/18/24] 

(2) A copy each of the following papers (Hindi and English versions) under 

sub-section (3) of Section 63 of the Water (Prevention and Control of 

Pollution) Act, 1974:- 

 (i) The Water (Prevention and Control of Pollution) (Manner of 

Holding Inquiry and Imposition of Penalty) Rules, 2024 

published in Notification No. G.S.R.696(E) in Gazette of India 

dated 11th November, 2024. 

 (ii) G.S.R.703(E) published in Gazette of India dated 12th 

November, 2024 exempting certain categories of industrial 

plants, mentioned therein, from application of the provisions 

of sub-section (1) of Section 25 of the Water (Prevention and 

Control of Pollution) Act, 1974. 

[Placed in Library, See No. LT 872/18/24] 
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(3) A copy each of the following papers (Hindi and English versions) under 

sub-section (2) of Section 53 of the Air (Prevention and Control of 

Pollution) Act, 1981:- 

 (i) The Air (Prevention and Control of Pollution) (Manner of 

Holding Inquiry and Imposition of Penalty) Rules, 2024 

published in Notification No. G.S.R.701(E) in Gazette of India 

dated 12th November, 2024. 

 (ii) G.S.R.702(E) published in Gazette of India dated 12th 

November, 2024 exempting certain categories of industrial 

plants, mentioned therein, from application of the provisions 

of sub-section (1) of Section 21 of the Air (Prevention and 

Control of Pollution Act, 1981. 

[Placed in Library, See No. LT 873/18/24] 

THE MINISTER OF STATE IN THE MINISTRY OF EDUCATION; AND 

MINISTER OF STATE IN THE MINISTRY OF DEVELOPMENT OF NORTH 

EASTERN REGION (SHRI SUKANTA MAJUMDAR): Madam, I beg to lay on the 

Table:- 

(1) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Institute of Information Technology, Senapati, 

Manipur, for the year 2023-2024. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Indian Institute of Information Technology, Senapati, 
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Manipur, for the year 2023-2024, together with Audit Report 

thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Institute of 

Information Technology, Senapati, Manipur, for the year 2023-

2024. 

[Placed in Library, See No. LT 874/18/24] 

(2) (i) A copy of the Annual Report (Hindi and English versions) of 

the Atal Bihari Vajpayee – Indian Institute of Information 

Technology and Management, Gwalior for the year 2023-

2024. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Indian Institute of Information Technology and 

Management, Gwalior, for the year 2023-2024, together with 

Audit Report thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Atal Bihari Vajpayee – 

Indian Institute of Information Technology and Management, 

Gwalior, for the year 2023-2024. 

[Placed in Library, See No. LT 875/18/24] 
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(3) (i) A copy of the Annual Report (Hindi and English versions) of 

the University of Delhi (Part-I,II & III), Delhi, for the year 2022-

2023. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the University of Delhi, for the year 2022-2023, together with 

Audit Report thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the University of Delhi, Delhi, 

for the year 2022-2023. 

(4) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (3) above. 

[Placed in Library, See No. LT 876/18/24] 

(5) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Institute of Science Education and Research, Pune, 

for the year 2023-2024. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Indian Institute of Science Education and Research, Pune, 

for the year 2023-2024, together with Audit Report thereon. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of Indian Institute of Science 

Education and Research, Pune, for the year 2023-2024. 

[Placed in Library, See No. LT 877/18/24] 
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(6) (i) A copy of the Annual Report (Hindi and English versions) of 

the Indian Institute of Management, Amritsar, for the year 

2023-2024, alongwith audited accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indian Institute of 

Management, Amritsar, for the year 2023-2024. 

[Placed in Library, See No. LT 878/18/24] 

(7) (i) A copy each of the Annual Reports (Hindi and English 

versions) of the Central Tribal University of Andhra Pradesh, 

Vizianagaram, for the years 2019-2020, 2020-2021, 2021-

2022 and 2022-2023. 

 (ii) A copy each of the Annual Accounts (Hindi and English 

versions) of the Central Tribal University of Andhra Pradesh, 

Vizianagaram, for the years 2019-2020, 2020-2021, 2021-

2022 and 2022-2023, together with Audit report thereon. 

 (iii) A copy each of the Review (Hindi and English versions) by the 

Government of the working of the Central Tribal University of 

Andhra Pradesh, Vizianagaram for the years 2019-2020, 

2020-2021, 2021-2022 and 2022-2023. 

(8) Four Statements (Hindi and English versions) showing reasons for delay 

in laying the papers mentioned at (7) above. 

[Placed in Library, See No. LT 879/18/24] 
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(9) (i) A copy of the Annual Report (Hindi and English versions) of 

the Pondicherry University, Puducherry for the year 2021-

2022. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Pondicherry University, 

Puducherry, for the year 2021-2022. 

(10) Statement (Hindi and English versions) showing reasons for delay in 

laying the papers mentioned at (9) above. 

[Placed in Library, See No. LT 880/18/24] 

(11) (i) A copy of the Annual Report (Hindi and English versions) of 

the Central University of Andhra Pradesh, Anathapuramu, for 

the year 2022-2023, alongwith audited Accounts. 

 (ii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Central University of Andhra 

Pradesh, Anathapuramu, for the year 2022-2023. 

(12) Statement (Hindi and English versions) showing reasons for delay in laying 

the papers mentioned at (11) above. 

[Placed in Library, See No. LT 881/18/24] 

(13) (i) A copy of the Annual Report (Hindi and English versions) of the 

Indira Gandhi National Tribal University, Amarkantak, for the 

year 2022-2023. 
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 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Indira Gandhi National Tribal University, Amarkantak for the 

year 2022-2023, alongwith audited accounts. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Indira Gandhi National Tribal 

University, Amarkantak, for the year 2022-2023. 

(14) Statement (Hindi and English versions) showing reasons for delay in laying 

the papers mentioned at (13) above. 

[Placed in Library, See No. LT 882/18/24] 

(15) (i) A copy of the Annual Report (Hindi and English versions) of the 

Guru Ghasidas Vishwavidyalaya University, Bilaspur, for the 

year 2022-2023. 

 (ii) A copy of the Annual Accounts (Hindi and English versions) of 

the Guru Ghasidas Vishwavidyalaya University, Bilaspur, for 

the year 2022-2023, alongwith audited accounts. 

 (iii) A copy of the Review (Hindi and English versions) by the 

Government of the working of the Guru Ghasidas 

Vishwavidyalaya University, Bilaspur for the year 2022-2023. 

(16) Statement (Hindi and English versions) showing reasons for delay in laying 

the papers mentioned at (15) above. 

[Placed in Library, See No. LT 883/18/24] 
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THE MINISTER OF STATE IN THE MINISTRY OF CORPORATE AFFAIRS; 

AND MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND 

HIGHWAYS (SHRI HARSH MALHOTRA): Madam, I beg to lay on the Table :- 

(1) A copy each of the following Notifications (Hindi and English versions) 

under Section 241 of the Insolvency and Bankruptcy Code Act, 2016:- 

 (i) The Insolvency and Bankruptcy Board of India (Information 

Utilities) (Amendment) Regulations, 2024 published in 

Notification No. IBBI/2024-25/GN/REG114 in Gazette of India 

dated 13th August, 2024. 

 (ii) The Insolvency and Bankruptcy Board of India (Inspection and 

investigation) (Amendment) Regulations, 2024 published in 

Notification No. IBBI/2024-25/GN/REG115 in Gazette of India 

dated 24th September, 2024. 

 (iii) The Insolvency and Bankruptcy Board of India (Insolvency 

Resolution Process for Corporate Persons) (Second 

Amendment) Regulations, 2024 published in Notification No. 

IBBI/2024-25/GN/REG116 in Gazette of India dated 24th 

September, 2024. 

[Placed in Library, See No. LT 884/18/24] 

(2) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (4) of Section 469 of the Companies Act, 2013:- 
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 (i) The Investor Education and Protection Fund Authority 

(Accounting, Audit, Transfer and Refund) Second Amendment 

Rules, 2024 published in Notification No. G.S.R.552(E) in 

Gazette of India dated 9th September, 2024. 

 

 (ii) The Investor Education and Protection Fund Authority (Form of 

Annual Statement of Accounts) Amendment Rules, 2024 

published in Notification No. G.S.R.607(E) in Gazette of India 

dated 4th October, 2024. 

[Placed in Library, See No. LT 885/18/24] 

(3) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (3) of Section 64 of the Competition Act, 2002:- 

 (i) The Competition Commission of India (General) Regulations, 

2024 published in Notification No. CCI/Reg-G.R./08/2024-25 in 

Gazette of India dated 17th September, 2024. 

 (ii) The Competition Commission of India (Combinations) 

Regulations, 2024 published in Notification No. 

F.No.CCI/CD/Comb.Regl./2024 in Gazette of India dated 9th 

September, 2024. 

[Placed in Library, See No. LT 886/18/24] 

(4) A copy each of the following Notifications (Hindi and English versions) 

under sub-section (3) of Section 63 of the Competition Act, 2002:- 
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 (i) The Competition Commission of India (Salary, Allowances and 

other Terms and Conditions of Service of Chairperson and 

other Members) Amendment Rules, 2024 published in 

Notification No. G.S.R. 544(E) in Gazette of India dated 6th 

September, 2024. 

 (ii) The Competition (Minimum Value of Assets or Turnover) Rules, 

2024 published in Notification No. G.S.R. 547(E) in Gazette of 

India dated 9th September, 2024. 

 (iii) The Competition (Criteria of Combination) Rules, 2024 

published in Notification No. G.S.R. 548(E) in Gazette of India 

dated 9th September, 2024. 

 (iv) The Competition (Criteria for Exemption of Combinations) 

Rules, 2024 published in Notification No. G.S.R. 549(E) in 

Gazette of India dated 9th September, 2024. 

[Placed in Library, See No. LT 887/18/24] 

(5) A copy each of the following Notifications (Hindi and English versions) 

under Section 30B of the Chartered Accountants Act, 1949:- 

 (i) Annual Report and Audited Accounts of the Institute of 

Chartered Accountant of India for the year ending 31st March, 

2024 published in Notification No. F.No.1-CA(5)/75/2024 in 

Gazette of India dated 27th September, 2024 together with a 
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Corrigendum thereto published in Notification No. 1-

CA(5)/75A/2024 dated 14th November, 2024. 

 (ii) G.S.R.506(E) published in Gazette of India dated 16th August, 

2024, making certain amendments in the Notification No. 

G.S.R.835(E) dated 4th November, 2015. 

 

 (iii) S.O.4513(E) published in Gazette of India dated 15th October, 

2024, making certain amendments in the Notification No. 

S.O.1591(E) dated 12th April, 2019. 

[Placed in Library, See No. LT 888/18/24] 

(6) A copy each of the following Notifications (Hindi and English versions) 

under Section 40 of the Cost and Works Accountants Act, 1959:- 

 (i) G.S.R.642(E) published in Gazette of India dated 15th October, 

2024, making certain amendments in the Notification No. 

G.S.R.741(E) dated 16th October, 2023. 

 (ii) G.S.R.643(E) published in Gazette of India dated 15th October, 

2024, making certain amendments in the Notification No. 

G.S.R.787(E) dated 15th October, 2015. 

 (iii) Annual Report and Audited accounts of the Institute of Cost 

Accountants of India for the year ending 31st March, 2024 

published in Notification No. G/20-CWA/9/2024 in Gazette of 

India dated 27th September, 2024. 
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[Placed in Library, See No. LT 889/18/24] 

(7) A copy each of the following Notifications (Hindi and English versions) 

under Section 40 of the Companies Secretaries Act, 1980:- 

 (i) The Annual Report and Audited accounts of the Institute of 

Company Secretaries of India for the year ending 31st May, 

2024 published in Notification No. F. No. 104/44/Accts.-1(A) in 

INTRODUCTION in Gazette of India dated 23rd September, 

2024. 

 (ii) S.O.4111(E) published in Gazette of India dated 20th 

September, 2024, making certain amendments in the 

Notification No. S.O.1118(E) dated 9th March, 2023. 

[Placed in Library, See No. LT 890/18/24] 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): सभापित महोदया, ®ीमती िनमªला सीतारमण जी 

कì ओर स,े म§ िनÌनिलिखत पý सभा पटल पर रखता हó ँ:- 

(1)  केÆþीय उÂपाद शÐुक अिधिनयम, 1944 कì धारा 38 कì उप-धारा (2) के अंतगªत 

िनÌनिलिखत अिधसूचनाओ ंकì एक-एक ÿित (िहÆदी तथा अúेंजी सÖंकरण):- 

(एक)  अिधसूचना स.ं 29/2024- केÆþीय उÂपाद शुÐक, िजस ेिदनांक 2 िदसÌबर, 2024 के भारत 

के राजपý म¤ ÿकािशत िकया जाना है तथा िजसका आशय िदनांक 30 जून 2022 कì 

अिधसूचना सं́ या 03/2022- क¤ þीय उÂपाद शÐुक स ेलेकर स.ं 07/2022- क¤ þीय उÂपाद 

शुÐक और स.ं 9/2022- क¤ þीय उÂपाद शुÐक सभी को िदनांक 30 जून 2022 को िनरिसत 

करना है, तािक क¸चा पůेोिलयम और िवमान टरबाइन ईधंन (एटीएफ), मोटर िÖपåरट, 

सामाÆयतया िजसे पůेोल के नाम स े जाना जाता है, और हाई Öपीड डीजल ऑयल के 
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उÂपादन पर िवशेष अितåरĉ उÂपाद शÐुक (एसएईडी) को हटाया जाना है तथा एक 

Óया´याÂमक ²ापन। 

(दो)  अिधसूचना स.ं 30/2024- केÆþीय उÂपाद शुÐक, िजस ेिदनांक 2 िदसÌबर, 2024 के भारत 

के राजपý म¤ ÿकािशत िकया जाना है तथा िजसका आशय 30 जून 2022 कì अिधसूचना 

स.ं 10/2022- केÆþीय उÂपाद शÐुक और अिधसूचना स.ं 11/2022- केÆþीय उÂपाद शुÐक 

के अंतगªत मोटर िÖपåरट, सामाÆयतया िजसे पůेोल के नाम स ेजाना जाता है और हाई Öपीड 

डीजल ऑयल पर सड़क और अवसरंचना उपकर (आरआईसी) कì दर को हटाया जाना है 

तथा एक Óया´याÂमक ²ापन । 

[Placed in Library, See No. LT 793(B)/18/24] 

________ 

… (Óयवधान) 

12.03 hrs 

STANDING COMMITTEE ON CONSUMER AFFAIRS, FOOD AND  
PUBLIC DISTRIBUTION 

1st to 4th Reports 
 

SHRIMATI KANIMOZHI KARUNANIDHI (THOOTHUKKUDI): Madam, I beg to 

present the following Reports (Hindi and English versions) of the Standing 

Committee on Consumer Affairs, Food and Public Distribution (2024-2025):- 

(1) First Report on Action Taken   by   the   Government   on the Observations/ 

Recommendations contained in the Thirty-seventh Report of the 

Committee (Seventeenth Lok Sabha) on the subject “Initiatives in the 

North-East in the field of Consumer Rights Protection” of the Ministry of 
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Consumer Affairs, Food and Public Distribution (Department of Consumer 

Affairs).  

(2) Second Report on Action Taken by   the Government on the   

Observations/Recommendations contained   in the Thirty-eighth    Report 

of the Committee (Seventeenth Lok Sabha) on the subject “Functioning of 

Warehousing Development and Regulatory Authority (WDRA)” of the 

Ministry of Consumer Affairs, Food and Public Distribution (Department of 

Food and Public Distribution). 

(3) Third Report on Action Taken by the Government on the Observations/ 

Recommendations contained in the Thirty-ninth Report of the Committee 

(Seventeenth Lok Sabha) on the subject “Regulation of Weights and 

Measures with specific reference to Dispensing Machines at Fuel Stations” 

of the Ministry of Consumer Affairs, Food and Public Distribution 

(Department of Consumer Affairs).  

(4) Fourth Report on Action Taken by the Government on the 

Observations/Recommendations contained in the Fortieth Report of the 

Committee (Seventeenth Lok Sabha) on the subject “Transforming Fair 

Price Shops” of the Ministry of Consumer Affairs, Food and Public 

Distribution (Department of Food and Public Distribution). 

________ 
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12.04 hrs 

STATEMENT BY MINISTER  
 

Status of implementation of the recommendations contained in the 56th 
Report of the Standing Committee on Labour, Textiles and Skill 
Development on Implementation of Skill Acquisition and Knowledge 
Awareness for Livelihood Promotion (SANKALP) Project pertaining to the 

Ministry of Skill Development and Entrepreneurship 
 

THE MINISTER OF STATE OF THE MINISTRY OF SKILL DEVELOPMENT 

AND ENTREPRENEURSHIP; AND MINISTER OF STATE IN THE MINISTRY 

OF EDUCATION (SHRI JAYANT CHAUDHARY): Madam, I beg to lay a 

Statement regarding the status of implementation of the recommendations 

contained in the 56th Report of the Standing Committee on Labour, Textiles and 

Skill Development on Implementation of Skill Acquisition and Knowledge 

Awareness for Livelihood Promotion (SANKALP) Project pertaining to the 

Ministry of Skill Development and Entrepreneurship  

________ 

 

 

 

 

 

 

 
 Laid on the Table and also placed in Library, See No. LT 793/18/24 
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12.04½ hrs  

STATEMENT CORRECTING REPLY TO USTARRED QUESTION NO. 101  
DATED 25.11.2024 REGARDING “INCREASE IN COUNTERFEIT 

CURRENCY” 
 

िव° मýंालय म¤ राºय मýंी (®ी पंकज चौधरी): सभापित महोदया, म§ 'जाली नोटŌ म¤ विृĦ' के बार े

म¤ ®ी सÐेवागणपित टी.एम., संसद सदÖय Ĭारा पूछे गए अतारांिकत ÿĳ सं´या 101 के 

25.11.2024 को िदए गए उ°र म¤ शिुĦ करने वाला एक वĉÓय (िहÆदी तथा अंúेजी संÖकरण) सभा 

पटल पर रखता हó।ँ 

 
 Laid on the Table and also placed in Library, See No. LT 793(A) /18/24 
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________ 
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… (Óयवधान) 

12.04½ hrs  

ELECTION TO COMMITTEES 
(i)  Council of National Institutes of Technology, Science Education and 

Research (NITSER) 
 

िश±ा मýंी (®ी धम¥Æþ ÿधान): सभापित महोदया, म§ िनÌनिलिखत ÿÖताव करता हó ँ:- 

“िक राÕ ůीय ÿौīोिगकì, िव²ान िश±ा और अनसुंधान सÖं थान अिधिनयम, 2007 कì 

धारा 30 कì उप-धारा (2) के खंड (ञ) के अनसुरण म¤, इस सभा के सदÖ य, ऐसी 

रीित से, जैसा अÅ य± िनदशे द¤, उ³ त अिधिनयम के अÆ य उपबंधŌ के अÅयधीन 

राÕ ůीय ÿौīोिगकì, िव²ान िश±ा और अनुसंधान संÖ थानŌ (एनआईटीएसईआर) कì 

पåरषद के सदÖयŌ के łप म¤ कायª करने के िलए अपने म¤ से दो सदÖ य िनवाªिचत कर¤।” 

माननीय सभापित : ÿĳ यह है : 

“िक राÕ ůीय ÿौīोिगकì, िव²ान िश±ा और अनसुंधान सÖं थान अिधिनयम, 2007 कì 

धारा 30 कì उप-धारा (2) के खंड (ञ) के अनसुरण म¤, इस सभा के सदÖ य, ऐसी 

रीित से, जैसा अÅ य± िनदशे द¤, उ³ त अिधिनयम के अÆ य उपबंधŌ के अÅयधीन 

राÕ ůीय ÿौīोिगकì, िव²ान िश±ा और अनुसंधान संÖ थानŌ (एनआईटीएसईआर) कì 

पåरषद के सदÖयŌ के łप म¤ कायª करने के िलए अपने म¤ से दो सदÖ य िनवाªिचत कर¤।” 

ÿÖताव Öवीकृत हòआ। 

________ 
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… (Óयवधान) 

12.05½ hrs 

(ii)    Council of Indian Institutes of Technology (IITs)  
 

THE MINISTER OF EDUCATION (SHRI DHARMENDRA PRADHAN): Madam, 

I beg to move:- 

“That in pursuance of clause (k) of sub-section (2) of Section 31 of 

the Institutes of Technology Act, 1961, the members of this House do 

proceed to elect, in such manner, as the Speaker may direct, two 

members from amongst themselves to serve as members of the 

Council of Indian Institutes of Technology (IITs) subject to the other 

provisions of the said Act and rules made thereunder.” 

… (Interruptions) 

माननीय सभापित  : ÿĳ यह है : 

''िक ÿौīोिगकì संÖ थान अिधिनयम, 1961 कì धारा 31 कì उप-धारा (2) के खंड 

(ट) के अनसुरण म¤, इस सभा के सदÖ य, ऐसी रीित से, जैसा अÅ य± िनदेश द¤, उ³ त 

अिधिनयम के अÆ य उपबंधŌ और उसके अंतगªत बनाए गए िनयमŌ के अÅयधीन 

भारतीय ÿौīोिगकì सÖं थानŌ (आईआईटी) कì पåरषद के सदÖयŌ के łप म¤ कायª 

करने के िलए अपने म¤ से दो सदÖ य िनवाªिचत कर¤।'' 

ÿÖताव Öवीकृत हòआ। 

________ 
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12.06 hrs 

COASTAL SHIPPING BILL, 2024  
 

THE MINISTER OF PORTS, SHIPPING AND WATERWAYS (SHRI 

SARBANANDA SONOWAL):  Madam, I beg to move for leave to introduce a Bill 

to consolidate and amend the law relating to regulation of coastal shipping, 

promote coasting trade and encourage domestic participation therein, to ensure 

that India is equipped with a coastal fleet, owned and operated by the citizens of 

India for its national security and commercial needs, and for matters connected 

therewith or incidental thereto. 

… (Óयवधान) 

माननीय सभापित : माननीय सदÖय ®ी मनीश ितवारी जी। 

… (Óयवधान) 

SHRI MANISH TEWARI (CHANDIGARH): Madam, the House is not in order … 

(Interruptions)  

माननीय सभापित : माननीय सदÖय ®ी गौरव गोगोई जी। 

… (Óयवधान) 

माननीय सभापित : ÿĳ यह है : 

“िक तटीय पोत पåरवहन के िविनयमन से संबंिधत िविध के समेकन और संशोधन के िलए, 

तटीय Óयापार कì ÿोÆनित के िलए और उसम¤ घरेलू सहभािगता को बढ़ावा देने के िलए, यह 

सिुनिĲत करन ेके िलए िक भारत अपनी राÕůीय सरु±ा और वािणिºयक आवÔयकताओ ंके 

 
 Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated 02.12.2024 
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िलए भारतीय नागåरकŌ Ĭारा Öवािधकृत और ÿचािलत तटीय बेड़Ō से ससुिºजत हो, और 

उनसे संसĉ और उनके आनुषंिगक िवषयŌ का उपबंध करने वाले िवधेयक को परु:Öथािपत 

करने कì अनमुित ÿदान कì जाए। ” 

ÿÖताव Öवीकृत हòआ। 

SHRI SARBANANDA SONOWAL:  Madam, I introduce the Bill. 

_________ 

12.07 hrs 

MATTERS UNDER RULE 377 
 

माननीय सभापित : िजन माननीय सदÖयŌ को आज िनयम 377 के अधीन मामलŌ को उठाने कì 

अनमुित ÿदान कì गई है, व ेअपन ेमामले के अनमुोिदत पाठ को तुरंत Óयिĉगत łप स ेसभा पटल पर 

रख द¤।  

(i) Need to revamp and develop Maldaha Airport in West Bengal for  
defence purposes 

 
®ी खगेन ममुुª (माÐदहा उ°र) :  म§ अपने ±ेý कì सरु±ा से जुड़ी एक अित महÂवपूणª आवÔयकता 

ÿÖतुत कर रहा हó।ँ माÐदहा िजला भारत-बांµलादेश सीमा पर िÖथत है, जो लगभग 165.5 िकलोमीटर 

लंबी अंतरराÕůीय सीमा साझा करता है। यह ±ेý रणनीितक ŀिĶ से अÂयंत सवंेदनशील है। माÐदहा म¤ 

1962 म¤ 144 एकड़ भिूम पर एयरपोटª  का िनमाªण हòआ था, परतंु रनवे कì लंबाई केवल 1,097 मीटर 

होने के कारण इसका संचालन नहé हो सका। वतªमान म¤ िनकटतम कायªरत सिøय हवाई अड्डे 

बागडोगरा (241 िकलोमीटर) और कोलकाता (323 िकलोमीटर) कì दूरी पर िÖथत ह§। सीमावतê ±ेý 

म¤ िकसी भी संभािवत सरु±ा खतर ेका मकुाबला करने के िलए माÐदहा एयरपोटª का पनुŁĦार और 

 
 Introduced with the recommendation of the President 
 Treated as laid on the Table 
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उसे र±ा उपयोग के िलए िवकिसत करना अÂयंत आवÔयक है। इसके अितåरĉ, यिद यह Öथल सरु±ा 

और र±ा उĥेÔयŌ के िलए उपयĉु नहé है, तो अनरुोध है िक ±ेý म¤ नई भूिम खोजी जाए। यह ÿयास न 

केवल सीमावतê सरु±ा बलŌ कì Âवåरत पहòचँ सिुनिĲत करगेा बिÐक ±ेý म¤ रणनीितक लाभ भी ÿदान 

करगेा। म§ सरकार से िनवेदन करता हó ँिक माÐदहा एयरपोटª को र±ा उपयोग के िलए पनुŁĦाåरत करने 

तथा आवÔयकता पड़ने पर नई भूिम कì खोज करने हेत ुÿयास िकये जाए।ं 

(ii) Need to undertake census of illegal immigrants in the country and to 
deport them to their respective countries 

 
®ी िमतेश पटेल (बकाभाई) (आणंद) : दशे म¤ अवैध घसुपिैठयŌ के कारण देश म¤ कई तरह कì 

अनावÔयक समÖयाए ँहो रही ह§। कई बड़े शहरŌ म¤ चोरी, डकैती, सांÿदाियक तनाव, और गंभीर ÿकार 

कì आपरािधक घटनाओ ंम¤ जांच म¤ इन लोगŌ का नाम आता रहता है। कई बार तो इÆह¤ राÕů कì सरु±ा 

के िलए चनुौती माना गया है। िपछली सरकारŌ ने राजनीितक कारणŌ से घसुपैिठयŌ के Ĭारा होने वाली 

गंभीर समÖयाओ ंपर Åयान नहé िदया, न ही उनकì गणना कì गयी। आज अवैध घुसपैिठयŌ कì कोई 

िनिĲत सं´या देश के लोगŌ को पता नहé है। मेरा सरकार से अनरुोध है िक देश म¤ िकतने अवैध 

घसुपैिठए ह§ इनकì सं́ या देश को पता होनी चािहए, इसिलए इनकì गणना कì जाए एवं सं´या सिुनिĲत 

होने पर इनको इनके देश म¤ वापस भेजने कì ÓयवÖथा कì जाए। 

(iii) Need to provide financial support to Odisha for development of Green 
Energy Corridor 

 
SHRI BAIJAYANT PANDA (KENDRAPARA): I would like to draw the attention 

of the Hon’ble Minister of Power to the need for central financial assistance to 

support Odisha in building a green energy corridor. Odisha aims to develop 

10,000 MW of renewable energy capacity by 2030 and play a crucial role in 

achieving the vision of One Nation-One Grid by connecting renewable energy 

projects to the national grid.  
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Odisha was the first state to implement power sector reforms, ensuring 

affordable electricity for its citizens. The State Government has already allocated 

₹50 crore in its budget to develop the energy corridor for local supply. Additionally, 

in October 2024, the Single Window Committee approved investment proposals 

worth ₹4,671.81 crores in the renewable energy sector, underscoring the State’s 

commitment to this transition. Given the scale of investment and its national 

importance, I urge the Hon’ble Minister to extend financial support to Odisha for 

the development of the Green Energy Corridor. Central assistance will enable the 

State to integrate renewable energy into the national grid effectively, aligning with 

India’s larger energy goals. 

(iv)Regarding setting up of a Maize Processing Unit in Rajnandgaon 
Parliamentary Constituency , Chhattisgarh 

 
®ी सतंोष पांडेय (राजनंदगाँव) : म³का ÿसÖंकरण मेर े संसदीय ±ेý राजनांदगांव के नवीन एवं 

अनसुूिचत िजला मानपुर- मोहला- अÌबागढ़ चौकì पूणªत : आिदवासी िजला है, जहा ँवनोपज, खिनज 

कì बहòतायत तो है ही वातावरण और जलवाय ुके अनकूुल म³का कì खेती बहòतायत म¤ कì जाती है। 

िकÆतु म³का कì ÿसÖंकरण इकाई न होने व िबचौिलयŌ के कारण म³का उÂपादक कृषकŌ को उनकì  

फसल का उिचत मूÐय ÿाĮ नहé होता है। उÆह¤ फसल का Óयापारी व िबचौिलयŌ को औने-पौने दाम 

पर बेचने को मजबूर होना पड़ता है। उĉ िÖथित से कृषकŌ को उबारने व म³का खेती को बढ़ावा देने 

के उĥेÔय से म³का ÿसÖंकरण इकाई आरÌभ िकये जाने कì िनतांत आवÔयकता है। म³का से तैयार 

अÆय उÂपादŌ कì बाजार म¤ बहòत मांग है तथा इसके िलए माक¥ िटंग कì भी आवÔयकता नहé पड़ती है। 

अत : मेरा आúह है िक राजनंदगांव संसदीय ±ेý के िजला मोहला- मानपुर - चौकì म¤ म³का ÿसÖंकरण 

इकाई Öवीकृत करने का कĶ कर¤। 
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(v) Need to develop Rajahmundry in Andhra Pradesh under  
HRIDAY Scheme 

 
SHRIMATI DAGGUBATI PURANDESWARI (RAJAHMUNDRY): Rajahmundry 

is one of the major cities in the State of Andhra Pradesh located on the banks of 

the river Godavari. In its earlier days, it was called 'Rajamahendravaram'’. It is a 

historical city famous for its political, agricultural, literary, economic, social and 

cultural background. Hence, the city is also known as the "Cultural Capital of 

Andhra Pradesh''. Rajahmundry is also acclaimed as the birthplace of the Telugu 

language. Adi Kavi Nannayya translated Mahabharata from Sanskrit on this 

sacred land. Kandukuri Veeresalingam, a great social reformer, walked on this 

land. Despite its historical and cultural wealth, Rajahmundry has not yet received 

the recognition it truly deserves. Bestowing the Heritage City status upon 

Rajahmundry would not only honor its rich legacy but also ensure the preservation 

and promotion of its numerous cultural landmarks. This status would attract more 

tourists, boost the local economy, and provide the necessary funds and 

infrastructure for the conservation of its heritage sites. Therefore, I urge the 

Central Government to recognize Rajahmundry as a Heritage City and ensure its 

development through the HRIDAY Scheme. This recognition will preserve our 

cultural heritage for future generations and showcase the rich history of 

Rajahmundry on a national and global stage. 
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(vi) Need to provide basic civic amenities in residential colonies of  
North Delhi 

 
®ी योगेÆþ चांदोिलया (उ°र-पिĲम िदÐली) :  देश कì राजधानी िदÐली के रजापरु कलां कॉलोनी, 

भोरगढ़, नरलेा, उ°री िदÐली-110040 म¤ िनवािसयŌ के िलए िबजली, पेयजल, सीवेज, सड़क और 

शौचालय Êलॉक जैसी बुिनयादी सुिवधाए ंिपछल े48 वषŎ से न होने के कारण वहा ँके िनवासी नरक 

जैसा जीवन जी रह¤ ह§। लगभग 200 पåरवार िपछले 48 वषŎ से िबजली, पानी, सीवेज और पŁुषŌ और 

मिहलाओ ंके िलए शौचालय जैसी बुिनयादी सुिवधाओ ंके िबना रह रहे ह§। भारत सरकार Ĭारा 20 सýूी 

कायªøम के तहत 1976 म¤ िनवािसयŌ को भूखंड आवंिटत िकए गए थे। यहा ँके िनवासी िपछले 48 

वषŎ से िबजली, पानी, शौचालय जैसी बुिनयादी सुिवधाओ ंसे वंिचत ह§। िबजली कंपनी TPDDL के 

Ĭारा िबजली के खंभे बहòत पहले लगाए गए थे परतं ुउन पर िवīतु आपूितª आज तक नहé ह§। यहा ँके 

लोग आज भी लालटेन जलाकर अपना जीवन यापन कर रहे ह§। मिहलाए ंपड़ोस के खेतŌ मे शौच के 

िलए मजबूर ह§। यह अÖवीकायª है िक यहा ँके नागåरकŌ को दशकŌ से बुिनयादी आवÔयकताओ ंस ेवंिचत 

रखा गया है। रजापरु कलां कॉलोनी के िनवािसयŌ के िलए िबजली कने³शन, पेयजल, सीवेज कने³शन 

और शौचालय आिद बुिनयादी सिुवधाए ँÿदान करन ेके िलए संबंिधत िवभाग को आवÔयक िनद¥श जारी 

कर¤। 

(vii) Need for integration of Artificial Intelligence in governance 
 

SHRI P. P. CHAUDHARY (PALI): Under PM Shri Narendra Modi Ji's visionary 

leadership, India’s Digital Public Infrastructure (DPI), including platforms like 

Aadhaar, UPI, and DigiLocker, has revolutionized governance by integrating AI, 

ensuring efficiency, transparency, and enhanced citizen-centric services. I wish 

to draw the attention of the Hon’ble Minister of Electronics and Information 

Technology to the transformative role that Artificial Intelligence (AI) can play in 
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reshaping governance in India. The integration of AI in DPI has enabled 

multilingual systems, predictive analytics, and better engagement with citizens, 

making governance more inclusive. AI-driven platforms are now being used to 

streamline public revenue management, disaster response, and social security 

schemes. Moreover, AI is proving invaluable in healthcare, agriculture, and 

education by providing personalized services, predictive insights, and improved 

service delivery. However, challenges such as fragmented data, infrastructure 

gaps, and cybersecurity threats remain. To ensure sustained progress, it is crucial 

to invest in computational infrastructure, build public-private collaborations, and 

prioritize data privacy and inclusivity. I urge the Hon’ble Minister to continue to 

support the integration of AI in governance and address the emerging challenges 

to ensure that AI benefits all citizens, especially in rural and underserved areas. 

(viii) Regarding transfer of land under Bhilai Steel Plant to Government  
of Chhattisgarh 

 
®ी िवजय बघेल (दुगª) : Öटील अथॉåरटी ऑफ इंिडया (सेल) बोडª  कì 152वé बैठक िदनांक 

10.01.1990 एवं 236वé बैठक िदनांक 28.11.1997 के माÅयम से िभलाई इÖपात संयंý, छ°ीसगढ़ 

कì øमशः 290.26 एकड़ एवं 151.46 एकड भूिम छ°ीगढ़ राºय शासन (वतªमान म¤ नगर पािलका 

िनगम åरसाली िजला दगुª  के वाडª  नेवई बÖती, मरोदा एवं अÆय वाडō) को हÖतांतरण हेत ुसहमित बनी 

है। उĉ जमीन का हÖतांतरण आज पयªÆत लंिबत है, िजसके कारण मेर ेलोकसभा ±ेý दगुª  म¤ असंतोष 

ÓयाĮ है। हÖतांतरण के िलए िवभाग Ĭारा अब तक कोई कारªवाई नहé कì गई है। अतः म§ माननीय 

इÖपात मंýी से अनरुोध करता हó,ँ िक उĉ िवषय को तÂकाल सं²ान म¤ लेते हòए यथासंभव आवÔयक 

कारªवाई करने कì कृपा कर¤। 
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(ix) Need to set up International Financial Services Centre in Mumbai 
 

ÿो. वषाª एकनाथ गायकवाड़ (मÌुबई उ°र-मÅय) : महाराÕů के पूवª मु́ यमýंी देव¤þ फडणवीस जी 

ने मुंबई म¤ अंतराªÕůीय िव°ीय सेवा क¤ þ (आईएफएससी) Öथािपत करने का वादा िकया था, लेिकन 

यह पåरयोजना अब तक साकार नहé हòई है। यूपीए सरकार के 2005 के बजट म¤ तÂकालीन िव° मंýी 

पी. िचदंबरम ने मुंबई म¤ ±ेýीय िव°ीय क¤ þ कì योजना बनाई थी। पसê िमľी पैनल ने मुंबई को 2020 

तक वैिĵक िव°ीय क¤ þ बनाने कì िसफाåरश कì थी। बावजूद इसके, 2015 म¤ गजुरात कì िगÉट िसटी 

को देश के पहले आईएफएससी के łप म¤ िवकिसत िकया गया। मुंबई, जो देश कì िव°ीय राजधानी 

है, आईएफएससी के िलए अिधक उपयुĉ Öथान है। आईएफएससी Öथािपत करने से महाराÕů कì 

अथªÓयवÖथा को नई ऊंचाई िमलेगी, रोजगार के अवसर बढ़¤ग,े और िव°ीय ÿौīोिगकì (िफनटेक) ±ेý 

का िवकास होगा। अतंराªÕůीय िनवेशक और संÖथान मुंबई कì ओर आकिषªत हŌगे, राºय को वैिĵक 

पहचान िमलेगी। तÂकालीन िव° मंýी अŁण जेटली जी ने भी दो आईएफएससी कì संभावना का िजø 

िकया था। क¤ þ और राºय सरकारŌ को िमलकर इस िदशा म¤ ठोस कदम उठाने कì जłरत है तािक 

महाराÕů के आिथªक िवकास को गित दी जा सके और देश कì िव°ीय ±मता को और सशĉ बनाया 

जा सके। 

(x) Need to restart Border Area Development Programme and include the 
border districts of Rajasthan in the Vibrant Village Programme 

 
®ी उÌमदेा राम बेनीवाल (बाड़मेर) :  देश के अंतराªÕůीय सीमावतê ±ेý बाड़मेर-जैसलमेर म¤ ससंदीय 

±ेý म¤ संचािलत सीमा ±ेý िवकास कायªøम (बीएडीपी) योजना को सरकार अंतराÕůीय सीमांत ±ýे 

के िवकास और आधारभूत सिुवधाओ ंके िलए पनु: चालू कर¤ और वाइā¤ट िवलेज ÿोúाम(वीवीपी) म¤ 

राजÖथान के अंतराªÕůीय सीमावतê िजलŌ को शािमल िकया जाए। बाडमेर-जैसलमेर संसदीय ±ेý 

±ेýफल कì ŀिĶ से दशे के कई राºयŌ से बड़ा ±ेý है। िवषम भौगोिलक पåरिÖथितयŌ, संसाधनŌ के 

अभाव के कारण आधारभूत सुिवधाओ ंसे वंिचत यह िपछड़ा सीमांत ±ेý है। इस ±ेý को इस योजना 
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म¤ शािमल कर पानी, िचिकÂसा, िश±ा, िबजली, सड़क, आवास,सिहत िविभÆन बहòउĥेÔयीय कायŎ के 

िलए िव°ीय वषª 2022-23 से 2025-26 म¤ िवशेष बजट Öवीकृत िकया जाए। 

(xi) Regarding laying of new railway lines in Churu Parliamentary 
Constituency, Rajasthan 

 
®ी राहòल कÖवां (चुł) : मेरे लोकसभा ±ेý चłु के आमजन Ĭारा िपछले काफì समय से नई रले 

लाइन डाले जाने हेत ुमांग कì जा रही है, िजसम¤ मु́ यतः सादलुपरु से ®ीडूगंरगढ़ वाया तारानगर 

सरदारशहर, सरदारशहर स ेहनमुानगढ़, सीकर स ेनोखा वाया बीदासर, फŁखनगर से सादलुपरु वाया 

िपलानी आिद ह§। ये सभी मागª आिथªक एवं सामåरक ŀिĶ से अÂयंत ही महÂवपूणª मागª ह§, और आजादी 

के बाद से अभी तक भी रले सेवा से वंिचत ह§। अगर इनका सव¥ करवाकर कायª शुł िकया जाता है तो 

±ेý के आमजन के साथ साथ ÓयापाåरयŌ एवं सैÆय कायŎ हेत ुभी यह मागª अÂयंत लाभÿद होगा ³यŌिक 

इन रले मागŎ के िनमाªण से यह ±ेý िदÐली के अÐटरनेट मागª के साथ साथ बॅाडªर ±ेý से भी सीधा 

जुड़ सकेगा। पूवª म¤ भी इन मागŎ का सव¥ िकया गया लिेकन रेलवे Ĭारा हर बार नेगेिटव ROR बता कर 

इन मागŎ कì Öवीकृित देने से मना कर िदया गया । अतः मेरा माननीय रले मýंी जी से अनुरोध है िक 

इस ±ेý को िवशेष ÿाथिमकता देते हòए आमजन के जीवन को लाभÿद बनाने के िलए नेगिटव ROR 

के कंसेÈट को छोड़ते हòए इन सभी मागŎ का एक बार िफर से सव¥ करवाया जावे। 

(xii) Need to include ‘Anchunadu Vellalar’ community of Kerala in the 
Central list of Other Backward Classes (OBC) 

 
ADV. DEAN KURIAKOSE (IDUKKI): I represent the Constituency of Idukki in 

Kerala and there are significant sections of the community belonging to the 

“Anchunadu Vellalar” Community. They are predominantly residing in Marayoor, 

Kanthallur, Keezhanthur, Karayur villages of Devikulam Taluk in Idukki District. 

The Government of Kerala in its Gazette Notification dated 2nd June 2015 had 
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amended the Kerala State and Subordinate Service Rules 1958 to include the 

“Anchunadu Vellalar” for the purpose of reservation for employment purposes.  

With the increasing opportunities of higher education among the 

community, there is an urgent need for including them in the Central List of OBC’s 

for the State of Kerala for the purpose of reservation for All India Exams like the 

NEET entrance, UPSC-Civil Services as well as other Central Government 

Vacancies. I would request the Government to kindly take steps to include the 

“Anchunadu Vellalar” community in the Central List of OBC’s for the State of 

Kerala so that the benefits of reservation can be helpful in helping the community 

to progress in life by way of meaningful employment or accessing quality higher 

education. 

(xiii) Regarding refund of money to people who invested in Sahara  
India Company 

 
®ी पुÕप¤þ सरोज (कौशाÌबी) : सहारा इंिडया कंपनी म¤ लगभग 25 वषŎ से अिभकताªओ ंके माÅयम 

से िविभÆन योजनाओ ंम¤ जमा धनरािश का भगुतान नहé हो पा रहा है।  जमा कताªओ ंको धनरािश न 

िमलने से जमाकताªओ ंएवं अिभकताªओ ंके मÅय लड़ाई झगड़ा हो रहा है कितपय जमाकताªओ ंĬारा 

आÂमहÂया कर ली गई है। सहारा इंिडया के कायª पर ÿितबंध स ेलाखŌ अिभकताª बेरोजगार हो गए ह§। 

उपरोĉ भगुतान के िलए सहकाåरता मंýालय Ĭारा एक पोटªल जारी करके ऑनलाइन ÿिøया के 

माÅयम स ेभुगतान करने का आĵासन िदया गया, परतंु एक ÿितशत ही भगुतान िकया गया। अतः 

कृपया जनिहत म¤ सहारा इंिडया कì समÖत सोसाइटी/सिमित योजनाओ ंकì जमा धनरािश का भगुतान 

िकसी राÕůीयकृत ब§क या सहारा इंिडया के कायाªलयŌ के माÅयम से करने के आदेश देने कì कृपा कर¤। 
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(xiv) Regarding ethnic violence in Manipur 
 

PROF. SOUGATA RAY (DUM DUM): The ethnic violence in Manipur, which 

broke out on May 3, 2023, between the non-tribal Meiteis and the Kuki-Zo tribals, 

has so far claimed the lives of more than 250 people. From May 3, 2023 Manipur 

is burning and, in these circumstances, Prime Minister needs to visit Manipur. 

Government has banned internet and mobile data services in various parts of the 

State. There was an unprecedented turmoil and complete anarchy prevailing in 

the State and the Union Government and State Government require to take 

stringent action against the rioters. The violence also pushed up inflation rate, 

which is currently at 10%. With schools shut for a long time and a high rate of job 

loss, these 18 months of violence has affected everyone in the State. The 

continuing violence caused a division among the people of the country. I urge 

upon the Prime Minister to visit Manipur and to meet political parties, politicians, 

civil society groups and people in relief camps there in order to resolve the division 

between the Meitei and Kuki-Zo communities. 

(xv) Need to provide road connectivity to Kalikarambu forest in 
Kondarahalli Panchayat of Dharmapuri District, Tamil Nadu under PMGSY 

 
SHRI A. MANI (DHARMAPURI): The Pradhan Mantri Gram Sadak Yojana 

(PMGSY) Scheme is aimed at providing the all-weather rural roads connecting all 

eligible unconnected habitation in the rural areas. In response to the long-pending 

demand of the people of the area to build a road through Kalikarambu forest 

located in Kondagarahalli Panchayat of Dharmapuri District, Paprirettipatti Block, 
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Dharmapuri Union, we conducted a survey in Kalikarambu Forest. The people of 

the area have requested that the completion of this project will reduce the journey 

of the people of Pappireddipatti, Bairnatham, Menasi, thurunjipatti, Bommidi, 

Manalur, Koppakkarai and its surrounding areas by about 30-km. Hence, I request 

the Hon’ble Minister for Rural Development to develop a specific sub plan under 

PMGSY Scheme to provide rural road connectivity under Pradhan Mantri Gram 

Sadak Yojana to Kalikarambu forest located in Kondagarahalli Panchayat of 

Dharmapuri District of Tamil Nadu.  

(xvi) Need to release financial assistance for construction of Y-line 
connection at Thawe Junction Railway Station in Gopalganj 

Parliamentary Constituency, Bihar 
 

डॉ. आलोक कुमार सुमन (गोपालगंज) : थावे जं³शन नॉथª ईÖटनª रलेवे ज़ोन म¤ आता है। रेलवे ने 

भूिम अिधúहण करने के बाद मेरे ससंदीय ±ेý गोपालगंज (िबहार) म¤ थावे जं³शन पर Y-लाइन 

कने³शन का काम शłु िकया था। कुछ दूरी तक Y-लाइन ůैक कने³शन का काम पूरा भी कर िलया 

गया था। लेिकन बाद म¤ इस थावे जं³शन का Y- लाइन कने³शन का काम आगे नहé बढ़ा। Y-लाइन 

कने³शन का काम थावे जं³शन पर Łका पड़ा है तथा अभी तक लंिबत है।  इसम¤ कोई ÿगित नहé हòई 

है िजसके कारण बहòत सारी लÌबी दूरी कì ůेनŌ को साथ साथ मालगाड़ी के पåरचालन एवं माल ढुलाई 

म¤ बाधा उÂपÆन होती है तथा ůेनŌ को आगे कì िदशा म¤ जाने के िलए Łकना पड़ता है। इससे ऊजाª कì 

±ित होती है तथा साथ साथ रलेवे को रवेेÆयू का भी घाटा होता है। थावे जं³शन पर Y-कने³शन का 

काम पूरा होने से ůैिफक कंजेशन नहé होगा तथा मालगाड़ी ůेन से माल ढुलाई आसानी से हो जाएगी। 

अतः म§ माननीय रले मंýी जी से आúह करता हó ँिक थावे जं³शन जैसे महÂवपूणª जं³शन पर Y-लाइन 

कने³शन का काम शुł करने के िलए यथाशीŅ िव°ीय सहायता åरलीज कì जाए तािक बंद पड़ा काम 

शुł हो सके और ±ेý म¤ Óयापार को रेलवे से बढ़ावा िमल सके। 
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(xvii) Need to expedite completion of construction work alongwith 
provision of essential amenities on National Highway No. 66 in Kerala 

 
DR. M. P. ABDUSSAMAD SAMADANI (PONNANI): I would like to draw the 

attention of the Governent to the pressing need to complete the ongoing work on 

National Highway 66, which serves as a vital arterial road for the region. The delay 

in the completion of this project has caused severe inconvenience to commuters 

and local residents. In addition, the absence of essential amenities such as 

underpasses, flyovers, foot overbridges, and pedestrian crossings pose 

significant safety risks, especially for children, the elderly, and other vulnerable 

groups. Traffic congestion and frequent accidents further highlight the urgency of 

the matter. The areas that need urgent interventions include Puthuponnani, 

Chamravattam, Theyyangadu Junction, Madirasseri, Mini Pampa, Kuttippuram, 

Kanhippura, Vettichira, Randathani, Edarikkode, Mele Kozhichena, Venniyur, 

Kakkad etc which has suffered massive disruption of daily lives. I urge the Ministry 

of Road Transport and Highways to ensure the timely completion of construction 

prioritizing the provision of these critical amenities at the earliest. This will not only 

enhance road safety but also ease the lives of thousands who rely on this highway 

daily. 

(xviii) Need to take action against fraudulent travel agents 
 

®ी चÆþ ÿकाश चौधरी (िगåरडीह) : झारखंड राºय के 60 से Ûयादा मज़दरू मलेिशया देश म¤ रोज़गार 

करने गए थे। लेिकन वहा ँउÆह¤ वेतन नहé िमल रहा है िजस कारण वे वहा ँफँस गए ह§ । इन 60 मज़दूरŌ  

को लीड माÖटर इंजीिनयåरंग एडं कंÖů³शन SDN BHD, कंपनी Ĭारा अनबुंध पर काम करने हेतु 
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मलेिशया लाया गया परंतु उÆह¤ 6 महीने से वेतन नहé िमला है। उनके पåरजन Ĭारा उनको वापस लाने 

के िलए आúह िकया गया है। म§ने माननीय िवदेश मंýी को इस संबंध म¤ पý भी िलखा था और उस पर 

कारªवाई करते हòए कुछ िदनŌ बाद उन मज़दूरŌ को भारतीय दूतावास म¤ रहने खाने कì जगह िमल गई 

है, िजसका म§ आभार Óयĉ करता हó।ँलेिकन उसके बाद से काफ़ì समय हो गया है और उन मज़दरूŌ 

कì समÖया का हल करना ज़łरी है और उÆह¤ वापस भारत अपने पåरवार के पास लाने कì ज़łरत ह ै

और उनके Ĭारा िकए गए काम का वेतन भुगतान भी कराना जłरी है । और ऐसे कई एज¤ट ह§ भारत म¤ 

जो यहा ँस ेमजदूर को ºयादा वेतन दनेे का वादा करके िवदेश ले जाते ह§ और िफर उÆहे वहा ँवेतन ही 

नहé िमलता। ऐसे लोगŌ को िचि×Æत कर कारªवाई करने कì आवÔयकता है। 

… (Óयवधान) 
(xix) Need to increase deadline for completion of Andhra Pradesh Rural 

Roads Project and also change the funding ratio to 90:10 
 

SHRI BALASHOWRY VALLABHANENI (MACHILIPATNAM): Rural roads really 

play an important role in overall and holistic development of villages and backward 

areas. With this very objective in mind, Government of Andhra Pradesh started 

AP Rural Roads Project in 2018-19 to transform rural connectivity by embarking 

on mission to construct more than 7,000 kms of roads with help from Asian 

Infrastructure Investment Bank. But, due to various reasons, APRR Project ran at 

snail’s pace between 2019 and 2024 and could not achieve desired results during 

this period.  

As per agreement with AIIB, deadline of project is 31st December, 2024. 

After new Government in AP, it assessed the project and came to the conclusion 

that it is not possible to complete it within the deadline. Hence, I request GOI to 

extend deadline upto December, 2026. I also appeal to GOI to change the funding 
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ratio from 70%(AIIB) and 30%(GoAP) to 90:10 for better financial flow and project 

implementation. 

(xx) Need for construction of an underpass on NH-55 at Radhakishorepur 
Panchayat in Athagarh block of Cuttack Parliamentary Constituency, 

Odisha 
 

SHRI BHARTRUHARI MAHTAB (CUTTACK): The residents of Radhakishorepur 

Gram Panchayat and 10 adjoining Panchayats in Athagarh Block, Cuttack, seek 

immediate action to address severe public hardships caused by the ongoing four-

laning of NH-55. The Residents, including school and college students, are forced 

to travel over 1 km to access the RD Village Road. This detour at 

Radhadamodarpur junction increases accident risks, with several fatalities 

already reported. The domestic animals crossing the elevated NH-55 are 

frequently killed due to the lack of an underpass. Over the last few months, 

numerous cattle and goats have died. The project also obstructs wildlife corridors 

between reserve forests, endangering elephants, deer, and other species. Hence 

an underpass is essential to ensure safe wildlife movement. I would like to state 

further that a one-sided service road is being constructed, perceived as wasteful 

and influenced by private interests, while neglecting public needs and existing 

approvals for necessary infrastructure on the opposite side. Despite promises 

made during an on-ground visit by NHAI officials on July 22, 2024, no progress 

has been observed.  
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I urge the Government for urgent approval and construction of an 

underpass at Km 21+562 to resolve these critical issues and ensure public safety, 

animal welfare, and wildlife conservation. 

(xxi) Need to include Bhojpuri language in the Eighth Schedule to  
the Constitution 

 
®ी राजीव राय (घोसी) : भोजपरुी भाषा हजारŌ साल परुानी है, इसकì समĦृ सांÖकृितक धरोहर है 

और यह बड़ी सं́ या म¤ लोगŌ Ĭारा बोली जाती है। ऐितहािसक łप से इसे कैथी िलिप म¤ िलखा जाता 

था, लेिकन 1894 से देवनागरी िलिप ने इसे मु´य िलिप के łप म¤ Öथान िदया। भोजपुरी का सािहÂय 

भी समृĦ ह,ै िजसम¤ महापंिडत राहòल सांÖकृÂयायन, िववेकì राय और िभखारी ठाकुर जैसे लेखकŌ कì 

कृितया ँशािमल ह§। िहंदी के कुछ अÆय ÿमुख लेखक जैसे भारत¤द ुहåरĲंþ, महावीर ÿसाद िĬवेदी और 

मुंशी ÿेमचंद भी भोजपरुी सािहÂय से गहर ेłप स ेÿभािवत थे। 

हम सभी जानते ह§ िक भोजपरुी एक महÂवपूणª भाषा है जो मु´य łप से उ°र ÿदेश के पूवê 

िहÖस,े िबहार के पिĲमी िहÖसे और झारखंड के उ°र-पिĲमी िहÖसे म¤ बोली जाती है।  साथ ही यह 

मॉरीशस, सूरीनाम, िफजी, गयुाना, िýिनदाद और टोबैगो, नेपाल जैसे देशŌ म¤ भी महÂवपूणª ÿवासी 

समुदायŌ Ĭारा बोली जाती है। अनुमान है िक भारत म¤ 50 िमिलयन से अिधक लोग भोजपरुी बोलते ह§, 

िजससे यह देश कì सबसे Óयापक łप से बोली जाने वाली भाषाओ ंम¤ से एक है। इसके अितåरĉ, 

अÆय दशेŌ म¤ भोजपुरी बोलने वालŌ कì सं´या 28.50 लाख से अिधक है। 

भोजपरुी िफÐम¤ भारत और िवदेशŌ म¤ लोकिÿय ह§ और िहंदी िफÐम उīोग पर भी इनका ÿभाव 

पड़ा है। लेिकन अफसोस कì बात है िक भोजपरुी को यूनेÖको के भाषा िवĵ एटलस म¤ एक संकटúÖत 

भाषा के łप म¤ सूचीबĦ िकया गया है, जो िहंदी के ÿभाव और सरकार कì िनरतंर उप±ेा के कारण है।  

भोजपरुी को संिवधान कì आठवé अनुसूची म¤ शािमल करने कì लंिबत मांग है, तािक इसे 

आिधकाåरक भाषा का दजाª िमल सके। उ°र ÿदशे और िबहार म¤ भोजपरुी को उसका उिचत Öथान 

दनेे के िलए आंदोलन शłु िकए गए ह§, लेिकन यह दभुाª µयपूणª है िक "भोजपुरी" भाषा आज भी संिवधान 
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कì आठवé अनसुूची म¤ Öथान नहé पा सकì है, जबिक सरकार ने इसके िलए वादे िकए थे। अनुसूिचत 

दजाª िमलने स ेएक भाषा को कई फायदे िमलते ह§। यह भाषा को बढ़ने म¤ मदद करता है और समय के 

साथ एक ÿभावी संवाद का माÅयम बनाता है। 

म§ सरकार से अनुरोध करता हó ँिक भोजपरुी को िबना िकसी और देरी के संिवधान कì आठवé 

अनसुूची म¤ शािमल िकया जाए। 

(xxii) Need to ensure mandatory construction of service lanes along all the 
highways 

 
SHRI RAJIV PRATAP RUDY (SARAN): I wish to draw the attention of the 

Government to the critical issue of road safety caused by the absence of service 

lanes and rampant illegal encroachments along National and State Highways. 

The lack of service lanes forces pedestrians, cyclists, and slower vehicles onto 

high-speed main carriageways, thereby increasing accidents. Illegal 

encroachments further narrow the roads, obstruct traffic, and endanger lives. 

Temporary encroachments often become permanent hampering road expansion 

and maintenance while worsening congestion. I urge the Government to mandate 

service lanes along all highways, conduct regular inspections and swiftly remove 

encroachments from the ROW, impose strict penalties to deter violations, make 

District Magistrates responsible for implementing the Control of National 

Highways (Land and Traffic) Act, 2002, under the Commissioner’s supervision, 

establish clear SOPs for all highway management authorities and allocate specific 

ROW areas for establishments with dedicated service lanes to ensure traffic flow. 

________ 
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माननीय सभापित : म§ सभी माननीय सदÖयŌ स ेम§ आúह करती हóं, आप सभी स ेिनवेदन करती हóं 

िक सदन को चलन ेद¤।  

… (Óयवधान) 

माननीय सभापित : काफì माननीय सदÖय कई महÂवपूणª िवषयŌ पर चचाª करने वाले थ।े  पूर ेदशे के 

मतदाता हम सभी को दखे रहे ह§।  

… (Óयवधान) 

माननीय सभापित : खासकर जो सदन म¤ पहली बार चनुकर आए ह§, व ेभी सदन म¤ अपने ±ेý कì 

बात रखन ेवाले थ।े म§ आप सभी स ेआúह करती हóं िक सदन कì कायªवाही चलन ेद¤।  

… (Óयवधान) 

माननीय सभापित : सभा कì कायªवाही मंगलवार, िदनांक 3 िदसबंर, 2024 को ÿात: µयारह बजे तक 

के िलए Öथिगत कì जाती है। 

12.08 hrs 

The Lok Sabha then adjourned till Eleven of the Clock  
on Tuesday, December 03, 2024/ Agrahayana 12, 1946 (Saka) 

________ 
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